30.01.2023

COURT NO. 01
DIVISION BENCH-I

HON'BLE THE CHIEF JUSTICE

HON'BLE MR. JUSTICE SUBRAMONIUM PRASAD

[NOTE:1. IN CASE ANY ASSISTANCE REGARDING VIRTUAL HEARING IS REQUIRED,

ADVANCE CAUSE LIST

PLEASE CONTACT, MR LOKPAL (8448937563) COURT MASTER TO HON’'BLE THE CHIEF JUSTICE AND MR. PANKAJ SHUKLA (8527973444),

COURT MASTER TO HON'BLE MR. JUSTICE SUBRAMONIUM PRASAD.

2. COUNSELS ARE REQUESTED TO PAGINATE THEIR FILES ACCORDING TO PDF FILE (COURT RECORD) AND REFER ONLY
RUNNING PDF PAGE NUMBER WHILE ADDRESSING THE COURT.

Meeting Link :-

https://delhihighcourt.webex.com/meet/dhcecourtvc3

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO:

cmlokpalsingh.dhc@gov.in

pankaj.shukla@dhc.nic.in

FRESH MATTERS & APPLICATIONS

1. CM APPL. 1623/2021
CM APPL. 22109/2021
CM APPL. 22110/2021
CM APPL. 26445/2021
CM APPL. 26459/2021
CM APPL. 30069/2021
CM APPL. 30072/2021
CM APPL. 30073/2021
CM APPL. 30120/2021
CM APPL. 30121/2021
CM APPL. 45742/2021
CM APPL. 45743/2021
CM APPL. 45744/2021
CM APPL. 45746/2021
CM APPL. 45761/2021
CM APPL. 45762/2021
CM APPL. 45763/2021
CM APPL. 45764/2021
CM APPL. 45765/2021
CM APPL. 45767/2021
CM APPL. 45768/2021
CM APPL. 45769/2021
CM APPL. 45770/2021
CM APPL. 45771/2021
CM APPL. 45773/2021
CM APPL. 45774/2021
CM APPL. 45775/2021
CM APPL. 45776/2021
CM APPL. 45777/2021
CM APPL. 45780/2021
CM APPL. 45781/2021
CM APPL. 45782/2021
CM APPL. 45783/2021
CM APPL. 45786/2021
CM APPL. 45789/2021

SAHARA CREDIT COOPERATIVE

SOCIETY

Vs.

UNION OF INDIA

RHEA DUBE,MANISH
MIGLANI , TANPREET S

GULATI ,MANISH
RAGHAV,MRITUNJAY KUMAR
SINHA, FARHAT JAHAN

REHMANTI ,ARJUN GARG,NAKS &
PARTNERS , SOUMAVA
KARMAKAR , ROHIT GOUR, PARAS
JAIN,AMAN
NANDRAJOG , CHITTARANJAN
HATI,NITESH SHRIVASTAVA,RAHUL
JAJOO, PRADEEP KUMAR
SINGH,VISHAL GUPTA,ASHOK
KUMAR VERMA,AVINASH KUMAR
LAKHANPAL , KRISHNA
KUMAR,AAYUSHI GUPTA,ASHOK
KUMAR MITTAL,AMIT DUBEY,RHEA
DUBE,AMAN NANDRAJOG, TEJASWI
KUMAR PRADHAN,MANISH
RAGHAV,AJAY
DIGPAUL,NEERAJ,NAMRATA
SHARMA , PIYUSH KAUSHIK,NITIN
KUMAR GUPTA,GAURAV JAIN


https://delhihighcourt.webex.com/meet/dhcecourtvc3
mailto:pankaj.shukla@dhc.nic.in
mailto:cmlokpalsingh.dhc@gov.in
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45792/2021
45793/2021
45800/2021
45803/2021
45804/2021
45807/2021
45809/2021
45810/2021
45811/2021
45812/2021
45814/2021
45827/2021
45846/2021
45847/2021
45848/2021
45849/2021
45850/2021
45916/2021
45919/2021
45921/2021
45922/2021
45923/2021
46052/2021
46147/2021
46148/2021
46149/2021
46152/2021
46153/2021
46181/2021
46182/2021
46183/2021
46184/2021
46186/2021
46187/2021
4553/2022
4554/2022
6053/2022
8167/2022
8229/2022
8232/2022
8233/2022
8234/2022
8235/2022
8237/2022
8242/2022
8259/2022
8347/2022
8377/2022
8382/2022
8387/2022
8402/2022
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8719/2022
13377/2022
13568/2022
13570/2022
13572/2022
13574/2022
13575/2022
13578/2022
13872/2022
13886/2022
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32710/2022
32748/2022
33624/2022
33625/2022
33882/2022
34011/2022
34012/2022
34013/2022
34014/2022
34015/2022
34152/2022
34204/2022
34208/2022
34212/2022
34443/2022
35389/2022
35390/2022
35661/2022
36967/2022
39341/2022
39342/2022
39343/2022
39344/2022
39345/2022
39346/2022
39347/2022
39348/2022
39351/2022
39460/2022
39461/2022
39462/2022
39488/2022
39489/2022
39494/2022
39495/2022
39500/2022
43896/2022
44087/2022
44093/2022
46200/2022
46579/2022
47064/2022
47976/2022
48023/2022
49884/2022
49885/2022
49886/2022
50765/2022
52805/2022
52923/2022
52935/2022
52936/2022
53052/2022
54979/2022
55113/2022
55444/2022
3154/2023

3235/2023

3281/2023

3282/2023

W.P.(C) 669/2021
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ADVOCATE DETAILS FOR ABOVE CASE

athena legal (neha.guptalathenalegal.in) (9873574763) (Petitioner)

mohd mugeem (mohammedmugeem@gmail.com) (9999864964) (Respondent)

SAHARA CREDIT COOPERATIVE SOCIETY (RHEA.DUBEW@ATHENALEGAL.IN) (9893955119) (Respondent)
SAHARA CREDIT COOPERATIVE SOCIETY (RHEA.DUBEW@ATHENALEGAL.IN) (9893955119) (Respondent)
UNION OF INDIA (MOHAMMEDMUQUEEM@GMAIL.COM) (1123382651) (Respondent)

UNION OF INDIA (MOHAMMEDMUQUEEM@GMAIL.COM) (1123382651) (Respondent)

miglani and associates(manish migalni@yahoo.com) (9811107462) (Petitioner)

union of india(uoidhc@gmail.com) (23384193) (Respondent)

asheesh jain(asheeshjain.cgsc@outlook.in) () (Respondent)

miglani and associates(manish _migalni@yahoo.com) (9811107462) (Petitioner)

rhea dube (rhea.dube@athenalegal.in, asheeshjain.cgsc@gmail.com) () (Respondent)
union of india(uoidhc@gmail.com) (1123384193) (Respondent)

miglani and associates(manish migalni@yahoo.com) (9811107462) (Petitioner)

rhea dube (rhea.dube@athenalegal.in, asheeshjain.cgsc@gmail.com) () (Respondent)
union of india(uoidhc@gmail.com) (1123384193) (Respondent)

miglani and associates(manish_migalni@yahoo.com) (9811107462) (Petitioner)
asheesh jain(asheeshjain.cgsc@outlook.in) () (Respondent)

union of india(uoidhc@gmail.com) (1123384193) (Respondent)

rhea dub (rhea.dube@athenalegal.in) () (Respondent)

deepak jain(tanpreet.gulati@Rradnpartners.com) (9910505313) (Petitioner)

union of india(uoidhc@gmail.com) (1123384193) (Respondent)

neha gupta(neha.gupta@athenlegal.in) () (Respondent)

manish migalni (manish migalni@yahoo.com) (9811107462) (Petitioner)

rhea dube (rhea.dube@athenalegal.in, asheeshjain.cgsc@gmail.com) () (Respondent)
union of india(uoidhc@gmail.com) (1123384193) (Respondent)

manish raghav(raghavlawefile@gmail.com) (9873645048) (Petitioner)

union of india(uoidhc@gmail.com) (1123384193) (Respondent)

chetan sharma (chetansharmamailbox@yahoo.co.in, digpaulassociates@yahoo.co.in) () (Respondent)
rhea dub (rhea.dube@fathenalegal.in, neha.gupta@athenalegal.in) () (Respondent)
manish raghav(raghavlawefile@gmail.com) (9873645048) (Petitioner)

union of india(uoidhc@gmail.com) (1123384193) (Respondent)

rhea dub (rhea.dube@fathenalegal.in, neha.gupta@athenalegal.in) () (Respondent)
chetan sharma (chetansharmamailbox@yahoo.co.in, digpaulassociates@yahoo.co.in) () (Respondent)
m k sinha and associates (mjksinha@gmail.com, ankitguptaadvsc@gmail.com) (9810138385) (Petitioner)
union of india(uoidhc@gmail.com) (23384193) (Respondent)

neha gupta (neha.gupta@Rathenalegal.in) () (Respondent)

chhagan lal (eramadv2000@gmail.com) (9717099220) (Petitioner)

union of india(uoidhc@gmail.com) (1123384193) (Respondent)

arjun garg(arjun.garg@agalaw.in) (9971796913) (Petitioner)

union of india(uoidhc@gmail.com) (23384193) (Respondent)

nityanand singh (kamalkantmorl109@gmail.com) (9999130332) (Petitioner)

union of india(uoidhc@gmail.com) (1123384193) (Respondent)

miglani and associates(manish migalni@yahoo.com) (9811107462) (Petitioner)
asheesh jain(asheshjain.cgsc@outlook.in) () (Respondent)

union of india(uoidhc@gmail.com) (23384193) (Respondent)

sonmava karmakar (soumavakarmakar2471987Q@gmail.com) () (Petitioner)

neha gupta(neha.gupta@athenalegal.in) () (Respondent)

uoi (uoidhc@gmail.com) () (Respondent)

manish raghav and rohit gour (raghavlawefile@Rgmail.com) (9873645048) (Petitioner)
reha dube (rhea.dube@athenalegal.in, neha.gupta@athenalegal.in) () (Respondent)
union of india(uoidhc@gmail.com) (23384193) (Respondent)

manish raghav(raghavlawefile@gmail.com) (9873645048) (Petitioner)

union of india (uoidhc@gmail.com) (23384193) (Respondent)

manish raghav(raghavlawefile@gmail.com) (9873645048) (Petitioner)

rhea dube (rhea.dube@athenalegal.in) () (Respondent)

neha gupta(neha.gupta@athenlegal.in) () (Respondent)

chetan sharma (chetansharmamailbox@yahoo.co.in, digpaulassociates@yahoo.co.in) () (Respondent)
union of india(uoidhc@gmail.com) (1123384193) (Respondent)

miglani and associates(manish migalni@yahoo.com) (9811107462) (Petitioner)
union of india(uoidhc@gmail.com) (1123384193) (Respondent)

rhea dub (rhea.dube@fathenalegal.in, asheeshjain.cgsc@outlook.in) () (Respondent)
manish miglani (manish migalni@yahoo.com) (9811107462) (Petitioner)

rhea dub (rhea.dube@fathenalegal.in) () (Petitioner)

rhea dub (rhea.dube@fathenalegal.in, asheeshjain.cgsc@outlook.in) () (Respondent)
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union of india(uoidhc@gmail.com) (1123384193) (Respondent)

asheesh jain(asheeshjain.cgsc@outlook.in) () (Respondent)

manish raghav(raghavlawefile@gmail.com) (9873645048) (Petitioner)

chetan sharma (chetansharmamailbox@yahoo.co.in, digpaulassociates@yahoo.co.in) () (Respondent)
union of india(uoidhc@gmail.com) (1123384193) (Respondent)

rhea dub (rhea.dube@fathenalegal.in, neha.gupta@athenalegal.in) () (Respondent)

kzj partners (paras@kzjpartners.com) (9899907794) (Petitioner)

neha gupta(neha.gupta@athenlegal.in) () (Respondent)

union of india(uoidhc@gmail.com) (1123384193) (Respondent)

manish raghav(gaurr958@gmail.com, raghavlawfile@gmail.com) (9873645048) (Petitioner)
union of india (uoidhc@gmail.com) (1123384193) (Respondent)

m k sinha and associates (mjksinha@gmail.com, ankitguptadvsc@gmail.com) (9810138385) (Petitioner)
union of india(uoidhc@gmail.com) (23384193) (Respondent)

neha gupta(neha.gupta@athenlegal.in) (9818276507) (Respondent)

ajay digpaul (yogeshwar.digpaulassociates@gmail.com) (9818276507) (Respondent)

m.k. sinha and associates (mjksinha@gmail.com, ankitguptaadvsc@gmail.com) (9810138385) (Petitioner)
union of india(uoidhc@gmail.com) (1123384193) (Respondent)

neha gupta(neha.gupta@athenalegal.in) (9873574763) (Respondent)

yogeshwar (yogeshwar.digpaulassociates@gmail.com) (9818276507) (Respondent)

manish raghav(gaurr958@gmail.com, raghavlawfile@gmail.com) (9873645048) (Petitioner)
union of india (uoidhc@gmail.com) (1123384193) (Respondent)

vsa legal (office@vsalegal.in) (9953309080) (Petitioner)

union of india(uoidhc@gmail.com) (23384193) (Respondent)

chittaranjan hati (crhatij60@gmail.com) () (Petitioner)

sccsl (contactus.sccsl@sahara.in) () (Respondent)

miglani and associates(manish _migalni@yahoo.com) (9811107462) (Petitioner)

union of india(uoidhc@gmail.com) (23384193) (Respondent)

asheesh jain(asheeshjain.cgsc@outlook.in) () (Respondent)

manish raghav(gaurr958@gmail.com, raghavlawfile@gmail.com) (9873645048) (Petitioner)
union of india (uoidhc@gmail.com) (1123384193) (Respondent)

ankit juneja(alturalegal@gmail.com) (9829151715) (Petitioner)

neha gupta(neha.gupta@athenlegal.in, correspondencelathenalegal.in) () (Respondent)
sccsl (scesl.cooperative@sahara.in, contactus.sccsl@sahara.in) () (Respondent)
asheesh jain(asheeshjain.cgsc@outlook.in, digpaulassociates@yahoo.co.in) () (Respondent)
navin tiwaricjs (navin.tiwaricjs@gmail.com) () (Respondent)

union of india(uoidhc@gmail.com) (1123384193) (Respondent)

manish raghav and rohit gour (gaurr958@gmail.com) (9873645048) (Petitioner)

union of india (uoidhc@gmail.com) (23384193) (Respondent)

neha gupta(neha.gupta@athenalegal.in) () (Respondent)

manish raghav and rohit gour (raghavlawefile@gmail.com) (9873645048) (Petitioner)
union of india (uoidhc@gmail.com) (23384193) (Respondent)

manish raghav(gaurr958@gmail.com, raghavlawfile@gmail.com) (9873645048) (Petitioner)
union of india (uoidhc@gmail.com) (1123384193) (Respondent)

miglani and associates(manish migalni@yahoo.com) (9811107462) (Petitioner)

union of india(uoidhc@gmail.com) (1123384193) (Respondent)

rhea dub (rhea.dubefathenalegal.in, asheeshjain.cgsc@outlook.in) () (Respondent)
rahul jajoo(rahuljajoo9214@gmail.com) (8209532862) (Petitioner)

neha gupta(neha.gupta@athenalegal.in) () (Respondent)

union of india(uoidhc@gmail.com) (1123384193) (Respondent)

miglani and associates(manish _migalni@yahoo.com) (9811107462) (Petitioner)

rheadube (rheadube@athenalegal.in, asheeshjain.cgsc@outlook.com) () (Respondent)

p.-k. singh(pks0402@gmail.com) (9667685916) (Petitioner)

rheadube (rheadube@athenalegal.in) () (Respondent)

union of india(uoidhc@gmail.com) (1123384193) (Respondent)

asheesh (asheeshjain.cgsc@outlook.in) () (Respondent)

miglani and associates(manish miglani@yahoo.com) (9811107462) (Petitioner)

rhea dube (rhea.dube@athenalegal.in, asheeshjain.cgsc@outlook.in) () (Respondent)
union of india(uoidhc@gmail.com) (23382163) (Respondent)

manish raghav(raghavlawefile@gmail.com) (9873645048) (Petitioner)

dig paul (digpaulassociates@yahoo.co.in, gaurr958@gmail.com) () (Respondent)

union of india(uoidhc@gmail.com) (1123384193) (Respondent)

rheadube (rheadube@athenalegal.in, chetansharmamailbox@yahoo.co.in) () (Respondent)
vishal gupta (advvishalgupta90@gmail.com) (8447211833) (Petitioner)

union of india(uoidhc@gmail.com) (1123384193) (Respondent)

manish raghav (raghavlawfile@gmail.com) (9873645048) (Petitioner)

ADVANCE CAUSE LIST
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union of india(uoidhc@gmail.com) (23382163) (Respondent)

rhea dude (rhea.dube@athenalegal.in, asheeshjain.cgsc@outlook.in) () (Respondent)
manish raghav (raghavlawfile@gmail.com) (9873645048) (Petitioner)

union of india(uoidhc@gmail.com) (23382163) (Respondent)

m.k. sinha and associates (mjksinha@gmail.com, ankitguptadvsc@gmail.com) (9810138385) (Petitioner)
union of india(uoidhc@gmail.com) (1123384193) (Respondent)

neha gupta(neha.gupta@athenalegal.in) () (Respondent)

yogesh kumar (yogeshwar.digpaulassociates@gmail.com) () (Respondent)

yogesh kumar (yogeshwar.digpaulassociates@gmail.com) (9818276507) (Respondent)
manish raghav and rohit gour (raghavlawfile@gmail.com) (9873645048) (Petitioner)
neha gupta(neha.gupta@athenalegal.in) () (Respondent)

tejaswi kumar pradhan(tejaswipradhan@gmail.com) (8743096258) (Petitioner)

union of india(uoidhc@gmail.com) (23382163) (Respondent)

manish miglani (manish miglani@yahoo.com) (9811107462) (Petitioner)

asheesh jain(asheeshjain.cgsc@gmail.com) () (Respondent)

union of india(uoidhc@gmail.com) (23382163) (Respondent)

neha gupta (neha.gupta@athenlegal.in) (9873574763) (Respondent)

mrs. vipin gupta() (9891495284) (Petitioner)

union of india(uoidhc@gmail.com) (23382163) (Respondent)

bal krishan sharma (sharbkl2@gmail.com) () (Respondent)

union of india(uoidhc@gmail.com) (23382163) (Respondent)

nishank tyagi (nishank@adellegal.in) (9899950072) (Petitioner)

neha gupta (neha.gupta@athenalegal.in) () (Respondent)

union of india(uoidhc@gmail.com) () (Respondent)

2. W.P.(C) 670/2021 SAHARAYN UNIVERSAL RHEA DUBE, SHILPA
CM APPL. 1625/2021 MULTIPURPOSE SOCIETY LIMITED SAINI,NAMRATA SHARMA /MANISH
CM APPL. 22404/2021 Vs. UNION OF INDIA MIGLANI,MANISH RAGHAV,AMAN
CM APPL. 22405/2021 NANDRAJOG ,AAYUSHI GUPTA,ROHIT
CM APPL. 30219/2021 GOUR ,AMIT DUBEY,MRITUNJAY
CM APPL. 45756/2021 KUMAR SINHA,RHEA DUBE,AMAN
CM APPL. 45858/2021 NANDRAJOG , ASHEESH
CM APPL. 46030/2021 JAIN,KRISHNA KUMAR

CM APPL. 7800/2022
CM APPL. 8252/2022
CM APPL. 8519/2022
CM APPL. 8731/2022
CM APPL. 8732/2022
CM APPL. 16539/2022
CM APPL. 16678/2022
CM APPL. 21565/2022
CM APPL. 23515/2022
CM APPL. 24714/2022
CM APPL. 24822/2022
CM APPL. 24824/2022
CM APPL. 25261/2022
CM APPL. 25265/2022
CM APPL. 25266/2022
CM APPL. 25343/2022
CM APPL. 25430/2022
CM APPL. 25431/2022
CM APPL. 26876/2022
CM APPL. 26877/2022
CM APPL. 26888/2022
CM APPL. 26889/2022
CM APPL. 27118/2022
CM APPL. 27413/2022
CM APPL. 30099/2022
CM APPL. 30401/2022
CM APPL. 30402/2022
CM APPL. 30418/2022
CM APPL. 31801/2022
CM APPL. 31944/2022
CM APPL. 32003/2022
CM APPL. 32060/2022
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CM APPL. 32085/2022
CM APPL. 32958/2022
CM APPL. 34090/2022
CM APPL. 34145/2022
CM APPL. 35386/2022
CM APPL. 37215/2022
CM APPL. 39334/2022
CM APPL. 47360/2022
CM APPL. 48021/2022
CM APPL. 48022/2022
CM APPL. 54970/2022
CM APPL. 3221/2023
CM APPL. 3222/2023
WITH W.P. (C) 669/2021
W.P. (C) 817/2021

ADVOCATE DETAILS FOR ABOVE CASE

athena legal (neha.gupta@athenalegal.in) (9873574763) (Petitioner)

mohd mugeem (mohammedmugeem@gmail.com) (9999864964) (Respondent)

SAHARA UNIVERSAL MULTIPURPOSE SOCIETY LIMITED (RHEA.DUBEW@ATHENALEGAL.IN) (9893955119) (Respondent)
SAHARAYN UNIVERSAL MULTIPURPOSE SOCIETY LIMITED (RHEA.DUBEQRATHENALEGAL.IN) (9893955119) (Respondent)
UNION OF INDIA (MOHAMMEDMUQUEEM@GMAIL.COM) (1123382651) (Respondent)

UNION OF INDIA (MOHAMMEDMUQUEEM@GMAIL.COM) (1123382651) (Respondent)

shilpa saini(ssainishilpa@gmail.com) (9818676545) (Petitioner)

union of india(uoidhc@gmail.com) (1123384193) (Respondent)

vipin gupta (aorvipingupta@yahoo.com) (9891495284) (Petitioner)

union of india(uoidhc@gmail.com) (1123384193) (Respondent)

manish migalni (manish migalni@yahoo.com) (9811107462) (Petitioner)

rhea dube (rhea.dube@athenalegal.in, asheeshjain.cgsc@gmail.com) () (Respondent)

union of india(uoidhc@gmail.com) (1123384193) (Respondent)

manish raghav(raghavlawefile@gmail.com) (9873645048) (Petitioner)

union of india(uoidhc@gmail.com) (1123384193) (Respondent)

chetan sharma (chetansharmamailbox@yahoo.co.in, digpaulassociates@yahoo.co.in) () (Respondent)
rhea dube (rhea.dube@athenalegal.in, neha.gupta@atlhenalegal.in) () (Respondent)

mrs. vipin gupta() (9891495284) (Petitioner)

union of india(uoidhc@gmail.com) (23384193) (Respondent)

manish raghav(raghavlawefile@gmail.com) (9873645048) (Petitioner)

chetan sharma (chetansharmamailbox@yahoo.co.in, digpaulassociates@yahoo.co.in) () (Respondent)
rhea dub (rhea.dube@fathenalegal.in, neha.gupta@athenalegal.in) () (Respondent)

union of india(uoidhc@gmail.com) (1123384193) (Respondent)

manish raghav (raghavlawefile@gmail.com) (9873645048) (Petitioner)

digpaul (digpaulassociates@yahoo.co.in) () (Respondent)

rhea dub (rhea.dube@athenalegal.in) () (Respondent)

neha gupta(neha.gupta@athenalegal.in) () (Respondent)

chetan sharma (chetansharmamailbox@yahoo.co.in) () (Respondent)

union of india(uoidhc@gmail.com) (1123384193) (Respondent)

manish raghav(raghavlawefile@gmail.com) (9873645048) (Petitioner)

rhea dube (rhea.dube@athenalegal.in, neha.gupta@atlhenalegal.in) () (Respondent)

chetan sharma (chetansharmamailbox@yahoo.co.in, digpaulassociates@yahoo.co.in) () (Respondent)
union of india(uoidhc@gmail.com) (1123384193) (Respondent)

vsa legal (office@vsalegal.in) (9953309080) (Petitioner)

asheesh jain(asheeshjain.cgsc@outlook.in) () (Respondent)

neha gupta(neha.gupta@athenalegal.in, rhea.dubelRathenalegal.in, dipaulassociate@yahoo.co.in) () (Respondent)
aayush gupta (advocateaayushigupta@gmail.com) (9811700310) (Petitioner)

union of india(uoidhc@gmail.com) (23382163) (Respondent)

rheadube (rheadube@athenalegal.in) () (Respondent)

manish raghav (raghavlawfile@gmail.com) (9873645048) (Petitioner)

union of india(uoidhc@gmail.com) (23382163) (Respondent)

amit dubey (amitjurist@gmail.com) (9910162280) (Petitioner)

neha gupta (neha.guptalRathenalegal.in) () (Respondent)

union of india(uoidhc@gmail.com) (1123384193) (Respondent)

amit dubey (amitjurist@gmail.com) (9910162280) (Petitioner)

union of india(uoidhc@gmail.com) (1123384193) (Respondent)

neha gupta (neha.gupta@athenalegal.in) () (Respondent)

vsa legal (office@vsalegal.in) (9953309080) (Petitioner)
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union of india(uoidhc@gmail.com) (23384193) (Respondent)

neha gupta (neha.gupta@Rathenlegal.in) () (Respondent)

mrs. vipin gupta(aorvipingupta@yahoo.com) (9891495284) (Petitioner)
bal krishan sharma (sharbkl2@gmail.com) () (Respondent)

union of india(uoidhc@gmail.com) (23382163) (Respondent)

MRITUNJAY KUMAR SINHA (mjksinha@gmail.com) (9810138385) (Petitioner)

3. W.P.(C) 817/2021 HUMARA INDIA CREDIT RHEA DUBE, AMAN
CM APPL. 2093/2021 COOPERATIVE SOCIETY NANDRAJOG,MANISH RAGHAV,ROHIT
CM APPL. 45857/2021 Vs. UNION OF INDIA GOUR,VISHAL GUPTA,ZARTAB
CM APPL. 4316/2022 ANWAR,RHEA DUBE,MRITUNJAY
CM APPL. 4317/2022 KUMAR SINHA,ASHEESH
CM APPL. 8170/2022 JAIN,NAMRATA SHARMA, MANISH
CM APPL. 21282/2022 MIGLANI

CM APPL. 23528/2022
CM APPL. 25238/2022
CM APPL. 25251/2022
CM APPL. 25253/2022
CM APPL. 25259/2022
CM APPL. 25380/2022
CM APPL. 26890/2022
CM APPL. 26891/2022
CM APPL. 26908/2022
CM APPL. 27293/2022
CM APPL. 30097/2022
CM APPL. 30407/2022
CM APPL. 31942/2022
CM APPL. 34154/2022
CM APPL. 34214/2022
CM APPL. 39335/2022
CM APPL. 39336/2022
CM APPL. 44820/2022
WITH W.P. (C) 669/2021
W.P. (C) 670/2021

ADVOCATE DETAILS FOR ABOVE CASE

athena legal (neha.gupta@athenlegal.in) (9873574763) (Petitioner)

mohd mugeem (mohammedmugeem@gmail.com) (9999864964) (Respondent)

HUMARA INDIA CREDIT COOPERATIVE SOCIETY (RHEA.DUBEW@ATHENALEGAL.IN) (9893955119) (Respondent)
HUMARA INDIA CREDIT COOPERATIVE SOCIETY (RHEA.DUBEW@ATHENALEGAL.IN) (9893955119) (Respondent)
HUMARA INDIA CREDIT COOPERATIVE SOCIETY (RHEA.DUBEW@ATHENALEGAL.IN) (9893955119) (Respondent)
UNION OF INDIA (MOHAMMEDMUQUEEM@GMAIL.COM) (1123382651) (Respondent)

UNION OF INDIA (MOHAMMEDMUQUEEM@GMAIL.COM) (1123382651) (Respondent)

UNION OF INDIA (MOHAMMEDMUQUEEM@GMAIL.COM) (1123382651) (Respondent)

vsa legal (office@vsalegal.in) (9953309080) (Petitioner)

neha gupta(neha.gupta@athenlegal.in) () (Respondent)

asheesh jain(asheeshjain.cgsc@Qoutlook.in) () (Respondent)

union of india(uoidhc@gmail.com) (23384193) (Respondent)

manish raghav(raghavlawefile@gmail.com) (9873645048) (Petitioner)

union of india(uoidhc@gmail.com) (1123384193) (Respondent)

rhea dube (rhea.dube@athenalegal.in, neha.gupta@atlhenalegal.in) () (Respondent)

manish raghav and rohit gour (raghavlawefile@gmail.com) (9873645048) (Petitioner)

neha gupta(neha.gupta@athenlegal.in) () (Respondent)

rhea dube (rhea.dube@athenalegal.in, asheeshjain.cgsc@gmail.com) () (Respondent)

union of india(uoidhc@gmail.com) (23384193) (Respondent)

manish raghav(raghavlawefile@gmail.com) (9873645048) (Petitioner)

rhea dube (rhea.dube@athenalegal.in, neha.gupta@atlhenalegal.in) () (Respondent)

union of india(uoidhc@gmail.com) (1123384193) (Respondent)

chetan sharma (chetansharmamailbox@yahoo.co.in, digpaulassociates@yahoo.co.in) () (Respondent)
aman annsdrajog(office@vsalegal.in) (9953309080) (Petitioner)

aman annsdrajog(office@vsalegal.in) (9953309080) (Petitioner)

asheesh jain(asheeshjain.cgsc@outlook.in) () (Respondent)

neha gupta(neha.gupta@athenalegal.in, rhea.dubelRathenalegal.in, dipaulassociate@yahoo.co.in) () (Respondent)
asheesh jain(asheeshjain.cgsc@outlook.in) () (Respondent)

neha gupta(neha.gupta@athenalegal.in, rhea.dubelfRathenalegal.in, dipaulassociate@yahoo.co.in) () (Respondent)
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manish raghav (raghavlawfile@gmail.com) (9873645048) (Petitioner)

union of india(uoidhc@gmail.com) (23382163) (Respondent)

vishal gupta (advvishalgupta90@gmail.com) (8447211833) (Petitioner)

union of india(uoidhc@gmail.com) (23382163) (Respondent)

shodab anwar and zartab anwar () (9910521100) (Petitioner)

union of india(uoidhc@gmail.com) (23382163) (Respondent)

chetan sharma (chetansharmamailbox@yahoo.in, digpaulassociates@yahoo.co.in) () (Respondent)
gaurr (gaurr958@gmail.com) () (Respondent)

vsa legal (office@vsalegal.in) (9953309080) (Petitioner)

dube (rhea.dube@athenalegal.in) () (Respondent)

asheesh (asheeshjain.cgsc@outlook.in) () (Respondent)

neha (neha.gupta@athenalegal.in) () (Respondent)

m k sinha and associates (mjksinha@gmail.com, ankitguptadvsc@gmail.com) (9810138385) (Petitioner)
neha gupta(neha.gupta@athenalegal.in) (9873574763) (Respondent)

ajay digpaul (yogeshwar.digpaulassociates@gmail.com) (9818276507) (Respondent)

union of india(uoidhc@gmail.com) (23384193) (Respondent)

neha gupta (neha.gupta@athenalegal.in) () (Petitioner)

union of india(uoidhc@gmail.com) (23384193) (Respondent)

ahseesh jain() (9717025453) (Respondent)

manish migalni (manish migalni@yahoo.com) (9811107462) (Petitioner)

union of india(uoidhc@gmail.com) (23384193) (Respondent)

vipin gupta(aorvipingupta@yahoo.com) (9891495284) (Petitioner)

upadhyay sbu (upadhyay.sbu@gmail.com) () (Respondent)

union of india(uoidhc@gmail.com) (1123384193) (Respondent)

manish raghav (raghavlawefile@gmail.com) (9873645048) (Petitioner)

rhea dube (rhea.dube@athenalegal.in, neha.gupta@atlhenalegal.in) () (Respondent)

union of india(uoidhc@gmail.com) (1123384193) (Respondent)

chetan sharma (chetansharmamailbox@yahoo.co.in, digpaulassociates@yahoo.co.in) () (Respondent)
manish raghav(raghavlawefile@gmail.com) (9873645048) (Petitioner)

rhea dub (rhea.dube@fathenalegal.in, neha.gupta@athenalegal.in) () (Respondent)

chetan sharma (chetansharmamailbox@yahoo.co.in, digpaulassociates@yahoo.co.in) () (Respondent)
union of india(uoidhc@gmail.com) (1123384193) (Respondent)

miglani and associates(manish migalni@yahoo.com) (9811107462) (Petitioner)

union of india(uoidhc@gmail.com) (1123384193) (Respondent)

rhea dube (rhea.dube@athenalegal.in, asheeshjain.cgsc@gmail.com) () (Respondent)

m.k. sinha and associates(mjksinha@gmail.com, ankitguptaadvsc@gmail.com) (9810138385) (Petitioner)
yogesh kumar (yogeshwar.digpaulassociates@gmail.com) (9818276507) (Respondent)

union of india(uoidhc@gmail.com) (1123384193) (Respondent)

neha gupta(neha.gupta@athenalegal.in) (9873574763) (Respondent)

m k sinha and associates (mjksinha@gmail.com, ankitguptadvsc@gmail.com) (9810138385) (Petitioner)
ajay digpaul (yogeshwar.digpaulassociates@gmail.com) (9818276507) (Respondent)

neha gupta(neha.guptalRathenlegal.in) (9873574763) (Respondent)

union of india(uoidhc@gmail.com) (23384193) (Respondent)

aman nandrajog() (9953309080) (Petitioner)

union of india(uoidhc@gmail.com) (23384193) (Respondent)

miglani and associates(manish migalni@yahoo.com) (9811107462) (Petitioner)

union of india(uoidhc@gmail.com) (1123384193) (Respondent)

FOR ADMISSION

4. LPA 294/2022 SANJAY YADAV AMITESH GAURAV
CM APPL. 21339/2022 Vs. NORTH DELHI MUNICIPAL
CM APPL. 21340/2022 CORPORATION

CM APPL. 21341/2022
CM APPL. 21342/2022
CM APPL. 1223/2023

ADVOCATE DETAILS FOR ABOVE CASE

amitesh gaurav (amiteshgaurav@gmail.com) (9212750328) (Petitioner)
ndmc (clo-ndmc@med.nic.in) () (Respondent)

amitesh gaurav(anilco040@gmail.com) (9212750328) (Petitioner)
clo(clo_ndmc@mecd.nic.in, clomcdhg@gmail.com) () (Respondent)

ADVANCE CAUSE LIST
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5. LPA 423/2022 THE DIRECTOR YASHPAL SINGH
CM APPL. 31010/2022 Vs. VINOD KUMAR KATARIA AND
CM APPL. 31011/2022 ORS

ADVOCATE DETAILS FOR ABOVE CASE
yashpal rangi (yashrangi73@gmail.com) (9811944784) (Petitioner)
bharat singh() (7011811261) (Respondent)

dla (secylaw-dla@nic.in) () (Respondent)
hemlata s mohan () (9431127552) (Respondent)
union of india(secy-culture@nic.in) () (Respondent)

uma (js-akademi-culture@gov.in) () (Respondent)
monika arora() (9810246300) (Respondent)

6. LPA 642/2022 VASUDHA SHUKLA AJAI KUMAR
CM APPL. 47907/2022 Vs. UNION OF INDIA THROUGH SRIVASTAVA ,ASHWARYA SINHA
SECRETARY & ORS.

ADVOCATE DETAILS FOR ABOVE CASE

a k srivastava (legalsrivastava@gmail.com) (9013882447) (Petitioner)
amiety (registrar@amity.edu) () (Respondent)

urmila (urmila.ugc@nic.in) () (Respondent)

uoi (uoidhc@gmail.com) () (Respondent)

ASHWARYA SINHA (ashwarya.sinha@gmail.com) (9818911510) (Respondent)

7. LPA 715/2022 RAJESHWARI RAJESHWARI
Vs. DELHI LEGAL SERVICES
AUTHORITY & ORS.

ADVOCATE DETAILS FOR ABOVE CASE

rajeshwari (sedamkarrajeshwari95@gmail.com) (9560522347) (Petitioner)
union of india (uoidhc@gmail.com) () (Respondent)

sedam (sedamkarrajeshwari95@gmail.com) () (Respondent)

santosh kumar tripathy (standingcounselgnctd@gmail.com) () (Respondent)

AFTER NOTICE MISC. MATTERS

8. FAO (COMM) 40/2022 SHRIRAM TRANSPORT FINANCE CO. MANISH VERMA,MANISH VERMA
CM APPL. 12278/2022 LTD.
WITH FAO (COMM) 41/2022 Vs. SANJAY AGGARWAL & ANR.

FAO (COMM) 42/2022
FAO (COMM) 43/2022

ADVOCATE DETAILS FOR ABOVE CASE

manish verma (advocatemanishverma349@gmail.com) (9871434840) (Petitioner)

ram transport finance co ltd(sohan.s@classociates.in) (9650065587) (Petitioner)
m/s sahyog technobuild pvt ltd(lochan415@yahoo.com) (9818286249) (Respondent)
sanjay aggarwal () (9910240990) (Respondent)

MANISH VERMA (advocatemanishverma349@gmail.com) (9871434840) (Petitioner)

9. FAO (COMM) 41/2022 SHRIRAM TRANSPORT FINANCE MANISH VERMA
CM APPL. 12481/2022 COMPANY LTD.
Vs. SANJAY AGGARWAL & ANR.

ADVOCATE DETAILS FOR ABOVE CASE

manish verma (advocatemanishverma349@gmail.com) (9871434840) (Petitioner)

ram transport finance (sohan.s@classociates.in) (9650065587) (Petitioner)
manish verma (advocatemanishverma349@gmail.com) (9871434840) (Petitioner)

m/s sahyog technobuild pvt 1ltd(lochand4l5Qyahoo.com) (9818286249) (Respondent)
sanjay aggarwal () (9910240990) (Respondent)

bisht frinenkey (bishtfrienkey@gmail.com) () (Respondent)

lochan (lochan415@yahoo.com) () (Respondent)
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10.

11.

12.

13.

14.

15.

FAO (COMM) 42/2022 SHRIRAM TRANSPORT FINANCE
CM APPL. 12770/2022 COMPANY LTD.
Vs. SANJAY AGGARWAL & ANR.

ADVOCATE DETAILS FOR ABOVE CASE

MANISH VERMA

ram transport finance co ltd(sohan.s@classociates.in) (9650065587) (Petitioner)

manish verma (advocatemanishverma349@gmail.com) (9871434840) (Petitioner)

arun (advocatearunkumarkaushik@gmail.com) () (Respondent)
sanjay () (9910240990) (Respondent)

m/s sahyog technobuild pvt ltd(lochan415@yahoo.com) (9818286249) (Respondent)

FAO (COMM) 43/2022 SHRIRAM TRANSPORT FINANCE
CM APPL. 12772/2022 COMPANY LTD.
Vs. SANJAY AGGARWAL & ANR.

ADVOCATE DETAILS FOR ABOVE CASE

MANISH VERMA

ram transport finance co ltd(sohan.s@classociates.in) (9650065587) (Petitioner)

manish verma (advocatemanishverma349@gmail.com) (9871434840) (Petitioner)

sanjay () (9910240990) (Respondent)
arun (advocatearunkumarkaushik@gmail.com) () (Respondent)

m/s sahyog technobuild pvt 1ltd(lochand4l5Qyahoo.com) (9818286249) (Respondent)

LPA 425/2022 LIC OF INDIA
CM APPL. 31169/2022 Vs. UNION OF INDIA & ANR.

ADVOCATE DETAILS FOR ABOVE CASE
rajesh mahindru(r_mahindru@rediffmail.com) (981019435) (Petitioner)
union of india(uoidhc@gmail.com) () (Respondent)

LPA 490/2022 GEETA BAL BHARTI SENIOR
CM APPL. 37112/2022 SECONDARY SCHOOL
CM APPL. 37113/2022 Vs. SUNITA DEVI TOMAR & ORS.

ADVOCATE DETAILS FOR ABOVE CASE

priyanka garg(garg6épriyanka@gmail.com) (9650636865) (Petitioner)
renu sharma () (8800399384) (Respondent)

sarita gupta() (9868339604) (Respondent)

raj rani sharma() (9015975654) (Respondent)

sunita devi tomar () (9718664093) (Respondent)

aparajita singh() (9873722747) (Respondent)

MANOJ KUMAR (manu.hcl986Qgmail.com) (9711463289) (Respondent)

W.P. (C) 6844/2021 UDAY BEDI
CM APPL. 21640/2021 Vs. UNION OF INDIA

ADVOCATE DETAILS FOR ABOVE CASE

UDAYBEDI (uday.bedi@outlook.com) (9810600533) (Petitioner)

uday bedi (uday.bediRoutlook.com) (9810600533) (Petitioner)
mohammad mugeem (mohammedmugeem@gmail.com) (9999864964) (Respondent)

W.P. (C) 8601/2021 L RAM SINGH
CM APPL. 26624/2021 Vs. UNION OF INDIA & ORS.

ADVOCATE DETAILS FOR ABOVE CASE

RAJESH MAHINDRU

PRIYANKA GARG,MANOJ KUMAR

UDAY BEDI,UDAY BEDI

SUJOY CHATTERJEE, SUJOY
CHATTERJEE , ABHISEK
MOHANTY ,HEMANT PHALPHER

sujoy chatterjee(sujoychatterjee.08@gmail.com) (8447376187) (Petitioner)

santosh kumar tripathi (standingcounselgnctd@gmail.com) (9868250806) (Respondent)

mohd mugeem (mohammedmugeem@gmail.com) (9999864964) (Respondent)

ABHISEK MOHANTY (advabhisekmohanty28@gmail.com) (7978653676) (Respondent)

HEMANT PHALPHER (hemant@phalpher.com) (9810870982) (Respondent)

ADVANCE CAUSE LIST
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16. W.P.(C) 9971/2021 R P AGRAWAL PRIYAL MODI,SANJEEV BHANDARI
CM APPL. 2001/2022 Vs. THE UNION OF INDIA
THROUGH THE SECRETARY
DEPARTMENT OF FINANCIAL
SERVICES & ORS.

ADVOCATE DETAILS FOR ABOVE CASE

manisha agarwal (office@rpalaw.org) (9312236537) (Petitioner)

union of india(uoidhc@gmail.com) (23384193) (Respondent)

reserve bank of india(cepcnewdelhi@rbi.org.in) () (Respondent)

indian banks association(sa.legal@iba.org.in) (9820349018) (Respondent)
sanjeev bhandari (sbadvocatelll@gmail.com) (9810033444) (Petitioner)

r p law(office@rpalaw.org) () (Respondent)

ravi prakash (raviprakashl066@gmail.com) () (Respondent)

17. W.P. (C) 10456/2021 RAM BHAROSE MANOJ KUMAR GAHLAUT
Vs. DELHI URBAN SHELTER
IMPROVEMENT BOARD & ANR.

SUB TO OFF OBJ

ADVOCATE DETAILS FOR ABOVE CASE

m.k. gahlaut(manoj28gahlaut@gmail.com) (9717266278) (Petitioner)

parvinder chauhan (parvinderchauhan.adv@gmail.com) (9868102274) (Respondent)

18. W.P. (C) 10769/2021 NEERAJ WALIA AND ORS PANKAJ GUPTA, SHASHANK DEO
CM APPL. 33239/2021 Vs. SOUTH DELHI MUNICIPAL SUDHI,PANKAJ GUPTA,RAMAKANT
CM APPL. 32424/2022 CORPORATION AND ANR GAUR,MAYANK SACHDEVA ,6 KUNAL
CM APPL. 37691/2022 VAJANI

ADVOCATE DETAILS FOR ABOVE CASE

pankaj gupta (pankaj.gupta@sumitlaw.com) (9811022227) (Petitioner)

south delhi municipal corporation (closdmc@gmail.com) () (Respondent)

shashank deo sudhi (asociates. solicitors@gmail.com) (9810615050) (Petitioner)

shashank deo sudhi and bijender p kumar (associates.solicitors@gmail.com, sdsudhit@gmail.com) (9810615050) (Petitioner)
sakshi (advsakshishairwal@gmail.com, landestatesdmc@gmail.com) (9999303080) (Respondent)
sandeep bajaj(adv.sandeepbajaj@gmail.com) () (Respondent)

municipal corporation of delhi (clomcdhg@gmail.com) () (Respondent)

anil goel(nil.goel.280@gmail.com) (9999199340) (Respondent)

municipal corporation of delhi (clomcdhg@gmail.com) () (Respondent)

sakshi (advsakshishairwal@gmail.com, landestatesdmc@gmail.com) () (Respondent)

MAYANK SACHDEVA (mayank@sandvpartners.com) (8860918407) (Petitioner)

KUNAL VAJANI (chambers@blackrobechambers.law) (9167231100) (Petitioner)

19. W.P. (C) 12965/2022 FCI HANDLING WORKERS UNION PRATEEK MOHAN SINHA,6OM
CM APPL. 39316/2022 Vs. UOI & ANR. PRAKASH

ADVOCATE DETAILS FOR ABOVE CASE

r.m. sinha(advrms@yahoo.co.in) (9811478026) (Petitioner)

union of india(uoidhc@gmail.com) (1123384193) (Respondent)

om prakash (adv.omprakash392@Qgmail.com) (9810794902) (Respondent)
OM PRAKASH (om_prkashmv@yahoo.co.in) (9810794902) (Petitioner)

20. W.P.(C) 15245/2022 RAHEE INFRATECH LIMITED TINE ELIZABETH ABRAHAM, TARUN
CM APPL. 47219/2022 Vs. DELHI METRO RAIL JOHRI,TARUN JOHRI,UDIT SETH
CM APPL. 50691/2022 CORPORATION LIMITED & ORS.

SUB TO OFFICE OBJ

ADVOCATE DETAILS FOR ABOVE CASE

tine abraham(tine.abraham@trilegal.com) (9205591343) (Petitioner)

pushkar sood(pushkarsood03@gmail.com,sksakhuja@gmail.com, sksakuja@gmail.com) () (Respondent)
yogesh antil (yogesh.anti@gov.in, info@pandrolrahee.com,) () (Respondent)

dmtp (dmtp2rb.railnet.gov.in, edco.uths@rdso.railnet.gov.in, rachna.kumar@nic.in) () (Respondent)
union of india(uoidhc@gmail.com) (1123384193) (Respondent)

tarun johari (johari6é7@yahoo.com) (9810013352) (Petitioner)
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amrita prakash (amritaprakash79@gmail.com) (9818667963) (Respondent)
union of india(uoidhc@gmail.com) (1123384193) (Respondent)

edco uths (edco.uths@rdso.railnet.gov.in) () (Respondent)

dmtp (dmtp@rb.railnet.gov.in) () (Respondent)

yogesh (yogesh.antil@gov.in) () (Respondent)

pandrol rahee (info@pandrolrahee.com) () (Respondent)
abraham(tine.abraham@trilegal.com) () (Respondent)

shivani rawat(shivani.rawat@trilegal.com) () (Respondent)

rachna kumar (rachna.kumar@nic.in) () (Respondent)

TARUN JOHRI (girishl1985 utt@yahoo.co.in) (9818430743) (Petitioner)
TARUN JOHRI (girishl1985 utt@yahoo.co.in) (9818430743) (Respondent)
UDIT SETH (office@sethlawchambers.com) (9899495968) (Petitioner)

CONNECTED MATTERS (ANMM)

21. W.P.(C) 677/2021 CHAITANYA ROHILLA MANOHAR LAL, MANOHAR
CM APPL. 1638/2021 Vs. UNION OF INDIA THROUGH LAL,TEJAS KARIA,6GAUHAR
CM APPL. 15937/2021 SECRETARY, MINISTRY OF MIRZA
CM APPL. 16195/2021 ELECTRONICS AND INFORMATION
WITH W.P. (C) 1355/2021 TECHNOLOGY & ORS.

22.

W.P.(C) 2947/2021

ADVOCATE DETAILS FOR ABOVE CASE

MANOHAR LAL(rohillamanoharlal@yahoo.com) (9810510145) (Petitioner)
manohar lal (rohillamanoharlal@yahoo.com) (9810510145) (Petitioner)
whattsapp (support@whatsapp.com) () (Respondent)

mohd mugeem (mohammedmugeem@gmail.com) (9999864964) (Respondent)

meity (webmaster@.meity.gov.in) () (Respondent)

fb (records@fb.com) (8948033470) (Respondent)

CHAITANYA ROHILLA (CHAITANYAROHILLA9QGMAIL.COM) (9971014581) (Respondent)
CHAITANYA ROHILLA (CHAITANYAROHILLA9QGMAIL.COM) (9971014581) (Respondent)
FACEBOOK (RECORDS@FACEBOOK.COM) (8948033470) (Respondent)

WHATSAPP (SUPPORTQ@WHATSAPP.COM) (8948033470) (Respondent)

ADVANCE CAUSE LIST

UNION OF INDIA THROUGH SECRETARY, MINISTRY OF ELECTRONICS AND INFORMATION TECHNOLOGY (MOHAMMEDMUQEEM@GMAIL.COM )
(9999864964) (Respondent)

FACEBOOK (RECORDS@FACEBOOK . COM) (8948033470) (Respondent)
WHATSAPP (SUPPORTQ@WHATSAPP.COM) (8948033470) (Respondent)

UNION OF INDIA THROUGH SECRETARY, MINISTRY OF ELECTRONICS AND INFORMATION TECHNOLOGY (MOHAMMEDMUQEEM@GMAIL.COM )
(9999864964) (Respondent)

MANOHAR LAL(rohillamanoharlal@yahoo.com) (9810510145) (Petitioner)
manohar lal & associates(info@manoharlal.legal) (9810510145) (Petitioner)
mohd mugeem (mohammedmugeem@gmail.com) (9999864964) (Respondent)

kirtiman singh(kirtimansingh.office@gmail.com) () (Respondent)

pavit (pavit.katoch@amsshardul.com) () (Respondent)

CHAITANYA ROHILLA (CHAITANYAROHILLA9QGMAIL.COM) (9971014581) (Respondent)
MANOHAR LAL(rohillamanoharlal@yahoo.com) (9810510145) (Petitioner)
manohar lal & associates (info@manoharlal.legal) (9810510145) (Petitioner)
pavit (pavit.katoch@amsshardul.com) () (Respondent)

subpoena (subpoena@facebook.com) () (Respondent)

CHAITANYA ROHILLA (CHAITANYAROHILLA9QGMAIL.COM) (9971014581) (Respondent)
TEJAS KARIA (tejas.karia@AMSSshardul.com) (9810798570) (Respondent)
GAUHAR MIRZA (adv.gmirza@gmail.com) (9891826085) (Respondent)

W.P. (C) 1355/2021 DR.SEEMA SINGH ANR MEGHAN,TEJAS KARIA
CM APPL. 3801/2021 Vs. UNION OF INDIA AND ANR.

ADVOCATE DETAILS FOR ABOVE CASE

meghan and vikram singh(meghan_pal@yahoo.com) (9958016353) (Petitioner)
ministry of electonics and it (webmaster@meity.gov.in) (24301851) (Respondent)
support (support@whatsapp.com) () (Respondent)

mohammad mugeem (mohammedmugeem@gmail.com) (9999864964) (Respondent)

DR.SEEMA SINGH ANR (SINGHSEEMAO1@GMAIL.COM ) (9999754825) (Respondent)
DR.SEEMA SINGH ANR (SINGHSEEMAO1l@GMAIL.COM ) (9999754825) (Respondent)
DR.SEEMA SINGH ANR (SINGHSEEMAO1l@GMAIL.COM ) (9999754825) (Respondent)
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TEJAS KARIA (tejas.karia@AMSSshardul.com) (9810798570) (Respondent)

23. W.P.(C) 2947/2021 HARSHA GUPTA

24.

25.

CM APPL. 8894/2021 Vs. UNION OF INDIA & ORS.

ADVOCATE DETAILS FOR ABOVE CASE

dhruv gupta (dhruv94.gupta@gmail.com) (9958302648) (Petitioner)
mohammad mugeem (mohammedmugeem@gmail.com) (9999864964) (Respondent)
UNION OF INDIA (MOHAMMEDMUQEEM@GMAIL.COM) () (Respondent)

TEJAS KARIA (tejas.karia@AMSSshardul.com) (9810798570) (Respondent)
TEJAS KARIA (tejas.karia@AMSSshardul.com) (9810798570) (Respondent)

W.P.(C) 7281/2021 FACEBOOK INC.
CM APPL. 22944/2021 Vs. UNION OF INDIA

WITH W.P. (C) 7284/2021

ADVOCATE DETAILS FOR ABOVE CASE

NIYATI PATWARDHAN,NIYATI
PATWARDHAN, TEJAS KARIA

GAUHAR MIRZA,GAUHAR MIRZA

mr. ajit warrier (ajit.warrier@amsshardul.com) (7042398844) (Petitioner)

mohammad mugeem (mohammedmugeem@gmail.com) (9999864964) (Respondent)
FACEBOOK INC. (GAUHAR.MIRZAQAMSSHARDUL.COM) (7042398844) (Respondent)
FACEBOOK INC. (GAUHAR.MIRZAQAMSSHARDUL.COM) (7042398844) (Respondent)
UNION OF INDIA (WEBMASTEREGMEITY.GOV.IN) () (Respondent)

UNION OF INDIA (SECRETARYEMEITY.GOV.IN) () (Respondent)

W.P. (C) 7284/2021 WHATSAPP LLC
CM APPL. 22951/2021 Vs. UNION OF INDIA

ADVOCATE DETAILS FOR ABOVE CASE

tejas karia(tejas.karia@amsshardul.com) (9871790539) (Petitioner)
mohammad mugeem (mohammedmugeem@gmail.com) (9999864964) (Respondent)
WHATSAPP LLC (PAVIT.KATOCH@AMSSHARDUL.COM) () (Respondent)

WHATSAPP LLC (PAVIT.KATOCHE@AMSSHARDUL.COM) () (Respondent)

UNION OF INDIA (WEBMASTER@MEITY.GOV.IN) () (Respondent)

UNION OF INDIA (SECRETARY@MEITY.GOV.IN) () (Respondent)

CONNECTED MATTERS (ANMM)

26.

27.

W.P. (C) 451/2022 PRIYANSHU UNDAVIYA AND ORS
CM APPL. 10133/2022 Vs. UNION OF INDIA AND ORS

ADVOCATE DETAILS FOR ABOVE CASE

TEJAS KARIA,TEJAS KARIA

ANIMESH KUMAR

animesh kumar and nishant kumar (desk@fiducialegal.in) (9999703460) (Petitioner)

union of india (uoidhc@gmail.com) (23384193) (Respondent)

sunil naroola(sunilnaroola@gmail.com) () (Respondent)

W.P.(C) 4625/2022 P. D. JAIN HOMOEOPATHIC

CM APPL. 13915/2022 MEDICAL COLLEGE AND ORS

CM APPL. 56225/2022 Vs. UNION OF INDIA AND ORS

ADVOCATE DETAILS FOR ABOVE CASE

animesh kumar (desk@fiducialegal.in) (9999703460) (Petitioner)
maharashtra (maharashtra.cetcell@gmail.com) () (Respondent)
muhs (registrar@muhs.ac.in) () (Respondent)

nchindia (nchindia21l@gmail.com) () (Respondent)

chair nch(chair.nch@gmail.com) () (Respondent)

ayush (secy-ayush@nic.in) () (Respondent)

union of india (uoidhc@gmail.com) (1123384193) (Respondent)
neet (neet@nta.ac.in) () (Respondent)

sunil narula(sunilnaroola@gmail.com) () (Respondent)

secy nch (secy-nch@gov.in) () (Respondent)

animesh kumar (desk@fiducialegal.in) (9999703460) (Petitioner)

ANIMESH KUMAR,GAURAV AGRAWAL

monika (officemonika@gmail.com, sunilnaroola@gmail.com, advkhanna2002Qgmail.com) () (Respondent)

muhs (registrar@muhs.ac.in, mhcet22.cetcell@gmail.com) () (Respondent)

GAURAV AGRAWAL (agrawal439@gmail.com) (9811284039) (Respondent)

ADVANCE CAUSE LIST
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28.

29.

30.

31.

W.P. (C) 4626/2022 J R KISSAN HOMOEOPATHIC ANIMESH KUMAR,6 BALRAJ
CM APPL. 13922/2022 MEDICAL COLLEGE AND HOSPITAL SINGH, SHEKHAR RAJ SHARMA

Vs. UNION OF INDIA AND ORS.

ADVOCATE DETAILS FOR ABOVE CASE

animesh kuamr nishant kumar (desk@fiducialegal.in) (9999703460) (Petitioner)
skau (registrar@skau.ac.in) () (Respondent)

nch (chair.nch@gmail.com) () (Respondent)

union of india (uoidhc@gmail.com) (1123384193) (Respondent)

dmer (dmer-hry@nic.in) () (Respondent)

vikalpsp (vikalpsplyahoo.co.in) () (Respondent)

sunil (sunilnaroola@gmail.com) () (Respondent)

nch (secy-nch@gov.in) () (Respondent)

ayush (secy-ayush@nic.in) () (Respondent)

neet (neet@nta.ac.in) () (Respondent)

BALRAJ SINGH (advocatebsmalik@gmail.com) (9968190750) (Respondent)

SHEKHAR RAJ SHARMA (shekhar@srslegal.org,srs3150@gmail.com) (9873950163) (Respondent)

W.P.(C) 4627/2022 NAIMINATH HOMEOPATHIC MEDICAL ANIMESH KUMAR
CM APPL. 13924/2022 COLLEGE HOSPITAL AND RESEARCH
CM APPL. 44628/2022 CENTRE

Vs. UNION OF INDIA AND ORS.

ADVOCATE DETAILS FOR ABOVE CASE

animesh kuamr nishant kumar (desk@fiducialegal.in) (9999703460) (Petitioner)
dbrau (registra@dbrau.org.in) () (Respondent)

sunil (sunilnaroola@gmail.com) (9811073767) (Respondent)

nch (chair.nch@gmail.com, secy-nch@gov.in, secy-ayush@nic.in, ayushup2015@gmail.com) () (Respondent)
sanjay khanna (advkhanna2002@gmail.com, vikalpsp@yahoo.co.in) (9899305640) (Respondent)

union of india (uoidhc@gmail.com) (1123384193) (Respondent)

animesh kumar and nishant kumar (desk@fiducialegal.in) (9999703460) (Petitioner)

r b singh(rbsingh4478@gmail.com) () (Respondent)
advocate khanna (advkhanna2002@gmail.com) () (Respondent)
union of india(uoidhc@gmail.com) (23382163) (Respondent)

ADVANCE CAUSE LIST

monika and sunil naroola and ayush(officeadvmonika@gmail.com, suninaroola@gmail.com, pasupayush@gmail.com) () (Respondent)

W.P. (C) 4663/2022 KISAN DNYANODAY MANDALS ANIMESH KUMAR,GAURAV AGRAWAL
CM APPL. 13985/2022 HOMEOPATHIC MEDICAL COLLEGE
CM APPL. 55921/2022 AND HOSPITAL AND ANR.

Vs. UNION OF INDIA AND ORS.

ADVOCATE DETAILS FOR ABOVE CASE

animesh kumar and nishant kumar (desk@fiducialegal.in) (9999703460) (Petitioner)

nch (chair-nch@gmail.com) () (Respondent)

muhs (registrar@muhs.ac.in) () (Respondent)

ayush (secy-ayush@nic.in) () (Respondent)

maharashtra (maharashtra.cetcell@gmail.com) () (Respondent)
union of india (uoidhc@gmail.com) (1123384193) (Respondent)
union of india (uoidhc@gmail.com) (1123384193) (Respondent)
sunil (sunilnaroola@gmail.com) () (Respondent)

neet (neet@nta.ac.in) () (Respondent)

nch (secy-nch@gov.in) () (Respondent)

animesh kumar (desk@fiducialegal.in) (9999703460) (Petitioner)
sunil (sunilaroola@gmail.com) () (Respondent)

union of india(uoidhc@gmail.com) () (Respondent)

adv khanna (advkhanna2002@gmail.com, registrar@muhs.ac.in, mhcet22@gmail.com) () (Respondent)

GAURAV AGRAWAL (agrawal439@gmail.com) (9811284039) (Respondent)

W.P. (C) 4978/2022 KENT HOMOEOPATHIC MEDICAL KUNDAN KUMAR MISHRA

CM APPL. 14807/2022 COLLEGE AND HOSPITAL AND ORS.
Vs. UNION OF INDIA & ORS.

ADVOCATE DETAILS FOR ABOVE CASE

kundan mishra (office@kkmishra.net) (9911545488) (Petitioner)

union of india (uoidhc@gmail.com) () (Respondent)
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32. W.P.(C) 4982/2022 NIZAMIA UNANI MEDICAL COLLEGE KUNDAN KUMAR MISHRA
CM APPL. 14811/2022 AND HOSPITAL & ORS.
Vs. UNION OF INDIA & ORS.

ADVOCATE DETAILS FOR ABOVE CASE

kundan mishra (office@kkmishra.net) (9911545488) (Petitioner)
genadmin (genadmin@nta.ac.in) (1202243071) (Respondent)

the state of bihar (health-bih@nic.in) (6122220230) (Respondent)
sunil naroola(sunilnaroola@gmail.com) (9811073767) (Respondent)
baba bhimrao (mca.brabu.net@gmail.com) (6212243071) (Respondent)
union of india (uoidhc@gmail.com) (1123384193) (Respondent)

33. W.P.(C) 4986/2022 VANANCHAL EDUCATIONAL AND KUNDAN KUMAR MISHRA, ARCHANA
CM APPL. 14818/2022 WELFARE TRUST PATHAK DAVE,TULIKA MUKHERJEE
Vs. UNION OF INDIA & ORS.

ADVOCATE DETAILS FOR ABOVE CASE

kundan mishra (office@kkmishra.net) (9911545488) (Petitioner)

union of india (uoidhc@gmail.com) (1123384193) (Respondent)

cs jharkhand (cs-jharkhand@nic.in) (6512400240) (Respondent)

genadmin (genadmin@nta.ac.in) (1202243071) (Respondent)

registrarvbuhzb (registrarbuhzb@lgmail.com) (6546270982) (Respondent)
jceceb (jceceb@gmail.com) () (Respondent)

sunil naroola(sunilnaroola@gmail.com) (9811073767) (Respondent)
ARCHANA PATHAK DAVE (ARCHANA.P.DAVEQGMAIL.COM) (9971222581) (Petitioner)
TULIKA MUKHERJEE (tulika4146@gmail.com) (9999234412) (Petitioner)

34. W.P.(C) 5325/2022 MOHAMMAD BILAL & ORS. SIDDHARTH MITTAL,ARCHANA
CM APPL. 15890/2022 Vs. UNION OF INDIA & ORS. PATHAK DAVE
CM APPL. 17764/2022

SUB TO OFF OBJ.

ADVOCATE DETAILS FOR ABOVE CASE

siddharth mittal (siddharth.mittalll@gmail.com) (9717230563) (Petitioner)
sunil (sunilnaroola@gmail.com) () (Respondent)

archana pathak deve (archana.p.dave@gmail.com) (9971222581) (Petitioner)
grau punjab (graupunjab@gmail.com) () (Respondent)

union of india (uoidhc@gmail.com) (1123384193) (Respondent)

sunil naroola(sunilnaroola@gmail.com) () (Respondent)
35. W.P.(C) 5652/2022 SOPHIA HOMOEOPATHIC MEDICAL ANIMESH KUMAR
CM APPL. 16834/2022 COLLEGE AND RESEARCH
WITH W.P. (C) 5664/2022 INSTITUTE
W.P. (C) 5676/2022 Vs. UNION OF INDIA & ORS.

W.P. (C) 5702/2022

ADVOCATE DETAILS FOR ABOVE CASE

animesh kuamr nishant kumar (desk@fiducialegal.in) (9999703460) (Petitioner)
registrar mpmsu(registrarmpmsu@mp.gov.in) () (Respondent)

khanna (advkhanna2002Q@gmail.com) () (Respondent)

homeopathy councils (homeiopathycouncils@yahoo.com) () (Respondent)

mp dimh (mp_dismh@yahoo.com) () (Respondent)

dirayush (dirayush@mp.gov.in) () (Respondent)

union of india (uoidhc@gmail.com) (1123384193) (Respondent)

sunil naroola(sunilnaroola@gmail.com) () (Respondent)

CONNECTED MATTERS (ANMM)

36. W.P.(C) 5664/2022 RAMESHWAR DAS KEDIA KRISHNA BHUSHAN
CM APPL. 16854/2022 HOMOEOPATHY MEDICAL COLLEGE UPADHYAY,ARCHANA PATHAK DAVE
AND HOSPITAL
Vs. UNION OF INDIA & ORS.
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37.

38.

ADVOCATE DETAILS FOR ABOVE CASE

k b upadhyay and shashidhar mishra(advocatiajudex@gmail.com) (9810655095) (Petitioner)
baba bhim rao ambedkar university(registrar.brabu@gmail.com) () (Respondent)

union of india (uoidhc@gmail.com) (23384193) (Respondent)

national testing egency (neet@nta.ac.in) () (Respondent)

sunil narula(sunilaroola@gmail.com, nchindia2l@gmail.com) () (Respondent)

ARCHANA PATHAK DAVE (ARCHANA.P.DAVEQGMAIL.COM) (9971222581) (Petitioner)

ARCHANA PATHAK DAVE (ARCHANA.P.DAVE@GMAIL.COM) (9971222581) (Petitioner)

W.P. (C) 5676/2022 SRI GANGANAGAR HOMEOPATHIC ANIMESH KUMAR,ARCHANA PATHAK
CM APPL. 16877/2022 MEDICAL COLLEGE HOSPITAL AND DAVE

RESEARCH INSTITUTE

Vs. UNION OF INDIA & ORS.

ADVOCATE DETAILS FOR ABOVE CASE

animesh kuar (desk@fiducialegal.in) (9999703460) (Petitioner)

asstdir (asstdirl-homoeo-raj@nic.in) () (Respondent)

khanna (advkhanna2002@gmail.com) () (Respondent)

sunil naroola(sunilnaroola@gmail.com) () (Respondent)

raj ugpgayush (rajugogayush@gmail.com) () (Respondent)

union of india (uoidhc@gmail.com) (1123384193) (Respondent)

asstdir (asstdirl-homoeo-raj@nic.in) () (Respondent)

ARCHANA PATHAK DAVE (ARCHANA.P.DAVERGMAIL.COM) (9971222581) (Petitioner)

W.P. (C) 5702/2022 BAKSON HOMOEOPATHIC MEDICAL ANIMESH KUMAR,ARCHANA PATHAK
CM APPL. 17025/2022 COLLEGE AND HOSPITAL DAVE
Vs. UNION OF INDIA & ORS.

SUB TO OFFICE OBJ

ADVOCATE DETAILS FOR ABOVE CASE

animesh kuamr nishant kumar (desk@fiducialegal.in) (9999703460) (Petitioner)
hmbup (registrar@hmbup.in) () (Respondent)

sunil naroola(sunilnaroola@gmail.com) () (Respondent)

union of india (uoidhc@gmail.com) (1123384193) (Respondent)

advocate khnna (advkhanna2002@gmail.com) () (Respondent)

upayushneet (upayushneet@gmail.com) () (Respondent)

ARCHANA PATHAK DAVE (ARCHANA.P.DAVEQRGMAIL.COM) (9971222581) (Petitioner)

CONNECTED MATTERS (ANMM)

39.

40.

W.P. (C) 5875/2022 GURU MISHRI HOMEOPATHIC ANIMESH KUMAR
CM APPL. 17605/2022 MEDICAL COLLEGE
CM APPL. 17606/2022 Vs. UNION OF INDIA & ORS.

ADVOCATE DETAILS FOR ABOVE CASE

animesh kumar and nishant kumar (desk@fiducialegal.in) (9999703460) (Petitioner)

union of india (uoidhc@gmail.com) (23384193) (Respondent)

sunil narola(sunilnaroola@gmail.com, registrar@muhs.ac.in, nchindia2l@gmail.com) () (Respondent)
union of india (uoidhc@gmail.com) (23384193) (Respondent)

advocate khanna (advkhanna2002@gmail.com) () (Respondent)

W.P. (C) 6289/2022 NAIMINATH HOMEOPATHIC MEDICAL ANIMESH KUMAR,ARCHANA PATHAK
CM APPL. 18950/2022 COLLEGE HOSPITAL AND RESEARCH DAVE
CM APPL. 44627/2022 CENTRE

Vs. UNION OF INDIA & ORS.

ADVOCATE DETAILS FOR ABOVE CASE

animesh kuamr nishant kumar (desk@fiducialegal.in) (9999703460) (Petitioner)
union of india (uoidhc@gmail.com) (23384193) (Respondent)

animesh kumar and nishant kumar (desk@fiducialegal.in) (9999703460) (Petitioner)
rb singh(rbsingh4478@gmail.com) () (Respondent)

advocate khanna (advkhanna2002@gmail.com) () (Respondent)

union of india(uoidhc@gmail.com) (23382163) (Respondent)

monika and archana p deve and psupayush and ayush(officeadvmonika@gmail.com, archana.p.dave@gmail.com,
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psupayush@gmail.com) () (Respondent)

ARCHANA PATHAK DAVE (ARCHANA.P.DAVEQGMAIL.COM) (9971222581) (Respondent)

CONNECTED MATTERS (ANMM)

41.

42.

43.

44.

45.

W.P.(C) 5720/2022 G.D. MEMORIAL HOMOEOPATHIC KUNDAN KUMAR MISHRA
CM APPL. 17088/2022 MEDICAL COLLEGE AND HOSPITAL
Vs. UNION OF INDIA & ORS.

ADVOCATE DETAILS FOR ABOVE CASE

kundan mishra(office@Rkkmishra.net) (9911545488) (Petitioner)

bceceb (bceceboardbihar@gmail.com) (6122220230) (Respondent)

baba bhirao ambedkar bihar university (mca.brabu.net@gmail.com) (6212243071) (Respondent)
union of india (uoidhc@gmail.com) (1123384193) (Respondent)

sunil naroola(sunilnaroola@gmail.com) (981107376) (Respondent)

nta (genadmin@nta.ac.in) (1202243071) (Respondent)

the state of bihar (health-bih@nic.in) (6122215809) (Respondent)

W.P. (C) 5874/2022 HOMEOPATHIC MEDICAL COLLEGE ANIMESH KUMAR, SHUBHAM
CM APPL. 17599/2022 ABOHAR BHALLA ,ARCHANA PATHAK
CM APPL. 17601/2022 Vs. UNION OF INDIA & ORS. DAVE , SHUBHAM BHALLA

CM APPL. 31598/2022

ADVOCATE DETAILS FOR ABOVE CASE

animesh kuamr nishant kumar (desk@fiducialegal.in) (9999703460) (Petitioner)
sunil naroola(sunilnaroola@gmail.com) () (Respondent)

union of india (uoidhc@gmail.com) (23384193) (Respondent)

shubham bhalla (shubhambhalla@hotmail.com) (9654427273) (Petitioner)
animesh kumar (desk@fiducialegal.in) (9999703460) (Petitioner)

archana pathak dave (archana.p.dave@gmail.com) (9971222581) (Petitioner)
sunil naroola(sunilnaroola@gmail.com) () (Respondent)

union of india(uoidhc@gmail.com) (1123384193) (Respondent)

ARCHANA PATHAK DAVE (ARCHANA.P.DAVEQ@GMAIL.COM) (9971222581) (Petitioner)
SHUBHAM BHALLA (shubhambhalla@hotmail.com) (9654427273) (Respondent)

W.P. (C) 5963/2022 RAVI KUMAR & ANR. ANIMESH KUMAR, HEMANT GUPTA
CM APPL. 17951/2022 Vs. UNION OF INDIA & ORS.

ADVOCATE DETAILS FOR ABOVE CASE

animesh kumar and nishant kumar (desk@fiducialegal.in) (9999703460) (Petitioner)
union of india (uoidhc@gmail.com) (1123384193) (Respondent)

ayush (info.hry-ayush@nic.in) () (Respondent)

ncismindia (secretary@ncismindia.org) () (Respondent)

nta (genadmin@nta.ac.in) () (Respondent)

skau (registrar@skau.ac.in) () (Respondent)

HEMANT GUPTA (juris@hemantgupta.in) (9899009971) (Respondent)

HEMANT GUPTA (juris@hemantgupta.in) (9899009971) (Respondent)

W.P. (C) 6250/2022 THE CALCUTTA UNANI MEDICAL KUNDAN KUMAR MISHRA
CM APPL. 18774/2022 COLLEGE AND HOSPITAL
Vs. UNION OF INDIA & ORS.

ADVOCATE DETAILS FOR ABOVE CASE
kundan mishra law offices (officefRkkmishra.net) (9911545488) (Petitioner)
union of india (uoidhc@gmail.com) (23384193) (Respondent)

W.P. (C) 6284/2022 AROGYAM HOMOEOPATHIC MEDICAL KUNDAN KUMAR MISHRA, JAYANT
CM APPL. 18943/2022 COLLEGE AND HOSPITAL MOHAN ,ARCHANA PATHAK DAVE
Vs. UNION OF INDIA & ORS.

ADVOCATE DETAILS FOR ABOVE CASE

kundan mishra law offices (office@Rkkmishra.net) (9911545488) (Petitioner)
union of india (uoidhc@gmail.com) (23384193) (Respondent)

union of india (uoidhc@gmail.com) (23384193) (Respondent)
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JAYANT MOHAN (adv.jayant.mohan@gmail.com) (9650606272) (Petitioner)
ARCHANA PATHAK DAVE (ARCHANA.P.DAVEQGMAIL.COM) (9971222581) (Respondent)

46. W.P. (C) 6286/2022 DISTRICT HOMOEOPATHIC MEDICAL ANIMESH KUMAR,ARCHANA PATHAK
CM APPL. 18946/2022 COLLEGE AND HOSPITAL DAVE
Vs. UNION OF INDIA & ORS.

ADVOCATE DETAILS FOR ABOVE CASE

animesh kumar and nishant kumar (desk@fiducialegal.in) (9999703460) (Petitioner)
dirayush (dirayush@mp.gov.in) () (Respondent)

sunil naroola(sunilnaroola@gmail.com) () (Respondent)

union of india (uoidhc@gmail.com) (23384193) (Respondent)

ARCHANA PATHAK DAVE (ARCHANA.P.DAVEQRGMAIL.COM) (9971222581) (Respondent)

47. W.P.(C) 6434/2022 REHBAR AYURVEDIC AND UNANI SIDDHARTH MITTAL
CM APPL. 19477/2022 TIBBI MEDICAL COLLEGE
WITH W.P. (C) 5963/2022 HOSPITAL AND RESEARCH CENTRE

Vs. UNION OF INDIA & ORS.

ADVOCATE DETAILS FOR ABOVE CASE

siddharth mittal (siddharth.mittalll@gmail.com) (9717230563) (Petitioner)
sunil naroola(sunilnaroola@gmail.com) () (Respondent)

archana pathak deve (archana.p.dave@gmail.com) () (Respondent)

khanna (advkhanna2002@gmail.com) () (Respondent)

union of india (uoidhc@gmail.com) (1123384193) (Respondent)

48. W.P. (C) 6468/2022 SOPHIA HOMOEOPATHIC MEDICAL ANIMESH KUMAR
CM APPL. 19638/2022 COLLEGE AND RESEARCH
INSTITUTE

Vs. UNION OF INDIA & ORS.

ADVOCATE DETAILS FOR ABOVE CASE
animesh kumar and nishant kumar (desk@fiducialegal.in) (9999703460) (Petitioner)
union of india (uoidhc@gmail.com) (23384193) (Respondent)

49. W.P. (C) 6469/2022 PSPMS MAHILA HOMOEOPATHIC ANIMESH KUMAR,ARCHANA PATHAK
CM APPL. 19640/2022 MEDICAL COLLEGE AND HOSPITAL DAVE
Vs. UNION OF INDIA & ORS.

ADVOCATE DETAILS FOR ABOVE CASE

animesh kumar and nishant kumar (desk@fiducialegal.in) (9999703460) (Petitioner)
animesh kumar and nishant kumar (desk@fiducialegal.in) (9999703460) (Petitioner)
sunil naroola(sunilnaroola@gmail.com) () (Respondent)

union of india (uoidhc@gmail.com) (23384193) (Respondent)

union of india (uoidhc@gmail.com) (23384193) (Respondent)

adv khanna (advkhanna2002@gmail.com) () (Respondent)

ARCHANA PATHAK DAVE (ARCHANA.P.DAVERGMAIL.COM) (9971222581) (Respondent)

50. W.P.(C) 6626/2022 MAHALAXMI HOMOEOPATHIC ANIMESH KUMAR,ARCHANA PATHAK
CM APPL. 20133/2022 MEDICAL COLLEGE HOSPITAL AND DAVE
CM APPL. 20135/2022 RESEARCH CENTER

Vs. UNION OF INDIA & ORS.

ADVOCATE DETAILS FOR ABOVE CASE

animesh kumar and nishant kumar (desk@fiducialegal.in) (9999703460) (Petitioner)
sunil naroola(sunilnaroola@gmail.com) () (Respondent)

adv khanna (advkhanna2002@gmail.com) () (Respondent)

union of india (uoidhc@gmail.com) (23384193) (Respondent)

ARCHANA PATHAK DAVE (ARCHANA.P.DAVEQ@GMAIL.COM) (9971222581) (Respondent)

51. W.P.(C) 6628/2022 LORD MAHAVIRA HOMOEOPATHIC ANIMESH KUMAR
CM APPL. 20137/2022 MEDICAL COLLEGE AND HOSPITAL
CM APPL. 20139/2022 Vs. UNION OF INDIA & ORS.

WITH W.P. (C) 6626/2022
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52.

ADVOCATE DETAILS FOR ABOVE CASE
animesh kumar and nishant kumar (desk@fiducialegal.in) (9999703460) (Petitioner)
union of india (uoidhc@gmail.com) (23384193) (Respondent)

sunil naroola(sunilnaroola@gmail.com) () (Respondent)

W.P. (C) 6658/2022 SONAJIRAO KSHIRSAGAR ANIMESH KUMAR
CM APPL. 20203/2022 HOMOEOPATHIC MEDICAL COLLEGE

CM APPL. 20204/2022 AND ORS

Vs. UNION OF INDIA & ORS.

ADVOCATE DETAILS FOR ABOVE CASE

animesh kumar (desk@fiducialegal.in) (9999703460) (Petitioner)
mhcet (mhcet22.cetcell@gmail.com) () (Respondent)

genadmin (genadmin@nta.ac.in) () (Respondent)

sunil naroola(sunilnaroola@gmail.com) () (Respondent)

muhs (registrar@muhs.ac.in) () (Respondent)

khanna (advkhanna2002@gmail.com) () (Respondent)

nch (secy-nch@gov.in) () (Respondent)

union of india (uoidhc@gmail.com) (1123384193) (Respondent)
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COURT NO. 33

DIVISION BENCH-II

HON'BLE MR.JUSTICE SIDDHARTH MRIDUL
HON'BLE MR.JUSTICE TALWANT SINGH

[NOTE: TO AVOID ECHO AND OTHER AUDIO/VIDEO DISTURBANCES DURING COURT PROCEEDINGS,
COUNSELS FOR THE PARTIES, LITIGANTS AND IO'S ARE REQUESTED TO JOIN ONLY
THROUGH ONE DEVICE AND KEEP THEIR MIC ON MUTE TILL THEIR MATTER IS CALLED.

CLICK HERE TO JOIN VC

https://delhihighcourt.webex.com/meet/dhcecourtvc4

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO

cmpankaj.dhc@gov.in
cmharishahlawat.dhc@gov.in

FRESH MATTERS & APPLICATIONS

1. CRL.M. (BAIL) 108/2023 KULDEEP TOMAR SUBHASH CHANDRA SAGAR,AJAY
In CRL.A. 224/2022 Vs. STATE (NCT OF DELHI) GARG

Other Case filed against same P.S.-FIR No. :(USMANPUR-398/2006)

BAIL APPLN. 2220/2009 filed by MITHILESH (Disposed on : 18-NOV-09 )

BAIL APPLN. 940/2009 filed by KULDEEP TOMAR (Disposed on : 08-MAY-09 )
CRL.M.C. 1413/2010 filed by CHANDER BHAN (Disposed on : 17-MAR-11 )

BAIL APPLN. 241/2007 filed by RAM BHAROSE & ANR (Disposed on : 31-JAN-07 )
BAIL APPLN. 1558/2008 filed by NEERAJ (Disposed on : 30-JUL-08 )

BAIL APPLN. 1863/2008 filed by NEERAJ (Disposed on : 06-NOV-08 )

BAIL APPLN. 436/2009 filed by RAM BHAROSE (Disposed on : 17-JUL-09 )

BAIL APPLN. 98/2009 filed by KULDEEP TOMAR (Disposed on : 28-JAN-09 )

BAIL APPLN. 437/2009 filed by KULDEEP TOMAR (Disposed on : 23-MAR-09 )
BAIL APPLN. 1167/2010 filed by MITHILESH (Disposed on : 17-AUG-10 )

TR.P. (CRL.) 11/2010 filed by CHANDER BHAN (Disposed on : 01-APR-11 )

TR.P. (CRL.) 19/2015 filed by SANJAY TOMAR & ORS. (Disposed on : 27-MAR-15 )
CRL.M.C. 5110/2017 filed by PRADEEP TOMAR (Disposed on : 06-DEC-17 )
CRL.A. 225/2022 filed by SMT MITHLESH (D. of Hearing : 02-FEB-23 )

CRL.A. 227/2022 filed by SH SANJAY TOMAR (D. of Hearing : 14-NOV-22 )
CRL.A. 226/2022 filed by SH RAM BHAROSE (D. of Hearing : 02-FEB-23 )
CRL.A. 323/2022 filed by NEERAJ (D. of Hearing : 14-NOV-22 )

P.S.-FIR No. : (USMANPUR-398/2006)

ADVOCATE DETAILS FOR ABOVE CASE
mukesh kalia(scc.scsagar@hotmail.com) (9958345740) (Petitioner)

2. W.P.(C) 12459/2022 BACCHU SINGH PAHARIA BHARAT AGGARWAL
Vs. NEW DELHI MUNICIPAL
COUNCIL & ANR.

ADVOCATE DETAILS FOR ABOVE CASE

monika sharma (bharataggarwal84@gmail.com) (9899972647) (Petitioner)

santosh kumar tripathi (standingcounselgnctd@gmail.com) (9868250806) (Respondent)
ndmc (law.deptt.ndmc@Rgmail.com) () (Respondent)
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FOR ADMISSION

3.

W.P. (CRL) 1411/2022 SMT GANGA SINGH HEMANT SINGH
Vs. STATE & ORS.

Other Case filed against same P.S.-FIR No. :(MALVIYA NAGAR-263/2019)

BAIL APPLN. 3011/2019 filed by RAM MANOHAR SINGH (Disposed on : 05-DEC-19 )
BAIL APPLN. 3935/2020 filed by RAM MANOHAR SINGH (Disposed on : 09-DEC-20 )
P.S.-FIR No. : (MALVIYA NAGAR-263/2019)

ADVOCATE DETAILS FOR ABOVE CASE
hemant singh(hemant_l4singh@yahoo.co.in) (9873816686) (Petitioner)
kapil sharma (dhcprosecutiondelhipolice@gmail.com) (9891919168) (Respondent)

W.P. (CRL) 77/2023 SURENDER HARSH PRABHAKAR

Vs. STATE (NCT OF DELHI)

P.S.-FIR No. :(MALVIYA NAGAR-649/2022)

ADVOCATE DETAILS FOR ABOVE CASE
harsh prabhakhar (harshprabhakahr.advocate@gmail.com) () (Petitioner)
kapil sharma (dhcprosecutiondelhipolice@gmail.com) (9891919168) (Respondent)

W.P. (CRL) 94/2023 SHOBHA DEVI NISHANT MANDAL
Vs. STATE OF NCT OF DELHI &
ORS.

P.S.-FIR No. :(GEETA COLONY-599/2022)
ADVOCATE DETAILS FOR ABOVE CASE

nishant mandal (nishantmandal@rediffmail.com) (8092776660) (Petitioner)
kapil sharma (dhcprosecutiondelhipolice@gmail.com) (9891919168) (Respondent)

CONNECTED MATTERS (ADMISSION)

6.

W.P.(C) 13575/2021 SMT. KRISHNA AND ORS. ANAND CHANDRA
CM APPL. 42840/2021 Vs. GOVT. OF NCT OF DELHI AND SHAILANI ,ANAND CHANDRA
CM APPL. 42841/2021 ORS. SHAILANI ,SRIHARSHA PEECHARA

CM APPL. 6699/2022
CM APPL. 12859/2022

ADVOCATE DETAILS FOR ABOVE CASE

anand chandra shailani (anand.shailani@gmail.com) (9818447715) (Petitioner)

ram narayan shailani (adv.rnsingh@gmail.com) (8800766688) (Petitioner)

santosh kumar tripathi (standingcounselgnctd@gmail.com) (9868250806) (Respondent)
ndmc (law.deptt.ndmc@Rgmail.com) () (Respondent)

Ram Narayan Singh(adv.rnsingh@gmail.com) (8800766688) (Petitioner)

ndmc (law.deptt.ndmc@gmail.com) () (Respondent)

santosh kumat tripathi (standingcounselgnctd@gmail.com) (9868250806) (Respondent)
rn singh(adv.rnsingh@gmail.com) () (Petitioner)

diptimana charyya (diptimanacharyyar08@gmail.com) () (Petitioner)

anand shailani (anandshailani@gmail.com) () (Petitioner)

kritikaa narayan (advkritikanarayan@gmail.com) () (Petitioner)

harsha peechara (shpeechara@gmail.com) (9717466788) (Respondent)

rn singh(adv.rnsingh@gmail.com) () (Respondent)

W.P. (C) 14792/2021 MOHD AZAD AND ORS. ANAND CHANDRA

CM APPL. 46593/2021 Vs. GOVT. OF NCT OF DELHI AND SHAILANT , SRIHARSHA PEECHARA
CM APPL. 46594/2021 ORS.

CM APPL. 22713/2022
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10.

11.

12.

13.

ADVOCATE DETAILS FOR ABOVE CASE

anand chandra shailani (adv.msingh@gmail.com) (8800766688) (Petitioner)

ndmc (law.deptt.ndmc@gmail.com) () (Respondent)

santosh kumar tripathi (standingcounselgnctd@gmail.com) (9868250806) (Respondent)
sri harsha peechara (shpeechara@gmail.com) (9717466788) (Petitioner)

r n singh(adv.rnsingh@gmail.com, anandshailani@gmail.com) () (Petitioner)

sri harsha peechara (shpeechara@gmail.com) (9717466788) (Respondent)

santosh kumar tripathi (standingcounselgnctd@gmail.com) (9868250806) (Respondent)

W.P. (C) 7038/2022 RAMESH BAWARIA ANAND CHANDRA SHAILANI
CM APPL. 21604/2022 Vs. GOVT OF NCT OF DELHI AND
ORS

ADVOCATE DETAILS FOR ABOVE CASE

ram narayn singh(adv.rnsingh@gmail.com) (8800766688) (Petitioner)

ndmc (law.deptt.ndmc@Rgmail.com) () (Respondent)

santosh kumar tripathi (standingcounselgnctd@gmail.com) (9868250806) (Respondent)

W.P. (C) 7083/2022 SANTRA DEVI ANAND CHANDRA SHAILANI
CM APPL. 21733/2022 Vs. GOVT OF NCT OF DELHI AND
ORS

ADVOCATE DETAILS FOR ABOVE CASE

ram narayan singh(adv.rnsingh@gmail.com, anandshailani@gmail.com) (8800766688) (Petitioner)
photo stat pankaj (photostatpankaj@gmail.com) () (Respondent)

santosh kumar tripathi (standingcounselgnctd@gmail.com) (9868250806) (Respondent)

W.P.(C) 7099/2022 PARSADI BAWARIYA ANAND CHANDRA SHAILANI
CM APPL. 21770/2022 Vs. GOVT OF NCT OF DELHI AND
ORS

ADVOCATE DETAILS FOR ABOVE CASE

ram narayan singh(adv.rnsingh@gmail.com, anandshailani@gmail.com) (8800766688) (Petitioner)
photo stat pankaj(photostatpankaj@gmail.com) () (Respondent)

santosh kumar tripathi (standingcounselgnctd@gmail.com) (9868250806) (Respondent)

ndmc (law.deptt.ndmc@gmail.com) () (Respondent)

W.P.(C) 7124/2022 RAMLAL BAWARIYA ANAND CHANDRA SHAILANI
CM APPL. 21871/2022 Vs. GOVT OF NCT OF DELHI AND
ORS

ADVOCATE DETAILS FOR ABOVE CASE

ram narayan singh(adv.rnsingh@gmail.com, anandshailani@gmail.com) (8800766688) (Petitioner)
photo stat pankaj(photostatpankaj@gmail.com) () (Respondent)

santosh kumar tripathi (standingcounselgnctd@gmail.com) (9868250806) (Respondent)

W.P.(C) 7173/2022 VIKAS GUPTA ANAND CHANDRA SHAILANI
CM APPL. 21970/2022 Vs. GOVT OF NCT OF DELHI AND
CM APPL. 21971/2022 ORS

ADVOCATE DETAILS FOR ABOVE CASE

anand chandra shailani (adv.rnsingh@gmail.com, anandshailani@gmail.com) (8800766688) (Petitioner)

santosh kumar tripathi (standingcounselgnctd@gmail.com) (9868250806) (Respondent)
law deptt ndmc(law.deptt.ndmc@gmail.com) () (Respondent)

W.P.(C) 7179/2022 KISHORI LAL ANAND CHANDRA SHAILANI
CM APPL. 22005/2022 Vs. GOVT OF NCT OF DELHI AND
ORS

ADVOCATE DETAILS FOR ABOVE CASE

anand chandra shailani (adv.rnsingh@gmail.com, anandshailani@gmail.com) (8800766688) (Petitioner)

law deptt ndmc(law.deptt.ndmc@gmail.com) () (Respondent)
santosh kumar tripathi (standingcounselgnctd@gmail.com) (9868250806) (Respondent)
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AFTER NOTICE MISC. MATTERS

14. CONT.CAS. (CRL) 4/2021 COURT ON ITS OWN MOTION AS DIRECTED
Vs. RAKESH KUMAR ADVOCATE

P.S.-FIR No. : (ROOP NAGAR-134/2021)

ADVOCATE DETAILS FOR ABOVE CASE

15. CONT.CAS. (CRL) 6/2022 COURT ON ITS OWN MOTION AS DIRECTED
Vs. SHAKTI CHAND RANA

ADVOCATE DETAILS FOR ABOVE CASE

16. CRL.A. 94/2022 SHARJEEL IMAM AHMAD IBRAHIM
WITH CRL.A. 99/2022 Vs. THE STATE OF NCT OF DELHI
W.P. (C) 682/2021

Other Case filed against same P.S.-FIR No. :(CRIME AND RAILWAY-22/2020)
CRL.M.C. 1475/2020 filed by SHARJEEL IMAM (Disposed on : 10-JUL-20 )
CRL.A. 99/2022 filed by SHARJEEL IMAM (D. of Hearing : 26-MAY-22 )
CRL.A. 348/2022 filed by SHARJEEL IMAM (D. of Hearing : 30-JAN-23 )
CRL.A. 347/2022 filed by SHARJEEL IMAM (Disposed on : 31-0OCT-22 )
P.S.-FIR No. :(CRIME AND RAILWAY-22/2020)

ADVOCATE DETAILS FOR ABOVE CASE

ahmad lbrahim(ahmadibrahimlaw@gmail.com) (7747995781) (Petitioner)

talib mustafa(talib.hnlul7@gmail.com) (6206141312) (Petitioner)

ayesha zaidi (zaidi.ayeshal4@gmail.com) () (Petitioner)

kapil sharma (dhcprosecutiondelhipolice@gmail.com) (9891919168) (Respondent)

17. CRL.A. 348/2022 SHARJEEL IMAM AHMAD IBRAHIM
WITH CRL.A. 94/2022 Vs. THE STATE OF DELHI NCT
FIXED IN 94/22 ............. PLEASE SEEE ORDER........... AS PER VPDT 17.01.23

Other Case filed against same P.S.-FIR No. :(CRIME AND RAILWAY-22/2020)
CRL.M.C. 1475/2020 filed by SHARJEEL IMAM (Disposed on : 10-JUL-20 )
CRL.A. 94/2022 filed by SHARJEEL IMAM (D. of Hearing : 30-JAN-23 )
CRL.A. 99/2022 filed by SHARJEEL IMAM (D. of Hearing : 26-MAY-22 )
CRL.A. 347/2022 filed by SHARJEEL IMAM (Disposed on : 31-0OCT-22 )
P.S.-FIR No. :(CRIME AND RAILWAY-22/2020)

ADVOCATE DETAILS FOR ABOVE CASE

talib mustafa(talib.hnlul7@gmail.com) () (Petitioner)

talib mustafa(talib.hnlul7@gmail.com) (7747995781) (Petitioner)

kapil sharma (dhcprosecutiondelhipolice@gmail.com) (9891919168) (Respondent)
kapil sharma (dhcprosecutiondelhipolice@gmail.com) (9891919168) (Respondent)

18. CRL.M. (BAIL) 1403/2022 SANJAY alias JAGDISH alias JUDI SAMARTH KRISHAN LUTHRA
In CRL.A. 580/2022 Vs. STATE (GNCT OF DELHI) (DHCLSC)

Other Case filed against same P.S.-FIR No. :(NIHAL VIHAR-835/2015)

BAIL APPLN. 1363/2018 filed by RAJESH @ JAGDISH @ PAUWA (Disposed on : 01-OCT-18 )
CRL.A. 662/2022 filed by RAJESH ALIAS JAGDISH ALIAS PAUWA (D. of Hearing : 30-JAN-23 )
P.S.-FIR No. :(NIHAL VIHAR-835/2015)

ADVOCATE DETAILS FOR ABOVE CASE
samarth krishna luthra(samarth@madhavkhurana.com) (9910849026) (Petitioner)
madhav khurana (madhav@madhavkhurana.com) () (Petitioner)

kapil sharma (dhcprosecutiondelhipolice@gmail.com) (9891919168) (Respondent)
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19.

20.

21.

22.

23.

CRL.A. 627/2022 RANJEET SINGH
WITH CRL.A. 658/2022 Vs. STATE

Other Case filed against same P.S.-FIR No. :(NEW FRIENDS COLONY-34/2011)
BAIL APPLN. 1239/2018 filed by VIJAY KUMAR(IN JC) (Disposed on : 02-AUG-18 )
BAIL APPLN. 458/2020 filed by RANJEET SINGH (Disposed on : 27-SEP-21 )

BAIL APPLN. 2205/2021 filed by RANJEET (Disposed on : 27-SEP-21 )
BAIL APPLN. 2456/2020 filed by RANJEET (Disposed on : 22-FEB-21 )
CRL.A. 658/2022 filed by ISRAR MALIK (D. of Hearing : 30-JAN-23 )
CRL.A. 16/2023 filed by VIJAY KUMAR (D. of Hearing : 09-JAN-23 )
P.S.-FIR No. :(NEW FRIENDS COLONY-34/2011)

ADVOCATE DETAILS FOR ABOVE CASE
dolly sharma(dollysh29@gmail.com) () (Petitioner)

kapil sharma (dhcprosecutiondelhipolice@gmail.com) (9891919168) (Respondent)

CRL.A. 658/2022 ISRAR MALIK
Vs. THE STATE (GOVT. OF NCT
OF DELHI)

Other Case filed against same P.S.-FIR No. :(NEW FRIENDS COLONY-34/2011)
BAIL APPLN. 1239/2018 filed by VIJAY KUMAR(IN JC) (Disposed on : 02-AUG-18 )
BAIL APPLN. 458/2020 filed by RANJEET SINGH (Disposed on : 27-SEP-21 )

BAIL APPLN. 2205/2021 filed by RANJEET (Disposed on : 27-SEP-21 )
BAIL APPLN. 2456/2020 filed by RANJEET (Disposed on : 22-FEB-21 )

CRL.A. 627/2022 filed by RANJEET SINGH (D. of Hearing : 30-JAN-23 )

CRL.A. 16/2023 filed by VIJAY KUMAR (D. of Hearing : 09-JAN-23 )
P.S.-FIR No. :(NEW FRIENDS COLONY-34/2011)

ADVOCATE DETAILS FOR ABOVE CASE

parvesh chaudhary (parveshc704@gmail.com) (9818537857) (Petitioner)
pradeep kasana (pradeepkasana87@gmail.com) () (Petitioner)

mohd sarfaraj (advocatesarfaraj@yahoo.com) (9312157803) (Petitioner)

kapil sharma (dhcprosecutiondelhipolice@gmail.com) (9891919168) (Respondent)

CRL.A. 662/2022 RAJESH ALIAS JAGDISH ALIAS
CRL.M. (BAIL) 1572/2022 PAUWA
CRL.M.A. 27172/2022 Vs. STATE OF DELHI

CRL.M.A. 27173/2022
WITH CRL.A. 580/2022

Other Case filed against same P.S.-FIR No. :(NIHAL VIHAR-835/2015)

BAIL APPLN. 1363/2018 filed by RAJESH @ JAGDISH @ PAUWA (Disposed on

CRL.A. 580/2022 filed by SANJAY @ JAGDISH @ JUDI (D. of Hearing :
P.S.-FIR No. :(NIHAL VIHAR-835/2015)

ADVOCATE DETAILS FOR ABOVE CASE

zia afroz and associates(ziaafrozl234@gmail.com) (9990499856) (Petitioner)
kapil sharma (dhcprosecutiondelhipolice@gmail.com) (9891919168) (Respondent)

FAO (COMM) 158/2022 MUNICIPAL CORPORATION OF
CM APPL. 47432/2022 DELHI
CM APPL. 47435/2022 Vs. MR. MUKESH GOEL

ADVOCATE DETAILS FOR ABOVE CASE
siddhant nath (siddhantadv.nath@gmail.com) (9910870397) (Petitioner)
mukesh goel (pushpabuilders@gmail.com) (9312210460) (Respondent)

W.P.(C) 11206/2022 PRAKASH BAWARIYA
CM APPL. 44090/2022 Vs. NEW DELHI MUNICIPAL
COUNCIL & ANR.

DOLLY SHARMA

MUGHEES AHMED KHAN

01-0CT-18 )
30-JAN-23 )

SIDDHANT NATH

BHARAT AGGARWAL,ARJUN MALIK

ADVANCE CAUSE LIST



30.01.2023 29

24.

25.

26.

27.

28.

29.

ADVOCATE DETAILS FOR ABOVE CASE

dharmend sharam() (9899972647) (Petitioner)

santosh kumar tripathi (standingcounselgnctd@gmail.com) (9868250806) (Respondent)
new delhi municipal council (law.deptt.ndmc@gmail.com) () (Respondent)
arjun malik () (9873557996) (Petitioner)

arjun malik () (9873557996) (Petitioner)

arjun malik () (9873557996) (Petitioner)

new delhi municipal council (law.deptt.ndmc@gmail.com) () (Respondent)
dharam sharma (advocatedharamshrma@gmail.com) () (Respondent)

new delhi municipal council (law.deptt.ndmc@gmail.com) () (Respondent)
new delhi municipal council (law.deptt.ndmc@gmail.com) () (Respondent)

W.P.(C) 11208/2022 TRILOK CHAND BHARAT AGGARWAL
Vs. NEW DELHI MUNICIPAL
COUNCIL & ANR.

ADVOCATE DETAILS FOR ABOVE CASE

dharmend sharam() (9899972647) (Petitioner)

new delhi municipal council (law.deptt.ndmc@gmail.com) () (Respondent)

santosh kumar tripathi (standingcounselgnctd@gmail.com) (9868250806) (Respondent)

W.P.(C) 11262/2022 MOHAN LAL BHARAT AGGARWAL
Vs. NEW DELHI MUNICIPAL
COUNCIL & ANR.

ADVOCATE DETAILS FOR ABOVE CASE

dharmend sharam() (9899972647) (Petitioner)

new delhi municipal council (law.deptt.ndmc@gmail.com) () (Respondent)

santosh kumar tripathi (standingcounselgnctd@gmail.com) (9868250806) (Respondent)

W.P.(C) 12291/2022 RAJESH GUPTA BHARAT AGGARWAL
WITH W.P. (C) 12418/2022 Vs. NEW DELHI MUNICIPAL
W.P.(C) 12419/2022 COUNCIL & ANR.

W.P. (C) 12456/2022

ADVOCATE DETAILS FOR ABOVE CASE

dharmender sharma () (9899972647) (Petitioner)

new delhi municipal council (law.deptt.ndmc@gmail.com) () (Respondent)

new delhi municipal council (clomcdhg@gmail.com) () (Respondent)

santosh kumar tripathi (standingcounselgnctd@gmail.com) (9868250806) (Respondent)

W.P.(C) 12418/2022 SURAJ PAL KHUSHWAHA BHARAT AGGARWAL
Vs. NEW DELHI MUNICIPAL
COUNCIL & ANR.

ADVOCATE DETAILS FOR ABOVE CASE

dharmender sharma () (9899972647) (Petitioner)

new delhi municipal council (law.deptt.ndmc@gmail.com) () (Respondent)

santosh kumar tripathi (standingcounselgnctd@gmail.com) (9868250806) (Respondent)

W.P.(C) 12419/2022 DEVENDER KUMAR BHARAT AGGARWAL
Vs. NEW DELHI MUNICIPAL
COUNCIL & ANR.

ADVOCATE DETAILS FOR ABOVE CASE

dharmender sharma () (9899972647) (Petitioner)

santosh kumar tripathi (standingcounselgnctd@gmail.com) (9868250806) (Respondent)
new delhi municipal council (law.deptt.ndmc@gmail.com) () (Respondent)

W.P. (C) 12456/2022 MAHENDER PAL BHARAT AGGARWAL
Vs. NEW DELHI MUNICIPAL
COUNCIL & ANR.

ADVANCE CAUSE LIST
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ADVOCATE DETAILS FOR ABOVE CASE

dharmender sharma (bharataggarwal84@gmail.com) (9899972647) (Petitioner)

santosh kumar tripathi (standingcounselgnctd@gmail.com) (9868250806) (Respondent)
ndmc (law.deptt.ndmc@Rgmail.com) () (Respondent)

30. W.P.(C) 15989/2022 MOHD HUSSAIN & ORS. RAVINDER SINGH DAKHA
CM APPL. 54801/2022 Vs. MUNICIPAL CORPORATION OF
DELHI & ORS.

ADVOCATE DETAILS FOR ABOVE CASE

r s dakha and associates (rsdakha@yahoo.com) (9810218191) (Petitioner)
pushkar sood(pushkarsood03@gmail.com) () (Respondent)

municipal corporation of delhi (clomcdhg@gmail.com) () (Respondent)
r.s. dakha (rsdakha@yahoo.com) (9810218191) (Petitioner)

clomcdhg (clomcdhg@gmail.com) () (Respondent)

31. W.P. (CRL) 2592/2021 VIJENDER MANN CHATANYA SIDDHARTH
Vs. STATE OF NCT OF DELHI &
ORS.

ADVOCATE DETAILS FOR ABOVE CASE
chetanya siddharth (chetanyasiddharth@yahoo.co.in) (9810661824) (Petitioner)
kapil sharma (dhcprosecutiondelhipolice@gmail.com) (9891919168) (Respondent)

32. W.P.(CRL) 2560/2022 AJRA & ANR. ARUN NISCHAL
Vs. STATE OF NCT OF DELHI &
ORS.

ADVOCATE DETAILS FOR ABOVE CASE
arun nischal (arunnischal@gmail.com) () (Petitioner)
kapil sharma (dhcprosecutiondelhipolice@gmail.com) (9891919168) (Respondent)

33. W.P.(CRL) 2815/2022 RESHMA AMIT ALOK,AMIT ALOK
Vs. STATE( NCT OF DELHI )
&ORS

ADVOCATE DETAILS FOR ABOVE CASE
AMIT ALOK (officeofamitalokadvocate@gmail.com) (8588844192) (Petitioner)

34. W.P. (CRL) 3020/2022 TARUNA NAYYAR RAKHI BUDHIRAJA
CRL.M.A. 26563/2022 Vs. THE STATE AND ORS.

ADVOCATE DETAILS FOR ABOVE CASE
rakhi budhiraja(budhirajalawyer@gmail.com) (9871158578) (Petitioner)

kapil sharma (dhcprosecutiondelhipolice@gmail.com) (9891919168) (Respondent)

FOR DIRECTIONS

35. W.P. (CRL) 282/2020 VIJYANT SABHARWAL ANUJ HANDA ,VIDHI
CRL.M.A. 15882/2020 Vs. STATE OF NCT OF DELHI & GUPTA ,SHADAN FARASAT,JUHI
CRL.M.A. 3948/2021 ANR ARORA

CRL.M.A. 3949/2021
CRL.M.A. 3950/2021
CRL.M.A. 4738/2021

ADVOCATE DETAILS FOR ABOVE CASE

ANUJ HANDA () (9560934321) (Petitioner)

VIDHI GUPTA(vidhi_gupta2000@yahoo.com) (9910170303) (Petitioner)

anuj handa (anuj.handa@handaandcompany.in) (9873306067) (Petitioner)

kapil sharma (dhcprosecutiondelhipolice@lgmail.com) (9891919168) (Respondent)
shadan farasat(sfarasat@farasatlaw.com) (9818009824) (Petitioner)

kapil sharma (dhcprosecutiondelhipolice@gmail.com) (9891919168) (Respondent)
JUHI ARORA (advjuhi.arora@gmail.com) (9654652295) (Petitioner)

juhi arora & associates(adjvuhi.arora@gmail.com) (9654652295) (Petitioner)
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kapil sharma (dhcprosecutiondelhipolice@gmail.com) (9891919168) (Respondent)
shadan farasat (sfarasat@farasatlaw.com) (9818009824) (Petitioner)

shadan farasat (sfarasat@farasatlaw.com) (9818009824) (Petitioner)

kapil sharma (dhcprosecutiondelhipolice@gmail.com) (9891919168) (Respondent)
kapil sharma (dhcprosecutiondelhipolice@gmail.com) (9891919168) (Respondent)
juhi (advjuhi.arora@gmail.com) () (Respondent)

juhi arora(advjuhi.arora@gmail.com) () (Respondent)

kapil sharma (dhcprosecutiondelhipolice@gmail.com) (9891919168) (Respondent)
SHADAN FARASAT (shadanfarasat@gmail.com) (9818009824) (Petitioner)

JUHI ARORA (advjuhi.arora@gmail.com) (9654652295) (Petitioner)

COURT NO. 37
HON'BLE MR.JUSTICE MANMOHAN
HON'BLE MR. JUSTICE DINESH KUMAR SHARMA

[NOTE: COUNSEL FOR THE PARTIES ARE REQUESTED TO FILE THE RELEVANT DOCUMENTS/JUDGMENTS THEY WISH TO RELY UPON IN THE
REGISTRY OF THIS COURT WELL IN ADVANCE. IT IS MADE CLEAR THAT NO DOCUMENTS/JUDGMENTS WILL BE ACCEPTED IN COURT

WHICH ARE SENT/FORWARDED THROUGH THE E-MAIL/WHATSAPP. ]

CLICK HERE TO JOIN VC
https://dhecvirtualcourt.webex.com/meet/dhcvirtualcourt?

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO:

rajeevnautiyal@dhc.nic.in
pramod.kumar@dhec.nic.in

FRESH MATTERS & APPLICATIONS

1. W.P.(C) 16266/2022 PRASU INFRABUILD PVT LTD NIKUNJ VERMA
CM APPL. 50925/2022 Vs. UNION OF INDIA & ORS.
CM APPL. 50926/2022

ADVOCATE DETAILS FOR ABOVE CASE

tarun jain and divyansh singh(divyanshsingh.law@gmail.com) (6396916263) (Petitioner)
ravi prakash (raviprakashl066@gmail.com) () (Respondent)

union of india(uoidhc@gmail.com) (23382163) (Respondent)


mailto:pramod.kumar@dhc.nic.in
mailto:cmrajeevnautiyal@dhc.nic.in
https://dhcvirtualcourt.webex.com/meet/dhcvirtualcourt7
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COURT NO. 37

DIVISION BENCH-III

HON'BLE MR.JUSTICE MANMOHAN
HON'BLE MR.JUSTICE SAURABH BANERJEE

[NOTE: COUNSEL FOR THE PARTIES ARE REQUESTED TO FILE THE RELEVANT DOCUMENTS/JUDGMENTS THEY WISH TO RELY UPON IN THE
REGISTRY OF THIS COURT WELL IN ADVANCE. IT IS MADE CLEAR THAT NO DOCUMENTS/JUDGMENTS WILL BE ACCEPTED IN COURT

WHICH ARE SENT/FORWARDED THROUGH THE E-MAIL/WHATSAPP.]

CLICK HERE TO JOIN VC
https://dhcvirtualcourt.webex.com/meet/dhcvirtualcourt?

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO:

rajeevnautiyal@dhc.nic.in

prakash.aggarwal(@dhc.nic.in

FOR ADMISSION

1. FAO(OS) (COMM) 86/2022 KUVAM GUJRAL GAURAV PRIYADARSHI
CM APPL. 19067/2022 Vs. ASHIM GUJRAL & ORS

ADVOCATE DETAILS FOR ABOVE CASE

snighda sharma (snigdha.sharma@mintadvise.com) () (Petitioner)
abhimanyu walia (abhimanyuwalia@gmail.com) () (Respondent)
megh (meghhospitality@gmail.com) () (Respondent)

n roy(nroy@indiap.com) () (Respondent)

kuvam (gujral.kuvam287Q@gmail.com) () (Respondent)

2. FAO (OS) (COMM) 8/2023 UNION OF INDIA VINEET DHANDA
CM APPL. 2222/2023 Vs. MADHU TRANSPORT COMPANY
CM APPL. 2223/2023 PRIVATE LTD

ADVOCATE DETAILS FOR ABOVE CASE
vineet bhanda (dhanda.associates5000@gmail.com) (9811013810) (Petitioner)

AFTER NOTICE MISC. MATTERS

3. LPA 243/2022 RECORDED MUSIC PERFORMANCE AADYA CHAWLA
CM APPL. 16964/2022 LIMITED
CM APPL. 16969/2022 Vs. PHONOGRAPHIC PERFORMANCE
WITH LPA 244/2022 LIMITED & ORS.

ADVOCATE DETAILS FOR ABOVE CASE

recorded music performance ltd(ceo@rmplindia.org) () (Petitioner)

bitika sharma, vanditta malhotra hegde, lakshay kaushik (aadya@singhandsingh.com) (9711749256) (Petitioner)
ankur (ankur.sangal@khaitanco.com) () (Respondent)

union of india (hvscgscdhc@gmail.com, uoidhc@gmail.com) () (Respondent)

4. LPA 244/2022 RECORDED MUSIC PERFORMANCE AADYA CHAWLA
CM APPL. 17004/2022 LIMITED
CM APPL. 17009/2022 Vs. PHONOGRAPHIC PERFORMANCE

LIMITED & ANR.


mailto:prakash.aggarwal@dhc.nic.in
mailto:cmrajeevnautiyal@dhc.nic.in
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ADVOCATE DETAILS FOR ABOVE CASE

recorded music performance ltd(ceo@rmplindia.org) () (Petitioner)

union of india (hvscgscdhc@gmail.com, uoidhc@gmail.com) () (Respondent)
phonographic performance ltd(ankur.sangal@khaitanco.com) () (Respondent)

5. W.P.(C) 240/2019 ABDUL WAHID alias RAJU HARSH KUMAR, ZOHEB
CM APPL. 1171/2019 Vs. UNION OF INDIA AND ORS. HOSSAIN, SHLOK CHANDRA
ADVOCATE DETAILS FOR ABOVE CASE
HARSH KUMAR () (9958313389) (Petitioner)
SHLOK CHANDRA (shlokchandra@gmail.com) (9999670588) (Petitioner)
FOR FINAL HEARING
6. FAO(0OS) (COMM) 173/2022 GODADDY .COM LLC ALIPAK BANERJEE
CM APPL. 30294/2022 Vs. SNAPDEAL PRIVATE LIMITED
CM APPL. 30295/2022 AND ORS

CM APPL. 30296/2022
WITH FAO(OS) (COMM) 174/2022
FAO (0S) (COMM) 209/2022

AT 02.30 P.M.

ADVOCATE DETAILS FOR ABOVE CASE

alipak banerjee & shweta sahu(litigation.delhi@nishithdesai.com) (9004057125) (Petitioner)
godaddy.com llc (hg@godaddy.com) () (Petitioner)

endurance domaians technology llp(compliance@edtpl.in) () (Respondent)

first alliance group (domains.info@netluces.com) () (Respondent)
department of (secy-dot@nic.in, dirds2-dotnic.in) () (Respondent)
name cheap (legalandabuse@namecheap.com) () (Respondent)

name silo(support@namesilo.com) () (Respondent)

wix.com(abuse@wix.com) () (Respondent)

fast domain(legal@Rfastdomain.com) () (Respondent)

tld registrar (admin@tldregstrarsoutions.com) () (Respondent)
crazy domains (registry@crazydomains.com) () (Respondent)
national internet(info@nixi.in) () (Respondent)

epik inc(support@epik.com) () (Respondent)

alibaba (regsupport@list.alibaba-inc.com) () (Respondent)

hio (support@rrpproxt.net) () (Respondent)

iapi gmbh (registry-liaison@key-systems.net) () (Respondent)
domain (icann@buydamains.com) () (Respondent)

app cro(info@vebonix.com) () (Respondent)

dnsp pod(info@dnspod.com) () (Respondent)

dynadot 1llc(infoRdynadot.com) () (Respondent)

key-systesms (support@rrpproxt.net) () (Respondent)
hostinger (abuse@hostinger.com) () (Respondent)

free drop(customerservice@networksolutions.com) () (Respondent)
domain (contact@publiccdomainregistry.com) () (Respondent)
wild west domains (abuse@wildwestdomains.com) () (Respondent)
online sa(ripe-lirmal@proxad.net) () (Respondent)

pdr ltd(complaint@publicdomainregistry.com) (9004057125) (Respondent)
inonos (compliance@ionos.de) () (Respondent)

snapdeal pvt ltd(copmliance@snapdeal.com) () (Respondent)
hosting (abuse@openprovider.com) () (Respondent)

dnc hondings (domains.info@netluces.com) () (Respondent)

turn commerce (support@namebirght.com) () (Respondent)

domain (tlddamin@Rlogicboxes.com) () (Respondent)

tuconws.com(domains@tucows.com) () (Respondent)

ADVANCE CAUSE LIST
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7. FAO(OS) (COMM) 174/2022
CM APPL. 30300/2022
CM APPL. 30301/2022
CM APPL. 30302/2022

AT 02.30 P.M.

ADVOCATE DETAILS FOR ABOVE CASE

34

ENDURANCE DOMAINS TECHNOLOGY
LLP AND ORS

Vs. SNAPDEAL PRIVATE LIMITED
AND ORS

big rock solutions 1ltd(abuse@bigrock.com) (9004057125) (Petitioner)

alipak banerjee & shweta sahu(litigation.delhi@nishithdesai.com) (9987115749) (Petitioner)

ALIPAK BANERJEE

endurance domaians technology llp(compliance@edtpl.in) (9004057125) (Petitioner)

pdr 1td (complaint@publicdomainregistry.com) (9004057125) (Petitioner)

fast domain(legal@fastdomain.com) () (Respondent)

epik inc(support@epik.com) () (Respondent)

department of (secy-dot@nic.in, dirds2-dotnic.in) () (Respondent)

national internet(info@nixi.in) () (Respondent)

compliace (compliance@snapdeal.com) () (Respondent)

shweta sareen (shwetasree@fidulawchamber.com) () (Respondent)

dnc hondings (inquiries@directnic.com) () (Respondent)

online sas(ripe-lirmal@proxad.net) () (Respondent)

turn commerce (support@namebirght.com) () (Respondent)

domain (tlddamin@logicboxes.com) () (Respondent)

domain (icann@buydamains.com) () (Respondent)

alibaba (regsupport@list.alibaba-inc.com) () (Respondent)

dnsp pod(info@dnspod.com) () (Respondent)

godaddy.com llc (hg@godaddy.com) () (Respondent)

drop catch(domains@hugedomains.com) () (Respondent)

wix (abuse@wix.com) () (Respondent)

domain (contact@publiccdomainregistry.com) () (Respondent)
tucows.com co (domains@tucows.com) () (Respondent)
snapdeal pvt ltd(complaince@snapdeal.com) () (Respondent)

8. FAO(OS) (COMM) 209/2022
CM APPL. 35847/2022
CM APPL. 35849/2022

AT 02.30 P.M.

ADVOCATE DETAILS FOR ABOVE CASE

tanya varma and devyani nath(litigation@fiduslawchambers.com) (9911167179) (Petitioner)
iapi gmbh (registry-liaison@key-systems.net, registry@crazydomains.com, info@vebonix.com) () (Respondent)

SNAPDEAL LIMITED

Vs. GODADDY.COM, LLC AND

OTHERS

PRITHVI SINGH

ADVANCE CAUSE LIST

alibaba cloud computing beijing co ltd(regsupport@list.alibaba-inc.com,icann@buydomains.com,inquires@directnic.com) () (Respondent)

free drop zone llc(customerservice@networksolutions.com, contact@publicdomainregistry.com) () (Respondent)

enduranc domains technology llp(legal@godaddy.com, compliance@edtpl.in, abuse@bigrock.com, supprot@epic.com) () (Respondent)
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COURT NO. 38
DIVISION BENCH-IV
HON'BLE MR.JUSTICE RAJIV SHAKDHER

HON'BLE MS.JUSTICE TARA VITASTA GANJU

NOTE : IN CASE OF ANY ASSISTANCE REGARDING VIRTUAL HEARING IS REQUIRED
KINDLY CONTACT MR. SHAMBHU SHARMA, ACM (PH 9899576384)AND SUNNY (PH:9958910077)TO HON'BLE
MR.JUSTICE RAJIV SHAKDHER.

NOTE ONLY ONE MASTER LINK WILL BE PROVIDED TO ALL THE COUNSEL/PARTIES.
CASES WILL BE HEARD ITEM NUMBER WISE IN DUE COURSE. TENTATIVE TIME OF
HEARING OF ANY CASE MAY BE CONFIRMED FROM THE COURT MASTER.
ALL COUNSEL/PARTIES, OTHER THAN THOSE WHOSE CASE IS BEING HEARD,
HAVE TO KEEP THEIR MIC MUTE AND WEBCAM IN OFF MODE.

CLICK HERE TO JOIN VC

https://dhcvirtualcourt.webex.com/join/dhecvirtualcourtl5

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO

cmsanjay.dhc@gov.in

bhupesh.kumar@dhc.nic.in

FOR ADMISSION

1. FAO(OS) (COMM) 20/2020 EXOTIC MILE ANKUR SANGAL,MANISH BIALA
Vs. IMAGINE MARKETING PVT LTD

ADVOCATE DETAILS FOR ABOVE CASE
ANKUR SANGAL () (9990524846) (Petitioner)

2. ITA 284/2022 UNIPARTS INDIA LTD MAYANK NAGI
Vs. DEPUTY COMMISSIONER OF
INCOME TAX

ADVOCATE DETAILS FOR ABOVE CASE
mayank nagi (mayanknagi@gmail.com) (9818656669) (Petitioner)

delhi (delhi.dcit.judical.hc@Rincometax.gov.in) () (Respondent)
3. W.P.(C) 1848/2021 PHONEPE PRIVATE LIMITED & KISHORE KUNAL
ANR.

Vs. INCOME TAX OFFICER WARD
INTERNATIONAL TAX 2(2) (2) &
ORS.

ADVOCATE DETAILS FOR ABOVE CASE

KISHOREKUNAL (kishore.kunal@kkcolaw.in) (9871278561) (Petitioner)

kishore kunal and parth() (9871278561) (Petitioner)

delhi dcit judicial (delhi.dcit.judicial.hc@Rincometax.gov.in) () (Respondent)

4. W.P.(C) 14861/2022 NEERAJ KUMAR GUPTA ADITYA KUMAR GARG
CM APPL. 45698/2022 Vs. INCOME TAX OFFICER, &
CM APPL. 45699/2022 ANR.

ADVOCATE DETAILS FOR ABOVE CASE
aditya kumar garg(adityakgarg.adv@gmail.com) (9910372791) (Petitioner)
delhi dcit judicial hc(delhi.dcit.judicial.hc@incometax.gov.in) (9013851550) (Respondent)


mailto:cmbhupeshkumar@dhc.nic.in
mailto:cmsanjay.dhc@gov.in
https://dhcvirtualcourt.webex.com/join/dhcvirtualcourt15
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AFTER NOTICE MISC. MATTERS

10.

11.

FAO (0OS) (COMM) 343/2019
CM APPL. 27430/2019
WITH FAO(OS) (COMM) 344/2019

ADVOCATE DETAILS FOR ABOVE CASE

FRO (0S) (COMM) 344/2019
CM APPL. 27465/2019

ADVOCATE DETAILS FOR ABOVE CASE

ITA 1005/2005

ADVOCATE DETAILS FOR ABOVE CASE
WITHOUT GENERATE () () ()

ITA 110/2018

ADVOCATE DETAILS FOR ABOVE CASE

36

M/S CONTINENTAL CONSTRUCTION
LTD

Vs. NHPC LIMITED (FORMERLY
KNOWN AS NATIONAL HYDRO
ELECTRIC POWER CORPORATION
LTD ) & ANR

M/S CONTINENTAI CONSTRUCTION
LTD

Vs. NHPC LIMITED (FORMERLY
KNOWN AS NATIONAL HYDRO
ELECTRIC POWER CORPORATION
LTD ) & ANR

COMMISSIONER OF INCOME TAX,
DE
Vs. M/S MAYANK SERVICE LTD

THE PR. COMMISSIONER OF
INCOME TAX -3

Vs. DIVINE DEVELOPWELL PVT.
LTD.

RUCHIR BHATIA (bhatiaruchir@gmail.com) (9810371417) (Petitioner)

ITA 12/2019

ADVOCATE DETAILS FOR ABOVE CASE

THE COMMISSIONER OF INCOME
TAX - INTERNATIONAL TAXATION
-1

Vs. COBRA INSTALACIONES Y
SERVICIOS SA

RUCHIR BHATIA (bhatiaruchir@gmail.com) (9810371417) (Petitioner)

LPA 603/2022

CM APPL. 45591/2022
CM APPL. 45593/2022
CM APPL. 45594/2022
CM APPL. 45595/2022

ADVOCATE DETAILS FOR ABOVE CASE

RITU JOHARI
Vs. VINEET TANEJA & ORS.

ritu johari () (9810507727) (Petitioner)
ritu johari () (9810507727) (Petitioner)
seema gautam() (8851715665) (Respondent)
chief district medical officer (cdmosoutheast.delhi@Rgovernment.in) () (Respondent)

vineet taneja(taneja_vin@rediffmail.com) (9810378852) (Respondent)

SUDESHNA SINGH (sudeshnasingh0505@gmail.com) (6901608128) (Petitioner)

W.P. (C) 13342/2018

ADVOCATE DETAILS FOR ABOVE CASE

SHRI TRILOCHAN LAL GOEL
Vs. ASSISTANT COMMISSIONER OF
INCOME TAX

SATPAL SINGH

SATPAL SINGH

AJAY JHA,C MUKUND,NEERAJ

RUCHIR BHATIA

RUCHIR BHATIA

MANISH KUMAR
CHOUDHARY , SUDESHNA

VED KUMAR JAIN

VED KUMAR JAIN (PURAN.SINGH@VEDJAINASSOCIATES.COM) (9871508441) (Petitioner)

SINGH

ADVANCE CAUSE LIST
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12.

13.

14.

W.P.(C) 1750/2020 ORIENTAL INSURANCE CO. LTD., MAYANK NAGI
Vs. ASSISTANT COMMISSIONER OF
INCOME TAX & ORS.

ADVOCATE DETAILS FOR ABOVE CASE
MAYANK NAGI (mayanknagi@gmail.com) (9818656669) (Petitioner)

W.P.(C) 5851/2020 KOHINOOR SEED FIELDS INDIA RAJUL JAIN,RAJUL JAIN
CM APPL. 155/2021 PVT. LTD.
WITH W.P. (C) 13662/2019 Vs. UNION OF INDIA AND ORS.

ADVOCATE DETAILS FOR ABOVE CASE

rahul jain, rhea verma(vandjlawoffices@gmail.com) (9868224103) (Petitioner)

RAJULJAIN (RAJULJAIN89QGMAIL.COM) (9868224103) (Petitioner)

mohd mugeem (mohammedmugeem@gmail.com) (9999864964) (Respondent)

zoheb hossain (hossainzoheb@gmail.com) (9999711099) (Respondent)

KOHINOOR SEED FIELDS INDIA PVT. LTD. (VANDJLAWOFFICES@GMAIL.COM) (9868224103) (Respondent)
KOHINOOR SEED FIELDS INDIA PVT. LTD. (VANDJLAWOFFICES@GMAIL.COM) (9868224103) (Respondent)
KOHINOOR SEED FIELDS INDIA PVT. LTD. (VANDJLAWOFFICES@GMAIL.COM) (9868224103) (Respondent)
UNION OF INDIA AND ORS. (MOHAMMEDMUQEEM@GMAIL.COM) (9999864964) (Respondent)

UNION OF INDIA AND ORS. (MOHAMMEDMUQEEM@GMAIL.COM) (9999864964) (Respondent)

UNION OF INDIA AND ORS. (MOHAMMEDMUQEEM@GMAIL.COM) (9999864964) (Respondent)

rajul jain , rhea verma(vandjlawoffices@gmail.com) (9868224103) (Petitioner)

santosh sahu(sksahu888@gmail.com) () (Respondent)

KOHINOOR SEED FIELDS INDIA PVT. LTD. (VANDJLAWOFFICES@GMAIL.COM) (9868224103) (Respondent)

W.P. (C) 8651/2022 MS. SHALINI MITTAL MUDIT GUPTA
CM APPL. 26053/2022 Vs. INCOME TAX OFFICER

ADVOCATE DETAILS FOR ABOVE CASE
mudit gupta and arnav kumar (arnav@dglaw.co.in) (9910687976) (Petitioner)
delhi dcit judicial (delhi.dcit.judicial.hc@Rincometax.gov.in) (9013851550) (Respondent)

FOR ARGUMENT

15. RFA 17/2021 ENTERTAINMENT NETWORK INDIA ABHISHEK MALHOTRA,ABHISHEK
CM APPL. 1332/2021 LIMITED MALHOTRA , PRAGYA
CM APPL. 8563/2021 Vs. INDIAN PERFORMING RIGHT MISHRA ,HARDEEP SINGH
CM APPL. 14132/2021 SOCIETY LIMITED & ORS. ANAND,RIDDIMA SHARMA ,NEERAJ

KUMAR GUPTA,AGARWAL LAW
ASSOCIATES,S S AHLUWALIA

ADVOCATE DETAILS FOR ABOVE CASE

abhishek malhotra(amalhotra@tmtlaw.co.in) (9971053888) (Petitioner)
ABHISHEKMALHOTRA (amalhotra@tmtlaw.co.in) (9971053888) (Petitioner)

ankur (ankur.sangal@khaitanco.com) () (Respondent)

rohan (rohan. jha@sonymusic.com) () (Respondent)

ENTERTAINMENT NETWORK INDIA LIMITED (AMALHOTRAW@TMTLAW.CO.IN) () (Respondent)
5. SONY MUSIC ENTERTAINMENT PVT. LTD. (ROHAN.JHA@SONYMUSIC.COM) () (Respondent)
SAREGAMA INDIA LIMITED (RASHNA.POCHKHANAWALAQ@RP-SG.IN) () (Respondent)

TIPS INDUSTRIES LTD (KUMARQRTIPS.IN) () (Respondent)

INDIAN PERFORMING RIGHT SOCIETY LIMITED (NITIN.GARG@IPRSLTD.COM ) () (Respondent)
PHONOGRAPHIC PERFORMANCE LIMITED INDIA (GBQRPPLINDIA.ORG) () (Respondent)
ankur sangal (ankur.sangal@khaitanco.com) (9873489278) (Petitioner)

ankur sangal (ankur.sangal@khaitanco.com) (9873489278) (Petitioner)

gurmukh (qurmukh.choudhri@tmtlaw.co.in) () (Respondent)

a malohtra (amalhotra@tmtlaw.co.in) () (Respondent)

a malhotra (amalhotra@tmtlaw.co.in) () (Respondent)

sanya dua (sanya.dua@tmtlaw.co.in) () (Respondent)

hardeep singh anand(hardeep@jnalaw.in) (9811266110) (Petitioner)
HARDEEPANAND (hardeep@jnalaw.in) (9811266110) (Petitioner)

neeraj atorney(neerajattorney@gmail.com) () (Respondent)

nitin garg(nitin.garg@iprsltd.com) () (Respondent)

kumar tips (kumar@tips.in) () (Respondent)

ADVANCE CAUSE LIST
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16.

17.

18.

ankur sangal (ankur.sangal@khaitanco.com) (9873489278) (Respondent)

rashna pochkhanawala (rashna.pochkhanwala@rp-sg.in) () (Respondent)

rohan jha(rohan.jha@sonymusic.com) () (Respondent)

abhishek malhotra (amalhotra@tmtlaw.co.in) (9971053888) (Respondent)

sukham walia (sukhamwalia@gmail.com) () (Respondent)

RIDDIMA SHARMA (sharma.ridhima9@gmail.com) (8800803007) (Respondent)

NEERAJ KUMAR GUPTA (neerajattorney@gmail.com) (9818284346) (Respondent)
() () (Respondent)

PRAGYA MISHRA (pragya.mishra@khaitanco.com) (9654592881) (Respondent)

PRAGYA MISHRA (pragya.mishra@khaitanco.com) (9654592881) (Respondent)

S S AHLUWALIA (sukhamwalia@gmail.com) (9650160444) (Petitioner)

RFA 18/2021 DIGITAL RADIO MUMBAI ABHISHEK MALHOTRA,ABHISHEK
CM APPL. 1338/2021 BROADCASTING LIMITED MALHOTRA ,RIDDIMA
CM APPL. 1340/2021 Vs. INDIAN PERFORMING RIGHT SHARMA ,NEERAJ KUMAR
SOCIETY LIMITED & ORS. GUPTA , AGARWAL LAW
ASSOCIATES ,MAMTA RANI,PRAGYA
MISHRA

ADVOCATE DETAILS FOR ABOVE CASE

gurmukh choudhri (gurmukh.choudhri@tmtlaw.co.in) (9711246256) (Petitioner)

ABHISHEKMALHOTRA (amalhotra@tmtlaw.co.in) (9971053888) (Petitioner)

rajat(rajat@ppl.org) () (Respondent)

rashna (rashna.pockhanawala@rpsg.in) () (Respondent)

DIGITAL RADIO MUMBAI BROADCASTING LIMITED (AMALHOTRAQTMTLAW.CO.IN) () (Respondent)

RIDDIMA SHARMA (sharma.ridhima9@gmail.com) (8800803007) (Respondent)

NEERAJ KUMAR GUPTA (neerajattorney@gmail.com) (9818284346) (Respondent)
() () (Respondent)

MAMTA RANI(litigation@inttladvocare.com) (9953738008) (Respondent)

PRAGYA MISHRA (pragya.mishra@khaitanco.com) (9654592881) (Respondent)

RFA 19/2021 SOUTH ASIA FM LIMITED ABHISHEK MALHOTRA,ABHISHEK

CM APPL. 1348/2021 Vs. INDIAN PERFORMING RIGHT MALHOTRA ,AGARWAL LAW

CM APPL. 1350/2021 SOCIETY LIMITED & ORS. ASSOCIATES ,NEERAJ KUMAR
GUPTA ,RIDDIMA SHARMA, PRAGYA
MISHRA

ADVOCATE DETAILS FOR ABOVE CASE
abhishek malhotra(amalhotra@tmtlaw.co.in) (9971053888) (Petitioner)
ABHISHEKMALHOTRA (amalhotra@tmtlaw.co.in) (9971053888) (Petitioner)
rajat(rajat@ppl.org) () (Respondent)
rashna (rashna.pochkhanawala@rpsg.in) () (Respondent)
SOUTH ASIA FM LIMITED (AMALHOTRA@TMTLAW.CO.IN) () (Respondent)

() () (Respondent)
NEERAJ KUMAR GUPTA (neerajattorney@gmail.com) (9818284346) (Respondent)
RIDDIMA SHARMA (sharma.ridhima9@gmail.com) (8800803007) (Respondent)
PRAGYA MISHRA (pragya.mishra@khaitanco.com) (9654592881) (Respondent)

RFA 20/2021 DB CORP LTD ABHISHEK MALHOTRA,ABHISHEK
CM APPL. 1500/2021 MALHOTRA ,RIDDIMA
CM APPL. 1502/2021 Vs. INDIAN PERFORMING RIGHT SHARMA ,NEERAJ KUMAR

SOCIETY LIMITED & ORS. GUPTA, PRAGYA MISHRA, AGARWAL

LAW ASSOCIATES,S S AHLUWALIA

ADVOCATE DETAILS FOR ABOVE CASE

abhishek malhotra(amalhotra@tmtlaw.co.in) (9971053888) (Petitioner)

d b corp ltd(gaurav.aroral@myfmindia.net) () (Petitioner)

ABHISHEKMALHOTRA (amalhotra@tmtlaw.co.in) (9971053888) (Petitioner)

tips industries 1ltd(kumar@tips.in) () (Respondent)

saregama india ltd(rashna.pochkhanawala@rpsg.in) () (Respondent)

tips industries 1ltd(kumar@tips.in) () (Respondent)
rajat(rajat@ppl.org) () (Respondent)

indian performing right society ltd(nitin.garg@iprsltd.com) () (Respondent)
DB CORP LTD (AMALHOTRA@TMTLAW.CO. IN) () (Respondent)
RIDDIMA SHARMA (sharma.ridhima9@Qgmail.com) (8800803007) (Respondent)

ADVANCE CAUSE LIST
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19.

NEERAJ KUMAR GUPTA (neerajattorney@gmail.com) (9818284346) (Respondent)
PRAGYA MISHRA (pragya.mishra@khaitanco.com) (9654592881) (Respondent)

() () (Respondent)
S S AHLUWALIA (sukhamwalia@gmail.com) (9650160444) (Respondent)

RFA 25/2021 MUSIC BROADCAST LIMITED SAGAR CHANDRA, SAGAR
CM APPL. 1884/2021 Vs. TIPS INDUSTRIES LTD & CHANDRA ,NEERAJ KUMAR GUPTA,S
CM APPL. 1886/2021 ORS. S AHLUWALIA,RIDDIMA

SHARMA , PRAGYA MISHRA,6 AGARWAL
LAW ASSOCIATES,6ANUJ
MIRDHA ,NEEL ANJAN MASON

ADVOCATE DETAILS FOR ABOVE CASE
sagar chandra & associates (shubhie@sagharchandraassociates.com) (8130910708) (Petitioner)
SAGARCHANDRA (office@sagarchandraassociates.com) (9811151926) (Petitioner)
indian perfoming right society ltd(accounts@iprsltd.com) () (Respondent)
eross international pvt ltd (compliance.officer@erosintl.com) () (Respondent)
rp sharma (rpsharma@tseries.net) () (Respondent)
phonographic peformance ltd(florinc@pplindia.org) () (Respondent)
sumit (sumit.chatterjee@sonymusic.com) () (Respondent)
tips industries 1ltd(response@tips.in) () (Respondent)
saregama india ltd(co.sec@saregama.com) () (Respondent)
MUSIC BROADCAST LIMITED (OFFICEQ@SAGARCHANDRAASSOCIATES.COM) () (Respondent)
MUSIC BROADCAST LIMITED (OFFICE@SAGARCHANDRAASSOCIATES.COM) () (Respondent)
MUSIC BROADCAST LIMITED (OFFICE@SAGARCHANDRAASSOCIATES.COM) () (Respondent)
MUSIC BROADCAST LIMITED (OFFICE@SAGARCHANDRAASSOCIATES.COM) () (Respondent)
INDIAN PERFORMING RIGHT SOCIETY LIMITED (ACCOUNTSQRIPRSLTD.COM) () (Respondent)
SONY MUSIC ENTERTAINMENT PVT. LTD. (SUMIT.CHATTERJEE@SONYMUSIC.COM) () (Respondent)
SUPER CASSETTES INDUSTRIES PVT. LTD (RPSHARMAQTSERIES.NET) () (Respondent)
INDIAN PERFORMING RIGHT SOCIETY LIMITED (ACCOUNTSQ@IPRSLTD.COM) () (Respondent)
TIPS INDUSTRIES LTD (RESPONSEW@TIPS.IN) () (Respondent)
EROS INTERNATIONAL FILMS PVT. LTD (COMPLIANCE.OFFICER@EROSINTL.COM) () (Respondent)
PHONOGRAPHIC PERFORMANCE LIMITED INDIA (FLORINEQ@PPLINDIA.ORG) () (Respondent)
SAREGAMA INDIA LIMITED (CO.SEC@SAREGAMA.COM) () (Respondent)
SONY MUSIC ENTERTAINMENT PVT. LTD. (SUMIT.CHATTERJEE@SONYMUSIC.COM) () (Respondent)
SUPER CASSETTES INDUSTRIES PVT. LTD (RPSHARMAQTSERIES.NET) () (Respondent)
INDIAN PERFORMING RIGHT SOCIETY LIMITED (ACCOUNTSQRIPRSLTD.COM) () (Respondent)
TIPS INDUSTRIES LTD (RESPONSEW@TIPS.IN) () (Respondent)
EROS INTERNATIONAL FILMS PVT. LTD (COMPLIANCE.OFFICER@EROSINTL.COM) () (Respondent)
PHONOGRAPHIC PERFORMANCE LIMITED INDIA (FLORINE@PPLINDIA.ORG) () (Respondent)
SUPER CASSETTES INDUSTRIES PVT. LTD (RPSHARMAQTSERIES.NET) () (Respondent)
SONY MUSIC ENTERTAINMENT PVT. LTD. (SUMIT.CHATTERJEE@SONYMUSIC.COM) () (Respondent)
SAREGAMA INDIA LIMITED (CO.SECQSAREGAMA.COM) () (Respondent)
PHONOGRAPHIC PERFORMANCE LIMITED INDIA (FLORINEQRPPLINDIA.ORG) () (Respondent)
EROS INTERNATIONAL FILMS PVT. LTD (COMPLIANCE.OFFICER@EROSINTL.COM) () (Respondent)
TIPS INDUSTRIES LTD (RESPONSEQTIPS.IN) () (Respondent)
INDIAN PERFORMING RIGHT SOCIETY LIMITED (ACCOUNTSQRIPRSLTD.COM) () (Respondent)
SUPER CASSETTES INDUSTRIES PVT. LTD (RPSHARMAQTSERIES.NET) () (Respondent)
SONY MUSIC ENTERTAINMENT PVT. LTD. (SUMIT.CHATTERJEE@SONYMUSIC.COM) () (Respondent)
SAREGAMA INDIA LIMITED (CO.SECQRSAREGAMA.COM) () (Respondent)
PHONOGRAPHIC PERFORMANCE LIMITED INDIA (FLORINEQRPPLINDIA.ORG) () (Respondent)
EROS INTERNATIONAL FILMS PVT. LTD (COMPLIANCE.OFFICER@EROSINTL.COM) () (Respondent)
SAREGAMA INDIA LIMITED (CO.SEC@SAREGAMA.COM) () (Respondent)
TIPS INDUSTRIES LTD (RESPONSEW@TIPS.IN) () (Respondent)
NEERAJ KUMAR GUPTA (neerajattorney@gmail.com) (9818284346) (Respondent)
S S AHLUWALIA (sukhamwalia@gmail.com) (9650160444) (Respondent)
RIDDIMA SHARMA (sharma.ridhima9@gmail.com) (8800803007) (Respondent)
PRAGYA MISHRA (pragya.mishra@khaitanco.com) (9654592881) (Respondent)
() () (Respondent)
ANUJ MIRDHA (anujmirdhal3@gmail.com) (9718967020) (Respondent)
NEEL ANJAN MASON (neel.mason@mason.co.in) (9810812777) (Respondent)

ADVANCE CAUSE LIST
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20.

21.

RFA 26/2021 RELIANCE BROADCAST

CM APPL. 1905/2021 NETWORKLIMITED

CM APPL. 1907/2021 Vs. INDIAN PERFORMING RIGHT
SOCIETY LIMITED & ANR.

ABHISHEK MALHOTRA,ABHISHEK
MALHOTRA ,RIDDIMA

SHARMA ,AGARWAL LAW
ASSOCIATES ,NEEL ANJAN MASON

ADVOCATE DETAILS FOR ABOVE CASE
abhishek malhotra(amalhotra@tmtlaw.co.in) (9971053888) (Petitioner)
ABHISHEKMALHOTRA (amalhotra@tmtlaw.co.in) (9971053888) (Petitioner)
ramya ( ramya.ramkumar@mason.co.in) () (Respondent)
vihan (vihan.dang@mason.co.in) () (Respondent)
RELIANCE BROADCAST NETWORKLIMITED (AMALHOTRA@TMTLAW.CO.IN) () (Respondent)
RELIANCE BROADCAST NETWORKLIMITED (AMALHOTRA@TMTLAW.CO.IN) () (Respondent)
RIDDIMA SHARMA (sharma.ridhima9@gmail.com) (8800803007) (Respondent)

() () (Respondent)
NEEL ANJAN MASON (neel.mason@mason.co.in) (9810812777) (Respondent)

RFA 29/2021 NEXT RADIO LIMITED
CM APPL. 1943/2021 Vs. INDIAN PERFORMING RIGHT
CM APPL. 1945/2021 SOCIETY LIMITED &ORS. & ORS.

ABHISHEK MALHOTRA,ABHISHEK
MALHOTRA ,RIDDIMA

SHARMA ,NEERAJ KUMAR
GUPTA,PRAGYA MISHRA,S S
AHLUWALIA ,AGARWAL LAW
ASSOCIATES ,MAMTA
RANI,GEETANJALI VISVANATHAN

ADVOCATE DETAILS FOR ABOVE CASE
ABHISHEKMALHOTRA (amalhotra@tmtlaw.co.in) (9971053888) (Petitioner)
abhishek malhotra(amalhotra@tmtlaw.co.in) (9971053888) (Petitioner)
saregama india limited(rashna.pochkhanawala@rp-sg.in) () (Respondent)
sony music entertainment pvt. ltd. (rohan.jha@sonymusic.com) () (Respondent)
indian performing right society limited(nitin.garg@iprsltd.com) () (Respondent)
phonographic performance limited india (gb@pplindia.org) () (Respondent)
zee entertainment enterprises limited(kirthi.rai@zee.esselgroup.com) () (Respondent)
lahari recording company (laharimusic@gmail.com) () (Respondent)
tips industries 1ltd(kumar@tips.in) () (Respondent)
NEXT RADIO LIMITED (AMALHOTRA@TMTLAW.CO.IN) () (Respondent)
NEXT RADIO LIMITED (AMALHOTRA@TMTLAW.CO.IN) () (Respondent)
NEXT RADIO LIMITED (AMALHOTRA@TMTLAW.CO. IN) () (Respondent)
NEXT RADIO LIMITED (AMALHOTRA@TMTLAW.CO. IN) () (Respondent)
PHONOGRAPHIC PERFORMANCE LIMITED INDIA (GBQRPPLINDIA.ORG) () (Respondent)
SAREGAMA INDIA LIMITED (RASHNA.POCHKHANAWALAW@RP-SG.IN) () (Respondent)
TIPS INDUSTRIES LTD (KUMARQRTIPS.IN) () (Respondent)
LAHARIRECORDING COMPANY (LAHARIMUSIC@GMAIL.COM) () (Respondent)
ZEE ENTERTAINMENT ENTERPRISES LIMITED (KIRTHI.RAIQZEE.ESSELGROUP.COM) () (Respondent)
ZEE ENTERTAINMENT ENTERPRISES LIMITED (KIRTHI.RAIQZEE.ESSELGROUP.COM) () (Respondent)
SONY MUSIC ENTERTAINMENT PVT. LTD (ROHAN.JHAQSONYMUSIC.COM) () (Respondent)
INDIAN PERFORMING RIGHT SOCIETY LIMITED &ORS. (NITIN.GARG@IPRSLTD.COM) () (Respondent)
PHONOGRAPHIC PERFORMANCE LIMITED INDIA (GBQRPPLINDIA.ORG) () (Respondent)
SAREGAMA INDIA LIMITED (RASHNA.POCHKHANAWALAW@RP-SG.IN) () (Respondent)
TIPS INDUSTRIES LTD (KUMARQRTIPS.IN) () (Respondent)
LAHARTIRECORDING COMPANY (LAHARIMUSICQGMAIL.COM) () (Respondent)
TIPS INDUSTRIES LTD (KUMARQRTIPS.IN) () (Respondent)
SAREGAMA INDIA LIMITED (RASHNA.POCHKHANAWALAW@RP-SG.IN) () (Respondent)
PHONOGRAPHIC PERFORMANCE LIMITED INDIA (GBQRPPLINDIA.ORG) () (Respondent)
INDIAN PERFORMING RIGHT SOCIETY LIMITED &ORS. (NITIN.GARGQ@IPRSLTD.COM) () (Respondent)
INDIAN PERFORMING RIGHT SOCIETY LIMITED &ORS. (NITIN.GARGE@IPRSLTD.COM) () (Respondent)
SONY MUSIC ENTERTAINMENT PVT. LTD (ROHAN.JHA@SONYMUSIC.COM) () (Respondent)
SONY MUSIC ENTERTAINMENT PVT. LTD (ROHAN.JHA@SONYMUSIC.COM) () (Respondent)
LAHARIRECORDING COMPANY (LAHARIMUSICW@GMAIL.COM) () (Respondent)
ZEE ENTERTAINMENT ENTERPRISES LIMITED (KIRTHI.RAIQZEE.ESSELGROUP.COM) () (Respondent)
RIDDIMA SHARMA (sharma.ridhima9@gmail.com) (8800803007) (Petitioner)
NEERAJ KUMAR GUPTA (neerajattorney@gmail.com) (9818284346) (Respondent)
PRAGYA MISHRA (pragya.mishra@khaitanco.com) (9654592881) (Respondent)
S S AHLUWALIA (sukhamwalia@gmail.com) (9650160444) (Respondent)
() () (Respondent)

ADVANCE CAUSE LIST
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22.

23.

MAMTA RANI(litigation@inttladvocare.com) (9953738008) (Respondent)
GEETANJALI VISVANATHAN (geetanjali@ira.law) (9560401663) (Respondent)

RFA 30/2021 TV TODAY NETWORK LTD ABHISHEK MALHOTRA,ABHISHEK
CM APPL. 1988/2021 Vs. INDIAN PERFORMING RIGHT MALHOTRA ,RIDDIMA
CM APPL. 1990/2021 SOCIETY LIMITED SHARMA ,AGARWAL LAW ASSOCIATES

ADVOCATE DETAILS FOR ABOVE CASE
abhishek malhotra(amalhotra@tmtlaw.co.in) (9971053888) (Petitioner)
ABHISHEKMALHOTRA (amalhotra@tmtlaw.co.in) (9971053888) (Petitioner)
indian performing right society limited(nitin.garg@iprsltd.com) (8376831111) (Respondent)
TV TODAY NETWORK LTD (AMALHOTRAQTMTLAW.CO.IN) () (Respondent)
INDIAN PERFORMING RIGHT SOCIETY LIMITED (NITIN.GARGQ@IPRSLTD.COM) () (Respondent)
RIDDIMA SHARMA (sharma.ridhima9@gmail.com) (8800803007) (Respondent)
() () (Respondent)

RFA 32/2021 RAJASTHAN PATRIKA PRIVATE ABHISHEK MALHOTRA,ABHISHEK

CM APPL. 2090/2021 LIMITED MALHOTRA ,RIDDIMA

CM APPL. 2092/2021 Vs. INDIAN PERFORMING RIGHT SHARMA ,NEERAJ KUMAR
SOCIETY LIMITED & ORS. GUPTA ,AMIT panigrahi,S S

AHLUWALIA , PRAGYA

MISHRA ,AGARWAL LAW
ASSOCIATES ,NEEL ANJAN
MASON,MAMTA RANI,GAYATRI
ROY ,AKSHAY AGARWAL,6MANMEET
SINGH

ADVOCATE DETAILS FOR ABOVE CASE

ABHISHEKMALHOTRA (amalhotra@tmtlaw.co.in) (9971053888) (Petitioner)

abhishek malhotra(amalhotra@tmtlaw.co.in) (9971053888) (Petitioner)

ranjan rajourya(ranjan.rajourya@tseries.net) () (Respondent)

vinita muley(vinita.muley@vvjlaw.com) () (Respondent)

nitin garg(nitin.garg@iprsltd.com) () (Respondent)

rashna pochkhanawala (rashna.pochkhanawala@rp-sg.in) () (Respondent)

RAJASTHAN PATRIKA PRIVATE LIMITED (AMALHOTRAQTMTLAW.CO.IN) () (Respondent)

RAJASTHAN PATRIKA PRIVATE LIMITED (AMALHOTRA@TMTLAW.CO.IN) () (Respondent)

RAJASTHAN PATRIKA PRIVATE LIMITED (AMALHOTRA@TMTLAW.CO.IN) () (Respondent)
PHONOGRAPHIC PERFORMANCE LIMITED INDIA (GBRPPLINDIA.ORG) () (Respondent)

TIPS INDUSTRIES LTD (KUMARQRTIPS.IN) () (Respondent)

SAREGAMA INDIA LIMITED (RASHNA.POCHKHANAWALAW@RP-SG.IN) () (Respondent)

SONY MUSIC ENTERTAINMENT PVT. LTD. (ROHAN.JHAQSONYMUSIC.COM) () (Respondent)

ZEE ENTERTAINMENT ENTERPRISES LIMITED (KIRTHI.RAIQZEE.ESSELGROUP.COM) () (Respondent)
YASH RAJ FILMS PRIVATE LIMITED (HELPDESKQ@YASHRAJFILMS.COM) () (Respondent)

EROS INTERNATIONAL FILMS PRIVATE LIMITED (ANAND.SHANKAR@EROSINTL.COM) () (Respondent)
TIMES MUSIC JUNGLEE MUSIC (INFO.TIMESMUSICQRTIMESGROUP.COM) () (Respondent)

INDIAN PERFORMING RIGHT SOCIETY LIMITED (NITIN.GARG@IPRSLTD.COM ) () (Respondent)
PHONOGRAPHIC PERFORMANCE LIMITED INDIA (GB@PPLINDIA.ORG) () (Respondent)

TIPS INDUSTRIES LTD (KUMARQRTIPS.IN) () (Respondent)

SAREGAMA INDIA LIMITED (RASHNA.POCHKHANAWALAW@RP-SG.IN) () (Respondent)

SONY MUSIC ENTERTAINMENT PVT. LTD. (ROHAN.JHA@SONYMUSIC.COM) () (Respondent)

INDIAN PERFORMING RIGHT SOCIETY LIMITED (NITIN.GARGQ@IPRSLTD.COM ) () (Respondent)
TIMES MUSIC JUNGLEE MUSIC (INFO.TIMESMUSICQRTIMESGROUP.COM) () (Respondent)

EROS INTERNATIONAL FILMS PRIVATE LIMITED (ANAND.SHANKAR@EROSINTL.COM) () (Respondent)
YASH RAJ FILMS PRIVATE LIMITED (HELPDESKQ@YASHRAJFILMS.COM) () (Respondent)

ZEE ENTERTAINMENT ENTERPRISES LIMITED (KIRTHI.RAIQZEE.ESSELGROUP.COM) () (Respondent)
SONY MUSIC ENTERTAINMENT PVT. LTD. (ROHAN.JHAQ@SONYMUSIC.COM) () (Respondent)

SAREGAMA INDIA LIMITED (RASHNA.POCHKHANAWALA@RP-SG.IN) () (Respondent)

TIPS INDUSTRIES LTD (KUMARQRTIPS.IN) () (Respondent)

PHONOGRAPHIC PERFORMANCE LIMITED INDIA (GB@PPLINDIA.ORG) () (Respondent)

INDIAN PERFORMING RIGHT SOCIETY LIMITED (NITIN.GARGQ@IPRSLTD.COM ) () (Respondent)
RIDDIMA SHARMA (sharma.ridhima9@gmail.com) (8800803007) (Respondent)

NEERAJ KUMAR GUPTA (neerajattorney@gmail.com) (9818284346) (Respondent)

AMIT panigrahi (apanigrahil5@gmail.com) (9818162562) (Respondent)

S S AHLUWALIA (sukhamwalia@gmail.com) (9650160444) (Respondent)

PRAGYA MISHRA (pragya.mishra@khaitanco.com) (9654592881) (Respondent)

ADVANCE CAUSE LIST
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24.

25.

() () (Respondent)
NEEL ANJAN MASON (neel.mason@mason.co.in) (9810812777) (Respondent)
AMIT panigrahi (apanigrahil5@gmail.com) (9818162562) (Respondent)
MAMTA RANI(litigation@inttladvocare.com) (9953738008) (Respondent)
GAYATRI ROY (gayatri.roy@sarafpartners.com) (9810886209) (Respondent)
AKSHAY AGARWAL (aks201291Qgmail.com) (9899926591) (Petitioner)
MANMEET SINGH (Munna.Singh@sarafpartners.com) (9718464935) (Respondent)

RFA 49/2021 SUPER CASSETTES INDUSTRIES NEEL ANJAN MASON,KUNAL
CM APPL. 3169/2021 PRIVATE LIMITED SETH,ABHISHEK MALHOTRA
CM APPL. 3173/2021 Vs. RELIANCE BROADCAST

NETWORK LIMITED & ANR.

ADVOCATE DETAILS FOR ABOVE CASE

NEELMASON (neel .mason@mason.co.in) (9810812777) (Petitioner)

neel mason (mail@mason.co.in) (9810812777) (Petitioner)
shilpa(shilpa.gamnani@tmtlaw.co.in) () (Respondent)

namrata (namrata@saikrishnaassociates.com) () (Respondent)

uday singh chopra (uday.chopra@mason.co.in) () (Respondent)

nitin garg(nitin.garg@prsltd.com) () (Respondent)

neel mason (neel.mason@mason.co.in) () (Respondent)

RELIANCE BROADCAST NETWORK LIMITED (INVESTORS@RADIOBIGFM.COM) () (Respondent)
INDIAN PERFORMING RIGHT SOCIETY LIMITED (NITIN.GARGQ@IPRSLTD.COM) () (Respondent)
RELIANCE BROADCAST NETWORK LIMITED (INVESTORS@RADIOBIGFM.COM) () (Respondent)
INDIAN PERFORMING RIGHT SOCIETY LIMITED (NITIN.GARG@IPRSLTD.COM) () (Respondent)
KUNAL SETH (kunal@prasadindia.com) (9999414825) (Petitioner)

ABHISHEK MALHOTRA (amalhotra@tmtlaw.co.in) (9971053888) (Respondent)

RFA 50/2021 HT MEDIA LIMITED & ANR. ABHISHEK MALHOTRA,ABHISHEK

CM APPL. 3229/2021 Vs. INDIAN PERFORMING RIGHT MALHOTRA ,MAMTA RANI,S S

CM APPL. 3230/2021 SOCIETY LIMITED & ORS. AHLUWALIA ,KUNAL SETH,AGARWAL

CM APPL. 3231/2021 LAW ASSOCIATES,GEETANJALI
VISVANATHAN

ADVOCATE DETAILS FOR ABOVE CASE
abhishek malhotra(amalhotra@tmtlaw.co.in) (9971053888) (Petitioner)
ABHISHEKMALHOTRA (amalhotra@tmtlaw.co.in) (9971053888) (Petitioner)
gb (gb@pplindia.org) () (Respondent)
rashna (rashna.pochkhanawal@rp-sg.in) () (Respondent)
nitin(nitin.garg@iprsltd.com) () (Respondent)
HT MUSIC & ENTERTAINMENT CO. LIMITED (AMALHOTRAQ@TMTLAW.CO.IN) () (Respondent)
HT MEDIA LIMITED (AMALHOTRA@TMTLAW.CO.IN) () (Respondent)
HT MUSIC & ENTERTAINMENT CO. LIMITED (AMALHOTRA@TMTLAW.CO.IN) () (Respondent)
HT MEDIA LIMITED (AMALHOTRAQ@TMTLAW.CO.IN) () (Respondent)
TIPS INDUSTRIES LTD (KUMARQRTIPS.IN) () (Respondent)
LAHARIRECORDING COMPANY (LAHARIMUSICERGMAIL.COM) () (Respondent)
ZEE ENTERTAINMENT ENTERPRISES LIMITED (KIRTHI.RAIQZEE.ESSELGROUP.COM) () (Respondent)
SONY MUSIC ENTERTAINMENT PVT. LTD. (ROHAN.JHAQSONYMUSIC.COM) () (Respondent)
SAREGAMA INDIA LIMITED (RASHNA.POCHKHANAWALAW@RP-SG.IN) () (Respondent)
PHONOGRAPHIC PERFORMANCE LIMITED INDIA (GBQRPPLINDIA.ORG) () (Respondent)
INDIAN PERFORMING RIGHT SOCIETY LIMITED (NITIN.GARGQRIPRSLTD.COM) () (Respondent)
SONY MUSIC ENTERTAINMENT PVT. LTD. (ROHAN.JHAQSONYMUSIC.COM) () (Respondent)
ZEE ENTERTAINMENT ENTERPRISES LIMITED (KIRTHI.RAIQRZEE.ESSELGROUP.COM) () (Respondent)
LAHARIRECORDING COMPANY (LAHARIMUSICW@GMAIL.COM) () (Respondent)
TIPS INDUSTRIES LTD (KUMARQRTIPS.IN) () (Respondent)
SAREGAMA INDIA LIMITED (RASHNA.POCHKHANAWALA@RP-SG.IN) () (Respondent)
PHONOGRAPHIC PERFORMANCE LIMITED INDIA (GB@PPLINDIA.ORG) () (Respondent)
INDIAN PERFORMING RIGHT SOCIETY LIMITED (NITIN.GARGW@IPRSLTD.COM) () (Respondent)
MAMTA RANI(litigation@inttladvocare.com) (9953738008) (Respondent)
S S AHLUWALIA (sukhamwalia@gmail.com) (9650160444) (Respondent)
KUNAL SETH (kunal@prasadindia.com) (9999414825) (Respondent)

() () (Respondent)
KUNAL SETH (kunal@prasadindia.com) (9999414825) (Respondent)
GEETANJALI VISVANATHAN (geetanjali@ira.law) (9560401663) (Respondent)

ADVANCE CAUSE LIST
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26.

27.

28.

29.

30.

RFA 77/2021 PHONOGRAPHIC PERFORMANCE NEERAJ KUMAR GUPTA,S S
CM APPL. 5274/2021 LIMITED AHLUWALIA ,KUNAL SETH,ANUJ
CM APPL. 5277/2021 Vs. MUSIC BROADCAST LIMITED & MIRDHA,SAGAR CHANDRA

ORS.

ADVOCATE DETAILS FOR ABOVE CASE

neeraj k gupta(neerajattorney@gmail.com) (9818284346) (Petitioner)
NEERAJ GUPTA (neerajattorney@gmail.com) (9818284346) (Petitioner)
kumar (kumar@tips.in) (9769330086) (Respondent)

chaitanyad (chaitanyad@myradiocity.com) (8130910708) (Respondent)
nitin garg(nitin.garg@Riprsltd.com) (9910031747) (Respondent)

sumit (sumit.chatterjee@sonymusic.com) (9821213311) (Respondent)
rashna (rashna.pochkhanwala@rspg.in) (9873489278) (Respondent)

neel mason(rpsharma@steries.net) (980812777) (Respondent)

S S AHLUWALIA (sukhamwalia@gmail.com) (9650160444) (Respondent)
KUNAL SETH (kunal@prasadindia.com) (9999414825) (Respondent)

ANUJ MIRDHA (anujmirdhal3@gmail.com) (9718967020) (Respondent)
KUNAL SETH (kunal@prasadindia.com) (9999414825) (Respondent)

SAGAR CHANDRA (officel@sagarchandraassociates.com) (9811151926) (Petitioner)

RFA 129/2021 SAREGAMA INDIA LIMITED KHAITAN & CO.,ABHISHEK
Vs. ENTERTAINMENT NETWORK MALHOTRA
INDIA LIMITED

ADVOCATE DETAILS FOR ABOVE CASE

ankur sangal (ankur.sangal@khaitanco.com) (9873489278) (Petitioner)

gurmukh (gurmukh.choudhari@tmtlaw.co.in) () (Respondent)

a malohtra (amalhotra@tmtlaw.co.in) () (Respondent)

sanya (sanya.dua@tmtlaw.co.in) () (Respondent)

SAREGAMA INDIA LIMITED (YASH.ASAIQRPSG.IN) () (Respondent)

SAREGAMA INDIA LIMITED (YASH.ASAIQRPSG.IN) () (Respondent)

ENTERTAINMENT NETWORK INDIA LIMITED (MEHUL.SHAHQTIMESGROUP.COM) () (Respondent)
ENTERTAINMENT NETWORK INDIA LIMITED (MEHUL.SHAHQ@TIMESGROUP.COM) () (Respondent)
ABHISHEK MALHOTRA (amalhotra@tmtlaw.co.in) (9971053888) (Respondent)

RFA 132/2021 SAREGAMA INDIA LIMITED ANKUR SANGAL,ABHISHEK
Vs. DIGITAL RADIO (MUMBATI) MALHOTRA
BROADCASTING LIMITED

ADVOCATE DETAILS FOR ABOVE CASE

saregama india limited(yash.asai@rpsg.in) () (Petitioner)

ankur sangal (ankur.sangal@khaitanco.com) (9873489278) (Petitioner)

ANKUR SANGAL (ankur.sangal@khaitanco.com) (9873489278) (Petitioner)

digital radio (mumbai) broadcast ltd. (roc.digitalgroup@gmail.com) () (Respondent)
SAREGAMA INDIA LIMITED (YASH.ASAIQRPSG.IN) () (Respondent)

DIGITAL RADIO (MUMBAI) BROADCASTING LIMITED (ROC.DIGITALGROUPQ@GMAIL.COM) () (Respondent)
ABHISHEK MALHOTRA (amalhotra@tmtlaw.co.in) (9971053888) (Respondent)

RFA 133/2021 SAREGAMA INDIA LIMITED ANKUR SANGAL,ABHISHEK
Vs. SOUTH ASIA FM LIMITED MALHOTRA

ADVOCATE DETAILS FOR ABOVE CASE

saregama india limited(yash.asai@rpsg.in) () (Petitioner)

ankur sangal (ankur.sangal@khaitanco.com) (9873489278) (Petitioner)
ANKUR SANGAL (ankur.sangal@khaitanco.com) (9873489278) (Petitioner)
south asia fm limited(venkatesh.clredfm.in) () (Respondent)

SAREGAMA INDIA LIMITED (YASH.ASAIQRPSG.IN) () (Respondent)

SOUTH ASIA FM LIMITED (VENKATESH.CQREDFM.IN) () (Respondent)
ABHISHEK MALHOTRA (amalhotra@tmtlaw.co.in) (9971053888) (Respondent)

RFA 134/2021 SAREGAMA INDIA LIMITED ANKUR SANGAL,SAGAR CHANDRA
Vs. MUSIC BROADCAST LIMITED

ADVANCE CAUSE LIST
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31.

32.

33.

34.

35.

ADVOCATE DETAILS FOR ABOVE CASE

ANKUR SANGAL (ankur.sangal@khaitanco.com) (9873489278) (Petitioner)

ankur sangal (ankur.sangal@khaitanco.com) (9873489278) (Petitioner)

music broadcast 1ltd. (chiragb@myradiocity.com) () (Respondent)

SAREGAMA INDIA LIMITED (YASH.ASAIQRPSG.IN) () (Respondent)

MUSIC BROADCAST LIMITED (CHIRAGB@MYRADIOCITY.COM) () (Respondent)

SAGAR CHANDRA (office@sagarchandraassociates.com) (9811151926) (Respondent)

RFA 135/2021 SAREGAMA INDIA LIMITED ANKUR SANGAL,ABHISHEK
Vs. DB CORP LIMITED MALHOTRA

ADVOCATE DETAILS FOR ABOVE CASE

ankur sangal (ankur.sangallkhaitanco.com) (9873489278) (Petitioner)
ANKUR SANGAL (ankur.sangal@khaitanco.com) (9873489278) (Petitioner)
ANKUR SANGAL (ankur.sangal@khaitanco.com) (9873489278) (Petitioner)
db corp 1ltd. (dbcs@dbcorp.in) () (Respondent)

SAREGAMA INDIA LIMITED (YASH.ASAIQRPSG.IN) () (Respondent)

DB CORP LIMITED (DBCS@DBCORP.IN) () (Respondent)

ABHISHEK MALHOTRA (amalhotra@tmtlaw.co.in) (9971053888) (Respondent)

RFA 136/2021 SAREGAMA INDIA LIMITED ANKUR SANGAL,ABHISHEK
Vs. HT MEDIA LIMITED & ANR. MALHOTRA

ADVOCATE DETAILS FOR ABOVE CASE

ankur sangal (ankur.sangal@khaitanco.com) (9873489278) (Petitioner)
ANKUR SANGAL (ankur.sangal@khaitanco.com) (9873489278) (Petitioner)
hindustantimes (investor@hindustantimes.com) () (Respondent)
ABHISHEK MALHOTRA (amalhotra@tmtlaw.co.in) (9971053888) (Respondent)

RFA 137/2021 SAREGAMA INDIA LIMITED ANKUR SANGAL
Vs. RAJASTHAN PATRIKA PRIVATE
LIMITED

ADVOCATE DETAILS FOR ABOVE CASE

ANKUR SANGAL (ankur.sangal@khaitanco.com) (9873489278) (Petitioner)

ankur sangal (ankur.sangal@khaitanco.com) (9873489278) (Petitioner)

compliance patrika(compliance.patrika@gmail.com) () (Respondent)

SAREGAMA INDIA LIMITED (YASH.ASAIQRPSG.IN) () (Respondent)

SAREGAMA INDIA LIMITED (YASH.ASAIQRPSG.IN) () (Respondent)

RAJASTHAN PATRIKA PRIVATE LIMITED (COMPLIANCE.PATRIKA@GMAIL.COM) () (Respondent)
RAJASTHAN PATRIKA PRIVATE LIMITED (COMPLIANCE.PATRIKA@GMAIL.COM) () (Respondent)

RFA 139/2021 SAREGAMA INDIA LIMITED ANKUR SANGAL ,ABHISHEK
Vs. NEXT RADIO LIMITED MALHOTRA

ADVOCATE DETAILS FOR ABOVE CASE

ankur bansal (ankur.sangal@khaitanco.com) (9873489278) (Petitioner)
ANKUR SANGAL (ankur.sangal@khaitanco.com) (9873489278) (Petitioner)
udit jain(udit.jain@radioone.in) () (Respondent)

SAREGAMA INDIA LIMITED (YASH.ASAIQ@RPSG.IN) () (Respondent)

SAREGAMA INDIA LIMITED (YASH.ASAI@RPSG.IN) () (Respondent)

NEXT RADIO LIMITED (UDIT.JAINQRADIOONE.IN) () (Respondent)

NEXT RADIO LIMITED (UDIT.JAINQRADIOONE.IN) () (Respondent)

ABHISHEK MALHOTRA (amalhotra@tmtlaw.co.in) (9971053888) (Respondent)

RFA 153/2021 SONY MUSIC ENTERTAINMENT AGARWAL LAW

CM APPL. 8617/2021 INDIA PVT. LTD. ASSOCIATES ,RIDDIMA
Vs. ENTERTAINMENT NETWORK SHARMA ,ABHISHEK MALHOTRA,S S
(INDIA) LIMITED & ORS. AHLUWALIA

ADVOCATE DETAILS FOR ABOVE CASE

rishi agrawala(niyati@aglaw.in) (9818690207) (Petitioner)
iprsltd(nitin.garg@iprsltd.com) () (Respondent)

tips (kumar@tips.in) () (Respondent)

ppl india(gb@pplindia.org) () (Respondent)

ADVANCE CAUSE LIST
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36.

37.

entertainment network (mehul.shah@timesgroup.com) () (Respondent)

rp sg(rashna.pochkhanwala@rp-sg.in) () (Respondent)

RIDDIMA SHARMA (sharma.ridhima9@gmail.com) (8800803007) (Respondent)
ABHISHEK MALHOTRA (amalhotra@tmtlaw.co.in) (9971053888) (Respondent)
S S AHLUWALIA (sukhamwalia@gmail.com) (9650160444) (Respondent)

RFA 238/2021 YASH RAJ FILMS PVT LTD AKHIL MAHESH,AMIT
CM APPL. 16758/2021 Vs. INDIAN PERFORMING RIGHT PANIGRAHI , SONAL
CM APPL. 16759/2021 SOCIETY LTD AND ORS CHHABLANI ,AMIT
CM APPL. 21235/2021 panigrahi, SAGAR

CHANDRA ,ANKUR SANGAL,RIDDIMA
SHARMA ,NEERAJ KUMAR GUPTA,S

S AHLUWALIA,6GAYATRI

ROY ,AKSHAY AGARWAL,MANMEET

SINGH

ADVOCATE DETAILS FOR ABOVE CASE

munish mehra (munish@saikrishnaassociates.com) (9958525210) (Respondent)
sonal (sonal@saikrishnaassociates.com) () (Respondent)

anushka sachdev (asachdev@luthra.com) () (Respondent)

p sondhi (p.sondhi@saikrishnaassociates.com) () (Respondent)

munish (munish@saikrishnaassociates.com) () (Respondent)

deepshikha (deepshikha@saikrishnaassociates.com) () (Respondent)

ameet (ameet@saikrishnaassociates.com) () (Respondent)

anushka sachdev () (9871996012) (Petitioner)

AMITpanigrahi (apanigrahil5@gmail.com) (9818162562) (Petitioner)

yash (yash.asai@rp-sg.in) () (Respondent)

ankur sangal (ankur.sangal@kahitanco.com) () (Respondent)

indian perfoming right society limited (munish@saikrishnassociates.com) () (Respondent)
sejal (sejalv@myradiocity.com) () (Respondent)

rohan jha(rohan.jha@sonymusic.com) () (Respondent)

sumit chatterjee(sumit.chatterjeelsonymusic.com) () (Respondent)

SAGAR CHANDRA (officel@sagarchandraassociates.com) (9811151926) (Respondent)
AMIT panigrahi (apanigrahil5@gmail.com) (9818162562) (Petitioner)

ANKUR SANGAL (courtclerk.del@khaitanco.com) (9560057192) (Respondent)
RIDDIMA SHARMA (sharma.ridhima9@gmail.com) (8800803007) (Petitioner)
NEERAJ KUMAR GUPTA (neerajattorney@gmail.com) (9818284346) (Petitioner)
S S AHLUWALIA (sukhamwalia@gmail.com) (9650160444) (Respondent)

GAYATRI ROY (gayatri.roy@sarafpartners.com) (9810886209) (Petitioner)
AKSHAY AGARWAL (aks201291Qgmail.com) (9899926591) (Petitioner)

MANMEET SINGH (Munna.Singh@sarafpartners.com) (9718464935) (Petitioner)

RFA 239/2021 YASH RAJ FIMLS PVT LTD AKHIL MAHESH,AMIT
Vs. INDIAN PERFORMING RIGHT panigrahi ,RIDDIMA
SOCIETY LIMITED AND ORS SHARMA ,ANKUR SANGAL,S S

AHLUWALIA,GAYATRI ROY,NEERAJ

KUMAR GUPTA,AKSHAY
AGARWAL,MANMEET SINGH

ADVOCATE DETAILS FOR ABOVE CASE

AMIT panigrahi (apanigrahil5@gmail.com) (9818162562) (Petitioner)
RIDDIMA SHARMA (sharma.ridhima9@gmail.com) (8800803007) (Respondent)
ANKUR SANGAL (courtclerk.del@khaitanco.com) (9560057192) (Respondent)

S S AHLUWALIA (sukhamwalia@gmail.com) (9650160444) (Respondent)

GAYATRI ROY (gayatri.roy@sarafpartners.com) (9810886209) (Petitioner)
NEERAJ KUMAR GUPTA (neerajattorney@gmail.com) (9818284346) (Respondent)
AKSHAY AGARWAL (aks201291@gmail.com) (9899926591) (Petitioner)

MANMEET SINGH (Munna.Singh@sarafpartners.com) (9718464935) (Petitioner)

ADVANCE CAUSE LIST
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38.

39.

40.

RFA 240/2021 YASH RAJ FILMS PVT LTD AKHIL MAHESH,AMIT
CM APPL. 16771/2021 Vs. INDIAN PERFORMING RIGHT PANIGRAHI ,AMIT
CM APPL. 16772/2021 SOCIETY LTD AND ORS panigrahi, RIDDIMA

SHARMA ,ANKUR SANGAL,S S
AHLUWALIA,GAYATRI ROY,NEERAJ

KUMAR GUPTA,AKSHAY
AGARWAL ,MANMEET SINGH

ADVOCATE DETAILS FOR ABOVE CASE

AMITpanigrahi (apanigrahil5@gmail.com) (9818162562) (Petitioner)

anushka sachdev () (9871996012) (Petitioner)

amalhotra (amalhotra@tmtlaw.co.in) () (Respondent)

ankur sangal (ankur.sangal@kahitanco.com) () (Respondent)

sumit chatterjee(sumit.chatterjee@sonymusic.com) () (Respondent)

rohan jha(rohan.jha@sonymusic.com) () (Respondent)

indian perfoming right society limited (munish@saikrishnassociates.com) () (Respondent)
AMIT panigrahi(apanigrahil5@gmail.com) (9818162562) (Petitioner)
RIDDIMA SHARMA (sharma.ridhima9@gmail.com) (8800803007) (Respondent)
ANKUR SANGAL (courtclerk.del@khaitanco.com) (9560057192) (Respondent)

S S AHLUWALIA (sukhamwalia@gmail.com) (9650160444) (Respondent)

GAYATRI ROY (gayatri.roy@sarafpartners.com) (9810886209) (Petitioner)
NEERAJ KUMAR GUPTA (neerajattorney@gmail.com) (9818284346) (Respondent)
AKSHAY AGARWAL (aks201291Qgmail.com) (9899926591) (Petitioner)

MANMEET SINGH (Munna.Singh@sarafpartners.com) (9718464935) (Petitioner)

RFA 241/2021 YASH RAJ FILMS PVT LTD AKHIL MAHESH,AMIT
CM APPL. 16719/2021 Vs. INDIAN PERFORMING RIGHT PANIGRAHI ,AMIT
CM APPL. 16720/2021 SOCIETY LTD AND ORS panigrahi,RIDDIMA

SHARMA ,ANKUR SANGAL,S S
AHLUWALIA,GAYATRI ROY,NEERAJ

KUMAR GUPTA,AKSHAY
AGARWAL ,MANMEET SINGH

ADVOCATE DETAILS FOR ABOVE CASE

AMITpanigrahi (apanigrahil5@gmail.com) (9818162562) (Petitioner)

ansuhka sachdev () (9871996012) (Petitioner)

indian perfoming right society limited (munish@saikrishnassociates.com) () (Respondent)
sumit chatterjee(sumit.chatterjee@sonymusic.com) () (Respondent)
entertainment network india limited(amalhotra@tmtlaw.co.in) () (Respondent)
ankur sangal (ankur.sangal@kahitanco.com) () (Respondent)

AMIT panigrahi (apanigrahil5@gmail.com) (9818162562) (Petitioner)

RIDDIMA SHARMA (sharma.ridhima9@gmail.com) (8800803007) (Respondent)

ANKUR SANGAL (courtclerk.del@khaitanco.com) (9560057192) (Respondent)

S S AHLUWALIA (sukhamwalia@gmail.com) (9650160444) (Respondent)

GAYATRI ROY (gayatri.roy@sarafpartners.com) (9810886209) (Petitioner)
NEERAJ KUMAR GUPTA (neerajattorney@gmail.com) (9818284346) (Petitioner)
AKSHAY AGARWAL (aks201291@gmail.com) (9899926591) (Petitioner)

MANMEET SINGH (Munna.Singh@sarafpartners.com) (9718464935) (Petitioner)

RFA 242/2021 YASH RAJ FILMS PVT LTD AKHIL MAHESH,AMIT
CM APPL. 16709/2021 Vs. INDIAN PERFORMING RIGHT panigrahi ,AMIT
CM APPL. 16710/2021 SOCIETY LIMTED AND ORS PANIGRAHI ,ANKUR

SANGAL,RIDDIMA

SHARMA ,GAYATRI ROY,NEERAJ

KUMAR GUPTA,AKSHAY
AGARWAL ,MANMEET SINGH

ADVOCATE DETAILS FOR ABOVE CASE

Anushka Sachdev(asachdev@luthra.com) (9871996012) (Petitioner)
AMITpanigrahi (apanigrahil5@gmail.com) (9818162562) (Petitioner)
florine (florine@pplindia.org) () (Respondent)

Ankur Sangal (ankur.sangal@khaitanco.com) () (Respondent)
Munish (munish@saikrishnaassociates.com) () (Respondent)
Priyanka Joshi (priyanka.joshi@zee.com) () (Respondent)

ADVANCE CAUSE LIST
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41.

42.

a malhotra (amalhotra@tmtlaw.co.in) () (Respondent)

AMIT panigrahi (apanigrahil5@gmail.com) (9818162562) (Petitioner)

ANKUR SANGAL (courtclerk.del@khaitanco.com) (9560057192) (Respondent)
RIDDIMA SHARMA (sharma.ridhima9@gmail.com) (8800803007) (Respondent)
GAYATRI ROY (gayatri.roy@sarafpartners.com) (9810886209) (Petitioner)
NEERAJ KUMAR GUPTA (neerajattorney@gmail.com) (9818284346) (Petitioner)
AKSHAY AGARWAL (aks201291Q@gmail.com) (9899926591) (Petitioner)

MANMEET SINGH (Munna.Singh@sarafpartners.com) (9718464935) (Petitioner)

RFA 243/2021 YASH RAJ FILMS PVT LTD AKHIL MAHESH,AMIT
CM APPL. 16765/2021 Vs. INDIAN PERFORMING RIGHT panigrahi ,AMIT
CM APPL. 16766/2021 SOCIETY LTD AND ORS PANIGRAHI ,ANKUR

SANGAL,RIDDIMA SHARMA,6 NEERAJ
KUMAR GUPTA,S S
AHLUWALIA,GAYATRI ROY,AKSHAY
AGARWAL ,GEETANJALI
VISVANATHAN ,MANMEET SINGH

ADVOCATE DETAILS FOR ABOVE CASE

anushka sachdev () (9871996012) (Petitioner)

deepak arora (deepak.arora@fever.fm) () (Respondent)
sucheta roy(sucheta.roy@khaitanco.com) () (Respondent)

indian perfoming right society limited(munish@saikrishnassociates.com) () (Respondent)

priyanka joshi (priyanka.joshi@zee.esselgroup.com) () (Respondent)

ankur sangal (ankur.sangal@kahitanco.com) () (Respondent)

AMIT panigrahi (apanigrahil5@gmail.com) (9818162562) (Petitioner)

ANKUR SANGAL (courtclerk.del@khaitanco.com) (9560057192) (Respondent)
RIDDIMA SHARMA (sharma.ridhima9@gmail.com) (8800803007) (Respondent)
NEERAJ KUMAR GUPTA (neerajattorney@gmail.com) (9818284346) (Petitioner)
S S AHLUWALIA (sukhamwalia@gmail.com) (9650160444) (Respondent)

GAYATRI ROY (gayatri.roy@sarafpartners.com) (9810886209) (Petitioner)
AKSHAY AGARWAL (aks201291@gmail.com) (9899926591) (Petitioner)
GEETANJALI VISVANATHAN (geetanjali@ira.law) (9560401663) (Respondent)
MANMEET SINGH (Munna.Singh@sarafpartners.com) (9718464935) (Petitioner)

RFA 244/2021 YASH RAJ FILMS PVT LTD AKHIL MAHESH,AMIT
CM APPL. 16776/2021 Vs. INDIAN PERFORMING RIGHT PANIGRAHI ,AMIT
CM APPL. 16777/2021 SOCIETY LIMITED AND ORS panigrahi,RIDDIMA

SHARMA ,ANKUR SANGAL,6GAYATRI
ROY,S S AHLUWALIA,6 NEERAJ
KUMAR GUPTA,AKSHAY
AGARWAL , GEETANJALI
VISVANATHAN ,MANMEET SINGH

ADVOCATE DETAILS FOR ABOVE CASE
AMITpanigrahi (apanigrahil5@gmail.com) (9818162562) (Petitioner)

ADVANCE CAUSE LIST

sony music entertainment pvt. ltd(sumit.chatterjee@sonymusic.com , rohan.jha@sonymusic.com) () (Respondent)

zee entertainment enterprises limited(priyanka.joshi@zee.esselgroup.com) () (Respondent)

ht music and entertainment co ltd(amalhotra@tmtlaw.co.in, atmaja.tripathy@tmtlaw.co.in, deepak.arora@fever.fm) () (Respondent)

indian perfoming right society limited(munish@saikrishnassociates.com) () (Respondent)

saregama india limited(ankur.sangal@khaitanco.com, sucheta.roy@khaitanco.com) () (Respondent)

RIDDIMA SHARMA (sharma.ridhima9@gmail.com) (8800803007) (Respondent)
AMIT panigrahi (apanigrahil5@gmail.com) (9818162562) (Petitioner)

ANKUR SANGAL (courtclerk.del@khaitanco.com) (9560057192) (Respondent)
GAYATRI ROY (gayatri.roy@sarafpartners.com) (9810886209) (Petitioner)

S S AHLUWALIA (sukhamwalia@gmail.com) (9650160444) (Respondent)

NEERAJ KUMAR GUPTA (neerajattorney@gmail.com) (9818284346) (Petitioner)
AKSHAY AGARWAL (aks201291@gmail.com) (9899926591) (Petitioner)
GEETANJALI VISVANATHAN (geetanjali@ira.law) (9560401663) (Respondent)
MANMEET SINGH (Munna.Singh@sarafpartners.com) (9718464935) (Petitioner)
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43. RFA 245/2021 YASH RAJ FILMS PVT LTD AKHIL MAHESH,AMIT
CM APPL. 16717/2021 Vs. INDIAN PERFORMING RIGHT panigrahi ,AMIT
CM APPL. 16718/2021 SOCIETY LTD AND ORS PANIGRAHI ,RIDDIMA

SHARMA ,ANKUR SANGAL,S S
AHLUWALIA,GAYATRI ROY,NEERAJ
KUMAR GUPTA,AKSHAY

AGARWAL ,MANMEET SINGH

ADVOCATE DETAILS FOR ABOVE CASE
anushka sachdev () (9871996012) (Petitioner)
AMITpanigrahi (apanigrahil5@gmail.com) (9818162562) (Petitioner)

tips industries ltd(response@tips.in) () (Respondent)

sony music entertainment pvt. ltd(sumit.chatterjee@sonymusic.com) () (Respondent)

eros international films private limited(compliance.officer@Rerosintl.com) () (Respondent)
rajasthan patrika private limited(amalhotra@tmtlaw.co.in) () (Respondent)

zee entertainment enterprises limited (priyanka.joshi@zee.esselgroup.com) () (Respondent)
indian perfoming right society limited (munish@saikrishnassociates.com) () (Respondent)
ankur sangal (ankur.sangal@kahitanco.com) () (Respondent)

AMIT panigrahi (apanigrahil5@gmail.com) (9818162562) (Petitioner)

RIDDIMA SHARMA (sharma.ridhima9@gmail.com) (8800803007) (Respondent)

ANKUR SANGAL (courtclerk.del@khaitanco.com) (9560057192) (Respondent)

S S AHLUWALIA (sukhamwalia@gmail.com) (9650160444) (Respondent)

GAYATRI ROY (gayatri.roy@sarafpartners.com) (9810886209) (Petitioner)

NEERAJ KUMAR GUPTA (neerajattorney@gmail.com) (9818284346) (Respondent)

AKSHAY AGARWAL (aks201291@gmail.com) (9899926591) (Petitioner)

MANMEET SINGH (Munna.Singh@sarafpartners.com) (9718464935) (Petitioner)

44. RFA 246/2021 YASH RAJ FILMS PVT LTD AKHIL MAHESH,AMIT
CM APPL. 16721/2021 Vs. INDIAN PERFORMING RIGHT PANIGRAHI ,AMIT
CM APPL. 16722/2021 SOCIETY LTD AND ORS panigrahi,RIDDIMA

SHARMA ,GAYATRI ROY,AKSHAY
AGARWAL ,MANMEET SINGH

ADVOCATE DETAILS FOR ABOVE CASE

Anushka Sachdev(asachdev@luthra.com) (9871996012) (Petitioner)
AMITpanigrahi (apanigrahil5@gmail.com) (9818162562) (Petitioner)
Ridhima (ridhima.pabbi@mason.co.in) () (Respondent)

mason (mail@mason.co.in) () (Respondent)

Neel Mason (neel.mason@mason.co.in) () (Respondent)

AMIT panigrahi (apanigrahil5@gmail.com) (9818162562) (Petitioner)
RIDDIMA SHARMA (sharma.ridhima9@gmail.com) (8800803007) (Respondent)
GAYATRI ROY (gayatri.roy@sarafpartners.com) (9810886209) (Petitioner)
AKSHAY AGARWAL (aks201291Q@gmail.com) (9899926591) (Petitioner)
MANMEET SINGH (Munna.Singh@sarafpartners.com) (9718464935) (Petitioner)

45. RFA 247/2021 YASH RAJ FIMLS PVT LTD AKHIL MAHESH,AMIT
CM APPL. 16763/2021 Vs. INDIAN PERFORMING RIGHT PANIGRAHI ,AMIT
CM APPL. 16764/2021 SOCIETY LIMITED AND ORS panigrahi,RIDDIMA

SHARMA ,ANKUR SANGAL,S S
AHLUWALIA,GAYATRI ROY,NEERAJ
KUMAR GUPTA,AKSHAY

AGARWAL ,MANMEET SINGH

ADVOCATE DETAILS FOR ABOVE CASE

nushka sachdev () (9871996012) (Petitioner)

AMITpanigrahi (apanigrahil5@gmail.com) (9818162562) (Petitioner)

deepak arora (deepak.arora@fever.fm) () (Respondent)

rohan jha(rohan.jha@sonymusic.com) () (Respondent)

sumit chatterjee (sumit.chatterjee@sonymusic.com) () (Respondent)

ankur sangal (ankur.sangal@kahitanco.com) () (Respondent)

indian perfoming right society limited (munish@saikrishnassociates.com) () (Respondent)
AMIT panigrahi (apanigrahil5@gmail.com) (9818162562) (Petitioner)
RIDDIMA SHARMA (sharma.ridhima9@Qgmail.com) (8800803007) (Respondent)
ANKUR SANGAL (courtclerk.del@khaitanco.com) (9560057192) (Respondent)
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46.

47.

S S AHLUWALIA (sukhamwalia@gmail.com) (9650160444) (Respondent)

GAYATRI ROY (gayatri.roy@sarafpartners.com) (9810886209) (Petitioner)
NEERAJ KUMAR GUPTA (neerajattorney@gmail.com) (9818284346) (Respondent)
AKSHAY AGARWAL (aks201291@gmail.com) (9899926591) (Petitioner)

MANMEET SINGH (Munna.Singh@sarafpartners.com) (9718464935) (Petitioner)

RFA(0S) 5/2021 THE INDIAN PERFORMING RIGHT RIDDIMA SHARMA 6 RIDDIMA
CM APPL. 1359/2021 SOCIETY LTD SHARMA ,ABHISHEK MALHOTRA
CM APPL. 13332/2021 Vs. ENTERTAINMENT NETWORK

CM APPL. 13333/2021 (INDIA) LTD

WITH RFA(OS) 6/2021

ADVOCATE DETAILS FOR ABOVE CASE

munish mehra (munish@saikrishnaassociates.com) (9958525210) (Petitioner)
RIDDIMASHARMA (sharma.ridhima9@gmail.com) (8800803007) (Petitioner)

verma (verma.advocate@gmail.com) () (Respondent)

enil (enil.business@timesgroup.com) () (Respondent)

THE INDIAN PERFORMING RIGHT SOCIETY LTD (ADMINQIPRSLTD.COM) () (Respondent)
THE INDIAN PERFORMING RIGHT SOCIETY LTD (ADMINQIPRSLTD.COM) () (Respondent)
ENTERTAINMENT NETWORK INDIA LTD (ENIL.BUSINESS@TIMESGROUP.COM) () (Respondent)
ENTERTAINMENT NETWORK INDIA LTD (ENIL.BUSINESS@TIMESGROUP.COM) (9871603434) (Respondent)
abhishek malhotra (amalhotra@tmtlaw.co.in) (9899597359) (Petitioner)
saikrishana (munish@saikrishnaassociates.com) () (Petitioner)

verma advocate (verma.advocate@gmail.com) () (Respondent)

RFA(0S) 6/2021 THE INDIAN PERFORMING RIGHT RIDDIMA SHARMA 6 RIDDIMA
CM APPL. 1362/2021 SOCIETY LTD SHARMA , ABHISHEK
CM APPL. 11688/2021 Vs. CRI EVENTS PRIVATE MALHOTRA ,NEERAJ KUMAR GUPTA

LIMITED & ORS.

ADVOCATE DETAILS FOR ABOVE CASE

munish mehra (munish@saikrishnaassociates.com) (9958525210) (Petitioner)
munish mehra (munish@saikrishnaassociates.com) (9958525210) (Petitioner)
RIDDIMASHARMA (sharma.ridhima9@gmail.com) (8800803007) (Petitioner)

ravi (ravi@crievents.com) () (Respondent)

pp worli (ppworlil@pplindia.org) (8448440424) (Respondent)

THE INDIAN PERFORMING RIGHT SOCIETY LTD (ADMIN@IPRSLTD.COM) () (Respondent)
THE INDIAN PERFORMING RIGHT SOCIETY LTD (ADMINQIPRSLTD.COM) () (Respondent)
PHONOGRAPHIC PERFORMANCE LIMITED (PPLDELHI@PPLINDIA.ORG) () (Respondent)
CRI EVENTS PRIVATE LIMITED (RAVIQRCRIEVENTS.COM) () (Respondent)

CRI EVENTS PRIVATE LIMITED (RAVIQRCRIEVENTS.COM) () (Respondent)
PHONOGRAPHIC PERFORMANCE LIMITED (PPLDELHI@PPLINDIA.ORG) () (Respondent)
tmt law practice (amalhotra@tmtlaw.co.in) (9811564568) (Petitioner)

rajesh verma(rajesh.varma@crievents.com) () (Respondent)

NEERAJ KUMAR GUPTA (neerajattorney@gmail.com) (9818284346) (Respondent)
ABHISHEK MALHOTRA (amalhotra@tmtlaw.co.in) (9971053888) (Respondent)

FOR COMPLIANCE
48. W.P. (C) 3043/2022 SRF LTD SATYEN SETHI
WITH W.P. (C) 3209/2022 Vs. UNION OF INDIA & ANR.

W.P. (C) 3243/2022
W.P.(C) 16272/2022
(Disposed-off Case)

ADVOCATE DETAILS FOR ABOVE CASE

satyen sethi (satyensethi@gmail.com) (9811297400) (Petitioner)

union of india(uoidhc@gmail.com) (1123384193) (Respondent)

delhi dcit judicial (delhi.dcit.judicial.hc@incometax.gov.in) (9999971690) (Respondent)

ADVANCE CAUSE LIST
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51.

W.P. (C) 16272/2022 COOPER CORPORATION PRIVATE UDIT JAIN
LIMITED
Vs. UNION OF INDIA & ORS.

ADVOCATE DETAILS FOR ABOVE CASE

kumar visalaksh and udit jain(uditjain@elp-in.com) (9811419024) (Petitioner)

delhi dcit judicial hc(delhi.dcit.judicial.hc@incometax.gov.in) (9013851550) (Respondent)
union of india(uoidhc@gmail.com) (23382163) (Respondent)

W.P. (C) 3209/2022 SRF LTD. SATYEN SETHI
WITH W.P. (C) 3243/2022 Vs. UNION OF INDIA & ORS.
(Disposed-off Case)

ADVOCATE DETAILS FOR ABOVE CASE

satyen sethi (satyensethi@gmail.com) (9811297400) (Petitioner)

delhi dcit judicial (delhi.dcit.judicial.hc@Rincometax.gov.in) (9999971690) (Respondent)
union of india(uoidhc@gmail.com) (1123384193) (Respondent)

delhi secretary(delhi.secretary.drp2@incometax.gov.in) () (Respondent)

W.P. (C) 3243/2022 SRF LTD SATYEN SETHI
Vs. UNION OF INDIA & ORS.
(Disposed-off Case)

ADVOCATE DETAILS FOR ABOVE CASE

satyen sethi (satyensethi@gmail.com) (9811297400) (Petitioner)

delhi secretary drp(delhi.secretary.drp2QRincometax.gov.in) () (Respondent)

delhi dcit judicial hc(delhi.dcit.judicial.hc@incometax.gov.in) (9999971690) (Respondent)
union of india (uoidhc@gmail.com) (1123384193) (Respondent)

ADVANCE CAUSE LIST
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COURT NO.

03

DIVISION BENCH- V
HON'BLE MR.JUSTICE SURESH KUMAR KAIT

51

HON'BLE MS.JUSTICE NEENA BANSAL KRISHNA

CLICK HERE TO JOIN VC

https://dhcvirtualcourt.webex.com/meet/dhecvirtualcourt9

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO

cmbharatgulati.dhc@gov.in

neelam.rawat@dhc.nic.in

FOR ADMISSION

1. CM APPL.

33913/2022

In RFA(OS) 1/2022

(Disposed-off Case)

ASHWANI KUMAR

Vs.

MR. ADITYA MANNOHAR BHIDE

AND ORS

ADVOCATE DETAILS FOR ABOVE CASE
sambit nanda (snanda@scnchambers.co.in) (9818291376) (Petitioner)
ashwani kumar (ashwanikumarl44@Qyahoo.com) (9810057398) (Petitioner)

SAMBIT NANDA,6 KUSTUBH
SINGH,AYUSHI VERMA,6 KUSTUBH
SINGH

radhika dilip rasgotra(rrasgotra@btinternet.com) (7956368928) (Respondent)
yashwant manohar bhide (y.m.bhide@hotmail.com) (9972302985) (Respondent)

aditya mannohar bhide (sunitabhide@yahoo.com) (9811411821) (Respondent)

rahul aswhini bhide (rahulbhidenz@gmail.com) (6421854010) (Respondent)
kustubh singh (kustubh.singh@zeus.firm.in) () (Petitioner)
akriti (akritiyagiO2@gmail.com) () (Respondent)

snanda (snanda@scnchambers.co.in) () (Respondent)
kustubh singh (kustubh.singh@zeus.firm.in) (1141733090) (Petitioner)
snanda (snanda@scnchambers.co.in) () (Respondent)

akriti tyagi (akritityagiO2@gmail.com) () (Respondent)

AYUSHI
AYUSHI
AYUSHI
AYUSHI
AYUSHI
KUSTUBH

VERMA (ayushiverma.
VERMA (ayushiverma.
VERMA (ayushiverma.
VERMA (ayushiverma.
VERMA (ayushiverma.

l4apr@gmail.
l4apr@gmail.
l4apr@gmail.
l4apr@gmail.
l4apr@gmail.

com) (7049514045) (Respondent)
com) (7049514045) (Respondent)
com) (7049514045) (Respondent)
com) (7049514045) (Respondent)
com) (7049514045) (Respondent)

SINGH (kustubhsingh@gmail.com) (9718420107) (Respondent)

2. W.P.(C) 190/2023

CM APPL.

665/2023

SATISH KUMAR

Vs.

ADVOCATE DETAILS FOR ABOVE CASE

mukesh mishra () (8375916398) (Petitioner)

UNION OF INDIA & ORS.

union of india(uoidhc@gmail.com) (23382163) (Respondent)
NISHANT AWANA (NISHANTAWANAQOUTLOOK.COM) (7838760760) (Respondent)

3. W.P.(C) 376/2023

JATIN SHARMA

Vs.

ADVOCATE DETAILS FOR ABOVE CASE
jatin sharma (jatinsharmal85@gmail.com) (9953834621) (Petitioner)

UNION OF INDIA

union of india(uoidhc@gmail.com) () (Respondent)

PRITY MISHRA ,NISHANT AWANA

JATIN SHARMA

ADVANCE CAUSE LIST
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AFTER NOTICE MISC. MATTERS

4. FAO (COMM) 31/2021 ARJUN MALL RETAIL HOLDINGS ARUN KUMAR BATTA,S. SAEED A.
CM APPL. 5051/2021 PVT LTD & ORS. QADRI
CM APPL. 15463/2022 Vs. GUNOCEN INC.

ADVOCATE DETAILS FOR ABOVE CASE
ARUN BATTA (arunbatta@gmail.com) (9810064103) (Petitioner)
vipin gogia , jaspreet gogia (vipinjaspreet9@gmail.com) (9810109689) (Petitioner)
vipin gogia , jaspreet gogia (vipinjaspreet9@gmail.com) (9810109689) (Petitioner)
vipin gogia , jaspreet gogia (vipinjaspreet9@gmail.com) (8826577036) (Petitioner)
P s bedi (psbedi@inbox.com) (9818778755) (Respondent)
P s bedi (psbedi@inbox.com) (9818778755) (Respondent)

s saeed gadri (saeedlOgadri@gmail.com) (9711609709) (Petitioner)

n singh(nsingh_1908@yahoo.co.in) () (Respondent)

S. SAEED A. QADRI (saeedlgadri@gmail.com) (9711609709) (Petitioner)

5. RFA(COMM) 9/2021 VISHAL KUMAR AGGARWAL MAHENDER PAL ARORA,VIVEK
CM APPL. 51413/2022 Vs. EAST WEST PRODUCTS LTD KUMAR GARG

ADVOCATE DETAILS FOR ABOVE CASE
m.p. arora(camparora@gmail.com) (9891221922) (Petitioner)

manish (manishgargadvocatel23@gmail.com) () (Respondent)
6. RFA(0S) 96/2014 J P GUPTA (SINCE DECEASED THR S C JAIN ADVOCATES & CO,D P
CM APPL. 9900/2014 LRS) GUPTA & CO

Vs. ANIL KUMAR JAIN & ORS

ADVOCATE DETAILS FOR ABOVE CASE

7. RFA(OS) 29/2020 APCO TITAN SUMEET KACHWAHA,RAJAT
CM APPL. 23608/2020 Vs. NATIONAL HIGHWAYS AND SINGH,SUMEET KACHWAHA,6 GAURI
CM APPL. 39152/2022 INFRASTRUCTURE DEVELOPMENT RASGORTA ,RAJAT SINGH

CORPORATION LTD. & ORS.

ADVOCATE DETAILS FOR ABOVE CASE

SUMEETKACHWAHA (mail@kaplegal.com) (9971386901) (Petitioner)

prasenjit (prasenjit76_k@yahoo.com) (9811049118) (Petitioner)

dharmendra rautray , tara shahani () (9818908505) (Petitioner)

srinagar sonamarg tunnelway limited (vikashkumar.jha@cyrilshroff.com) (9167980441) (Respondent)
11 & fs transportaion networks ltd(vikashkumar.jha@cyrilshroff.com) (9167980441) (Respondent)
k.v. girish(rajatsingh@rschamber.com) (952770047) (Petitioner)
prasenjit(prasenjit76_k@yahoo.com) () (Respondent)

vikas (vikashkumar. jhalRcyrilshroff.com) () (Respondent)

dharmendra rautray and tara shahani (tshahani@kaplegal.com) (9818908505) (Petitioner)
SUMEETKACHWAHA (mail@kaplegal.com) (9971386901) (Petitioner)

prasenjit koswami (prasenjit76_k@yahoo.com) (9811049118) (Respondent)

vikas kumar jha(vikaskumar.jha@cyrshroff.com) (9167980441) (Respondent)

GAURI RASGORTA (chander.pal@cyrilshroff.com) (9873134828) (Petitioner)

GAURI RASGORTA (chander.pal@cyrilshroff.com) (9873134828) (Petitioner)

RAJAT SINGH (rajatsingh@rschamber.com) (8506014710) (Petitioner)

8. RFA(OS) 1/2021 BANK OF INDIA ARCHANA LAKHOTIA, ARCHANA
CM APPL. 321/2021 Vs. M/S JOHN TINSON CO. PVT LAKHOTIA,KSHITIJ DUA
CM APPL. 354/2021 LTD

ADVOCATE DETAILS FOR ABOVE CASE

v. seshagiri (seshagiri@nsachambers.com) (9958182805) (Petitioner)
shyel trehan (shyel.trehan@lawchambers.in) (9650893374) (Respondent)
KSHITIJ DUA (kshitij.dua27@gmail.com) (9650893374) (Respondent)
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10.

11.

12.

13.

14.

15.

16.

W.P.(C) 4487/2017 RAKESH MEENA
Vs. STAFF SELECTION
COMMISSION THROUGH ITS
REGIONAL DIRECTOR

ADVOCATE DETAILS FOR ABOVE CASE

W.P.(C) 1099/2020 RAJESH KUMAR P V
CM APPL. 23338/2022 Vs. UNION OF INDIA AND ANR.

ADVOCATE DETAILS FOR ABOVE CASE
NAUSHAD ALAM() (9891374807) (Petitioner)

VINAY KUMAR SHARMA &
ASSOCIATES ,B.S. SHUKLA

NAUSHAD ALAM,MD NAUSHAD ALAM

naushad alam and jitendra bharti (naushadalamadv@gmail.com) (9899743251) (Petitioner)

sunil kumar pandey () (9873099031) (Respondent)
union of india(uoidhc@gmail.com) (23384193) (Respondent)

W.P.(C) 10290/2020 RACHNA PAYAL AND ORS
Vs. UNION OF INDIA AND ORS

ADVOCATE DETAILS FOR ABOVE CASE

ANKURCHHIBBER (ankurchhibber@gmail.com) (9810082847) (Petitioner)
ankur chhibber (ankurchhibber@gmail.com) (9810082847) (Petitioner)
mohd mugeem (mohammedmugeem@gmail.com) (9999864964) (Respondent)

W.P. (C) 6987/2021 JAI SINGH PARIHAR EXE
INSPECTOR CISF NO 754360117
Vs. UNION OF INDIA

ADVOCATE DETAILS FOR ABOVE CASE
naushad alam(naushadalamadv@gmail.com) (9899743251) (Petitioner)
mohammad mugeem (mohammedmugeem@gmail.com) (9999864964) (Respondent)

W.P. (C) 5323/2022 TEJPAL SINGH
CM APPL. 15881/2022 Vs. UNION OF INDIA AND ORS

ADVOCATE DETAILS FOR ABOVE CASE
madhusmita bora (mboraadv@gmail.com) (9810353267) (Petitioner)
jagjit singh(jagjitsinghadvocate@yahoo.co.in) () (Respondent)

W.P.(C) 11562/2022 SUB RATHINDER NATH ROY
CM APPL. 34245/2022 THROUGH WIFE BHARTI ROY

Vs. UNION OF INDIA AND OTHERS

ADVOCATE DETAILS FOR ABOVE CASE

ANKUR CHHIBBER

MD NAUSHAD ALAM (DHCLSC)

MADHUSMITA BORA

PANKAJ KAUSHIK

narender kaushik (pankajkaushik77@rediffmail.com) (9811017081) (Petitioner)

union of india(uoidhc@gmail.com) (1123384193) (Respondent)

W.P.(C) 13330/2022 TEJPAL
CM APPL. 40445/2022 Vs. UNION OF INDIA AND ANR.

ADVOCATE DETAILS FOR ABOVE CASE

madhusmita bora (mboraadv@gmail.com) (9810353267) (Petitioner)
jagjit singh(jagjitsingh70@gmail.com) () (Respondent)

union of india(uoidhc@gmail.com) (1123384193) (Respondent)

W.P.(C) 16645/2022 RAKESH CHOPRA
CM APPL. 52436/2022 Vs. UNION OF INDIA & ORS.

ADVOCATE DETAILS FOR ABOVE CASE

nitin k gupta(advnitingupta@gmail.com) (9711184111) (Petitioner)
union of india(uoidhc@gmail.com) (1123384193) (Respondent)
nhidcl (info@nhidcl.com) () (Respondent)

avnish (avnishs05@gmail.com) () (Respondent)

MADHUSMITA BORA

NITIN KUMAR GUPTA

ADVANCE CAUSE LIST
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RAJESH KUMAR AND ORS
CM APPL. 53339/2022 Vs. UNION OF INDIA AND ORS

ADVOCATE DETAILS FOR ABOVE CASE

ankur chhibber (ankurchhiber@gmail.com) (9810082847) (Petitioner)
avnish ahlawat (avnishahlawat@yahoo.com) () (Respondent)

union of india(uoidhc@gmail.com) (1123384193) (Respondent)

RAJENDRA KUMAR AND ORS
CM APPL. 53394/2022 Vs. UNION OF INDIA AND ORS

ADVOCATE DETAILS FOR ABOVE CASE

ankur chhibber (ankurchhiber@gmail.com) (9810082847) (Petitioner)
union of india(uoidhc@gmail.com) (1123384193) (Respondent)
avnish ahlawat (avnishahlawat@yahoo.com) () (Respondent)

DHARAMVIR AND ORS
CM APPL. 56514/2022 Vs. UNION OF INDIA AND ORS

ADVOCATE DETAILS FOR ABOVE CASE

ankur chhibber (ankurchhiber@gmail.com) (981082847) (Petitioner)
union of india(uoidhc@gmail.com) (23382163) (Respondent)

union of india(uoidhc@gmail.com) (23382163) (Respondent)

ARVIND KUMAR
Vs. UNION OF INDIA AND ORS

ADVOCATE DETAILS FOR ABOVE CASE

DALIP KUMAR SHARMA
Vs. DIRECTOR GENERAL BORDER
SECURITY FORCE AND ORS.

ADVOCATE DETAILS FOR ABOVE CASE
VIVEK SHEEL() (9555909380) (Petitioner)

KRISHNA KUMAR SINGH
Vs. UNION OF INDIA AND ORS.

ADVOCATE DETAILS FOR ABOVE CASE
ANKUR CHHIBBER() (9810082847) (Petitioner)

OTHERS
Vs. UNION OF INDIA

ADVOCATE DETAILS FOR ABOVE CASE

a k singh(ajay_legalhelp@yahoo.com) (9818192846) (Petitioner)
AJAY SINGH(ajay legalhelp@yahoo.co.in) (9818192846) (Petitioner)
mohd. mugeem (mohammedmugeem@gmail.com) (9999864964) (Respondent)

17. W.P. (C) 16840/2022
18. W.P.(C) 16853/2022
19. W.P.(C) 17687/2022
FOR FINAL HEARING
20. W.P.(C) 12091/2016
21. W.P.(C) 4020/2018
22. W.P.(C) 9080/2019
23. W.P.(C) 9353/2020
CM APPL. 30136/2020
24. W.P.(C) 1994/2021

SHRI J N KOHLI
Vs. UNION OF INDIA & ANR.

ADVOCATE DETAILS FOR ABOVE CASE

prashant rana (krishanital98l@gmail.com) (9871452750) (Petitioner)
BANIDIKSHIT (krishanital981l@gmail.com) (9871452750) (Petitioner)
mohd mugeem (mohammedmugeem@gmail.com) (9999864964) (Respondent)

HC GD RAVI SHANKAR PANDEY AND

ADVANCE CAUSE LIST

ANKUR CHHIBBER

ANKUR CHHIBBER

ANKUR CHHIBBER

SAAHILA LAMBA

VIVEK SHEEL

ANKUR CHHIBBER

AJAY KUMAR SINGH

BANI DIKSHIT

CENTRAL RESERVE POLICE FORCE (MOHAMMEDMUQEEM@GMAIL.COM) (9999864964) (Respondent)

UNION OF INDIA (MOHAMMEDMUQEEMW@GMAIL.COM) (9999864964) (Respondent)

CENTRAL RESERVE POLICE FORCE (MOHAMMEDMUQEEM@GMAIL.COM) (9999864964) (Respondent)

UNION OF INDIA (MOHAMMEDMUQEEM@GMAIL.COM) (9999864964) (Respondent)
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UNION OF INDIA (MOHAMMEDMUQEEMW@GMAIL.COM) (9999864964) (Respondent)

CENTRAL RESERVE POLICE FORCE (MOHAMMEDMUQEEM@GMAIL.COM) (9999864964) (Respondent)
UNION OF INDIA AND ORS (MOHAMMEDMUQEEM@GMAIL.COM) (9999864964) (Respondent)
CENTRAL RESERVE POLICE FORCE (MOHAMMEDMUQEEM@GMAIL.COM) (9999864964) (Respondent)

COURT NO. 34

DIVISION BENCH- VI

HON'BLE MS.JUSTICE MUKTA GUPTA
HON'BLE MS.JUSTICE POONAM A.BAMBA

NOTE : COUNSELS FOR PLAINTIFFS/DEFENDANTS ARE REQUESTED TO GIVE SOFT
COPY OF ACTS AND CITATION, IF ANY, ON WHICH THEY WANT TO RELY IN
THEIR CASES WELL IN ADVANCE IN THE E-MAIL ID vccourt29@gmail.com

NOTE: ALL DOCUMENTS RELATES TO THE CASE SENT ON THE ABOVE
MENTIONED EMAIL BE ALSO SENT TO THE OFFICIAL EMAIL / LINK PROVIDED BY

DELHI HIGH COURT TO BE TAKEN ON RECORD OFFICIALLY. ]

NOTE: NO ADJOURNMENT WILL BE GRANTED UNLESS OTHERWISE AN APPLICATION FOR
THE SAME IS MADE PRIOR TO THE DATE OF HEARING]

CLICK HERE TO JOIN VC

https://dhcvirtualcourt.webex.com/meet/dhcvirtualcourtlé

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO

harikishan.berwa@dhc.nic.in

faisal.zaki(@dhc.nic.in

FOR ADMISSION

1. W.P.(CRL) 2082/2022 SANGEETA DOGRA SANGEETA DOGRA
Vs. UNION OF INDIA

ADVOCATE DETAILS FOR ABOVE CASE

sangeeta dogra (sangeetadwildlife2@gmail.com) (9871452327) (Petitioner)
uoi (uoidhc@gmail.com) () (Respondent)

edhqgrs (edhgrs@finance.nic.in) () (Respondent)

hozdel (hozdel@cbi.gov.in) () (Respondent)

ed-del-rev (ed-del-rev@nic.in) () (Respondent)

central zoo authority (cza@nic.in) () (Respondent)

km selvan (km.selvan@gov.in) () (Respondent)

cecindian (cecindian202@gmail.com) () (Respondent)


mailto:cmdrfaisalzaki@dhc.nic.in
mailto:harikishan.berwa@dhc.nic.in
https://dhcvirtualcourt.webex.com/meet/dhcvirtualcourt16
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AFTER NOTICE MISC. MATTERS

2. CRL.M. (BAIL) 113/2022 NITIN alias DEVENDER MANVENDRA MUKUL, ANWESH
In CRL.A. 137/2018 Vs. THE STATE GOVT OF NCT OF MADHUKAR ,KUSUM DHALLA
DELHI

Other Case filed against same P.S.-FIR No. :(JAHANGIR PURI-667/2016)
CRL.A. 408/2018 filed by SUNIL @ SONU (D. of Hearing : 02-NOV-19 )
P.S.-FIR No. :(JAHANGIR PURI-667/2016)

ADVOCATE DETAILS FOR ABOVE CASE

MANVENDRA MUKUL () (9911712205) (Petitioner)

prachi nirwan (nirman.prachi@gmail.com) (9811811712) (Petitioner)

kapil sharma (dhcprosecutiondelhipolice@gmail.com) (9891919168) (Respondent)

3. CRL.M. (BAIL) 254/2021 SUNIL alias SONU SURYA BHAN DINKAR,CHANDRA
In CRL.A. 408/2018 Vs. THE STATE OF DELHI KANT

Other Case filed against same P.S.-FIR No. :(JAHANGIR PURI-667/2016)
CRL.A. 137/2018 filed by NITIN Q@ DEVENDER (D. of Hearing : 28-FEB-19 )
P.S.-FIR No. :(JAHANGIR PURI-667/2016)

ADVOCATE DETAILS FOR ABOVE CASE

SURYA BHAN DINKAR() (9810237686) (Petitioner)

CHANDRAKANT (ckant50@gmail.com) (8802516000) (Petitioner)

m mukul & adarsh tiwari (adv.manvendra@gmail.com) (9910313896) (Petitioner)
kapil sharma (dhcprosecutiondelhipolice@gmail.com) (9891919168) (Respondent)

CONNECTED MATTERS (ANMM)

4. CRL.A. 860/2018 SHIV KUMAR K. SINGHAL,KUSUM DHALLA
Vs. STATE NCT OF DELHI

Other Case filed against same P.S.-FIR No. :(S.B.DAIRY-144/2017)
CRL.REV.P. 906/2017 filed by BABLU & ORS (Disposed on : 31-JAN-19 )
CRL.A. 861/2018 filed by BABLU (D. of Hearing : 30-JAN-23 )

CRL.A. 1115/2018 filed by RAM PADARATH (D. of Hearing : 30-JAN-23 )
P.S.-FIR No. :(S.B.DAIRY-144/2017)

ADVOCATE DETAILS FOR ABOVE CASE
K. SINGHAL() (9212424765) (Petitioner)

5. CRL.A. 1115/2018 RAM PADARATH KAVITA JHA (DHCLSC) ,KUSUM
Vs. STATE DHALLA

Other Case filed against same P.S.-FIR No. :(S.B.DAIRY-144/2017)
CRL.REV.P. 906/2017 filed by BABLU & ORS (Disposed on : 31-JAN-19 )
CRL.A. 860/2018 filed by SHIV KUMAR (D. of Hearing : 18-JAN-19 )
CRL.A. 861/2018 filed by BABLU (D. of Hearing : 30-JAN-23 )
P.S.-FIR No. :(S.B.DAIRY-144/2017)

ADVOCATE DETAILS FOR ABOVE CASE
KAVITA JHA (DHCLSC) () (9818174307) (Petitioner)

6. CRL.A. 861/2018 BABLU K. SINGHAL,KUSUM DHALLA
Vs. STATE NCT OF DELHI

Other Case filed against same P.S.-FIR No. :(S.B.DAIRY-144/2017)
CRL.REV.P. 906/2017 filed by BABLU & ORS (Disposed on : 31-JAN-19 )
CRL.A. 860/2018 filed by SHIV KUMAR (D. of Hearing : 18-JAN-19 )
CRL.A. 1115/2018 filed by RAM PADARATH (D. of Hearing : 30-JAN-23 )
P.S.-FIR No. :(S.B.DAIRY-144/2017)
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ADVOCATE DETAILS FOR ABOVE CASE
K. SINGHAL() (9212424765) (Petitioner)

COURT NO. 42
DIVISION BENCH- VII
HON'BLE MR.JUSTICE NAJMI WAZIRI

HON'BLE MR JUSTICE SUDHIR KUMAR JAIN

CLICK HERE FOR VC

Meeting information
Meeting link:
https://dhcvirtualcourt.webex.com/dhcvirtualcourt/sj.php?MTID=m04e364e14554£f66e76edb058£3c20ad8

Meeting number: 184 258 8187
Password: 123456

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO

cmsaphaltabhati.dhc@gov.in

usha.rawat(@dhc.nic.in

FOR ADMISSION

1. FAO (COMM) 131/2022 UNION OF INDIA AND ORS ARUNIMA DWIVEDI
CM APPL. 38380/2022 Vs. M/S INDIAN AGRO MARKETING
CM APPL. 38381/2022 COOPERATIVE LTD

CM APPL. 38382/2022
CM APPL. 38383/2022
CM APPL. 38384/2022
WITH FAO (COMM) 132/2022

ADVOCATE DETAILS FOR ABOVE CASE
arunima dwivedi (arunima.associates@gmail.com) (9810916537) (Petitioner)
coop (iamcoop@rediffmail.com) () (Respondent)

2. FAO (COMM) 132/2022 UNION OF INDIA AND ANR ARUNIMA DWIVEDI
CM APPL. 38385/2022 Vs. M/S INDIAN AGRO MARKETING
CM APPL. 38386/2022 COOPERATIVE LTD

CM APPL. 38387/2022
CM APPL. 38388/2022
CM APPL. 38389/2022

ADVOCATE DETAILS FOR ABOVE CASE
arunima dwivedi (arunima.associates@gmail.com) (9810916537) (Petitioner)
icoop (iamcoop@rediffmail.com) () (Respondent)


mailto:cmusharawat@dhc.nic.in
mailto:cmsaphaltabhati.dhc@gov.in
https://dhcvirtualcourt.webex.com/dhcvirtualcourt/j.php?MTID=m04e364e14554f66e76edb058f3c20ad8
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3. FAO(OS) (COMM) 274/2022
CM APPL. 41079/2022 INDIA

CM APPL. 41080/2022 Vs. SANJEEV RAMNIWAS GOYAL

CM APPL. 41081/2022

ADVOCATE DETAILS FOR ABOVE CASE

national internet exchange of india(legal@nixi.in) () (Petitioner)

58

NATIONAL INTERNET EXCHANGE OF

ALOK TRIPATHI

aldanish rein, alok tripathi (reinlawconsultants@gmail.com) (9899211344) (Petitioner)

sanjeev (sanjeev@mitsu.in) () (Respondent)

sanjeev ramniwas goyal (reinlawconsultants@gmail.com) () (Respondent)

AFTER NOTICE MISC. MATTERS

4. EFA(OS) 8/2019 MF BUILDCON PVT LTD
CM APPL. 28302/2019 Vs. ANJALI

ADVOCATE DETAILS FOR ABOVE CASE
SANJIV KAKRA () (9910967524) (Petitioner)
IRFAN AHMED (irfan2599@gmail.com) (8375987225) (Petitioner)

5. FAO (COMM) 194/2022

CM APPL. 53306/2022 INDIA PRIVATE LTD

Vs. NETLAB SOLUTIONS (INDIA)

PRIVATE LIMITED

ADVOCATE DETAILS FOR ABOVE CASE

mrinal harsh vardhan(mhvlegal@gmail.com) (9971055101) (Petitioner)

advcoates india (advocatesindia@yahoo.co.in) () (Respondent)

6. LPA 68/2011 PRASAR BHARATI

CM APPL. 16344/2018 Vs. PRIME CHANNEL SOFTWARE
COMMUNICATIONS PVT LTD & ANR

ADVOCATE DETAILS FOR ABOVE CASE
RAJEEV SHARMA () (8527221378) (Petitioner)

M/S IP JACKET TECHNOLOGY

SANJIV KAKRA,6 SANTHAILA LAW
CHAMBERS, IRFAN AHMED

MRINAL HARSH VARDHAN

RAJEEV SHARMA ,DIYA KAPUR AND
SHYEL TREHAN,VIGNESH
RAJ,MOHIT D. RAM,MEENAKSHI
ARORA

VIGNESH RAJ(jitender.kumarbainsla@gmail.com) (9650893374) (Respondent)

7. LPA 129/2018
WITH LPA 238/2018

LODHA PRANIK LANDMARK
DEVELOPEERS PVT LTD

Vs. AIRPORTS ATHORITY OF

INDIA & ANR

ADVOCATE DETAILS FOR ABOVE CASE
RISHI AGARWALA () (9810188705) (Petitioner)

8. LPA 438/2019 ABHA KOHLI
CM APPL. 3382/2021 Vs. PUSHPA KOHLI & ANR

ADVOCATE DETAILS FOR ABOVE CASE
SAMEER MENDIRATTA () (9910530988) (Petitioner)
sameer (sameer .mendirata@gmail.com) () (Respondent)

naresh thanai (nareshthanai@yahoo.com) (9811014029) (Respondent)

STUTI WASON (STUTIWASON@GMAIL.COM) (8010903234) (Petitioner)

9. LPA 222/2020
CM APPL. 20292/2020 ANR.

GURU NANAK PUBLIC SCHOOL

CM APPL. 20293/2020 Vs. RUCHI MALHOTRA & ANR.

RISHI AGARWALA,DIGVIJAY
RAI,ANJANA GOSAIN

SAMEER MENDIRATTA,NARESH K
THANAI,NARESH THANAI,STUTI
WASON

TARUN KUMAR TIWARI

ADVANCE CAUSE LIST
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10.

11.

FOR

ADVOCATE DETAILS FOR ABOVE CASE

59

tarun kumar tiwari (tktiwari@gmail.com) (9810695024) (Petitioner)
TARUNTIWARI (tktiwari@gmail.com) (9810695024) (Petitioner)
bhawana kataria(standingcounselgnctd@gmail.com) (8588089272) (Respondent)

anuj aggarwal (anujaggarwall984@gmail.com) (9891403206) (Respondent)
GURU NANAK PUBLIC SCHOOL (GNPS_PPURAQRYAHOO.CO.IN) () (Respondent)
GURU NANAK PUBLIC SCHOOL (GNPS_PPURAQRYAHOO.CO.IN) () (Respondent)
GURU NANAK PUBLIC SCHOOL (GNPS_PPURAQRYAHOO.CO.IN) () (Respondent)
GURU NANAK PUBLIC SCHOOL (GNPS_PPURAQRYAHOO.CO.IN) () (Respondent)
GURU NANAK PUBLIC SCHOOL (GNPS_PPURAQRYAHOO.CO.IN) () (Respondent)

DIRECTOR OF
DIRECTOR OF
DIRECTOR OF
DIRECTOR OF
DIRECTOR OF

EDUCATION (DIREDU@NIC.
EDUCATION (DIREDU@GNIC.
EDUCATION (DIREDU@GNIC.
EDUCATION (DIREDU@NIC.
EDUCATION (DIREDU@NIC.

W.P.(C) 971/2019

ADVOCATE DETAILS FOR ABOVE CASE

IN) () (Respondent)
IN) () (Respondent)
IN) () (Respondent)
IN) () (Respondent)
IN) () (Respondent)

P KANAGASABHAVATHY
Vs. INDIAN RENEWABLE ENERGY
DEVELOPMENT & ORS

S MAHENDRAN,R P VATS

S MAHENDRAN () (9871136190) (Petitioner)

W.P.(C) 7613/2020
CM APPL. 25240/2020
CM APPL. 16993/2022

ADVOCATE DETAILS FOR ABOVE CASE

RAM SINGH YADAV AND ORS
Vs. UNION OF INDIA AND ORS

AJAY KUMAR SINGH,VIDHI JAIN

a.k singh(ajay legalhelp@yahoo.co.in) (9818192846) (Petitioner)

mohd mugeem (mohammedmugeem@gmail.com) (9999864964) (Respondent)

(Petitioner amit mahajan details removed.)

(Respondent amit mahajan details removed.)

ARGUMENT

12.

13.

14.

15.

FRO (0S) (COMM) 119/2022
CM APPL. 22419/2022

ADVOCATE DETAILS FOR ABOVE CASE

ALSTOM SYSTEMS INDIA PVT LTD.
Vs. ZILLION INFRAPROJECTS PVT
LTD.

AISHWARY KUMAR TIWARI

dinesh pardasani/aishwary kumar tiwari (aishwary.tiwari@dsklegal.com) (8980386363) (Petitioner)

amc (cssaxenal9510@gmail.com) () (Respondent)

cirp(cirp.wianxximpex@gmail.com) () (Respondent)

LPA 177/2012

ADVOCATE DETAILS FOR ABOVE CASE

LPA 550/2013

ADVOCATE DETAILS FOR ABOVE CASE

LPA 662/2013

ADVOCATE DETAILS FOR ABOVE CASE

CS CLARKE

Vs. MANAGING COMMITTEE OF
FRANK ANTHONY PUBLIC SCHOOL &
ORS

RK SAINI,SATYAKAM,AMIET
ANDLAY ,ARUN K SHARMA, PUNEET
TANEJA

PYARE LAL (SINCE DECEASEDO
THR LRS.

Vs. DELHI TRANSPORT
CORPORATION

ARUN BHARDWAJ,AVNISH AHLAWAT

DILBAGH SINGH
Vs. DTC

ARUN BHARDWAJ,AVNISH AHLAWAT

ADVANCE CAUSE LIST
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FINAL ARGUMENTS

16. LPA 560/2019 SUBH NARAYAN SAH MEGHNA DE
CM APPL. 39027/2019 Vs. NEW DELHI MUNICIPAL
COUNCIL & ANR

ADVOCATE DETAILS FOR ABOVE CASE
MEGHNA DE () (9811142757) (Petitioner)

COURT NO. 05
DIVISION BENCH- VIII
HON'BLE MR.JUSTICE SANJEEV SACHDEVA

HON'BLE MR. JUSTICE VIKAS MAHAJAN

[NOTE: IN CASE ANY ASSISTANCE REGARDING VIRTUAL HEARING IS REQUIRED,, PLEASE CONTACT
MR. DHARMENDER JOSHI (PH 8448937483) courtmaster.dhc@gmail.com COURT MASTER TO
HON’'BLE MR. JUSTICE SANJEEV SACHDEVA.]

CLICK HERE FOR VC

Meeting Information
Meeting link:
https://dhcvirtualcourt.webex.com/dhcvirtualcourt/j.php?MTID=m9c4674£9c50af34c45a832dc00cdd78a

Meeting number:
176 171 8654
Password:

1234

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO

courtmaster.dhc@gmail.com
igbal.ahmad@dhc.nic.in

FRESH MATTERS & APPLICATIONS

1. CM APPL. 54951/2022 MAMTA DUA RAHUL SHARMA, SHUBHAM
In MAT.APP. (F.C.) 277/2019 Vs. MUKESH DUA SHARMA , SURESH SHARMA
(Disposed-off Case)

ADVOCATE DETAILS FOR ABOVE CASE

RAHUL SHARMA () (9911339930) (Petitioner)

suresh sharma (10shubh@gmail.com) (9312254177) (Petitioner)
r() (9873534445) (Respondent)

2. MAT.APP. (F.C.) 211/2022 HIRA SINGH LAKSHAY KUMAR
CM APPL. 55224/2022 Vs. VIBHA SINGH
CM APPL. 55225/2022
CM APPL. 55226/2022


mailto:iqbal.ahmad@dhc.nic.in
https://dhcvirtualcourt.webex.com/dhcvirtualcourt/j.php?MTID=m9c4674f9c50af34c45a832dc00cdd78a
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ADVOCATE DETAILS FOR ABOVE CASE
hira singh() (9911738704) (Petitioner)

tripaksha litigation (advocate@tipaksha.com) (8178803130) (Petitioner)

vibha () (9430724835) (Respondent)

AFTER NOTICE MISC. MATTERS

CM(M) 376/2021

CM APPL. 21050/2021
WITH CM(M) 399/2021
CM(M) 359/2021
MAT.APP. (F.C.) 147/2018
MAT.APP. (F.C.) 62/2021

PARUL JAIN
Vs. PANKAJ JAIN

ADVOCATE DETAILS FOR ABOVE CASE
ARPITA RAI (arpita.rai@gmail.com) (9818162178) (Petitioner)

ramakant sharma (ramakant adv@yahoo.co.in) (9717545354) (Petitioner)

rishabh bansal (rishabhbnsl@gmail.com) () (Respondent)

PARUL JAIN(RAMAKANT_ADV@YAHOO.
PARUL JAIN(RAMAKANT_ADV@YAHOO.
PARUL JAIN(RAMAKANT_ADV@YAHOO.
PANKAJ JAIN (RISHABHBNSLQ@GMAIL.
.COM) (9999456920) (Respondent)
PANKAJ JAIN (RISHABHBNSLQ@GMAIL.
Ramakant Sharma (ramakant_adv@yahoo.co.in) (9717545354) (Petitioner)

PANKAJ JAIN (RISHABHBNSL@GMAIL

CO.1IN) (9717545354) (Respondent)
CO.1IN) (9717545354) (Respondent)
CO.IN) (9717545354) (Respondent)
COM) (9999456920) (Respondent)

COM) (9999456920) (Respondent)

ARPITA RAT (arpita.rai@gmail.com) (9818162178) (Petitioner)

Rishabh Bansal (rishabhbansl@gmail.com) (9999456920) (Respondent)
PARUL JAIN(RAMAKANT_ADV@YAHOO.

CM (M) 399/2021
CM APPL. 18379/2021
WITH CM(M) 376/2021

CO.1IN) (9717545354) (Respondent)

PARUL JAIN
Vs. PANKAJ JAIN

ADVOCATE DETAILS FOR ABOVE CASE

ramakant sharma(ramakant_ adv@yahoo.co.in) (9717545354) (Petitioner)

pankaj jain(oaacaa@gmail.com) (9845299993) (Respondent)

rishabh bansal (rishabhbnsl@gmail.com) (9999456920) (Respondent)

PARUL JAIN (PARSEEQGMAIL.COM) (9910039930) (Respondent)
PARUL JAIN (PARSEE@GMAIL.COM) (9910039930) (Respondent)
PARUL JAIN (PARSEE@GMAIL.COM) (9910039930) (Respondent)
PARUL JAIN (PARSEEQRGMAIL.COM) (9910039930) (Respondent)
PARUL JAIN (PARSEEQGMAIL.COM) (9910039930) (Respondent)
PARUL JAIN (PARSEEQGMAIL.COM) (9910039930) (Respondent)
PANKAJ JAIN (OAAOAAQGMAIL.COM) (9845299993) (Respondent)
PANKAJ JAIN (OAAOAAQGMAIL.COM) (9845299993) (Respondent)
PANKAJ JAIN (OAAOAAQGMAIL.COM) (9845299993) (Respondent)
PANKAJ JAIN (OAAOAA@GMAIL.COM) (9845299993) (Respondent)
PANKAJ JAIN (OAAOAA@GMAIL.COM) (9845299993) (Respondent)
PANKAJ JAIN (OAAOAAW@GMAIL.COM) (9845299993) (Respondent)

MAT.APP. (F.C.) 62/2021
CM APPL. 20370/2021
CM APPL. 20371/2021

PANKAJ JAIN
Vs. PARUL JAIN

CM APPL. 20372/2021(CM For Rest

oration)

CM APPL. 20373/2021
CM APPL. 20374/2021
CM APPL. 32942/2022
WITH CM(M) 376/2021
CM(M) 399/2021

ADVOCATE DETAILS FOR ABOVE CASE
RISHABH (rishabhbnsl@gmail.com) (9999456920) (Petitioner)

rishabh bansal (rishabhbnsl@gmail.com) (9999456920) (Petitioner)

ARPITA RAI ,ARPITA RAI

ARPITA RAI ,ARPITA RAI

RISHABH BANSAL

ADVANCE CAUSE LIST
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11.

12.

ramakant (ramakant_adv@yahoo.co.in) () (Respondent)

parsee (parsee@gmail.com) () (Respondent)

PANKAJ JAIN (OAAOAAW@GMAIL.COM) (9910589669) (Respondent)

PANKAJ JAIN (OAAOAAW@GMAIL.COM) (9910589669) (Respondent)

PANKAJ JAIN (OAAOAAW@GMAIL.COM) (9910589669) (Respondent)

PARUL JAIN (PARSEE@GMAIL.COM) (9910039930) (Respondent)

PARUL JAIN (PARSEE@GMAIL.COM) (9910039930) (Respondent)

PARUL JAIN (PARSEEQGMAIL.COM) (9910039930) (Respondent)

rishabh bansal (rishabhbnsl@gmail.com) (9999456920) (Petitioner)
ramakant sharma (ramakant_adv@yahoo.co.in) (9717545354) (Respondent)

FAO (0OS) (COMM) 139/2022 AIRPORTS AUTHORITY OF INDIA RAGHAVENDRA P SHANKAR
CM APPL. 25958/2022 Vs. MUMBAI INTERNATIONAL
CM APPL. 26945/2022 AIRPORT LIMITED

ADVOCATE DETAILS FOR ABOVE CASE

airport authority of india(gmf-jvc-chgRaai.aero) (24632950) (Petitioner)
raghav shankar and karan lahiri () (9818289607) (Petitioner)

mumbai international airport ltd(partha.ganguly@gmail.com) () (Respondent)
kanika singh(kanikasingh@ksrchambers.com) () (Respondent)

abhishek (abhishekpandey@ksrchambers.com) () (Respondent)

MAT.APP. (F.C.) 170/2017 AMIT TYAGI SUNIL DUTT DIXIT
CM APPL. 3264/2020 Vs. DEEPA TYAGI

ADVOCATE DETAILS FOR ABOVE CASE
SUNIL DUTT DIXIT() (9312832910) (Petitioner)

MAT.APP. (F.C.) 80/2018 KANTA RANI ADITI GUPTA (DHCLSC)
CM APPL. 14330/2018 Vs. SUNIL KUMAR

ADVOCATE DETAILS FOR ABOVE CASE
ADITI GUPTA() (9811046710) (Petitioner)

MAT.APP. (F.C.) 155/2019 PRERNA LAXMI DIVYA ROY
WITH MAT.APP. (F.C.) 245/2019 Vs. HEMANT KUMAR

ADVOCATE DETAILS FOR ABOVE CASE
DIVYA ROY () (9899002817) (Petitioner)

MAT.APP. (F.C.) 245/2019 HEMANT KUMAR RANJAY N
CM APPL. 41934/2019 Vs. LAXMI PRERNA

CM APPL. 41936/2019

CM APPL. 41937/2019

CM APPL. 41938/2019

ADVOCATE DETAILS FOR ABOVE CASE
RANJAY N() (9871584658) (Petitioner)

MAT.APP. (F.C.) 237/2019 NEENA SINHA AMIT KHEMKA , 6 ATUL

CM APPL. 40652/2019 Vs. JYOTI KALASH KUMAR , ABHIMANYU SHARMA

CM APPL. 40653/2019
CM APPL. 40655/2019
CM APPL. 40656/2019
CM APPL. 7301/2021

ADVOCATE DETAILS FOR ABOVE CASE
AMIT KHEMKA () (9891758831) (Petitioner)
atul kumar (atuladv73@gmail.com) (9560960020) (Respondent)

MAT.APP. (F.C.) 319/2019 ANITA CHAGTI alias ANU CHAGTI PRABHJIT JAUHAR,VINOD
CM APPL. 52921/2019 MALHOTRA BHARDWAJ & RAHUL SHARMA

CM APPL. 6323/2022 Vs. BRIJESH MALHOTRA

ADVANCE CAUSE LIST
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14.

15.

16.

17.

18.

ADVOCATE DETAILS FOR ABOVE CASE

PRABHJIT JAUHAR () (9811139939) (Petitioner)

prabhjit jauhar (pjauhar2009@gmail.com) (9811139939) (Petitioner)
dv rahul vats(dvrahulvats89@gmail.com) () (Respondent)

MAT.APP. (F.C.) 26/2020 SHREYA CHOPRA CHAMBERS OF HEMANT KUMAR
CM APPL. 3128/2020 Vs. PANKAJ CHOPRA

ADVOCATE DETAILS FOR ABOVE CASE
CHAMBERS OF HEMANT KUMAR() (9711628780) (Petitioner)

MAT.APP. (F.C.) 35/2020 APARNA RATAWAL LAKSHAY DHAMIJA,DEEPAK VOHRA
CM APPL. 1053/2023 Vs. MANISH RATAWAL

ADVOCATE DETAILS FOR ABOVE CASE

LAKSHAY DHAMIJA () (9873627270) (Petitioner)

lakshay (lakshayl608@gmail.com) () (Respondent)

deepak vohra, abhinav agnihotri (advodeepak@gmail.com) (9810538000) (Respondent)

MAT.APP. (F.C.) 12/2021 MAMTA RENU GUPTA,RENU GUPTA,NEEL
CM APPL. 2746/2021 Vs. PRADEEP KUMAR

ADVOCATE DETAILS FOR ABOVE CASE

renu gupta (renu@renugupta.co.in) (9873316904) (Petitioner)
RENUGUPTA (renu@renugupta.co.in) (9873316904) (Petitioner)
rajinder singh(rajindersingh@lexjurists.com) () (Respondent)
MAMTA (AANSHILAKRA@GMAIL.COM) (7303330133) (Respondent)
MAMTA (AANSHILAKRAW@GMAIL.COM) (7303330133) (Respondent)
MAMTA (AANSHILAKRAW@GMAIL.COM) (7303330133) (Respondent)
MAMTA (AANSHILAKRAW@GMAIL.COM) (7303330133) (Respondent)
MAMTA (AANSHILAKRAW@GMAIL.COM) (7303330133) (Respondent)
NEEL (neelgulaiyal994@gmail.com) (8800761494) (Respondent)

MAT.APP. (F.C.) 153/2022 DR. VIKAS GUPTA APOORVA MAHESHWARI
CM APPL. 42112/2022 Vs. DR. RAJNI GUPTA

ADVOCATE DETAILS FOR ABOVE CASE
kamakshi gupta , manas agarwal (kamakshi0410@gmail.com) (9870924766) (Petitioner)

v malhotra (advoatevmalhotra@gmail.com) () (Respondent)
MAT.APP. (F.C.) 172/2022 MOHIET AANAND PARANJAY CHOPRA, PRANAYNATH
CM APPL. 46721/2022 Vs. PARUL ANAND JHA

ADVOCATE DETAILS FOR ABOVE CASE

paranjay chopra (chopra.paranjay@gmail.com) (9818665555) (Petitioner)
parul anand(parul_anands@hotmail.com) (9582510123) (Respondent)
PRANAYNATH JHA (pnjadvocatus@gmail.com) (9871353080) (Respondent)

MAT.APP. (F.C.) 196/2022 SONIA MADAN KHERA AMIT PESWANI
Vs. VIHAN KHERA

SUB TO OFFICE OBJ

ADVOCATE DETAILS FOR ABOVE CASE

sarasnsh (advsaransh@gmail.com) (9999244397) (Petitioner)
sonia (advsonia.sk@gmail.com) (7827294990) (Respondent)

ADVANCE CAUSE LIST
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19. MAT.APP. (F.C.) 197/2022

ADVOCATE DETAILS FOR ABOVE CASE

POONAM WADHWA

Vs.

RAJIV WADHWA

64

O.P.SHARMA, RAJEEV
KAPOOR, IRFAN AHMED, SAURABH
KR PANDEY

RAJEEV KAPOOR (rajeevkapoor 2007@rediffmail.com) (9811116256) (Petitioner)

IRFAN AHMED (irfan2599@gmail.com) (8375987225) (Petitioner)

FOR DIRECTIONS

20. MAT.APP. (F.C.) 10/2023
CM APPL. 1567/2023
CM APPL. 1568/2023
CM APPL. 1569/2023

FOR

ADVOCATE DETAILS FOR ABOVE CASE
gulati (simagulati@gmail.com) (9810048243) (Petitioner)

GUNJAN KUMAR

Vs.

NITIN KUMAR

nitin (nitin_kr@hotmail.com) () (Respondent)

FINAL HEARING

KINRI DHIR

Vs.

VEER SINGH

SIMA GULATI

SHIVANI LUTHRA LOHIYA,6 GARIMA
SEHGAL

shivani luthra lohiya (shivani.luthralohiya@lawchambers.co.in) (9910031323) (Petitioner)

veer singh (veer.singh@vanaventures.co.in) (9810584524) (Respondent)
garima sehgal (garima.sehgal@Rivylaw.in) (9953201386) (Petitioner)

shivani (shivani.luthralohiya@lawchambers.co.in) () (Respondent)

shivani luthra(shivani.luthralohiya@lawchambers.co.in) (9910031323) (Petitioner)
saluja and luthra lohiya (shivani.luthralohiya@lawchambers.co.in) (9910031323) (Petitioner)
srishti (shrishti.juneja@ivylaw.in) () (Respondent)

associates s&ll law chambers (associates@lawchambers.co.in) () (Petitioner)
shivani luthra(shivani.luthralohiya@lawchambers.co.in) (9910031323) (Petitioner)

veer singh(veer.singh@vanaventures.co.in) () (Respondent)
sristhi juneja(srishti.junejaRivylaw.in) () (Respondent)

shivani luthra lohiya (shivani.luthralohiya@lawchambers.co.in) (9910031323) (Petitioner)
garima (garima.sehgal@ivylaw.in) () (Respondent)

srishti (srishti.junejaRivylaw.in) () (Respondent)

21. MAT.APP. (F.C.) 2/2022

CM APPL. 776/2022

CM APPL. 21207/2022

CM APPL. 31768/2022

CM APPL. 44623/2022

CM APPL. 52283/2022

CM APPL. 3278/2023

ADVOCATE DETAILS FOR ABOVE CASE
END OF THE BOARD MATTERS
22. MAT.APP. (F.C.) 150/2019

CM APPL. 24673/2019

WITH MAT.APP. (F.C.) 241/2019

ADVOCATE DETAILS FOR ABOVE CASE
23. MAT.APP. (F.C.) 241/2019

SIMRAN JEET () (9818048220) (Petitioner)

CM APPL. 41409/2019
CM APPL. 41411/2019

ADVOCATE DETAILS FOR ABOVE CASE

CHETAN MAFATLAL BAFNA
Vs.

POOJA MITTAL BAFNA

Vs. CHETAN MAFATLAL BAFNA

ANU NARULA () (9871122620) (Petitioner)

POOJA MITTAL BAFNA

SIMRAN JEET,MAYANK GROVER

ANU NARULA

ADVANCE CAUSE LIST
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COURT NO. 06
DIVISION BENCH- IX
HON'BLE MR.JUSTICE VIBHU BAKHRU

HON'BLE MR. JUSTICE AMIT MAHAJAN

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO

cmmridulasharma.dhc@gov.in

cmpooja.dhc@gov.in

FOR ADMISSION

1. SERTA 24/2018 ITC LTD RAJAN NARAIN,AMIT
Vs. COMMISSIONER SERVICE TAX BANSAL,ADITYA SINGLA
-DELHI

ADVOCATE DETAILS FOR ABOVE CASE

RAJAN NARAIN (rajannarainadv@gmail.com) (9818719977) (Petitioner)

ADITYA SINGLA(aditya_singla@hotmail.com) (9818601006) (Respondent)
2. VAT APPEAL 19/2022 M/S COOL BIRD AIRCON PRIVATE
CM APPL. 29763/2022 LTD. THROUGH ITS DIRECTOR
WITH VAT APPEAL 20/2022 SHRI VINAY JAIN
VAT APPEAL 21/2022 Vs. COMMISSIONER OF TRADE AND

TAXES THROUGH WARD NO. 64

ASEEM MEHROTRA

ADVOCATE DETAILS FOR ABOVE CASE
aseem mehrotra (mehrotra_aseem@yahoo.co.in) (9811062351) (Petitioner)
santosh kumar tripathy (standingcounselgnctd@gmail.com) (9868250806) (Respondent)

3. VAT APPEAL 20/2022
CM APPL. 29766/2022

M/S COOL BIRD AIRCON PRIVATE
LTD. THROUGH ITS DIRECTOR
SHRI VINAY JAIN

Vs. COMMISSIONER OF TRADE AND
TAXES THROUGH WARD NO. 64

ASEEM MEHROTRA

ADVOCATE DETAILS FOR ABOVE CASE
aseem mehrotra (mehrotra_aseem@yahoo.co.in) (9811062351) (Petitioner)
santosh kumar tripathy(standingcounselgnctd@gmail.com) (9868250806) (Respondent)

4. VAT APPEAL 21/2022
CM APPL. 29840/2022

M/S COOL BIRD AIRCON PRIVATE
LTD. THROUGH ITS DIRECTOR
SHRI VINAY JAIN

Vs. COMMISSIONER OF TRADE AND
TAXES THROUGH WARD NO. 64

ASEEM MEHROTRA

ADVOCATE DETAILS FOR ABOVE CASE
aseem mehrotra (mehrotra_aseem@yahoo.co.in) (9811062351) (Petitioner)
santosh kumar tripathy (standingcounselgnctd@gmail.com) (9868250806) (Respondent)

AFTER NOTICE MISC. MATTERS

NEW OKHLA INDUSTRIAL
DEVELOPMENT AUTHORITY

Vs. M/S GWALIOR TRANSMISSION
SYSTEMS LTD. & ORS.

5. CO.APP. 8/2021
CM APPL. 7777/2022

RAJIV YADAV,SARBJIT

SHARMA

ADVANCE CAUSE LIST
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11.

ADVOCATE DETAILS FOR ABOVE CASE

rajiv yadav(rajiv_law@rediffmail.com) (9811153213) (Petitioner)

new okhla industrial development authority(noida@noidaauthorityonline.com) () (Petitioner)
m/s gwalior transmission systems ltd(ol.delhi@mca.gov.in) () (Respondent)
ashok sharma (ashok.sharmaad@gmail.com) (9811150950) (Respondent)

central bank of india(agmarbdela@centralbank.co.in) (9811393329) (Respondent)
rajiv yadav(rajiv_law@rediffmail.com) (9811153213) (Petitioner)

sarbjit sharma (drsarbjitsharma@gmail.com) () (Respondent)

ashok (ashoksharmamd@gmail.com) () (Respondent)

ruchi (ruchisindhwanilaw@gmail.com) () (Respondent)

SARBJIT SHARMA (drsarbjitsharma@gmail.com) (9810009104) (Petitioner)

CUSAA 1/2022 COMMISSIONER OF CUSTOMS, HARPREET SINGH
CM APPL. 6297/2022 AIR-CARGO EXPORT,
CM APPL. 6298/2022 Vs. M/S SANS FRONTIERS

WITH W.P. (C) 7962/2021

ADVOCATE DETAILS FOR ABOVE CASE
harpreet singh(harpreetgststandingcounsel@gmail.com) (981125353) (Petitioner)
rajiv jaipal (rajiv@jaipals.in) () (Respondent)

W.P. (C) 7962/2021 SANS FRONTIERS RAJIV Jaipal,RAJIV Jaipal
CM APPL. 24751/2021 Vs. THE COMMISSIONER OF
CUSTOMS (EXPORTS)

ADVOCATE DETAILS FOR ABOVE CASE
rajiv jaipal (rajiv@jaipals.in) (8802009000) (Petitioner)
sonu bhatangar (bhatanagarsonu@gmail.com) () (Respondent)

FAO (0OS) (COMM) 283/2018 KOTAK MAHINDRA BANK LTD SURESH DOBHAL, PRIYA MOHAN
CM APPL. 50200/2018 Vs. HASSAD FOOD COMPANY Q S ROY ,AMITABH KRISHN, SNG &
C & ORS PARTNERS ,AKANSHA MOHAN,USHA
SINGH

ADVOCATE DETAILS FOR ABOVE CASE

SURESH DOBHAL () (7011396622) (Petitioner)

PRIYA MOHAN ROY (mohanroy.nanaha@gmail.com) (9852042999) (Respondent)
USHA SINGH (ushahsinghandassociates@gmail.com) (9711179205) (Petitioner)

FAO (0OS) (CoMM) 196/2019 NABINAGAR POWER GENERATING R SUDHINDER
CM APPL. 37019/2019 COMPANY LTD
Vs. AMR INDIA LTD

ADVOCATE DETAILS FOR ABOVE CASE
R SUDHINDER () (9810333908) (Petitioner)

LPA 773/2019 HARMINDER SINGH MANISH KUMAR,AMBAR TEWARI
CM APPL. 53413/2019 Vs. NORTH DELHI MUNICIPAL
CORPORATION & ORS

ADVOCATE DETAILS FOR ABOVE CASE
MANISH KUMAR() (9911750282) (Petitioner)

LPA 316/2020 DEEPAK SHARMA MUKESH KUMAR TIWARI A GUNJAN
CM APPL. 27300/2020 Vs. DELHI DEVELOPMENT ARORA,VINAY PANDEY,RAJENDRA
CM APPL. 27301/2020 AUTHORITY AND ORS KUMAR SONKIYA,VAIBHAV

CM APPL. 27303/2020 AGNIHOTRI,RAKESH KUMAR

CM APPL. 40329/2021 MITTAL,GUNJAN ARORA

CM APPL. 47076/2022

ADVOCATE DETAILS FOR ABOVE CASE

ruchir mishra (ruchirmishra79@yahoo.co.in) (46574879) (Petitioner)
MUKESH TIWARI (mukeshbgh@gmail.com) (9899573956) (Petitioner)

k n mehta(kamalmehta800@rediffmail.com) (9711007986) (Respondent)

ADVANCE CAUSE LIST
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16.

dilip gupta(dilip basantelectronics0l@yahoo.com) (9899471114) (Respondent)
dda (ddachamberhc@gmail.com) (8950510963) (Respondent)

o p verma (opv@gmail.com) (9711961233) (Respondent)

sdmc (closdmc@gmail.com) (9717788732) (Respondent)

rk (rksonkiya@gmail.com) () (Respondent)

vaibhav (vaibhav.agnihotri@skvassociates.com) () (Respondent)

kamal (kamalmehta800@rediffmail.com) () (Respondent)

rakesh (advrakeshmittal@gmail.com) () (Respondent)
ajay(ajayharsana@gmail.com) () (Respondent)

dda (ddachamberhc@yahoo.com) () (Respondent)

arimus law, gunjan arora(gunjan@arimuslaw.com) (9899220012) (Respondent)
ruchir mishra (ruchirmishra79@yahoo.co.in) () (Respondent)

vinay pandey (mail@vinaypandeyco.com) () (Respondent)

Dilip(dilip basantelectronicsOl@yahoo.com) () (Petitioner)

opv (opv@gmail.com) () (Respondent)

rk sonkiya (rksonkiya@gmail.com) () (Respondent)

sdmc (closdmc@gmail.com) () (Respondent)

dda (ddachamberhc@gmail.com) () (Respondent)

Vinay Pandey (mail@vinaypandeyco.com) (9953631133) (Respondent)

RAJENDRA KUMAR SONKIYA (rksonkiya@gmail.com) (9810124896) (Respondent)
VINAY PANDEY (mail@vinaypandeyco.com) (9953631133) (Respondent)

VAIBHAV  AGNIHOTRI (VAIBHAV.AGNIHOTRI@SKVASSOCIATES.COM) (7669700082) (Petitioner)
RAKESH KUMAR MITTAL (advrakeshmittal@gmail.com) (9999303080) (Respondent)
GUNJAN ARORA (advocategunjanarora@gmail.com) (9899220012) (Petitioner)

VAT APPEAL 6/2021 RASHTRIYA TRANSPORT RAJESH MAHNA,RAJESH MAHNA
CM APPL. 38004/2021 CORPORATION
WITH VAT APPEAL 12/2021 Vs. COMMISSIONER OF DELHI

GOODS AND SERVICE TAX

ADVOCATE DETAILS FOR ABOVE CASE
rajesh mahna & co(rajeshmahna.adv@gmail.com) (9810116690) (Petitioner)
ramesh singh(standingcounselgnctd@gmail.com) (9868250806) (Respondent)

VAT APPEAL 12/2021 RASHTRIYA TRANSPORT RAJESH MAHNA,RAJESH MAHNA

CM APPL. 41076/2021 CORPORATION
Vs. COMMISSIONER OF DELHI
GOODS AND SERVICE TAX

ADVOCATE DETAILS FOR ABOVE CASE
rajesh mahna & co(rajeshmahna@yahoo.co.in) (9810116690) (Petitioner)
santosh kr tripathi (standingcounselgnctd@gmail.com) (9868250806) (Respondent)

W.P.(C) 11740/2018 MOHD AQEEL SANGITA BHAYANA, SANGITA
CM APPL. 14548/2019 Vs. UNION OF INDIA & ORS. BHAYANA ,HARPREET SINGH
(Disposed-off Case)

ADVOCATE DETAILS FOR ABOVE CASE
SANGITA BHAYANA (sangitabhayana@yahoo.com) (9810026768) (Petitioner)

W.P.(C) 11803/2018 YOGENDRA KUMAR GUPTA PIYUSH KAUSHIK
CM APPL. 45693/2018 Vs. ASSISTANT COMMISSIONER OF

INCOME TAX, CIRCLE 61(1),

DELHI

ADVOCATE DETAILS FOR ABOVE CASE
PIYUSH KAUSHIK (piyushkaushik@rediffmail.com) (9811310355) (Petitioner)

W.P. (C) 2823/2020 M/S DCS INTERNATIONAL TRADING SUNIL KUMAR VERMA,AMRITA
CM APPL. 9834/2020 PRIVATE LTD. JOSHI,RAMAKANT GAUR

Vs. THE COMMISSIONER OF

CUSTOMS

ADVANCE CAUSE LIST
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17.

18.

19.

20.

21.

ADVOCATE DETAILS FOR ABOVE CASE

SUNIL KUMAR VERMA () (9811384198) (Petitioner)

AMRITA JOSHI (amuatweb@gmail.com) (9586742924) (Petitioner)
RAMAKANT GAUR (ramakantgaur@gmail.com ) (9810004702) (Petitioner)

W.P.(C) 7724/2021 BSES RAJDHANI POWER LTD. & ANUPAM VARMA
CM APPL. 24071/2021 ANR.
CM APPL. 24073/2021 Vs. NORTH DELHI MUNICIPAL

CORPORATION & ORS.

ADVOCATE DETAILS FOR ABOVE CASE

j. sagar associates (krishan@jsalaw.com) (9818644755) (Petitioner)

pratima (pratima.guptaadvocate@gmail.com, secyderc@nic.in, anupam@jsalaw.com) () (Respondent)
solicitor (solicitor6@gmail.com) () (Respondent)

edmc (patocloedmc@gmail.com) (9968630786) (Respondent)

ndmc (clo-ndmc@med.nic.in) (9212504099) (Respondent)

sanjiv sagar (sanjivsagar@gmail.com) () (Respondent)

santosh kumar tripathi (standingcounselgnctd@gmail.com) (9868250806) (Respondent)

sdmc (closdmc@gmail.com) (9717788732) (Respondent)

ravinder clomcd (ravinderclomcd@gmail.com) () (Respondent)

vsharmaalo (vsharmaalo@gmail.com, satishlaw@yahoo.com, raviprakashl066Q@gmail.com) () (Respondent)

W.P.(C) 11114/2022 SYNDICATE INNOVATIONS BHUPESH NARULA ,ANURAG OJHA
CM APPL. 55437/2022 INTERNATIONAL LIMITED

WITH W.P. (C) 14893/2022 Vs. THE OFFICE OF THE

W.P. (C) 15801/2022 COMMISSIONER OF CUSTOMS

ADVOCATE DETAILS FOR ABOVE CASE

icon of humanity and law firm(info@iconofhumanity.com) (9810260246) (Petitioner)
the office of the commissioner of customs (satishlaw@yahoo.com) () (Respondent)
anurag ojha(anuragdulaw@gmail.com) (8860069704) (Petitioner)

icon of humanity(inof@iconofhumanity.com) () (Respondent)
W.P. (C) 14893/2022 SYNDICATE INNOVATIONS BHUPESH NARULA
CM APPL. 45762/2022 INTERNATIONAL LIMITED

Vs. THE UNION OF INDIA AND

ANR

SUB TO OFFICE OBJ

ADVOCATE DETAILS FOR ABOVE CASE

icon of humanity law firm(info@iconofhumanity.com) (9810260246) (Petitioner)
satish kumar (satishlaw@yahoo.com) () (Respondent)

union of india(uoidhc@gmail.com) (23382163) (Respondent)

W.P.(C) 15801/2022 SYNDICATE INNOVATION BHUPESH NARULA
INTERNATIONAL LIMITED
Vs. THE COMMISSIONER OF
CUSTOMS

ADVOCATE DETAILS FOR ABOVE CASE
icon of humanity(info@iconofhumanity.com) (9810260246) (Petitioner)

satish law(satishlaw@yahoo.com) () (Respondent)
W.P. (C) 13278/2022 M/S 4 WAY CLINIC AND RAGHAVENDRA PRATAP SINGH, SONU
CM APPL. 40258/2022 CONSULTANCY BHATNAGAR

Vs. DEPUTY COMMISSIONER OF
CUSTOMS, NEW DELHI & ORS.

SUB TO OFFICE OBJ

ADVOCATE DETAILS FOR ABOVE CASE

raghavendra pratap singh(raghvendra.anami@gmail.com) (8281593204) (Petitioner)
satish kumar (satishlaw@yahoo.com) () (Respondent)

deputy commissioner of customs (commerccimp-cusdel@nic.in) () (Respondent)

SONU BHATNAGAR (bhatnagarsonu@gmail.com) (9810134678) (Petitioner)

ADVANCE CAUSE LIST
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22. W.P.(C) 14477/2022 DESIGNCO PURNA CHANDRA PATNAIK
CM APPL. 44224/2022 Vs. UNION OF INDIA & ORS.

ADVOCATE DETAILS FOR ABOVE CASE

p.c. patnaik (pcpattnaik@rediffmail.com) (9810358384) (Petitioner)
union of india(uoidhc@gmail.com) (1123384193) (Respondent)
asinglass (asinglassc@gmail.com) () (Respondent)

CONNECTED MATTERS (ANMM)

23. W.P.(C) 2330/2020 JYOTI BISWAS HIREN DASAN,AMIT BANSAL
CM APPL. 8187/2020 Vs. COMMISSIONER OF CUSTOMS
WITH W.P. (C) 2332/2020
W.P. (C) 2339/2020
W.P. (C) 2366/2020
W.P.(C) 2370/2020

ADVOCATE DETAILS FOR ABOVE CASE
HIREN DASAN () (9810728316) (Petitioner)

24. W.P.(C) 2332/2020 JYOTI BISWAS HIREN DASAN
CM APPL. 8191/2020 Vs. COMMISSIONER OF CUSTOMS
1305.99 ,

ADVOCATE DETAILS FOR ABOVE CASE
HIREN DASAN () (9810728316) (Petitioner)

25. W.P.(C) 2339/2020 JYOTI BISWAS HIREN DASAN
CM APPL. 8223/2020 Vs. COMMISSIONER OF CUSTOMS

ADVOCATE DETAILS FOR ABOVE CASE
HIREN DASAN () (9810728316) (Petitioner)

26. W.P.(C) 2366/2020 JYOTI BISWAS HIREN DASAN
CM APPL. 8281/2020 Vs. COMMISSIONER OF CUSTOMS

ADVOCATE DETAILS FOR ABOVE CASE
HIREN DASAN () (9810728316) (Petitioner)

27. W.P.(C) 2370/2020 JYOTI BISWAS HIREN DASAN
CM APPL. 8289/2020 Vs. COMMISSIONER OF CUSTOMS

ADVOCATE DETAILS FOR ABOVE CASE
HIREN DASAN () (9810728316) (Petitioner)

END OF THE BOARD MATTERS

28. W.P.(C) 8764/2022 M/S. GOLDEN TOBIE PRIVATE PRIYADARSHI MANISH
LIMITED
Vs. PRINCIPAL COMMISSIONER OF
CUSTOMS & ANR.

ADVOCATE DETAILS FOR ABOVE CASE
priyadarshi manish(advpamOl@gmail.com) (9212143535) (Petitioner)
aditya singla(asinglass@gmail.com) () (Respondent)
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COURT NO. 07

DIVISION BENCH- X
HON'BLE MR.JUSTICE V. KAMESWAR RAO

HON'BLE MR. JUSTICE ANOOP KUMAR MENDIRATTA

[NOTE : COUNSEL FOR THE PARTIES ARE REQUESTED TO PROVIDE PHOTOCOPY OF THE JUDGMENTS THEY WISH TO
RELY UPON. ]

CLICK HERE TO JOIN VC

https://dhcvirtualcourt.webex.com/meet/dhcvirtualcourtl?

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO

cmrajeevkumar.dhc@gov.in

FOR ADMISSION

1. W.P.(C) 11287/2022 B.D. JOSHI AJAY SINGH BHANDARI
Vs. GOVT. OF NCT OF DELHI &
ORS.

ADVOCATE DETAILS FOR ABOVE CASE

reahul pandey and associates (reahulpanday82@gmail.com) (9911784242) (Petitioner)
yeeshu jain(yeeshujain@yahoo.co.in) () (Respondent)

santosh kumar tripathi (standingcounselgnctd@gmail.com) (9868250806) (Respondent)
union of india(uoidhc@gmail.com) (23384193) (Respondent)

2. W.P.(C) 15338/2022 UNION OF INDIA & ANR. PRATIMA NAIN LAKRA
CM APPL. 47628/2022 Vs. ALL INDIA POSTAL ACCOUNTS
CM APPL. 47629/2022 EMPLOYEES ASSOCIATION & ORS.

ADVOCATE DETAILS FOR ABOVE CASE
pratima n. lakra(advocatepratima@gmail.com) (9968324260) (Petitioner)

b k berera (bk_berera@yahoo.co.in) () (Respondent)
3. W.P.(C) 16869/2022 UNION OF INDIA & ORS. PRATIMA NAIN LAKRA
CM APPL. 53417/2022 Vs. B.G. DHAMANGAOKAR & ORS.

CM APPL. 53418/2022
CM APPL. 53419/2022

ADVOCATE DETAILS FOR ABOVE CASE
pratima n. lakra(advocatepratima@gmail.com) (9968324260) (Petitioner)

smita(sumita_h@rediffmail.com) () (Respondent)

AFTER NOTICE MISC. MATTERS

4. W.P.(C) 11275/2015 DR. S.A. SIDDIQUI & ORS RISHI KAPOOR,S SUNIL
WITH W.P. (C) 11296/2015 Vs. UNION OF INDIA & ORS

ADVOCATE DETAILS FOR ABOVE CASE


mailto:cmrajeevkumar.dhc@gov.in
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10.

11.

12.

13.

14.

W.P. (C) 295/2017 PANKAJ KUMAR PATHAK
Vs. UNION OF INDIA & ORS.
ADVOCATE DETAILS FOR ABOVE CASE
W.P. (C) 520/2017 GOVT OF NCT OF DELHI
CM APPL. 2384/2017 Vs. RATAN KUMAR MALHOTRA

ADVOCATE DETAILS FOR ABOVE CASE

W.P.(C) 6983/2017 ALL INDIA INSTITUTE OF
MEDICAL SCIENCES
Vs. GOPAL CHANDRA SAHOO

ADVOCATE DETAILS FOR ABOVE CASE

W.P.(C) 10694/2017 RAM PRASAD
Vs. UNION OF INDIA & ANR

ADVOCATE DETAILS FOR ABOVE CASE

W.P.(C) 122/2019 KALU PRASAD
Vs. DELHI TRANSPORT
CORPORATION

ADVOCATE DETAILS FOR ABOVE CASE
RAVINDER S GARIA() (9910074470) (Petitioner)

W.P. (C) 2589/2019 NORTH DELHI MUNICIPAL
CM APPL. 12046/2019 CORPORATION AND ANR.
Vs. HARISH CHANDRA AND ORS.

ADVOCATE DETAILS FOR ABOVE CASE
(Petitioner GAURANG KANTH details removed.)

MANU CHATURVEDI (manuchaturvedi@gmail.com) (7838904738) (Petitioner)

W.P. (C) 9025/2019 SATYAWAN. B
Vs. UNION OF INDIA AND ORS.

ADVOCATE DETAILS FOR ABOVE CASE
A K BHARDWAJ () (9811184429) (Petitioner)

W.P.(C) 10310/2019 UNION OF INDIA AND ANR.
CM APPL. 42518/2019 Vs. SMT. HEMLATA AND ANR.
CM APPL. 36450/2022

ADVOCATE DETAILS FOR ABOVE CASE

SONALI MALHOTRA () (9818024129) (Petitioner)

m k bhardwaj (maheshkb75@gmail.com) (9210951550) (Petitioner)
sonali malhotra(sonalimalhotra2007@gmail.com) () (Respondent)

W.P.(C) 10826/2019 AKHIL DILLI PRATHMIK SHIKSHAK
SANGH (REGD.)
Vs. UNION OF INDIA AND ORS.

ADVOCATE DETAILS FOR ABOVE CASE
RAJIT SHARMA () (9818493174) (Petitioner)

W.P.(C) 10927/2019 NEM SINGH
Vs. UNION OF INDIA AND ORS.

ADVOCATE DETAILS FOR ABOVE CASE
GAYA PRASAD () (9811529912) (Petitioner)

SAGAR SAXENA,HIMANSHI SAINI &
RABI KUMAR

SAURABH CHADDA

V S R KRISHNA,ADITYA C.D
SINGH,NIDHI MOHAN PARASHAR

ANU G. MEHTA

RAVINDER S GARIA

MANU CHATURVEDI

A K BHARDWAJ

SONALI MALHOTRA,MAHESH KUMAR
BHARDWAJ,M K BHDWAJ

RAJIT SHARMA

GAYA PRASAD

ADVANCE CAUSE LIST
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15. W.P.(C) 12266/2019 SHRI V. N. CHHIBBER SONIA A. MENON, SHAHANA
Vs. THE REGISTRAR FARAH,BIPINDRA N C,RAVI
CO-OPERATIVE SOCIETIES, GOVT. SHANKAR

OF NCT OF DELHI AND ORS.

ADVOCATE DETAILS FOR ABOVE CASE

SONIA A. MENON() (9810865468) (Petitioner)

BIPINDRA N C(advocatebipindra@gmail.com) (9871050869) (Petitioner)
RAVI SHANKAR (advocate.rravi@gmail.com) (7838169246) (Petitioner)

16. W.P.(C) 13258/2019 RAM DAYAL S N KAUL
Vs. UNION OF INDIA & ORS

SUB TO OFF OBJ.
ADVOCATE DETAILS FOR ABOVE CASE
S N KAUL() (7838238535) (Petitioner)

17. W.P.(C) 14/2020 UNION OF INDIA & ANR JITENDRA KUMAR SINGH
Vs. DHARAM SINGH

ADVOCATE DETAILS FOR ABOVE CASE
JITENDRA KUMAR SINGH () (9810260368) (Petitioner)

18. W.P.(C) 6630/2020 SANJAY SINGH AND ORS MAHESH KUMAR BHARDWAJ
Vs. UNION OF INDIA AND ORS

ADVOCATE DETAILS FOR ABOVE CASE

MAHESHBHARDWAJ (maheshkb75@gmail.com) (9958076980) (Petitioner)

m.k. bhardwaj (maheshkb75Q@gmail.com) (9958076980) (Petitioner)

mohd mugeem (mohammedmugeem@gmail.com) (9999864964) (Respondent)

UNION OF INDIA AND ORS (MOHAMMEDMUQEEM@GMAIL.COM) (9999864964) (Respondent)
UNION OF INDIA AND ORS (MOHAMMEDMUQEEM@GMAIL.COM) (9999864964) (Respondent)
UNION OF INDIA AND ORS (MOHAMMEDMUQEEMW@GMAIL.COM) () (Respondent)

UNION OF INDIA AND ORS (MOHAMMEDMUQEEMW@GMAIL.COM) () (Respondent)

UNION OF INDIA AND ORS (MOHAMMEDMUQEEM@GMAIL.COM) (9999864964) (Respondent)

19. W.P.(C) 2389/2021 SURAJ MAL ASHOK CHAITANYA
Vs. REGISTRAR COOPERATIVE
SOCIETIES & ORS.

ADVOCATE DETAILS FOR ABOVE CASE

ASHOKCHAITANYA (ashok_chaitanya@yahoo.co.in) (9650655355) (Petitioner)
ashok chaitanya (ashok_chaitanya@yahoo.co.in) (9650655355) (Petitioner)
dr rahul chhoker (ddachamberhc@gmail.com) (8920952108) (Respondent)
sunil saha (standingcounselgnctd@gmail.com) (9911999547) (Respondent)

20. W.P.(C) 2936/2021 UNION OF INDIA & ORS. RAVI PRAKASH,RAVI PRAKASH
CM APPL. 8830/2021 Vs. SH. JAMUNA DASS

ADVOCATE DETAILS FOR ABOVE CASE

ravi prakash() (9871452750) (Petitioner)

prem chand (premchand.legal@gmail.com) (8800877152) (Respondent)

THE PRINCIPAL COMMISSIONER OF INCOME TAX (RAVIPRAKASH1066@GMAIL.COM) (9795309119) (Respondent)
THE COMMISSIONER OF INCOME TAX (RAVIPRAKASH1066QGMAIL.COM) (9795309119) (Respondent)

THE CHIEF COMMISSIONER OF INCOME TAX (RAVIPRAKASH1066Q@GMAIL.COM) (9795309119) (Respondent)
UNION OF INDIA (RAVIPRAKASH1066QGMAIL.COM ) (9795309119) (Respondent)

UNION OF INDIA (RAVIPRAKASH1066QGMAIL.COM ) (9795309119) (Respondent)

THE COMMISSIONER OF INCOME TAX (RAVIPRAKASH1066QGMAIL.COM) (9795309119) (Respondent)

THE CHIEF COMMISSIONER OF INCOME TAX (RAVIPRAKASH1066@GMAIL.COM) (9795309119) (Respondent)
THE PRINCIPAL COMMISSIONER OF INCOME TAX (RAVIPRAKASH1066QGMAIL.COM) (9795309119) (Respondent)
SH. JAMUNA DASS (PREMCHAND .LEGAL@GMAIL.COM) (8800877152) (Respondent)

SH. JAMUNA DASS (PREMCHAND .LEGAL@GMAIL.COM) (8800877152) (Respondent)
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21.

22.

23.

24.

25.

26.

W.P.(C) 12029/2021 SONAMANI KAUTS

CM APPL. 37396/2021 Vs. UNION OF INDIA AND ORS

ADVOCATE DETAILS FOR ABOVE CASE
t j ram(jehuram.talluri@gmail.com) (9958199822) (Petitioner)

TALLURI JEHURAM

jagjit singh(jagjitsinghadvocate@lyahoo.co.in, jagjitsingh70@gmail.com) () (Respondent)

union of india(uoidhc@gmail.com) (23384193) (Respondent)

W.P.(C) 13123/2021 JITENDRA SINGH

CM APPL. 41390/2021 Vs. UNION OF INDIA AND ORS

ADVOCATE DETAILS FOR ABOVE CASE

TALLURI JEHURAM

t j ram and gaya prasad(jehuram.talluri@gmail.com) (9958199822) (Petitioner)

union of india(uoidhc@gmail.com) (23384193) (Respondent)
jagjit singh(jagjitsinghadvocate@yahoo.co.in) () (Respondent)

W.P. (C) 14250/2021 PREETI KATE & ANR.

Vs. GOVT OF NCT OF DELHI &

ORS.

ADVOCATE DETAILS FOR ABOVE CASE
sanjay kumar visen(visen22@gmail.com) (9899980152) (Petitioner)

SANJAY KUMAR VISEN,KUNAL
VAJANI

santosh kumar tripathi (standingcounselgnctd@gmail.com) (9868250806) (Respondent)

avnish ahlawat (avnishahlawat@yahoo.com) () (Respondent)

north delhi municipal corporation(clo-ndmc@mcd.nic.in) () (Respondent)

KUNAL VAJANI (chambers@blackrobechambers.law) (9167231100) (Petitioner)

W.P.(C) 14932/2021 ANSHUL RAKESH

CM APPL. 47152/2021 Vs. THE DIRECTOR (RL) & ORS.

CM APPL. 16045/2022

ADVOCATE DETAILS FOR ABOVE CASE

b k singh(bksingh.adv@gmail.com) (9811167195) (Petitioner)
anurag (anuragdulaw@gmail.com) () (Respondent)

union of india(uoidhc@gmail.com) (23384193) (Respondent)

BIMLESH KUMAR SINGH,R V
SINHA

delhi dcit judicial (delhi.dcit.judicial.hc@incometax.gov.in) (9013851550) (Respondent)

sinha advocate (sinhaadvocate@hotmail.com) () (Respondent)
r v sinha (sinhaadvocate@hotmail.com) () (Petitioner)
bimlesh singh (bksingh.adv@gmail.com) () (Respondent)

W.P. (C) 14946/2021 SATYA PRAKASH

CM APPL. 47192/2021 Vs. THE DIRECTOR RL & ORS.

CM APPL. 16043/2022

ADVOCATE DETAILS FOR ABOVE CASE

b k singh(bksingh.adv@gmail.com) (9811167195) (Petitioner)
union of india(uoidhc@gmail.com) (23384193) (Respondent)

r v sinha(sinhaadvocate@hotmail.com) () (Respondent)

r v sinha (sinhaadvocate@hotmail.com) () (Petitioner)

bimlesh singh (bksingh.adv@gmail.com) () (Respondent)

W.P. (C) 14947/2021 SANTOSH KUMAR UPADHYAY

CM APPL. 47194/2021 Vs. THE DIRECTOR RL & ORS.

CM APPL. 16046/2022

ADVOCATE DETAILS FOR ABOVE CASE

b k singh(bksingh.adv@gmail.com) (9811167195) (Petitioner)
union of india(uoidhc@gmail.com) (23384193) (Respondent)

r v sinha(sinhaadvocate@hotmail.com) () (Respondent)

r v sinha(sinhaadvocate@hotmail.com) () (Petitioner)
bharathi (bharathil003@gmail.com) () (Respondent)

BIMLESH KUMAR SINGH,R V SINHA

BIMLESH KUMAR SINGH,R V SINHA

ADVANCE CAUSE LIST



30.01.2023 74
27. W.P.(C) 14990/2021 KAMLESH SINGH KUSHWAHA BIMLESH KUMAR SINGH,R V SINHA
CM APPL. 47306/2021 Vs. THE DIRECTOR RL & ORS.
CM APPL. 16020/2022
ADVOCATE DETAILS FOR ABOVE CASE
b k singh (bksingh.adv@gmail.com) (9811167195) (Petitioner)
r v sinha(sinhaadvocate@hotmail.com) () (Respondent)
union of india(uoidhc@gmail.com) (23384193) (Respondent)
r.v. sinha(sinhaadvocate@hotmail.com) () (Petitioner)
bharathi (bharathil003@gmail.com) () (Respondent)
28. W.P.(C) 11781/2022 INDER PAL SINGH alias INDRA PAL BANKEY BIHARI
CM APPL. 35120/2022 SINGH
Vs. GOVT. OF N.C.T. OF DELHI
AND OTHERS
ADVOCATE DETAILS FOR ABOVE CASE
kuldeep singh sehrawat (kuldeepsehrawatadvocate@yahoo.co.in) (9811171604) (Petitioner)
bankey bihari (bankeybihari2@gmail.com) (9350026048) (Petitioner)
avnish ahlawat (avnishahlawat@yahoo.com) (9810134741) (Respondent)
29. W.P.(C) 12440/2022 DINESH KUMAR SINGH MANOJ KUMAR SINGH
CM APPL. 37419/2022 Vs. MUNICIPAL CORPORATION OF
DELHI & ORS.
ADVOCATE DETAILS FOR ABOVE CASE
s and a law office(vijaya@sandalawoffices.com) (9873341612) (Petitioner)
clomcdhqg (clomcdhg@gmail.com) () (Respondent)
avnish ahlawat (avnishahlawat@yahoo.com) (9810134741) (Respondent)
30. W.P.(C) 15950/2022 GOVIND SARAN SHARMA ASHWANI BHARADWAJ
Vs. GENERAL MANAGER, NORTHERN
RAILWAYS AND ANR
ADVOCATE DETAILS FOR ABOVE CASE
dr. ashwani bhardwaj (drashwanibharadwaj@gmail.com) (9810343806) (Petitioner)
union of india(uoidhc@gmail.com) (1123384193) (Respondent)
FOR FINAL HEARING
31. W.P.(C) 7836/2008 NATIONAL COUNCIL OF ALKA SHARMA,6ARCHIT
EDUCATIONAL RESEARCH & KUMAR,C.V. TULSIANI
TRAINING

Vs. PURAN KUMAR KHIANI

ADVOCATE DETAILS FOR ABOVE CASE
ARCHIT KUMAR (ARCHITRAJPUT1995@GMAIL.COM) (9650067101) (Petitioner)

LAND ACQUISITION MATTERS (ANMM)

32.

33.

W.P. (C) 4806/2014 SURAJ BHAN AND ANR
Vs. LAND ACQUSITION COLLECTOR
(SW) AND ORS

ADVOCATE DETAILS FOR ABOVE CASE

W.P. (C) 5895/2016 RAGHUBIR SINGH & ANR
WITH W.P. (C) 5896/2016 Vs. UNION OF INDIA & ORS

ADVOCATE DETAILS FOR ABOVE CASE

B.S. MAAN,YEESHN JAIN,JYOTI
TYAGI,YEESHU JAIN

SANJAY SHARAWAT,RAJESH KUMAR

ADVANCE CAUSE LIST
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34.

35.

36.

37.

38.

39.

FOR

40.

41.

JITENDER DEV RANA & ANR
Vs. UNION OF INDIA & ORS

W.P.(C) 5896/2016

ADVOCATE DETAILS FOR ABOVE CASE

W.P.(C) 10825/2017 VIJENDER KUMAR AGGARWAL & ORS
CM APPL. 685/2023 Vs. LAND & DEVELOMENT OFFICE
AND ANR.

ADVOCATE DETAILS FOR ABOVE CASE

satyakam (satyakamassociate@gmail.com) (9643238429) (Petitioner)
roomabhagwat (roomabhagwat@gmail.com) () (Respondent)

yeeshu jain (yeeshujain@yahoo.co.in) () (Respondent)

W.P.(C) 1094/2018 AJAY SINGAL

Vs. DELHI DEVELOPMENT
AUTHORITY AND ORS.

ADVOCATE DETAILS FOR ABOVE CASE
SETU NIKET () (9873109672) (Petitioner)
W.P.(C) 6007/2018 DHARM SINGH AND ORS.

Vs. UNION OF INDIA AND ANR.

ADVOCATE DETAILS FOR ABOVE CASE
SULTAN CHOUDHARY () (9650552929) (Petitioner)
W.P.(C) 8523/2018 SH. SUBHASH WADHWA
Vs. GOVT. OF NCT OF DELHI AND
ORS.

ADVOCATE DETAILS FOR ABOVE CASE
VARUN MEHLAWAT () (9873486348) (Petitioner)
MANIKA TRIPATHY (tripathymanika@gmail.com) (9811831835) (Respondent)

SANJAY SHARAWAT,RAJESH KUMAR

ROMA BHAGAT, SATYAKAM, SUMIT
CHANDER, ANURAG OJHA

SETU NIKET

SULTAN CHOUDHARY,6MS.
BEENASHAW, SANJAY KUMAR PATHAK

VARUN MEHLAWAT ,MRINALINI
SEN,MANIKA TRIPATHY
PANDEY, SANJAY KUMAR PATHAK

SANJAY KUMAR PATHAK (pathaksanjaykumar@gmail.com) (9910770311) (Petitioner)
SANJAY KUMAR PATHAK (pathaksanjaykumar@gmail.com) (9910770311) (Respondent)

W.P.(C) 1260/2020 AJAY KUMAR
CM APPL. 4360/2020 Vs. UNION OF INDIA THROUGH
CM APPL. 6994/2022 LAC & ANR

ADVOCATE DETAILS FOR ABOVE CASE

AD LITEM LAW OFFICE () (9560800427) (Petitioner)

prabhsahay kaur (sahayk@gmail.com) (9810158581) (Petitioner)

union of india(uoidhc@gmail.com) (23384193) (Respondent)

hakirm khan (hakimkhan82@gmail.com) () (Respondent)

MANIKA TRIPATHY (tripathymanika@gmail.com) (9811831835) (Petitioner)

ORDER

W.P.(C) 11149/2009 UOI & ANR.

WITH W.P. (C) 7908/2010 Vs. KEWAL KRISHAN LOONA

ADVOCATE DETAILS FOR ABOVE CASE

W.P.(C) 7908/2010 UNION OF INDIA
WITH W.P. (C) 11149/2009 Vs. K K LOONA

ADVOCATE DETAILS FOR ABOVE CASE

AD LITEM LAW
OFFICE, PRABHSAHAY KAUR,MANIKA
TRIPATHY PANDEY

R.V. SINHA,B.S. MAINEE

R V SINHA

ADVANCE CAUSE LIST
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FOR CONSIDERATION

42. W.P.(C) 1546/2020 LALIT KUMAR PRATISHTHA VIJ
CM APPL. 5387/2020 Vs. UNION OF INDIA AND ORS.

SUB TO OFF OBJ
ADVOCATE DETAILS FOR ABOVE CASE
PRATISHTHA VIJ() (997191946) (Petitioner)

COURT NO. 42
HON'BLE MR.JUSTICE NAJMI WAZIRI

CLICK HERE FOR VC

Meeting information
Meeting link:
https://dhcvirtualcourt.webex.com/dhcvirtualcourt/sj.php?MTID=m04e364e14554£f66e76edb058£3c20ad8

Meeting number: 184 258 8187
Password: 123456

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO

cmsaphaltabhati.dhc@gov.in

AFTER NOTICE MISC. MATTERS

1. REVIEW PET. 476/2017 D.C. KULSHRESHTHA ASHOK AGARWAL & ANUJ
CM APPL. 40107/2017 Vs. DELHI TECHNOLOGICAL AGGARWAL ,BIMLESH KUMAR
CM APPL. 31199/2018 UNIVERSITY & ORS. SINGH,B K SINGH AND CO

CM APPL. 31200/2018
In W.P. (C) 10669/2015
(Disposed-off Case)

ADVOCATE DETAILS FOR ABOVE CASE
ASHOK AGARWAL & ANUJ AGGARWAL () (9643609510) (Petitioner)

2. W.P.(C) 13505/2019 RENUKA KULKARNI LAKSH KHANNA,6 LAKSH
CM APPL. 17625/2021 Vs. DELHI DEVELOPMENT KHANNA ,MANIKA TRIPATHY
WITH W.P. (C) 3699/2021 AUTHORITY AND ORS. PANDEY ,DHANESH RELAN

W.P.(C) 3747/2021

ADVOCATE DETAILS FOR ABOVE CASE

LAKSH KHANNA () (9910900059) (Petitioner)

LAKSHKHANNA (lakshkhanna09Q@gmail.com) (9910900059) (Petitioner)

laksh khanna(laksh@lakshkhanna.in) (9910900059) (Petitioner)
seclg(seclg@nic.in) () (Respondent)

secretarial compliance (secretarialcompliance4@gmail.com) () (Respondent)
cbg (cbginvestments@gmail.com) () (Respondent)
dydirildda(dydirildda@gmail.com) () (Respondent)

MANIKA TRIPATHY (tripathymanika@gmail.com) (9811831835) (Respondent)
MANIKA TRIPATHY (tripathymanika@gmail.com) (9811831835) (Respondent)
MANIKA TRIPATHY (tripathymanika@gmail.com) (9811831835) (Respondent)
DHANESH RELAN (dhaneshrelan@yahoo.co.in) (9910247777) (Respondent)

ADVANCE CAUSE LIST
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W.P. (C) 3699/2021 PURBHANCHAL SOCIAL WELFARE ANKIT SINGH
WITH W.P.(C) 3747/2021 SOCIETY

Vs. DELHI DEVELOPMENT
AUTHORITY & ANR.

ADVOCATE DETAILS FOR ABOVE CASE

ankit singh(advocate.ankit92@gmail.com) (9310255162) (Petitioner)
ANKITSINGH (advocate.ankit92@gmail.com) (8989004412) (Petitioner)
dr. rahul chhoker (ddachamberhc@gmail.com) (8920952108) (Respondent)
dhanesh relan(dhaneshrelan@yahoo.co.in) (9910247777) (Respondent)

W.P. (C) 3747/2021 PURBHANCHAL SOCIAL WELFARE ANKIT SINGH,PRABHSAHAY KAUR

SOCIETY
Vs. DELHI DEVELOPMENT
AUTHORITY & ORS.

WITH W.P. (C) 12752/2018

ADVOCATE DETAILS FOR ABOVE CASE

ankit singh(advocate.ankit92@gmail.com) (9310255162) (Petitioner)
dhanesh relan(dhaneshrelan@yahoo.co.in) (9910247777) (Respondent)
dr. rahul chhoker (ddachamberhc@gmail.com) (8920952108) (Respondent)
PRABHSAHAY KAUR (SAHAYK@GMAIL.COM) (9810158581) (Respondent)

ORDER
CONT.CAS(C) 105/2020 DEEPAK GROVER DIVYAKANT LAHOTRI,YASH KARAN
CM APPL. 45692/2022 Vs. PRAHLAD SINGH JAIN

CM APPL. 50090/2022

WITH CRL.REV.P.882/2018

ADVOCATE DETAILS FOR ABOVE CASE

DIVYAKANT LAHOTRI () (9868541200) (Petitioner)

yashkaran (yashkaranjain@gmail.com) () (Petitioner)

divya (divyakant@lahotiadvocates.com) () (Respondent)

Yash Karan Jain(yashkaranjain@gmail.com) (9953796954) (Petitioner)
lahoti () (9868541200) (Respondent)

MAC.APP. 768/2011 ICICI LOMBARD GENERAL RAMEEZA HAKEEM, SAURABH

WITH MAC.APP. 870/2011 INSURANCE CO LTD KANSAL,DEEPAK PANDEY, DHRUV

PH Vs. JYOTI SINGH & ORS KUMAR,CAV, SANJAY KUMAR JHA,A
K SONI

ADVOCATE DETAILS FOR ABOVE CASE

MAC.APP. 870/2011 JYOTI SINGH DHRUV KUMRA, SAURABH
CM APPL. 8909/2020 Vs. NAND KISHORE & ORS KANSAL ,MANISH KUMAR
PH SRIVASTAVA,AJAY KUMAR

CHOPRA ,RIKKY GUPTA,A K SONI

ADVOCATE DETAILS FOR ABOVE CASE

SAURABH KANSAL () (7838392904) (Petitioner)

MANISH KUMAR SRIVASTAVA (rajak4104@gmail.com) (9811079853) (Petitioner)
AJAY KUMAR CHOPRA (akchopra_adv@yahoo.in) (9811104015) (Petitioner)
RIKKY GUPTA (rikksgupta@gmail.com) (9811062591) (Petitioner)

ADVANCE CAUSE LIST
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COURT NO. 29
HON'BLE MR.JUSTICE YOGESH KHANNA

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO

cmanilchopra.dhc@gov.in

BAIL MATTERS

1. BAIL APPLN. 576/2022 VIKAS GUPTA SAMAKSH SHARMA
Vs. THE STATE OF NCT OF DELHI

Other Case filed against same P.S.-FIR No. : (MUKHERJEE NAGAR-796/2017)
BAIL APPLN. 182/2019 filed by VIKAS GUPTA (Disposed on : 09-DEC-21 )
P.S.-FIR No. :(MUKHERJEE NAGAR-796/2017)

ADVOCATE DETAILS FOR ABOVE CASE
samaksh sharma (lawroute@gmail.com) (9818454343) (Petitioner)
sunil sharma (sumilsharma20192019@gmail.com) () (Petitioner)

kapil sharma (dhcprosecutiondelhipolice@gmail.com.) (9891919168) (Respondent)

2. BAIL APPLN. 1285/2022 UJJWAL BAJAJ VIPIN BHARDWAJ
Vs. STATE NCT OF DELHI

Other Case filed against same P.S.-FIR No. :(JAGAT PURI-33/2020)

BAIL APPLN. 1527/2021 filed by UJJWAL BAJAJ (Disposed on : 06-MAY-21 )

BAIL APPLN. 1626/2021 filed by UJJWAL BAJAJ (Disposed on : 12-MAY-21 )

CRL.REV.P. 201/2021 filed by UJJWAL BAJAJ (Disposed on : 23-FEB-22 )

BAIL APPLN. 1848/2021 filed by UJJWAL BAJAJ (Disposed on : 10-AUG-21 )

BAIL APPLN. 4359/2021 filed by UJJWAL BAJAJ (Disposed on : 13-DEC-21 )

CRL.M.C. 3313/2022 filed by SUKUMAR BALAKRISHNAN MANAGING DIRECTOR OF INNOKAIZ PRIVATE LIMITED (D. of Hearing : 28-NOV-22 )
BAIL APPLN. 3558/2020 filed by UJJWAL BAJAJ (Disposed on : 11-FEB-21 )

BAIL APPLN. 3846/2020 filed by SANJAY BAJAJ (Disposed on : 04-DEC-20 )

P.S.-FIR No. : (JAGAT PURI-33/2020)

ADVOCATE DETAILS FOR ABOVE CASE
piyush rana(advrana.piyush@gmail.com) (999009950) (Petitioner)
kapil sharma (dhcprosecutiondelhipolice@gmail.com) (9891919168) (Respondent)

3. BAIL APPLN. 1582/2022 SACHIN KUMAR MOHAMMAD ANAS
WITH BAIL APPLN. 85/2023 Vs. STATE GNCT OF DELHI

Other Case filed against same P.S.-FIR No. :(CRIME AND RAILWAY-186/2020)
CRL.M.C. 2334/2021 filed by DINESH KUMAR @ DINA (Disposed on : 29-NOV-21 )
BAIL APPLN. 3601/2022 filed by SACHIN KUMAR (Disposed on : 13-DEC-22 )
BAIL APPLN. 85/2023 filed by SACHIN KUMAR (D. of Hearing : 16-JAN-23 )
P.S.-FIR No. :(CRIME AND RAILWAY-186/2020)

ADVOCATE DETAILS FOR ABOVE CASE

pradeep chowdhary (vikram42006@yahoo.com) (8826849136) (Petitioner)

angs shaikh (anashaik2007@gmail.com) () (Petitioner)

angs shaikh (anashaik2007@gmail.com) () (Petitioner)

kapil sharma (dhcprosecutiondelhipolice@gmail.com) (9891919168) (Respondent)
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4. BAIL APPLN. 85/2023 SACHIN KUMAR MOHAMMAD ANAS
Vs. STATE GNCT OF DELHI

Other Case filed against same P.S.-FIR No. :(CRIME AND RAILWAY-186/2020)
CRL.M.C. 2334/2021 filed by DINESH KUMAR @ DINA (Disposed on : 29-NOV-21 )
BAIL APPLN. 1582/2022 filed by SACHIN KUMAR (D. of Hearing : 16-JAN-23 )
BAIL APPLN. 3601/2022 filed by SACHIN KUMAR (Disposed on : 13-DEC-22 )
P.S.-FIR No. :(CRIME AND RAILWAY-186/2020)

ADVOCATE DETAILS FOR ABOVE CASE

anas shaikh (anashaikh007@gmail.com) () (Petitioner)

kapil sharma (dhcprosecutiondelhipolice@gmail.com) (9891919168) (Respondent)
anas shaikh (anashaikh007@gmail.com) () (Respondent)

kapil sharma (dhcprosecutiondelhipolice@gmail.com) (9891919168) (Respondent)

5. BAIL APPLN. 3032/2022 ARUN KUMARaliasANNU AMIT KUMAR
Vs. THE STATE (NCT OF DELHI)

Other Case filed against same P.S.-FIR No. :(GOVIND PURI-631/2022)

BAIL APPLN. 3128/2022 filed by BALI RAM (D. of Hearing : 30-JAN-23 )

BAIL APPLN. 3249/2022 filed by ROHIT (D. of Hearing : 30-JAN-23 )

BAIL APPLN. 3321/2022 filed by SATYA NARAYAN (D. of Hearing : 30-JAN-23 )
P.S.-FIR No. :(GOVIND PURI-631/2022)

ADVOCATE DETAILS FOR ABOVE CASE
rajiv soni(rajivsonidolly@gmail.com) () (Petitioner)

kapil sharma (dhcprosecutiondelhipolice@gmail.com) (9891919168) (Respondent)

6. BAIL APPLN. 3128/2022 BALI RAM AMIT KUMAR
Vs. THE STATE (NCT OF DELHI)

Other Case filed against same P.S.-FIR No. :(GOVIND PURI-631/2022)

BAIL APPLN. 3032/2022 filed by ARUN KUMAR@RANNU (D. of Hearing : 30-JAN-23 )
BAIL APPLN. 3249/2022 filed by ROHIT (D. of Hearing : 30-JAN-23 )

BAIL APPLN. 3321/2022 filed by SATYA NARAYAN (D. of Hearing : 30-JAN-23 )
P.S.-FIR No. :(GOVIND PURI-631/2022)

ADVOCATE DETAILS FOR ABOVE CASE

mukesh kalia (singhamitsingh396@gmail.com) (9810147230) (Petitioner)

hans raj singh(singhamitsingh396@gmail.com) (9810147230) (Petitioner)

rajiv soni(rajivsonidolly@gmail.com) () (Petitioner)

rajiv soni(rajivsonidolly@gmail.com) () (Petitioner)

kapil sharma (dhcprosecutiondelhipolice@gmail.com) (9891919168) (Respondent)
kapil sharma (dhcprosecutiondelhipolice@gmail.com) (9891919168) (Respondent)
kapil sharma (dhcprosecutiondelhipolice@gmail.com) (9891919168) (Respondent)

7. BAIL APPLN. 3133/2022 AJAY alias PURSHOTTAM RAJEEV KOKCHA
CRL.M.A. 21443/2022 Vs. STATE OF NCT OF DELHI

P.S.-FIR No. : (BHALSWA DAIRY-36/2022)

ADVOCATE DETAILS FOR ABOVE CASE

vishal kumar (vishalkumarl489Qgmail.com) (9634355785) (Petitioner)

rajiv soni(rajivsonidolly@gmail.com) () (Petitioner)

kapil sharma (dhcprosecutiondelhipolice@gmail.com) (9891919168) (Respondent)

8. BAIL APPLN. 3249/2022 ROHIT AMIT KUMAR
Vs. THE STATE ( NCT OF DELHI)

Other Case filed against same P.S.-FIR No. :(GOVIND PURI-631/2022)

BAIL APPLN. 3032/2022 filed by ARUN KUMAR@RANNU (D. of Hearing : 30-JAN-23 )
BAIL APPLN. 3128/2022 filed by BALI RAM (D. of Hearing : 30-JAN-23 )

BAIL APPLN. 3321/2022 filed by SATYA NARAYAN (D. of Hearing : 30-JAN-23 )
P.S.-FIR No. : (GOVIND PURI-631/2022)
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ADVOCATE DETAILS FOR ABOVE CASE
rajiv soni(rajivsonidolly@gmail.com) () (Petitioner)

kapil sharma (dhcprosecutiondelhipolice@gmail.com) (9891919168) (Respondent)

9. BAIL APPLN. 3321/2022 SATYA NARAYAN AMIT KUMAR
Vs. THE STATE (NCT OF DELHI)

Other Case filed against same P.S.-FIR No. :(GOVIND PURI-631/2022)

BAIL APPLN. 3032/2022 filed by ARUN KUMAR@RANNU (D. of Hearing : 30-JAN-23 )
BAIL APPLN. 3128/2022 filed by BALI RAM (D. of Hearing : 30-JAN-23 )

BAIL APPLN. 3249/2022 filed by ROHIT (D. of Hearing : 30-JAN-23 )

P.S.-FIR No. :(GOVIND PURI-631/2022)

ADVOCATE DETAILS FOR ABOVE CASE

rajiv soni(rajivsonidolly@gmail.com) () (Petitioner)

rajiv soni(rajivsonidolly@gmail.com) () (Petitioner)

hans raj singh(singhamitsingh396@gmail.com) (9810147230) (Petitioner)

amit singh(singhamitsingh396@gmail.com) (9810147230) (Petitioner)

kapil sharma (dhcprosecutiondelhipolice@gmail.com) (9891919168) (Respondent)
kapil sharma (dhcprosecutiondelhipolice@gmail.com) (9891919168) (Respondent)

FOR ADMISSION

10. CRL.A. 143/2022 WASIM PANKAJ KUMAR,CHANDAN KUMAR
CRL.M.A. 6724/2022 Vs. THE STATE (GOVT. OF NCT MANDAL
OF DELHI)

P.S.-FIR No. :(MANDAWALI-1029/2015)

ADVOCATE DETAILS FOR ABOVE CASE

pankaj kumar (pankajk.pundir@gmail.com) (9312705068) (Petitioner)

kapil sharma (dhcprosecutiondelhipolice@gmail.com) (9891919168) (Respondent)
CHANDAN KUMAR MANDAL (advocate4livingbeing@gmail.com) (9891703623) (Petitioner)
CHANDAN KUMAR MANDAL (advocate4livingbeing@gmail.com) (9891703623) (Petitioner)

11. CRL.A. 660/2022 MUKESH SANGWAN VINAY KUMAR SHARMA
CRL.M. (BAIL) 1567/2022 Vs. STATE OF NCT DELHI
CRL.M.A. 27088/2022
CRL.M.A. 27089/2022

Other Case filed against same P.S.-FIR No. :(PALAM VILLAGE-383/2014)

BAIL APPLN. 2589/2016 filed by MUKESH (Disposed on : 30-JAN-17 )

BAIL APPLN. 2603/2021 filed by MUKESH SANGWAN (Disposed on : 28-JUL-21 )

BAIL APPLN. 2465/2015 filed by MUKESH KUMAR SANGWAN (Disposed on : 12-FEB-16 )
P.S.-FIR No. : (PALAM VILLAGE-383/2014)

ADVOCATE DETAILS FOR ABOVE CASE

12. CRL.L.P. 557/2019 STATE RAVI NAYAK
CRL.M.A. 38120/2019 Vs. UMESH KUMAR

P.S.-FIR No. :(RANHOLA-196/2013)

ADVOCATE DETAILS FOR ABOVE CASE
RAVI NAYAK() (9811439493) (Petitioner)
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AFTER NOTICE MISC. MATTERS

13. CRL.M. (BAIL) 952/2022 PRADEEP alias SHETTY YUGANSH MITTAL,SACHIN KAUSHIK
CRL.M.A. 20434/2022 Vs. STATE GOVERNMENT OF NCT
In CRL.A. 91/2022 OF DELHI

P.S.-FIR No. : (JAFFARPUR KALAN-23/2015)

ADVOCATE DETAILS FOR ABOVE CASE
k.c. mittal (172dhc@Rgmail.com) () (Petitioner)
kapil sharma (dhcprosecutiondelhipolice@gmail.com) (9891919168) (Respondent)

14. CRL.M. (BAIL) 438/2022 SANJAY DASS ANIL VYAS
In CRL.A. 152/2022 Vs. THE STATE (NCT OF DELHI)

Other Case filed against same P.S.-FIR No. :(MADHU VIHAR-787/2013)
CRL.M.C. 5560/2014 filed by SANJAY DASS & ORS (Disposed on : 10-APR-15 )
CRL.M.C. 5565/2014 filed by VARUN DASS & ANR (Disposed on : 10-APR-15 )
BAIL APPLN. 2255/2015 filed by SUDHANSHU MANDAL (Disposed on : 24-FEB-16 )
CRL.A. 157/2022 filed by KRISHNA DASS (D. of Hearing : 15-JUL-22 )
P.S.-FIR No. : (MADHU VIHAR-787/2013)

ADVOCATE DETAILS FOR ABOVE CASE
tarun rana(tarunranal027Q@yahoo.co.in) (9810669233) (Petitioner)
kapil sharma (dhcprosecutiondelhipolice@gmail.com) (9891919168) (Respondent)

15. CRL.M. (BAIL) 443/2022 KRISHNA DASS ANIL VYAS,OM PRAKASH
In CRL.A. 157/2022 Vs. THE STATE

Other Case filed against same P.S.-FIR No. :(MADHU VIHAR-787/2013)
CRL.M.C. 5560/2014 filed by SANJAY DASS & ORS (Disposed on : 10-APR-15 )
CRL.M.C. 5565/2014 filed by VARUN DASS & ANR (Disposed on : 10-APR-15 )
BAIL APPLN. 2255/2015 filed by SUDHANSHU MANDAL (Disposed on : 24-FEB-16 )
CRL.A. 152/2022 filed by SANJAY DASS (D. of Hearing : 15-JUL-22 )

P.S.-FIR No. :(MADHU VIHAR-787/2013)

ADVOCATE DETAILS FOR ABOVE CASE

tarun rana(tarunranal027Q@yahoo.co.in) (9810669233) (Petitioner)

kapil sharma (dhcprosecutiondelhipolice@gmail.com) (9891919168) (Respondent)
OM PRAKASH (om.prakashuk@gmail.com) (7982052848) (Petitioner)

16. CRL.A. 245/2022 JITENDER AND ORS. SUMIT THAKUR
CRL.M. (BAIL) 678/2022 Vs. STATE

P.S.-FIR No. : (PUL PRAHLADPUR-10/2014)

ADVOCATE DETAILS FOR ABOVE CASE

17. CRL.M. (BAIL) 1257/2022 SONU KUMAR AND ORS. GAURAV KOCHAR
In CRL.A. 338/2022 Vs. THE STATE (GOVT. OF NCT
OF DELHI)

P.S.-FIR No. :(HARSH VIHAR-692/2014)

ADVOCATE DETAILS FOR ABOVE CASE

dollar jain(dollarjainl008@gmail.com) (9999078483) (Petitioner)

r.k. kochar (gauravkochar@hotmail.com) (9810323897) (Petitioner)

kapil sharma (dhcprosecutiondelhipolice@gmail.com) (9891919168) (Respondent)

18. CRL.A. 591/2022 ARJUN RAM FARAZ MAQBOOL (DEHCLSC)
CRL.M. (BAIL) 1418/2022 Vs. STATE OF NCT OF DELHI &
ANR.

P.S.-FIR No. :(HAUZ KHAS-388/2016)
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19.

20.

21.

22.

ADVOCATE DETAILS FOR ABOVE CASE
bhaskar pandey (magbooltar92@gmail.com) (9811752710) (Petitioner)
kapil sharma (dhcprosecutiondelhipolice@gmail.com) (9891919168) (Respondent)

CRL.L.P. 600/2019 UNION OF INDIA PRAMOD BAHUGUNA,RAJESH PRASAD
Vs. MOHD. SADAKAT & ANR PANDEY

ADVOCATE DETAILS FOR ABOVE CASE

PRAMOD BAHUGUNA () (9811123945) (Petitioner)

RAJESH PRASAD PANDEY (rajesh.jasch@gmail.com) (9810131288) (Petitioner)
RAJESH PRASAD PANDEY (rajesh.jasch@gmail.com) (9810131288) (Petitioner)

CRL.M.C. 73/2021 UMESH ANIL
Vs. NCT OF DELHI AND ORS

P.S.-FIR No. : (BHALSWA DAIRY-486/2020)

ADVOCATE DETAILS FOR ABOVE CASE

ANIL (advaniltz@gmail.com) (7015330952) (Petitioner)

anil kumar & associates(advanitz@gmail.com) (7015330952) (Petitioner)

delhi police (dhcprosecutiondelhipolice@gmail.com) (9891919168) (Respondent)
UMESH (ADVANILTZ@GMAIL.COM) () (Respondent)

CRL.M.C. 551/2021 BABLOO & ORS. AMIT RAO
Vs. THE STATE & ORS.

Other Case filed against same P.S.-FIR No. :(RANHOLA-373/2013)
BAIL APPLN. 454/2014 filed by RAVI SINGH @ BHADORIYA (Disposed on : 28-FEB-14 )
P.S.-FIR No. : (RANHOLA-373/2013)

ADVOCATE DETAILS FOR ABOVE CASE

AMIT (amitraoadvocate@gmail.com) (9899287500) (Petitioner)

amit rao , rajiv (rajivsonidolly@gmail.com) (9899287500) (Petitioner)

amit rao , rajiv (rajivsonidolly@gmail.com) (9899287500) (Petitioner)

kapil sharma (dhcprosecutiondelhipolice@lgmail.com) (9891919168) (Respondent)
kapil sharma (dhcprosecutiondelhipolice@lgmail.com) (9891919168) (Respondent)

CRL.M.C. 652/2021 NANDKISHORE TRIVEDI SANTOSH KUMAR CHAURIHAA
CRL.M.A. 3176/2021 Vs. THE STATE OF NCT DELHI

Other Case filed against same P.S.-FIR No. :(SAROJINI NAGAR-242/2002)

BAIL APPLN. 1396/2004 filed by SUBHODH BHANDARI (Disposed on : 29-JUL-04 )
CRL.M.C. 4882/2003 filed by SUBODH BHANDARI (Disposed on : 10-DEC-03 )

CRL.M.C. 2431/2004 filed by SUBODH BHANDARI (Disposed on : 03-DEC-04 )

CRL.M.C. 2434/2004 filed by SUBODH BHANDARI (Disposed on : 03-DEC-04 )

BAIL APPLN. 1986/2004 filed by ANIL PRASAD NANDA (Disposed on : 21-OCT-04 )

BAIL APPLN. 75/2005 filed by NAND KISHORE TRIVEDI (Disposed on : 31-MAY-06 )
TR.P. (CRL.) 8/2010 filed by KETAN KANTILAL SETH & ORS. (Disposed on : 01-NOV-10 )
CRL.M.C. 3505/2015 filed by NANDKISHORE TRIVEDI (Disposed on : 30-AUG-18 )
P.S.-FIR No. :(SAROJINI NAGAR-242/2002)

ADVOCATE DETAILS FOR ABOVE CASE

SANTOSHCHAURIHAA (CMLAWCHAMBERS@GMAIL.COM) (9811193843) (Petitioner)

santosh chauriya & asso(chaurihaa@gmail.com) (9811193843) (Petitioner)

kapil sharma (dhcprosecutiondelhipolice@gmail.com) (9891919168) (Respondent)
NANDKISHORE TRIVEDI (N_S_TRIVEDI@YAHOO.CO.IN)(98673665376)(Respondent)

NANDKISHORE TRIVEDI (N_S_TRIVEDI@YAHOO.CO.IN)(98673665376)(Respondent)

NANDKISHORE TRIVEDI (N_S_TRIVEDI@YAHOO.CO.IN)(98673665376)(Respondent)

THE STATE OF NCT DELHI (DHCPROSECUTIONDELHIPOLICEQRGMAIL.COM) (9999950586) (Respondent)
THE STATE OF NCT DELHI (DHCPROSECUTIONDELHIPOLICEQRGMAIL.COM) (9999950586) (Respondent)
THE STATE OF NCT DELHI (DHCPROSECUTIONDELHIPOLICEQRGMAIL.COM) (9999950586) (Respondent)

ADVANCE CAUSE LIST
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23.

24.

25.

26.

27.

28.

CRL.M.C. 1493/2021 ASHWINI CHAWLA AAROHI MIKKILINENI, JITENDER
CRL.M.A. 10367/2021 Vs. STATE & ANR. VASHISHT

WITH CRL.M.C. 1687/2021

CRL.M.C. 2063/2021

CRL.M.C. 2064/2021

CRL.M.C. 2063/2021

CRL.M.C. 2064/2021

CRL.M.C. 1690/2021

ADVOCATE DETAILS FOR ABOVE CASE

chandan bhatia(cicero@cicerofirm.in) (7065970666) (Petitioner)

delhi police (dhcprosecutiondelhipolice@gmail.com) (9891919168) (Respondent)
bharti harjai (jvashisht@gmil.com) () (Respondent)

ASHWINI CHAWLA (CICEROQRCICEROFIRM.IN) (7065970666) (Respondent)

STATE (DHCPROSECUTIONDELHIPOLICE@GMAIL.COM) () (Respondent)

JITENDER VASHISHT (jvashisht@gmail.com) (9811550817) (Respondent)

CRL.M.C. 1687/2021 ASHWANI CHAWLA AAROHI MIKKILINENI
Vs. STATE & ANR.

ADVOCATE DETAILS FOR ABOVE CASE

chandan bhatia (cicero@Qcicerofirm.in) (7065970666) (Petitioner)

ashwani chawla (cicero@Qcicerofirm.in) (7065970666) (Petitioner)

AAROHI (cicerofirm@gmail.com) (9650290474) (Petitioner)

kapil sharma (dhcprosecutiondelhipolice@gmail.com) (9891919168) (Respondent)

ASHWANI CHAWLA (CICERO@CICEROFIRM.IN) (7065970666) (Respondent)

KABIRAAJ AND CO (KABIRAJANDCOQRYAHOO.CO.IN) (9811263069) (Respondent)

STATE (DHCPROSECUTIONDELHIPOLICE@GMAIL.COM) () (Respondent)

CRL.M.C. 1690/2021 ASHWANI CHAWLA AAROHI MIKKILINENI,JITENDER
Vs. STATE & ANR. VASHISHT

ADVOCATE DETAILS FOR ABOVE CASE

ashwani chawla(cicero@cicerofirm.in) (7065970666) (Petitioner)

AAROHI (cicerofirm@gmail.com) (9650290474) (Petitioner)

chandan bhatia(cicero@Rcicerofirm.in) (7065970666) (Petitioner)

kapil sharma (dhcprosecutiondelhipolice@gmail.com) (9891919168) (Respondent)
ASHWANI CHAWLA (CICEROQRCICEROFIRM.IN) (7065970666) (Respondent)

KAMAL KAPOOR (JVASHISHT@GMAIL.COM) (9811550817) (Respondent)

STATE (DHCPROSECUTIONDELHIPOLICE@GMAIL.COM) () (Respondent)

JITENDER VASHISHT (jvashisht@gmail.com) (9811550817) (Respondent)

CRL.M.C. 2063/2021 ASHWANI CHAWLA AAROHI MIKKILINENI
CRL.M.A. 13882/2021 Vs. STATE & ANR.

WITH CRL.M.C. 2064/2021

ADVOCATE DETAILS FOR ABOVE CASE

aarohi mikkillineni (aarohimikkillineni@gmail.com) () (Petitioner)

chandan bhatia(cicero@cicerofirm.in) (7065970666) (Petitioner)

kapil sharam(dhcprosecuriondelhipolice@gmail.com) (9891919168) (Respondent)

CRL.M.C. 2064/2021 ASHWANI CHAWLA AAROHI MIKKILINENI
CRL.M.A. 13884/2021 Vs. STATE & ANR.

ADVOCATE DETAILS FOR ABOVE CASE

aarohi mikkilineni (aarochimikkilineni@gmail.com) () (Petitioner)

chandan bhatia(cicero@cicerofirm.in) (7065970666) (Petitioner)

kapil sharam(dhcprosecuriondelhipolice@gmail.com) (9891919168) (Respondent)

CRL.M.C. 2034/2021 RAJAT BOBAL & ORS. CHANDERMANI GROVER
CRL.M.A. 18742/2021 Vs. THE STATE & ORS.

P.S.-FIR No. :(G.T.B. ENCLAVE-183/2015)

ADVANCE CAUSE LIST
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ADVOCATE DETAILS FOR ABOVE CASE

c.m. grover (manigrover00lQ@gmail.com) (9654624323) (Petitioner)

jawahar singh(j9810559536@gmail.com) () (Petitioner)

richa singh(16lrsingh@gmail.com) () (Respondent)

kapil sharma (dhcprosecutiondelhipolice@gmail.com) (9891919168) (Respondent)
c.m. grover (manigrover00l@gmail.com) () (Petitioner)

kapil sharma (dhcprosecutiondelhipolice@gmail.com) (9891919168) (Respondent)

29. CRL.M.C. 2504/2021 VIJAY BAHADUR SINGH & ORS. ASTHA DEEP
CRL.M.A. 16381/2021 Vs. STATE (GOVT. OF NCT OF
DELHI) & ANR.

P.S.-FIR No. : (RAJOURI GARDEN-689/2019)

ADVOCATE DETAILS FOR ABOVE CASE

astha deep(astha.cnlu@gmail.com) (9971018497) (Petitioner)

kapil sharma (dhcprosecutiondelhipolice@gmail.com) (9891919168) (Respondent)
riya singh(riya.singh7922gmail.com) () (Respondent)

30. CRL.M.C. 2687/2021 OM LUNGI HOUSE KARTICKAY MATHUR,RAJESH
Vs. CHHABRA SAREE SELECTION SHERAWAT

ADVOCATE DETAILS FOR ABOVE CASE

kartickay mathur (karticay7@gmail.com) (9899036093) (Petitioner)

anil narang(anilnarangl959@gmail.com) (9873206933) (Petitioner)

kartickay mathur (kartickay7@gmail.com) (9899036093) (Petitioner)

anil narang(anilnarangl959@gmail.com) (9873206933) (Petitioner)

praveen narang (parveen9811665372) (9811665372) (Petitioner)

praveen narang (parveen981165372@gmail.com) (9811665372) (Petitioner)

chhabra saree selection (rameshchhabra7@gmail.com) (9873431235) (Respondent)

m/s chhabra saree selection (remeshchhabra7@gmail.com) (9873431235) (Respondent)
RAJESH SHERAWAT (SHERAWATRAAJW@GMAIL.COM) (7982214306) (Respondent)

31. CRL.M.C. 3233/2021 AJAY MITTAL & ANR. MANUJ AGGARWAL
WITH CRL.M.C. 16/2023 Vs. STATE & ANR.

ADVOCATE DETAILS FOR ABOVE CASE

manuj aggarwal (aagarwalmanuj@gmail.com) (9818094931) (Petitioner)

rana pradeep (ranapradeepl02@gmail.com) () (Respondent)

kapil sharma (dhcprosecutiondelhipolice@gmail.com) (9891919168) (Respondent)

32. CRL.M.C. 16/2023 VIR BHAN MITTAL & ORS. MANUJ AGGARWAL
CRL.M.A. 41/2023 Vs. STATE GOVT. NCT OF DELHI
AND ANR.

ADVOCATE DETAILS FOR ABOVE CASE

33. CRL.M.C. 3452/2021 MRS. NISHRIN SAIFUDIN NAVEEN MALHOTRA,DHRUV GUPTA
CRL.M.A. 20700/2021 AKOLAWALA
WITH CRL.M.C. 161/2022 Vs. SAVITRI TELECOM SERVICES

ADVOCATE DETAILS FOR ABOVE CASE
naveen malhotra (naveenmalhotrad470@gmail.com) (9810035082) (Petitioner)
DHRUV GUPTA (dgguptadhruv@gmail.com) (9810491438) (Petitioner)

34. CRL.M.C. 161/2022 MR. JUZER BHARMAL NAVEEN MALHOTRA,DHRUV GUPTA
CRL.M.A. 615/2022 Vs. SAVITRI TELECOM SERVICES
WITH CRL.M.C 3452/2021

ADVOCATE DETAILS FOR ABOVE CASE

naveen malhotra (naveenmalhotra470@gmail.com) () (Petitioner)

naveen malhotra (naveenmalhotra470@gmail.com) () (Petitioner)

kapil sharma (dhcprosecutiondelhipolice@gmail.com) (9891919168) (Respondent)
mohan (mohan.advocate@gmail.com) () (Respondent)

DHRUV GUPTA (dgguptadhruv@gmail.com) (9810491438) (Petitioner)
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35.

36.

37.

38.

39.

40.

41.

CRL.REV.P. 855/2017 M/S R L EXPORTS INTERNATIONAL
CRL.M.A. 18695/2017 Vs. STATE OF NCT OF DELHI &
ORS

ADVOCATE DETAILS FOR ABOVE CASE

CRL.M.A. 17843/2022 SOM DUTT & ORS

In W.P. (CRL) 3533/2018 Vs. THE STATE & ANR
(Disposed-off Case)

P.S.-FIR No. : (MANSAROVER PARK-285/2016)

ADVOCATE DETAILS FOR ABOVE CASE
smriti singh(smriti@sinhalaw.com) (9818199498) (Petitioner)

VIBHOR GARG

SANJEEV GUPTA,SMRITI SINHA

kapil sharma (dhcprosecutiondelhipolice@gmail.com) (9891919168) (Respondent)

W.P. (CRL) 286/2019 SURINDER KUMAR WADHWA
CRL.M.A. 1962/2019 Vs. STATE NCT OF DELHI & ANR.
WITH CRL.M.C. 109/2021

Other Case filed against same P.S.-FIR No. : (ECONOMIC OFFENCE WING-2
CRL.M.C. 4959/2019 filed by SORAV GUPTA (Disposed on : 28-JAN-20 )
CRL.M.C. 109/2021 filed by SURINDER KUMAR WADHWA (D. of Hearing : 30
P.S.-FIR No. :(ECONOMIC OFFENCE WING-27/2018)

ADVOCATE DETAILS FOR ABOVE CASE
K.SINGHAL & VANI SINGHAL() (9212424765) (Petitioner)

W.P. (CRL) 700/2019 MRIDULA KAPUR

CRL.M.A. 5037/2019 Vs. THE DEPUTY DIRECTOR
CRL.M.A. 18588/2022 DIRECTORATE OF

WITH W.P. (CRL) 723/2019 ENFORCEMENT ,NEW DELHI

K.SINGHAL & VANI SINGHAL

7/2018)

-JAN-23 )

HARSH K. SHARMA HARSH K
SHARMA

Other Case filed against same P.S.-FIR No. : (DIRECTORATE OF ENFORCEMENT-ECIR 320/2009)

CRL.M.C. 906/2020 filed by SHRI ANAND KUMAR KAPUR (D. of Hearing : 2
W.P. (CRL) 723/2019 filed by MAJ GEN ANAND KUMAR KAPUR (D. of Hearing
P.S.-FIR No. : (DIRECTORATE OF ENFORCEMENT-ECIR 320/2009)

ADVOCATE DETAILS FOR ABOVE CASE

HARSH K. SHARMA () (9971595083) (Petitioner)

prosoll law(prosollawine@gmail.com) () (Petitioner)
union of india(uoidhc@gmail.com) () (Respondent)

W.P. (CRL) 1339/2019 M/S ECNON FARMS BUILDCON PVT.
LTD. & ORS
Vs. STATE (GOVT. OF NCT OF
DELHI) & ANR

(Disposed-off Case)

P.S.-FIR No. : (ROHINI NORTH-473/2017)

ADVOCATE DETAILS FOR ABOVE CASE
SONAL SINGH() (9958987339) (Petitioner)

W.P. (CRL) 2041/2019 DEEPAK KUMAR
Vs. STATE & ORS.

P.S.-FIR No. : (RAJOURI GARDEN-428/2018)

ADVOCATE DETAILS FOR ABOVE CASE
BALDEV RAJ & CO. () (8588844284) (Petitioner)

W.P. (CRL) 2642/2019 SHEKHAWAT & ORS.
CRL.M.A. 36083/2019 Vs. STATE & ANR.

P.S.-FIR No. : (BADARPUR-44/2016)

8-MAR-22 )
29-NOV-22 )

SONAL SINGH

BALDEV RAJ & CO.

JAGAT SINGH BAASTA

ADVANCE CAUSE LIST
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ADVOCATE DETAILS FOR ABOVE CASE
JAGAT SINGH BAASTA() (9810477512) (Petitioner)

42. W.P. (CRL) 2808/2019 SHRI VIPIN VERMA NAVEEN DALAL
Vs. STATE & ANR.

P.S.-FIR No. : (SUBHASH PLACE-202/2019)

ADVOCATE DETAILS FOR ABOVE CASE
NAVEEN DALAL () (9818305148) (Petitioner)

43. W.P. (CRL) 3182/2019 M/S BODHISATVA ESTATES PVT. VISHAL GOSAIN
LTD. & ORS
Vs. STATE & ANR

P.S.-FIR No. : (ECONOMIC OFFENCE WING-167/2017)

ADVOCATE DETAILS FOR ABOVE CASE
VISHAL GOSAIN() (9873694589) (Petitioner)

44. W.P. (CRL) 3415/2019 GUNVEEN SINGH SAJAL DHAMIJA
Vs. STATE & ANR.

Other Case filed against same P.S.-FIR No. :(BINDAPUR-919/2018)
CRL.M.C. 6302/2019 filed by GUNVEEN SINGH (Disposed on : 22-DEC-20 )

P.S.-FIR No. :(BINDAPUR-919/2018)

ADVOCATE DETAILS FOR ABOVE CASE
SAJAL DHAMIJA () (9899908387) (Petitioner)

45. W.P. (CRL) 3471/2019 SURJEET KAUR SURINDER SINGH
Vs. THE STATE & ORS

ADVOCATE DETAILS FOR ABOVE CASE
SURINDER SINGH () (9212226354) (Petitioner)

FOR FINAL HEARING

46. CRL.A. 299/2022 PARVEEN KUMAR HITESH KUMAR BHARDWAJ
CRL.M. (BAIL) 824/2022 Vs. THE STATE GNCT DELHI &
ANR.

P.S.-FIR No. : (KARAWAL NAGAR-358/2017)

ADVOCATE DETAILS FOR ABOVE CASE

hitesh kr. bhardwaj (advocatehiteshl2@gmail.com) (9811829249) (Petitioner)
hitesh kr. bhardwaj (advocatehiteshl2@gmail.com) (9811829249) (Petitioner)
kapil sharma (dhcprosecutiondelhipolice@gmail.com) (9891919168) (Respondent)
kapil sharma (dhcprosecutiondelhipolice@gmail.com) (9891919168) (Respondent)

47. CRL.M.C. 109/2021 SURINDER KUMAR WADHWA KANHATIYA SINGHAL,AMAR NATH
WITH CRLW 286/2019 Vs. STATE NCT OF DELHI & ANR. AGGARWAL

Other Case filed against same P.S.-FIR No. :(ECONOMIC OFFENCE WING-27/2018)
CRL.M.C. 4959/2019 filed by SORAV GUPTA (Disposed on : 28-JAN-20 )

W.P. (CRL) 286/2019 filed by SURINDER KUMAR WADHWA (D. of Hearing : 30-JAN-23 )
P.S.-FIR No. : (ECONOMIC OFFENCE WING-27/2018)

ADVOCATE DETAILS FOR ABOVE CASE

kanhaiya singhal (adv.singhal@gmail.com) (9212424765) (Petitioner)
KANHATIYASINGHAL (adv.singhal@gmail.com) (9212424765) (Petitioner)

kapil sharma (dhcprosecutiondelhipolice@gmail.com) (9891919168) (Respondent)
SURINDER KUMAR WADHWA (ADV.SINGHAL@GMAIL.COM) (9212424765) (Respondent)
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SURINDER KUMAR WADHWA (ADV.SINGHALQ@GMAIL.COM) (9212424765) (Respondent)
AMRISH GUPTA (ASHUTOSHGUPTA@YAHOO.COM) () (Respondent)

STATE NCT OF DELHI (CRIMINALSTANDINGCOUNSEL@GMAIL.COM) () (Respondent)
STATE NCT OF DELHI (CRIMINALSTANDINGCOUNSEL@GMAIL.COM) () (Respondent)
AMAR NATH AGGARWAL (rsaggarwalana@gmail.com) (9811258052) (Respondent)

IN CHAMBER

48. CRL.M.C. 2919/2021 JAGDEEP KISHORE PRAKASH GAUTAM
Vs. RENU KISHORE
AT 03:30 P.M.

ADVOCATE DETAILS FOR ABOVE CASE

vedant vashist(vashist.vedant24@gmail.com) (8375068695) (Petitioner)
jagdeep kishore (jagskishore@gmail.com) (9810056313) (Petitioner)
prakash gupta (prakashgautamadvocate@yahoo.com) (9811697059) (Petitioner)
renu kishore (renukishore@gmail.com) () (Respondent)

COURT NO. 21
HON'BLE MS.JUSTICE REKHA PALLI

[NOTE: SUPPLEMENTARY PASS OVER MATTERS SHALL BE TAKEN UP IMMEDIATELY AFTER THE SUPPLEMENTARY LIST IS OVER.

CLICK HERE TO JOIN VC

https://dhcvirtualcourt.webex.com/meet/dhcvirtualcourtl8

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO

anand.pinani@dhc.nic.in

FOR ADMISSION

1. MAC.APP. 145/2022 ROHIT MANOJ KUMAR BHANDARI
Vs. NEHRU LAL & ANR.

ADVOCATE DETAILS FOR ABOVE CASE
manoj k bhandari (bhandari.manojk@gmail.com) (9811666858) (Petitioner)
Apex Law (apexlaw@hotmail.com) () (Respondent)

2. MAC.APP. 290/2022 MEENA & ORS. HITESH KUMAR BHARDWAJ
Vs. VINIT KUMAR & ORS.

ADVOCATE DETAILS FOR ABOVE CASE

vinod sharma (advocatehiteshl2@gmail.com) (9811514149) (Petitioner)
mukesh () (9210686868) (Respondent)

r() (88022783) (Respondent)

vinit kumar () (8802278357) (Respondent)

bajaj allianz (rameeza@lawassociates.in) () (Respondent)


mailto:anand.pinani@dhc.nic.in
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r() (92106868) (Respondent)

AFTER NOTICE MISC. MATTERS

3. CM(M) 1459/2019 RUCHI AAYUSH AGARWAL (DHCLSC)
Vs. RAKESH KUMAR

ADVOCATE DETAILS FOR ABOVE CASE
IN PERSON() (9971066130) (Petitioner)

4. CM(M) 741/2022 BALJEET SINGH SOUMYASHREE MISRA, SOUMYASHREE
WITH CM(M) 742/2022 Vs. AMRIT KAUR MISRA

AT 04:00 P.M.

ADVOCATE DETAILS FOR ABOVE CASE

baljeet singh (svkzerox@gmail.com) () (Petitioner)

amrit kaur (kaur.amrit90@gmail.com) (8826074589) (Respondent)

SOUMYASHREE MISRA (soumyashree.misra@gmail.com) (9818492242) (Petitioner)

5. CM(M) 743/2022 DINESH KUMAR RAHUL KUMAR SINGH,AMIT
CM APPL. 33077/2022 Vs. RANI DEVI GEORGE
CM APPL. 33078/2022

ADVOCATE DETAILS FOR ABOVE CASE

rahul kumar singh, mahesh kumar (rahuladv0l@gmail.com) (9582136880) (Petitioner)
rahul kumar singh, mahesh kumar (rahuladvOl@gmail.com) (9582136880) (Petitioner)
nishant (nishantralert@gmail.com) () (Respondent)

nishant (nishantralert@gmail.com) () (Respondent)

AMIT GEORGE (amitgeorge@outlook.com) (8586964001) (Respondent)

6. CONT.CAS(C) 938/2022 SOUMYAJIT CHAKRABORTY AND MUDIT GUPTA
CM APPL. 38945/2022 ANR
Vs. AUTHORIZED OFFICER
INDIABULLS HOUSING AND
FINANCE LIMITED

ADVOCATE DETAILS FOR ABOVE CASE
abhishek kumar (abhishek@ksinghO3@gmail.com) (9953010700) (Petitioner)

officer (homeloans@indiabulls.com) () (Respondent)

7. LA.APP. 55/2014 KABOOL SINGH (DECEASED) THR BHAGWAT PRASHAD GUPTA, INDER
CM APPL. 8493/2015 LRS & ORS SINGH, PRIYANSHU
CM APPL. 49032/2018 Vs. UNION OF INDIA & ANR AGGARWAL,KUNAL SHARMA,I B JHA

CM APPL. 39782/2021

CM APPL. 39783/2021

CM APPL. 40616/2021

WITH LAA 754/2011

ADVOCATE DETAILS FOR ABOVE CASE

BHAGWAT PRASHAD GUPTA() (9810360789) (Petitioner)

bhagwat prashad & rajesh gupta(rajeshgupta864@gmail.com) (9810360789) (Petitioner)
yeeshu jain(yeeshujain@yahoo.co.in) () (Respondent)

dda (ddachamberhc@gmail.com) () (Respondent)

bhagwat pershad gupta , rajesh gupta (rajeshgupta864@gmail.com) (9810360789) (Petitioner)
uoi (uoidhc@gmail.com) () (Respondent)

dda (ddachamberhc@gmail.com) () (Respondent)

8. LA.APP. 127/2016 BAL KISHAN SUMAN GUPTA,DR VIKRANT
WITH LA.APP. 174/2016 Vs. UNION OF INDIA & ANR NARAYAN VASUDEVA,S.K. JHA
LA.APP. 176/2016
LA.APP. 178/2016

ADVOCATE DETAILS FOR ABOVE CASE

ADVANCE CAUSE LIST
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BAL KISHAN
Vs. UNION OF INDIA & ANR

9. LA.APP. 174/2016 SUMAN GUPTA

ADVOCATE DETAILS FOR ABOVE CASE

10. LA.APP. 176/2016 MOHINDER SINGH & ANR

Vs. UNION OF INDIA & ANR

SUMAN GUPTA,MRINANLINI SEN
GUPTA

ADVOCATE DETAILS FOR ABOVE CASE

11. LA.APP. 178/2016 MOHINDER SINGH & ANR

Vs. UNION OF INDIA & ANR

SUMAN GUPTA

ADVOCATE DETAILS FOR ABOVE CASE
12. MAC.APP. 312/2017 IFFCO TOKIO GENERAL INSURANCE
CO LTD
Vs. PRAKASH RATHI & ORS

K V GIRISH CHOWDARY

ADVOCATE DETAILS FOR ABOVE CASE

13. MAC.APP. 639/2018 SURESH PAL KHATRI
CM APPL. 27604/2018 Vs. BHAGWAN DEEN & ORS
CM APPL. 27605/2018

MEENA CHOUDHARY SHARMA

ADVOCATE DETAILS FOR ABOVE CASE
MEENA CHOUDHARY SHARMA () (9811047445) (Petitioner)

14. MAC.APP. 921/2018 LACHHMAN SINGH RAVI BAKSHI,UTKARSH
Vs. KAVITA DEVI & ORS (THE MATHUR , PRADEEP GAUR &
ORIENTAL INSURANCE CO LTD ASSOCIATES
ADVOCATE DETAILS FOR ABOVE CASE
RAVI BAKSHI , UTKARSH MATHUR() (989985596) (Petitioner)
15. MAC.APP. 1022/2018 ANIL KUMAR alias ANKIT DEEPAK KOHLI

Vs. HDFC ERGO GENERAL

INSURNACE CO LTD & ORS

ADVOCATE DETAILS FOR ABOVE CASE
DEEPAK KOHLI () (9871507987) (Petitioner)

16. MAC.APP. 28/2021 NEW INDIA ASSURANCE CO. LTD.
CM APPL. 1848/2021 Vs. PREMWATI AND ORS

DEVENDRA KUMAR SHARMA

ADVOCATE DETAILS FOR ABOVE CASE
d k sharma () (9312213589) (Petitioner)
DEVENDRA SHARMA (dksharmaadvocate@yahoo.in) (9312213589) (Petitioner)

17. MAC.APP. 123/2021 NATIONAL INSURANCE COMPANY
CM APPL. 9277/2021 LTD
CM APPL. 9278/2021 Vs.
WITH MAC.APP. 168/2021

AMIT KUMAR SINGH,MANISH
MAINI,CHANDRA SHEKHAR AZAD

SMT SAVITA DEVI & ORS.

ADVOCATE DETAILS FOR ABOVE CASE

amit kumar singh(sandeepnainwal786Qgmail.com) (9958540003) (Petitioner)

r k jain(rkjain.advocate64@gmail.com) (9811049825) (Respondent)

MANISH MAINI (MANNLEXCHAMBERSQ@GMAIL.COM) (9810522996) (Respondent)

CHANDRA SHEKHAR AZAD (advocatechandrashekharazad@lgmail.com) (9868447685) (Respondent)
CHANDRA SHEKHAR AZAD (advocatechandrashekharazad@lgmail.com) (9868447685) (Respondent)



30.01.2023

18.

19.

20.

21.

22.

23.

24.

25.

MAC.APP.

ADVOCATE

MAC.APP.

CM APPL.

CM APPL.

ADVOCATE

sankar n

MERCY

MAC.APP.

CM APPL.

CM APPL.

ADVOCATE

168/2021

DETAILS FOR ABOVE CASE
305/2021

42287/2021

42289/2021

DETAILS FOR ABOVE CASE

90

SAVITA DEVI AND ORS
Vs. NATIONAL INSURANCE
COMPANY LTD AND ORS

UNITED INDIA INSURANCE CO.LTD
Vs. SMT SOMTI DEVI AND OTHERS

sinha (rkant251Q@gmail.com) (9899924253) (Petitioner)
avnish ahlawat (avinashahlawat@gmail.com) (9810134741) (Respondent)
karanbal (karanballlO@yahoo.com) (9810955203) (Respondent)

122/2022
19016/2022
19017/2022

DETAILS FOR ABOVE CASE

HUSSAIN (mercyhussain@gmail.com) (9873082898) (Respondent)

RAJEEV CHAUHAN
Vs. SUMIT ARORA & ORS.

mannie and associates

SANKAR N SINHA,MERCY HUSSAIN

CHANDRA SHEKHAR

chandra shekhar & rishabh kumar (advoshekhar@gmail.com) (9811941941) (Petitioner)
chandra shekhar & rishabh kumar (advoshekhar@gmail.com) (9811941941) (Petitioner)
pankaj seth(pankajseth74@sify.com) () (Respondent)

pankaj seth(pankajseth74@sify.com) () (Respondent)

MAC.APP.

ADVOCATE

142/2022

DETAILS FOR ABOVE CASE

VIMLA DEVI & ORS.
Vs. NEHRU LAL & ANR.

MANOJ KUMAR BHANDARI , SAMEER
NANDWANI

manoj kumar bhandari (bhandari.manojk@gmail.com) (9811666858) (Petitioner)

apexlaw (apexlaw@hotmail.com) () (Respondent)
NANDWANT (sameerno2@hotmail.com) (9810528802) (Petitioner)

SAMEER

MAC.APP.
CM APPL.

ADVOCATE

173/2022
28065/2022

DETAILS FOR ABOVE CASE

REKHA & ORS.
Vs. RELIANCE GENERAL
INSURANCE CO LTD & ORS.

AMAR NATH AGGARWAL

a n aggarwal & nupur sachdeva(rsaggarwalana@gmail.com) (9811258052) (Petitioner)

relainace general insurance co ltd(rajeevmroy@gmail.com) () (Respondent)

m/s pms buildtech pvt 1ltd(mukesh.cagzb@gmail.com) () (Respondent)

sumer (sumersl33@gmail.com) () (Respondent)

MAT .APP.
CM APPL.
CM APPL.

ADVOCATE

MAT .APP.

CM APPL.

CM APPL.

ADVOCATE

21/2007
5687/2017
32709/2017

DETAILS FOR ABOVE CASE
78/2011

22189/2011

16266/2015

DETAILS FOR ABOVE CASE

TR.P.(C.) 89/2022

CM APPL.

ADVOCATE

43706/2022

DETAILS FOR ABOVE CASE

KAMINI
Vs. RAMESH KUMAR

VINOD NIC WEENIE
Vs. MAN MOHAN VERMA

SANJAY GROVER
Vs. KUMUD GROVER & ORS.

rahul shukla(rahul.legal@gmail.com) (9111465144) (Petitioner)
prashan (prashantvashist59@gmail.com) () (Respondent)

aryam (aryamankumud@gmail.com) () (Respondent)

K.G.CHHOKAR, PET IN

PERSON, THAKUR SUMIT,P.K.
SRIVASTAVA ,6A.HASSAN,VINOD K.
WADHAWA ,M TAIYAB KHAN,LALIT
KUMAR JHA

RP KAUSHIK,PRERNA MEHTA, SAROJ
KUMAR JHA,ARVIND BHATT

RAHUL SHUKLA

ADVANCE CAUSE LIST
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26.

27.

28.

29.

30.

31.

32.

33.
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kumud grover (aryamankumud@gmail.com) () (Respondent)

ayush (ayush@guptalegal.in) () (Respondent)

TR.P. (C.) 109/2022
CM APPL. 50546/2022

ADVOCATE DETAILS FOR ABOVE CASE
s k vashishta

DR ZEENAT BADRUDDIN KHOJA &
ANR.
Vs. RAJA INAYATALI SOOMAR

(sanchitvasishtha@gmail.com) (9811685334) (Petitioner)

raza soomar (razasoomar@gmail.com) () (Respondent)

TR.P. (C.) 121/2022

ADVOCATE DETAILS FOR ABOVE CASE

TR.P. (C.) 132/2022

ADVOCATE DETAILS FOR ABOVE CASE

KANTA
Vs. YOGENDER AND ORS

M/S RINGZAA INFORMATICS PVT
LTD

Vs. REDIANZ INDIA
TECHNOLOGIES & ORS.

rajat jain(advocatejainl991@gmail.com) (9891554439) (Petitioner)

SANCHIT VASHISTHE

THROUGH COURT

SOHIL SHARMA

rajat jain & anuvansh gupta(advocatejainl994@gmail.com) (9891554439) (Petitioner)
ashwani kumar () (8700553139) (Respondent)
dayaram singh() (9205267149) (Respondent)
ashwani kumar () (8700553139) (Respondent)

r() (9205267149) (Respondent)
r() (798260858) (Respondent)

W.P.(C) 4082/2012

ADVOCATE DETAILS FOR ABOVE CASE
CM APPL. 47504/2022

In W.P. (C) 8788/2014

ADVOCATE DETAILS FOR ABOVE CASE
W.P.(C) 10443/2015

WITH W.P. (C) 12111/2015

W.P.(C) 12113/2015

ADVOCATE DETAILS FOR ABOVE CASE
W.P.(C) 12111/2015

CM APPL. 32193/2015

WITH W.P. (C) 12113/2015

ADVOCATE DETAILS FOR ABOVE CASE

W.P.(C) 12113/2015
CM APPL. 32197/2015

ADVOCATE DETAILS FOR ABOVE CASE

MANAGEMENT OF BATRA HOSPITAL
AND MEDICAL RESEARCH CENTRE
Vs. BATRA HOSPITAL EMPLOYEES
UNION

FOOD CORPORATION OF INDIA
Vs. UNION OF INDIA & ORS.

M/S M.S.P. ENTERPRISES PVT.
LTD.

Vs. GOVT. OF NATIONAL CAPITAL
TERRITORY OF DELHI & ANR

M/S M.S.P. ENTERPRISES PVT
LTD

Vs. GOVT. OF NATIONAL CAPITAL
TERRITORY OF DELHI AND ORS

MS M.S.P. ENTERPRISES PVT.
LTD

Vs. GOVT. OF NATIONAL CAPITAL
TERRITORY OF DELHI AND ORS

R.K.SAINI, SUDHIR, SANJOY
GHOSE , ASHOK CHHABRA AND ASSO

MANOJ ,BAHAR U. BARQI

RAJEEV M.ROY,GYANENDRA SINGH

RAJEEV M ROY,GYANENDRA SINGH

RAJEEV M ROY,GYANENDRA SINGH

ADVANCE CAUSE LIST
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34.

35.

36.

37.

FOR

W.P.(C) 11486/2016 NEERAJ AGARWAL MAYANK KUMAR
Vs. UNION OF INDIA & ORS

ADVOCATE DETAILS FOR ABOVE CASE

W.P.(C) 1121/2020 DELHI FINANCIAL CORPORATION DEEPAK DEWAN,NIKHIL

CM APPL. 3727/2020 Vs. SUBHASH SHARMA MALHOTRA ,NIKHIL MALHOTRA
CM APPL. 33993/2021

CM APPL. 13190/2022

ADVOCATE DETAILS FOR ABOVE CASE

DEEPAK DEWAN () (9810127778) (Petitioner)

vinod malhotra (themalhotras7@gmail.com) (9811343754) (Petitioner)

deepak dewan (advdeepakdewan@gmail.com) () (Respondent)

vinod malhotra and nikhil malhotra (themalhotras7@gmail.com) (9811343754) (Petitioner)
deepak dewan (deepakdewan2@yahoo.com) () (Respondent)

W.P. (C) 3811/2022 DIGAMBAR JHA ISHWAR CHANDRA MISHRA
Vs. UNION OF INDIA AND ANR

ADVOCATE DETAILS FOR ABOVE CASE

i.c. mishra(icmishral968@gmail.com) (9810542505) (Petitioner)
union of india (uoidhc@gmail.com) (1123384193) (Respondent)
satpal (satpal.advocate@gmail.com) () (Respondent)

W.P. (C) 14434/2022 M/S DESEIN PRIVATE LIMITED SIDDHARTH DIAS,KUMAR DEEPRAJ
CM APPL. 44047/2022 Vs. GOVERNMENT OF NCT OF

CM APPL. 49596/2022 DELHI & ANR.

CM APPL. 49663/2022

ADVOCATE DETAILS FOR ABOVE CASE

siddharth dias(siddharthdias@gmail.com) (9810626743) (Petitioner)

siddharth dias(siddharthdias@gmail.com) (9810626743) (Petitioner)

santosh kumar tripathi (standingcounselgnctd@gmail.com) (9868250806) (Respondent)
shr. prashant kumar singh (singhpk@desein.com) (9313093933) (Respondent)

santosh kumar tripathi (standingcounselgnctd@gmail.com) (9868250806) (Respondent)
santosh kumar tripathi (standingcounselgnctd@gmail.com) (9868250806) (Respondent)
siddharth dias(siddharthdias@gmail.com) () (Petitioner)

kumar deepraj (kumardeepraj55@gmail.com) (8447248119) (Respondent)

santosh kumar tripathi (standingcouselgnctd@gmail.com) (9868250806) (Respondent)
kumar deepraj (kumardeepraj55@gmail.com) (8447248119) (Petitioner)

siddharth dias(siddharthdias@gmail.com, simran.wason@gmail.com, info@deseinindure.com) () (Respondent)
santosh kumar tripathi (standingcouselgnctd@gmail.com) (9868250806) (Respondent)
KUMAR DEEPRAJ (mail@advkumardeepraj.com) (8447248119) (Respondent)

DIRECTION ON OFFICE NOTE

38.

FOR

MAC.APP. 941/2019 ICICI LOMBARD GENERAL A K SONI,MANISH MAINI, MANNIE
CM APPL. 53228/2019 INSURANCE CO LTD & ASSOCIATES
CM APPL. 15721/2020 Vs. HANSHA BHATT & ORS

ADVOCATE DETAILS FOR ABOVE CASE

A K SONI() (9811404055) (Petitioner)

a.k. soni(ashwanikumarsoni@gmail.com) (9811404055) (Petitioner)

MANISH MAINI (MANNLEXCHAMBERS@GMAIL.COM) (9810522996) (Petitioner)

mannie & associates (mannlexchambers@gmail.com) (9810522996) (Respondent)

FINAL HEARING

39.

W.P. (C) 9356/2016 BANK OF BARODA INDUS LAW FIRM, PRAVEENA
CM APPL. 37569/2016 Vs. THE GENGERAL SECRETARY GAUTAM
WITH W.P. (C) 12013/2016 BOB EMPLOYEES UNION

ADVANCE CAUSE LIST
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40.

41.

42.

43.

FOR

ADVOCATE DETAILS FOR ABOVE CASE

PRAVEENA GAUTAM (praveenal807Qhotmail.com) (9868100876) (Petitioner)

W.P.(C) 12013/2016 RAKESH BHATNAGAR
CM APPL. 47412/2016 Vs. BANK OF BARODA

ADVOCATE DETAILS FOR ABOVE CASE

PRAVEENA GAUTAM (praveenal807@hotmail.com) (9868100876) (Respondent)

W.P. (C) 6391/2018
CM APPL. 24550/2018

M/S MASS COMPUTERS PRIVATE
LIMITED
Vs. MR. ARVIND KUMAR TIWARI

ADVOCATE DETAILS FOR ABOVE CASE
GULSHAN CHAWLA () (9899737099) (Petitioner)

W.P. (C) 7347/2020 NEW DELHI MUNICIPAL COUNCIL
WITH W.P. (C) 7481/2020 Vs. RAJESH

ADVOCATE DETAILS FOR ABOVE CASE

vaibhav agnihotri () (9582910000) (Petitioner)

ATUL NAGARAJAN (atul@Ratulnagarajan.in) (9811169087) (Respondent)
VAIBHAV AGNIHOTRI () (9582910000) (PETITIONER)

W.P. (C) 7481/2020 NEW DELHI MUNICIPALCOUNCIL
CM APPL. 16764/2022 Vs. SH RAJESH

ADVOCATE DETAILS FOR ABOVE CASE
vaibhav agnihotri (skvaibhav@gmail.com) (9582910000) (Petitioner)

deepak k. sinha(lldeepaksinha@hotmail.com) (9810616454) (Petitioner)
jai vikram(jai.vikram510@gmail.com) () (Respondent)
DISPOSAL

44.

FOR

CM APPL. 32219/2022
In MAC.APP. 878/2018

THE NEW INDIA ASSURANCE CO
LTD
Vs. PRASOON AGARWAL & ORS

ADVOCATE DETAILS FOR ABOVE CASE

R K TRIPATHI () (981602923) (Petitioner)

s.n. parashar (parasharchamber@gmail.com) (9811185863) (Petitioner)
rk (rktripathi@yahoo.com) () (Respondent)

ARGUMENT

45.

46.

CM(M) 1377/2022 ABHISHEK AHUJA
CM APPL. 53250/2022 Vs. ADITI BAKHT
PH

ADVOCATE DETAILS FOR ABOVE CASE

abhishek ahuja(abhishek.ahujal5@gmail.com) (9810162461) (Petitioner)

asmita narula(asmita.narula9@gmail.com) (9717505702) (Petitioner)
aditi bakht (aditibakht3@gmail.com) (9810822548) (Respondent)

MAC.APP. 774/2016 SHIV PRAKASH RATHI & ANR
CM APPL. 36389/2019 Vs. FAHIM AHMED & ORS (M/S

IFFCO-TOKIO GENERAL INSURANCE

CO LTD)

ADVOCATE DETAILS FOR ABOVE CASE
MAYANK KHURANA () (9818037468) (Petitioner)

ADVANCE CAUSE LIST

VINAY SABHARWAL, PRAVEENA
GAUTAM

GULSHAN CHAWLA

VAIBHAV AGNIHOTRI,ATUL
NAGARAJAN

VAIBHAV AGNIHOTRI,DEEPAK
KUMAR SINHA

R K TRIPATHI,SOMNATH
PARASHAR,S N PARASHAR

APOORVA MAHESHWARI

B L KHURANA & R K
PATHAK,MAYANK KHURANA
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END OF THE BOARD MATTERS

47. MAC.APP.
CM APPL.
CM APPL.
CM APPL.

ADVOCATE DETAILS FOR ABOVE CASE

780/2017

31398/2017
31399/2017
52970/2019

94

PRADEEP ROHILLA

Vs. GIRISH CHAND & ORS (
BHARTI AXA GENERAL INSURANCE
COMPANY LTD)

O P MANNIE AND MANISH MAINI () (9810522996) (Petitioner)

48. W.P.(C) 2153/2012

ADVOCATE DETAILS FOR ABOVE CASE
MAHESH KUMAR BHARDWAJ (maheshkb75Q@gmail.com) (9958076980) (Petitioner)

49. W.P.(C) 11292/2015

CM APPL.

ADVOCATE DETAILS FOR ABOVE CASE

29530/2015

50. W.P.(C) 10164/2017

CM APPL.

ADVOCATE DETAILS FOR ABOVE CASE

41510/2017

RANDHIR & ORS
Vs. AGRICULTURE PRODUCE
MARKTING COMMITTEE

M/S DELHI INTEGRATED MULTI
MODEL TRANSIT SYSTEM LTD.
Vs. SOMVEER SINGH AND ORS.

M/S SOPAN O & M CO. PVT. LTD
& ANR

Vs. MR. PRAMOD KUMAR GUPTA &
ANR

O P MANNIE AND MANISH
MAINI ,NAVNEET KUMAR

MAHESH SRIVASTAVA, MAHESH
KUMAR BHARDWAJ

SUJIT KR SINGH

GAURAV KAUSHIK,R S JENA

ADVANCE CAUSE LIST
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COURT NO. 43
HON'BLE MS. JUSTICE PRATHIBA M.SINGH

[NOTE: IN CASE ANY ASSISTANCE REGARDING VIRTUAL HEARING IS REQUIRED,, PLEASE CONTACT,
MR. RAJESH (MOB:-8448937693 )COURT MASTER TO HON’'BLE MS. JUSTICE PRATHIBA M. SINGH.]

CLICK HERE FOR VC
https://dhcvirtualcourt.webex.com/dhcvirtualcourt/j.php? MTID=m898e4e47f9ee45fcda137096127d28a0

Meeting No. 184 197 2543
PASSWORD 1234

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO

courtmaster@pmsingh.in

NOTE: Counsels and Litigants may send their apperances through the following link/form. This form shall
be available during Court hearing days from 09:00 A.M - 04:30 P.M..

https://forms.gle/LszUZHy9YMBfTrAu7

FOR ADMISSION

1. W.P.(C) 5071/2020 ABLAZE INFO SOLUTIONS PVT SHIVAM MALHOTRA
CM APPL. 18296/2020 LTD.
Vs. UNION OF INDIA & ORS.

ADVOCATE DETAILS FOR ABOVE CASE

2. W.P.(C) 7845/2021 SUNITA GOEL AND ORS ANUPAM DWIVEDI,ARJUN
Vs. THE GOVT. OF NCT OF DELHI DEWAN ,ABHISHEK NANDA
AND ORS

ADVOCATE DETAILS FOR ABOVE CASE

anupam dwivedi (anupamadvsc@gmail.com) (9891629964) (Petitioner)

ANUPAMDWIVEDI (anupamadvsc@gmail.com) (9891629964) (Petitioner)

santosh kumar tripathi (standingcounselgnctd@gmail.com) (9868250806) (Respondent)
irdandro (irdandro@irda.gov.in) () (Respondent)

SUNITA GOEL AND ORS (GOELS286@GMAIL.COM) (9873925072) (Respondent)

SUNITA GOEL AND ORS (GOELS286@GMAIL.COM) (9873925072) (Respondent)

THE GOVT. OF NCT OF DELHI AND ORS (STANDINGCOUNSELGNCTDQ@GMAIL.COM) () (Respondent)
THE GOVT. OF NCT OF DELHI AND ORS (STANDINGCOUNSELGNCTDQ@GMAIL.COM) () (Respondent)
ARJUN DEWAN (arjun.dewan85@gmail.com) (9810700027) (Respondent)

ABHISHEK NANDA (abhisheknanda_ lawyer@yahoo.co.in) (9971613570) (Respondent)
ABHISHEK NANDA (abhisheknanda_lawyer@yahoo.co.in) (9971613570) (Respondent)

3. W.P.(C) 10205/2022 WAZIRPUR BARTAN NIRMATA SANGH ANAND YADAV
CM APPL. 29513/2022 (THROUGH ITS SECRETARY) &
ORS.

Vs. UNION OF INDIA & ORS.

ADVOCATE DETAILS FOR ABOVE CASE

anand yadav (anandyadav_3@yahoo.com) (9810126454) (Petitioner)

santosh kumar tripathi (standingcounselgnctd@gmail.com) (9868250806) (Respondent)
clo mcdhg(clomcdhg@gmail.com) () (Respondent)

parvinder chauhan (parvinderchauhan.adv@gmail.com) () (Respondent)


https://forms.gle/LszUZHy9YMBfTrAu7
mailto:courtmaster@pmsingh.in
https://dhcvirtualcourt.webex.com/dhcvirtualcourt/j.php?MTID=m898e4e47f9ee45fcda137096127d28a0

30.01.2023 96

union of india(uoidhc@gmail.com) (1123384193) (Respondent)
dda (ddachamberhc@Ryahoo.com) (8950510963) (Respondent)

AFTER NOTICE MISC. MATTERS

4.

W.P.(C) 11933/2015 VINAYAKA MISSIONS RESEARCH AMTESH KUMAR,N RAGUNATH AND
CM APPL. 31673/2015 FOUNDATION & ORS PRASAANA VENKAT,MANOJ RANJAN
CM APPL. 17061/2016 Vs. CENTRAL INFORMATION SINHA

COMMISSION & ORS

ADVOCATE DETAILS FOR ABOVE CASE

W.P. (C) 315/2020 SMT. BENI ADITI GUPTA (DHCLSC) ,NAVEEN
CM APPL. 929/2020 Vs. GOVERNMENT OF NCT DELHI KUMAR RAHEJA
AND ANR.

ADVOCATE DETAILS FOR ABOVE CASE
ADITI GUPTA() (9811046710) (Petitioner)
NAVEEN KUMAR RAHEJA (NAVEEN@DLRPARTNERS.COM) (9810129691) (Respondent)

W.P. (C) 5364/2020 R K JAIN SONS THROUGH ITS MR RUKBAN TYAGI
CM APPL. 19315/2020 DIRECTOR

Vs. PUBLIC WORKS DEPARTMENT

THROUGH ENGINEER IN CHIEF &

ANR.

ADVOCATE DETAILS FOR ABOVE CASE

manish jain and sougata ganguly , rukban tyagi (sougata@jljlawoffices.com) (9911883585) (Petitioner)

ms. bhawana kataria(standingcounselgnct@gmail.com) (8588089272) (Respondent)

R K JAIN SONS THROUGH ITS DIRECTOR (RUKBANTYAGIQGMAIL.COM) () (Respondent)

R K JAIN SONS THROUGH ITS DIRECTOR (RUKBANTYAGIQGMAIL.COM) () (Respondent)

GOVT OF NCT OF DELHI THROUGH STANDING COUNSEL (STANDINGCOUNSELGNCTD@GMAI.COM) () (Respondent)
PUBLIC WORKS DEPARTMENT THROUGH ENGINEER IN CHIEF (PWDHQDELHI@GMAIL.COM) () (Respondent)

GOVT OF NCT OF DELHI THROUGH STANDING COUNSEL (STANDINGCOUNSELGNCTD@GMAI.COM) () (Respondent)
PUBLIC WORKS DEPARTMENT THROUGH ENGINEER IN CHIEF (PWDHQDELHIW@GMAIL.COM) () (Respondent)

W.P.(C) 6078/2020 PARDEEP SINGH RAHUL SHARMA
CM APPL. 21861/2020 Vs. NCT OF DELHI ORS

WITH W.P. (C) 4248/2021

W.P.(C) 4249/2021

W.P.(C) 1566/2021

ADVOCATE DETAILS FOR ABOVE CASE

rahul sharma & associates (legalpanacea@gmail.com) (9911339930) (Petitioner)
avnish ahlawat (avnishahlawat@yahoo.com) (9810134741) (Respondent)

mohit agarwal (mohitagarwalandco@lgmail.com) (9818693997) (Respondent)

W.P. (C) 1566/2021 POONAM SONKER GUNJAN SINGH,GUNJAN

CM APPL. 4464/2021 Vs. GNCT OF DELHI & ORS. SINGH,NIDHI MOHAN PARASHAR

CM APPL. 13563/2022

ADVOCATE DETAILS FOR ABOVE CASE

GUNJANSINGH (gunjanamu88@gmail.com) (9643500529) (Petitioner)

gunjan singh and ankita wilson(gunjanamu88@gmail.com) (9643500529) (Petitioner)
avnish ahlawat (avnishahlawat@yahoo.com) (9810134741) (Respondent)

sunil saha (standingcounselgnctd@gmail.com) (9911999547) (Respondent)

nidhi mohan parashar (nidhimohanparashar@gmail.com) (9953899908) (Petitioner)
nidhi mohan parashar (nidhimohanparashar@gmail.com) (9953899908) (Petitioner)
avnish ahlawat (avnishahlawat@yahoo.com) (9810134741) (Respondent)

santosh kumar tripathi (standingcounselgnctd@gmail.com) (9868250806) (Respondent)
NIDHI MOHAN PARASHAR (nidhimohanparashar@gmail.com) (9953899908) (Petitioner)

ADVANCE CAUSE LIST
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9.

10.

11.

12.

13.

W.P.(C) 4248/2021 PARDEEP SINGH AND ORS

CM APPL. 39376/2021 Vs. GOVT OF NCT DELHI AND ORS
WITH W.P. (C) 4249/2021

W.P. (C) 6078/2020

ADVOCATE DETAILS FOR ABOVE CASE

r.r. jangu(roopajangu@yahoo.co.in) (9953202160) (Petitioner)

sunil saha (standingcounselgnctd@gmail.com) (9911999547) (Respondent)
avnish ahlawat (avnishahlawat@yahoo.com) (9810134741) (Respondent)

ROOPA RAM JANGU,AVNISH

AHLAWAT

roopajangu (roopajangu@yahoo.co.in, roopajangu9222@gmail.com) (9953202160) (Petitioner)

avnish ahlawat (avnishahlawat@yahoo.com) (9810134741) (Respondent)

W.P. (C) 4249/2021 M/S KARAM SINGH BALBIR SINGH
CM APPL. 12929/2021 CO AND ANR

CM APPL. 37649/2021 Vs. DELHI AGRICULTURE

WITH W.P. (C) 6078/2020 MARKETING BOARD AND ANR

ADVOCATE DETAILS FOR ABOVE CASE
r.r. jangu(roopajangu@yahoo.co.in) (9953202160) (Petitioner)
avnish ahlawat (avnishahlawat@yahoo.com) (9810134741) (Respondent)

ROOPA RAM JANGU,AVNISH

AHLAWAT

roopa jangu(roopajangu@yahoo.co.in, roopajangu9222@gmail.com) (9953202160) (Petitioner)

avnish ahlawat (avnishahlawat@yahoo.com) (9810134741) (Respondent)

W.P. (C) 8608/2020 DEEPAK PURI & ANR.
CM APPL. 24234/2021 Vs. UNION OF INDIA & ORS.
WITH W.P.C. 7486/2020

ADVOCATE DETAILS FOR ABOVE CASE

urfee haider (adv.shailesh24Qgmail.com) (9999347654) (Petitioner)
SHAILESHPANDEY (adv.shailesh24@gmail.com) (9999347654) (Petitioner)
opgaggar (opgaggar@gmail.com) (9810185751) (Respondent)

mohd mugeem (mohammedmugeem@gmail.com) (9999864964) (Respondent)
DEEPAK PURI (ADV.SHAILESH24@GMAIL.COM) (9999347654) (Respondent)
NEETA PURI (ADV.SHAILESH24@GMAIL.COM) (9999347654) (Respondent)

BUREAU OF IMMIGRATION MINISTRY OF HOME AFFAIRS (MOHAMMEDMUQEEM@GMAIL.COM) (9999864964) (Respondent)

CENTRAL BANK OF INDIA (OPGAGGAR@GMAIL.COM) (9810185751) (Respondent)
UNION OF INDIA (MOHAMMEDMUQEEMW@GMAIL.COM) (9999864964) (Respondent)

FOREIGNERS REGIONAL REGISTRATION OFFICE (MOHAMMEDMUQEEM@GMAIL.COM) (9999864964) (Respondent)

SHAILESH KUMAR PANDEY,TALIB

KHAN

mudit jain and talib khan (talibkhanadv@gmail.com) (9971515733) (Petitioner)

mohammad mugeem (mohammedmugeem@gmail.com) (9999864964) (Respondent)

W.P. (C) 1783/2021 DHARMESH ARORA PROP. M/S
FUTURE INDIA
Vs. CPIO, GST COMMISSIONERATE
FARIDABAD & ORS.

ADVOCATE DETAILS FOR ABOVE CASE

n k sharma() (9810256796) (Petitioner)

sahairk (sahairk.63@gov.in) () (Respondent)

W.P.(C) 3392/2021 T D ARORA & ORS.
CM APPL. 10326/2021 Vs. NCT OF DELHI & ORS.

ADVOCATE DETAILS FOR ABOVE CASE

himanshu upadhyay (upadhyayailc@gmail.com) (9811254646) (Petitioner)
HIMANSHUUPADHYAYA (UPADHYAYAILCW@GMAIL.COM) (9971674646) (Petitioner)
south delhi municipal corporation(closdmc@gmail.com) () (Respondent)
sunil saha (standingcounselgnctd@gmail.com) (9911999547) (Respondent)
D ARORA (UPADHYAYAILCW@GMAIL.COM) (9811254646) (Respondent)

ARORA (UPADHYAYAILCQRGMAIL.COM) (9811254646) (Respondent)

ARORA (UPADHYAYAILCQRGMAIL.COM) (9811254646) (Respondent)

ARORA (UPADHYAYATILC@GMAIL.COM) (9811254646) (Respondent)

ARORA (UPADHYAYATILC@GMAIL.COM) (9811254646) (Respondent)

ARORA (UPADHYAYATILC@GMAIL.COM) (9811254646) (Respondent)

ARORA (UPADHYAYAILCW@GMAIL.COM) (9811254646) (Respondent)

H A 34439 4344
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NAND KISHORE SHARMA

HIMANSHU UPADHYAYA

ADVANCE CAUSE LIST
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15.

T D ARORA (UPADHYAYAILC@GMAIL.COM)
SOUTH DELHI MUNICIPAL CORPORATION
SOUTH DELHI MUNICIPAL CORPORATION
NCT OF DELHI THROUGH COMMISSIONER
SOUTH DELHI MUNICIPAL CORPORATION
SOUTH DELHI MUNICIPAL CORPORATION
NCT OF DELHI THROUGH COMMISSIONER
SOUTH DELHI MUNICIPAL CORPORATION
SOUTH DELHI MUNICIPAL CORPORATION
NCT OF DELHI THROUGH COMMISSIONER
SOUTH DELHI MUNICIPAL CORPORATION
NCT OF DELHI THROUGH COMMISSIONER
NCT OF DELHI THROUGH COMMISSIONER
SOUTH DELHI MUNICIPAL CORPORATION
NCT OF DELHI THROUGH COMMISSIONER
NCT OF DELHI THROUGH COMMISSIONER
NCT OF DELHI THROUGH COMMISSIONER

W.P. (C) 6138/2021

98

(9811254646) (Respondent)

ADVANCE CAUSE LIST

(WEST ZONE) THROUGH ITS COMMISSIONER (CLOSDMC@MCD.GOV.IN) () (Respondent)
(WEST ZONE) THROUGH ITS COMMISSIONER (CLOSDMC@MCD.GOV.IN) () (Respondent)

(STANDINGCOUNSELGNCTD@GMAIL.COM) (8588089272) (Respondent)

(WEST ZONE) THROUGH ITS COMMISSIONER (CLOSDMC@MCD.GOV.IN) () (Respondent)
(WEST ZONE) THROUGH ITS COMMISSIONER (CLOSDMC@MCD.GOV.IN) () (Respondent)

(STANDINGCOUNSELGNCTDQRGMAIL.COM) (8588089272) (Respondent)

(WEST ZONE) THROUGH ITS COMMISSIONER (CLOSDMCE@MCD.GOV.IN) () (Respondent)
(WEST ZONE) THROUGH ITS COMMISSIONER (SDMC@MCD.GOV.IN) () (Respondent)

(STANDINGCOUNSELGNCTD@GMAIL.COM) (8588089272) (Respondent)

(WEST ZONE) THROUGH ITS COMMISSIONER (CLOSDMC@MCD.GOV.IN) () (Respondent)

(STANDINGCOUNSELGNCTD@GMAIL.COM) (8588089272) (Respondent)
(STANDINGCOUNSELGNCTD@GMAIL .COM) (8588089272) (Respondent)

(WEST ZONE) THROUGH ITS COMMISSIONER (CLOSDMCE@MCD.GOV.IN) () (Respondent)

(STANDINGCOUNSELGNCTD@GMAIL.COM) (8588089272) (Respondent)
(STANDINGCOUNSELGNCTD@GMAIL.COM) (8588089272) (Respondent)
(STANDINGCOUNSELGNCTD@GMAIL.COM) (8588089272) (Respondent)

M/DELHI SARKARI RATION VISHESHWAR SHRIVASTAV

CM APPL. 19432/2021 DEALERS SANGH DELHI DSRDS
WITH W.P. (C) 6324/2021 DELHI
Vs. SECRETARY MINISTRY OF

CONSUMER AFFAIRS AND PUBLIC
DISTRIBUTION DEPARTMENT OF
FOOD AND PUBLIC DISTRIBUTION
GOVT OF INDIA & ORS.
ADVOCATE DETAILS FOR ABOVE CASE
visheshwar shrivastav(vshrivastav@lawoffice.co.in) (9810503332) (Petitioner)
lieutenant governor (seclg@nic.in) (23946868) (Respondent)
santosh kumar tripathi (standingcounselgnctd@gmail.com) () (Respondent)
mohammad mugeem (mohammedmugeem@gmail.com) (9999864964) (Respondent)
DELHI SARKARI RATION DEALERS SANGH
DELHI SARKARI RATION DEALERS SANGH
DELHI SARKARI RATION DEALERS SANGH
THE COMMISSIONER FOOD AND SUPPLIES
(Respondent)
SECRETARY MINISTRY OF CONSUMER AFFAIRS AND PUBLIC DISTRIBUTION DEPARTMENT OF FOOD AND PUBLIC
CA@NIC.IN) () (Respondent)
LIEUTENANT GOVERNOR GOVT OF NCT OF DELHI (SECLG@NIC.IN) () (Respondent)
THE COMMISSIONER FOOD AND SUPPLIES GOVT OF NCT OF DELHI DEPARTMENT OF FOOD AND SUPPLIES GOVT
(Respondent)
SECRETARY MINISTRY OF CONSUMER AFFAIRS AND PUBLIC DISTRIBUTION DEPARTMENT OF FOOD AND PUBLIC
CA@NIC.IN) () (Respondent)
SECRETARY MINISTRY OF CONSUMER AFFAIRS AND PUBLIC DISTRIBUTION DEPARTMENT OF FOOD AND PUBLIC
CAQGNIC.IN) () (Respondent)
LIEUTENANT GOVERNOR GOVT OF NCT OF DELHI (SECLG@NIC.IN) () (Respondent)
LIEUTENANT GOVERNOR GOVT OF NCT OF DELHI (SECLG@NIC.IN) () (Respondent)
THE COMMISSIONER FOOD AND SUPPLIES GOVT OF NCT OF DELHI DEPARTMENT OF FOOD AND SUPPLIES GOVT
(Respondent)

GOVT OF NCT OF DELHI DEPARTMENT OF FOOD AND SUPPLIES GOVT

W.P. (C) 6324/2021 DELHI SARKARI RATION DEALERS VISHESHWAR
CM APPL. 8754/2022 SANGH DELHI DSRDS DELHI SHRIVASTAV,VISHESHWAR
Vs. SECRETARY MINISTRY OF SHRIVASTAV

CONSUMER AFFAIRS AND PUBLIC
DISTRIBUTION DEPARTMENT OF
FOOD AND PUBLIC DISTRIBUTION
GOVT OF INDIA & ORS.

ADVOCATE DETAILS FOR ABOVE CASE
visheshwar shrivastav(vshrivastav@lawoffice.co.in) (9810503332) (Petitioner)
lieutenant governor (seclg@nic.in) () (Respondent)

s k tripathi (standingcounselgnctd@gmail.com) () (Respondent)

DELHI DSRDS DELHI (DSRDSDELHIQGMAIL.COM) (7289861000) (Respondent)
DELHI DSRDS DELHI (DSRDSDELHIQGMAIL.COM) (7289861000) (Respondent)
DELHI DSRDS DELHI (DSRDSDELHIQGMAIL.COM) (7289861000) (Respondent)

OF NCT OF DELHI (CFOOD@NIC.IN) ()

DISTRIBUTION GOVT OF INDIA (SECY-

OF NCT OF DELHI (CFOOD@NIC.IN) ()

DISTRIBUTION GOVT OF INDIA (SECY-

DISTRIBUTION GOVT OF INDIA (SECY-

OF NCT OF DELHI (CFOOD@NIC.IN) ()

DELHI SARKARI RATION DEALERS SANGH DELHI DSRDS DELHI (DSRDSDELHIW@GMAIL.COM) (7289861000) (Respondent)
DELHI SARKARI RATION DEALERS SANGH DELHI DSRDS DELHI (DSRDSDELHI@GMAIL.COM) (7289861000) (Respondent)
DELHI SARKARI RATION DEALERS SANGH DELHI DSRDS DELHI (DSRDSDELHI@GMAIL.COM) (7289861000) (Respondent)
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16.

17.

18.

19.

20.

21.

DELHI SARKARI RATION DEALERS SANGH DELHI DSRDS DELHI (DSRDSDELHIW@GMAIL.COM) (7289861000) (Respondent)

THE COMMISSIONER FOOD AND SUPPLIES GOVT OF NCT OF DELHI DEPARTMENT OF FOOD AND SUPPLIES GOVT OF NCT OF DELHI (CFOOD@NIC.IN) ()
(Respondent)

LIEUTENANT GOVERNOR GOVT OF NCT OF DELHI (SECLG@NIC.IN) () (Respondent)

SECRETARY MINISTRY OF CONSUMER AFFAIRS AND PUBLIC DISTRIBUTION DEPARTMENT OF FOOD AND PUBLIC DISTRIBUTION GOVT OF INDIA (SECY-
CAQGNIC.IN) () (Respondent)

THE COMMISSIONER FOOD AND SUPPLIES GOVT OF NCT OF DELHI DEPARTMENT OF FOOD AND SUPPLIES GOVT OF NCT OF DELHI (CFOOD@NIC.IN) ()
(Respondent)

SECRETARY MINISTRY OF CONSUMER AFFAIRS AND PUBLIC DISTRIBUTION DEPARTMENT OF FOOD AND PUBLIC DISTRIBUTION GOVT OF INDIA (SECY-
CAQ@NIC.IN) () (Respondent)

LIEUTENANT GOVERNOR GOVT OF NCT OF DELHI (SECLG@NIC.IN) () (Respondent)

THE COMMISSIONER FOOD AND SUPPLIES GOVT OF NCT OF DELHI DEPARTMENT OF FOOD AND SUPPLIES GOVT OF NCT OF DELHI (CFOOD@NIC.IN) ()
(Respondent)

SECRETARY MINISTRY OF CONSUMER AFFAIRS AND PUBLIC DISTRIBUTION DEPARTMENT OF FOOD AND PUBLIC DISTRIBUTION GOVT OF INDIA (SECY-
CA@NIC.IN) () (Respondent)

LIEUTENANT GOVERNOR GOVT OF NCT OF DELHI (SECLG@NIC.IN) () (Respondent)

THE COMMISSIONER FOOD AND SUPPLIES GOVT OF NCT OF DELHI DEPARTMENT OF FOOD AND SUPPLIES GOVT OF NCT OF DELHI (CFOOD@NIC.IN) ()
(Respondent)

LIEUTENANT GOVERNOR GOVT OF NCT OF DELHI (SECLG@NIC.IN) () (Respondent)

SECRETARY MINISTRY OF CONSUMER AFFAIRS AND PUBLIC DISTRIBUTION DEPARTMENT OF FOOD AND PUBLIC DISTRIBUTION GOVT OF INDIA (SECY-
CAQNIC.IN) () (Respondent)

W.P. (C) 9502/2021 GIRDHARI LAL CONSTRUCTIONS PRAVEEN CHAUHAN
PVT. LTD.
Vs. NBCC INDIA LTD.

ADVOCATE DETAILS FOR ABOVE CASE

praveen chauhan (praveenchauhan65@gmail.com) (9810008847) (Petitioner)

redev sarojini (redev.sarojini@nbccindia.com) () (Respondent)

W.P.(C) 10720/2021 VINOD KUMAR GARG AKANKSHA CHOUDHARY
CM APPL. 33088/2021 Vs. CENTRAL PUBLIC
INFORMATION OFFICER & ANR.

ADVOCATE DETAILS FOR ABOVE CASE

akanksha choudhary (akankshachoudharyadv@gmail.com) (9871403731) (Petitioner)
grover advocate (groveradvocate@rediffmail.com) (9811089646) (Respondent)
ndmc (law.deptt.ndmc@gmail.com) () (Respondent)

W.P. (C) 1828/2022 AMIT KUMAR VISHAL SHARMA
Vs. KIRAN SHARMA AND ANR

ADVOCATE DETAILS FOR ABOVE CASE

vishal sharma (vishalsharmadeep@gmail.com) (9810241795) (Petitioner)

kapil sharma (dhcprosecutiondelhipolice@gmail.com) (9891919168) (Respondent)

W.P.(C) 1974/2022 JAYON IMPLANTS PRIVATE HRISHIKESH BARUAH
LIMITED
Vs. UNION OF INDIA AND ANR

ADVOCATE DETAILS FOR ABOVE CASE

hrishikesh baruahand lalita sowmya priya pemmaraju(hrishikesh@hbauah.com) () (Petitioner)
union of india(uoidhc@gmail.com) (23384193) (Respondent)

union of india(uoidhc@gmail.com) (23384193) (Respondent)

W.P. (C) 2067/2022 KARAMBIR SINGH KHATRI ARUN KUMAR BATTA
WITH W.P. (C) 2068/2022 Vs. DELHI URBAN SHELTER
IMPROVEMENT BOARD

ADVOCATE DETAILS FOR ABOVE CASE
arun batta (arunbatta@gmail.com) (9810064103) (Petitioner)

parvinder chauhan (parvinderchauhan.adv@gmail.com) () (Respondent)

W.P. (C) 2068/2022 KARAMBIR SINGH KHATRI ARUN KUMAR BATTA
Vs. DELHI URBAN SHELTER
IMPROVEMENT BOARD
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22.

23.

24.

25.

26.

27.

ADVOCATE DETAILS FOR ABOVE CASE
arun batta(arunbatta@gmail.com) (9810064103) (Petitioner)

parvinder chauhan (parvinderchauhan.adv@gmail.com) () (Respondent)

delhi urban shelter improvement board(delhishelter@gmail.com) () (Respondent)

W.P.(C) 5004/2022 REENA GOEL ANKITA CHAUDHARY
Vs. THE GOVT OF NCT OF DELHI RATHI ,ABHISHEK NANDA
& ORS.

ADVOCATE DETAILS FOR ABOVE CASE

ankita chaudhary (ankitachaudhary.adv@gmail.com) (9873990065) (Petitioner)
santosh kumar tripathi (standingcounselgnctd@gmail.com) (9868250806) (Respondent)
ABHISHEK NANDA (abhisheknanda lawyer@yahoo.co.in) (9971613570) (Respondent)

W.P. (C) 5873/2022 RATUL PURI TALIB KHAN,MUKUL MALIK
CM APPL. 357/2023 Vs. UNION OF INDIA & ORS.

ADVOCATE DETAILS FOR ABOVE CASE

mudit jain and talibkhan (talibkhanadv@gmail.com) (9971515733) (Petitioner)

union of india (uoidhc@gmail.com) (23384193) (Respondent)

arun (advarun36@gmail.com) () (Respondent)

v j s ¢ (vj_sc@yahoo.com) () (Respondent)

o p gaggar (opgaggar@gmail.com) () (Respondent)

hardik sharma (advmukulmalik@gmail.com) (7011865252) (Petitioner)

delhi dcit judicial hc(delhi.dcit.judicial.hcRincometax.gov.in) (9013851550) (Respondent)
union of india(uoidhc@gmail.com) (23382163) (Respondent)

W.P. (C) 7835/2022 MOHAMMAD ABDUL MOYEED DEBASISH MOITRA
CM APPL. 23933/2022 Vs. THE UNION OF INDIA AND
ORS

ADVOCATE DETAILS FOR ABOVE CASE
abha roy(bhawna@lawofficesofindia.com) (9810276458) (Petitioner)
union of india(uoidhc@gmail.com) (1123384193) (Respondent)

W.P. (C) 9607/2022 SMT PROMILA DEVI BHARAT MALHOTRA
CM APPL. 28678/2022 Vs. SMT SANTRA DEVI & ORS.
CM APPL. 36384/2022

ADVOCATE DETAILS FOR ABOVE CASE

promila devi () (9654013659) (Petitioner)

bhaarat malhotra (bharatmal2@gmail.com) (8447151507) (Petitioner)

bhaarat malhotra (bharatmal2@gmail.com) (8447151507) (Petitioner)

santosh kumar tripathy (standingcounselgnctd@gmail.com) () (Respondent)

santosh kumar tripathi (standingcounselgnctd@gmail.com) (9868250806) (Respondent)
bhaarat malhotra (bharatmal2@gmail.com) (847151507) (Petitioner)

santosh kumar tripathi (standingcounselgnctd@gmail.com) (9868250806) (Respondent)

W.P.(C) 11553/2022 DR. MANJU DEEPTHI ABDUL AZEEM KALEBUDDE
CM APPL. 34193/2022 Vs. THE DEPUTY DIRECTOR,

DIRECTORATE OF ENFORCEMENT &

ANR.

ADVOCATE DETAILS FOR ABOVE CASE

abdul azeem kalebudde (kalebudde.azeem@gmail.com) (9899474399) (Petitioner)

the directorate of enforcement(dl.hc-ed@gov.in, amitmahajanl7@gmail.com) (9810009734) (Respondent)

the duputy director, directorate of enforcement (jdbgzo-ed@gov.in, ddbgzo3-ed@lgov.in, adbgzo3l-ed@gov.in) (8022587884) (Respondent)

W.P.(C) 11929/2022 ITD CEMENTATION INDIA LIMITED RAYADURGAM BHARAT
CM APPL. 35622/2022 Vs. MICRO AND SMALL

ENTERPRISES FACILITATION

COUNCIL & ORS.
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28.

29.

30.

ADVOCATE DETAILS FOR ABOVE CASE

piyo harold jaimon (piyo96harold@Rgmail.com) (8527305402) (Petitioner)
iilc(iilc@iilc.co.in) (7042388006) (Respondent)

coordination cum registrar () (9315100181) (Respondent)

santosh kumar tripathi (standingcounselgnctd@gmail.com) (9868250806) (Respondent)
delhi arbitration centre (admin@Rdelhiarbitrationcentre.com) () (Respondent)

W.P. (C) 12085/2022 ANUPAM GHOSH
CM APPL. 36132/2022 Vs. MICRO SMALL ENTERPRISES
FACILITATION COUNCIL & ANR.

SAMEER NANDWANI

ADVOCATE DETAILS FOR ABOVE CASE

sameer nandwani (apexlaw@hotmail.com) (9810528802) (Petitioner)

rishabh jain(jain3139@gmail.com) (8954666661) (Respondent)

micro small enterprises facilitation council (msefenorth@gmail.com) (1127207508) (Respondent)
W.P.(C) 12126/2022 DEEPAK KHERA

Vs. DELHI AGRICULTURAL
PRODUCE MARKETING COMMITTEE &

KULJEEVAN SIDHARTH

ANR.
ADVOCATE DETAILS FOR ABOVE CASE
avnish ahlawat (avnishahlawat@yahoo.com) () (Respondent)
W.P.(C) 17227/2022 MsS. C MAULSHREE PATHAK

Vs. UNION OF INDIA, THROUGH,
MINISTRY OF CORPORATE AFFAIRS
& ANR.

ADVOCATE DETAILS FOR ABOVE CASE
maulshree pathak (maulshree.pathak@gmail.com) (9312010555) (Petitioner)
union of india(uoidhc@gmail.com) (1123384193) (Respondent)

CONNECTED MATTERS (ANMM)

31.

32.

33.

34.

W.P. (C) 6008/2021 MR. ABHISHEK VERMA
CM APPL. 19004/2021 Vs. UNION OF INDIA & ANR.

AKASH CHATTERJEE, AKASH
CHATTERJEE

ADVOCATE DETAILS FOR ABOVE CASE

W.P. (C) 6009/2021 MR. ABHISHEK VERMA
CM APPL. 19006/2021 Vs. UNION OF INDIA & ANR.

AKASH CHATTERJEE, AKASH
CHATTERJEE

ADVOCATE DETAILS FOR ABOVE CASE

W.P.(C) 6010/2021 MR. ABHISHEK VERMA
CM APPL. 19009/2021 Vs. UNION OF INDIA & ANR.

AKASH CHATTERJEE, AKASH
CHATTERJEE

ADVOCATE DETAILS FOR ABOVE CASE
W.P. (C) 6839/2021 MR. ABHISHEK VERMA

CM APPL. 21609/2021 Vs. UNION OF INDIA & ANR.
WITH W.P. (C)6008/2021

UTKARSH SINGH,UTKARSH SINGH

ADVOCATE DETAILS FOR ABOVE CASE

UTKARSHSINGH (amanajaysharma44@gmail.com) (9643396233) (Petitioner)

dinhar takiar and utkarsh singh(dinhartakiar@gmail.com) (9891791615) (Petitioner)

the deputy director, directorate of enforcement (amitmahajanl7@gmail.com) (9811191920) (Respondent)
mohammad mugeem (mohammedmugeem@gmail.com) (9999864964) (Respondent)

THE DEPUTY DIRECTOR (AMITMAHAJAN17@GMAIL.COM) (9811191920) (Respondent)

UNION OF INDIA (MAHAMMEDMUQEEMW@GMAIL.COM) (9999864964) (Respondent)

UNION OF INDIA (MAHAMMEDMUQEEMW@GMAIL.COM) (9999864964) (Respondent)

THE DEPUTY DIRECTOR (AMITMAHAJAN17Q@GMAIL.COM) (9811191920) (Respondent)

UNION OF INDIA (MAHAMMEDMUQEEMW@GMAIL.COM) (9999864964) (Respondent)

ADVANCE CAUSE LIST
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35. W.P.(C) 6840/2021 MR ABHISHEK VERMA UTKARSH SINGH,UTKARSH SINGH
CM APPL. 21615/2021 Vs. UNION OF INDIA & ANR.

ADVOCATE DETAILS FOR ABOVE CASE

36. W.P.(C) 6852/2021 MR. ABHISHEK VERMA UTKARSH SINGH,UTKARSH SINGH
CM APPL. 21660/2021 Vs. UNION OF INDIA & ANR.
CM APPL. 35368/2021

ADVOCATE DETAILS FOR ABOVE CASE

37. CM APPL. 35367/2021 MR. ABHISHEK VERMA UTKARSH SINGH,UTKARSH SINGH
In W.P. (C) 6853/2021 Vs. UNION OF INDIA & ANR.

ADVOCATE DETAILS FOR ABOVE CASE

38. W.P.(C) 6854/2021 MR. ABHISHEK VERMA UTKARSH SINGH,UTKARSH SINGH
CM APPL. 21664/2021 Vs. UNION OF INDIA & ANR.

ADVOCATE DETAILS FOR ABOVE CASE

39. W.P.(C) 9023/2021 MR ABHISHEK VERMA UTKARSH SINGH,UTKARSH SINGH
CM APPL. 28079/2021 Vs. UNION OF INDIA & ANR.
WITH W.P.C. 6008/2021

ADVOCATE DETAILS FOR ABOVE CASE

CONNECTED MATTERS (ANMM)

40. W.P.(C) 3297/2018 I. K. SAINI I K SAINI, GAURANG
CM APPL. 38620/2018 Vs. THE CENTRAL INFORMATION KANTH,RAMESH SINGH
CM APPL. 48643/2018 COMMISSION AND ANR.

CM APPL. 30834/2019
CM APPL. 43266/2019
CM APPL. 43267/2019
CM APPL. 43270/2019
CM APPL. 43271/2019
WITH W.P. (C) 3313/2018
W.P.(C) 3377/2018
W.P.(C) 650/2019

ADVOCATE DETAILS FOR ABOVE CASE

I K SAINI() (8447085738) (Petitioner)

I K SAINI() (8470857388) (Petitioner)

I K SAINI() (8447085738) (Petitioner)
(Petitioner GAURANG KANTH details removed.)
RAMESH SINGH () (9654912470) (Petitioner)

I K SAINI() (8447085738) (Petitioner)

41. W.P.(C) 3313/2018 I. K. SAINI I K SAINI,GAURANG KANTH
CM APPL. 19036/2019 Vs. THE CENTRAL INFORMATION
CM APPL. 22504/2019 COMMISSION AND ANR.

CM APPL. 42812/2019
CM APPL. 42813/2019
CM APPL. 43277/2019
CM APPL. 43278/2019
CM APPL. 122/2020

ADVOCATE DETAILS FOR ABOVE CASE

I K SAINI() (8447085738) (Petitioner)

I K SAINI() (8447085738) (Petitioner)
(Petitioner GAURANG KANTH details removed.)
I K SAINI() (8447085738) (Petitioner)
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I K SAINI() (8447085738) (Petitioner)
I K SAINI() (8447085738) (Petitioner)

42. W.P.(C) 3377/2018 I. K. SAINI
CM APPL. 36209/2018 Vs. THE CENTRAL INFORMATION
CM APPL. 53301/2019 COMMISSION AND ANR.
CM APPL. 32950/2022
CM APPL. 32951/2022
CM APPL. 32952/2022
ADVOCATE DETAILS FOR ABOVE CASE
I K SAINI() (8447085738) (Petitioner)
I K SAINI() (8447085738) (Petitioner)
I K SAINI() (8447085738) (Petitioner)
i k saini(iksaini00000@gmail.com) (9205385506) (Petitioner)
photo stat pankaj (photostatpankaj@gmail.com) () (Respondent)
43. W.P.(C) 650/2019 I. K. SAINI
CM APPL. 3214/2019 Vs. THE CENTRAL INFORMATION
CM APPL. 3215/2019 COMMISSION AND ORS.
CM APPL. 22508/2019
CM APPL. 42808/2019
CM APPL. 42809/2019
CM APPL. 42810/2019
CM APPL. 42811/2019
CM APPL. 51918/2019
WITH W.P. (C) 6999/2019
WITH W.P. (C) 3297/2018
ADVOCATE DETAILS FOR ABOVE CASE
I K SAINI() (8447085738) (Petitioner)
I K SAINI() (8447085738) (Petitioner)
I K SAINI() (847085738) (Petitioner)
I K SAINI() (8447085738) (Petitioner)
(Petitioner GAURANG KANTH details removed.)
44. W.P.(C) 6999/2019 I K SAINI
CM APPL. 51965/2019 Vs. THE CENTRAL INFOMATION
WITH W.P. (C) 7000/2019 COMMISSION AND ANR.
ADVOCATE DETAILS FOR ABOVE CASE
I K SAINI() (8447085738) (Petitioner)
I K SAINI() (8447085738) (Petitioner)
45. W.P.(C) 7000/2019 I. K. SAINI
CM APPL. 51963/2019 Vs. THE CENTRAL INFORMATION
CM APPL. 51964/2019 CIMMISSION, (THROUGH ITS
CM APPL. 32933/2022 DEPUTY REGISTRAR TO I. C.
CM APPL. 32934/2022 (SB) AND ORS.
CM APPL. 32935/2022
ADVOCATE DETAILS FOR ABOVE CASE
I K SAINI() (8447085738) (Petitioner)
I K SAINI() (8447085738) (Petitioner)
i k saini(iksaini00000@gmail.com) (9205385506) (Petitioner)
kanth and associates(info@kanthandassociates.com) () (Respondent)
ravi (ravisikri@sikrilaw.com) () (Respondent)
v n goyal (vngoyal@gmail.com) () (Respondent)
FOR FINAL DISPOSAL
46. W.P. (C) 746/2022 ALOK KUMAR PANDEY
CM APPL. 2102/2022 Vs. BAR COUNCIL OF INDIA &

CM APPL. 18229/2022 ORS.

I K SAINI,ISH KUMAR
SAINI,GAURANG KANTH

I K SAINI,GAURANG KANTH

I K SAINI

I K SAINI,ISH KUMAR SAINI, (M/S
SIKRI AND CO.

ALOK KUMAR PANDEY,NIDHI MOHAN
PARASHAR

ADVANCE CAUSE LIST
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ADVOCATE DETAILS FOR ABOVE CASE

pn dhar (advocatekunalprakash@gmail.com) (9871859193) (Petitioner)
bcirevision (bcirevision@gmail.com) () (Respondent)

bar council of delhi (barcouncilofdelhi@rediffmail.com) () (Respondent)
first legal (associates@firstlegal.in) () (Respondent)

kunal prakash (advocatekunalprakash@gmail.com) () (Petitioner)

first legal (mail@firstlegal.in) (9560837535) (Respondent)

bar council of delhi (barcouncilofdelhi@gmail.com) () (Respondent)

NIDHI MOHAN PARASHAR (nidhimohanparashar@gmail.com) (9953899908) (Respondent)

PART-HEARD MATTERS (CONNECTED)

47. CONT.CAS(C) 415/2022 MASTER MEDHANSH JHAWAR alias
CM APPL. 18280/2022 MADHAV THROUGH HIS NATURAL
WITH W.P. (C) 5315/2020 GUARDIAN

Vs. RAJESH BHUSHAN & ORS.

ADVOCATE DETAILS FOR ABOVE CASE

rahul malhotra(rahulssmalhotra@gmail.com) (9899218215) (Petitioner)
v s r krishna (vsrkrishna.er40@gmail.com) () (Respondent)

tanveer (toberoi.legal@gmail.com) () (Respondent)

ripudaman bhardwaj (cgsc.ripudaman@gmail.com) () (Respondent)

48. W.P.(C) 5315/2020 MASTER ARNESH SHAW
CM APPL. 19189/2020 Vs. UNION OF INDIA & ANR.

ADVOCATE DETAILS FOR ABOVE CASE

rahul malhotra (rahulssmalhotra@gmail.com) (9899218215) (Petitioner)
mohd mugeem (mohammedmugeem@gmail.com) (9999864964) (Respondent)
vsr krishna (vsrkrishna.er40Qgmail.com) (9891205519) (Respondent)
MASTER ARNESH SHAW (SAVEARNESH7@GMAIL.COM ) () (Respondent)

MASTER ARNESH SHAW (SAVEARNESH7@GMAIL.COM ) () (Respondent)

RAHUL MALHOTRA

RAHUL MALHOTRA, TANVEER SINGH

OBEROI

ALL INDIA INSTITUTE OF MEDICAL SCIENCES (DIRECTOR@AIIMS.EDU) () (Respondent)
ALL INDIA INSTITUTE OF MEDICAL SCIENCES (DIRECTOR@AIIMS.EDU) () (Respondent)

UNION OF INDIA (MOHAMMEDMUQEEM@GMAIL.COM) () (Respondent)
UNION OF INDIA (MOHAMMEDMUQEEM@GMAIL.COM) () (Respondent)
TANVEER SINGH OBEROI (reev.obe@gmail.com) (9958935556) (Respondent)

49. W.P.(C) 11610/2017 FSMA INDIA CHARITABLE TRUST
CM APPL. 27637/2018 Vs. UNION OF INDIA AND ANR.
CM APPL. 44016/2022

ADVOCATE DETAILS FOR ABOVE CASE

shyel trehan (shyel.trehan@lawchambers.in) (7044065747) (Petitioner)
rahul malhotra (rahulssmalhotra@gmail.com) () (Respondent)

union of india(uoidhc@gmail.com) (23382163) (Respondent)

ASHOK AGARWAL () (9811101923) (Petitioner)

SAMEER VASHISHT (sameer.vashisht@gmail.com) (9818280821) (Respondent)

50. W.P.(C) 2943/2020 ALISHBA KHAN
CM APPL. 10227/2020 Vs. UNION OF INDIA AND ORS.
CM APPL. 10228/2020
CM APPL. 6633/2022
WITH W.P. (C) 5315/2020

ADVOCATE DETAILS FOR ABOVE CASE

RAHUL MALHOTRA () (9899218215) (Petitioner)
(Petitioner amit mahajan details removed.
(Respondent amit mahajan details removed.
(Respondent amit mahajan details removed.

(Respondent amit mahajan details removed.

~ ~ ~ ~— ~—

(Respondent amit mahajan details removed.

ASHOK AGARWAL ,RAGHAV
ANAND , SAMEER VASHISHT

RAHUL MALHOTRA

ADVANCE CAUSE LIST
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51. W.P.(C) 10782/2020 AVIRAJ GARG, AGE 4 YEARS, KUMAR UTKARSH,KUMAR
CM APPL. 33828/2020 THROUGH HIS NEXT FRIEND AND UTKARSH, TANVEER SINGH OBEROI
WITH W.P. (C) 5315/2020 NATURAL FATHER SH. ABHINAV
GARG

Vs. UNION OF INDIA & ANR.

ADVOCATE DETAILS FOR ABOVE CASE

KUMARUTKARSH (kumarutkarshji@gmail.com) (9662778086) (Petitioner)

ashok agarwal, kumar utkarsh(juristashok@gmail.com, kumarutkarshji@gmail.com) (9811101923) (Petitioner)
hfm (hfm@gov.in) () (Respondent)

mohd mugeem (mohammedmugeem@gmail.com) (9999864964) (Respondent)

UNION OF INDIA (HFMQGOV.IN) () (Respondent)

TANVEER SINGH OBEROI (reev.obe@gmail.com) (9958935556) (Respondent)

TANVEER SINGH OBEROI (reev.obe@gmail.com) (9958935556) (Respondent)

TANVEER SINGH OBEROI (reev.obe@gmail.com) (9958935556) (Respondent)

52. W.P.(C) 322/2021 KESHAV SHARMA AGE 12 YEARS KUMAR UTKARSH, KUMAR
CM APPL. 812/2021 THROUGH HIS NEXT FRIEND AND UTKARSH, TANVEER SINGH OBEROI
NATURAL FATHER SANJEEV KUMAR
Vs. UNION OF INDIA & ANR.

ADVOCATE DETAILS FOR ABOVE CASE

ashok agarwal & kumar utkarsh(juristashok@gmail.com) (9811101923) (Petitioner)
KUMARUTKARSH (kumarutkarshji@gmail.com) (9662778086) (Petitioner)

vsr krishna (vsrkrishna.er40@gmail.com) (9891205519) (Respondent)

mohammed mugeem (mohammedmugeem@gmail.com) (9999864964) (Respondent)

ALL INDIA INSTITUTE OF MEDICAL SCIENCES (AIIMS) (DIRECTOR@AIIMS.EDU) () (Respondent)
UNION OF INDIA (HFMQGOV.IN) () (Respondent)

TANVEER SINGH OBEROI (reev.obe@gmail.com) (9958935556) (Petitioner)

53. W.P.(C) 1491/2021 MASTER MEDHANSH JHAWAR alias RAHUL MALHOTRA,RAHUL
CM APPL. 4291/2021 MADHAV MALHOTRA , TANVEER SINGH OBEROI
CM APPL. 8671/2022 Vs. UNION OF INDIA & ANR.

ADVOCATE DETAILS FOR ABOVE CASE

rahul malhotra (rahulssmalhotra@gmail.com) (9899218215) (Petitioner)

all india institue of medical sciences(director@aiims.edu) () (Respondent)
mohammad mugeem (mohammedmugeem@gmail.com) (9999864964) (Respondent)

v s r krishna (vsrkrishan.er40@gmail.com) () (Respondent)

UNION OF INDIA (MOHAMMEDMUQEEM@GMAIL.COM) () (Respondent)

ALL INDIA INSTITUTE OF MEDICAL SCIENCES (DIRECTOR@AIIMS.EDU) () (Respondent)
UNION OF INDIA (MOHAMMEDMUQEEM@GMAIL.COM) () (Respondent)

ALL INDIA INSTITUTE OF MEDICAL SCIENCES (DIRECTOR@AIIMS.EDU) () (Respondent)
rahul malhotra (rahulssmalhotra@gmail.com) (9899218215) (Petitioner)

union of india (uoidhc@gmail.com) () (Respondent)

TANVEER SINGH OBEROI (reev.obe@gmail.com) (9958935556) (Respondent)

54. W.P.(C) 1511/2021 MASTER KENIT JHAWAR alias KESHAV RAHUL MALHOTRA, RAHUL
CM APPL. 4331/2021 Vs. UNION OF INDIA & ANR. MALHOTRA , TANVEER SINGH OBEROI
CM APPL. 8616/2022

ADVOCATE DETAILS FOR ABOVE CASE

rahul malhotra (rahulssmalhotra@gmail.com) (9899218215) (Petitioner)

ms aiims (ms.aiims@aiims.edu) () (Respondent)

mohammad mugeem (mohammedmugeem@gmail.com) (9999864964) (Respondent)

v s r krishna(vsrkrishna.er40@gmail.com) () (Respondent)

mohammad mugeem (mohammedmugeem@gmail.com) (9999864964) (Respondent)

ALL INDIA INSTITUTE OF MEDICAL SCIENCES (DIRECTOR@AIIMS.EDU) () (Respondent)
UNION OF INDIA (MOHAMMEDMUQEEM@GMAIL.COM) () (Respondent)

UNION OF INDIA (MOHAMMEDMUQEEM@GMAIL.COM) () (Respondent)

ALL INDIA INSTITUTE OF MEDICAL SCIENCES (DIRECTOR@AIIMS.EDU) () (Respondent)
rahul malhotra (rahulssmalhotra@gmail.com) (9899218215) (Petitioner)

ripu daman bhardwaj (cgsc.ripudaman@gmail.com) () (Respondent)

union of india(uoidhc@gmail.com) (23384193) (Respondent)
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TANVEER SINGH OBEROI (reev.obe@gmail.com) (9958935556) (Respondent)

55. W.P.(C) 1611/2021 LAKSHYA KUMAR GOYAL, 8 YRS KUMAR UTKARSH,KUMAR
CM APPL. 4600/2021 OLD, THROUGH HIS NEXT FRIEND UTKARSH, TANVEER SINGH OBEROI
WITH W.P. (C) 5315/2020 AND NATURAL FATHER SH. VIPIN
W.P. (C) 322/2021 KUMAR

Vs. UNION OF INDIA & ANR.

ADVOCATE DETAILS FOR ABOVE CASE

KUMARUTKARSH (kumarutkarshji@gmail.com) (9662778086) (Petitioner)

ashok agarwal and kumar utkarsh(juristashok@gmail.com, kumarutkarshji@gmail.com) (9811101923) (Petitioner)
vsr krishna(vsrkrishna.er40@gmail.com) (9891205519) (Respondent)

mohammad mugeem (mohammedmugeem@gmail.com) (9999864964) (Respondent)

all india institute of medical sciences(director@aiims.edu) () (Respondent)

UNION OF INDIA (HFMQ@GOV.IN) () (Respondent)

ALL INDIA INSTITUTE OF MEDICAL SCIENCES (DIRECTOR@AIIMS.EDU) () (Respondent)

TANVEER SINGH OBEROI (reev.obe@gmail.com) (9958935556) (Respondent)

56. W.P.(C) 3662/2021 PAYEL BHATTACHARYA SUMER DEV SETH,ADITYA
CM APPL. 11103/2021 Vs. UNION OF INDIA & ORS. CHATTERJEE , ROSHAN LAL GOEL
CM APPL. 25590/2021
CM APPL. 32504/2021

ADVOCATE DETAILS FOR ABOVE CASE

aditya chatterjee and nitya kaligotha and sumer seth(office@adityachatterjee.in) (7337844424) (Petitioner)
s varma (svarma@indlawchambers.com) (41026767) (Respondent)

sunil saha (standingcounselgnctd@gmail.com) (9911999547) (Respondent)

mohammad mugeem (mohammedmugeem@gmail.com) (9999864964) (Respondent)

state of nct of delhi (pshealth@nic.in) () (Respondent)

PAYEL BHATTACHARYA (OFFICEQRADITYACHATTERJEE.IN) (7337844424) (Respondent)

PAYEL BHATTACHARYA (OFFICEQRADITYACHATTERJEE.IN) (7337844424) (Respondent)

ALL INDIA INSTITUTE OF MEDICAL SCIENCES (DIRECTORGAIIMS.EDU) (1141706767) (Respondent)
STATE OF NCT OF DELHI (PSHEALTH@ENIC.IN) (8588089272) (Respondent)

UNION OF INDIA (SECYHFW@ENIC.IN) (9999864964) (Respondent)

APOLLO PROTON CANCER CENTRE (APCC@APOLLOHOSPITALS.COM) () (Respondent)

ALL INDIA INSTITUTE OF MEDICAL SCIENCES (DIRECTORQ@AIIMS.EDU) (1141706767) (Respondent)
STATE OF NCT OF DELHI (PSHEALTH@NIC.IN) (8588089272) (Respondent)

APOLLO PROTON CANCER CENTRE (APCC@APOLLOHOSPITALS.COM) () (Respondent)

UNION OF INDIA (SECYHFW@ENIC.IN) (9999864964) (Respondent)

aditya chatterjee (office@adityachatterjee.in) (7337844424) (Petitioner)

all india institute of medical sciences(director@aiims.edu) () (Respondent)

apollo proton cancer centre (apcc@apollohospitals.com) () (Respondent)

state of nct of delhi (pshealth@nic.in) () (Respondent)

mohd mugeem (mohammedmugeem@gmail.com) (9999864964) (Respondent)

union of india(secyhfw@nic.in) () (Respondent)

santosh kumar tripathi (standingcounselgnctd@gmail.com) (9868250806) (Respondent)

Anuj Gupta(cherub_goel@yahoo.co.in) (9654169406) (Petitioner)

Aditya Chatterjee (office@adityachatterjee.in) () (Respondent)

Sumer Seth (sumerseth@hotmail.com) () (Respondent)
57. W.P.(C) 3682/2021 HARSHIT SONI, 16 YEARS OLD, KUMAR UTKARSH,KUMAR UTKARSH
CM APPL. 11153/2021 THROUGH HIS NEXT FRIEND AND
NATURAL FATHER SH. TIKAM
CHAND SONI

Vs. UNION OF INDIA & ANR.

ADVOCATE DETAILS FOR ABOVE CASE

ashok agarwal and kumar utkarsh(juristashok@gmail.com, kumarutkarshji@gmail.com) (9811101923) (Petitioner)
KUMARUTKARSH (kumarutkarshji@gmail.com) (9662778086) (Petitioner)

mohammad mugeem (mohammedmugeem@gmail.com) (9999864964) (Respondent)

vsr krishna (vsrkrishan.er40@gmail.com) (9891205519) (Respondent)

UNION OF INDIA (HFMQGOV.IN) () (Respondent)

ALL INDIA INSTITUTE OF MEDICAL SCIENCES (DIRECTORQ@AIIMS.EDU) () (Respondent)
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W.P.(C) 3689/2021
CM APPL. 11179/2021

DHANANJAY BHARDWAJ, 11 YEARS
OLD, THROUGH HIS NEXT FRIEND
AND NATURAL FATHER SH. AMIT
KUMAR

Vs. UNION OF

KUMAR UTKARSH,KUMAR UTKARSH

INDIA & ANR.

ADVOCATE DETAILS FOR ABOVE CASE

KUMARUTKARSH (kumarutkarshji@gmail.com) (9662778086) (Petitioner)

ashok agarwal and kumar utkarsh(juristashok@gmail.com, kumarutkarshji@gmail.com) (9811101923) (Petitioner)
mohammad mugeem (mohammedmugeem@gmail.com) (9999864964) (Respondent)

vsr krishna(vsrkrishan.er40@gmail.com) () (Respondent)

ALL INDIA INSTITUTE OF MEDICAL SCIENCES (DIRECTORQAIIMS.EDU) () (Respondent)

UNION OF INDIA (HFMQGOV.IN) () (Respondent)

W.P.(C) 3706/2021
CM APPL. 11229/2021

KHUSHWANT BHARDWAJ, 7 YEARS
OLD, THROUGH HIS NEXT FRIEND
AND NATURAL FATHER SH. NIKHIL
BHARDWAJ

Vs. UNION OF

KUMAR UTKARSH,KUMAR UTKARSH

INDIA & ANR.

ADVOCATE DETAILS FOR ABOVE CASE

KUMARUTKARSH (kumarutkarshji@gmail.com) (9662778086) (Petitioner)

ashok agarwal and kumar utkarsh(juristashok@gmail.com, kumarutkarshji@gmail.com) (9811101923) (Petitioner)
vsr krishna(vsrkrishan.er40@gmail.com) (9891205519) (Petitioner)

mohammad mugeem (mohammedmugeem@gmail.com) (9999864964) (Respondent)

vsr krishna (vsrkrishan.er40@gmail.com) (9891205519) (Respondent)

UNION OF INDIA (HFM@GOV.IN) () (Respondent)

ALL INDIA INSTITUTE OF MEDICAL SCIENCES (DIRECTOREAIIMS.EDU) () (Respondent)

W.P.(C) 3707/2021
CM APPL. 11230/2021

AARAV GARG, 5 YEARS OLD,
THROUGH HIS NEXT FRIEND AND
NATURAL FATHER SH. VIVEK

Vs. UNION OF INDIA & ANR.

KUMAR UTKARSH,KUMAR UTKARSH

ADVOCATE DETAILS FOR ABOVE CASE

KUMARUTKARSH (kumarutkarshji@gmail.com) (9662778086) (Petitioner)

ashok agarwal and kumar utkarsh(juristashok@gmail.com, kumarutkarshji@gmail.com) (9811101923) (Petitioner)
mohammad mugeem (mohammedmugeem@gmail.com) (9999864964) (Respondent)

vsr krishna(vsrkrishan.er40@gmail.com) () (Respondent)

ALL INDIA INSTITUTE OF MEDICAL SCIENCES (DIRECTORQGAIIMS.EDU) () (Respondent)

UNION OF INDIA (HFMQGOV.IN ) () (Respondent)

W.P.(C) 3729/2021
CM APPL. 11269/2021

MANISH, 8 YEARS OLD, THROUGH
HIS NEXT FRIEND AND NATURAL
FATHER SH. PHOOL CHAND JAT

& ANR.

Vs. UNION OF

KUMAR UTKARSH

INDIA & ANR.

ADVOCATE DETAILS FOR ABOVE CASE

KUMARUTKARSH (kumarutkarshji@gmail.com) (9662778086) (Petitioner)

ashok agarwal and kumar utkarsh(juristashok@gmail.com, kumarutkarshji@gmail.com) (9811101923) (Petitioner)
vsr krishna(vsrkrishna.er40@gmail.com) () (Respondent)

mohammad mugeem (mohammedmugeem@gmail.com) (9999864964) (Respondent)

ALL INDIA INSTITUTE OF MEDICAL SCIENCES (DIRECTORQGAIIMS.EDU) () (Respondent)

UNION OF INDIA (HFMQGOV.IN ) () (Respondent)

W.P.(C) 3737/2021
CM APPL. 11277/2021

SHOURYA MARU, 7 YEARS OLD,
THROUGH HIS NEXT FRIEND AND
NATURAL FATHER SH. KAMAL
KUMAR MARU
Vs. UNION OF

KUMAR UTKARSH,KUMAR UTKARSH

INDIA & ANR.

ADVOCATE DETAILS FOR ABOVE CASE
KUMARUTKARSH (kumarutkarshjiQgmail.com) (9662778086) (Petitioner)
ashok agarwal and kumar utkarsh(juristashok@gmail.com, kumarutkarshji@gmail.com) (9811101923) (Petitioner)

ADVANCE CAUSE LIST
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mohammad mugeem (mohammedmugeem@gmail.com) (9999864964) (Respondent)

vsr krishna(vsrkrishan.er40@gmail.com) (9891205519) (Respondent)

ALL INDIA INSTITUTE OF MEDICAL SCIENCES (DIRECTORQAIIMS.EDU) () (Respondent)
UNION OF INDIA (HFMQGOV.IN ) () (Respondent)

W.P.(C) 3859/2021
CM APPL. 11647/2021

SIDDHARTH SWARNKAR, 9 YEARS
OLD, THROUGH HIS NEXT FRIEND
AND NATURAL FATHER SH. DINESH
KUMAR SWARNKAR
Vs. UNION OF

KUMAR UTKARSH,KUMAR UTKARSH

INDIA & ANR.

ADVOCATE DETAILS FOR ABOVE CASE

ashok agarwal and kumar utkarsh(juristashok@gmail.com, kumarutkarshji@gmail.com) (9811101923) (Petitioner)
KUMARUTKARSH (kumarutkarshji@gmail.com) (9662778086) (Petitioner)

vsr krishna(vsrkrishna.er40@gmail.com) (9891205519) (Respondent)

mohammad mugeem (mohammedmugeem@gmail.com) (9999864964) (Respondent)

UNION OF INDIA (HFMQGOV.IN ) () (Respondent)

ALL INDIA INSTITUTE OF MEDICAL SCIENCES (DIRECTOREAIIMS.EDU) () (Respondent)

W.P.(C) 4045/2021
CM APPL. 12213/2021
WITH W.P. (C) 4067/2021

UTKARSH INDRAJIT PAWAR, 10
YEARS OLD, THROUGH HIS NEXT
FRIEND AND NATURAL FATHER SH.
INDRAJIT DAMAR PAWAR

Vs. UNION OF INDIA & ANR.

KUMAR UTKARSH,KUMAR UTKARSH

ADVOCATE DETAILS FOR ABOVE CASE

KUMARUTKARSH (kumarutkarshji@gmail.com) (9662778086) (Petitioner)

ashok agarwal and kumar utkarsh(juristashok@gmail.com, kumarutkarshji@gmail.com) (9811101923) (Petitioner)
mohammad mugeem (mohammedmugeem@gmail.com) (9999864964) (Respondent)

UNION OF INDIA (HFMQ@GOV.IN) () (Respondent)

ALL INDIA INSTITUTE OF MEDICAL SCIENCES (DIRECTOR@AIIMS.EDU) () (Respondent)

ALL INDIA INSTITUTE OF MEDICAL SCIENCES (DIRECTOR@AIIMS.EDU) () (Respondent)

UNION OF INDIA (HFMQ@GOV.IN) () (Respondent)

W.P. (C) 4067/2021
CM APPL. 12306/2021

ANSHU, 10 YEARS OLD, THROUGH
HIS NEXT FRIEND AND NATURAL
FATHER SH. NARENDRA KUMAR
YADAV

Vs. UNION OF

KUMAR UTKARSH,KUMAR UTKARSH

INDIA & ANR.

ADVOCATE DETAILS FOR ABOVE CASE

ashok agarwal and kumar utkarsh(juristashok@gmail.com, kumarutkarshji@gmail.com) (9811101923) (Petitioner)
ashok agarwal and kumar utkarsh(juristashok@gmail.com, kumarutkarshji@gmail.com) (9811101923) (Petitioner)
KUMARUTKARSH (kumarutkarshji@gmail.com) (9662778086) (Petitioner)

vsr krishna(vsrkrishan.er40@gmail.com) () (Respondent)

mohammad mugeem (mohammedmugeem@gmail.com) (9999864964) (Respondent)

mohammad mugeem (mohammedmugeem@gmail.com) (9999864964) (Respondent)

v s r krishna(vsrkrishan.er40@gmail.com) () (Respondent)

ALL INDIA INSTITUTE OF MEDICAL SCIENCES (DIRECTORQ@AIIMS.EDU) () (Respondent)

ALL INDIA INSTITUTE OF MEDICAL SCIENCES (DIRECTORQAIIMS.EDU) () (Respondent)

UNION OF INDIA (HFM@GOV.IN ) () (Respondent)

UNION OF INDIA (HFMQGOV.IN ) () (Respondent)

W.P.(C) 4259/2021
CM APPL. 12948/2021

ISHAAN, 10 YEARS OLD, THROUGH
HIS NEXT FRIEND AND NATURAL
FATHER SH. RAJVIR SINGH

Vs. UNION OF INDIA & ANR.

KUMAR UTKARSH,KUMAR UTKARSH

ADVOCATE DETAILS FOR ABOVE CASE

ashok agarwal (juristashok@gmail.com, kumarutkarshji@gmail.com) (9811101923) (Petitioner)
KUMARUTKARSH (kumarutkarshji@gmail.com) (9662778086) (Petitioner)

mohammad mugeem (mohammedmugeem@gmail.com) (9999864964) (Respondent)

all india institute of medical sciences(vsrkrishna.er40@gmail.com) (9891205519) (Respondent)
UNION OF INDIA (HFMQGOV.IN ) () (Respondent)

ALL INDIA INSTITUTE OF MEDICAL SCIENCES (DIRECTORQGAIIMS.EDU) () (Respondent)

ADVANCE CAUSE LIST
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67.

68.

69.

70.

71.

W.P. (C) 4304/2021 TANAV HANDOO, 6 YEARS OLD, KUMAR UTKARSH,KUMAR UTKARSH
CM APPL. 13108/2021 THROUGH HIS NEXT FRIEND AND

NATURAL FATHER SH. AMIT

HANDOO

Vs. UNION OF INDIA & ANR.

ADVOCATE DETAILS FOR ABOVE CASE

ashok agarwal and kumar utkarsh(juristashok@gmail.com, kumarutkarshji@gmail.com) (9811101923) (Petitioner)
KUMARUTKARSH (kumarutkarshji@gmail.com) (9662778086) (Petitioner)

mohammad mugeem (mohammedmugeem@gmail.com) (9999864964) (Respondent)

v s r krishna(vsrkrishan.er40@gmail.com) () (Respondent)

UNION OF INDIA (HFMEGOV.IN ) () (Respondent)

ALL INDIA INSTITUTE OF MEDICAL SCIENCES (DIRECTORQ@AIIMS.EDU) () (Respondent)

W.P. (C) 4551/2021 SHAURYA DAHIYA, 7 YEARS OLD, KUMAR UTKARSH,KUMAR UTKARSH
CM APPL. 13949/2021 THROUGH HIS NEXT FRIEND AND

NATURAL FATHER SH. SATBIR

DAHIYA

Vs. UNION OF 1INDIA & ANR.
ADVOCATE DETAILS FOR ABOVE CASE
KUMARUTKARSH (kumarutkarshji@gmail.com) (9662778086) (Petitioner)
ashok agarwal and kumar utkarsh(juristashok@gmail.com, kumarutkarshji@gmail.com) (9811101923) (Petitioner)
mohammad mugeem (mohammedmugeem@gmail.com) (9999864964) (Respondent)
all india institute of medical sciences (vsrkrishna.er40@gmail.com) (9891205519) (Respondent)
UNION OF INDIA (HFM@GOV.IN ) () (Respondent)
ALL INDIA INSTITUTE OF MEDICAL SCIENCES (DIRECTORQAIIMS.EDU) () (Respondent)

W.P.(C) 4812/2021 NIKHIL YOGENDERSINGH KUMAR UTKARSH,KUMAR UTKARSH
CM APPL. 14844/2021 CHOUDARY, 17 YEARS OLD,

THROUGH HIS NEXT FRIEND AND

NATURAL FATHER SH.

YOGENDERSINGH P CHOUDARY

Vs. UNION OF INDIA & ANR.

ADVOCATE DETAILS FOR ABOVE CASE

ashok agarwal and kumar utkarsh(juristashok@gmail.com, kumarutkarshji@gmail.com) (9811101923) (Petitioner)
mohammad mugeem (mohammedmugeem@gmail.com) (9999864964) (Respondent)

v s r krishna(vsrkrishan.er40@gmail.com) () (Respondent)

ALL INDIA INSTITUTE OF MEDICAL SCIENCES (DIRECTORQGAIIMS.EDU) () (Respondent)

UNION OF INDIA (HFMQGOV.IN ) () (Respondent)

W.P. (C) 5394/2021 UDAYVEER SINGH GULERIA, 7 KUMAR UTKARSH,KUMAR UTKARSH
CM APPL. 16683/2021 YEARS OLD, THROUGH HIS NEXT

FRIEND AND NATURAL FATHER SH.

RAMESH GULERIA

Vs. UNION OF INDIA & ANR.

ADVOCATE DETAILS FOR ABOVE CASE

KUMARUTKARSH (kumarutkarshji@gmail.com) (9662778086) (Petitioner)

ashok agarwal and kumar utkarsh(juristashok@gmail.com, kumarutkarshji@gmail.com) (981101923) (Petitioner)
mohammad mugeem (mohammedmugeem@gmail.com) (9999864964) (Respondent)

vsr krishna(vsrkrishan.er40@gmail.com) () (Respondent)

ALL INDIA INSTITUTE OF MEDICAL SCIENCES (DIRECTORQGAIIMS.EDU) () (Respondent)

UNION OF INDIA (HFMQGOV.IN ) () (Respondent)

W.P. (C) 5395/2021 MASTER AYUSHMAN CHATURVEDI ANURAG OJHA ,ANURAG OJHA,6 GURU
CM APPL. 16686/2021 Vs. UNION OF INDIA & ORS. DUTT SHARMA

ADVOCATE DETAILS FOR ABOVE CASE

anurag ojha and gautam(corporatejudisllp@gmail.com) (8860069704) (Petitioner)

arun shastry (supportus@dartindia.in) (9980759881) (Petitioner)

mohammad mugeem (mohammedmugeem@gmail.com) (9999864964) (Respondent)

indian association for the cultivation of science(director@iacs.res.in) () (Respondent)
apurba ghosh (apurbaghosh@yahoo.com) (9830052887) (Respondent)
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GURU DUTT SHARMA (gdsharma544@gmail.com) (9868281911) (Respondent)

72. W.P.(C) 9684/2021 AADHYAN JAISWAL 11 YEARS OLD KUMAR UTKARSH
THROUGH HIS NEXT FRIEND AND
NATURAL FATHER SH ANIL KUMAR
JAISWAL
Vs. UNION OF INDIA & ORS.

ADVOCATE DETAILS FOR ABOVE CASE

ashok agarwal (juristashok@gmail.com, kumarutkarshji@gmail.com) (9811101923) (Petitioner)
v s r krishna (vsrkrishna.er40@gmail.com) () (Respondent)

mohd mugeem (mohammedmugeem@gmail.com) (9999864964) (Respondent)

73. W.P.(C) 14317/2021 SHREYANSH AARAV, 11 YEARS KUMAR UTKARSH
CM APPL. 45148/2021 OLD, THROUGH HIS NEXT FRIEND
AND NATURAL MOTHER SMT.
KANCHAN KAMINI
Vs. UNION OF INDIA & ANR.

ADVOCATE DETAILS FOR ABOVE CASE
ashok agarwal (juristashok@gmail.com, kumarutkarshji@gmail.com) (9811101923) (Petitioner)
union of india(uoidhc@gmail.com) (23384193) (Respondent)

74. W.P.(C) 1182/2022 INSHA MINOR THROUGH HER NEXT KUMAR UTKARSH, TARUNA
CM APPL. 3442/2022 FRIEND AND NATURAL FATHER SH ARDHENDUMAULI PRASAD, TANVEER
IRSHAD AHMAD SOFI SINGH OBEROI

Vs. UNION OF INDIA & ORS.

ADVOCATE DETAILS FOR ABOVE CASE

Ashok Agarwal (juristashok@gmail.com) (9811101923) (Petitioner)

santosh kumar tripathi (standingcounselgnctd@gmail.com) () (Respondent)

vsr krishna(vsrkrishna.er40@gmail.com) (9891205519) (Respondent)

union of india(uoidhc@gmail.com) () (Respondent)

Taruna Ardhendumauli Prasad (taruna@Rardhendumauli.com) () (Respondent)

TARUNA ARDHENDUMAULI PRASAD (taruna@ardhendumauli.com) (9871402800) (Respondent)
TANVEER SINGH OBEROI (reev.obe@gmail.com) (9958935556) (Respondent)
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COURT NO.20
HON'BLE MS.JUSTICE JYOTI SINGH

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO

cmsandeepsharmadhc@gmail.com

CLICK HERE TO JOIN VC

https://dhcvirtualcourt.webex.com/dhcvirtualcourt/.php?MTID=md8014d1£fa995927d292326703dfbal03f

FRESH MATTERS & APPLICATIONS

1. W.P.(C) 686/2023 RUDER PRATAP SINGH & ORS. KARTIKAY DUTTA
CM APPL. 2683/2023 Vs. MOTHER DAIRY FRUIT AND
VEGETABLE PVT LTD & ORS.

ADVOCATE DETAILS FOR ABOVE CASE

anoop george (aainoffice@gmail.com) (9999952008) (Petitioner)

mother dairy fruit & vegetable pvt 1ltd(consumer.services@maotherdairy.com) () (Respondent)
union of india(uoidhc@gmail.com) () (Respondent)

FOR ADMISSION

2. RFA 149/2020 ANITA GUPTA PRABHSAHAY KAUR,RAJEEV
CM APPL. 7763/2020 Vs. SHASHI BHUSHAN & ORS KAPOOR
CM APPL. 7764/2020

ADVOCATE DETAILS FOR ABOVE CASE
PRABHSAHAY KAUR() (981158581) (Petitioner)
RAJEEV KAPOOR (rajeevkapoor 2007@rediffmail.com) (9811116256) (Respondent)

3. RFA 33/2023 PRAMOD PAREKH YATIN MOHANRAO JAGTAP
CM APPL. 1881/2023 Vs. JATIN LALIT SHAH
CM APPL. 1882/2023
CM APPL. 1883/2023
CM APPL. 1884/2023

ADVOCATE DETAILS FOR ABOVE CASE

yatin m jagtar(yatinjagtap.law@gmail.com) (7836038079) (Petitioner)

sachin patil () (9711140922) (Respondent)

kapil sharma (dhcprosecutiondelhipolice@gmail.com) (9891919168) (Respondent)

4. W.P.(C) 7914/2018 LALIT NARAYAN GAURAAN AND ASHISH PANDEY
CM APPL. 30355/2018 Vs. UNION OF INDIA AND ANR.
WITH W.P. (C) 4973/2019

ADVOCATE DETAILS FOR ABOVE CASE
GAURAAN AND ASHISH PANDEY () (9990290260) (Petitioner)
RAJESHGOGNA (RAJESHRGOGNA .CO. IN) (9911222261) (PETITIONER)
BHARDWAJ (BHARDWAJS81NICK@GMAIL.COM) () (PETITIONER)
RAJESH GOGNA (OFFICEQGOGNA.CO.IN) (9999815291) (RESPONDENT)


https://dhcvirtualcourt.webex.com/dhcvirtualcourt/j.php?MTID=md8014d1fa995927d292326703dfba03f
https://dhcvirtualcourt.webex.com/dhcvirtualcourt/j.php?MTID=md8014d1fa995927d292326703dfba03f
mailto:cmsandeepsharma.dhc@gov.in
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5.

W.P. (C)

CM
CM
CM
CM
CM

APPL.
APPL.
APPL.
APPL.
APPL.
WITH W.P. (C) 8143/2020

3096/2020
5093/2021
23375/2021
26842/2021
11006/2022
15496/2022

W.P.(C) 8144/2020
W.P.(C) 3115/2020

ADVOCATE DETAILS FOR ABOVE CASE
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BHARAT ARYA

Vs.

UNION OF INDIA & ORS.

RAHUL SHUKLA,RAHUL SHUKLA

rahul shukla & associates (rahul.legal@gmail.com) (9871735724) (Petitioner)
niddcp (spodelhi.niddcp@gmail.com) (9826020482) (Respondent)
mohd mugeem (mohammedmugeem@gmail.com) (999964964) (Respondent)

director (patomissiondirector@gmail.com) (9871006453) (Respondent)

bhawana kataria (standingcounselgnctd@gmail.com) (858809272) (Respondent)
RAHULSHUKLA (rahul.legal@gmail.com) (9871735724) (Petitioner)
RAHULSHUKLA (rahul. legal@gmail.com) (9871735724) (Petitioner)
rahul shukla & associates(rahul.legal@gmail.com) (9871735724) (Petitioner)
avnish (avnishahlawat@yahoo.com) (9313964463) (Respondent)

ajay digpaul (digpaulassociates@yahoo.co.in) (9811157265) (Respondent)

ADVANCE CAUSE LIST

rahul shukla(rahul.legal@gmail.com, akshit.novl8@gmail.com, akshitsachdeva.advocate@Rgmail.com) (9871735724) (Petitioner)

avnish ahlawat (avnishahlawat@yahoo.com) (9313964463) (Respondent)
ajay digpaul (digpaulassociates@yahoo.co.in) (9811157265) (Respondent)

rahul shukla and associates(rahul.legal@gmail.com) (9871735724) (Petitioner)

avnish ahlawat (avnishahlawat@yahoo.com) (9313964463) (Respondent)
ajay digpaul (digpaulassociates@yahoo.co.in) (9811157265) (Respondent)

rahul shukla(rahul.legal@gmail.com) (9871735724) (Petitioner)
digpaul (digpaulassociates@yahoo.co.in) () (Respondent)

avnish ahlawat (avnish@ahlawatassociates.in) (9810134741) (Respondent)

W.P. (C) 3115/2020

CM
CM
CM
CM
CM
CM

APPL.
APPL.
APPL.
APPL.
APPL.
APPL.
WITH W.P. (C) 8143/2020

17531/2020
5050/2021

22837/2021
26921/2021
11007/2022
15943/2022

W.P.(C) 8144/2020

ADVOCATE DETAILS FOR ABOVE CASE

VANDANA SHARMA

Vs.

UNION OF INDIA & ORS.

rahul shukla (rahul.legal@gmail.com) (9871735724) (Petitioner)
bhawana kataria (standingcounselgnctd@gmail.com) (858809272) (Respondent)

director (patomissiondirector@gmail.com) (9871006453) (Respondent)
mohd mugeem (mohammedmugeem@gmail.com) (9999864964) (Respondent)

niddcp (spodelhi.niddcp@gmail.com) (9826020482) (Respondent)
rahul shukla & associates(rahul.legal@gmail.com) (9871735724) (Petitioner)
RAHULSHUKLA (rahul.legal@gmail.com) (9871735724) (Petitioner)

avnish ahlawat (admin@Rahlawatassociates.in) (9810134741) (Respondent)
ajay digpaul (digpaulassociates@yahoo.co.in) (9811157265) (Respondent)

rahul shukla(rahul.legal@gmail.com) (9871735724) (Petitioner)
RAHULSHUKLA (rahul.legal@gmail.com) (9871735724) (Petitioner)

digpaul associates(digpaulassociates@yahoo.co.in) () (Respondent)

avnish ahlawat (avnishahlawat@yahoo.com) () (Respondent)

RAHUL SHUKLA &
ASSOCIATES ,RAHUL
SHUKLA , RAHUL SHUKLA

rahul shukla and associates(rahul.legal@gmail.com) (9871735724) (Petitioner)
RAHULSHUKLA (rahul . legal@gmail.com) (9871735724) (Petitioner)

digpaul associates(digpaulassociates@yahoo.co.in) () (Respondent)

avnish ahlawat (avnishahlawat@yahoo.com) () (Respondent)
rahul shukla(rahul.legal@gmail.com) (9871735724) (Petitioner)

avnish ahlawat(avnish@ahlawatassociates.in) () (Respondent)

avnish ahlawat (avnishahlawat@yahoo.com) (9810134741) (Respondent)
ajay digpaul (digpaulassociates@yahoo.co.in) (9811157265) (Respondent)

rahul shukla and associates () (9871735724) (Petitioner)
union of india (uoidhc@gmail.com) (23384193) (Respondent)
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7.

W.P. (C) 8143/2020 SWATI GUPTA BHUVAN RAVINDRAN, BHUVAN
CM APPL. 26426/2020 Vs. UNION OF INDIA & ORS. RAVINDRAN, RAHUL SHUKLA, RAHUL
CM APPL. 5229/2021 SHUKLA

CM APPL. 11563/2022
CM APPL. 16167/2022
WITH W.P. (C) 8144/2020
W.P.(C) 9619/2020

ADVOCATE DETAILS FOR ABOVE CASE

bhuvan ravindran (bhuvan.legal@gmail.com) (999902687) (Petitioner)
BHUVANRAVINDRAN (bhuvan.legal@gmail.com) (9999024687) (Petitioner)

gaurav (gaurav.gvl@gmail.com) () (Respondent)

avnish ahlawat (avnishahlawat@yahoo.com) () (Respondent)

mohd mugeem (mohammedmugeem@gmail.com) (9999864964) (Respondent)

SWATI GUPTA (BHUVAN.LEGALQ@GMAIL.COM) (9999024687) (Respondent)

NATIONAL IODINE DEFICIENCY DISORDER CONTROL PROGRAMME (AVNISHAHLAWAT@YAHOO.COM) (9313964463) (Respondent)
UNION OF INDIA (GAURAV.GV1@GMAIL.COM) () (Respondent)

GOVERNMENT OF NCT OF DELHI (AVNISHAHLAWAT@YAHOO.COM) (9313964463) (Respondent)
STATE HEALTH SOCIETY DELHI (AVNISHAHLAWATQ@YAHOO.COM) (9313964463) (Respondent)
BHUVANRAVINDRAN (bhuvan.legal@gmail.com) (9999024687) (Petitioner)

SWATI GUPTA (BHUVAN.LEGAL@GMAIL.COM) (9999024687) (Petitioner)

rahul shukla and associates (rahul.legal@gmail.com) (9871735724) (Petitioner)
avnish ahlawat (avnish@ahlawatassociates.in) (9810134741) (Respondent)

spodshm (spodshml@gmail.com) () (Respondent)

spm dshm(dshmspm@gmail.com) () (Respondent)

digpaul (digpaulassociates@yahoo.co.in) () (Respondent)

niddcp (spodelhi.niddcp@gmail.com) () (Respondent)

dshmspo (dshmspol@gmail.com) () (Respondent)

shivansh bharat (bharatshivansh77@gmail.com) () (Respondent)

rahul shukla and associates(rahul.legal@gmail.com) (9871735724) (Petitioner)
avnish ahlawat (avnish@ahlawatassociates.in) () (Respondent)

digpaul (digpaulassociates@yahoo.co.in) () (Respondent)

union of india (uoidhc@gmail.com) (1123384193) (Respondent)

RAHUL SHUKLA (rahul.legal@gmail.com) (9871735724) (Petitioner)

RAHUL SHUKLA (rahul.legal@gmail.com) (9871735724) (Petitioner)

W.P. (C) 8144/2020 MADHULIKA BHUVAN RAVINDRAN, BHUVAN
CM APPL. 26428/2020 Vs. UNION OF INDIA & ORS. RAVINDRAN, RAHUL SHUKLA, RAHUL
CM APPL. 5108/2021 SHUKLA

CM APPL. 11717/2022
CM APPL. 16426/2022

ADVOCATE DETAILS FOR ABOVE CASE

BHUVANRAVINDRAN (bhuvan.legal@gmail.com) (9999024687) (Petitioner)

bhuvan ravindran (bhuvan.legal@gmail.com) (9999024687) (Petitioner)
BHUVANRAVINDRAN (bhuvan.legal@gmail.com) (9999024687) (Petitioner)

mohd mugeem (mohammedmugeem@gmail.com) (9999864964) (Respondent)

gaurav (gaurav.gcl@gmail.com) () (Respondent)

MADHULIKA (BHUVAN.LEGAL@GMAIL.COM) (9999024687) (Respondent)

NATIONAL IODINE DEFICIENCY DISORDER CONTROL PROGRAMME (AVNISHAHLAWATQRYAHOO.COM) (9313964463) (Respondent)
UNION OF INDIA (GAURAV.GV1@GMAIL.COM) (9711197229) (Respondent)

GOVERNMENT OF NCT OF DELHI (AVNISHAHLAWAT@YAHOO.COM) (9313964463) (Respondent)
STATE HEALTH SOCIETY DELHI (AVNISHAHLAWATQ@YAHOO.COM) (9313964463) (Respondent)
bhuvan ravindran and akshit sachdeva (bhuvan.legal@gmail.com) (9999024687) (Petitioner)
BHUVANRAVINDRAN (bhuvan.legal@gmail.com) (9999024687) (Petitioner)

gaurav varma (gauravvarmaadv@gmail.com) () (Respondent)

avnish ahlawat (avnishahlawat@yahoo.com) () (Respondent)

MADHULIKA (BHUVAN.LEGALW@GMAIL.COM) (9999024687) (Respondent)

rahul shukla and associates (rahul.legal@gmail.com) (9871735724) (Petitioner)
digpaul (digpaulassociates@yahoo.co.in) () (Respondent)

avnish ahlawat (avnishahlawat@yahoo.com) () (Respondent)

union of india (uoidhc@gmail.com) (1123384193) (Respondent)

rahul shukla and associates(rahul.legal@gmail.com) (9871735724) (Petitioner)
digpaul (digpaulassociates@yahoo.co.in) () (Respondent)

ADVANCE CAUSE LIST
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avnish ahlawat (avnishahlawat@yahoo.com) () (Respondent)
RAHUL SHUKLA (rahul.legal@gmail.com) (9871735724) (Petitioner)

9. W.P.(C) 1393/2021 ALL INDIA AIRCRAFT ENGINEERS VIBHOR VERDHAN,VIBHOR
CM APPL. 3941/2021 ASSOCIATION MR. DINESH VERDHAN
CHANDRA AND ORS.
Vs. AIR INDIA AND ORS

ADVOCATE DETAILS FOR ABOVE CASE
manoj saxena (shwetanksailakwal@gmail.com) (9990803222) (Petitioner)
m v kini law firm(delhi@mvkini.com) (24371038) (Respondent)

10. W.P. (C) 14345/2021 RIDHIMA SINGH ANKUR CHHIBBER
CM APPL. 45215/2021 Vs. UNION OF INDIA AND ORS

ADVOCATE DETAILS FOR ABOVE CASE

ankur chhibber (ankurchhibber@gmail.com) (9810082847) (Petitioner)
union of india(uoidhc@gmail.com) (23384193) (Respondent)

union of india(uoidhc@gmail.com) (23384193) (Respondent)

11. W.P. (C) 354/2023 ARUN SHARMA RAJIV AGARWAL
CM APPL. 1369/2023 Vs. UNIVERSITY OF DELHI

ADVOCATE DETAILS FOR ABOVE CASE
rajiv agarwal (rajivaggl@yahoo.com) (9811142757) (Petitioner)

rupal mohinder (rupalmohinder@gmail.com) () (Respondent)

AFTER NOTICE MISC. MATTERS

12. C.R.P. 179/2017 SANJEEV JINDAL VIRENDER TARUN, CHANDRANI
CM APPL. 28955/2017 Vs. VIKRAM JEET BHAMBRI PRASAD

ADVOCATE DETAILS FOR ABOVE CASE
CHANDRANI PRASAD (c_vassociates@live.com) (9810530770) (Petitioner)

13. C.R.P. 180/2017 SANJEEV JINDAL VIRENDER TARUN, CHANDRANI
CM APPL. 29020/2017 Vs. DHARAMBIR BHAMBRI (NOW PRASAD
DECEASED) THR HIS LEGAL HEIRS

ADVOCATE DETAILS FOR ABOVE CASE
CHANDRANI PRASAD (c_vassociates@live.com) (9810530770) (Petitioner)

14. C.R.P. 165/2018 MAHEDNER alias BOBBY & ORS S K BHALLA,SUSHIL KUMAR
CM APPL. 32014/2018 Vs. PEHLAD RAI BHALLA ,OM PRAKASH
CM APPL. 55900/2022
CM APPL. 55901/2022

ADVOCATE DETAILS FOR ABOVE CASE

S K BHALLA() (9810738341) (Petitioner)

s k bhalla(rajivsonidolly@gmail.com) (9810738341) (Petitioner)
p om prakash (pomprakash885@gmail.com) () (Respondent)

15. C.R.P. 244/2019 SOHAN LAL ARUN SHARMA ,6 UJALA VISHNOI
CM APPL. 46796/2019 Vs. RAM CHANDER alias SHEKHAR &
ANR

ADVOCATE DETAILS FOR ABOVE CASE
ARUN SHARMA () (9810202044) (Petitioner)

16. C.R.P. 28/2022 SANTOSH SINGH NISCHAY CHAUDHARY
CM APPL. 11960/2022 Vs. SHRI ANIL AGARWAL

CM APPL. 11962/2022

ADVOCATE DETAILS FOR ABOVE CASE
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17.

18.

19.

20.

21.

22.

b r sharma, nischay chaudhary (nishchaychaudhary@gmail.com) (9818823413) (Petitioner)
anand singh() (9717738000) (Petitioner)

sourabh (sourabhtyagi312Qgmail.com) () (Respondent)

anil aggarwal () (9911313214) (Respondent)

CM APPL. 44771/2022 MR. MANISH GOEL TARKESHWAR NATH
In C.R.P. 34/2022 Vs. MR. RAGHAV GOYAL & ANR.

ADVOCATE DETAILS FOR ABOVE CASE

tarekeshwar nath (tarkeshwarnath@rediffmail.com) (9810162373) (Petitioner)
shadanwar (shad.anwar@rediffmail.com) () (Respondent)

shadanwar (shad.anwar@rediffmail.com) () (Respondent)

shadanwar (shad.anwar@rediffmail.com) () (Respondent)

TARKESHWAR NATH (tarkeshwarnath@Rrediffmail.com) (9810162373) (Petitioner)

C.R.P. 35/2022 DINESH CHAUHAN LAXMAN SINGH SOLANKI
CM APPL. 12939/2022 Vs. SITWAT KHALID
WITH C.R.P. 36/2022

ADVOCATE DETAILS FOR ABOVE CASE

1 s solanki(solanki_ 50@rediffmail.com) (9891597843) (Petitioner)
l.s. solanki(solanki50@rediffmail.com) (9891597843) (Petitioner)
sitwat khalid(advo.mehdi@Rgmail.com) () (Respondent)

mehdi (advo.mehdi@Rgmail.com) () (Respondent)

C.R.P. 36/2022 RAM PRATAP SINCE DECEASED LAXMAN SINGH SOLANKI
CM APPL. 13636/2022 THROUGH HIS LRS & ANR.

Vs. SHAHID AHMED FEROZIE &

ANR.

ADVOCATE DETAILS FOR ABOVE CASE
1l s solanki (solanki_ 50Qrediffmail.com) (9891597843) (Petitioner)
shahid ahmed ferozie (advo.mehdi@gmail.com) () (Respondent)

C.R.P. 166/2022 SMT. MEENU DILAVARI SURESH CHAND SINGHAL
Vs. SMT. SHASHI SODHI & ORS.

ADVOCATE DETAILS FOR ABOVE CASE

s.c. singhal (scsinghal@rediffmail.com) (9810061558) (Petitioner)
nso (nsodhi297@gmail.com) () (Respondent)

naveen () (9811291066) (Respondent)

shashi () (7838882639) (Respondent)

jyoti () (9212547724) (Respondent)

wheel (pankajchawla4l@gmail.com) (9811050465) (Respondent)
kamlesh () (9810839453) (Respondent)

C.R.P. 177/2022 KOHLI REALTORS PRIVATE RAKESH SAINI
CM APPL. 44981/2022 LIMITED & ANR.
Vs. SHRI SATISH MALIK

ADVOCATE DETAILS FOR ABOVE CASE
rakesh saini (rakeshsaini6é5@gmail.com) (9810181342) (Petitioner)
madan (madanvacherl123@gmail.com) () (Respondent)

RFA 207/2020 VIJAY KUMAR & ANR MEHTA ASSOCIATES, SUDEEP

CM APPL. 13322/2020 Vs. AMAR SINGH DEY ,MOHIT MUDGAL
WITH RFA 208/2020

ADVOCATE DETAILS FOR ABOVE CASE

mehta associates (nehakapoor24@Qgmail.com) (9958804676) (Petitioner)
amar singh (kvivek306Q@gmail.com) (9418306210) (Respondent)

SUDEEP DEY (sudeepdeyadvocate@gmail.com) (9205541539) (Petitioner)
MOHIT MUDGAL (advocatemohitmudgal@gmail.com) (8826733076) (Respondent)
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30.01.2023 116

23.

24.

25.

26.

27.

28.

RFA 208/2020 VIJAY KUMAR & ANR MEHTA ASSOCIATES, SUDEEP
CM APPL. 13326/2020 Vs. AMAR SINGH DEY ,MOHIT MUDGAL

ADVOCATE DETAILS FOR ABOVE CASE

mehta associates (nehakapoor24@gmail.com) (9958804676) (Petitioner)
amar singh (kvivek306@gmail.com) (9418306210) (Respondent)

SUDEEP DEY (sudeepdeyadvocate@gmail.com) (9205541539) (Petitioner)
MOHIT MUDGAL (advocatemohitmudgal@gmail.com) (8826733076) (Respondent)

RFA 211/2020 ANTHEM YASH KIRTI INFRACITY VIJAY KINGER,PARINAV GUPTA
CM APPL. 14719/2020 PVT LTD

CM APPL. 14720/2020 Vs. UNIQUE INFOCOM PVT LTD &

CM APPL. 35799/2021 ORS.

ADVOCATE DETAILS FOR ABOVE CASE

VIJAYKINGER (kinger.kingerlawfirm@gmail.com) (9711504511) (Petitioner)

vijay kinger, naresh kumar sharma (kinger.kingerlawfirm@gmail.com) (9711504511) (Petitioner)
sushil (sushilritul994@gmail.com) () (Respondent)

UNIQUE INFOCOM PVT LTD (SUSHILRITU1994@GMAIL.COM) () (Respondent)

UNIQUE INFOCOM PVT LTD (SUSHILRITU1994@GMAIL.COM) () (Respondent)

pardeep gupta, parinav gupta, mansi(parinv_gupta@yahoo.com) (9811153770) (Petitioner)
sushiritu(sushiritul994@gmail.com) () (Respondent)

j c gupta(jcguptavinay@gmail.com) () (Respondent)

RFA 273/2020 SMT BHAWNA GUPTA CHARU AMBWANI A CHARU
CM APPL. 28948/2020 Vs. SMT USHA GUPTA & ANR. AMBWANI, SANJEEV KUMAR,MADHU
CM APPL. 29143/2020 MITTAL

ADVOCATE DETAILS FOR ABOVE CASE

charu ambwani (charu.ambwni@gmail.com) (7838683884) (Petitioner)
mukesh gupta (mukeshgupta803@gmail.com) () (Respondent)

SMT BHAWNA GUPTA (BHAWANAGUPTA252@GMAIL.COM) (9210972770) (Respondent)
SANJEEV KUMAR (advocate.sanjeev4u@gmail.com) (9310466556) (Respondent)
MADHU MITTAL (attorneymadhu@gmail.com) (9810127320) (Respondent)

RFA 44/2021 M/S STEPS FOR WEALTH TRADERS RAJ KUMAR,RAJ KUMAR, PRASHANT

CM APPL. 2764/2021 & ORS. KUMAR MITTAL
Vs. RAJESH SHARMA

ADVOCATE DETAILS FOR ABOVE CASE

raj kumar (rajkumaradv818@gmail.com) (9871698896) (Petitioner)

RAJKUMAR (rajkumaradv818@gmail.com) (9871698896) (Petitioner)

RAJ KUMAR (rajkumaradv818@gmail.com) (9871698896) (Petitioner)

PRASHANT KUMAR MITTAL (pkmittaladvocate@gmail.com) (9811088853) (Respondent)

RFA 115/2021 VIMI BHATIA & ANR. NEERAJ GUPTA,NEERAJ
CM APPL. 6923/2021 Vs. YOGESH BHTIA GUPTA,SUNIL KUMAR
CM APPL. 6925/2021

ADVOCATE DETAILS FOR ABOVE CASE

neeraj gupta , kamal gupta (info@juslawoffices.com) (9811267045) (Petitioner)
NEERAJGUPTA (info@juslawoffices.com) (9811267045) (Petitioner)

yogesh (yogeshbhatta86@gmail.com) () (Respondent)

YOGESH BHTIA (YOGESHBHATIA86QGMAIL.COM) () (Respondent)

YOGESH BHTIA (YOGESHBHATIA86QGMAIL.COM) () (Respondent)

YOGESH BHTIA (YOGESHBHATIA86QGMAIL.COM) () (Respondent)

SUNIL KUMAR(sunil20061994k@gmail.com) (9958574284) (Respondent)

RFA 144/2021 GLAMOUR SHOES NISHANT DATTA
Vs. RISHAB RASAYAN UDYOG &
ANR.

ADVOCATE DETAILS FOR ABOVE CASE
pradeep bhardwaj (dattacoadvocates@gmail.com) (981226434) (Petitioner)
dn dhiren (dndhiren@yahoo.co.in) () (Respondent)

ADVANCE CAUSE LIST
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29.

30.

31.

32.

33.

RISHAB RASAYAN UDYOG (DNDHIREN@YAHOO.CO.IN) () (Respondent)
RISHAB RASAYAN UDYOG (DNDHIREN@YAHOO.CO.IN) () (Respondent)
RISHAB RASAYAN UDYOG (DNDHIREN@YAHOO.CO.IN) () (Respondent)
RISHAB RASAYAN UDYOG (DNDHIREN@YAHOO.CO.IN) () (Respondent)

RFA 145/2021 GLAMOUR SHOES NISHANT DATTA,NISHANT DATTA
CM APPL. 8281/2021 Vs. RISHAB RASAYAN UDHYOG
CM APPL. 8282/2021 PVT. LTD. & ANR.

CM APPL. 8283/2021

ADVOCATE DETAILS FOR ABOVE CASE

praeep bhardwaj (dattacoadvocates@gmail.com) (9810226434) (Petitioner)
dn dhiren (dndhiren@yahoo.co.in) () (Respondent)

RISHAB RASAYAN UDHYOG PVT. LTD. (DNDHIRENQ@YAHOO.CO.IN) () (Respondent)
RISHAB RASAYAN UDHYOG PVT. LTD. (DNDHIRENQ@YAHOO.CO.IN) () (Respondent)

1. RISHAB RASAYAN UDHYOG PVT. LTD. (DNDHIREN@YAHOO.CO.IN) () (Respondent)
RISHAB RASAYAN UDHYOG PVT. LTD. (DNDHIREN@YAHOO.CO.IN) () (Respondent)

RFA 227/2021 NISHANK GUPTA JAYA GOYAL,JAYA
CM APPL. 14182/2021 Vs. VIJAY DIXIT GOYAL,SHIVANI KHANDEKAR

ADVOCATE DETAILS FOR ABOVE CASE

JAYAGOYAL (jayagoyal@neojuris.com) (9811131012) (Petitioner)

sanjay goswami (lawvalue@hotmail.com) (9818700242) (Petitioner)

jaya goyal manpreet kaur (jayagoyal@neojuris.com) (9811131012) (Petitioner)
divyankant lahoti (divyakant@lahotiadvocates.com) () (Respondent)

sanjay goswami (lawvalue@hotmail.com) (9818700242) (Respondent)

NISHANK GUPTA (NISHANKGE@HOTRNAIL.COM) (9312400554) (Respondent)
NISHANK GUPTA (NISHANKGE@HOTRNAIL.COM) (9312400554) (Respondent)

VIJAY DIXIT (LAWVALUE@HOTMAIL.COM) (9818700242) (Respondent)

VIJAY DIXIT (LAWVALUE@HOTMAIL.COM) (9818700242) (Respondent)

SHIVANI KHANDEKAR (manish.kamti@trilegal.com) (9650014197) (Respondent)

RFA 299/2021 MALABAR CARPET EXPORT PUNEET KUMAR JAISWAL,B. V.
CM APPL. 27382/2021 Vs. TIGER LOGISTICS (INDIA) NIREN,KSHITIJ MUDGAL
LTD

ADVOCATE DETAILS FOR ABOVE CASE

puneet jaiswal & kunal manav (puneetjaisw@gmail.com) (9891234058) (Petitioner)
anuj (anuj@tigerlogistics.in) () (Respondent)

B. V. NIREN (bvniren.cgsc@gmail.com) (9958399122) (Respondent)

KSHITIJ MUDGAL (kshitijmudgal@gmail.com) (9899382350) (Petitioner)

B. V. NIREN (bvniren.cgsc@gmail.com) (9958399122) (Respondent)

CM APPL. 49889/2022 SHAMMI VIRMANI SUBODH K. PATHAK & SHASHI
In W.P. (C) 6930/2017 Vs. UNION OF INDIA & ORS RANJAN, AKASH SWAMI ,6 AKASH
SWAMI ,ABHISHEK AGGARWAL

ADVOCATE DETAILS FOR ABOVE CASE

subodh k. pathak (adv.swamiakash@gmail.com) (9354702054) (Petitioner)
union of india(uoidhc@gmail.com) (23382163) (Respondent)

gogna (officel@gogna.co.in) () (Respondent)

AKASH SWAMI (adv.swamiakash@gmail.com) (9871192225) (Petitioner)
ABHISHEK AGGARWAL (gnaggarwal.co@gmail.com) (9810400291) (Respondent)

W.P.(C) 10198/2017 DELHI DEVLOPMENT HORTICULTURE RANJENDRA SAHU,ANUJ
CM APPL. 41629/2017 EMPLOYEE UNION THROUGH ITS AGGARWAL, SHIVANATH MAHANTA
CM APPL. 29501/2019 SECERETARY

Vs. DELHI ADMINSTRATION
THROUGH CHIEF SECRETARY & ORS

ADVOCATE DETAILS FOR ABOVE CASE
RANJENDRA SAHU () (9910008632) (Petitioner)
SHIVANATH MAHANTA (shivanath_mahanta@yahoo.com) (9868334630) (Petitioner)
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34.

35.

36.

37.

38.

39.

40.

41.

RAJENDRASAHU (RAJ@SAHULEGAL.COM) (9910008632) (PETITIONER)

ANUJ AGGARWAL (ANJUAGGARWALASCGNCTDQRGMAIL.COM) (9891363718) (RESPONDENT)

PHOTOSTATE (PHOTOSTAT247QGMAIL.COM) () (RESPONDENT)

W.P.(C) 7058/2018 MAHESH KAUSHIK AND ORS.
WITH W.P. (C) 283/2019 Vs. UNIVERSITY OF DELHI AND
ANR

ADVOCATE DETAILS FOR ABOVE CASE
BAJRANG VATS () (8527528017) (Petitioner)

W.P. (C) 283/2019 NARESH KUMAR SHARMA AND ORS.

Vs. RAMJAS COLLEGE AND ANR.

ADVOCATE DETAILS FOR ABOVE CASE
ANUJ AGGARWAL () (9891403206) (Petitioner)

W.P.(C) 10079/2018 BHAGAT PRASHANT HARIBHAU
CM APPL. 39307/2018 Vs. NATIONAL SEEDS

CORPORATION LIMITED AND ORS.

ADVOCATE DETAILS FOR ABOVE CASE
MANAV () (8080555657) (Petitioner)

W.P.(C) 10623/2019 DR. SUMER SINGH

CM APPL. 43865/2019 Vs. GOVT OF INDIA OF DELHI

CM APPL. 53312/2019 THROUGH ITS CHIEF SECRETARY &
ORS

ADVOCATE DETAILS FOR ABOVE CASE
M K BHARDWAJ () (9210951550) (Petitioner)
M K BHARDWAJ () (9210951550) (Petitioner)

W.P. (C) 1673/2020 RAKESH KUMAR CHOWDHARY
CM APPL. 5806/2020 Vs. NEW DELHI MUNICIPAL
CM APPL. 5807/2020 COUNCIL (NDMC) AND ANR.

ADVOCATE DETAILS FOR ABOVE CASE
PRATEEK TUSHAR MOHANTY () (8822246362) (Petitioner)

W.P. (C) 1957/2020 RAMESH CHAND AND ORS.

CM APPL. 6855/2020 Vs. BSES YAMUNA POWER LIMITED

ADVOCATE DETAILS FOR ABOVE CASE
JASBIR SINGH MALIK() (9312283201) (Petitioner)

W.P.(C) 2449/2020 ASHA KUMARI

CM APPL. 8559/2020 Vs. TECHNOLOGY INFORMATION,
FORECASTING AND ASSESSMENT
COUNCIL (TIFAC) AND ANR.

ADVOCATE DETAILS FOR ABOVE CASE
R K KAPOOR() (9891726875) (Petitioner)

CM APPL. 9241/2020 NSC EX-EMPLYEES WELFARES
In W.P.(C) 2657/2020 ASSOCIATION
Vs. UNION OF INDIA AND ORS.

ADVOCATE DETAILS FOR ABOVE CASE
S K DAS() (9810329712) (Petitioner)

BAJRANG VATS

ANUJ AGGARWAL

MANAV , GHANSHYAM JOSHI &

CHIRAG JOSHI

M K BHARDWAJ

PRATEEK TUSHAR MOHANTY

JASBIR SINGH MALIK

R K KAPOOR

S K DAS,SUDHIR

SUDHIR KULSHRESHTHA (kulshreshthasassociates@yahoo.com) (9818216260) (Respondent)
SUDHIR KULSHRESHTHA (kulshreshthasassociates@yahoo.com) (9818216260) (Petitioner)
SUDHIR KULSHRESHTHA (kulshreshthasassociates@yahoo.com) (9818216260) (Respondent)

SANJAYDAS (SANJAYD1999@GMAIL.COM) (9810329713) (PETITIONER)

KULSHRESHTHA
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42.

43.

44.

45.

46.

S K DAS(SANJAYD1999@GMAIL.COM) (9810329713) (PETITIONER)
MOHD . MUQEEM (MOHAMMEDMUQEEM@GMATIL.COM) (9999864964) (RESPONDENT)
MR.SUDHIR KULSRESTHA (KULSHRESHTHASKUMAR@GMAIL.COM) (9818216260) (RESPONDENT)

W.P. (C) 2814/2020 PRADEEP KUMAR SINGH PINKESH KUMAR,NEERAJ KUMAR
CM APPL. 9808/2020 Vs. THE UNION OF INDIA & ORS GUPTA

ADVOCATE DETAILS FOR ABOVE CASE
PINKESH KUMAR () (9582931241) (Petitioner)
NEERAJ KUMAR GUPTA (neerajattorney@gmail.com) (9818284346) (Petitioner)

W.P. (C) 3456/2020 J BALAJI MS ANUPRADHA SINGH,ANURAG
CM APPL. 12259/2020 Vs. PRESS TRUST OF INDIA RANJAN

ADVOCATE DETAILS FOR ABOVE CASE

ms. anupradha singh(anupradhasingh27@Qgmail.com) (8448503772) (Petitioner)
amit sharma (amit.sharma@pti.in) (8430700007) (Respondent)

ANURAG RANJAN (anuragranjan24@gmail.com) (9818060838) (Petitioner)

W.P. (C) 8884/2020 ATHER PARWEZ ANSARI TUSHAR RANJAN MOHANTY,RAAVI
CM APPL. 28620/2020 Vs. NATIONAL FEDERATION OF BIRBAL ,MANISHA
CM APPL. 33671/2022 FISHERMENS COOPERATIVE LTD. CHAUHAN, HARSHAVARDHAN KOTLA

(FISHCOPFED) & ORS.

ADVOCATE DETAILS FOR ABOVE CASE

TUSHARMOHANTY (trm2508@gmail.com) (9810083003) (Petitioner)

prateek tushar mohanty (trm2508@gmail.com) (9810083003) (Petitioner)

raavi birbal (raavibirbal@gmail.com, tprdora@yahoo.com, bimalk@hotmail.com) (9818024661) (Respondent)
ATHER PARWEZ ANSARI (TRM2508QGMAIL.COM) (9810083003) (Respondent)

NATIONAL FEDERATION OF FISHERMENS COOPERATIVE LTD. (FISHCOPFED) (RAAVIBIRBALQGMAIL.COM) (9818024661) (Respondent)
T. PRASAD RAO DORA (TPRDORAQYAHOO.COM) (9861077077) (Respondent)

B.K. MISHRA (BIMALKQHOTMAIL.COM) (9911301828) (Respondent)

RAAVI BIRBAL(raavibirbal@gmail.com) (9818024661) (Petitioner)

MANISHA CHAUHAN (manishachauhan2126@gmail.com) (9953710028) (Petitioner)

HARSHAVARDHAN KOTLA (harshalRkhrchambers.com) (9958400199) (Petitioner)

HARSHAVARDHAN KOTLA (harsha@khrchambers.com) (9958400199) (Petitioner)

HARSHAVARDHAN KOTLA (harsha@khrchambers.com) (9958400199) (Petitioner)

W.P. (C) 8918/2020 DR SURAJ KUMAR AGIR GUPTA,AGIR GUPTA
CM APPL. 28761/2020 Vs. DELHI PHARMACEUTICAL

SCIENCE AND RESEARCH

UNIVERSITY & ORS. & ORS.

ADVOCATE DETAILS FOR ABOVE CASE

agir gupta(advocateagir@gmail.com) (9810303979) (Petitioner)

bhawana kataria(standingcounselgnctd@gmail.com) (8588089272) (Respondent)

dspru (communition@dspru.edu.in, registrar@dpsru.edu.in) (1129552039) (Respondent)
DR SURAJ KUMAR (ADVOCATEAGIRQGMAIL.COM) (9810303979) (Respondent)

W.P.(C) 10762/2020 SHASHI SUMEET KAUR
WITH W.P. (C) 10775/2020 Vs. DIRECTORATE OF EDUCATION
W.P.(C) 10776/2020 AND ORS

ADVOCATE DETAILS FOR ABOVE CASE

sumeet kaur (sumeetkaurl@gmail.com) (9910062170) (Petitioner)

jm singhdev (jmsinghdev@gmail.com) (9810064790) (Respondent)

avnish ahlawat (avnishahlawat@yahoo.com) (9810134741) (Respondent)

SHASHI (SANTOSHK91Q@YAHOO.CO. IN) () (Respondent)

SHASHI (SANTOSHK91Q@YAHOO.CO. IN) () (Respondent)

SHASHI (SANTOSHK91@YAHOO.CO.IN) () (Respondent)

DIRECTORATE OF EDUCATION (STANDINGCOUNSELGNCTDQ@GMAIL.COM) () (Respondent)
DIRECTORATE OF EDUCATION (STANDINGCOUNSELGNCTDW@GMAIL.COM) () (Respondent)
DIRECTORATE OF EDUCATION (STANDINGCOUNSELGNCTDW@GMAIL.COM) () (Respondent)
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47.

48.

49.

50.

51.

W.P.(C) 10775/2020 PUSHPA SHARMA SUMEET KAUR
Vs. DIRECTORATE OF EDUCATION
AND ORS

ADVOCATE DETAILS FOR ABOVE CASE

sumeet kaur (sumeetkaurl@gmail.com) (9910062170) (Petitioner)

avnish ahlawat (avnishahlawat@yahoo.com) (9810134741) (Respondent)

jm singhdev (jmsinghdev@gmail.com) (9810064790) (Respondent)

PUSHPA SHARMA (PUSHPASHARMA1612QHOTMAIL.COM) () (Respondent)

PUSHPA SHARMA (PUSHPASHARMA1612QHOTMAIL.COM) () (Respondent)

PUSHPA SHARMA (PUSHPASHARMA1612QHOTMAIL.COM) () (Respondent)

DIRECTORATE OF EDUCATION (STANDINGCOUNSELGNCTDQ@GMAIL.COM) () (Respondent)
DIRECTORATE OF EDUCATION (STANDINGCOUNSELGNCTDW@GMAIL.COM) () (Respondent)
DIRECTORATE OF EDUCATION (STANDINGCOUNSELGNCTDW@GMAIL.COM) () (Respondent)

W.P.(C) 10776/2020 RANDEEP KAUR SUMEET KAUR
Vs. DIRECTORATE OF EDUCATION
AND ORS.

ADVOCATE DETAILS FOR ABOVE CASE

sumeet kaur (sumeetkaurl@gmail.com) (9910062170) (Petitioner)

jm singhdev (jmsinghdev@gmail.com) (9810064790) (Respondent)

avnish ahlawat (avnishahlawat@yahoo.com) (9810134741) (Respondent)

RANDEEP KAUR (ANDEEPKAUR149@GMAIL.COM) () (Respondent)

RANDEEP KAUR (ANDEEPKAUR149@QGMAIL.COM) () (Respondent)

RANDEEP KAUR (ANDEEPKAUR149@QGMAIL.COM) () (Respondent)

1. DIRECTORATE OF EDUCATION (STANDINGCOUNSELGNCTD@GMAIL.COM) () (Respondent)
. DIRECTORATE OF EDUCATION (STANDINGCOUNSELGNCTDQ@GMAIL.COM) () (Respondent)
. DIRECTORATE OF EDUCATION (STANDINGCOUNSELGNCTD@GMAIL.COM) () (Respondent)

[T

W.P. (C) 10956/2020 RAVI PRAKASH
Vs. MCD EMPLOYEES COOPERATIVE
THRIFT AND CREDIT SOCIETY LTD

ADVOCATE DETAILS FOR ABOVE CASE

sarfaraz khan (sarfarazadv@yahoo.com) (9899140169) (Petitioner)

sarfaraz khan (sarfarazadv@yahoo.co.in) (9899140169) (Petitioner)

SARFARAZ KHAN (sarfarazadv@yahoo.co.in) (9899140169) (Petitioner)

mcd employees cooperative thrift and credit society 1ltd(mcdsociety@gmail.com) () (Respondent)
mcd society (mcdsociety@gmail.com) (1123922177) (Respondent)

W.P.(C) 4426/2021 VINAY KUMAR DUBEY CHANDRA SHEKHAR
Vs. GOVT OF NCT OF DELHI &
ANR.

ADVOCATE DETAILS FOR ABOVE CASE

c s parasher and co. (csparasher@gmail.com) (9811026863) (Petitioner)
c s parasher and co. (csparasher@gmail.com) (9811026863) (Petitioner)
s kool (skool.ss.delRapj.edu) () (Respondent)

avnish ahlawat (avnishahlawat@yahoo.com) () (Respondent)

akool ss del(skool.ss.del@apj.edu) () (Respondent)

avnish ahlawat (avnishahlawat@yahoo.com) () (Respondent)

W.P.(C) 5612/2021 DR SUBHASH KUMAR GAUTAM FUZAIL AHMAD AYYUBI
Vs. UNIVERSITY OF DELHI &
ORS.

ADVOCATE DETAILS FOR ABOVE CASE

fuzail ahmad ayyubi (fuzail.ayyubi@gmail.com) (9811430201) (Petitioner)
rupal mohinder (rupalmonhinder@gmail.com) (9811151216) (Respondent)
apurv kurup (office@fakurup.com) (8800332253) (Respondent)

DR SUBHASH KUMAR GAUTAM (SUBHASHBHU@GMAIL.COM) (9968553816) (Respondent)
DR SUBHASH KUMAR GAUTAM (SUBHASHBHU@GMAIL.COM) (9968553816) (Respondent)
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DR SUBHASH KUMAR GAUTAM (SUBHASHBHU@GMAIL.COM) (9968553816) (Respondent)

DEPARTMENT OF HINDI, FACULTY OF ARTS, UNIVERSITY OF DELHI (RUPALMOHINDERQ@GMAIL.COM) (9811151216) (Respondent)
UNIVERSITY GRANTS COMMISSION (OFFICEQAKURUP.COM) (8800332253) (Respondent)

UNIVERSITY OF DELHI (RUPALMOHINDERQ@GMAIL.COM) (9811151216) (Respondent)

UNIVERSITY GRANTS COMMISSION (OFFICEQRAKURUP.COM) (8800332253) (Respondent)

DEPARTMENT OF HINDI, FACULTY OF ARTS, UNIVERSITY OF DELHI (RUPALMOHINDERQ@GMAIL.COM) (9811151216) (Respondent)
UNIVERSITY OF DELHI (RUPALMOHINDERQ@GMAIL.COM) (9811151216) (Respondent)

UNIVERSITY GRANTS COMMISSION (OFFICEQAKURUP.COM) (8800332253) (Respondent)

DEPARTMENT OF HINDI, FACULTY OF ARTS, UNIVERSITY OF DELHI (RUPALMOHINDERQ@GMAIL.COM) (9811151216) (Respondent)
UNIVERSITY OF DELHI (RUPALMOHINDERQ@GMAIL.COM) (9811151216) (Respondent)

52. W.P.(C) 6396/2021 SANJAY KUMAR NIGAM VINAY PANDEY
CM APPL. 20083/2021 Vs. UNION OF INDIA & ORS.
CM APPL. 20084/2021

ADVOCATE DETAILS FOR ABOVE CASE

vinay pandey and co. (mail@vinaypandeyco.com) (9953631133) (Petitioner)
rajiv puri(cao.ipa@nic.in) () (Respondent)

vocport (chairman@vocport.gov.in) () (Respondent)

mohammad mugeem (mohammedmugeem@gmail.com) (9999864964) (Respondent)

53. CM APPL. 49557/2022 SANTOSH KUMARI SHARMA SATYA PRAKASH,VINAYAK MARWAH
In W.P. (C) 8014/2021 Vs. PRINCIPAL DISTRICT AND
SESSIONS JUDGE (HEADQURTERS)
& ORS.

(Disposed-off Case)

ADVOCATE DETAILS FOR ABOVE CASE

s p yadav and associates (yadav.splgmail.com) (9990580694) (Petitioner)

santosh kumar tripathi (standingcounselgnctd@gmail.com) (9868250806) (Respondent)
sourabh banerjee (415dhc@gmail.com) (9810282282) (Respondent)

avnish ahlawat (avnishahlawat@yahoo.com) (9810134741) (Respondent)

vinay marwah (vinaykmarwah9@gmail.com) (9810522185) (Petitioner)

avanish ahlawat (avanishahlawat@yahoo.com) () (Respondent)

avnish ahlawat (avnishahlawat@yahoo.com) () (Respondent)

raneja(ranejalRanejaandaneja.com) () (Respondent)

54. W.P.(C) 11294/2021 TARA DUTT ANAND MISHRA ,AVNISH AHLAWAT
Vs. VARDHAMAN SHIKSHA MANDIR
SENIOR SECONDARY SCHOOL &
ANR.

ADVOCATE DETAILS FOR ABOVE CASE

anand mishra (devduttconsults@gmail.com) (9810419950) (Petitioner)

santosh kumar tripathi (standingcounselgnctd@gmail.com) (9868250806) (Respondent)

vardhman shiksha mandir senior (contact@vardhmanshikshamandir.com, vardhmanschool@yahoo.co.in) () (Respondent)
AVNISH AHLAWAT (avnish@Rahlawatassociates.in) (9810134741) (Respondent)

55. W.P.(C) 12327/2021 HEMA BAJAJ SHIKHA SHARMA
CM APPL. 38764/2021 Vs. RAO MEHAR CHAND SARASWATI
CM APPL. 38765/2021 VIDYA MANDIR SCHOOL AND ORS.

ADVOCATE DETAILS FOR ABOVE CASE

abhjamantran legal llp(abhimantranlegal@gmail.com) (8826456565) (Petitioner)
samarth shiksha samiti (samiti59@yahoo.com) () (Respondent)

rao mehar chand(svm _bhalaswa@rediffmail.com) () (Respondent)

santosh kumar tripathi (standingcounselgnctd@gmail.com) (9868250806) (Respondent)

avnish ahlawat (avnishahlawat@yahoo.com) () (Respondent)
56. W.P.(C) 10227/2022 ATRPORTS AUTHORITY OF INDIA DIGVIJAY RAI
CM APPL. 29535/2022 Vs. NATIONAL COMMISSION FOR

SCHEDULED CASTES & ANR.
ADVOCATE DETAILS FOR ABOVE CASE
digvijay rai and chetna rai(digvijayraiQRrediffmail.com) (9873103599) (Petitioner)
sajal kumar mallick(sajalmallick300@gmail.com, sajal@aai.aero) (9831021908) (Respondent)
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national commission for scheduled castes(kishan.chand68@nic.in, chairman-ncsc@nic.in) (1124606845) (Respondent)

W.P.(C) 10948/2022 K M YADAV
Vs. MANAGEMENT OF JHABBAN LAL
DAV SENIOR SECONDARY PUBLIC
SCHOOL & ANR.

ADVOCATE DETAILS FOR ABOVE CASE
atul verma(atulv92@gmail.com) (9953249305) (Petitioner)

ATUL VERMA

santosh kumar tripathi (standingcounselgnctd@gmail.com) (9868250806) (Respondent)

director of education(diredu@nic.in) () (Respondent)

management of jhabban lal(jldavpvl@yahoo.com, anuraglakhotia@gmail.com) (9910081392) (Respondent)

W.P.(C) 10985/2022 AMAR KISHORE PANKAJ
Vs. UNION BANK OF INDIA &
ANR.

ADVOCATE DETAILS FOR ABOVE CASE

onkar nath and anuj mirdha (adv.onkarnath@gmail.com) () (Petitioner)
o p gaggar (opgaggar@gmail.com) () (Respondent)

union of india(uoidhc@gmail.com) (23384193) (Respondent)

union of india(uoidhc@gmail.com) (23384193) (Respondent)

W.P.(C) 10994/2022 MOHD. RAYAZULL HAQUE
Vs. BSES RAJDHANI POWER
LIMITED AND ORS

ADVOCATE DETAILS FOR ABOVE CASE
r k shukla() (9711373830) (Petitioner)
sunil ferdnes (sunilf.adv@gmail.com) () (Respondent)

W.P.(C) 11656/2022 T.C. SHARMA
Vs. UNION OF INDIA & ORS.

ADVOCATE DETAILS FOR ABOVE CASE

sarvesh bisaria(sarveshbisaria@yahoo.com) (9811111210) (Petitioner)
aproov (aproov@akurup.com) () (Respondent)

akurup (apoorv@akurup.com) (8800332253) (Respondent)

gkv (registrar@gkv.ac.in) () (Respondent)

union of india(uoidhc@gmail.com) (1123384193) (Respondent)

W.P.(C) 11713/2022 MR SURENDER KUMAR AND ORS
Vs. GOVT OF NCT OF DELHI AND
ORS

ADVOCATE DETAILS FOR ABOVE CASE

ONKAR NATH

RAKESH KUMAR SHUKLA

SARVESH BISARIA

RASHMI CHOPRA

rashmi chopra and associates (rashmichopra6897@gmail.com) (8130653733) (Petitioner)

shivendra singh(shivendrasingh86Q@live.com) (9582194010) (Respondent)
avnish ahlawat (avnishahlawat@yahoo.com) (1123384517) (Respondent)

W.P.(C) 11848/2022 MANDAN KUMAR MISHRA
Vs. NATIONAL INSTUTUTE FOR TB
AND RESPIRATORY DISEASES AND
ANR

ADVOCATE DETAILS FOR ABOVE CASE

VIPIN KUMAR YADAV

rohit singh (rohitsinghadvocate2016@gmail.com) (8896559667) (Petitioner)

samyukta gaur (sa-nitrd@nic.in) (8375856942) (Respondent)
union of india(uoidhc@gmail.com) (23384193) (Respondent)

CM APPL. 42735/2022 SUDHANSHU JOSHI
CM APPL. 51726/2022 Vs. UNION OF INDIA & ORS.
In W.P.(C) 13746/2022

MANGESH NAIK,GURVINDER KAUR

SURI
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ADVOCATE DETAILS FOR ABOVE CASE

mangesh naik (mangeshnaikadv@gmail.com) (9811118883) (Petitioner)

ved tiwari (ved.tiwari@nsdcindia.org) () (Respondent)

vibha yadav (vibha.yadav@nsdcindia.org) () (Respondent)

nsdc india(grievance@nsdcindia.org) () (Respondent)

union of india(uoidhc@gmail.com) (1123384193) (Respondent)

mangesh naik and abhishek agarwal (mangeshnaikadv@gmail.com) (9811118883) (Petitioner)
union of india(uoidhc@gmail.com) (23382163) (Respondent)

vibha yadav(grievance@nsdcindia.org, vibha.yadav@nsdcindia.org) () (Respondent)
suri and company (litigation@surico.in) (9871692195) (Petitioner)

mangesh naik (mangeshnaikadv@gmail.com) () (Petitioner)

union of india(uoidhc@gmail.com) (1123384193) (Respondent)

suri and company (litigation@surico.in) (9871692195) (Respondent)

64. W.P.(C) 14375/2022 NEHA CHOUDHARY VIJAY KASANA
CM APPL. 43879/2022 Vs. RESERVE BANK OF INDIA AND
ANOTHER
ADVOCATE DETAILS FOR ABOVE CASE
vijay kasana (vijaydkasana@gmail.com) (9873416665) (Petitioner)
hamel parihar (hamelparihar@rediffmail.com) () (Respondent)
65. W.P.(C) 17652/2022 AFIFA BEGUM & ANR. BAJRANG VATS
Vs. UNIVERSITY OF DELHI
ADVOCATE DETAILS FOR ABOVE CASE
bajrang vats (bajrangvats89@gmail.com) (8882677880) (Petitioner)
rupal mohinder (rupalmohinder@gmail.com) (9811151216) (Respondent)
66. W.P.(C) 17727/2022 BRIJESH KUMAR SHASHANK SINGH
CM APPL. 56673/2022 Vs. OFFICE OF THE PRINCIPAL
CM APPL. 56706/2022 DISTRICT AND SESSION JUDGE
CM APPL. 56708/2022 DELHI
CM APPL. 56709/2022
ADVOCATE DETAILS FOR ABOVE CASE
shashank singh (shashanksinghadvocate@gmail.com) (9654413791) (Petitioner)
santosh kumar tripathi (standingcounselgnctd@gmail.com) (9868250806) (Respondent)
kanishk (kanishk844@Qgmail.com , siddharth.kumar23@gmail.com) () (Respondent)
67. W.P.(C) 227/2023 RAM ROOP SHARMA AND ORS. ASHA JAIN MADAN
Vs. DAYANAND ADARSH VIDYALAYA
AND ORS.
ADVOCATE DETAILS FOR ABOVE CASE
ms asha jain (ashanmadan56@gmail.com) (9810041102) (Petitioner)
arya sabha (aryasabha@yahoo.com) () (Respondent)
dayanand (info@dayanandschools.com) () (Respondent)
FOR FINAL HEARING
68. RFA 171/2020 PAWANJEET SINGH BHASIN JPS SIROHI , ANSHU
CM APPL. 8892/2020 Vs. BALJEET KAUR BHASIN & ORS MAHAJAN, SUMESH MALHOTRA

CM APPL. 6071/2022

ADVOCATE DETAILS FOR ABOVE CASE

JPS SIROHI () (9999059056) (Petitioner)

anshu mahajan ,sunil sirohi (sunilsirohil5@yahoo.com) (999059056) (Petitioner)
amit punj(advocateamitpunj@gmail.com) () (Respondent)

r s chauhan (rschauhan.advoate@gmail.com) () (Respondent)

SUMESH MALHOTRA (INFO.ADVOCATESUMESHQGMAIL.COM) (9718474827) (Respondent)

ADVANCE CAUSE LIST
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W.P. (C) 4415/2016 ANUP BHAUMIK
CM APPL. 13623/2021 Vs. VETERINARY COUNCIL OF
INDIA AND ANR

MEHTA AND SHIGHVI,MEHTA AND
SINGHVI LAW OFFICES LLP,ABHAY
PRAKSH SAHAY,REJEEV SHARMA

ADVOCATE DETAILS FOR ABOVE CASE
shreya ans singhvi (mehtasinghvi2015@gmail.com) (9811463632) (Petitioner)
singhvi mehta (mehtasinghvi2015@gmail.com) () (Respondent)

70. W.P.(C) 5911/2016 SANJAY RAY AND ORS V N JHA,ONKAR PRASAD
Vs. THE DIRECTORATE OF
EDUCATION AND ORS
ADVOCATE DETAILS FOR ABOVE CASE
71. W.P.(C) 7598/2017 MS. SUNITA SAHI ASHOK AGARWAL,ANUJ AGGARWAL
Vs. SACHDEVA PUBLIC SCHOOL &
ORS
ADVOCATE DETAILS FOR ABOVE CASE
72. W.P.(C) 10115/2018 P. P. S. KAPOOR & ORS NARESH KAUSHIK,B P SINGH
Vs. FOOD CORPORATION OF INDIA
(THROUGH ITS CHAIRMAN &
MANAGING DIRECTOR) & ORS
ADVOCATE DETAILS FOR ABOVE CASE
NARESH KAUSHIK () (9213983481) (Petitioner)
FOR HEARING
73. W.P.(C) 10400/2016 MANAGEMENT /CHAIRMAN ASHOK AGARWAL
CM APPL. 40822/2016 BALVANTRAY MEHTA VIDYA BHAWAN
SENIOR SECONDARY SCHOOL AND
ANR
Vs. ANIL KUMAR AGGARWAL AND
ANR
ADVOCATE DETAILS FOR ABOVE CASE
DHANMISHRA(DMOHAN_ADV@REDIFFMAIL.COM)(9811180987)(PETITIONER) ANUJ
AGARWAL(ADV;ANUJ@YAHOO.COM)(9891403206)(PETITIONER) DHAN MOHAN , TANU B MISHRA & RAVI
MISHRA(DMOHAN_ADV@REDIFFMAIL.COM)(9811180987)(PETITIONER) DHAN MOHAN , TANU B
MISHRA(DMOHAN_ADV@REDIFFMAIL.COM)(9811180987)(RESPONDENT)
ADVOCATE DETAILS FOR ABOVE CASE
74. CM APPL. 5058/2020 MRS. KIRAN SHARMA N A SEBASTIAN
In W.P.(C) 13274/2019 Vs. DELHI STATE CIVIL
SUPPLIES CORPORATION LTD.
ADVOCATE DETAILS FOR ABOVE CASE
N A SEBASTIAN() (9999571923) (Petitioner)
NSEBASTIAN (sebastianlawfirm@gmail.com) (9871719929) (Petitioner)
sebastian & co(sebastianlawfirm@gmail.com) () (Petitioner)
raavi birbal (raavibirbal@gmail.com) (9818024661) (Respondent)
FOR FINAL DISPOSAL
75. C.R.P. 56/2020 RAJINDER SINGH SALUJA SUMIT AHUJA

Vs. SMT HARVINDER KAUR GANDHI
& ORS.

ADVANCE CAUSE LIST
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END

ADVOCATE DETAILS FOR ABOVE CASE

sumit ahuja (sumitahujal23@gmail.com) (9899087461) (Petitioner)
SUMITAHUJA (sumitahujal23@gmail.com) (9899087461) (Petitioner)
maini (advocatemaini@gmail.com) (9810529696) (Respondent)

suresh sharma (suresh.sharmal2@yahoo.in) (9811056243) (Respondent)
avtar singh (avtarsingh78@yahoo.com) (9560581103) (Respondent)

OF THE BOARD MATTERS

76.

W.P. (C) 7404/2018 DR R S GUPTA DR R S GUPTA
CM APPL. 28296/2018 Vs. GOVT OF NCT OF DELHI &
CM APPL. 29506/2019 ORS

CM APPL. 29507/2019
WITH W.P. (C) 6148/2017
W.P. (C) 58/2018
ADVOCATE DETAILS FOR ABOVE CASE
DR R S GUPTA() (9811276840) (Petitioner)
DR R S GUPTA() (9811276840) (Petitioner)

FOR CONSIDERATION

77. W.P.(C) 5053/2020 DEEPA CHHIBBER & ORS. ASHA JAIN MADAN, SANTOSH KUMAR
CM APPL. 18234/2020 Vs. DAYANAND ADARSH VIDYALAYA TRIPATHI ,PARDEEP KUMAR
CM APPL. 9904/2021 & ORS.

CM APPL. 17558/2022
CM APPL. 43048/2022
WITH W.P. (C) 5403/2021

ADVOCATE DETAILS FOR ABOVE CASE

asha jain madan (ashajmadan56@gmail.com) (9810041102) (Petitioner)

ASHAMADAN (ashajmadan56@gmail.com) (9810041102) (Petitioner)

bhawana kataria(standingcounselgnctd@gmail.com) (8588089272) (Respondent)
dayanand (info@dayanandschools.com) (9810102856) (Respondent)

vinay arya (aryasabha@yahoo.com) (9958174441) (Respondent)

asha jain madan(ashajmadan56@gmail.com) (9810041102) (Petitioner)

pradeep kumar (geminipardeep@yahoo.com, 987l1lrajesh@gmail.com, aryasabha@yahoo.com) () (Respondent)
ASHAMADAN (ashajmadan56@gmail.com) (9810041102) (Petitioner)

ms. asha jain madan(ashjmadan56@gmail.com) (9810041102) (Petitioner)

santosh tripathi (9871rajesh@gmail.com) (9868250806) (Respondent)

pradeep kumar (geminipardeep@yahoo.com) (9560097052) (Respondent)

pardeep kumar (pardeepkumar.llb@gmail.com) () (Petitioner)

asha j madan(ashajmadan56@gmail.com) () (Respondent)

santosh kumar tripathi (standingcounselgnctd@gmail.com) (9868250806) (Respondent)
PARDEEP KUMAR (pardeepkumar.llb@gmail.com) (9560097052) (Respondent)

ADVANCE CAUSE LIST
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COURT NO. 30
HON'BLE MR.JUSTICE ANUP JATRAM BHAMBHANT

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO

cmvijaypal.dhc@gov.in

CLICK HERE TO JOIN VC

https://dhcvirtualcourt.webex.com/meet/dhcvirtualcourtl3

FRESH MATTERS & APPLICATIONS

1. CRL.M. (BAIL) 107/2023 MOHD. SHAKEEL HARSH PRABHAKAR
In CRL.A. 32/2023 Vs. STATE (GNCT) OF DELHI

Other Case filed against same P.S.-FIR No. :(RANJEET NAGAR-376/2016)
CRL.M.C. 1436/2018 filed by MOHD SAKIL (Disposed on : 21-MAR-18 )
P.S.-FIR No. : (RANJEET NAGAR-376/2016)

ADVOCATE DETAILS FOR ABOVE CASE

harsh prabhakhar (harshprabhakahr.advocate@gmail.com) () (Petitioner)

kapil sharma (dhcprosecutiondelhipolice@gmail.com) (9891919168) (Respondent)
harsh prabhakhar (harshprabhakahr.advocate@gmail.com) () (Petitioner)

kapil sharma (dhcprosecutiondelhipolice@gmail.com) (9891919168) (Respondent)

2. W.P.(CRL) 133/2023 JYOTJEET SABARWAL DALVINDER SINGH
CRL.M.A. 1225/2023 Vs. THE STATE OF NCT DELHI &
ANR.

ADVOCATE DETAILS FOR ABOVE CASE
dalvinder s. nannar (dalvinder00l@gmail.com) (9871500990) (Petitioner)
kapil sharma (dhcprosecutiondelhipolice@gmail.com) (9891919168) (Respondent)

FOR ADMISSION

3. CRL.REV.P. 790/2022 MS. XXXX KAMESHWAR PRATAP SINGH
CRL.M.A. 23934/2022 Vs. THE STATE & ANR.
CRL.M.A. 23935/2022

P.S.-FIR No. : (ROOP NAGAR-413/2014)

ADVOCATE DETAILS FOR ABOVE CASE

matta photostat(mattaphotostat@gmail.com) () (Petitioner)

ajit pratap singh(ajitpratapsinghdelhi@gmail.com) (9810365727) (Petitioner)
kapil sharma (dhcprosecutiondelhipolice@gmail.com) (9891919168) (Respondent)
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4. CRL.REV.P. 23/2023 NAKUL BHARDWAJ PARIVESH SINGH
CRL.M.A. 550/2023 Vs. HARSH BHARDWAJ ALIAS
CRL.M.A. 551/2023 HARSHITA

ADVOCATE DETAILS FOR ABOVE CASE
m/s jai & raj associates(pleaders08@gmail.com) (9891662235) (Petitioner)

AFTER NOTICE MISC. MATTERS

5. CRL.M.A. 17881/2022 EBERA NWANAFORO YAMINI SHARMA,ARUN KUMAR
In BAIL APPLN. 3705/2020 Vs. NCB SRIVASTVA
(Disposed-off Case)

Other Case filed against same P.S.-FIR No. :(N.C.B. R.K.PURAM-SC 9148/2016)
BAIL APPLN. 4187/2020 filed by FRANK VITUS (Disposed on : 31-MAY-22 )

BAIL APPLN. 1829/2017 filed by FRANK VITUS (Disposed on : 11-SEP-18 )

BAIL APPLN. 1161/2019 filed by FRANK VITUS (Disposed on : 13-FEB-20 )
P.S.-FIR No. :(N.C.B. R.K.PURAM-SC 9148/2016)

ADVOCATE DETAILS FOR ABOVE CASE

YAMINISHARMA (yashikasharma47@gmail.com) (8860087203) (Petitioner)
mamta sarna(info@ssplawyers.in) (9650941688) (Petitioner)

yashika sharma(bansal_subhash@yahoo.com) () (Respondent)

vocalist kkant rock (kamalkantmorl09@gmail.com) () (Petitioner)

arun k srivastava(aksrivastava28@gmail.com) (9999883489) (Petitioner)
shashwat bansal (bansalshashwat@yahoo.com) () (Respondent)

6. BAIL APPLN. 111/2021 COLLINS UKA OKORO RAJESH SHERAWAT
Vs. NARCOTICS CONTROL BUREAU

P.S.-FIR No. :(N.C.B. R.K.PURAM-SC 119/2018)

ADVOCATE DETAILS FOR ABOVE CASE

RAJESHSHERAWAT (BITTOO438QGMAIL.COM) (9811276889) (Petitioner)

maneesh bhardwaj (maneesh.advocate@yahoo.co.in) (9990429932) (Petitioner)
ncb (rajesh@manchandaco.com) (9811010461) (Respondent)

COLLINS UKA OKORO (MANEESH.ADVOCATE@YAHOO.CO.IN) () (Respondent)

COLLINS UKA OKORO (MANEESH.ADVOCATE@YAHOO.CO.IN) () (Respondent)

7. BAIL APPLN. 430/2021 SHEKH RAHIM alias SANVAR alias ANVAR U TRIPATHI
Vs. THE STATE OF N.C.T. DELHI

Other Case filed against same P.S.-FIR No. : (BHALSWA DAIRY-280/2019)
BAIL APPLN. 2357/2019 filed by SHEIKH RAMJAAN (Disposed on : 19-SEP-19 )
BAIL APPLN. 1897/2021 filed by SHEIKH RAMJAAN (Disposed on : 11-JUN-21 )
P.S.-FIR No. :(BHALSWA DAIRY-280/2019)

ADVOCATE DETAILS FOR ABOVE CASE

U TRIPATHI (advocateumtripathi@gmail.com) (9891363648) (Petitioner)

u.m. tripathi, birendra kumar pandey (advocateumtripathi@gmail.com) (7011071370) (Petitioner)
delhi police (dhcprosecutiondelhipolice@gmail.com) (9891919168) (Respondent)

8. BAIL APPLN. 1659/2022 RAJU SACHDEVA alias HARISH BHATIA AMJAD KHAN
Vs. NARCOTIC CONTROL BUREAU

P.S.-FIR No. :(N.C.B. R.K.PURAM-SC VII/26/2020)
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ADVOCATE DETAILS FOR ABOVE CASE
amajd khan & associates (corporatelawyer.dhc@gmail.com) (8920952108) (Petitioner)

narcotic control bureau(bansal_subash@yahoo.com) () (Petitioner)

9. BAIL APPLN. 2217/2022 REKHA RANI HASSAN ZUBAIR WARIS,AJAY
CRL.M.A. 14195/2022 Vs. STATE OF NCT OF DELHI AND CHAUDHARY
WITH CRL.M.C. 4015/2022 ANR & ANR.

CRL.M.C. 4356/2022

Other Case filed against same P.S.-FIR No. : (MUNDKA-28/2022)

BAIL APPLN. 2197/2022 filed by ARJUN PRASAD YADAV (Disposed on : 04-AUG-22 )
CRL.M.C. 4356/2022 filed by ANIL KUMAR BHARTI (D. of Hearing : 30-JAN-23 )
BAIL APPLN. 2316/2022 filed by ANIL KUMAR BHARTI (Disposed on : 02-AUG-22 )
CRL.M.C. 4015/2022 filed by ARJUN PRASAD YADAV (D. of Hearing : 30-JAN-23 )
P.S.-FIR No. :(MUNDKA-28/2022)

ADVOCATE DETAILS FOR ABOVE CASE

amit pawan (amitpawan@hotmail.com) (9811423250) (Petitioner)

amit pawan (amitpawan@hotmail.com) (9811423250) (Petitioner)

satpal bansal (satpalb7l1@gmail.com) () (Petitioner)

zubir waris (zubirwaris@gmail.com) (9958527093) (Petitioner)

zubir waris (zubirwaris@gmail.com) (9958527093) (Petitioner)

kapil sharma (dhcprosecutiondelhipolice@gmail.com) (9891919168) (Respondent)
kapil sharma (dhcprosecutiondelhipolice@gmail.com) (9891919168) (Respondent)
AJAY CHAUDHARY (advpls94@gmail.com) (9717155565) (Petitioner)

10. CRL.M.C. 4015/2022 ARJUN PRASAD YADAV HASSAN ZUBAIR WARIS,AJAY
CRL.M.A. 16630/2022 Vs. STATE OF NCT OF DELHI & CHAUDHARY
ANR.

WITH CRL.M.C.4356/2022
BAIL APPLN.2217/2022

Other Case filed against same P.S.-FIR No. : (MUNDKA-28/2022)

BAIL APPLN. 2197/2022 filed by ARJUN PRASAD YADAV (Disposed on : 04-AUG-22 )
CRL.M.C. 4356/2022 filed by ANIL KUMAR BHARTI (D. of Hearing : 30-JAN-23 )
BAIL APPLN. 2316/2022 filed by ANIL KUMAR BHARTI (Disposed on : 02-AUG-22 )
BAIL APPLN. 2217/2022 filed by REKHA RANI (D. of Hearing : 26-SEP-22 )
P.S.-FIR No. : (MUNDKA-28/2022)

ADVOCATE DETAILS FOR ABOVE CASE

hassan zubir waris(zubirwaris@gmail.com) (9958527093) (Petitioner)

satpal bansal (satpalb7l1@gmail.com) () (Petitioner)

satpal bansal (satpalb7l1@gmail.com) () (Petitioner)

amit panwan (amitpawan@hotmail.com) (9811423250) (Petitioner)

satpal bansal (satpalb7l1@gmail.com) () (Petitioner)

kapil sharma (dhcprosecutiondelhipolice@gmail.com) (9891919168) (Respondent)
AJAY CHAUDHARY (advpls94@gmail.com) (9717155565) (Petitioner)

11. CRL.M.C. 4356/2022 ANIL KUMAR BHARTI HASSAN ZUBAIR WARIS,AJAY
CRL.M.A. 17815/2022 Vs. STATE OF NCT OF DELHI & CHAUDHARY
ANR.

Other Case filed against same P.S.-FIR No. : (MUNDKA-28/2022)

BAIL APPLN. 2197/2022 filed by ARJUN PRASAD YADAV (Disposed on : 04-AUG-22 )
BAIL APPLN. 2316/2022 filed by ANIL KUMAR BHARTI (Disposed on : 02-AUG-22 )
CRL.M.C. 4015/2022 filed by ARJUN PRASAD YADAV (D. of Hearing : 30-JAN-23 )
BAIL APPLN. 2217/2022 filed by REKHA RANI (D. of Hearing : 26-SEP-22 )
P.S.-FIR No. : (MUNDKA-28/2022)

ADVOCATE DETAILS FOR ABOVE CASE

zubir waris (zubirwaris@gmail.com) (9958527093) (Petitioner)
amit pawan (amitpawan@hotmail.com) (9811423250) (Petitioner)
satpal bansal (satpalb7l1@gmail.com) () (Petitioner)



30.01.2023

12.

13.

14.

15.

kapil sharma (dhcprosecutiondelhipolice@gmail.com) (9891919168) (Respondent)
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AJAY CHAUDHARY (advpls94@gmail.com) (9717155565) (Petitioner)

BAIL APPLN. 2896/2022

Other Case

BAIL
BAIL
BAIL
BAIL
BAIL
BAIL
BAIL
BAIL
BAIL
BAIL
BAIL
BAIL
BAIL
BAIL

APPLN.
APPLN.
APPLN.
APPLN.
APPLN.
APPLN.
APPLN.
APPLN.
APPLN.
APPLN.
APPLN.
APPLN.
APPLN.
APPLN.
P.S.-FIR No.

RAJESH DATTA alias RAJ

Vs. THE STATE (NCT OF DELHI)

filed against same P.S.-FIR No.

648/2020 filed by RAJESH DATTA @ RAJ (Disposed on

: (SPECIAL BRANCH LODHI ROAD-9/2019)
06-MAR-20 )

1702/2020 filed by NEERAJ ARORA (Disposed on
932/2021 filed by NEERAJ ARORA (Disposed on

1033/2021
1246/2021
1265/2022
4150/2021
2030/2022
1335/2021
3633/2022
1475/2020
3244/2022
3360/2022
3098/2022

filed
filed
filed
filed
filed
filed
filed
filed
filed
filed
filed

by
by
by
by
by
by
by
by
by
by
by

RAJESH
RAJESH
RAJESH
RAJESH
RAJESH
NEERAJ
NEERAJ
NEERAJ
NEERAJ
NEERAJ
NEERAJ

ADVOCATE DETAILS FOR ABOVE CASE

BAIL APPLN. 3023/2022

CRL.
CRL.

M.A. 20559/2022
M.A. 24452/2022

CRL.M.A. 336/2023

ADVOCATE DETAILS FOR ABOVE CASE

.-FIR No.

ROHIT SINGH SAROHA

Vs. THE STATE (GOVT. OF NCT

DATTA
DATTA
DATTA
DATTA
DATTA
ARORA
ARORA
ARORA
ARORA
ARORA
ARORA

KARAN VERMA

25-MAR-21 )
23-APR-21 )
20-0CT-22 )
29-APR-22 )
05-AUG-22 )

07-AUG-20 )
17-NOovV-21 )

@ RAJ (Disposed on
@ RAJ (Disposed on
@ RAJ (D. of Hearing :
@ RAJ (Disposed on
@ RAJ (Disposed on
(Disposed on 17-NOV-21 )
(Disposed on 16-JAN-23 )
(Disposed on 01-JUL-20 )
(Disposed on 01-NOV-22 )
(Disposed on 14-NOV-22 )
(Disposed on 19-0CT-22 )

: (SPECIAL BRANCH LODHI ROAD-9/2019)

OF DELHI)

: (MODEL TOWN-704/2022)

jaideep malik (jaideepmalikadv@gmail.com) (9810185881) (Petitioner)

nitesh dhankhar (nitesh.hnlu@gmail.com) () (Petitioner)

nitesh dhankhar (nitesh.hnlu@gmail.com) () (Petitioner)

kapil sharma (dhcprosecutiondelhipolice@gmail.com) (9891919168) (Respondent)
kapil sharma (dhcprosecutiondelhipolice@gmail.com) (9891919168) (Respondent)

balbir rana(balbir84rana@gmail.com) () (Petitioner)

sudeep sudan (advsudeepsudan@gmail.com) (9810048366) (Petitioner)

rc2ldhc (rc2ldhc@gmail.com) () (Respondent)

r kant(rkant251@gmail.com) () (Respondent)

jaspreet singh rai(advjaspreetrai@gmail.com) (9810725372) (Petitioner)

kapil sharma (dhcprosecutiondelhipolice@gmail.com) (9891919168) (Respondent)

JASPREET SINGH RAI (jassraiadv@gmail.com) (9810725372) (Respondent)

BAIL APPLN. 3123/2022

ASHISH TYAGI

Vs.

Other Case filed against same P.S.-FIR No.

BAIL APPLN. 1211/2022 filed by SHRILOVE TYAGI (Disposed on

P.S.-FIR No. :(SUNLIGHT COLONY-208/2022)

ADVOCATE DETAILS FOR ABOVE CASE

STATE OF NCT DELHI & ANR.

NITESH DHANKHAR, SUDEEP
SUDAN, JASPREET SINGH RAI

KUMAR GAURAV

: (SUNLIGHT COLONY-208/2022)

11-MAY-22 )

gaurav kumar (info@activelawfirm.com) (9971279779) (Petitioner)

kapil sharma (dhcprosecutiondelhipolice@gmail.com) (9891919168) (Respondent)

BAIL APPLN. 3371/2022

P.S.-FIR No.

AKASH

Vs.

ANR.

: (NEW FRIENDS COLONY-365/2021)

STATE OF NCT OF DELHI &

SUNIL BAINSLA

ADVANCE CAUSE LIST
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16.

17.

18.

19.

20.

21.

ADVOCATE DETAILS FOR ABOVE CASE
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kunal israney(kunalisraney@yahoo.co.in) (9811845379) (Petitioner)

kapil sharma (dhcprosecutiondelhipolice@gmail.com) (9891919168) (Respondent)

BAIL APPLN. 3524/2022

P.S.-FIR No. : (KHYALA-354/2022)

ADVOCATE DETAILS FOR ABOVE CASE

CRL.M.C. 2103/2017
CRL.M.A. 8633/2017

ATIF RAKESH NAUTIYAL
Vs. THE STATE (NCT OF DELHI)

SHOBHA AJAY CHAUDHARY,LALIT KUMAR
Vs. STATE & ANR.

Other Case filed against same P.S.-FIR No. :(GAZI PUR-410/2016)
CRL.REV.P. 865/2022 filed by SHANTI SWAROOP ALIAS RAJ CHAUDHARY (D. of Hearing : 15-DEC-22 )

P.S.-FIR No. :(GAZI PUR-410/2016)

ADVOCATE DETAILS FOR ABOVE CASE
CRL.REV.P. 27/2022

CRL.M.A. 718/2022
CRL.M.A. 719/2022

ADVOCATE DETAILS FOR ABOVE CASE

SOHAN PAL BIDHURI ANIL KUMAR BASOYA
Vs. GEETA BIDHURI

anil basoya (advanilbasoya@gmail.com) () (Petitioner)

anil basoya (advanilbasoya@gmail.com) (9899701777) (Petitioner)

CRL.REV.P. 80/2022

A AYYAASAMY SUSHIL KUMAR GUPTA
Vs. CENTRAL BUREAU OF
INVESTIGATION

Other Case filed against same P.S.-FIR No. :(CBI-2/2010)
BAIL APPLN. 34/2011 filed by R DHANAPAL RAJ (Disposed on : 27-JAN-11 )
BAIL APPLN. 80/2011 filed by RAJENDER SINGH (Disposed on : 21-JAN-11 )

P.S.-FIR No. :(CBI-2/2010)

ADVOCATE DETAILS FOR ABOVE CASE

dr. sushil kumar gupta(drushilgupta2004@gmail.com) (9811397124) (Petitioner)
sudarshan pal (sudarshanpal2@gmail.com) (7292085854) (Petitioner)

cbi (dlacbidhc@gmail.com) () (Respondent)

anupam sharma (anupamsharmaadovcate@hotmail.com) () (Respondent)

CRL.REV.P. 145/2022
CRL.M. (BAIL) 285/2022
CRL.M.A. 4781/2022
CRL.M.A. 7403/2022

ADVOCATE DETAILS FOR ABOVE CASE

SNEH PRABHA ARORA NARESH K DAKSH
Vs. RAKESH KUMAR

rakesh kumar () (9968214626) (Respondent)
naresh k. daksh(nareshdaksh_adv@yahoo.com) (9810539912) (Petitioner)

CRL.REV.P. 233/2022 SURESH MAAN BRIJESH SHARMA
CRL.M.A. 7523/2022 Vs. BSES RAJDHANI POWER
LIMITED
ADVOCATE DETAILS FOR ABOVE CASE
bses rajdhani power limited(sunilf.adv@gmail.com) () (Petitioner)

brpl. customer care (brplcustomercare@reliableada.com) () (Respondent)

ADVANCE CAUSE LIST
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22.

23.

24.

25.

26.

27.

28.

29.

CRL.REV.P. 404/2022 MANOJ KUMAR RAJAT KATYAL,RANDHIR KUMAR
Vs. STATE (NCT OF DELHI) &
ANR.

ADVOCATE DETAILS FOR ABOVE CASE

harsh sinha (harsh@katyalassociates.com) (9871508289) (Petitioner)

kapil sharma (dhcprosecutiondelhipolice@gmail.com) (9891919168) (Respondent)
RANDHIR KUMAR (advrandhir@hotmail.com) (9643062076) (Petitioner)

CRL.REV.P. 467/2022 MOHIT KAMRA ROHIT MEHRA
CRL.M.A. 14400/2022 Vs. SMT. ABHA KAMRA & ANR.

ADVOCATE DETAILS FOR ABOVE CASE
rohit mehra (advo.rohitmehra@gmail.com) (9818807048) (Petitioner)
miss srijal kamra(hariinderkhullar00l@gmail.com) (9013182579) (Respondent)

CRL.REV.P. 516/2022 SHAILENDRA KUMAR GUPTA PUNEET SINGH BINDRA
CRL.M.A. 15870/2022 Vs. SMT. EKTA GOEL
CRL.M.A. 15872/2022

ADVOCATE DETAILS FOR ABOVE CASE

puneet singh bindra (puneet@bindra.co.in) (9560656171) (Petitioner)
shailendra kumar gupta(shailenguptall@gmail.com) (9999495448) (Petitioner)
ekta goel (ektagoel@gmail.com) (9811478572) (Respondent)

CRL.REV.P. 624/2022 MOHAMMED YOUNUS MOHAMMAD HASIBUDDIN
CRL.M.A. 19257/2022 Vs. MS. SAJIDA

ADVOCATE DETAILS FOR ABOVE CASE
m.hasibuddin(m.h.n.associates@gmail.com) (9810468429) (Petitioner)

CRL.REV.P. 642/2022 AVINASH CHAUHAN JITENDER KUMAR
CRL.M.A. 19836/2022 Vs. RITU CHAUHAN & ORS.
CRL.M.A. 19837/2022

ADVOCATE DETAILS FOR ABOVE CASE
c.b singh(kumarjk1972Q@gmail.com) (9811063745) (Petitioner)

CRL.REV.P. 734/2022 SUMIT RANA RAJESH KUMAR TARUN
CRL.M.A. 22599/2022 Vs. NEELAM aliasSAPNA

ADVOCATE DETAILS FOR ABOVE CASE

r.k tarun(rajeshkumartarun@gmail.com) (9811225854) (Petitioner)
neelam(skdayal@yahoo.com) () (Respondent)

sk dayal (skdayal@yahoo.com) () (Respondent)

r.k. tarun(rajeshkumartarun@gmail.com) (9811225854) (Petitioner)
rajesh tarun(sk.dayal@yahoo.com) () (Respondent)

CRL.REV.P. 751/2022 VIREN SOLANKI MINOR PREETI SINGH
Vs. MONIK SOLANKI

ADVOCATE DETAILS FOR ABOVE CASE
preeti singh (preetisinghl324Qgmail.com) (931241131) (Petitioner)

monik solanki (monik.solanki@gmail.com) () (Respondent)

W.P. (CRL) 1232/2020 KJS CEMENT LIMITED & ANR. NEHA NAGPAL
CRL.M.A. 10916/2020 Vs. DIRECTORATE GENERAL OF

GST INTELLIGENCE (DGGI) HQRS

& ANR.

ADVANCE CAUSE LIST
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ADVOCATE DETAILS FOR ABOVE CASE
NEHA NAGPAL (neehanagpal@gmail.com) (9810030834) (Petitioner)

arshdeep singh khurana , neeha nagpal (arshdeep.(@arshdeepskhurana.com) (9971140092) (Petitioner)

harpreet (harpreetaroraadv@gmail.com) () (Respondent)

CONNECTED MATTERS (ANMM)

30.

31.

CRL.M.C. 4872/2016 VIKAS BHARDWAJ & ANR SHALABH GUPTA & CO

WITH CRL.M.C. 1163/2017 Vs. STATE & ANR

Other Case filed against same P.S.-FIR No. :(JYOTI NAGAR-672/2015)

BAIL APPLN. 1608/2016 filed by ANURADHA CHAUDHARY (Disposed on : 04-NOV-16 )
CRL.M.C. 1163/2017 filed by VIKAS BHARDWAJ & ANR (D. of Hearing : 24-MAR-22 )
CRL.M.C. 5897/2018 filed by SMT. ANURADHA CHOWDHARY (Disposed on : 26-NOV-18 )
CRL.M.C. 3711/2019 filed by MRS. ANURADHA CHOWDHARY (D. of Hearing : 23-MAR-20 )
P.S.-FIR No. :(JYOTI NAGAR-672/2015)

ADVOCATE DETAILS FOR ABOVE CASE

CRL.M.C. 1163/2017 VIKAS BHARDWAJ & ANR SHALABH GUPTA
Vs. STATE & ANR

Other Case filed against same P.S.-FIR No. :(JYOTI NAGAR-672/2015)

BAIL APPLN. 1608/2016 filed by ANURADHA CHAUDHARY (Disposed on : 04-NOV-16 )
CRL.M.C. 4872/2016 filed by VIKAS BHARDWAJ & ANR (D. of Hearing : 24-MAR-22 )
CRL.M.C. 5897/2018 filed by SMT. ANURADHA CHOWDHARY (Disposed on : 26-NOV-18 )
CRL.M.C. 3711/2019 filed by MRS. ANURADHA CHOWDHARY (D. of Hearing : 23-MAR-20 )
P.S.-FIR No. : (JYOTI NAGAR-672/2015)

ADVOCATE DETAILS FOR ABOVE CASE

ADVANCE CAUSE LIST



30.01.2023 133 ADVANCE CAUSE LIST

COURT NO. 14
HON'BLE MR.JUSTICE MANOJ KUMAR OHRI

CLICK TO JOIN VC

https://dhcvirtualcourt.webex.com/meet/dhcvirtualcourt14

MEETING ID : 2528 229 8537

NOTE : ALL COUNSEL FOR THE PARTIES,LITIGANTS AND IO ARE REQUESTED TO KEEP THEIR MIC ON MUTE MODE TILL THEIR
MATTER IS CALLED.

NOTE: PLEASE GIVE APPEARANCE IN THE CHAT BOX OF VC AS FOLLOWS
ITEM NO:-

CASE NO:-

NAME OF COUNSEL APPEARING FOR :-

MOB. NO:-

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO

cmpankajgoel.dhc@gov.in

FOR ADMISSION

1. FAO 281/2022 MAHMOOD MALIK alias GUDDU VIJENDRA KUMAR
CM APPL. 47849/2022 Vs. MOHD ASLAM

ADVOCATE DETAILS FOR ABOVE CASE
vijendra kumar & rahmat siddiqui (vijendrakumaradvocate@gmail.com) (9811513669) (Petitioner)
mohd aslam() (9999254822) (Respondent)

FOR CONSIDERATION

2. FAO 17/2020 JAGDISH CHANDERBHUTANI KITTO BAJAJ,K P SINGH
CM APPL. 5100/2020 Vs. STATE (GOVT OF NCT OF
WITH FAO 19/2020 DELHI ) & ORS

ADVOCATE DETAILS FOR ABOVE CASE
KITTO BAJAJ() (9891671638) (Petitioner)
KITTO BAJAJ() (9891671638) (Petitioner)

3. FAO 19/2020 JAGDISH CHANDER BHUTANI KITTO BAJAJ,K P SINGH
CM APPL. 5101/2020 Vs. STATE (GOVT OF NCT OF
DELHI) & ORS

ADVOCATE DETAILS FOR ABOVE CASE
KITTO BAJAJ () (9891671638) (Petitioner)
KITTO BAJAJ () (9891671638) (Petitioner)
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AFTER NOTICE FOR FINAL DISPOSAL

4.

W.P. (C) 226/2020 CADDIE HOTELS PVT LTD

CM APPL. 726/2020 Vs. SOUTH DELHI MUNICIPAL
CM APPL. 3457/2020 CORPORATION & ORS

WITH W.P. (C) 227/2020

ADVOCATE DETAILS FOR ABOVE CASE
AKHIL P CHHABRA () (9810429362) (Petitioner)
AKHIL P. CHHABRA () (9810429362) (Petitioner)

W.P. (C) 227/2020 INTERGLOBE HOTEL PVT LTD
CM APPL. 728/2020 Vs. SOUTH DELHI MUNICIPAL
CM APPL. 3455/2020 CORPORATION & ORS

ADVOCATE DETAILS FOR ABOVE CASE
CHARUL SARIN, MINI PUSHKARNA() (9818770156) (Petitioner)

AFTER NOTICE MISC. MATTERS

10.

FAO 541/2011 UNION OF INDIA
CM APPL. 22683/2011 Vs. ATTAR SINGH & ORS

ADVOCATE DETAILS FOR ABOVE CASE

FAO 569/2016 HANSAL ROSE alias DICKEY & ANR
CM APPL. 45511/2016 Vs. THE STATE & ANR

ADVOCATE DETAILS FOR ABOVE CASE

FAO 434/2017 UNIVERSAL SOMPO GEN INS CO
CM APPL. 40402/2017 LTD
Vs. REENA KUMARI & ORS

ADVOCATE DETAILS FOR ABOVE CASE

FAO 497/2018 PARKASH MALHOTRA (DECEASED)
CM APPL. 44561/2018 THR LRS
CM APPL. 44562/2018 Vs. KANWALJEET SHARMA & ORS

ADVOCATE DETAILS FOR ABOVE CASE
VARINDER KUAMR SHARMA () (980101807) (Petitioner)

FAO 554/2018 RAMESH CHANDRA KAPOOR & ORS
CM APPL. 51721/2018 Vs. STATE & ORS

CM APPL. 51722/2018

CM APPL. 29291/2021

ADVOCATE DETAILS FOR ABOVE CASE
SUNIL MALHOTRA () (9810954389) (Petitioner)

AKHIL P CHHABRA,AKHIL P.
CHHABRA

CHARUL SARIN,MINI

PUSHKARNA ,HARISH KUMAR, SUSHIL

KUMAR PANDEY

JAYESH GAURAV,YOGESH
SWAROOP , PARMIL KUMAR

A ALI KHAN

MOHAMMED MUSTAFA & ASSO,R K
NAIN

VARINDER KUAMR SHARMA , LEENA
TUTEJA

SUNIL MALHOTRA, SONALI
MALHOTRA , OMKAR

sunil malhotra & sonali malhotra(sunilmalhotraandassociates@gmail.com) (9810006974) (Petitioner)

sanjeev malhotra (sanjeevmalhotra@hotmail.com) () (Respondent)
OMKAR (ADV.OMKARSHARMAQGMAIL.COM) (9718006200) (Petitioner)

ADVANCE CAUSE LIST



30.01.2023 135

11.

12.

13.

14.

15.

16.

17.

18.

FAO 568/2018 ORIENTAL INS CO LTD
Vs. DALGANJAN SINGH & ANR

ADVOCATE DETAILS FOR ABOVE CASE
KISHORE RAWAT () (9810585620) (Petitioner)

FAO 572/2018 M/S LIBERTY GENERAL INSURANCE
CM APPL. 53693/2018 LTD
CM APPL. 53695/2018 Vs. KORESHA KHATUN & ORS

CM APPL. 4228/2019
CM APPL. 5585/2019

ADVOCATE DETAILS FOR ABOVE CASE
DEEPA CHACKO () (9999114284) (Petitioner)
DEEPA CHACKO () (9999114284) (Petitioner)

FAO 110/2019 USHA VAID
CM APPL. 12514/2019 Vs. SHER BAHADUR YADAV
CM APPL. 12517/2019

ADVOCATE DETAILS FOR ABOVE CASE
SANKALP KOHLI () (9810157461) (Petitioner)

FAO 151/2019 KRISHNA DEVI & ORS
CM APPL. 15935/2019 Vs. UNION OF INDIA
CM APPL. 15936/2019
CM APPL. 15937/2019

ADVOCATE DETAILS FOR ABOVE CASE
NAVIN KUMAR & ASSOCIATES () (9811439198) (Petitioner)

FAO 157/2019 AVINASH EM PROJECTS PVT LTD &
CM APPL. 16453/2019 ANR
Vs. KOTAK MAHINDRA PRIME LTD

ADVOCATE DETAILS FOR ABOVE CASE
SANJIV KAKAR() (9810295666) (Petitioner)

FAO 168/2019 JAGWATI YADAV alias JYOTI
CAV 397/2019 Vs. NEERAJ YADAV
CM APPL. 17852/2019

ADVOCATE DETAILS FOR ABOVE CASE
ROHIT VATS () (9599933371) (Petitioner)

FAO 196/2019 M/S MAHINDRA & MAHINDRA
CM APPL. 21228/2019 FINANCIAL SERVICES LTD
CM APPL. 21229/2019 Vs. BUTA SINGH

CM APPL. 21231/2019
CM APPL. 21232/2019

ADVOCATE DETAILS FOR ABOVE CASE
AVANISH KUMAR() (9810769286) (Petitioner)

FAO 218/2019 ORIENTAL INSURANCE CO LTD
CM APPL. 25122/2019 Vs. COMMISSIONER , EMPLOYEES
CM APPL. 25123/2019 COMPENSATION & ORS

CM APPL. 25125/2019

KISHORE RAWAT,R K NAIN,S P
JAIN, PRATIMA N LAKRA

DEEPA CHACKO,PRADEEP KUMAR
PANDEY

SANKALP KOHLI, PRIYABRAT SAHU

NAVIN KUMAR & ASSOCIATES

SANJIV KAKAR

ROHIT VATS,SATISH DABAS &

ASSOC

AVANISH KUMAR

MOHIT ARORA,ARUNA
MEHTA ,ARSHAD

ADVANCE CAUSE LIST
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ADVOCATE DETAILS FOR ABOVE CASE
MOHIT ARORA() (9811636491) (Petitioner)

19. FAO 162/2020 SHRI SHARAD SHARMA PRATEEK MOHAN SINHA
CM APPL. 20620/2020 Vs. SHRI YASHPAL SINGH JOSHIA
& ANR.

ADVOCATE DETAILS FOR ABOVE CASE

PRATEEKSINHA (Advprateeksinha@gmail.com) (9811471208) (Petitioner)

r m sinha and p m sinha(advrms@yahoo.co.in) (9811478026) (Petitioner)
pradeep chhindra (pradeep.chhindra@gmail.com) () (Respondent)

20. FAO 140/2022 KANGRA VALLEY GARDEN HOTELS SURESH DUTT DOBHAL
CM APPL. 23247/2022 PVT LTD & ANR.
CM APPL. 48346/2022 Vs. LLOYD INSULATIONS (INDIA)
LTD

ADVOCATE DETAILS FOR ABOVE CASE

kangra valley garden hotels pvt ltd(nikhilendra@raasjodhpur.com) (9829024124) (Petitioner)
nikhlendra (nikhilendra@raasjodhpur.com) () (Petitioner)

lloyd insulations ltd(cslloyd@lloydinsulation.com) () (Respondent)

suresh dobhal (sdco.info@gmail.com) (9810189788) (Petitioner)

vidit gupta(adv_viditgupta@yahoo.com) () (Respondent)
cslloyd(cslloyd@lloydinsulation.com) () (Respondent)

21. FAO 250/2022 MASTER DHANANJAY GARG THROUGH MEHUL GUPTA
MOTHER AND NATUAL GUARDIAN
Vs. STATE & ORS.

ADVOCATE DETAILS FOR ABOVE CASE

vijay k gupta & mehul gupta(lawyervijay32@rediffmail.com) (9810310520) (Petitioner)
master dhananjay garg() (9811156000) (Petitioner)

shivani gupta(indiaaerons@gmail.com) (9837088413) (Respondent)

manju garg(indiaaerons@gmail.com) (9829417799) (Respondent)

santosh kumar tripathy (standingcounselgnctd@gmail.com) (9868250806) (Respondent)

22. FAO 257/2022 NEERAJ SHARMA PRAMOD AHUJA
CM APPL. 43704/2022 Vs. MOHAN LAL BANSAL

ADVOCATE DETAILS FOR ABOVE CASE

pramod kumar (pramodahuja.adv4@gmail.com) (9810083660) (Petitioner)
anshul sharma(as.iurisOl@gmail.com) (8585954922) (Petitioner)
mohan () (9873235333) (Respondent)

23. W.P.(C) 3091/2013 VINAY KUMAR WALIA PRAMOD KUMAR ,6 ASHIM
CM APPL. 5863/2013 Vs. MUNICIPAL CORPORATION OF VACHHER,ABHAS KUMAR

DELHI & ORS

ADVOCATE DETAILS FOR ABOVE CASE
ASHIM VACHHER (ashimvachher@vachherassociates.com) (9811023217) (Petitioner)

24. W.P.(C) 4870/2014 MURTI DEVI VIVEK NARAYAN SHARMA, SARBIT
CM APPL. 9719/2014 Vs. NORTHERN RAILWAY AND ORS SHARMA

ADVOCATE DETAILS FOR ABOVE CASE

25. W.P.(C) 9841/2016 NORTH DELHI MUNICIPAL
CM APPL. 39189/2016 CORPORATION
CM APPL. 36391/2017 Vs. M/S PLB INFRASTRUCTURE
PVT. LTD.

ADVOCATE DETAILS FOR ABOVE CASE
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26. W.P.(C) 9842/2016

CM APPL. 39194/2016

CM APPL. 36387/2017

ADVOCATE DETAILS FOR ABOVE CASE

27. W.P.(C) 9857/2016

CM APPL. 39234/2016

CM APPL. 36392/2017

ADVOCATE DETAILS FOR ABOVE CASE

28. W.P.(C) 9869/2016

CM APPL. 39304/2016

CM APPL. 36386/2017

ADVOCATE DETAILS FOR ABOVE CASE

29. W.P.(C) 9873/2016

CM APPL.
CM APPL.

ADVOCATE DETAILS FOR ABOVE CASE

39319/2016
36393/2017

30. W.P.(C) 9893/2016

CM APPL.

ADVOCATE DETAILS FOR ABOVE CASE

39368/2016

31. W.P.(C) 9895/2016

CM APPL.
WITH W.P. (C) 9893/2016

ADVOCATE DETAILS FOR ABOVE CASE

39373/2016

32. W.P.(C) 9896/2016

CM APPL.
CM APPL.

ADVOCATE DETAILS FOR ABOVE CASE

39375/2016
36385/2017

33. W.P.(C) 9906/2016

CM APPL.
CM APPL.
CM APPL.

ADVOCATE DETAILS FOR ABOVE CASE

39413/2016
12958/2017
36394/2017

34. W.P.(C) 2135/2018

137

NORTH DELHI MUNICIPAL
CORPORATION
Vs. PRADEEP KUMAR GUPTA

NORTH DELHI MUNICIPAL
CORPORATION

Vs. M/S PLB INFRASTRUCTURE
PVT. LTD.

NORTH DELHI MUNICIPAL
CORPORATION

Vs. M/S PLB INFRASTRUCTURE
PVT LTD

NORTH DELHI MUNICIPAL
CORPORATION

Vs. M/S PLB INFRASTRUCTURE
PVT LTD

NORTH DELHI MUNICIPAL
CORPORATION
Vs. SUSHMA GUPTA

NORTH DELHI MUNICIPAL
CORPORATION
Vs. MANISH JAIN

NORTH DELHI MUNICIPAL
CORPORATION
Vs. SALONI KHANNA

NORTH DELHI MUNICIPAL
CORPORATION
Vs. DEEPAK AGGARWAL

SH. MITHUN SINGH RAJPUT
Vs. NORTH DELHI MUNICIPAL
CORPORATION AND ORS.

AVINASH

KOHLI & SOBTI

SAHIL SHARMA

ADVANCE CAUSE LIST
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ADVOCATE DETAILS FOR ABOVE CASE
SAHIL SHARMA () (8826957706) (Petitioner)

35. W.P.(C) 4917/2018 DR. SHALU ANAND YASHISH CHANDRA ,RICHA,MANISH
Vs. SOUTH DELHI MUNICIPAL VASHISHT
CORPORATION AND ORS.

ADVOCATE DETAILS FOR ABOVE CASE
YASHISH CHANDRA () (8826412642) (Petitioner)

36. W.P.(C) 12924/2018 HASHAM JAVED AHMAD,B TRIPATHY,RAKTIM
CM APPL. 50212/2018 Vs. SOUTH DELHI MUNICIPAL GOGOI ,BHASKER
CM APPL. 11626/2019 CORPORATION & ORS

ADVOCATE DETAILS FOR ABOVE CASE

JAVED AHMAD () (9871856968) (Petitioner)

B TRIPATHY () (9136622089) (Petitioner)

BHASKER (bhasker.cool@gmaill.com) (9873286804) (Petitioner)
BHASKER (bhasker.cool@gmaill.com) (9873286804) (Respondent)

37. W.P.(C) 2546/2019 THE INDIAN HOTELS CO LTD KARANJAWALA & CO,GAURANG
CM APPL. 11816/2019 Vs. SOUTH DELHI MUNICIPAL KANTH
CM APPL. 1370/2020 CORPOARATION & ANR

CM APPL. 14147/2021
WITH W.P. (C) 3507/2022

ADVOCATE DETAILS FOR ABOVE CASE
KARANJAWALA & CO() (9717196388) (Petitioner)

38. W.P.(C) 3507/2022 DELHI METRO RAIL CORPORATION TARUN JOHRI,SIDDHARTH PANDA
CM APPL. 10334/2022 LTD
CM APPL. 39102/2022 Vs. SOUTH DELHI MUNICIPAL

CORPORATION & ANR.

WITH W.P. (C) 2546/2019

ADVOCATE DETAILS FOR ABOVE CASE

tarun johri (johri6é7@yahoo.com) (8826136555) (Petitioner)

south delhi municipal corporation(closdmc@gmail.com) (9717788232) (Respondent)

indian hotels company ltd. (rakhe.lalvani@ihcltata.com) (1126110202) (Respondent)

tarun johri (johri67@yahoo.com) (9810013352) (Petitioner)

siddupanda (siddupanda@gmai.com, closdmc@gmail.com) (9891488088) (Respondent)

shravan sahny(karanjawal@karanjawal.in, rubysinghahuja@gmail.com, rakhe.lalvani@ihcltata.com) () (Respondent)
SIDDHARTH PANDA (siddhupanda@gmail.com) (9891488088) (Respondent)

39. W.P.(C) 7993/2019 KAILASH MUNISH CHHOKER
CM APPL. 3603/2020 Vs. NORTH DELHI MUNICIPAL
CM APPL. 3604/2020 CORPORATION & ORS.

CM APPL. 3605/2020

ADVOCATE DETAILS FOR ABOVE CASE
MUNISH CHHOKER () (9873340929) (Petitioner)
MUNISH CHHOKER () (9873340929) (Petitioner)

40. W.P.(C) 9320/2019 RENU CHOPRA RENU CHOPRA
Vs. SOUTH DELHI MUNICIPAL
CORPORATION
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41.

42.

43.

44.

45.

46.

47.

ADVOCATE DETAILS FOR ABOVE CASE
RENU CHOPRA () (9899294144) (Petitioner)

W.P.(C) 10123/2019 RWA K-BLOCK MOHAN PARK
THROUGH ITS SECRETARY AND
ORS.
Vs. NORTH DELHI MUNICIPAL
CORPORATION AND ORS.

ADVOCATE DETAILS FOR ABOVE CASE
ADARSH TIWARI () (8512853939) (Petitioner)

W.P.(C) 13753/2019 DR. SHALU ANAND
CM APPL. 55376/2019 Vs. SOUTH DELHI MUNICIPAL
CORPORATION AND ANR.

ADVOCATE DETAILS FOR ABOVE CASE
SHOAIB HAIDER() (9953497729) (Petitioner)

W.P. (C) 568/2020 DHRUV KUMAR RIJHWANI AND ANR.
CM APPL. 1524/2020 Vs. NORTH DELHI MUNICIPAL
CM APPL. 1525/2020 CORPORATION

ADVOCATE DETAILS FOR ABOVE CASE
RAVIN RAO AND ASSOCIATES () (9871644446) (Petitioner)

W.P.(C) 594/2020 SUNIL KUMAR
CM APPL. 1629/2020 Vs. SOUTH DELHI MUNICIPAL
CORPORATION AND ORS.

ADVOCATE DETAILS FOR ABOVE CASE
RAGHAV KAPOOR () (9540853988) (Petitioner)

W.P. (C) 4459/2020 BIRD AIRPORT HOTEL PVT.LTD
CM APPL. 16056/2020 Vs. SOUTH DELHI MUNICIPAL
WITH W.P. (C) 4956/2021 CORPORATION & ORS.

W.P.(C) 6549/2020

ADVOCATE DETAILS FOR ABOVE CASE

ADARSH TIWARI

SHOAIB HAIDER

RAVIN RAO AND ASSOCIATES

RAGHAV KAPOOR

AKHIL PAL CHHABRA

akhil p chhabra ( across legal) (crosslegall2@gmail.com) (9871693949) (Petitioner)

AKHILCHHABRA (CROSSLEGAL12QGMAIL.COM) (9810429362) (Petitioner)
mohd mugeem (mohammedmugeem@gmail.com) (9999864964) (Respondent)

bhawana kataria(standingcounselgnctd@gmail.com) (8588089272) (Respondent)

sdmc (jtancsdmc@mcd.gov.in) (23227024) (Respondent)

SOUTH DELHI MUNICIPAL CORPORATION (JTANCSDMCQRGMAIL.COM) () (Respondent)
GOVT. OF NCT OF DELHI (STANDINGCOUNSELGNCTDEGMAIL.COM) () (Respondent)

UNION OF INDIA (MOHAMMEDMUQEEM@GMAIL.COM) () (Respondent)

W.P. (C) 6549/2020 PRIDE HOTELS LTD
CM APPL. 22915/2020 Vs. SOUTH DELHI MUNICIPAL
WITH W.P. (C) 4459/2020 CORPORATION & ORS.

W.P. (C) 4956/2021

ADVOCATE DETAILS FOR ABOVE CASE
AKHILCHHABRA (CROSSLEGAL12@GMAIL.COM) (9810429362) (Petitioner)

AKHIL PAL CHHABRA

akhil p. chhabra and ritu chhabra(crosslegall2@gmail.com) (9810429362) (Petitioner)
bhawana kataria(standingcounselgnctd@gmail.com) (8588089272) (Respondent)

south delhi municipal corporation (closdmc@gmail.com) () (Respondent)

mohd. mugeem (mohammedmugeem@gmail.com) (9999864964) (Respondent)

W.P. (C) 4956/2021 DELHI METRO RAIL CORPORATION
CM APPL. 15207/2021 LTD
WITH W.P. (C) 4459/2020 Vs. SOUTH DELHI MUNICIPAL

W.P. (C) 6549/2020 CORPORATION & ANR.

TARUN JOHRI , TARUN
CHATURVEDI

JOHRI ,MANU

ADVANCE CAUSE LIST
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48.

49.

50.

ADVOCATE DETAILS FOR ABOVE CASE

tarun johri (johri67@yahoo.com) (9810013352) (Petitioner)

sdmc (closdmc@gmail.com) (9717788732) (Respondent)

indian hotels company ltd(rakhee.lalvani@ihcltata.com) (1126110202) (Respondent)
DELHI METRO RAIL CORPORATION LTD (JOHRI67@YAHOO.COM) () (Respondent)

INDIAN HOTELS COMPANY LTD (RAKHEE.LALVANIQ@IHCLTATA.COM) () (Respondent)

SOUTH DELHI MUNICIPAL CORPORATION (CLOSDMC@GMAIL.COM) () (Respondent)

MANU CHATURVEDI (manuchaturvedi@gmail.com) (7838904738) (Respondent)

W.P.(C) 4478/2020 RAM CHANDER & ORS. ANURAG DHAR DUBEY,RAJESH

CM APPL. 16144/2020 Vs. EDMC & ANR. KUMAR
CM APPL. 22021/2020

ADVOCATE DETAILS FOR ABOVE CASE

ANURAGDUBEY (anuragdd96@gmail.com) (8851301708) (Petitioner)

anurag dhar dubey(anuragdd96@gmail.com) (8800860692) (Petitioner)

anurag dhar dubey(anuragdd96@gmail.com) (8800860692) (Petitioner)
bhawana kataria(standingcounselgnctd@gmail.com) (8588089272) (Respondent)
harish kumar khinchi (harish.khinchi@yahoo.com) (9868935786) (Respondent)
anurag dhar dubey (anuragdd96@gmail.com) (8800860692) (Petitioner)

anuj chaturvedi (acl0.adv@gmail.com) (9810473166) (Respondent)

tushar sannu(adv.tusharsannu@gmail.com) (9911991166) (Respondent)

gautam narayan (g.narayanoffice@gmail.com) (9811411735) (Respondent)
RAJESH KUMAR (analysislawfirmllp@gmail.com) (9810953974) (Petitioner)

W.P. (C) 5998/2020 ALTPURDUAR TRANSMISSION ANUPAM VARMA , NAMAN

CM APPL. 21667/2020 LIMITED MITTAL,AYUSH AGRAWAL,DIGIT
Vs. SOUTH BIHAR POWER SAIKIA
DISTRIBUTION COMPANY LTD &
ORS.

ADVOCATE DETAILS FOR ABOVE CASE
alipurduar transmission ltd(ajay.tripathi@kalpatarupower.com) (7701859420) (Petitioner)

west bengal state electricity distribution co ltd(ceptr.wbsedcl@gmail.com) (2591891) (Respondent)

north bihar power distribution company ltd(md.nbpdcl@gmail.com) (2504036) (Respondent)
jharkhand bijli vitran nigam ltd(coml.rev@rediffmail.com) (2400826) (Respondent)
manipur state power distribution company 1ltd(md.mspdcl@gmail.com) (2451106) (Respondent)
south bihar power distribution company ltd(md.sbpdcl@gmail.com) (2504045) (Respondent)
assam electricity grid corporation ltd(acecomt@Rrediffmail.com) (9435013532) (Respondent)
gridco 1ltd(dircommercial@yahoo.com) (9437125494) (Respondent)

energy and power department (acepowersikkim@gmail.com) (9733032266) (Respondent)
department of power (ce-inspectorate-ngl@gov.in) (2243149) (Respondent)

NAMAN MITTAL (naman.mittal@Ramsshardul.com) (9770760600) (Petitioner)

AYUSH AGRAWAL (vikrant@Rlcoaa.com) (9711753862) (Petitioner)

DIGIT SAIKIA(digitsaikia@gmail.com) (9911006311) (Petitioner)

CM APPL. 6074/2021(CM For Resto SHRI SATPAL SINGHAL RITESH KEWALDAS PATIL
ration) Vs. SOUTH DELHI MUNICIPAL
In W.P. (C) 8853/2020 CORPORATION (THROUGH THE

COMMISSIONER) & ORS.
(Disposed-off Case)

ADVOCATE DETAILS FOR ABOVE CASE

RITESHPATIL (advriteshpatil@yahoo.com) (7387470578) (Petitioner)
ritesh patil (advriteshpatil@yahoo.com) (7387470578) (Petitioner)
sdmc (closdmc@gmail.com) () (Respondent)

sanjiv sagar (sanjivsagar@gmail.com) (9811016162) (Respondent)
bhawana kataria(standingcounselgnctd@lgmail.com) (8588089272) (Respondent)
manoj (manoj@singhassociates.in) (46665000) (Respondent)

RITESHPATIL (advriteshpatil@yahoo.com) (7387470578) (Petitioner)
ritesh patil (advriteshpatil@yahoo.com) (7387470578) (Petitioner)
manoj (manoj@singhassociates.in) () (Respondent)

south delhi municipal corporation (closdmc@gmail.com) () (Respondent)

ADVANCE CAUSE LIST
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sanjiv sagar (sanjivsagar@gmail.com) () (Respondent)
sunil saha (standingcounselgnctd@gmail.com) (9911999547) (Respondent)

51. W.P.(C) 8680/2021 VIKAS SHARMA MUMTAZ AHMAD
Vs. DELHI JAL BOARD

ADVOCATE DETAILS FOR ABOVE CASE

mumtaz ahmad (mumtaz512@gmail.com) (9311111172) (Petitioner)
sangeeta (sangeetabharti@gmail.com) () (Respondent)

VIKAS SHARMA (SS9311111172@GMAIL.COM) (9311111172) (Respondent)
VIKAS SHARMA (SS9311111172@GMAIL.COM) (9311111172) (Respondent)
DELHI JAL BOARD (CEODELHI.DJB@NIC.IN) () (Respondent)

DELHI JAL BOARD (CEODELHI.DJB@NIC.IN) () (Respondent)

52. W.P.(C) 4454/2022 HARISH KUMAR DAEM KSHITIZ MAHIPAL
CM APPL. 15915/2022 Vs. BSES YAMUNA POWER LIMITED

ADVOCATE DETAILS FOR ABOVE CASE
kshitiz mahipal (anilco040@gmail.com) (9999994372) (Petitioner)

mansri (mansri25@gmail.com) () (Respondent)

53. W.P.(C) 9367/2022 GAURAV BEHL JAYANT TRIPATHI
CM APPL. 28082/2022 Vs. NEW DELHI MUNICIPAL
COUNCIL

ADVOCATE DETAILS FOR ABOVE CASE

jayant tripathi (adv.dineshdahiya@gmail.com) (9136212172) (Petitioner)
ramesh (rameshclerk07@gmail.com) () (Respondent)

new delhi municipal council (law.deptt.ndmc@gmail.com) () (Respondent)

54. W.P.(C) 11548/2022 SATISH KUMAR GUPTA PRAVEEN GAUR,SURESH CHAND
Vs. UNION OF INDIA & ANR. SINGHAL

ADVOCATE DETAILS FOR ABOVE CASE

praveen gaur (praveengaur856@gmail.com) (8595298653) (Petitioner)
clomcdhqg (clomcdhg@gmail.com) () (Respondent)

union of india(uoidhc@gmail.com) (1123384193) (Respondent)

SURESH CHAND SINGHAL (scsinghal@rediffmail.com) (9810061558) (Respondent)

55. W.P.(C) 15428/2022 SMT RANI JAIN MANU NAYAR
CM APPL. 47952/2022 Vs. BSES RAJDHANI POWER LTD &
ANR.

ADVOCATE DETAILS FOR ABOVE CASE
manu nayar and co. (lawmanunayar@gmail.com) (9811331106) (Petitioner)

sameer lawyer (sameer.lawyer@gmail.com, goelvrg@rediffmail.com) () (Respondent)
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COURT NO. 32
HON'BLE MR. JUSTICE RAJNISH BHATNAGAR

CLICK HERE TO JOIN VC

https://dhcvirtualcourt.webex.com/meet/dhcvirtualcourt5

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO

cmnikhiltiwari.dhc@gov.in

FOR ADMISSION

1. BAIL APPLN. 644/2022 VIJAY alias RAHUL NAVEEN GAUR
WITH BAIL APPLN. 3493/2022 Vs. STATE GOVT. OF NCT OF
DELHI

Other Case filed against same P.S.-FIR No. : (KIRTI NAGAR-327/2016)
BAIL APPLN. 3493/2022 filed by VICKY SINGHQCHIKU (Disposed on : 18-JAN-23 )
P.S.-FIR No. : (KIRTI NAGAR-327/2016)

ADVOCATE DETAILS FOR ABOVE CASE

gaur & associates (gaurassociates.singh@gmail.com) (9873578142) (Petitioner)
gaur & associates(gaurassociates.singh@gmail.com) (9873578142) (Petitioner)
kapil sharma (dhcprosecutiondelhipolice@gmail.com) (9891919168) (Respondent)
kapil sharma (dhcprosecutiondelhipolice@gmail.com) (9891919168) (Respondent)

2. BAIL APPLN. 2463/2022 PREM CHAND AAMIR CHAUDHARY
Vs. STATE NCT OF DELHI
P.S.-FIR No. : (ECONOMIC OFFENCE WING-185/2019)
ADVOCATE DETAILS FOR ABOVE CASE
sunil kumar (sunil20061994k@gmaiol.com) (9958574284) (Petitioner)

kapil sharma (dhcprosecutiondelhipolice@gmail.com) (9891919168) (Respondent)

3. CRL.A. 1537/2014 HBN HOUSING FINANCE LTD KUNAL MADAN
Vs. MONIKA GUPTA

ADVOCATE DETAILS FOR ABOVE CASE
4. CRL.M.A. 27109/2022 SANJEEV SOOD H S BHULLAR
CRL.M.A. 27110/2022 Vs. STATE & ANR

In CRL.A. 1736/2014

ADVOCATE DETAILS FOR ABOVE CASE


mailto:cmnikhiltiwari.dhc@gov.in
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AFTER NOTICE MISC. MATTERS

5. BAIL APPLN. 2836/2021 SOBHE RAM alias SAURAV THAKUR SUMIT SHARMA
Vs. STATE

P.S.-FIR No. :(CRIME AND RAILWAY-308/2018)

ADVOCATE DETAILS FOR ABOVE CASE

sumit rana(talktoadvocate@gmail.com) (999964088) (Petitioner)

SUMIT SHARMA (talktoadvocate@gmail.com) (9999964088) (Petitioner)

kapil sharma (dhcprosecutiondelhipolice@gmail.com) (9891919168) (Respondent)

6. BAIL APPLN. 2591/2022 AMIT GUPTA AJAY CHOUDHARY
Vs. STATE OF NCT OF DELHI

Other Case filed against same P.S.-FIR No. :(ECONOMIC OFFENCE WING-51/2020)

BAIL APPLN. 3619/2022 filed by RAKESH KUMAR GOYAL (Disposed on : 12-DEC-22 )

BAIL APPLN. 3439/2022 filed by SATYANARAYAN @ SATYNARAYAN ANORIYA (Disposed on : 13-DEC-22 )
P.S.-FIR No. : (ECONOMIC OFFENCE WING-51/2020)

ADVOCATE DETAILS FOR ABOVE CASE
ajay choudhary(ajaycoffice@gmail.com) (9968558319) (Petitioner)
kapil sharma (dhcprosecutiondelhipolice@gmail.com) (9891919168) (Respondent)

7. BAIL APPLN. 3224/2022 JOYJIT SARKAR JITENDER TANWAR
Vs. STATE NCT OF DELHI

Other Case filed against same P.S.-FIR No. :(ECONOMIC OFFENCE WING-217/2018)
BAIL APPLN. 984/2021 filed by PRADEEP KUMAR (Disposed on : 22-MAR-21 )
P.S.-FIR No. : (ECONOMIC OFFENCE WING-217/2018)

ADVOCATE DETAILS FOR ABOVE CASE

pankaj sharma (pankajsharmanan@gmail.com) () (Petitioner)

jitender tanwar (tanwarjitenderadv3l@gmail.com) (9013932020) (Petitioner)
kapil sharma (dhcprosecutiondelhipolice@gmail.com) (9891919168) (Respondent)

8. BAIL APPLN. 3603/2022 RAJU ALIAS GUNGA SANJAY
CRL.M.A. 25183/2022 Vs. STATE NCT OF DELHI

P.S.-FIR No. : (HARI NAGAR-354/2022)

ADVOCATE DETAILS FOR ABOVE CASE

parnay abhishek (parnayabhishek@gmail.com) (7011981342) (Petitioner)

sanjay chauhan(amantanwarlll@gmail.com) () (Petitioner)

kapil sharma (dhcprosecutiondelhipolice@gmail.com) (9891919168) (Respondent)

9. BAIL APPLN. 40/2023 VIJAY RANGASAMI PANKAJ KUMAR SRIVASTAV
Vs. STATE (NCT OF DELHI) &
ANR.

Other Case filed against same P.S.-FIR No. :(LAJPAT NAGAR-626/2022)
BAIL APPLN. 3863/2022 filed by NARSIMMAN (D. of Hearing : 22-DEC-22 )
P.S.-FIR No. : (LAJPAT NAGAR-626/2022)

ADVOCATE DETAILS FOR ABOVE CASE
kapil sharma (dhcprosecutiondelhipolice@gmail.com) (9891919168) (Respondent)
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10.

11.

12.

13.

14.

15.

16.

BAIL APPLN. 90/2023 DHARAM NARAYAN GAUTAM RUDRANI TYAGI
Vs. STATE THROUGH EOW NEW
DELHI

Other Case filed against same P.S.-FIR No. :(ECONOMIC OFFENCE WING-268/2018)
CRL.M.C. 4036/2019 filed by PANKAJ ACHARYA (Disposed on : 24-AUG-22 )

BAIL APPLN. 3052/2022 filed by DEEP KANWAR SINGH WALIA (Disposed on : 23-DEC-22 )
P.S.-FIR No. : (ECONOMIC OFFENCE WING-268/2018)

ADVOCATE DETAILS FOR ABOVE CASE

radrani tyagi (vani.tyagiOl@gmail.com) (8800500443) (Petitioner)

rudrani tyagi(vani.tyagiOl@gmail.com) () (Petitioner)

kapil sharma (dhcprosecutiondelhipolice@gmail.com) (9891919168) (Respondent)

kapil sharma (dhcprosecutiondelhipolice@gmail.com) (9891919168) (Respondent)

CRL.A. 641/2012 SAROJ DEVI SHARMA SUDHIR NAAGAR,NEHA JAIN
Vs. VIJAY KUMAR

ADVOCATE DETAILS FOR ABOVE CASE

CRL.A. 221/2013 SATISH YADAV RAJINDER SHARMA 6 AJAY KUMAR
Vs. STATE & ANR.

P.S.-FIR No. : (SWAROOP NAGAR-43/2009)

ADVOCATE DETAILS FOR ABOVE CASE

CRL.A. 1222/2013 S P SHARMA B L MADHUKAR,AJIT NAIR,VIVEK

CRL.M.A. 14504/2013 Vs. STATE & ORS SOOD
WITH W.P. (CRL) 1436/2012

Other Case filed against same P.S.-FIR No. :(MEHRAULI-603/2002)
CRL.M.C. 2587/2003 filed by RAM RATTAN (Disposed on : 22-0OCT-03 )

P.S.-FIR No. : (MEHRAULI-603/2002)

ADVOCATE DETAILS FOR ABOVE CASE

W.P. (CRL) 1436/2012 MANOHAR SINGH BHARTI PAWAR,AJIT NAIR,VIVEK
Vs. GOVT. OF NCT OF DELHI & SOOD
ORS.

ADVOCATE DETAILS FOR ABOVE CASE

CRL.A. 336/2014 SATYAVIR SINGH R K DHAWAN,ASUTOSH
Vs. CBI LOHIA,ASUTOSH LOHIA

Other Case filed against same P.S.-FIR No. :(CBI-65-A-2000)

CRL.A. 320/2014 filed by ANIL KUMAR (D. of Hearing : 28-MAR-14 )

CRL.A. 334/2014 filed by SURINDER KUMAR BEHL (D. of Hearing : 28-MAR-14 )
P.S.-FIR No. :(CBI-65-A-2000)

ADVOCATE DETAILS FOR ABOVE CASE
ASUTOSH LOHIA (alohiaadv@gmail.com) (9810120000) (Petitioner)

CRL.REV.P. 60/2020 ANIL KUMAR alias LALIT KUMAR APOORAV KUMAR SHARMA

CRL.M.A. 1314/2020 Vs. STATE & ORS.

P.S.-FIR No. : (KANJHAWALA-253/2013)

ADVOCATE DETAILS FOR ABOVE CASE
APOORAV KUMAR SHARMA () (9810098915) (Petitioner)

ADVANCE CAUSE LIST
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17.

18.

19.

20.

CRL.REV.P. 96/2020 M/S VALLABHDAS KANJI LIMITED
CRL.M.A. 2240/2020 Vs. FOOD SAFETY OFFICER
CRL.M.A. 2241/2020

ADVOCATE DETAILS FOR ABOVE CASE

RENJITH B. MARAR() (9811605797) (Petitioner)
CRL.REV.P. 123/2020 SMT. SUSHMA KUMAR
Vs. SH. DALEEP KUMAR

ADVOCATE DETAILS FOR ABOVE CASE

NEENA MALHOTRA () (9811383669) (Petitioner)

JAYA TOMAR (tomarjaya@gmail.com) (9810522962) (Respondent)
CRL.REV.P. 195/2020 PRAVEEN CHAUDHARY
Vs. STATE

RENJITH B. MARAR

NEENA MALHOTRA,JAYA TOMAR

ABHIMANYU KAMPANI

Other Case filed against same P.S.-FIR No. :(CRIME AND RAILWAY-32/2019)

BAIL APPLN. 2388/2019 filed by ASHOK KUMAR (Disposed on
BAIL APPLN. 241/2020 filed by PRAVEEN CHAUDHARY (Disposed on
P.S.-FIR No. :(CRIME AND RAILWAY-32/2019)

ADVOCATE DETAILS FOR ABOVE CASE
ABHIMANYU KAMPANTI () (9818647579) (Petitioner)
CRL.REV.P. 407/2020 IKRAMUDDIN
Vs. ANIL SRIVASTAVA

ADVOCATE DETAILS FOR ABOVE CASE

davinder kumar (advocatedav@gmail.com) (9868162370) (Petitioner)
kine (kinesisindial@gmail.com) () (Respondent)

ANIL SRIVASTAVA (KINESISINDIA1@GMAIL.COM) (9871081600) (Respondent)

PART-HEARD MATTERS

21.

22.

MAC.APP. 365/2019 U P STATE ROAD TRANSPORT
CM APPL. 12312/2019 CORPORATION

CM APPL. 24779/2019 Vs. RENU & ORS

WITH MAC.APP. 471/2019

ADVOCATE DETAILS FOR ABOVE CASE

GARIMA PRASHAD () (9871278644) (Petitioner)

GARIMA PRASHAD () (9871278644) (Petitioner)

SHADAB KHAN (shadabkhank5@gmail.com) (9540625322) (Petitioner)

MAC.APP. 471/2019
CM APPL. 18046/2019

U P SATE ROAD TRANSPORT
CORPORATION
Vs. MUNNI DEVI & ORS

ADVOCATE DETAILS FOR ABOVE CASE
GARIMA PRASHAD () (9871278644) (Petitioner)
SHADAB KHAN (shadabkhank5@gmail.com) (9540625322) (Petitioner)

13-NOV-19 )
18-FEB-20 )

DAVINDER KUMAR

GARIMA PRASHAD,SHADAB KHAN

GARIMA PRASHAD,SHADAB KHAN

ADVANCE CAUSE LIST
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COURT NO. 27

HON'BLE MR. JUSTICE JASMEET SINGH

NOTE : PASSOVER MATTERS WILL BE TAKEN UP AT 2.15 P.M.

CLICK HERE TO JOIN VC

https://delhihighcourt.webex.com/meet/dhcecourtvcs

Meeting No: 916 436 579

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO

pramod@dhc.nic.in

BAIL MATTERS

1. BAIL APPLN. 1903/2021 NARESH SAILESH TAMCHIKAR KAMESHWER MISHRA,6 SVETLANA
Vs. STATE (NCT OF DELHI) SANDRA CORREYA

Other Case filed against same P.S.-FIR No. :(MAYUR VIHAR-349/2019)

BAIL APPLN. 2839/2022 filed by SOMITA @ MAARIUM SHEKH (D. of Hearing : 12-DEC-22 )
W.P. (CRL) 2127/2020 filed by RASHEEDA (Disposed on : 02-AUG-21 )

P.S.-FIR No. :(MAYUR VIHAR-349/2019)

ADVOCATE DETAILS FOR ABOVE CASE

kameshwer mishra (dakchhalawchamber@gmail.com) (9650463164) (Petitioner)
KAMESHWERMISHRA (dakchhalawchamber@gmail.com) (9650463164) (Petitioner)

delhi police (dhcprosecutiondelhipolice@gmail.com) (9891919168) (Respondent)
STATE (NCT OF DELHI) (DHCPROSECUTIONDELHIPOLICE@GMAIL.COM) () (Respondent)
STATE (NCT OF DELHI) (DHCPROSECUTIONDELHIPOLICE@GMAIL.COM) () (Respondent)
SVETLANA SANDRA CORREYA (svetlanacorreyal@gmail.com) (9599768103) (Respondent)

2. BAIL APPLN. 2839/2022 SOMITA alias MAARIUM SHEKH KAMESHWER MISHRA,6 SVETLANA
Vs. STATE (NCT OF DELHI) & SANDRA CORREYA
ANR.

Other Case filed against same P.S.-FIR No. :(MAYUR VIHAR-349/2019)

W.P. (CRL) 2127/2020 filed by RASHEEDA (Disposed on : 02-AUG-21 )

BAIL APPLN. 1903/2021 filed by NARESH SAILESH TAMCHIKAR (D. of Hearing : 12-DEC-22 )
P.S.-FIR No. :(MAYUR VIHAR-349/2019)

ADVOCATE DETAILS FOR ABOVE CASE
kapil sharma (dhcprosecutiondelhipolice@gmail.com) (9891919168) (Respondent)
SVETLANA SANDRA CORREYA (svetlanacorreyal@gmail.com) (9599768103) (Respondent)
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3. BAIL APPLN. 3017/2022 UDAYVEER SINGH SIDDHARTH PANDIT
Vs. STATE GNCT OF DELHI
THROUGH CIEF SECRETARY

Other Case filed against same P.S.-FIR No. : (K.N.KATJU MARG-1225/2015)
BAIL APPLN. 804/2021 filed by UDAYVEER SINGH (Disposed on : 06-MAY-21 )
BAIL APPLN. 2023/2021 filed by UDAYVEER SINGH (Disposed on : 07-SEP-21 )
BAIL APPLN. 3877/2020 filed by RAJINDER YADAV (Disposed on : 22-MAR-21 )
BAIL APPLN. 1137/2020 filed by UDAYVEER SINGH (Disposed on : 05-JUN-20 )
P.S.-FIR No. :(K.N.KATJU MARG-1225/2015)

ADVOCATE DETAILS FOR ABOVE CASE

yogesh bhrd(yoges.bhrd@gmail.com) () (Petitioner)

siddharth pandit(siddharthv.3900@gmail.com) (8826113475) (Petitioner)

kapil sharma (dhcprosecutiondelhipolice@gmail.com) (9891919168) (Respondent)

4. BAIL APPLN. 3033/2022 GAURAV KHURANA NITISH BANKA
Vs. STATE (GOVT. OF NCT OF
DELHI)

P.S.-FIR No. : (AMBEDKAR NAGAR-272/2022)

ADVOCATE DETAILS FOR ABOVE CASE
lexspeak legal (nitish@lexspeak.in) () (Petitioner)
kapil sharma (dhcprosecutiondelhipolice@gmail.com) (9891919168) (Respondent)

5. BAIL APPLN. 3337/2022 SUNITA SAINI AMIT JAIN
Vs. STATE NCT OF DELHI

P.S.-FIR No. : (ECONOMIC OFFENCE WING-131/2021)

ADVOCATE DETAILS FOR ABOVE CASE
rahul kumar (mail2rahul79@gmail.com) () (Petitioner)
kapil sharma (dhcprosecutiondelhipolice@gmail.com) (9891919168) (Respondent)

6. BAIL APPLN. 3491/2022 ROHIT KUMAR ANUJ KUMAR
Vs. THE STATE (NCT OF DELHI)
AND ANR. & ANR.

P.S.-FIR No. :(GAZI PUR-520/2022)

ADVOCATE DETAILS FOR ABOVE CASE

anuj kumar (advocate.anuj@consultant.com) (7503380065) (Petitioner)

anuj kumar (advocate.anuj@consultant.com) (7503380065) (Petitioner)

kapil sharma (dhcprosecutiondelhipolice@gmail.com) (9891919168) (Respondent)
kapil sharma (dhcprosecutiondelhipolice@gmail.com) (9891919168) (Respondent)
kapil sharma (dhcprosecutiondelhipolice@gmail.com) (9891919168) (Respondent)

7. BAIL APPLN. 3575/2022 KEWAL KRISHAN KUMAR VIKAS ARORA
Vs. ENFORCEMENT DIRECTORATE

Other Case filed against same P.S.-FIR No. :(DIRECTORATE OF ENFORCEMENT-ECIR 12/2021)
BAIL APPLN. 4330/2021 filed by RAMAN BHURARIA (D. of Hearing : 09-SEP-22 )

BAIL APPLN. 540/2022 filed by DEVKI NANDAN GARG (Disposed on : 26-SEP-22 )

BAIL APPLN. 152/2023 filed by TARUN KUMAR (D. of Hearing : 17-JAN-23 )

P.S.-FIR No. : (DIRECTORATE OF ENFORCEMENT-ECIR 12/2021)

ADVOCATE DETAILS FOR ABOVE CASE

vikas arora(vikasvicky@hotmail.com) (9811414440) (Petitioner)

kewal krishan kumar (divyrthkummar@gmail.com) (9711115557) (Petitioner)
enforcement of directorate(dl.hc.ed@gmail.com) () (Respondent)
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8. BAIL APPLN. 3727/2022 DEEPAK KUMAR ATUL KUMAR
Vs. GOVT. OF NCT OF DELHI
THR. SHO WAZIRABAD

P.S.-FIR No. :(WAZIRABAD-550/2022)

ADVOCATE DETAILS FOR ABOVE CASE

atul kumar (atul4in@yahoo.com) (9818385222) (Petitioner)

rajiv rajan(rajiv30adv@gmail.com) (9871857168) (Petitioner)

kapil sharma (dhcprosecutiondelhipolice@gmail.com) (9891919168) (Respondent)

9. BAIL APPLN. 3859/2022 DHARMENDER VIKRAM GUJRAL
Vs. STATE (GOVT. OF NCT OF
DELHI)

P.S.-FIR No. : (PUL PRAHLADPUR-236/2019)
ADVOCATE DETAILS FOR ABOVE CASE

hukam chand(vg.gujral@gmail.com) (7011578396) (Petitioner)
kapil sharma (dhcprosecutiondelhipolice@gmail.com) (9891919168) (Respondent)

10. BAIL APPLN. 160/2023 SAWALIYA ALPESH RAJEEV KUMAR RANJAN
Vs. STATE OF NCT OF DELHI
P.S.-FIR No. :(LAHORI GATE-687/2021)
ADVOCATE DETAILS FOR ABOVE CASE

rajan & company (ranjan.and.company@gmail.com) (9311022100) (Petitioner)
kapil sharma (dhcprosecutiondelhipolice@gmail.com) (9891919168) (Respondent)

TOP OF THE BOARD

11. W.P.(CRL) 3101/2022 KAMLESH FARAZ MAQBOOL (DHCLSC)
Vs. STATE (NCT OF DELHI)

Other Case filed against same P.S.-FIR No. :(ANAND PARBAT-146/2013)
BAIL APPLN. 357/2015 filed by YOGESH @ MATRU (Disposed on : 16-FEB-16 )
CRL.A. 27/2021 filed by KAMLESH (Disposed on : 08-AUG-22 )

CRL.A. 616/2020 filed by LAKHMI CHAND (Disposed on : 08-AUG-22 )

CRL.A. 566/2020 filed by YOGESH @ MATRU (Disposed on : 08-AUG-22 )
CRL.A. 604/2020 filed by GAURAV (Disposed on : 08-AUG-22 )

BAIL APPLN. 1335/2020 filed by SUNIL KUMAR (Disposed on : 17-AUG-20 )
CRL.A. 97/2021 filed by SUNIL (Disposed on : 08-AUG-22 )

W.P. (CRL) 2557/2022 filed by YOGESH @ MATRU (D. of Hearing : 12-JAN-23 )
W.P. (CRL) 2554/2022 filed by GAURAV (D. of Hearing : 12-JAN-23 )

W.P. (CRL) 58/2023 filed by SUNIL KUMAR (D. of Hearing : 10-JAN-23 )
P.S.-FIR No. : (ANAND PARBAT-146/2013)

ADVOCATE DETAILS FOR ABOVE CASE

vismita diwan (vismeetad@gmail.com) (8208375756) (Petitioner)

vismita diwan (vismeetad@gmail.com) (8208375756) (Petitioner)

kapil sharma (dhcprosecutiondelhipolice@gmail.com) (9891919168) (Respondent)
kapil sharma (dhcprosecutiondelhipolice@gmail.com) (9891919168) (Respondent)
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FOR ADMISSION

12.

CRL.L.P. 409/2022 SMT. SUSHMA SINGH
CRL.M.A. 16843/2022 Vs. STATE & ORS. & ORS.
CRL.M.A. 16844/2022

TR SHARMA

Other Case filed against same P.S.-FIR No. :(NEW ASHOK NAGAR-26/2004)

BAIL APPLN. 1082/2005 filed by OM PRAKASH (Disposed on : 27-JUL-05 )

P.S.-FIR No. : (NEW ASHOK NAGAR-26/2004)

ADVOCATE DETAILS FOR ABOVE CASE
svk zerox (svkzerox@gmail.com) () (Petitioner)
t.r.sharma (sharmatr392@gmail.com) (9871230495) (Petitioner)

kapil sharma (dhcprosecutiondelhipolice@gmail.com) (9891919168) (Respondent)

kapil sharma (dhcprosecutiondelhipolice@gmail.com) (9891919168) (Respondent)

AFTER NOTICE MISC. MATTERS

13.

14.

15.

16.

17.

CRL.A. 204/2020 SHYAM SUNDER AGARWAL HUF
Vs. NAVEEN MALHOTRA

ADVOCATE DETAILS FOR ABOVE CASE

CRL.A. 363/2020 DEEPAK alias NISHU
CRL.M. (BAIL) 7701/2020 Vs. STATE (NCT OF DELHI)
CRL.M.A. 9646/2020

P.S.-FIR No. : (PASCHIM VIHAR EAST-62/2016)

ADVOCATE DETAILS FOR ABOVE CASE

H K CHATURVEDI , K.V. GOPI

PRADYUMAN KAISTHA

pradyuman kaistha (pradyumankaistha3l@gmail.com) (9573909006) (Petitioner)
PRADYUMANKAISTHA (pradyumankaistha31l@gmail.com) (9573909006) (Petitioner)
kapil sharma (dhcprosecutiondelhipolice@gmail.com) (9891919168) (Respondent)

DEEPAK @ NISHU (PRADYUMANKAISTHA31QGMAIL.COM) () (Respondent)

STATE (NCT OF DELHI) (DHCPROSECUTIONDELHIPOLICEQGMAIL.COM) () (Respondent)

CRL.L.P. 552/2018 SMT. HARJEET KAUR CHOWDHARY
Vs. M/S DASHMESH ARTS (INDIA)
LTD. & ORS.

ADVOCATE DETAILS FOR ABOVE CASE
GURBAKSH SINGH () (9818238467) (Petitioner)

CRL.L.P. 569/2018 STATE
Vs. VIJAY & ANR.

P.S.-FIR No. :(MOTI NAGAR-765/2014)

ADVOCATE DETAILS FOR ABOVE CASE
MEENAKSHI DAHIYA () (9953765076) (Petitioner)

CRL.L.P. 341/2022 M/S ATTREE HIRE PURCHASE AND
CRL.M.A. 13698/2022 LEASING COMPANY PVT LTD
THROUGH ITS DIRECTOR
Vs. SACHIN KUMAR

GURBAKSH SINGH

MEENAKSHI DAHIYA

KARAN VEER TYAGI ,DEVENDRA
KUMAR

ADVANCE CAUSE LIST
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18.

19.

20.

21.

ADVOCATE DETAILS FOR ABOVE CASE

karan tyagi (karantyagi.lawyer@gmail.com) (9999886360) (Petitioner)

madhu kar (advmadhukar306Qgmail.com) () (Respondent)
DEVENDRA KUMAR (advdev.kr@gmail.com) (9717900428) (Respondent)

CRL.L.P. 496/2022 AAMIR AHMAD

Vs. RAKESH BILLA

ADVOCATE DETAILS FOR ABOVE CASE

W.P.

Other Case filed against same P.S.-FIR No.

(CRL) 654/2021 RAHUL alias BUDH PRAKASH
Vs. STATE

CRL.A. 364/2005 filed by AMIT (Disposed on : 05-FEB-10 )
(CRL) 984/2007 filed by NEERAJ &ANR. (Disposed on : 23-AUG-07 )

W.P.
CRL.A. 561/2009 filed by RAHUL @ BUDH PRAKASH (Disposed on
.P.
. (CRL) 626/2012 filed by RAHUL @ BUDH PRAKASH (Disposed on
. (CRL) 141/2014 filed by RAHUL @ BUDH PRAKASH (Disposed on
. (CRL) 1394/2014 filed by RAHUL @ BUDH PRAKASH (Disposed on
. (CRL) 236/2015 filed by RAHUL @ BUDH PRAKASH (Disposed on
. (CRL) 1513/2019 filed by RAHUL @BUDH PRAKASH (Disposed on
. (CRL) 3612/2019 filed by RAHUL @ BUDH PRAKASH (Disposed on
.-FIR No. :(I.P.ESTATE-488/2002)

===z s
nw v o9 oW oW oY o

(CRL) 1377/2011 filed by RAHUL @ BUDH PRAKASH (Disposed on

ADVOCATE DETAILS FOR ABOVE CASE
puneet garg (puneetadvocate.garg@gamail.com) (9818817044) (Petitioner)
PUNEETGARG (puneetadvocate.garg@gmail .com) (9818817044) (Petitioner)

kapil sharma (dhcprosecutiondelhipolice@gmail.com) (9891919168) (Respondent)
NITESH GUPTA(niteshgp_l4@yahoo.com) (9999995643) (Petitioner)

W.P.

(CRL) 1180/2021 MS. A

CRL.M.A. 9939/2021 Vs. NCT OF DELHI & ORS.

Other Case filed against same P.S.-FIR No.

CRL.M.C. 467/2022 filed by MS L (D. of Hearing : 07-DEC-22 )

P.S.

-FIR No. :(VIKAS PURI-7/2021)

ADVOCATE DETAILS FOR ABOVE CASE

shashi priya / somit(augustattorneysllp@gmail.com) () (Petitioner)

SUMIT (skrewaco@gmail.com) (8368448382) (Petitioner)
kapil sharma (dhcprosecutiondelhipolice@gmaul.com) (9891919168) (Respondent)
MS. A (SREWACO@GMAIL.COM) () (Respondent)
MS. A (SREWACOQ@GMAIL.COM) () (Respondent)
MS. A (SREWACOQ@GMAIL.COM) () (Respondent)

CENTRAL BUREAUS OF INVESTIGATION (MOHAMMEDMUQEEM@GMAIL.COM) (9999869499) (Respondent)
POLICE COMMISSIONER (DHCPROSECUTIONDELHIPOLICE@GMAIL.COM) (9891919168) (Respondent)

: (VIKAS PURI-7/2021)

ABDUL SATTAR

PUNEET GARG,NITESH GUPTA

: (I.P.ESTATE-488/2002)

05-FEB-10 )

05-0CT-11 )
05-0CT-12 )
22-MAY-14 )
16-JUL-14 )
04-FEB-15 )
30-MAY-19 )
24-DEC-19 )

SUMIT

NCT OF DELHI (DHCPROSECUTIONDELHIPOLICEQGMAIL.COM) (9891919168) (Respondent)

W.P. (CRL) 2053/2021 VENUS GEMS AND JEWELS PVT LTD
CRL.M.A. 17221/2021 & ANR.
Vs. CENTRAL BUREAU OF
INVESTIGATION
P.S.-FIR No. : (CBI-219-2021-E-0005)

ADVOCATE DETAILS FOR ABOVE CASE
sushil kumar gupta (drushilgupta2004@gmail.com) (9811397124) (Petitioner)
sudarshan pal (sudarshanpal2@gmail.com) (9811397124) (Petitioner)
sushil kumar gupta (drushilgupta2004@gmail.com) (9811397124) (Petitioner)

dr.

dr.

SUSHIL KUMAR GUPTA

ADVANCE CAUSE LIST
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anupam sharma (anupamsharmaadovcate@hotmail.com) () (Respondent)
dr. sushil kumar gupta(drushilgupta2004@gmail.com) (9811397124) (Petitioner)
anupam sharma (anupamsharmaadovcate@hotmail.com) () (Respondent)

cbi (dlacbidhc@gmail.com) () (Respondent)

22. W.P.(CRL) 2583/2021 KAPIL MEHNDIRATTA RISHABH GULATI ,UTKARSH
CRL.M.A. 20869/2021 Vs. STATE AND ORS. JAISWAL

Other Case filed against same P.S.-FIR No. :(RAJOURI GARDEN-464/2016)

BAIL APPLN. 996/2016 filed by MUKUL JAIN (Disposed on : 16-NOV-16 )

BAIL APPLN. 830/2016 filed by ANKIT SHARMA (Disposed on : 11-AUG-16 )

W.P. (CRL) 2608/2016 filed by M/S JSS BUILDCON PVT LTD & ANR. (Disposed on : 20-APR-17 )

W.P. (CRL) 2959/2016 filed by MUKUL JAIN & ORS. (Disposed on : 06-OCT-16 )
W.P. (CRL) 278/2019 filed by SH. KAPIL MEHNDIRATTA (Disposed on : 19-SEP-19 )
W.P. (CRL) 2469/2019 filed by MUKUL JAIN & ANR. (Disposed on : 19-SEP-19 )
P.S.-FIR No. :(RAJOURI GARDEN-464/2016)

ADVOCATE DETAILS FOR ABOVE CASE

rishabh gulati (rishabh.g@live.in) (9873709995) (Petitioner)

delhi police (dhcrprosecutiondelhipolice@lgmail.com) (9891919168) (Respondent)
ramesh chawla (rachit.chawla@finwaycapital.com) (9811244266) (Respondent)
rachit chawla(rachit.chawla@finwaycapital.com) (9315042314) (Respondent)
meena chawla (rachit.chawla@finwaycapital.com) (9811244266) (Respondent)
delhi police (dhcprosecutiondelhipolice@gamil.com) (9891919168) (Respondent)
UTKARSH JAISWAL (Utkarshjaiswal.legal@gmail.com) (8795949996) (Petitioner)
UTKARSH JAISWAL (Utkarshjaiswal.legal@gmail.com) (8795949996) (Petitioner)

FOR FINAL DISPOSAL/ AT 03:00 P.M.

23. CRL.REV.P. 723/2014 DHRVU VARMA & ANR RANBIR SINGH KUNDU,VIRAJ R
WITH CRL.REV.P. 724/2014 Vs. J K VARMA & ANR DATAR
CRL.REV.P. 725/2014

ADVOCATE DETAILS FOR ABOVE CASE

24. CRL.REV.P. 724/2014 DHRUV VARMA & ANR RANBIR SINGH KUNDU,VIRAJ R
Vs. J K VARMA & ANR DATAR

ADVOCATE DETAILS FOR ABOVE CASE

25. CRL.REV.P. 725/2014 DHRUV VARMA & ANR RANBIR SINGH KUNDU,VIRAJ R
Vs. J K VARMA & ANR DATAR

ADVOCATE DETAILS FOR ABOVE CASE

FOR COMPLIANCE

26. W.P.(CRL) 1376/2021 RAJVIR SINGH RAJIV BAJAJ,RAJIV BAJAJ
Vs. STATE (GNCT OF DELHI) &
ORS.
(Disposed-off Case)

Other Case filed against same P.S.-FIR No. :(GREATER KAILASH-103/2017)

BAIL APPLN. 2018/2017 filed by JUDGE CHAWLA (Disposed on : 13-0OCT-17 )

BAIL APPLN. 3056/2018 filed by RAJVIR SINGH & ANR (Disposed on : 21-DEC-18 )
W.P. (CRL) 3676/2018 filed by JUDGE CHAWLA & ANR (Disposed on : 05-APR-19 )
CRL.REV.P. 500/2019 filed by JUDGE CHAWLA (D. of Hearing : 15-DEC-20 )
P.S.-FIR No. : (GREATER KAILASH-103/2017)
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ADVOCATE DETAILS FOR ABOVE CASE
RAJIVBAJAJ (rajivbajajlaw@gmail.com) (9810806329) (Petitioner)

rajiv
kapil
karan
STATE
JUDGE
JUDGE
STATE
JUDGE
STATE
JUDGE
STATE
STATE
JUDGE
RAJIV

bajaj(rajivbajajlaw@gmail.com) (9810806329) (Petitioner)
sharam(dhcprosecutiondelhipolice@gmail.com) (9891919168) (Respondent)

prakash (karanpl1997@gmail.com) () (Respondent)

(GNCT OF DELHI) (DHCPROSECUTIONDELHIPOLICE@GMAIL.COM) (9891919168) (Respondent)
CHAWLA (JCHAWLAANSHQ .GMAIL.COM) (9811707443) (Respondent)

CHAWLA (JCHAWLAANSHQ .GMAIL.COM) (9811707443) (Respondent)

(GNCT OF DELHI) (DHCPROSECUTIONDELHIPOLICE@GMAIL.COM) (9891919168) (Respondent)
CHAWLA (JCHAWLAANSH@ . GMAIL.COM) (9811707443) (Respondent)

(GNCT OF DELHI) (DHCPROSECUTIONDELHIPOLICEQGMAIL.COM) (9891919168) (Respondent)
CHAWLA (JCHAWLAANSH@ . GMAIL.COM) (9811707443) (Respondent)

(GNCT OF DELHI) (DHCPROSECUTIONDELHIPOLICE@GMAIL.COM) (9891919168) (Respondent)
(GNCT OF DELHI) (DHCPROSECUTIONDELHIPOLICE@GMAIL.COM) (9891919168) (Respondent)
CHAWLA (JCHAWLAANSHQ@ .GMAIL.COM) (9811707443) (Respondent)

BAJAJ (rajivbajajlaw@gmail.com) (9810806329) (Petitioner)

ADVANCE CAUSE LIST
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COURT NO. 36
HON'BLE MR. JUSTICE PURUSHAINDRA KUMAR KAURAV

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO
daya.nidhi@dhc.nic.in

CISCO WEBEX MEETING ID-2510 244 1832

FRESH MATTERS & APPLICATIONS

1. CM APPL. 3155/2023(CM For Resto MISS AANYA RAHEJA THROUGH K B J AND CO.,SHIKHA
ration) FATHER MR. ATUL RAHEJA AND SHARMA ,KAMAL GUPTA ,6 CHAND
In W.P. (C) 6220/2019 ORS. CHOPRA ,AAYUSHMAN AERON
Vs. ASN S. SEC. SCHOOL AND
ORS.

(Disposed-off Case)

ADVOCATE DETAILS FOR ABOVE CASE

K B J AND CO. () (9999191196) (Petitioner)

abhimantran legal llp(abhimantranlegal@gmail.com) (8826456565) (Petitioner)
santosh kumar tripathi (standingcouselgnctd@gmail.com) () (Respondent)

kamal gupta (kamalguptaandcompany@gmail.com) () (Respondent)

KAMAL GUPTA (kamalguptaandcompany@gmail.com) (9810988094) (Respondent)
CHAND CHOPRA (chand@chandchopra.com) (9915907494) (Respondent)

AAYUSHMAN AERON (aeronaayushman@gmail.com) (9818670696) (Respondent)

2. W.P.(C) 14415/2022 ABHISHEK VERMA TANUJ AGRAWAL
CM APPL. 44009/2022 Vs. UNION OF INDIA & ORS

ADVOCATE DETAILS FOR ABOVE CASE

tanuj agarwal (tagarwal.5@gmail.com) (9599153502) (Petitioner)

tanuj agrawal (tagrawal.5@gmail.com, prachidarji65.pd@gmail.com) (9599153502) (Petitioner)

tnuj agrawal (tagrawal.5@gmail.com, prachidarji6é5.pd@gmail.com) (9599153502) (Petitioner)

antriksh (cs.antrikshgroup@gmail.com) () (Respondent)

union of india(uoidhc@gmail.com) (23382163) (Respondent)

antriksh group(cs.antirkshgroup@gmail.com, ssalwfirm@sslawfirm.in, cso.legal@pnbhousing.com) () (Respondent)
ssa law firm(ssalawfirm@ssalawfirm.in) () (Respondent)

hamel parihar (hamelparihar@rediffmail.com) (9810510162) (Respondent)

union of india(uoidhc@gmail.com) (1123384193) (Respondent)

3. W.P.(C) 14589/2022 NISHA HANDA & ANR. NISHANT DAS
CM APPL. 44722/2022 Vs. INDIABULLS HOUSING
CM APPL. 44723/2022 FINANCE LIMITED & ORS.

ADVOCATE DETAILS FOR ABOVE CASE

nishant das and associates (nishantdas@ndassociates.in) (9899385987) (Petitioner)

earthcon universal infratech pvt. ltd(eagauravkatiyar@gmail.com) () (Respondent)

h s parihar (hamelparihar@rediffmail.com) () (Respondent)

indiabulls housing finance limited(authorizedofficer@indiabulls.com, homelonans@indiabulls.com) () (Respondent)
NISHANT DAS (nishantdas@ndassociates.in) (9899385987) (Petitioner)

4. W.P.(C) 14620/2022 BINOD GUPTA ADITYA PAROLIA
CM APPL. 44812/2022 Vs. UNION OF INDIA AND ORS
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ADVOCATE DETAILS FOR ABOVE CASE

psp legal (akshay.srivastaval@psplegal.org) (9811506867) (Petitioner)

shubhkamna buildtech private limited(caanandjain@gmail.com) () (Respondent)
union of india(uoidhc@gmail.com) (1123384193) (Respondent)
nisha(nisha@lexorbis.com, ramesh@lexorbis.com) () (Respondent)

axis bank limited(anujQaualegal.com, shareholders@axisbank.com) () (Respondent)
transunion cibil limited (berimanu@gmail.com) () (Respondent)

CM APPL. 56595/2022
CM APPL. 56596/2022
In W.P. (C) 14677/2022

VIVEKANANDA INSTITUTE OF
PROFESSIONAL STUDIES-
TECHNICAL CAMPUS

Vs. GOVT. OF NCT OF DELHI AND
ORS.

NISHANT ANAND,ANITA

ADVOCATE DETAILS FOR ABOVE CASE
nishant anand(anand.nishant24@gmail.com) (9717061109) (Petitioner)
harsh (harsh@harshkaushik.com) () (Respondent)
santosh kumar tripathi (standingcouselgnctd@gmail.com) (9868250806) (Respondent)
nishant anand(anand.nishant24@gmail.com) (9717061109) (Petitioner)
santosh kumar tripathi (standingcounselgnctd@gmail.com) (9868250806) (Respondent)
harsh (gopallaw@yahoo.com, harsh@harshkaushik.com) () (Respondent)
nishant anand(anand.nishant24@gmail.com) (9717061109) (Petitioner)
harsh kaushik (harsh@harshkaushik.com) () (Respondent)
anita sahani (anitasahani@gmail.com) () (Respondent)
santosh kumar tripathi (standingcounselgnctd@gmail.com) (9868250806) (Respondent)
ANITA SAHANI (anitasahani@hotmail.com) (9810113256) (Petitioner)
CM APPL. 56560/2022 MAHARAJA AGRASEN TECHNICAL NISHANT ANAND
CM APPL. 56561/2022 EDUCATIONAL SOCIETY & ORS
In W.P. (C) 14679/2022 Vs. GOVT. OF NCT OF DELHI AND

OTHERS

ADVOCATE DETAILS FOR ABOVE CASE
nishant anand(anand.nishant24@gmail.com) (9717061109) (Petitioner)

harsh (harsh@harshkaushik.com) () (Respondent)

santosh kumar tripathi (standingcouselgnctd@gmail.com) (9868250806) (Respondent)
nishant anand(anand.nishant24@gmail.com) (9717061109) (Petitioner)

harsh (gopallaw@yahoo.com, harsh@harshkaushik.com) () (Respondent)

santosh kumar tripathi (standingcounselgnctd@gmail.com) (9868250806) (Respondent)
nishant anand(anand.nishant24@gmail.com) (9717061109) (Petitioner)

anita sahani (anitasahani@gmail.com, harsh@harshkaushik.com) () (Respondent)
santosh kumar tripathi (standingcounselgnctd@gmail.com) (9868250806) (Respondent)
CM APPL. 56550/2022

BHARTI VIDYAPEETH COLLEGE OF NISHANT ANAND

CM APPL. 56551/2022 ENGINEERING
In W.P. (C) 14680/2022 Vs. GOVT. OF NCT OF DELHI &
ORS.

ADVOCATE DETAILS FOR ABOVE CASE

nishant anand(anand.nishant24@gmail.com) (9717061109) (Petitioner)

gopallaw (gopallaw@yahoo.com, harsh@harshkaushik.com) () (Respondent)

santosh kumar tripathi (standingcouselgnctd@gmail.com) (9868250806) (Respondent)
nishant anand(anand.nishant24@gmail.com) (9717061109) (Petitioner)

santosh kumar tripathi (standingcounselgnctd@gmail.com) (9868250806) (Respondent)
guru gobind singh indraprastha university(harsh@harshkaushik.com) () (Respondent)
nishant anand(anand.nishant24@gmail.com) (9717061109) (Petitioner)

santosh kumar tripathi (standingcounselgnctd@gmail.com) (9868250806) (Respondent)

anita sahani (anitasahani@gmail.com, harsh@harshkaushik.com) () (Respondent)

SAHANI

ADVANCE CAUSE LIST
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8. W.P.(C) 14683/2022 SHILPA VIJ SHILPA KAPOOR ANIL KUMAR SHARMA
CM APPL. 45020/2022 Vs. UNION OF INDIA AND ORS

ADVOCATE DETAILS FOR ABOVE CASE

anil kumar sharma(aniladvocatel982@Qgmail.com) (9953686474) (Petitioner)

team munafpatel (teammunafpatel@gmail.com) () (Respondent)

berimanu (berimanu@gmail.com, rajvivek.singh@gmail.com, sidharth@sidharthsharma.in) () (Respondent)
union of india(uoidhc@gmail.com) (1123384193) (Respondent)

lexorbis (mail@lexorbis.com, chamola.rahul@gmail.com, rahulchamola@yahoo.com) () (Respondent)

FOR ADMISSION

9. W.P.(C) 13134/2019 KOMAL SINGH AKHILESH KUMAR SINGH
Vs. AJAY KUMAR & ORS.

ADVOCATE DETAILS FOR ABOVE CASE
AKHILESH KUMAR SINGH() (9910259027) (Petitioner)

10. W.P.(C) 5807/2022 RONAK SINGH & ORS. NITIN SALUJA,SITAB ALI
CM APPL. 17408/2022 Vs. NATIONAL BOARD OF CHAUDHARY
CM APPL. 28295/2022 EXAMINATIONS IN MEDICAL

SCIENCES & ORS.

ADVOCATE DETAILS FOR ABOVE CASE

nitin saluja(saluja.nitin6@gmail.com) (9811722485) (Petitioner)

nat board(mail@natboard.edu.in) () (Respondent)

pshealth (pshealth@nic.in) () (Respondent)

anubhav (advanubhavsingh@gmail.com) () (Respondent)

dghs (dghs@nic.in) () (Respondent)

sitab ali chadhary(sitab.advocate@gmail.com) (9810190786) (Petitioner)
union of india(uoidhc@gmail.com) (1123384193) (Respondent)

kirtiman singh(kirtimansingh.office@gmail.com) () (Respondent)

kirtiman singh(kirtimansingh.office@gmail.com) (9891776632) (Respondent)
SITAB ALI CHAUDHARY (sitab.advocate@gmail.com) (9810190786) (Petitioner)

11. W.P.(C) 17056/2022 SUNIL KUMAR VINEET MALHOTRA
CM APPL. 54058/2022 Vs. PUNJAB NATIONAL BANK

ADVOCATE DETAILS FOR ABOVE CASE
anand aggarwal (anandaggarwalll@yahoo.co.in) (9811144331) (Petitioner)
sk rout (advskoffice@gmail.com) () (Respondent)

skr law firm(skrlawfirms@gmail.com) () (Respondent)

AFTER NOTICE MISC. MATTERS

12. W.P.(C) 3310/2017 DR. RATAN GUPTA AMIT KUMAR
Vs. GURU GOBIND SINGH
INDRAPRASTHA UNIVERSITY &

ORS.
ADVOCATE DETAILS FOR ABOVE CASE
13. CM APPL. 37474/2022 BABU VASUDEV SINGH SMARAK MAYANK MANISH,RAVI KANT
In W.P.(C) 9486/2017 MAHAVIDYALAY

Vs. NATIONALS COUNCIL FOR
TEACHER EDUCATION AND ANR.
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14.

15.

16.

17.

18.

19.

ADVOCATE DETAILS FOR ABOVE CASE

mayank manish and ravi kant(mayankravilegaloffice@gmail.com) (9871522124) (Petitioner)

kartika sharma (sharma.kartika@gmail.com) () (Respondent)
ncteindhc (ncteindhc@gmail.com) (9873832280) (Respondent)

mayank manish (mayankravilegaloffice@gmail.com) (9871522124) (Petitioner)

shivam singh (ncteindhc@gmail.com, ms@ncte-india.org, nrc@ncte-india.org) (9873832280) (Respondent)

W.P. (C) 7162/2018 DR. DIVYA JAISWAL
Vs. UNION OF INDIA AND ORS.

ADVOCATE DETAILS FOR ABOVE CASE
MR. VINAY PRAKASH SINGH() (9643396233) (Petitioner)

W.P.(C) 13093/2018 AAKASH SAHAI & ORS
Vs. EMPLOYEES STATE INSURANCE
CORPORATION & ORS

ADVOCATE DETAILS FOR ABOVE CASE
ANKIT PANWAR() (9717960907) (Petitioner)

W.P. (C) 6382/2019 MALKEET SINGH TALWAR
CM APPL. 27173/2019 Vs. LAND & DEVELOPMENT OFFICE
& ANR.

ADVOCATE DETAILS FOR ABOVE CASE
ANANT GUPTA() (9818652598) (Petitioner)

W.P. (C) 6816/2019 AJEET NAGAR & ANR
CM APPL. 42710/2019 Vs. UNION OF INDIA & ORS
WITH W.P. (C) 12673/2021

W.P. (C) 12689/2019

ADVOCATE DETAILS FOR ABOVE CASE

D K RUSTAGI & CO() (9210795248) (Petitioner)

gangr (gangraadvocate@gmail.com, sudhir@naagar.com) () (Petitioner)
D K RUSTAGI & CO() (9717764718) (Petitioner)

W.P.(C) 12673/2021 UTTAM SINGH
CM APPL. 39876/2021 Vs. UNION OF INDIA THROUGH
CM APPL. 1650/2022 SECRETARY & ORS.

WITH W.P. (C) 6816/2019
W.P. (C) 12689/2019

ADVOCATE DETAILS FOR ABOVE CASE

d.k. rustagi and co(admin@dkrustagi.com) (9717764718) (Petitioner)
union of india(uoidhc@gmail.com) (1123384193) (Respondent)

inb (minister.inb@gov.in) () (Respondent)

d k rustagi and co(admin@dkrustagi.com) (9717764718) (Petitioner)
union of india(uoidhc@gmail.com) (23384193) (Respondent)

W.P. (C) 9318/2019 FEDERATION OF INDIAN AIRLINES
CM APPL. 38417/2019 AND ANR.
Vs. UNION OF INDIA AND ORS.

ADVOCATE DETAILS FOR ABOVE CASE
POORNIMA HATTI () (9999235572) (Petitioner)

MR. VINAY PRAKASH SINGH

ANKIT PANWAR,YAKESH ANAND

ANANT GUPTA

D K RUSTAGI & CO,D K RUSTAGI
& CO

D.K. RUSTAGI,D.K. RUSTAGI

POORNIMA HATTI,ATUL
SHARMA ,GIGVIJAY RAI

ADVANCE CAUSE LIST
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20.

21.

22.

23.

24.

W.P.(C) 10114/2019
CM APPL. 41806/2019

MOHD. HANZALA (MINOR) THROUGH
HIS NEXT FRIEND AND NATURAL
MOTHER SMT. TASVEE BANO AND
ORS.

Vs. AIR FORCE BAL BHARTI
SCHOOL AND ANR.

ASHOK AGARWAL

ADVOCATE DETAILS FOR ABOVE CASE
ASHOK AGARWAL() (9811101923) (Petitioner)

W.P.(C) 11756/2019 SHRIISHWAR SINGH
CM APPL. 48302/2019 Vs. UNION OF INDIA AND ORS.

SUSHEEL SHARMA

ADVOCATE DETAILS FOR ABOVE CASE
SUSHEEL SHARMA () (9810106503) (Petitioner)

W.P. (C) 1176/2020 DR. DEEPA SHARMA AND ANR. R. VENKATARAMAN
CM APPL. 3907/2020 Vs. UNION OF INDIA AND ORS.

WITH W.P. (C) 5769/2020

W.P.(C) 4941/2021

W.P.(C) 2567/2021

W.P.(C) 11051/2021

ADVOCATE DETAILS FOR ABOVE CASE
R. VENKATARAMAN () (9910090030) (Petitioner)

W.P. (C) 5769/2020 DR JUJHAR SINGH

CM APPL. 20836/2020 Vs. GURU GOBIND SINGH

CM APPL. 21913/2020 INDRAPRASTHA UNIVERSITY &
WITH W.P. (C) 2567/2021 ORS.

W.P.(C) 4941/2021

AMIT ANAND , HARPREET

ADVOCATE DETAILS FOR ABOVE CASE

AMITANAND (amitanandadvocate@gmail.com) (9810060840) (Petitioner)

amit (amitanandadvocate@gmail.com) (9810060840) (Petitioner)

guru gobind singh indraprastha university(sikrico@sikrilaw.com) (9311331805) (Respondent)
mohd mugeem (mohammedmugeem@gmail.com) (9999864964) (Respondent)

t singhdev (tanoodbhav@gmail.com) (9999012345) (Respondent)

SECRETARY (TANOODBHAV@GMAIL.COM) () (Respondent)

V M MEDICAL COLLEGE AND SAFDARJUNG HOSPITAL (MOHAMMEDMUQEEM@GMAIL.COM) () (Respondent)
GURU GOBIND SINGH INDRAPRASTHA UNIVERSITY (SIKRICO@SIKRILAW.COM) () (Respondent)

THE VICE CHANCELLOR (SIKRICO@SIKRILAW.COM) () (Respondent)

SECRETARY (TANOODBHAV@GMAIL.COM) () (Respondent)

V M MEDICAL COLLEGE AND SAFDARJUNG HOSPITAL (MOHAMMEDMUQEEM@GMAIL.COM) () (Respondent)
THE VICE CHANCELLOR (SIKRICOQRSIKRILAW.COM) () (Respondent)

GURU GOBIND SINGH INDRAPRASTHA UNIVERSITY (SIKRICO@SIKRILAW.COM) () (Respondent)

V M MEDICAL COLLEGE AND SAFDARJUNG HOSPITAL (MOHAMMEDMUQEEM@GMAIL.COM) () (Respondent)
SECRETARY (TANOODBHAV@GMAIL.COM) () (Respondent)

THE VICE CHANCELLOR (SIKRICOQ@SIKRILAW.COM) () (Respondent)

GURU GOBIND SINGH INDRAPRASTHA UNIVERSITY (SIKRICO@SIKRILAW.COM) () (Respondent)
harpreet singh(harpreetaroraadv@gmail.com) (9811253531) (Petitioner)

SINGH

HARPREET SINGH (rajindersinghreen@gmail.com, sumitrajput955@gmail.com) (8750764300) (Petitioner)

t. singhdev (tanoodphv@gmail.com) (9999012345) (Respondent)
mohd. mugeem (mohammedmugeem@gmail.com) (9999864964) (Respondent)
sikri and co(sikrico@sikrilaw.com) (9311331805) (Respondent)

W.P.(C) 11051/2021 DR BIJOYANANDA PATRA
CM APPL. 34075/2021 Vs. GURU GOBIND SINGH SINGH
INDRAPRASTHA UNIVERSITY &
ANR.

SHIVENDRA SINGH, SHIVENDRA

ADVANCE CAUSE LIST
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25.

26.

27.

28.

ADVOCATE DETAILS FOR ABOVE CASE
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shivendra singh (shivendrasingh065@gmail.com) (9582194010) (Petitioner)

union of india(uoidhc@gmail.com) (23384193) (Respondent)

guru gobind singh indraprastha university(registrar@ipu.ac.in) () (Respondent)

W.P.(C) 2567/2021
CM APPL. 7569/2021
CM APPL. 1006/2022
WITH W.P. (C) 4941/2021

ADVOCATE DETAILS FOR ABOVE CASE

DR SAVEENA GULATI RAHEJA AND
ORS.

Vs. GURU GOBIND SINGH
INDRAPRASTHA UNIVERSITY AND
ANR.

shivendra singh (shivendrasingh065@gmail.com) (9582194010) (Petitioner)

SHIVENDRA SINGH, SHIVENDRA

SINGH

vardhman mahavir medical college (vmmc_sjh@nic.in) (9910277131) (Respondent)

ravi dadhich(registrar@ipu.ac.in) () (Respondent)

anita sahani (anitasahani@hotmail.com) () (Respondent)
Shivendra Singh (shivendrasingh86Q@live.com) (9582194010) (Petitioner)
Farman Alj(llfarmanll@gmail.com) () (Respondent)

Anita Sahani (anitasahani@gmail.com) () (Respondent)

W.P.(C) 4941/2021

CM APPL. 15174/2021
CM APPL. 41299/2021
CM APPL. 23758/2022

ADVOCATE DETAILS FOR ABOVE CASE

DR SANDEEP KUMAR

Vs. GURU GOBIND SINGH
INDRAPRASTHA UNIVERSITY AND
ANR

shivendra singh (shivendrasingh065@gmail.com) (9582194010) (Petitioner)

anita sahani (anitasahani@gmail.com) (9810113256) (Respondent)

mohammad mugeem (mohammedmugeem@gmail.com) (9999864964) (Respondent)

SHIVENDRA SINGH, SHIVENDRA

SINGH,J K TRIPATHI

guru gobind singh indraprastha university(registrar@ipu.ac.in) (1125302113) (Respondent)

vardhman mahavir medical college (vmmc_sjh@nic.in) (9910277131) (Respondent)

shivendra singh(shivendrasingh065@gmail.com) (9582194010) (Petitioner)

anita sahani (anitasahani@hotmail.com) () (Respondent)

tripathi (advocate. jktripathi@gmail.com) () (Respondent)

v.n. goyal(v.n.goyal@gmail.com) () (Respondent)

farman ali(llfarmanll@gmail.com) () (Respondent)

singhdev (officesinghdev@gmail.com) () (Respondent)

W.P.(C) 8901/2020

CM APPL. 28675/2020
CM APPL. 28676/2020
CM APPL. 28677/2020

ADVOCATE DETAILS FOR ABOVE CASE

KUBER PLANTERS LIMITED
Vs. SEBI

ASIM NAEEM(asimn_alig@yahoo.com) (9811056644) (Petitioner)
naeem law chambers (asimn_alig@yahoo.com, asimnaeemadv@gmail.com) (9811056644) (Petitioner)
aashish (aashishadvocats@gmail.com) (9810077771) (Respondent)
KUBER PLANTERS LIMITED (ASIMNAEEMADV@GMAIL.COM) (9811056644) (Respondent)
SEBI (SEBI@SEBI.GOV.IN) () (Respondent)

W.P. (C) 6070/2021
CM APPL. 19224/2021

ADVOCATE DETAILS FOR ABOVE CASE

TAURUS INTERNATIONAL PROJECTS
& ORS.
Vs. UNION OF INDIA & ORS.

VISHESHWADHWA (wadhwavishesh@gmail.com) (9891551234) (Petitioner)
vishesh wadhwa (wadhwavishesh@gmail.com) (9891551234) (Petitioner)

ankit rathore (ankit.rathore@fullertoneindia.com) () (Respondent)

mohammad mugeem (mohammedmugeem@gmail.com) (9999864964) (Respondent)

pavneet kochhar (pavneetkochhar@gmail.com) (9810100098) (Respondent)

ASIM NAEEM,ASIM NAEEM

VISHESH WADHWA,6VISHESH
WADHWA

ADVANCE CAUSE LIST
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29. W.P.(C) 6793/2021 M/S SAILOGISTICS AND SHIPPING

30.

31.

32.

33.

LLP (THROUGH PARTNER SHRI
NITIN GUPTA)

Vs. COMMISSIONER OF POLICE,
ECONOMIC OFFENCE WING, NAVI
MUMBAI, STATE OF MAHARASHTRA
& ANR.

ADVOCATE DETAILS FOR ABOVE CASE

MALABIKASARKAR (lexmalgan@gmail.com) (9810069818) (Petitioner)
dr. g k sarkar (lexmalgan@gmail.com) (9810069818) (Petitioner)
ateev mathur (ateev_mathur@sngpartners.in) () (Respondent)

tushar shukla (tushar.shukla@kotak.com) () (Respondent)

neha shukla (neha.shukla@kotak.com) () (Respondent)

navi mumbai (dcpeow.navimumbai@mahapolice.gov.in) () (Respondent)
sanjay gupta(sanjay gupat@sngpartners.in) () (Respondent)
RAGHAV SHARMA (raghav@srcolegal.in) (8527066461) (Petitioner)

W.P.(C) 11924/2021 GAUTAM MALHOTRA
CM APPL. 36912/2021 Vs. BANK OF MAHARASHTRA &
CM APPL. 41136/2021 ORS.

ADVOCATE DETAILS FOR ABOVE CASE

MALABIKA SARKAR,RAGHAV

SHARMA

DHIR AND DHIR
ASSOCIATES ,NISHANT

karan batura(karan.batura@dhirassociates.com) (9810733630) (Petitioner)

santosh kumar rout (advskrout@yahoo.com) (9990432878) (Respondent)
cibil (info@cibil.com, cibilnfo@transunion.com) () (Respondent)
ramesh babu (rbabumr@gmail.com) (9873922734) (Respondent)

karan batura(karan.batura@dhirassociates.com) (9810733630) (Petitioner)

sanotsh kumar rout (advskrout@yahoo.com) (9990432878) (Respondent)
ramesh babu (rbabumr@gmail.com) (9873922734) (Respondent)
NISHANT AWANA (NISHANTAWANAQROUTLOOK.COM) (7838760760) (Petitioner)

W.P. (C) 12905/2021 DESHPAL SINGH MALIK & ANR.
CM APPL. 40678/2021 Vs. BANK OF MAHARASHTRA &
ORS.

ADVOCATE DETAILS FOR ABOVE CASE

DHIR AND DHIR
ASSOCIATES ,NISHANT

karan batura(karan.batura@dhirassociates.com) (9810733630) (Petitioner)

tamesh babu (rbabumr@gmail.com) (9873922734) (Respondent)
mr. v k gupta(vinodgupta501@hotmail.com) (9582206578) (Respondent)
NISHANT AWANA (NISHANTAWANAQOUTLOOK.COM) (7838760760) (Petitioner)

W.P.(C) 13432/2021 ARVIND DHAM
CM APPL. 42346/2021 Vs. BANK OF MAHARASHTRA &
WITH W.P. (C) 13433/2021 ORS.

W.P.(C) 13434/2021

ADVOCATE DETAILS FOR ABOVE CASE

DHIR AND DHIR

ASSOCIATES ,NISHANT

karan batura(karan.batura@dhirassociates.com) (9810733630) (Petitioner)

v k gupta(vinodgupta50l1@hotmail.com) (9582206578) (Respondent)
ramesh babu (rbabumr@gmail.com) (9873922734) (Respondent)
NISHANT AWANA (NISHANTAWANAQOUTLOOK.COM) (7838760760) (Petitioner)

W.P. (C) 13433/2021 ARVIND DHAM
CM APPL. 42349/2021 Vs. BANK OF MAHARASHTRA &
ORS.

DHIR AND DHIR

ASSOCIATES ,NISHANT

AWANA

AWANA

AWANA

AWANA

ADVANCE CAUSE LIST
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34.

35.

36.

37.

ADVOCATE DETAILS FOR ABOVE CASE

karan batura(karan.batura@dhirassociates.com) (9810733630) (Petitioner)
ramesh babu (rbabumr@gmail.com) (9873922734) (Respondent)

v k gupta (vinodgupta501@hotmail.com) (9582206578) (Respondent)

NISHANT AWANA (NISHANTAWANAQOUTLOOK.COM) (7838760760) (Petitioner)

W.P. (C) 13434/2021 ARVIND DHAM DHIR AND DHIR
CM APPL. 42350/2021 Vs. BANK OF MAHARASHTRA & ASSOCIATES , LEXORBIS, NISHANT
ORS. AWANA

ADVOCATE DETAILS FOR ABOVE CASE
karan batura(karan.batura@dhirassociates.com) (9810733630) (Petitioner)
ramesh babu (rbabumr@gmail.com) (9873922734) (Respondent)
v k gupta(vinodgupta501@hotmail.com) (9582206578) (Respondent)
() () (Respondent)
NISHANT AWANA (NISHANTAWANAQOUTLOOK.COM) (7838760760) (Petitioner)

W.P.(C) 13934/2021 INDIAN COMMERCIAL PILOTS URVI MOHAN,ABHISHEK NANDA
CM APPL. 43992/2021 ASSOCIATION

CM APPL. 873/2022 Vs. NATIONAL INSURANCE

CM APPL. 20156/2022 COMPANY LIMITED & ORS.

ADVOCATE DETAILS FOR ABOVE CASE

urvi mohan (chambersurvimohan@gmail.com) (718992441) (Petitioner)

unilight insurance brokers (priyadarshi.chowdhury@unilight.in) () (Respondent)
national insurance company limited(cmd@nic.co.in) (22831717) (Respondent)
urvi mohan (chambersurvimohan@gmail.com) (7718992441) (Petitioner)

union of india(uoidhc@gmail.com) (23384193) (Respondent)

urvi mohan (chambersurvimohan@gmail.com) (7718992441) (Petitioner)
amritarana (amritaranal2117Qgmail.com) () (Respondent)

aman (aman@dexterjuris.com) () (Respondent)

abhishek nanda (abhisheknanda_lawyer@yahoo.co.in) () (Respondent)

ABHISHEK NANDA (abhisheknanda_lawyer@yahoo.co.in) (9971613570) (Respondent)

W.P. (C) 3274/2022 SOWMYANARAYANAN RAJAGOPALAN YOGENDRA ALDAK,NISHANT AWANA
CM APPL. 9528/2022 Vs. BANK OF MAHARASHTRA &
ORS.

ADVOCATE DETAILS FOR ABOVE CASE

v. lakshmi kumaran(charanya.l@lakshmisri.com) (9871544552) (Petitioner)

1. badri narayanan(yogendra.aldak@lakshmisri.com) (8010333998) (Petitioner)
hamel parihar (hamelparihar@rediffmail.com) (9810510162) (Respondent)

vinod gupta (vinodgupta501@hotmail.com) () (Respondent)

dinkar venkata subramanian(dinkar.venkatasubramanian@in) () (Respondent)
NISHANT AWANA (NISHANTAWANAROUTLOOK.COM) (7838760760) (Respondent)

W.P. (C) 5423/2022 RAGHUKUL TECHNO ENGINEERS RAVI KANT
PRIVATE ITI
Vs. DIRECTOR GENERAL OF
TRAINING

ADVOCATE DETAILS FOR ABOVE CASE

mayank manish and ravi kant (mayankravilegaloffice@gmail.com) (9871522124) (Petitioner)
union of india (uoidhc@gmail.com) (23384193) (Respondent)

union of india (uoidhc@gmail.com) (23384193) (Respondent)

sunil gupta(sunil.gupta67@nic.in, parveen.kumar87@nic.in) () (Respondent)

ADVANCE CAUSE LIST
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38. W.P.(C) 9320/2022

39.

40.

41.

CONNECTED MATTERS (ANMM)

ADVOCATE DETAILS FOR ABOVE CASE

161

VIJAY KUMAR CHOUDHARY
Vs. RESERVE BANK OF INDIA AND
ANR.

aditya dewan (adityadewan@gmail.com) (8527611077) (Petitioner)

h s parihar (hamelparihar@rediffmail.com) () (Respondent)

rajiv(rajiv@rpklaw.com) () (Respondent)

W.P.(C) 11602/2022

ADVOCATE DETAILS FOR ABOVE CASE

MAA SARASWATI PVT. ITI & ANR.
Vs. DIRECTORATE GENERAL OF
TRAINING

amitesh kumar (amiteshkumar74@gmail.com) (9811034115) (Petitioner)

union of india(uoidhc@gmail.com) () (Respondent)

W.P. (C) 14570/2022

ADVOCATE DETAILS FOR ABOVE CASE

MAA SANTOSHI PVT ITI & ANR.
Vs. DIRECTORATE GENERAL OF
TRAINING

amitesh kumar (amiteshkumar74@gmail.com) (9811034115) (Petitioner)

union of india(uoidhc@gmail.com) (23382163) (Respondent)

W.P.(C) 17761/2022

CM APPL.
CM APPL.

ADVOCATE DETAILS FOR ABOVE CASE

56761/2022
85/2023

NAVDISHA GULATI
Vs. UNION OF INDIA AND ORS

sulaiman mohd khan (officesmk3@gmail.com) (9999104240) (Petitioner)
rupal mohinder (rupalmohinder@gmail.com) (9811151216) (Respondent)

clat(clat@consortiumofnlus.ac.in) () (Respondent)

yogesh pratap (yogeshpratap@gmail.com) () (Respondent)

principal (principaldcac@gmail.com) () (Respondent)

sulaiman mohd khan (advbhanumalhotra@gmail.com) () (Petitioner)

rupal mohinder (rupalmohinder@gmail.com) () (Respondent)

dcac (principaldcac@gmail.com) () (Respondent)

union of india(uoidhc@gmail.com) (1123384193) (Respondent)

ADITYA DEWAN

AMITESH KUMAR

AMITESH KUMAR

SULAIMAN MOHD KHAN,PRITHA
SRIKUMAR

yogesh pratap (yogeshpratap@gmail.com, clat@consortiumofnlus.ac.in, vc@du.ac.in) () (Respondent)
PRITHA SRIKUMAR (pritha.srikumar@keystonepartners.in) (9971116183) (Respondent)

42. W.P.(C) 11957/2009

43.

CM APPL.
CM APPL.

WITH W.P. (C) 7751/2011

ADVOCATE DETAILS FOR ABOVE CASE

12130/2009
3712/2013

W.P.(C) 7751/2011

CM APPL.

17544/2011

JANARDAN RAI NAGAR RAJASTHAN
VIDYAPEETH (DEEMED)
UNIVERSITY

Vs. DISTANCE EDUCATION
COUNCIL AND ORS

KARNATAKA STATE OPEN
UNIVERSITY THROUGH ITS
REGISTRAR

Vs. DISTANCE EDUCATION
COUNCIL

RAJEEV PRASAD DUBEY, JATAN
SINGH,ALY MIRZA,AMITESH
KUMAR , APOORV KURUP

RAJEEV PRASAD DUBEY, JATAN
SINGH,AMITESH KUMAR

ADVANCE CAUSE LIST
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ADVOCATE DETAILS FOR ABOVE CASE

FOR DIRECTIONS
44. W.P.(C) 12312/2018 BUSHRA IFFAT & ANR MOHAMMAD SAJID
CM APPL. 47726/2018 Vs. UNIVERSITY OF DELHI & ORS

FOR

ADVOCATE DETAILS FOR ABOVE CASE
MOHAMMAD SAJID () (9810031360) (Petitioner)

FINAL DISPOSAL

45. W.P. (C) 12587/2019 SHASHI GROVER SWATI SHARMA,6 JITENDER
Vs. BHAWNA GROVER & ANR KUMAR, SAHAJPREET SINGH
ADVOCATE DETAILS FOR ABOVE CASE
SWATI SHARMA () (9899046018) (Petitioner)
JITENDER KUMAR (Jjitender.adv@gmail.com) (9871880147) (Petitioner)
SAHAJPREET SINGH (adv.sahajpreet@gmail.com) (9319444229) (Petitioner)
46. DELETED
END OF THE BOARD/FINAL DISPOSAL MATTERS
47. W.P.(C) 11684/2018 SANAD TIWARI ROOP NARAIN
CM APPL. 45148/2018 Vs. THE PRINICIPAL,

END

DESHBANDHU COLLEGE AND ORS.

ADVOCATE DETAILS FOR ABOVE CASE
ROOP NARAIN() (41) (Petitioner)

OF THE BOARD MATTERS

48.

49.

W.P. (C) 1495/2019 DINESH KUMAR ICON OF HUMANITY
WITH W.P. (C) 1496/2019 Vs. SMT. VIDYA DEVI AND ORS.

W.P.(C) 1529/2019

W.P.(C) 1531/2019

ADVOCATE DETAILS FOR ABOVE CASE
ICON OF HUMANITY () (9810260246) (Petitioner)

CM APPL. 6935/2019 DINESH KUMAR ICON OF HUMANITY, AAKANKSHA

In W.P.(C) 1496/2019 Vs. SMT. VIDYA DEVI AND ORS. KAUL

ADVOCATE DETAILS FOR ABOVE CASE

ICON OF HUMANITY () (9810260246) (Petitioner)

aakanksha kaul (aakankshakaull54@gmail.com) () (Petitioner)
kapil sankhla(litigation@sankhla.in) (9871236666) (Petitioner)

ADVANCE CAUSE LIST
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AAKANKSHAKAUL (AAKANKSHAKAUL154QGMAIL.COM) (9818131566) (Petitioner)
saumya tandon (adv.tandonsaumya@gmail.com) (9810907029) (Respondent)

50. W.P.(C) 1529/2019 SH. SUDHIR KUMAR HARSHIT SHARMA
Vs. SMT. VIDYA DEVI AND ORS.

ADVOCATE DETAILS FOR ABOVE CASE
HARSHIT SHARMA () (9599693082) (Petitioner)

51. W.P.(C) 1531/2019 SH. SUDHIR KUMAR HARSHIT SHARMA, AAKANKSHA
CM APPL. 7085/2019 Vs. SMT. VIDYA DEVI AND ORS. KAUL
CM APPL. 21159/2021

ADVOCATE DETAILS FOR ABOVE CASE

HARSHIT SHARMA () (9599693082) (Petitioner)

aakanksha kaul (aakankshakaull54@gmail.com) (9818131566) (Petitioner)
AAKANKSHAKAUL (AAKANKSHAKAUL154@GMAIL.COM) (9818131566) (Petitioner)
kapil sankhia(litigation@sankhla.in) (9871236666) (Petitioner)

kapil sankhia(litigation@sankhla.in) (9871236666) (Respondent)
aakanksha kaul (aakankshakaull54@gmail.com) (9818131566) (Respondent)
saumya tandon (adv.tandonsaumya@gmail.com) (9810907029) (Respondent)

FOR COMPLIANCE

52. W.P.(C) 7511/2022 LANCERS CONVENT SENIOR KAMAL GUPTA
SECONDARY SCHOOL
Vs. DIRECTORATE OF EDUCATION
(Disposed-off Case)

ADVOCATE DETAILS FOR ABOVE CASE
kamal gupta and co(kamalguptaandcompany@gmail.com) (9810988094) (Petitioner)
santosh kumar tripathi (standingcounselgnctd@gmail.com) (9868250806) (Respondent)
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COURT NO. 13
HON'BLE MS. JUSTICE MINI PUSHKARNA

NOTE: FOR MOVING 'ADJOURNMENT SLIP' PLEASE MAIL TO:

n.shubhankar@dhc.nic.in

MEETING LINK

https://virtualcourtdhc.webex.com/meet/virtualcourtdhc?

FOR ADMISSION

1. W.P.(C) 11698/2022 RUPESH KUMAR DEVENDRA KUMAR
Vs. THE PRINCIPAL DE INDIAN
PUBLIC SCHOOL & ANR.
(Disposed-off Case)

ADVOCATE DETAILS FOR ABOVE CASE

narendra kumar upadhyay (advocatenarendra264@Qgmail.com) (9999093458) (Petitioner)
santosh kumar tripathi (standingcounselgnctd@gmail.com) (9868250806) (Respondent)
davpsrohini (davpsrohini85@gmail.com) () (Respondent)

2. W.P.(C) 16017/2022 SUMIT SHARMA DEVENDRA KUMAR
CM APPL. 49991/2022 Vs. THE PRINCIPAL
CM APPL. 49992/2022 VENKATESHWAR INTERNATIONAL

SCHOOL & ANR.

ADVOCATE DETAILS FOR ABOVE CASE

narendra kumar upadhyay (advocatenarendra264@Qgmail.com) (9999093458) (Petitioner)
vis (principal@vislOdwarka.com) () (Respondent)

santosh kumar tripathi (standingcouselgnctd@gmail.com) (9868250806) (Respondent)

3. W.P.(C) 16035/2022 SACHIN PRASAD GUPTA DEVENDRA KUMAR
CM APPL. 50011/2022 Vs. THE PRINCIPAL SACHDEVA
CM APPL. 50012/2022 PUBLIC SCHOOL & ANR.

ADVOCATE DETAILS FOR ABOVE CASE

narendra kumar upadhyay (advocatenarendra264@gmail.com) (9999093458) (Petitioner)
sps rohini (info@spsrohini.com) () (Respondent)

santosh kumar tripathi (standingcouselgnctd@gmail.com) (9868250806) (Respondent)

4. W.P.(C) 16105/2022 AZHAR ALI & ANR. DEVENDRA KUMAR
CM APPL. 50271/2022 Vs. THE PRINCIPAL LOTUS VEDA
INTERNATIONAL SCHOOL & ORS.

ADVOCATE DETAILS FOR ABOVE CASE

narender kumar upadhyay (advocatenarendra264@gmail.cin) (9999093458) (Petitioner)
santosh kumar tripathi (standingcounselgnctd@gmail.com) (9868250806) (Respondent)
dr. rahul chhoker (ddachamberhc@yahoo.com) (8960896896) (Respondent)

5. W.P.(C) 16135/2022 LALIT SHARMA DEVENDRA KUMAR
CM APPL. 50415/2022 Vs. THE PRINCIPAL DELHI
CM APPL. 50416/2022 INTERNATIONAL PUBLIC SCHOOL

& ANR.

ADVANCE CAUSE LIST
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10.

11.

ADVOCATE DETAILS FOR ABOVE CASE

narendra kumar sharma (advocatenarendra264@gmail.com) (9999093458) (Petitioner)
dips rohini (dips9rohini@rediffmail.com) () (Respondent)

santosh kumar tripathi (standingcounselgnctd@gmail.com) (9868250806) (Respondent)

W.P.(C) 16168/2022 NADEEM DEVENDRA KUMAR
CM APPL. 50513/2022 Vs. THE PRINCIPAL LOTUS VEDA
CM APPL. 50514/2022 INTERNATIONAL SCHOOL & ORS.

ADVOCATE DETAILS FOR ABOVE CASE

narendra kumar upadhyay (advocatenarendra264@gmail.com) (9999093458) (Petitioner)
santosh kumar tripathi (standingcouselgnctd@gmail.com) (9868250806) (Respondent)
lotus (lotusvedagroup6@gmail.com) () (Respondent)

dda (ddachamberhc@yahoo.com) (8950510963) (Respondent)

W.P.(C) 16181/2022 DEEPAK KUMAR DEVENDRA KUMAR
CM APPL. 50609/2022 Vs. THE PRINCIPAL HAPPY HOURS
CM APPL. 50610/2022 SCHOOL & ORS.

ADVOCATE DETAILS FOR ABOVE CASE

narendra kumar upadhyay (advocatenarendra264@gmail.com) (9999093458) (Petitioner)
santosh kumar tripathi (standingcounselgnctd@gmail.com) (9868250806) (Respondent)
clomcdhqg (clomcdhg@gmail.com) () (Respondent)

W.P.(C) 16191/2022 SAMAR DEVAL AMIT GEORGE
CM APPL. 50655/2022 Vs. DIRECTORATE OF EDUCATION
& ANR.

ADVOCATE DETAILS FOR ABOVE CASE

dr. amit george (amitgeorge@outlook.com) (9910524364) (Petitioner)

pratap (office@pratapinternational.com) () (Respondent)

santosh kumar tripathi (standingcounselgnctd@gmail.com) (9868250806) (Respondent)

W.P.(C) 16203/2022 DEVKI NANDAN DEVENDRA KUMAR
CM APPL. 50686/2022 Vs. THE PRINCIPAL VIDYA JAIN
CM APPL. 50687/2022 PUBLIC SCHOOL & ANR.

ADVOCATE DETAILS FOR ABOVE CASE
narendra kumar upadhyay (advocatenarendra264@Qgmail.cin) (9999093458) (Petitioner)
santosh kumar tripathi (standingcounselgnctd@gmail.com) (9868250806) (Respondent)

the principal vidya jain public school (info@vjps.co.in, diredu@nic.in) () (Respondent)

W.P.(C) 16221/2022 SHIVANK MATHUR AMIT GEORGE
CM APPL. 50753/2022 Vs. DIRECTORATE OF EDUCATION
& ANR.

ADVOCATE DETAILS FOR ABOVE CASE
dr. amit george (amitgeorge@outlook.com) (9910524364) (Petitioner)
santosh kumar tripathi (standingcounselgnctd@gmail.com) (9868250806) (Respondent)

orleans the school (admission@orleanstheschool.in) () (Respondent)

W.P.(C) 16300/2022 ADVI SHARMA AMIT GEORGE
Vs. DIRECTORATE OF EDUCATION
& ANR.

ADVOCATE DETAILS FOR ABOVE CASE
dr. amit george (amitgeorge@outlook.com) (9910524364) (Petitioner)
santosh kumar tripathi (standingcounselgnctd@gmail.com) (9868250806) (Respondent)

ADVANCE CAUSE LIST
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AFTER NOTICE MISC. MATTERS

12. W.P.(C) 7456/2018 SHRI HARI KISHAN GAUR N S DALAL,DDHANESH RELAN
CM APPL. 28561/2018 Vs. DIVISIONAL COMMISSIONER
CM APPL. 23090/2019 AND ORS.

ADVOCATE DETAILS FOR ABOVE CASE
N S DALAL() (9999814755) (Petitioner)
DDHANESH RELAN () (9910247777) (Petitioner)

13. W.P.(C) 11904/2021 KAPIL ASIWAL NARENDRA KUMAR
CM APPL. 36832/2021 Vs. THE PRINCIPAL UPADHYAY,DEVENDRA KUMAR
INDRAPRASTHA WORLD SCHOOL &
ANR.

ADVOCATE DETAILS FOR ABOVE CASE

narendra kumar upadhyay (advocatenarendra264@gmail.com) (9999093458) (Petitioner)
indraprastha school (indraprasthaschool@gmail.com) () (Respondent)

santosh kumar tripathi (standingcounselgnctd@gmail.com) (9868250806) (Respondent)
directorate of education(diredu@nic.in) () (Respondent)

DEVENDRA KUMAR (asiaprofile786@gmail.com) (8744880124) (Petitioner)

14. W.P.(C) 15077/2021 DEEPAK & ANR. JYOTI NAMBIAR
CM APPL. 47533/2021 Vs. GOVT. OF NCT OF DELHI &
ORS.

ADVOCATE DETAILS FOR ABOVE CASE
jyoti namiar (counseljyoti@gmail.com) (8076297373) (Petitioner)
santosh kumar tripathi (standingcounselgnctd@gmail.com) (9868250806) (Respondent)

15. W.P. (C) 6929/2022 ARTH LAKRA (MINOR) DEVENDRA KUMAR
CM APPL. 21171/2022 Vs. INDRAPRASTHA WORLD SCHOOL
AND ANR.

ADVOCATE DETAILS FOR ABOVE CASE

khagesh b. jha and shikha sharma bagga (abhimantranlegal@gmail.com) (9999191196) (Petitioner)
abhimantran legal llp(abhimantranlegal@gmail.com) (9999191196) (Petitioner)

santosh kumar tripathi (standingcounselgnctd@gmail.com) (9868250806) (Respondent)

indraprastha world school (indraprasthaschool@yahoo.com) () (Respondent)
indraprastha world school (indraprasthaschool@yahoo.com) () (Respondent)
16. W.P. (C) 8530/2022 DHRUV KUMAR GUPTA SAHIL GARG
Vs. GOVT OF NCT OF DELHI &
ANR.

ADVOCATE DETAILS FOR ABOVE CASE

manav gupta (manavgupta59@gmail.com) (9818022022) (Petitioner)

santosh kumar tripathi (standingcounselgnctd@gmail.com) (9868250806) (Respondent)
dda (ddachamberhcRyahoo.com) (8950510963) (Respondent)

17. W.P.(C) 10787/2022 MANPREET SINGH & ANR. DEVENDRA KUMAR,ANKIT HOODA
CM APPL. 31347/2022 Vs. THE PRINCIPAL VIDHYA JAIN
PUBLIC SCHOOL & ANR.

ADVOCATE DETAILS FOR ABOVE CASE

narendra kumar upadhyay (advocatenarendra264@gmail.com) (9999093458) (Petitioner)
santosh kumar tripathi (standingcounselgnctd@gmail.com) (9868250806) (Respondent)

the principal vidya jain public school (info@vips.co.in, diredu@nic.in) () (Respondent)
ANKIT HOODA (Ankithooda63@gmail.com) (9582950655) (Petitioner)
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FOR FINAL DISPOSAL

18. W.P.(C) 6129/2002 C.P.KOCHHAR

Vs. STATE BANK OF INDIA &
ORS.

ADVOCATE DETAILS FOR ABOVE CASE

COURT NO. 09
HON'BLE MR. JUSTICE VIKAS MAHAJAN

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO

igbal.ahmad@dhc.nic.in

CLICK HERE TO JOIN VC

https://virtualcourtdhc.webex.com/meet/virtualcourtdhec3

AFTER NOTICE MISC. MATTERS

1.

W.P.(C) 12689/2019 GULAB DAGDUJI RATHOD

CM APPL. 51862/2019 Vs. UNION OF INDIA AND ORS.
CM APPL. 33691/2020

CM APPL. 40658/2021

WITH W.P. (C) 6816/2019

WITH W.P. (C) 12673/21

ADVOCATE DETAILS FOR ABOVE CASE

KAPIL GULATI () (9717764718) (Petitioner)

d k rustagi & co(admin@dkrutagi.com) (9717764718) (Petitioner)
ripu daman (ripudaman.bhardwaj@gmail.com) () (Respondent)

sudhir (sudhir@naagar.com) () (Respondent)

d k rustagi and co() (9717764718) (Petitioner)

d.k. rustagi and co(admin@dkrustagi.com) (9717764718) (Petitioner)

ripudaman bhardwaj (ripudamanbhardwaj@gmail.com) () (Respondent)
union of india(uoidhc@gmail.com) (23384193) (Respondent)
sudhir (sudhir@naagar.com) () (Respondent)

union of india(uoidhc@gmail.com) (1123384193) (Respondent)
ripu daman bhardwaj (ripudaman.bhardwaj@gmail.com) () (Respondent)
sudhir (sudhir@naagar.com) () (Respondent)

R.K.KAPOOR,RAJIV KAPUR,R P

KAPUR & CO

KAPIL GULATI,D.K.

RUSTAGI

ADVANCE CAUSE LIST
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COURT NO. 41
HON'BLE MR. JUSTICE TUSHAR RAO GEDELA

courtmaster253@dgmail.com

CLICK HERE TO JOIN VC

http://virtualcourtdhc.webex.com/meet/virtualcourtdhc4

FRESH MATTERS & APPLICATIONS

ADITI SINGH

RUPINDER PAL SINGH SIMAK

SWAPNIL GAUR

SAURABH KANSAL

MADAN LAL SURYAWANSHI

1. CM(M) 57/2023 GEETA SINGH
CM APPL. 1891/2023 Vs. SUMIT DUTTA
ADVOCATE DETAILS FOR ABOVE CASE
rishipal & partners(advocaterishi5@gmail.com) (9891459298) (Petitioner)
u k malik() (9810671728) (Respondent)
2. CM(M) 74/2023 ARVINDER SINGH BHATIA
CM APPL. 2309/2023 Vs. MOOLCHAND HEALTHCARE
CM APPL. 2310/2023 FOUNDATION TRUSTEE & ORS.
CM APPL. 2311/2023
SUB TO OFFICE OBJ.
ADVOCATE DETAILS FOR ABOVE CASE
arvind singh bhatia (simakrpsl7@gmail.com) () (Petitioner)
ramneek mishra & rupinder pal singh(ramneek87mishra@gmail.com) (9811945115) (Petitioner)
dhanajai (dhanajai-rana@rediffmail.com) () (Respondent)
3. CM(M) 79/2023 M/S KENT RO SYSTEMS
CM APPL. 2617/2023 Vs. BRAND PROTECTOR INDIA
CM APPL. 2618/2023 PVT. LTD.
CM APPL. 2619/2023
ADVOCATE DETAILS FOR ABOVE CASE
rajeshwari (snpati@kent.co.in) (9910206718) (Petitioner)
brand (admin@brandprotect.com., herinder@gmail.com) (9810550694) (Respondent)
4. RSA 159/2022 SMT . POONAM
CM APPL. 54382/2022 Vs. SH. MAHESH GARG
ADVOCATE DETAILS FOR ABOVE CASE
saurabh kansal, pallavi sharma kansal, ashu (sk@psaassociates.in) () (Petitioner)
paliwaldar (paliwaldarshan.21Qrediffmail.com) () (Respondent)
FOR ADMISSION
5. CM(M) 1144/2022 MADAN LAL SURYAWANSHI
CM APPL. 46026/2022 Vs. TARA DEVI (DECEASED) THR

LRS

ADVOCATE DETAILS FOR ABOVE CASE
madan lal (mlsuryaawanshiO3@gmail.com) (9313354666) (Petitioner)

ADVANCE CAUSE LIST
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AFTER NOTICE MISC. MATTERS

10.

11.

12.

13.

14.

CM(M) 24/2016 RAMPHAL & ORS SACHIN JAIN, SUSHIL

CM APPL. 33147/2020 Vs. UNION OF INDIA & ORS KUMAR, SIDDHARTH GUPTA, AMAN
MEHROTRA ,AASHISH JAIN,H N
PANDEY & CO

ADVOCATE DETAILS FOR ABOVE CASE

sushil kumar (sushilkumar2408@gmail.com) (9810789876) (Petitioner)

sanjay kumar pathak (pathaksanjaykumar@gmail.com) (9910770311) (Respondent)
AASHISH JAIN (aashishjain029@gmail.com) (9810383169) (Petitioner)

CM(M) 666/2016 RAMESH ARORA & ORS N S DALAL,DEVESH PRATAP SINGH
CM APPL. 24458/2016 Vs. AMRIT KAUR BAWEJA & ANR

ADVOCATE DETAILS FOR ABOVE CASE

CM(M) 1245/2016 OM PRAKASH PUNEET GOEL AND
WITH RC.REV. 270/2018 Vs. GURDEV SINGH ASSOCIATES ,RAJENDRA SONI

ADVOCATE DETAILS FOR ABOVE CASE

CM(M) 1357/2017 PRATAP SINGH & ORS ABHIMANYU SINGH KHATRI ,VIKRAM
CM APPL. 43364/2017 Vs. NIHAL CHAND & ANR JIT SAINI

ADVOCATE DETAILS FOR ABOVE CASE
VIKRAM JIT SAINI (lawyer.vikramsaini@gmail.com) (9818417075) (Petitioner)

CM (M) 6/2018 PARVEEN BEGUM S K JHA
CM APPL. 147/2018 Vs. NANAK GUPTA

ADVOCATE DETAILS FOR ABOVE CASE
S K JHA() (9312015203) (Petitioner)

CM(M) 1159/2018 RAJENDER KUMAR RICHA SINGH,RAM LAL,DILIP
CM APPL. 39101/2018 Vs. DEVENDER KUMAR

ADVOCATE DETAILS FOR ABOVE CASE
RICHA SINGH () (9654624323) (Petitioner)

CM(M) 1435/2018 WAKF KHAN BAHADUR NAWAB ABUL R K ALAGH & ASSOCIATES, GARUAV
CM APPL. 49557/2018 HASAN KHAN SHANKAR
WITH CM(M) 729/2019 Vs. ISHWARI PRASAD CHATURVEDI

(DECEASED) THROUGH LRS & ORS.

ADVOCATE DETAILS FOR ABOVE CASE
R K ALAGH & ASSOCIATES() (9911444100) (Petitioner)

CM(M) 729/2019 SUDHIR SAREEN PAWAN MATHUR
CM APPL. 22075/2019 Vs. ISHWARI PRASAD CHATURVEDI

(SINCE DECEASED) THR LRS &

ORS

WITH CM(M) 1435/2018

ADVOCATE DETAILS FOR ABOVE CASE
PAWAN MATHUR() (9810129577) (Petitioner)

CM(M) 1489/2018 DHEERAJ JAIN & ORS ANUPAM DHINGRA
CM APPL. 51031/2018 Vs. SAVITRI DEVI & ORS

ADVOCATE DETAILS FOR ABOVE CASE
ANUPAM DHINGRA () (9811422603) (Petitioner)

ADVANCE CAUSE LIST
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15.

16.

17.

18.

19.

20.

21.

22.

CM(M) 33/2019 JAGDISH CHANDRA YADAV & ANR
CM APPL. 1044/2019 Vs. KIRAN MISHRA
CM APPL. 36683/2022

ADVOCATE DETAILS FOR ABOVE CASE
SANDEEP KUMAR () (981022554) (Petitioner)

SANDEEP KUMAR, MONI

CINMOY,CINMOY & ASSOCIATES

cinmoy and associates (cinmoyassociates@gmail.com) (9868088168) (Petitioner)

sandeep (sandeepsingh561@gmail.com) () (Respondent)

CM(M) 1632/2019 RHEA GULATI
CM APPL. 49315/2019 Vs. MANISH SHARMA & ORS

ADVOCATE DETAILS FOR ABOVE CASE
GAURANG SINGH BINDRA () (9911153322) (Petitioner)

CM(M) 665/2022 M/S CO-ACHIEVE SOLUTION PVT.
CM APPL. 30861/2022 LTD

Vs. ASHUTOSH BANSAL

ADVOCATE DETAILS FOR ABOVE CASE

GAURANG SINGH BINDRA

ADITYA MISHRA

aviral dhirendra(aviral.dhirendra@quesscorp.com) (9716126786) (Petitioner)

ashutosh bansal (ashutosh_bansal@yahoo.com) (9873225859) (Petitioner)

aviral dhirendra(aviral.dhirendra@quesscorp.com) (9716126786) (Petitioner)

ashutosh bansal (ashutosh_bansal@yahoo.com) (9873225859) (Respondent)

CM(M) 1132/2022 NARESH SINGLA
CM APPL. 45641/2022 Vs. RAM AVTAR BINDAL & ORS.

ADVOCATE DETAILS FOR ABOVE CASE
shashi pratap (shashipratapadv@gmail.com) (9560536975) (Petitioner)

SUBHASH CHAWLA (advocate.schawla@gmail.com) (9810838189) (Petitioner)

CMI 12/2018 LUXMI
CM APPL. 45116/2018 Vs. CHANDRO & ORS
CM APPL. 44134/2019

ADVOCATE DETAILS FOR ABOVE CASE
MRINALINI SEN GUPTA() (8826331177) (Petitioner)
MRINALINI SEN GUPTA() (8826331177) (Petitioner)

RFA 258/2019 KAMLESH DABAS & ORS
CM APPL. 14233/2019 Vs. RAM LAL PURI (DECEASED)
THR LRS

ADVOCATE DETAILS FOR ABOVE CASE
MOHIT CHAUDHARY () (9810074159) (Petitioner)

RFA 303/2019 KARAN SACHDEVA
CM APPL. 16284/2019 Vs. PANNA LAL MISRA & ANR

ADVOCATE DETAILS FOR ABOVE CASE
NARESH GUPTA () (9810236228) (Petitioner)

RFA 334/2019 M/S OM SHIVAM FARMS PVT LTD
CM APPL. 17321/2019 Vs. RAJ PAL & ORS

CM APPL. 40971/2019XOBJ.

CM APPL. 40972/2019

ADVOCATE DETAILS FOR ABOVE CASE

SOORAJ SHARMA () (9654078267) (Petitioner)

V P RANA() (9811165700) (Petitioner)

PUSHKAR SOOD (pushkarsood03@gmail.com) (9810010790) (Petitioner)

SHASHI PRATAP SINGH,SUBHASH

CHAWLA

MOHIT CHAUDHARY,ARUN PANWAR

NARESH GUPTA,MADHUMITA
BHATTACHARJEE

SOORAJ SHARMA,V P
RANA, PUSHKAR SOOD

ADVANCE CAUSE LIST
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23.

24.

25.

26.

27.

28.

29.

30.

31.

RFA 347/2019 M/S GULIHAR ELECTRICAL PVT RAHUL SHARMA
CM APPL. 18269/2019 LTD
Vs. HARISH BAJAJ

ADVOCATE DETAILS FOR ABOVE CASE
RAHUL SHARMA () (9911339930) (Petitioner)

RFA 744/2019 MOHD SHARIF S U MIRZA
CM APPL. 36872/2019 Vs. FAHAD AHMAD & ANR
CM APPL. 36873/2019

ADVOCATE DETAILS FOR ABOVE CASE
S U MIRZA() (9899140169) (Petitioner)

RFA 852/2019 KISHAN (DECEASED) THR LRS ANUP KUMAR
CM APPL. 42870/2019 Vs. BALA & ANR
CM APPL. 42873/2019

ADVOCATE DETAILS FOR ABOVE CASE
ANUP KUMAR () (9818570588) (Petitioner)

RFA 997/2019 RAJ KUMAR JAIN HARISH KOHLI,S M CHOUDHRI & K

CM APPL. 50143/2019 Vs. SEEMA MADAN & ANR N SINGH
CM APPL. 50144/2019

ADVOCATE DETAILS FOR ABOVE CASE
HARISH KOHLI () (9999736778) (Petitioner)

RFA 1002/2019 RITA MONGA SUHAIL MALIK
CM APPL. 50415/2019 Vs. VARUN KUMAR ARORA & ANR

ADVOCATE DETAILS FOR ABOVE CASE
SUHAIL MALIK() (9999964750) (Petitioner)

RFA 1070/2019 SANJEEV KUMAR GUPTA SATYA SAHARWAT
CM APPL. 54176/2019 Vs. RANI & ANR

ADVOCATE DETAILS FOR ABOVE CASE
SATYA SAHARWAT () (9990317772) (Petitioner)

W.P. (C) 2995/2010 RAKESH SHARMA O P VERMA,RAKESH SHARMA,ARUNA
CM APPL. 21294/2018 Vs. MEDICAL COUNCIL OF INDIA MEHTA ,AMIT KUMAR,D G
& ANR CHATURVEDI, SATVINDER SINGH

ADVOCATE DETAILS FOR ABOVE CASE

W.P. (C) 6198/2012 DELHI JUDICIAL SERVICE NARESH K.DAKSH,ANSHUMAN

CM APPL. 16632/2012 ASSOCIATION (REGD) SHARMA , ANSHUMAN

CM APPL. 39768/2022 Vs. UNION OF INDIA AND ORS SHARMA ,KIRTIMAN SINGH,SUMIT
WITH W.P. (C) 5518/2015 CHANDER

W.P.(C) 6842/2015

ADVOCATE DETAILS FOR ABOVE CASE

anshuman sharma (anshuman.sharma@Raslaw.in) (9910207302) (Petitioner)
law intellect(info@lawintellect.com) () (Respondent)

ANSHUMAN SHARMA (ANSHUMANOG602@GMAIL.COM) (9910207302) (Respondent)

W.P.(C) 5518/2015 VINOD KUMAR GUPTA & ANR. SANJEEV MAHAJAN, KIRTIMAN
CM APPL. 1446/2018 Vs. UNION OF INDIA & ORS. SINGH,ANSHUMAN SHARMA
WITH W.P. (C) 6842/2015

WITH W.P. (C) 6198/2012

ADVOCATE DETAILS FOR ABOVE CASE

KIRTIMAN SINGH () (7042427073) (Petitioner)

ANSHUMAN SHARMA (ANSHUMANO602@GMAIL.COM) (9910207302) (Respondent)

ADVANCE CAUSE LIST
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32.

W.P. (C) 6842/2015 VIDYA BHUSHAN GUPTA PANKAJ KUMAR, KIRITMAN
CM APPL. 25849/2017 Vs. UNION OF INDIA AND ORS. SINGH,ANSHUMAN SHARMA

WITH W.P.(C) 6198/2012
ADVOCATE DETAILS FOR ABOVE CASE
ANSHUMAN SHARMA (ANSHUMANO602QGMAIL.COM) (9910207302) (Respondent)

CONNECTED MATTERS (ANMM)

33.

34.

35.

CM(M) 1303/2007 DR.P.N.CHUTANI DECD. THR. MR.ANIL GROVER, GARUAV
WITH RC.S.A. 10/2007 ANJALI GUPTA & ORS. DUGGAL,B B GUPTA
W.P. (C) 9405/2007 Vs. V.CHACKO DECD.

THR.PONNAMMA CHACKO

ADVOCATE DETAILS FOR ABOVE CASE

RC.S.A. 10/2007 PONAMMA CHACKO MR.DEEPAK GUPTA,ANUJ

CM APPL. 15867/2007 Vs. KULDIP GUPTA & ORS. SEHGAL,B.B.GUPTA,ANIL GROVER

CM APPL. 31408/2017
WITH W.P. (C) 9405/2007

ADVOCATE DETAILS FOR ABOVE CASE

W.P. (C) 9405/2007 PONAMMA CHACKO MR.BRIJ BHUSHAN GUPTA,6ANIL

CM APPL. 17716/2007 Vs. UOI & ORS. GROVER, SHIVESH SINGH

ADVOCATE DETAILS FOR ABOVE CASE

FOR DISPOSAL
36. CM APPL. 17676/2022 MS. ALAPE KAUR & ORS. SANJEEV MAHAJAN, SONIA
CM APPL. 20940/2022 Vs. M/S GILL & CO. MADAN, SONIA MADAN,DHRUV
In CM(M) 519/2014 ROHATGI, SARIKA VARMA,AMIT
SETHI
ADVOCATE DETAILS FOR ABOVE CASE
sonia madan (advsonia.sk@gmail.com) (7827294990) (Petitioner)
sethi (sethi_amit_70@yahoo.com) () (Respondent)
sonia madan (advsonia.sk@gmail.com) (7827294990) (Petitioner)
SONIA MADAN (advsonia.sk@gmail.com) (7827294990) (Respondent)
37. CM(M) 12/2019 JANNAT ARA & ORS HARI SHANKER, ANAND
CM APPL. 496/2019 Vs. MUZAFFAR HASNAIN KUMAR,SYED REHAN, SEEMA
CM APPL. 16302/2022 LODWAL
ADVOCATE DETAILS FOR ABOVE CASE
HARI SHANKER() (9811562356) (Petitioner)
hari shanker (harishanker.adv@gmail.com) (9811562356) (Petitioner)
muzaffar farhat() (9717645750) (Respondent)
ANAND KUMAR (anandkumar.adv@gmail.com) (9868443545) (Petitioner)
SYED REHAN (syedrehanlaw@hotmail.com) (9953461571) (Petitioner)
SEEMA LODWAL (seemalodwal@gmail.com) (8178214756) (Petitioner)
38. CM(M) 29/2019 K C BHARGAV G S CHATURVEDI
CM APPL. 849/2019 Vs. SHREE SANATAN DHARAM

SABHA

ADVOCATE DETAILS FOR ABOVE CASE
G S CHATURVEDI () (9811092221) (Petitioner)

ADVANCE CAUSE LIST
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39. cM(M) 423/2019 MOHD NAVED YAR KHAN IN PERSON,RIZWAN

40.

41.

42.

43.

44.

Vs. MEHBOOB AHMED

ADVOCATE DETAILS FOR ABOVE CASE
IN PERSON () (9873806204) (Petitioner)
RIZWAN (nizami.rizwanl4@gmail.com) (9643349576) (Petitioner)

CM(M) 714/2021 DAVINDER KHURANA DEV RISHI
Vs. TARANJEET SINGH AND ORS.

ADVOCATE DETAILS FOR ABOVE CASE

dev rishi & himanshu nagpal (devrish.advocate@gmail.com) (9910919225) (Petitioner)
davinder kaur (davikaur71@gmail.com) (9999565694) (Petitioner)

s jaspreet singh() (9716916901) (Respondent)

taranjeet singh (compicksys@gmail.com) (9310170507) (Respondent)

jaswinder kaur () (9210005270) (Respondent)

RFA 704/2019 SEEMA BANSAL ADITI GUPTA (DHCLSC) ,ADITI
CM APPL. 32947/2019 Vs. DURGA DASS BANSAL & ORS GUPTA , PRABHJIT JAUHAR,VIVEK
CM APPL. 9568/2020 JAIN

CM APPL. 7544/2021
CM APPL. 20759/2022

ADVOCATE DETAILS FOR ABOVE CASE

aditi gupta(aditigupta29@gmail.com) (9811046710) (Petitioner)
vivek (vivekbarmecha@gmail.com) () (Respondent)

ADITI GUPTA (DHCLSC) () (9811046710) (Petitioner)

aditi gupta(aditigupta29@gmail.com) (9811046710) (Petitioner)
prabhjit jauhar (pjauhar2009@gmail.com) (9811139939) (Respondent)
PRABHJIT JAUHAR (PJAUHAR2009@GMAIL.COM) (981139939) (PETITIONER)
ADITI GUPTA (ADITIGUPTA29Q@GMAIL.COM) (9811046710) (PETITIONER)
PRABHJIT JAUHAR (PJAUHAR2009QGMAIL.COM) (9811139939) (RESPONDENT)

RSA 220/2018 RAMESH KUMAR RAJAT ANEJA,HEMANT GUPTA
CM APPL. 54455/2018 Vs. KIRPI DEVI ASHRAM
CM APPL. 54456/2018 (TRUST) & ORS

ADVOCATE DETAILS FOR ABOVE CASE
RAJAT ANEJA () (9958687604) (Petitioner)
HEMANT GUPTA (vakilhra@hotmail.com) (9811085066) (Respondent)

W.P.(C) 8211/2010 INDIAN OIL CORPORATION AMARCHAND , TARUN GULATI, KR

CM APPL. 21149/2010 LIMITED & ORS SASIPRABHU,AVISHKAR

CM APPL. 22164/2010 Vs. RELIANCE INDUSTRIES LTD. SINGHVI,SONALI MALHOTRA ,NEIL
CM APPL. 484/2011 HILDERTH,MV KINI,6 BALBIR

CM APPL. 25841/2021 SINGH, PALLAV SAXENA

WITH W.P. (C) 7303/2013

ADVOCATE DETAILS FOR ABOVE CASE

avishkar singhvi (chamber.singhvi@gmail.com) (9654847982) (Petitioner)
chamber. singhvi (chamber.singhvi@gmail.com) () (Petitioner)

aashish gupta(aashish.gupta@amsshardul.com) () (Respondent)

sasiprabhu (sasiprabhu.com) () (Respondent)

secretary (secretary@pngrab.gov.in) () (Respondent)

SONALI MALHOTRA (sonalimalhotra2007@gmail.com) (9818024129) (Petitioner)

W.P.(C) 7303/2013 M/S INDIAN OIL CORPORATION SHARDUL S. SHROFF,SONALI
CM APPL. 15713/2013 LIMITED & ORS MALHOTRA, PALLAV SAXENA
Vs. COMPETITION COMMISSION OF
INDIA & ANR

ADVOCATE DETAILS FOR ABOVE CASE
SONALI MALHOTRA (sonalimalhotra2007@gmail.com) (9818024129) (Petitioner)

ADVANCE CAUSE LIST
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45. W.P.(C) 3512/2011 ABDUL SALAM MM SINGH,ANJUM JAVED
WITH W.P. (C) 8896/2011 Vs. GNCT OF DELHI

ADVOCATE DETAILS FOR ABOVE CASE

46. W.P.(C) 8896/2011 ABDUL SALAM & ANR. MM SINGH
Vs. UNION OF INDIA

ADVOCATE DETAILS FOR ABOVE CASE

FOR HEARING

47. RFA 213/2017 GIRDHARI (DECEASED) THR LRS & DR V P SINGH,RAKESH
CM APPL. 7093/2017 ORS KUMAR,VIRENDRA PAL SINGH,R P
Vs. RAKESH KUMAR & ORS S SIROHI & R S SIROHI

ADVOCATE DETAILS FOR ABOVE CASE
VIRENDRA PAL SINGH (drvpsinghl964@gmail.com) (9810145707) (Petitioner)

COURT NO. 24
HON'BLE MS. JUSTICE MANMEET PRITAM SINGH ARORA

CLICK HERE TO JOIN V.C.

https://virtualcourtdhc.webex.com/meet/virtualcourtdhc5

Metting number

25184205783

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO

wafa.hasan@dhc.nic.in

FRESH MATTERS & APPLICATIONS

1. CONT.CAS(C) 987/2022 VINEET TANEJA VINEET TANEJA
Vs. RITU TANEJA

ADVOCATE DETAILS FOR ABOVE CASE

vineet taneja() (9810378852) (Petitioner)

vineet taneja(taneja.vin@yahoo.com) () (Petitioner)
maneesh (maneesh. juris@gmail.com) () (Respondent)

2. CONT.CAS(C) 1258/2022 MS JUHI DEWAN MANU NAYAR
Vs. SHRI PANKAJ JOLLY

ADVOCATE DETAILS FOR ABOVE CASE

juhi dewan (juhidewana4@gmail.com) (9873730992) (Petitioner)

manu nayar & co(lawmanunayar@gmail.com) (9811331106) (Petitioner)
pankaj jolly () (9891362055) (Respondent)


mailto:wafa.hasan@dhc.nic.in
https://virtualcourtdhc.webex.com/meet/virtualcourtdhc5

30.01.2023 175 ADVANCE CAUSE LIST

3. CM APPL. 319/2023 DEVENDER SEHRAWAT ABDUL SATTAR, SIDHARTH
CM APPL. 320/2023 Vs. SH GYANESH BHARTI THE BORAH, SIDHARTH BORAH
In CONT.CAS(C) 1330/2022 COMMISSIONER MUNICIPAL

CORPORATION OF DELHI & ORS.

ADVOCATE DETAILS FOR ABOVE CASE

abdul sattar (ayansaifi45@gmail.com) (7289071768) (Petitioner)

inder singh() (9891025906) (Respondent)

k.b. jha() (7065036228) (Respondent)

ayan saifi (ayansaifi45Q@gmail.com) () (Petitioner)

clo mcd(clomcdhg@gmail.com) () (Petitioner)

anupam (anupam@tcl-india.net) () (Petitioner)

manika pandey(manika pandey@yahoo.co.in) () (Petitioner)

law offices of gurinder pal singh(gurinder@glen.co.in) (9811176622) (Respondent)
SIDHARTH BORAH (sidharthborah@glen.co.in) (9811322965) (Respondent)

4. CONT.CAS(C) 19/2023 SH GULSHAN KUMAR LAKSHAY KUMAR
CM APPL. 1013/2023 Vs. SH SUNIL AND ORS

ADVOCATE DETAILS FOR ABOVE CASE

trip aksha(advocate@tripaksha.com) (8178803130) (Petitioner)

usha (standingcounselgnctd@gmail.com) (9818099046) (Respondent)

dinesh kumar (standingcounselgnctd@gmail.com) (8750870230) (Respondent)

5. CM APPL. 9283/2017 PANKAJ GUPTA PANKAJ GUPTA, SAPNA
In W.P.(C) 2129/2017 Vs. DELHI DEVELOPMENT CHAUHAN, KUNAL VAJANI

AUTHORITY & ORS

ADVOCATE DETAILS FOR ABOVE CASE

6. CM APPL. 6653/2022 SATGURU EDUCATION SOCIETY KSHITIJ KUMAR,RATI COSHIC
CM APPL. 34092/2022 (REGD.)
In W.P.(C) 6617/2019 Vs. DELHI DEVELOPMENT
AUTHORITY

ADVOCATE DETAILS FOR ABOVE CASE

KSHITIJ KUMAR () (9654036807) (Petitioner)

kshitij kumar (kshitij.law93Q@gmail.com) (9654036807) (Petitioner)
madanpandey (madanpandey6680@gmail.com) () (Respondent)

dr. rahul chhoker (ddachamberhc@yahoo.com) (8950510963) (Respondent)
kshitij kumar (kshitij.law93Q@gmail.com) (9654036807) (Petitioner)

ndmc (clo-ndmc@med.nic.in) () (Respondent)
oberoi (oberoi.gs@gmail.com) () (Respondent)
7. CM APPL. 723/2023 SH. RAMESHWAR DAYAL GUPTA DEVAHUTI PATHAK,SAMAR BANSAL
In W.P.(C) 10959/2020 Vs. DELHI DEVELOPMENT
AUTHORITY

(Disposed-off Case)

ADVOCATE DETAILS FOR ABOVE CASE

DEVAHUTIPATHAK (devahutipathak@gmail.com) (7575995338) (Petitioner)

sachin mishra and harsheen madan (samar.bansal@csblegal.in) (9810999330) (Petitioner)
DEVAHUTIPATHAK (devahutipathak@gmail.com) (7575995338) (Petitioner)

sanajay kumar (samarbansal@csblegal.in) (981086247) (Respondent)

dr. rahul chhoker (ddachamberhc@gmail.com) (8950510963) (Respondent)

SH. RAMESHWAR DAYAL GUPTA (MECAPRIUS@GMAIL.COM) (7575995338) (Respondent)

DELHI DEVELOPMENT AUTHORITY (DDACHAMBERHC@GMAIL.COM) (9810862947) (Respondent)

vedant kapur (samar.bansal@csblegal.in) (9810999330) (Petitioner)

prashant k prasad(prashantkprasad@rediffmail.com, pant_arjun@rediffmail.com) () (Respondent)
dr. rahul chhoker (ddachamberhc@yahoo.com) (8960896896) (Respondent)
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8. W.P.(C) 15333/2022 FLOURISH HOSPITALS PVT. LTD.
CM APPL. 47612/2022 Vs. DELHI DEVELOPMENT
AUTHORITY
ADVOCATE DETAILS FOR ABOVE CASE
kush sharma (ksalawoffices@gmail.com) (9311399002) (Petitioner)
dr. rahul chhoker (ddachamberhc@yahoo.com) (8960896896) (Respondent)
9. W.P.(C) 17444/2022 SATPAL GARG
CM APPL. 55582/2022 Vs. DELHI DEVELOPMENT
AUTHORITY
ADVOCATE DETAILS FOR ABOVE CASE
abhinav garg(abhinavgarg@dla.net.in) (9015022288) (Petitioner)
dda (ddachamberhc@yahoo.com) (8950510963) (Respondent)
FOR ADMISSION
10. RC.REV. 457/2018 CHARANJIT SINGH & ANR
CM APPL. 198/2019 Vs. NARAINDASS KAPOOR
CM APPL. 24434/2019
ADVOCATE DETAILS FOR ABOVE CASE
PRATIMA NAIN LAKRA () (9968324260) (Petitioner)
P K RAWAL() (9810008623) (Petitioner)
P K RAWAL() (9811485063) (Petitioner)
ASIF AHMED (asif.ahmed2006@gmail.com) (9560995495) (Respondent)
11. RC.REV. 574/2018 NARAIN SINGH MEHRA
Vs. GURMUKH SINGH
BARMI (DECEASED) THR LRS
ADVOCATE DETAILS FOR ABOVE CASE
VASUNDHRA SINGH () (9899220626) (Petitioner)
12. RC.REV. 494/2019 VIRENDER SINGHAL
Vs. SUNIL KUMAR
ADVOCATE DETAILS FOR ABOVE CASE
G K TANWAR() (9911771326) (Petitioner)
13. RC.REV. 690/2019 KISHAN LAL THAKRAL
CM APPL. 52808/2019 Vs. BADRI PRASAD SULTANIA
CM APPL. 44100/2022
AT 4:00 PM
ADVOCATE DETAILS FOR ABOVE CASE
RAMESH KUMAR AJMANI () (9313618538) (Petitioner)
14. RC.REV. 68/2022 SH. NATHI LAL CHAURASIA

CM APPL. 18140/2022 (SINCE DECEASED) THR. LRS. &
CM APPL. 18141/2022 ANR.
Vs. SMT. SUSHILA DEVI JAIN &
ANR.

ADVOCATE DETAILS FOR ABOVE CASE
rajiv mehra (rajivmehraadv@yahoo.com) (9811164491) (Petitioner)

KUSH SHARMA

ABHINAV GARG

PRATIMA NAIN LAKRA,P K
RAWAL,ASIF AHMED

VASUNDHRA SINGH, MEDHANSHU
TRIPATHI

G K TANWAR

RAMESH KUMAR AJMANI,VIRESH
CHAUDHARY

RAJIV MEHRA

ADVANCE CAUSE LIST
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CONNECTED MATTERS (ADMISSION)

15. CONT.CAS(C) 540/2016 DURGA PARSHAD & ORS
WITH CONT.CAS(C) 879/2016 Vs. A K CHAWLA & ANR
CONT.CAS(C) 880/2016
ADVOCATE DETAILS FOR ABOVE CASE

16. CONT.CAS(C) 879/2016 JAWAHAR LAL & ORS

Vs. A K CHAWLA & ANR

ADVOCATE DETAILS FOR ABOVE CASE

17. CONT.CAS(C) 880/2016 MOHAN LAL SIDHU & ORS

Vs. A K CHAWLA & ANR

ADVOCATE DETAILS FOR ABOVE CASE

AFTER NOTICE MISC. MATTERS

18. CONT.CAS(C) 712/2018 SUNIL KUMAR
CM APPL. 46391/2018 Vs. SHALU GUPTA alias SHEELA &
CM APPL. 40966/2019 ORS

ADVOCATE DETAILS FOR ABOVE CASE

FIDES & FIDUCIA LAW FIRM() (9999720412) (Petitioner)

SUNNY CHOUDHARY () (9911706606) (Respondent)

FIDES & FIDUCIA LAW FIRM() (9999720412) (Petitioner)

SATVINDER SINGH (ssatvindersingh@yahoo.com) (9310905051) (Respondent)
19. CONT.CAS(C) 881/2018 SUNITA GHAI
Vs. RAJIV MALHOTRA & ORS

ADVOCATE DETAILS FOR ABOVE CASE
KAMLESH KUMAR () (8587880072) (Petitioner)

20. CONT.CAS(C) 102/2019 M/S ICICI BANK LIMITED
CM APPL. 6148/2019 Vs. MANISH GOEL & ORS
CM APPL. 54059/2019

ADVOCATE DETAILS FOR ABOVE CASE

21. CM APPL. 39019/2022 SURESH CHANDRA GUPTA
CM APPL. 20578/2019 Vs. UNION OF INDIA
In CONT.CAS(C) 209/2019

ADVOCATE DETAILS FOR ABOVE CASE

S C GUPTA() (9868107071) (Petitioner)

IN PERSON() (9868107071) (Petitioner)

rajesh gogna (office@lgogna.co.in) (9911222261) (Petitioner)

p() (9868107071) (Petitioner)

RAJESH KUMAR GOGNA (rajesh@gogna.co.in) (9911222261) (Respondent)
MADHUSMITA BORA (mboraadv@gmail.com) (9810353267) (Petitioner)

KALKAJI BEST FRIEND
COOPERATIVE GROUP HOUSING
SOCIETY

Vs. VIRENDER KUMAR,REGISTRAR,
COOERATIVE SOCIETIES

22. CONT.CAS(C) 340/2019
CM APPL. 18486/2019

ADVOCATE DETAILS FOR ABOVE CASE
ITI SHARMA() (9810550018) (Petitioner)

NARESH THANAI & J P SINGH

NARESH THANAI,J P SINGH

NARESH THANAI,J P SINGH

FIDES & FIDUCIA LAW
FIRM, SUNNY CHOUDHARY , DHRUV
KUMRA , SATVINDER SINGH

KAMLESH KUMAR

PUNIT K BHALLA

S C GUPTA,IN PERSON,RAJESH

KUMAR GOGNA,MADHUSMITA BORA

ITI SHARMA

ADVANCE CAUSE LIST



30.01.2023 178

23.

24.

25.

26.

27.

28.

29.

CONT.CAS(C) 568/2019 KRISHAN KUMAR O P SAXENA
Vs. AJAY KUMAR ARORA & ANR

ADVOCATE DETAILS FOR ABOVE CASE
O P SAXENA () (9999865480) (Petitioner)

CONT.CAS(C) 1026/2019 ACHLESH NIGAM & ORS ANUJ BHANDARI
Vs. HEERA LAL SAMARIYA

ADVOCATE DETAILS FOR ABOVE CASE
ANUJ BHANDARI () (9873722187) (Petitioner)

CONT.CAS(C) 1133/2019 M/S ICICI BANK LTD PUNIT K BHALLA
CM APPL. 55320/2019 Vs. MANISH GOEL & ORS

ADVOCATE DETAILS FOR ABOVE CASE
PUNIT K BHALLA() (9810080772) (Petitioner)

CONT.CAS(C) 320/2020 ICICI BANK LTD PUNIT KUMAR BHALLA,ANKIT
CM APPL. 13548/2020 Vs. MANISH GOEL & ORS. BHATIA

ADVOCATE DETAILS FOR ABOVE CASE
punit k bhalla (punitbhallaRaol.com) (9810080772) (Petitioner)
PUNIT BHALLA (punitbhalla@gmail.com) (9810080772) (Petitioner)
manish goel (goelyatish96QRgmail.com) () (Respondent)
ANKIT BHATIA (ankit.bhatia@hotmail.co.in) (9971594841) (Petitioner)

CONT.CAS(C) 803/2020 SH.SUKHDEV KUMAR SUNIL BAINSLA
CM APPL. 31391/2020 Vs. GYANESH BHARTI & ANR.

ADVOCATE DETAILS FOR ABOVE CASE

SUNIL (sunil.chb80@gmail.com) (9899750209) (Petitioner)

lex stabilis(admin@lexstabilis.com) (9899750209) (Petitioner)

eebu (eebuilbingsouthzone@gmail.com) () (Respondent)

SH.SUKHDEV KUMAR(SUNIL_CHB@YAHOO.CO.IN)(9899750209)(Respondent)

GYANESH BHARTI (CLOSDMC@GMAIL.COM) () (Respondent)

SH. BHUSHAN KUMAR (EEBUILDINGSOUTHZONEQGMAIL.COM) (9717787744) (Respondent)

CONT.CAS(C) 820/2020 CONSTABLE VIJENDER PAL (RETD) RUDRAKSHA SINGH RAJPUROHIT
Vs. RAKESH ASTHANA & ANR.

ADVOCATE DETAILS FOR ABOVE CASE

RUDRAKSHARAJPUROHIT (chambers.rudraksha@gmail.com) (9413181681) (Petitioner)

vijender pal (arunkgoyal86@gmail.com) (8053702004) (Petitioner)

vijender pal( arunkgoyal86@gmail.com) (8053702004) (Petitioner)

parmod kalirana and rudraksha singh rajpurohit (chambers.rudraksha@lgmail.com) (9413181681) (Petitioner)
parmod kalirana and rudraksha singh rajpurohit (chambers.rudraksha@gmail.com) (9413181681) (Petitioner)
ajay kumar bhalla (hshso@nic.in) (23093031) (Respondent)

rakesh asthana (asthaanarakesh@gmail.com) (9205134168) (Respondent)

rakesh asthana(asthaanarakesh@gmail.com) (9205134168) (Respondent)

ajay kumar bhalla (hshso@nic.in) (23093031) (Respondent)

CM APPL. 20701/2022 GURMEET KAUR AJAY KUMAR AGARWAL,ABINASH
In CONT.CAS(C) 6/2021 Vs. S PARAMJIT SINGH CHANDHOK KUMAR MISHRA

CHAIRMAN & ORS.
(Disposed-off Case)

ADVOCATE DETAILS FOR ABOVE CASE

ajay kumar agarwal (agarwal_ajayin@yahoo.co.in) (9810292253) (Petitioner)
AJAY AGARWAL (agarwal ajayin@yahoo.co.in) (9810292253) (Petitioner)
nic(diredu@nic.in) () (Respondent)

ghpskb (ghpskb@dsgmc.in) (9810070597) (Respondent)

s. manjinder singh sirsa(ghpskb@dsgmc.in) (9810070597) (Respondent)
avnish ahlawat (avnishahlawat@yahoo.com) (9810134741) (Respondent)
GURMEET KAUR (RSINGH69.RS@GMAIL.COM) (9811477474) (Respondent)

ADVANCE CAUSE LIST
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S PARAMJIT SINGH CHANDHOK CHAIRMAN (GHPSKB@DSGMC.IN ) (9810070597) (Respondent)
S MANJINDER SINGH SIRSA PRESIDENT (INFO@DSGMC.IN) (1123712580) (Respondent)

SHRI UDIT PARKASH RAI (DIREDU@NIC.IN ) () (Respondent)

ajay kumar aggarwal (aggarwal_ ajayin@yahoo.co.in) () (Petitioner)

avnish (avnishahlawat@yahoo.com) () (Respondent)

ghps (ghpskb@dsgmc.in) () (Respondent)

dire (diredu@nic.in) () (Respondent)

ABINASH KUMAR MISHRA (abinashkmishra@gmail.com) (9811235958) (Respondent)
ABINASH KUMAR MISHRA (abinashkmishra@gmail.com) (9811235958) (Respondent)

30. CONT.CAS(C) 73/2021 DIWAN CHAND AGGARWAL & ORS. NITYA SHARMA,6AMIT
Vs. MANDAKINI COOPERATIVE MINOCHA ,ANUJ DHIR
GROUP HOUSING SOCIETY LTD.
THROUGH ITS PRESIDENT MR. SL
KAUSHIK
Up
HOUSING SOCIETY LTD. & ORS.

ADVOCATE DETAILS FOR ABOVE CASE

NITYASHARMA (nitya2696.sharma@gmail.com) (8390370303) (Petitioner)

mallika parmar & amita sachdeva & nitya sharma(mallika.parmar@justis.in) (9971428439) (Petitioner)
latika gupta (mandakinicghs@gmail.com) (9971979050) (Respondent)

deepak kansal (deepak.kansal@tcs.com) (9212300104) (Respondent)

k 1 pahwa (krishsbi@yahoo.co.in) (9811113680) (Respondent)

mandakini cooperative group housing society 1ltd(mandakinicghs@gmail.com) (9968442446) (Respondent)
gurmeet bhatia (gurmeetbha@gmail.com) (9811312490) (Respondent)

gopal sharma (gopalstellar@gmail.com) (9810212895) (Respondent)

k 1 pahwa (krishsbi@yahoo.co.in) (9811113680) (Respondent)

AMIT MINOCHA (amitminocha@yahoo.com) (9810158760) (Petitioner)

AMIT MINOCHA (amitminocha@yahoo.com) (9810158760) (Petitioner)

ANUJ DHIR(anujdhiradv@gmail.com) (9999230790) (Petitioner)

31. CONT.CAS(C) 733/2021 TUI INDIA PVT. LTD. AMIR ZORAWAR SINGH PASRICH
Vs. KRISHAN KUMAR SINGH

ADVOCATE DETAILS FOR ABOVE CASE

i 1 a pasrich & company (inbox@ilaindia.com) (9818249584) (Petitioner)
tui india pvt ltd(garima.saxena@tui.com) () (Petitioner)

krishan kumar (krishan_ singh@hotmail.com) (9711130759) (Respondent)

32. CM APPL. 29085/2022(CM For Rest MANOJ SEJWAL AJAY CHAUDHARY,RAVI KUMAR
oration) Vs. ANKITA CHAKRAVARTY & ANR.
In CONT.CAS(C) 426/2022

ADVOCATE DETAILS FOR ABOVE CASE

ajay chaudhary(advpls94@gmail.com) (9717155565) (Petitioner)
ajay chaudhary(advpls94@gmail.com) (9717155565) (Petitioner)
sdmc (closdmc@gmail.com) () (Respondent)

dinesh kumar (dkumar9393364@gmail.com) () (Petitioner)

dinesh kumar (dkumar9393364@gmail.com) () (Petitioner)

dinesh kumar (dkumar9393364@gmail.com) () (Petitioner)

dc south (dcsouthzone@gmail.com) () (Respondent)
eebuilding south zone (eebuildingsouthzone@gmail.com) () (Respondent)
dc south (dcsouthzone@gmail.com) () (Respondent)
dc south (dcsouthzone@gmail.com) () (Respondent)
33. CONT.CAS(C) 453/2022 ANITA RAI & ORS. YASH MISHRA,PIYUSH CHHABRA

Vs. PARAMVIR SINGH RAI

ADVOCATE DETAILS FOR ABOVE CASE

yash mishra , srishti mishra(balram@alliancelawgroup.in) (9818274049) (Petitioner)
paramvir singh rai(paramvir@elanlimted.com) (9711657370) (Respondent)

PIYUSH CHHABRA (piyushchhabraoffice@gmail.com) (9958612544) (Petitioner)
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34.

35.

36.

37.

38.

39.

40.

41.

CONT.CAS (C) 508/2022 SHEEBA NARAIN SUMATI SHARMA, SAMDARSHI
Vs. PRIYANK BADOLA SANJAY

ADVOCATE DETAILS FOR ABOVE CASE

rajesh sehrawat & associates(adv.rajeshsehrawat@gmail.com) (9818008272) (Petitioner)
rajesh sehrawat (adv.rajeshsehrawat@gmail.com) (9818008272) (Petitioner)

priyanka badola (priyankbadola@gmail.com) () (Respondent)

priyanka (priyankbadola@gmail.com) () (Respondent)

SAMDARSHI SANJAY (samdarshi.sanjay@gmail.com) (9811585062) (Respondent)

CONT.CAS (C) 706/2022 SHILPA CHAWLA PRINCE ARORA,RAHUL MANGLA
CM APPL. 1235/2023 Vs. ABHISHEK CHAWLA

ADVOCATE DETAILS FOR ABOVE CASE

prince arora, manas (princearora.adv@gmail.com) (9711016610) (Petitioner)

abhishek (chawlaabhishek677Q@gmail.com) () (Respondent)

prince arora , manas verma , vipin maurya (princearora.adv@gmail.com) (9711016610) (Petitioner)
abhishek chawla (chawlaabhishek677@gmail.com) () (Respondent)

RAHUL MANGLA (rahulmanglaadvocate@gmail.com) (9899969669) (Respondent)

CONT.CAS (C) 789/2022 KARAN MEHTA SAMARTH SHANDILYA,RAM AVTAR
Vs. NEHA DARBARI MEHTA SHARMA

ADVOCATE DETAILS FOR ABOVE CASE

kartikeya singh , samarth shandilya (kartikeya.singh9l@gmail.com) (9871093932) (Petitioner)
neha mehta (mehtaneha2406@gmail.com) () (Respondent)

kand k associates (vkumar@kandkassociates.in) () (Respondent)

RAM AVTAR SHARMA (shriramlawassociates@gmail.com) (9818479755) (Respondent)

RC.REV. 128/2016 SANJAY KUMAR & ANR RAVISH KUMAR GOYAL,S K
CM APPL. 6734/2016 Vs. MOOL CHAND BHALLA ,NITIN
CM APPL. 40850/2016

ADVOCATE DETAILS FOR ABOVE CASE
NITIN (nitinsr7@gmail.com) (8287003753) (Petitioner)

RC.REV. 580/2016 SADIA RAFEEQUE B P DHALLA & CO,R KUMAR & CO

Vs. MOHD ILIYAS

ADVOCATE DETAILS FOR ABOVE CASE

RC.REV. 46/2018 RAM DHARI RAM PHAL SATISH KUMAR AND SANJAY GUPTA

CM APPL. 5138/2018 Vs. VIRENDER SINGH YADAV

ADVOCATE DETAILS FOR ABOVE CASE
SATISH KUMAR AND SANJAY GUPTA () (9811053833) (Petitioner)

RC.REV. 135/2018 ASIM KUMAR R P SHARMA
Vs. ANIL AGGARWAL

ADVOCATE DETAILS FOR ABOVE CASE
R P SHARMA () (9868205066) (Petitioner)

RC.REV. 149/2018 PREM BEHARI GUPTA GAGANPREET CHAWLA,MUKESH M
CM APPL. 14469/2018 Vs. MOHD MUJEEB GOEL,PAVNI PODDAR
CM APPL. 37793/2018

ADVOCATE DETAILS FOR ABOVE CASE
GAGANPREET CHAWLA () (9873705051) (Petitioner)
MUKESH M GOEL () (9810910312) (Petitioner)
PAVNI PODDAR (pavnipoddar@gmail.com) (7838343021) (Petitioner)

ADVANCE CAUSE LIST
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42.

43.

44,

45.

46.

47.

48.

49.

RC.REV. 202/2018 RAJA RAM (DECEASED ) THR LRS
CM APPL. 19111/2018 Vs. SEEMA DEVI

ADVOCATE DETAILS FOR ABOVE CASE
SUBODH KUMAR () (9958758374) (Petitioner)

RC.REV. 435/2018 LALIT KUMAR BHUTANI
CM APPL. 36767/2018 Vs. SUNDER PUNDEER
WITH RC.REV. 478/2018

ADVOCATE DETAILS FOR ABOVE CASE
RANJIT KHATRI () (9810659593) (Petitioner)

RC.REV. 478/2018 SURINDER KUMAR BHUTANI
CM APPL. 41363/2018 Vs. SUNDER PUNDEER (DECEASED
THR LRS)

ADVOCATE DETAILS FOR ABOVE CASE
RANJIT KHATRI () (9810659593) (Petitioner)

RC.REV. 504/2018 JAI BHAGWAN
CM APPL. 44168/2018 Vs. HEMANT KUMAR (HUF)

ADVOCATE DETAILS FOR ABOVE CASE
SHASHI SHANKER() (9810433650) (Petitioner)

RC.REV. 50/2019 PARVESH MATTA & ANR
CM APPL. 4248/2019 Vs. MANGLANI INVESTMENTS PVT
CM APPL. 21022/2019 LTD & ORS

CM APPL. 42733/2021

ADVOCATE DETAILS FOR ABOVE CASE

SUNIL MALHOTRA () (9818024129) (Petitioner)

R S SAHANI () (987126000) (Petitioner)

Sunil Malhotra (sunilmalhotraandassociates@gmail.com) () (Petitioner)
Ranjit Sahni (ranjitsahni@sdglawchambers.com) () (Respondent)

CM APPL. 28248/2021 ISMILE
CM APPL. 16033/2019 Vs. MOHD BILAL & ANR
In RC.REV. 213/2019

ADVOCATE DETAILS FOR ABOVE CASE

A MAITRI() (9717317730) (Petitioner)

a maitri (rc2ldhc@gmail.com) (9717317730) (Petitioner)
mohd elahi (mohdelahil970@Qyahoo.co.in) () (Respondent)

RC.REV. 377/2019 PAWAN KUMAR ( HALWAI )
CM APPL. 28060/2019 Vs. KRISHAN SINGLA ( SINCE
CM APPL. 28062/2019 DECEASED) THR HIS LRS

CM APPL. 48448/2019
CM APPL. 55226/2019

ADVOCATE DETAILS FOR ABOVE CASE

BHARAT GUPTA() (9810409491) (Petitioner)
BHARAT GUPTA() (9899196975) (Petitioner)
BHARAT GUPTA() (9810409491) (Petitioner)

RC.REV. 406/2019 M/S DELHI KIRANA KENDER
CM APPL. 30177/2019 Vs. VIKAS GOYAL

CM APPL. 41309/2019

CM APPL. 53849/2019

CM APPL. 35050/2022

SUBODH KUMAR

RANJIT KHATRI

RANJIT KHATRI

SHASHI SHANKER

SUNIL MALHOTRA,R S
SAHANI ,SONALI MALHOTRA

A MAITRI,RADHIKA KHUSHALDAS

BHARAT GUPTA,RAHUL SHARMA

SIDDHARTH AGGARWAL, SHIV
CHARAN GARG

ADVANCE CAUSE LIST
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50.

51.

52.

53.

54.

55.

ADVOCATE DETAILS FOR ABOVE CASE

SIDDHARTH AGGARWAL () (9871588350) (Petitioner)

SIDDHARTH AGGARWAL () (9871588350) (Petitioner)

SHIV CHARAN GARG() (9811061563) (Petitioner)

siddharth aggarwal () (9871588350) (Respondent)

shiv charan garg & associates (shivcharangarg@gmail.com) (9811061563) (Respondent)

RC.REV. 491/2019 M/S G D SEIGELL & CO PVT LTD RAJAT NAVET,MURARI TIWARI
CM APPL. 37195/2019 Vs. SWARN NIJHAWAN & ORS

CM APPL. 37196/2019

CM APPL. 41461/2022

CM APPL. 3277/2023

ADVOCATE DETAILS FOR ABOVE CASE

RAJAT NAVET () (9650881816) (Petitioner)

murari tiwari (muraritiwariandassociates@gmail.com) (981112587) (Petitioner)

bakshi law(info@bakshilaw.com) () (Respondent)

bakshi (info@bakshilaw.com) () (Respondent)

murari tiwari and associates (muraritiwariandassociates@gmail.com) (9811125857) (Respondent)

RC.REV. 570/2019 LALITA NAGPAL AJEET PRASAD AGGARWAL
CM APPL. 43105/2019 Vs. ANOOP KUMAR ROY

ADVOCATE DETAILS FOR ABOVE CASE
AJEET PRASAD AGGARWAL () (9810853963) (Petitioner)

RC.REV. 623/2019 ASHOK KUMAR SONIA A MENON,AKASH KUMAR
Vs. VIJAY KUMAR SRIVASTAVA

ADVOCATE DETAILS FOR ABOVE CASE
SONIA A MENON () (9810865468) (Petitioner)
AKASH KUMAR SRIVASTAVA (akashsrivastava753@gmail.com) (8979270703) (Respondent)

RC.REV. 53/2020 SUNITA TANDON RAJESH KUMAR GOGNA,RISHABH
CM APPL. 3122/2020 Vs. HARISH KUMAR SETHI & ORS WADHWA ,RAGHAV GOYAL,JYOTIKA
CM APPL. 3124/2020 KALRA

CM APPL. 3125/2020

CM APPL. 42988/2021
CM APPL. 13898/2022
CM APPL. 51257/2022

ADVOCATE DETAILS FOR ABOVE CASE

RAJESH KUMAR GOGNA () (9911100207) (Petitioner)

law chambers (lawchambers@lexlocum.in) () (Respondent)

wadhwa & wadhwa law offices(rishabh.w@gmail.com) (9999990883) (Respondent)
rajesh kumar gogna (lawchambers@lexlocum.in) (9911100207) (Petitioner)
neeraj (neerajyadavlaw@gmail.com) () (Respondent)

rajesh gogna (lawchambers@lexlocum.in) (9911100207) (Petitioner)

neeraj yadav (neerajyadavlaw@gmail.com) () (Respondent)

RAGHAV GOYAL (rg.raghavgoyallO@gmail.com) (8171444449) (Respondent)
JYOTIKA KALRA (kjyotika@gmail.com) (9911335676) (Petitioner)

RC.REV. 191/2020 BAL KISHAN KHANDELWAL SATYAM THAREJA, SATYAM
CM APPL. 29277/2020 Vs. PHOOLA RANI SONI & ORS. THAREJA

ADVOCATE DETAILS FOR ABOVE CASE

SATYAMTHAREJA (satyam@sthareja.in) (9711097019) (Petitioner)

satyam thareja, harshit thareja(satyam@sthareja.in) (9711097019) (Petitioner)
sanjeev kamra(kamrasanjeev@gmail.com) (9818636833) (Respondent)

satyam thareja , harshit thareja (satyam@sthareja.in) (9711097019) (Petitioner)
sanjeev (kamrasanjeev@gmail.com) (8447871289) (Respondent)

RC.REV. 126/2021 SHRI DINESHWAR NATH KEDAR SAUNDARYA SINGH, PREMASHIS
Vs. M/S GOPAL DASS AND SONS CHOUDHURY

ADVANCE CAUSE LIST
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56.

57.

58.

59.

60.

ADVOCATE DETAILS FOR ABOVE CASE

kamlakshisingh chauhan(singh.kamlakshi@gmail.com) (9873408273) (Petitioner)
kamlakshi singh chauhan (singh.kamlakshi@gmail.com) (9873408273) (Petitioner)
p choudhury (pchoudhury5@hotmail.com) () (Respondent)

p choudhury (pchoudhury5@hotmail.com) () (Respondent)

PREMASHIS CHOUDHURY (pchoudhuru5@hotmail.com) (9811074212) (Petitioner)

RC.REV. 19/2022 NATHI LAL CHAURASIA (SINCE PRAVEEN SURI,RAJIV MEHRA
CM APPL. 7977/2022 DECEASED THROUGH LR)
CM APPL. 7978/2022 Vs. SUSHILA DEVI JAIN AND

ANOTHER

ADVOCATE DETAILS FOR ABOVE CASE

praveen suri & associates (praveensuri73@gmail.com) (9810928188) (Petitioner)
katickay mathur (rajivmehraadv@yahoo.com) (9811164491) (Respondent)

RAJIV MEHRA (rajivmehra@yahoo.com) (9811164491) (Respondent)

W.P. (C) 3040/2013 SHIV DUTT LOKESH KUMAR SHARMA, MANIKA
CM APPL. 11263/2013 Vs. DELHI DEVELOPMENT TRIPATHY ,ASHISH KUMAR, PANKAJ
CM APPL. 5813/2022 AUTHORITY & ORS. VIVEK,JAI SAHAI ENDLAW,ARJUN
CM APPL. 5814/2022 ANAND ,MANIKA TRIPATHY

CM APPL. 8018/2022 PANDEY,DEEPAK ANAND AND ANIL
CM APPL. 47304/2022 SEHRAWAT

ADVOCATE DETAILS FOR ABOVE CASE

manika tripathy (manikatripathy@yahoo.com) (9811831835) (Petitioner)

jai jse chambers(jai@jsechambers.com, pankajvivek@gmail.com) () (Respondent)
jai sahai endlaw(jai@jsechamber.com) (9811122114) (Petitioner)

manika pandey(manika pandey@yahoo.co.in) () (Respondent)

dr. rahul chhokar (ddachamberhc@yahoo.com) (8950510963) (Respondent)

pankaj vivek (pankajvivek@gmail.com) (9811215778) (Petitioner)

jai sahai endlaw(jai@jsechamber.com) (9811122114) (Petitioner)

manika triathy pandey(manika pandey@yahoo.co.in) (9811831835) (Respondent)
manisha sharma (maneesh0804@yahoo.co.in) (9899784264) (Respondent)

naresh k. daksh(nareshdaksh_adv@yahoo.com) (9810539912) (Respondent)

jai sahai endlaw(jai@jsechamber.com) (9811122114) (Respondent)

ARJUN ANAND (arjun.anand27@gmail.com) (9910397396) (Respondent)

W.P.(C) 1987/2019 M/S BEHARILAL MADANLAL NISHANT ANAND AND GUNJAN
JAIPURIA LTD. BANSAL,NAVEEN KR.
Vs. DELHI DEVELOPMENT RAHEJA ,ASHIM VACHHER
AUTHORITY

ADVOCATE DETAILS FOR ABOVE CASE
NISHANT ANAND AND GUNJAN BANSAL() (9717061109) (Petitioner)
ASHIM VACHHER (ashimvachher@vachherassociates.com) (9811023217) (Petitioner)

W.P. (C) 3394/2019 SHRI JEEWAN ARUN SHARMA ,NATWAR RAI ,ANJANA
CM APPL. 15608/2019 Vs. DELHI DEVELOPMENT GOSAIN,NATWAR RAI
CM APPL. 39182/2022 AUTHORITY AND ORS.

ADVOCATE DETAILS FOR ABOVE CASE

ARUN SHARMA () (9891428897) (Petitioner)

natwar rai(natwarrai@gmail.com) (9818906064) (Petitioner)

yeeshu jain (yeeshujain@yahoo.co.in) (9953021339) (Respondent)

dr. rahul chhoker (ddachamberhc@gmail.com) (8960896896) (Respondent)
shri jagdish(sahilsain673@gmail.com) (8368036773) (Respondent)
NATWAR RAI (NATWARRAIW@GMAIL.COM) (9818906064) (Petitioner)

W.P.(C) 10367/2019 KRISHAN KUMAR J P & ASSOCIATES

Vs. DELHI DEVELOPMENT
AUTHORITY & ANR

ADVOCATE DETAILS FOR ABOVE CASE
J P & ASSOCIATES() (9911063933) (Petitioner)

ADVANCE CAUSE LIST
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61. W.P.(C) 2328/2020

62.

63.

64.

65.

CM
CM
CM
CM
CM
CM

ADVOCATE DETAILS FOR ABOVE CASE

APPL.
APPL.
APPL.
APPL.
APPL.
APPL.

8182/2020
8959/2020
29480/2020
521/2021
27032/2022
28702/2022

184

SH. RAKESH KUMAR SHARMA
Vs. DELHI DEVELOPMENT
AUTHORITY

SH. RAKESH KUMAR SHARMA () (9868264127) (Petitioner)
SH. RAKESH KUMAR SHARMA () (9868264127) (Petitioner)

Rakesh kumar sharma (rks5359@yahoo.co.in) (9868264127) (Petitioner)

DDA (ddachamberdhc@gmail.com) () (Respondent)
rakesh kumar sharma () (9868264127) (Petitioner)

dr.

rahul chhoker (ddachamberhc@gmail.com) (8950510963) (Respondent)

rakesh kumar sharma () (9868264127) (Petitioner)
dhingra (advdhingra@gmail.com) () (Respondent)

dr.

rahul chhokker (ddachamberhc@yahoo.com) (8950510963) (Respondent)

rajesh kumar sharma (rks5359@yahoo.in) (9868264127) (Petitioner)
dhingra (advdhingra@gmail.com) () (Respondent)

W.P. (C) 3425/2020

CM APPL.

ADVOCATE DETAILS FOR ABOVE CASE
dilip singh(contact.dilipsingh@gmail.com) (9810111052) (Petitioner)

12152/2020

M/S NEEL BUILDERS PVT. LTD.

Vs. DELHI DEVELOPMENT
AUTHORITY

dhanesh relan(dhaneshrelan@gmail.com) () (Respondent)
ddachamber (ddachamberhc@gmail.com) () (Respondent)
paritosh dhawan (paritoshdhawan.dra@gmail.com) (9910335069) (Respondent)

W.P.(C) 6327/2020
CM APPL. 22454/2020

ADVOCATE DETAILS FOR ABOVE CASE

SUNIL & ORS.
Vs. DELHI DEVELOPMENT
AUTHORITY & ORS.

sonia (soniya.arora79@gmail.com) (9810865468) (Petitioner)

sonia (soniya.arora79@gmail.com) (9810865468) (Petitioner)
SONIA ARORA (soniya.arora79@gmail.com) (9810865468) (Petitioner)
bhawana kataria (standingcounselgnctd@gmail.com) (8588089272) (Respondent)
arul birbal() (9810029802) (Respondent)

arul birbal() (9810029802) (Respondent)

sumit pushkama (pushlaw@yahoo.co.in) (9811042847) (Respondent)

W.P. (C) 8315/2020
CM APPL. 26939/2020

WITH W.P. (C) 11173/2020

W.P.(C) 14647/2022

ADVOCATE DETAILS FOR ABOVE CASE

MANOJ KUMAR KANOJIA & ORS.
Vs. DELHI DEVELOPMENT
AUTHORITY & ORS.

SONIA ARORA (soniya.arora79@gmail.com) (9810865468) (Petitioner)
sonia a menon (papnaihem@gmail.com) (9810865468) (Petitioner)

dr.

mr.

rahul chhoker (ddachamberhc@gmail.com) (8950510963) (Respondent)
sumit pushkaran (pushlaw@yahoo.co.in) (9811042847) (Respondent)

arul birbal() (9810029802) (Respondent)

mr.

SH. RAKESH KUMAR
SHARMA ,RAKESH KUMAR SHARMA

DILIP SINGH

SONIA ARORA

SONIA ARORA

bhawana kataria(standingcounselgnctd@gmail.com) (8588089272) (Respondent)

W.P.(C) 11173/2020

CM APPL.
CM APPL.
CM APPL.
CM APPL.
WITH W.P. (C)8315/2020

34860/2020
34861/2020
34862/2020
24331/2021

CHOUTURI KOTLAMMA & ORS.
Vs. DELHI DEVELOPMENT
AUTHORITY & ORS.

SONIA ARORA,SONIA ARORA

ADVANCE CAUSE LIST
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ADVOCATE DETAILS FOR ABOVE CASE

sonia a menon (hemchandral51985@gmail.com) (9810865468) (Petitioner)

SONIA ARORA (soniya.arora79@gmail.com) (9810865468) (Petitioner)

dda (ddachamberhc@gmail.com) () (Respondent)

prabhsahay kaur (ddachamberhc@gmail.com) (9810158581) (Respondent)

bhawana kataria (standingcounselgnctd@gmail.com) (8588089272) (Respondent)

sonia a menon (soniya.arora79@gmail.com) (9810865468) (Petitioner)

SONIA ARORA (soniya.arora79@gmail.com) (9810865468) (Petitioner)

dda (ddachamberhc@gmail.com) () (Respondent)

santosh kumar tripathi (standingcounselgnctd@gmail.com) (9868250806) (Respondent)
santosh kumar tripathi (standingcounselgnctd@gmail.com) (9868250806) (Respondent)

66. W.P.(C) 140/2021 RAVI KANT & ORS. SONIA ARORA,SONIA ARORA
CM APPL. 418/2021 Vs. DELHI DEVELOPMENT
CM APPL. 7579/2021 AUTHORITY & ORS.

CM APPL. 26328/2021
WITH W.P. (C) 1272/2021
W.P. (C) 2665/2021

ADVOCATE DETAILS FOR ABOVE CASE

SONIA ARORA (soniya.arora79@gmail.com) (9810865468) (Petitioner)

sonia a. menon() (9810865468) (Petitioner)

sonia a. menon() (9810865468) (Petitioner)

sumit pushkarna (pushlaw@yahoo.com) (9811042847) (Respondent)

bhawana kataria(standingcounselgnctd@gmail.com) (8588089272) (Respondent)
sanjeev sharma(sanjeev.sharma2@larsentoubro.com) (40819500) (Respondent)
prapasanay kaur () (9810158581) (Respondent)

SONIA ARORA (soniya.arora79@gmail.com) (9810865468) (Petitioner)

sonia a menon() (9810865468) (Petitioner)

sangeeta bharti (sangeetabharti@gmail.com) () (Respondent)

prabhasahay kaur () (9810158581) (Respondent)

sunil saha (standingcounselgnctd@gmail.com) (9911999547) (Respondent)
sanjeev sharma (sanjeev.sharma2@larsentoubro.com) () (Respondent)

delhi development authority (sahayk@gmail.com) () (Respondent)

sonia a menon (soniya.arora79@gmail.com, soniaaroramenon@gmail.com) (9810865468) (Petitioner)
sanjeev sharma(sanjeev_sharma2@larsentoubro.com) (1140819500) (Respondent)
santosh kumar tripathi (standingcounselgnctd@gmail.com) (9868250806) (Respondent)
delhi development authority (sahayk@gmail.com) () (Respondent)

sangeeta bharti (sangeetabharti@gmail.com) (9811112863) (Respondent)
prabhsahay (sahayk@gmail.com) (9810158581) (Respondent)

67. W.P. (C) 1272/2021 RAVI KUMAR VERMA & ORS. SONIA ARORA, SONIA
CM APPL. 3541/2021 Vs. DELHI DEVELOPMENT ARORA,DINESH KUMAR
AUTHORITY & ORS.

ADVOCATE DETAILS FOR ABOVE CASE

sonia a. menon(papnaihem@gmail.com) (9810865468) (Petitioner)

SONIA ARORA (soniya.arora79@gmail.com) (9810865468) (Petitioner)

sanjeev sharma (sanjeev.sharma2@larsentoubro.com) (1140819500) (Respondent)
sumit pushkarna (pushlaw@yahoo.co.in) (9811042847) (Respondent)

sunil saha (standingcounselgnctd@gmail.com) (9911999547) (Respondent)
prabhsahay kaur () (9810158581) (Respondent)

68. W.P. (C) 2665/2021 SEEMA MARMATH & ANR. SONIA ARORA
Vs. DELHI DEVELOPMENT
AUTHORITY

ADVOCATE DETAILS FOR ABOVE CASE

sonia a menon() (9810865468) (Petitioner)

SONIA ARORA (soniya.arora79@gmail.com) (9810865468) (Petitioner)

dr rahul chhoker (ddachamberhc@gmail.com) (8920952108) (Respondent)
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FOR

DIRECTION ON OFFICE NOTE

69.

70.

FOR

CONT.CAS(C) 909/2018 NIRMAL GUPTA & ANR AJESH LUTHRA
Vs. YOGENDRA TRIPATHI

ADVOCATE DETAILS FOR ABOVE CASE
AJESH LUTHRA() (9999941193) (Petitioner)

W.P. (C) 7550/2020 NEELAM DEVI & ORS. SONIA ARORA,SHAHANA FARAH
CM APPL. 25132/2020 Vs. DELHI DEVELOPMENT
AUTHORITY & ORS.

ADVOCATE DETAILS FOR ABOVE CASE

sonia a. menon (papnaihem@gmail.com) (9810865468) (Petitioner)

SONIA ARORA (soniya.arora79@gmail.com) (9810865468) (Petitioner)

pushlaw (pushlaw@yahoo.co.in) (9811042847) (Respondent)

bhawana kataria(standingcounselgnctdgnctd@gmail.com) (8588089272) (Respondent)
sanjeev sharma (sanjeev.sharma2@larsentoubro.com) (1140819500) (Respondent)

dda (ddachamberhc@gmail.com) (8950510963) (Respondent)

atul birbal() (9810029802) (Respondent)

SHAHANA FARAH (shahanafarah@gmail.com) (9810006902) (Respondent)

FINAL HEARING

71.

72.

73.

74.

CONT.CAS (C) 374/2022 DEEPAK OIL MILLS MADHUMITA BHATTACHARJEE
Vs. ANIL BAIJAL, LT.
GOVERNOR, EX. OFFICIO
CHAIRMAN OF DDA

WITH W.P (C) 12164/2019

ADVOCATE DETAILS FOR ABOVE CASE

madhumita bhattacharjee (bhattacharjee.madhumita@gmail.com) (9811785211) (Petitioner)

santosh kumar tripathy (standingcounselgnctd@gmail.com) (9868250806) (Respondent)

CM APPL. 17318/2022 GIRDHARI LAL MOHIT SETH,RAKESH MUKHIJA
In RC.REV. 255/2020 Vs. SANTOSH CHOWDHARY

ADVOCATE DETAILS FOR ABOVE CASE

mohit seth, sujoy chatterjee() (8457902716) (Petitioner)

MOHITSETH (mohits.seth@gmail.com) (8457902716) (Petitioner)

mohit seth, sujoy chatterje (mohits.seth@gmail.com) (8457902716) (Petitioner)
varun jain() (9999038370) (Respondent)

RAKESH MUKHIJA (mukhijas@yahoo.co.in) (9811575777) (Respondent)

W.P.(C) 12164/2019 DEEPAK OIL MILLS & ANR. MADHUMITA

CM APPL. 49755/2019 Vs. DELHI DEVELOPMENT BHATTACHARJEE , MADHUMITA
CM APPL. 24785/2021 AUTHORITY & ANR. BHATTACHARJEE

CM APPL. 13814/2022

WITH W.P. (C) 6076/2022

CONT.CAS (C) 374/2022

ADVOCATE DETAILS FOR ABOVE CASE

MADHUMITA BHATTACHARJEE () (9811785211) (Petitioner)

madhumita bhattacharjee (bhattacharjee.madhumita@gmail.com) (9811785211) (Petitioner)
dhanesh relan(dhaneshrelan@yahoo.co.in) () (Respondent)

madhumita bhattacharjee (bhattacharjee.madhumita@gmail.com) (9811785211) (Petitioner)
arjun pant(pant_arjun@rediffmail.com) () (Respondent)

W.P. (C) 6076/2022 DEEPAK OIL MILLS & ANR. MADHUMITA BHATTACHARJEE
CM APPL. 18263/2022 Vs. DELHI DEVELOPMENT
AUTHORITY & ANR.

ADVANCE CAUSE LIST
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ADVOCATE DETAILS FOR ABOVE CASE
madhumita bhattacharjee (bhattacharjee.madhumita@gmail.com) (9811785211) (Petitioner)
arjun pant(pant_arjun@rediffmail.com) () (Respondent)

santosh kumar tripathi (standingcounselgnctd@gmail.com) (9868250806) (Respondent)

75. W.P.(C) 6252/2022 NALWA SONS INVESTMENTS NAMAN JOSHI
CM APPL. 18779/2022 LIMITED & ANR.
Vs. DELHI DEVELOPMENT
AUTHORITY
ADVOCATE DETAILS FOR ABOVE CASE
naman joshi and guneet sidhu(naman.joshi@cjslegal.in) (9810057280) (Petitioner)
dr. rahul chhoker (ddachamberhc@yahoo.com) (8950510963) (Respondent)
FOR HEARING
76. W.P.(C) 191/2016 ADARSH RAMLEELA COMMITTEE KULDEEP KUMAR, SHILPI
CM APPL. 765/2016 (REGD.) CHOWDHARY
CM APPL. 40578/2017 Vs. UNION OF INDIA & ORS
CM APPL. 15097/2019
ADVOCATE DETAILS FOR ABOVE CASE
KULDEEP KUMAR () (8800326695) (Petitioner)
FOR FINAL DISPOSAL
77. RC.REV. 612/2019 NARENDER KUMAR GUPTA M G VACHER, PANKAJ
Vs. SUNIL JAIN & ANR GUPTA ,BHARAT GUPTA
ADVOCATE DETAILS FOR ABOVE CASE
M G VACHER() (9810429034) (Petitioner)
PANKAJ GUPTA (pankajguptl@rediffmail.com) (9811541144) (Respondent)
BHARAT GUPTA (legistauxiliary@gmail.com) (9810444651) (Petitioner)
78. W.P.(C) 9075/2005 RAMESH RANI & ANR. MR.RAJAN SABHARWAL,RAJAN
CM APPL. 5168/2019 Vs. D.D.A. SABHARWAL,MR AJAY VERMA
CM APPL. 24959/2022
ADVOCATE DETAILS FOR ABOVE CASE
sabharwal assocaites law firm(admin@salf.in) (9311374487) (Petitioner)
dda (ddachamberhc@yahoo.com) (8950510963) (Respondent)
WITHOUT GENERATE () () (Petitioner)
79. W.P.(C) 9173/2015 VINOD RAJORIA RAJESH YADAV,RUCHIRA VASISHT
CM APPL. 51495/2019 Vs. DELHI DEVELOPMENT ARORA , LATIKA MALHOTRA, ROHAN
CM APPL. 21613/2021 AUTHORITY AND ORS. YADAV,ARJUN PANT

CM APPL. 17886/2022

CM APPL. 20392/2022

CM APPL. 35181/2022

CM APPL. 45299/2022

AT 02:30 P.M.

ADVOCATE DETAILS FOR ABOVE CASE

RAJESH YADAV () (9990990487) (Petitioner)

ruchira v. arora(ruchiravarora@yahoo.co.in) (1141074760) (Petitioner)
latika malhotra(latika.malhotralO@Rgmail.com) () (Respondent)

arjun pant(pant_arjun@rediffmail.com) (9811071260) (Respondent)

latika malhotra(latika.malhotralO@gmail.com) (9811895162) (Petitioner)
ruchira arora(ruchiraarora@gmail.com) () (Respondent)

ROHANYADAV (rohanadv29@gmail.com) (9811546760) (Petitioner)

ruchira v. arora(ruchiravarora@ahoo.co.in) (41074760) (Petitioner)
arjun pant(pant_arjun@rediffmail.com) () (Respondent)

arjun pant(pant_arjun@rediffmail.com) (9899491783) (Petitioner)
rohanad (rohanadv29@gmail.com, ruchirarora@yahoo.co.in) () (Respondent)

ADVANCE CAUSE LIST
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80.

81.

82.

83.

84.

85.

86.

87.

ruchira v. arora(ruchiravarora@gmail.com) (1141074760) (Petitioner)

arun pant(pant_arjun@rediffmail.com) () (Respondent)

W.P. (C) 3546/2019 GANESH VIJAYRAN AND ANR.
Vs. DELHI DEVELOPMENT
AUTHORITY AND ANR.

ADVOCATE DETAILS FOR ABOVE CASE
DR. SUBHASH VIJAYRAN() (8920086150) (Petitioner)

W.P. (C) 3773/2019 SHARDA PARASAD TIWARI AND
ORS.
Vs. DELHI DEVELOPMENT
AUTHORITY AND ORS.

ADVOCATE DETAILS FOR ABOVE CASE
SHANTWANU SINGH () (9650750006) (Petitioner)

W.P. (C) 4665/2019 SOUMITRA RAI & ORS.
Vs. DELHI DEVELOPMENT
AUTHORITY & ORS.

ADVOCATE DETAILS FOR ABOVE CASE
SAURABH KANSAL () (9999742778) (Petitioner)

W.P. (C) 9356/2019 ASSOCIATION OF ALLOTTEES (R)
CM APPL. 42363/2019 2014 & 2017

WITH W.P. (C) 10076/2019 Vs. DELHI DEVELOPMENT
W.P.(C) 1175/2020 AUTHORITY

W.P.(C) 2347/2020

ADVOCATE DETAILS FOR ABOVE CASE
MANDEEP SINGH VINAIK() (9953099193) (Petitioner)
MANDEEP SINGH VINAIK() (9953099193) (Petitioner)

W.P.(C) 10076/2019 OMKAR NATH AND ORS.
Vs. DELHI DEVELOPMENT
AUTHORITY

ADVOCATE DETAILS FOR ABOVE CASE
ANAND SHANKAR JHA () (9899617989) (Petitioner)

W.P.(C) 1175/2020 ANISH KUMAR
Vs. DELHI DEVELOPMENT
AUTHORITY

ADVOCATE DETAILS FOR ABOVE CASE
MOHAMMAD ALI () (8586094428) (Petitioner)
SHAHANA FARAH (shahanafarah@gmail.com) (9810006902) (Respondent)

W.P. (C) 2347/2020 DEEPAK JAIN
Vs. DELHI DEVELOPMENT
AUTHORITY

ADVOCATE DETAILS FOR ABOVE CASE
MOHAMMAD ALI () (8586094428) (Petitioner)

W.P. (C) 9660/2019 SUDHIR KUMAR GAMBHIR
Vs. DELHI DEVELOPMENT
AUTHORITY

ADVOCATE DETAILS FOR ABOVE CASE

ANSHUMAN TIWARI () (9717161215) (Petitioner)

DR. SUBHASH VIJAYRAN, SHAHANA
FARAH,DR SUBHASH VIJAYRAN

SHANTWANU SINGH, SHAHANA FARAH

SAURABH KANSAL, SHAHANA FARAH

MANDEEP SINGH VINAIK,SHAHANA
FARAH

ANAND SHANKAR JHA, SHAHANA
FARAH

MOHAMMAD ALI,SHAHANA FARAH

MOHAMMAD ALI

ANSHUMAN TIWARI, SHAHANA FARAH

ADVANCE CAUSE LIST
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88.

89.

END

W.P. (C) 6096/2020 SHIV AMBARDAR AND ANOTHER RITIKA GUPTA, TARANG
CM APPL. 26988/2021 Vs. DELHI DEVELOPMENT SRIVASTAVA ,RAJENDRA
AUTHORITY AND ANOTHER

ADVOCATE DETAILS FOR ABOVE CASE

puneet goel & associates (advpuneetgoel@gmail.com) (9810759570) (Petitioner)
RITIKAGUPTA (advritikagupta2@gmail.com) (8285556227) (Petitioner)

shobhana takiar (shobhana_takiar@yahoo.co.in) (9810962950) (Respondent)
SHIV AMBARDAR AND ANOTHER (SKAGEOLQ@YAHOO.COM) () (Respondent)

SHIV AMBARDAR AND ANOTHER (SKAGEOLQ@YAHOO.COM) () (Respondent)

tarang srivastava (srivastavatarang@yahoo.com) () (Petitioner)

shobhana takiar (sbhobanatakiar@yahoo.co.in) () (Respondent)

TARANG SRIVASTAVA (srivastavatarang@yahoo.co.in) (9810874158) (Petitioner)
RAJENDRA SAHU(raj@sahulegal.com) (9910008632) (Petitioner)

W.P.(C) 13199/2021 MODERN PUBLIC SCHOOL KAMAL GUPTA
CM APPL. 41660/2021 EDUCATION SOCIETY (REGD.) &

ANR.

Vs. HONOURABLE LIEUTENANT

GOVERNOR & ANR.

ADVOCATE DETAILS FOR ABOVE CASE

kamal gupta (kamalguptaandcompany@gmail.com) (9810988094) (Petitioner)

dda (ddachamberhc@yahoo.com) (8950510963) (Respondent)

santosh kumar tripathi (standingcounselgnctd@gmail.com) (9868250806) (Respondent)

OF THE BOARD/FINAL DISPOSAL MATTERS

90.

91.

W.P. (C) 9063/2014 RAJESH MALHOTRA & ANR KAPIL KHER,M.S
CM APPL. 21428/2015 Vs. DELHI DEVELOPMENT GUPTA ,MRINALINI SEN
AUTHORITY

ADVOCATE DETAILS FOR ABOVE CASE

W.P. (C) 6883/2016 BHAGWAN DASS BRIJBALLABH

CM APPL. 28272/2016 Vs. DELHI DEVELOPMENT TIWARI,BRIJBALLABH TIWARI

CM APPL. 27108/2021 AUTHORITY & ORS

ADVOCATE DETAILS FOR ABOVE CASE
anish shrestha(brij_delhi_india@yahoo.com) (9354074917) (Petitioner)
kush sharma (kushsharma84@gmail.com) () (Respondent)

IN CHAMBER

92.

CONT.CAS (C) 212/2021 YUDHVIR CHHIKARA AISHWARYA ,MADHURIMA TATIA

Vs. PRIYANKA

ADVOCATE DETAILS FOR ABOVE CASE

aishwarya (aishwaryal5.law@gmail.com) (9711602472) (Petitioner)
AISHWARYA (aishwaryal5.law@gmail.com) (9711602472) (Petitioner)

kumar shib (kumarshib50@gmail.com) () (Respondent)

YUDHVIR CHHIKARA(YUDI_24G@YAHOO.CO.IN)(8800344330)(Respondent)
PRIYANKA (DR.PRIYANKA.THAKRAN82@GMAIL.COM) (9650381425) (Respondent)
MADHURIMA TATIA (MADHURIMATATIAQHOTMAIL.COM) (9810719337) (Petitioner)

SAHU

ADVANCE CAUSE LIST
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COURT NO. 50
HON'BLE MR.JUSTICE SACHIN DATTA

CLICK HERE TO JOIN V.C.

https://virtualcourtdhc.webex.com/meet/virtualcourtdhcé

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO

sachin.sharma(@dhc.nic.in

AFTER NOTICE MISC. MATTERS

1. RC.REV. 60/2021 SH. VINAY KUMAR SONI
CM APPL. 9798/2021 Vs. SH. VIJAY KUMAR
CM APPL. 9799/2021
CM APPL. 9822/2021
CM APPL. 16459/2022

ADVOCATE DETAILS FOR ABOVE CASE

GITADHINGRA (geetaadvocate2006@yahoo.co.in) (9810324978) (Petitioner)

GITA DHINGRA,GITA
DHINGRA,RAJAT ANEJA

m g dhingra & gita dhingra(geeta_advocate2006Ryahoo.co.in) (9810324978) (Petitioner)
rajat aneja() (9810727771) (Respondent)

rishabh jain(rishabhjainadv@gmail.com) () (Respondent)
SH. VINAY KUMAR SONI(GEETA;ADVOCATE2006@YAHOO.CO.IN)(9810324978)(Respondent)

SH. VIJAY KUMAR (RISHABHJAINADV@GMAIL.COM) (9810727771) (Respondent)

aneja & aneja(ranejalRanejaandaneja.com) (9810727771) (Respondent)

geeta (geeta_advocate2006Ryahoo.co.in) () (Respondent)

ADVANCE CAUSE LIST
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COURT NO. 40
HON'BLE MR. JUSTICE GAURANG KANTH

CLICK HERE TO JOIN VC

https://virtualcourtdhc.webex.com/meet/virtualcourtdhc8

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO

nijesh.kumar@dhc.nic.in

FRESH MATTERS & APPLICATIONS

1. CM APPL. 44571/2022 ASHOK KUMAR & ANR JAVED AHMAD,RAVI SABHARWAL,6K
In MAC.APP. 943/2011 Vs. SANJAY SINGH & ANR L NANDWANI

ADVOCATE DETAILS FOR ABOVE CASE

javed ahmad (javedahmadadv@gmail.com) (9810518138) (Petitioner)

pradeep gaud (pradeepgaudl@rediffmail.com) () (Respondent)

RAVI SABHARWAL (ravisabharwal.advocate@gmail.com) (9971999480) (Respondent)

2. CM APPL. 47617/2022 JAVED HASAN RADHIKA KHUSHALDAS, PREMASHIS
In RFA 300/2022 Vs. RAJESH CHOPRA & ANR. CHOUDHURY
(Disposed-off Case)

ADVOCATE DETAILS FOR ABOVE CASE

a. maitri(arunmatirip57@gmail.com) (9810146222) (Petitioner)
pchoudhary (pchoudhury5@hotmail. com) () (Respondent)
premashis (pchoudhury5@hotmail.com) (9811074212) (Petitioner)

arun (arunmaitrip57@gmail.com) () (Respondent)
3. RFA 640/2022 POONAM SETHI AND ANR. HARSIMRAN KAUR
CM APPL. 53639/2022 Vs. SURENDER KUMAR BHASIN

ADVOCATE DETAILS FOR ABOVE CASE
b s rai & harsimran kaur() (9810169246) (Petitioner)

4. RFA 9/2023 ASHUTOSH AND ORS SAHIL AERON
CM APPL. 749/2023 Vs. SURENDER NATH SHUKLA AND
ORS.

ADVOCATE DETAILS FOR ABOVE CASE

5. RFA 34/2023 SPARK VIDYUT PVT LTD ASHOK KUMAR MITTAL
CM APPL. 1936/2023 Vs. D D PRADHAN AND CO(P) LTD
CM APPL. 1937/2023
CM APPL. 1938/2023

ADVOCATE DETAILS FOR ABOVE CASE

ashok mittal (lawyerakm@gmail.com) (9811485695) (Petitioner)
ashok mittal (lawyerakm@gmail.com) (9811485695) (Petitioner)
chhabra (aschhabraandassociates@gmail.com) () (Respondent)

chhabra (aschhabraandassociates@gmail.com) () (Respondent)
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FOR ADMISSION

FAO 118/2021 SHAMBHU SHREE SERVICES PVT KRISHNA BHUSHAN UPADHYAY
CM APPL. 12170/2021 LTD
CM APPL. 12171/2021 Vs. LT COL (RTD) H S MINHAS

CM APPL. 12172/2021
CM APPL. 17767/2022
CM APPL. 17768/2022
WITH RFA 32/2022

ADVOCATE DETAILS FOR ABOVE CASE

k b upadhayay , shashidhar mishra (advocateiajudex@gmail.com) (9810655095) (Petitioner)
h s minhas (hs.minhas05@gmail.com) () (Respondent)

SHAMBHU SHREE SERVICES PVT LTD (ADVOCATIAJUDEX@GMAIL.COM) (9810655095) (Respondent)
SHAMBHU SHREE SERVICES PVT LTD (ADVOCATIAJUDEX@GMAIL.COM) (9810655095) (Respondent)
SHAMBHU SHREE SERVICES PVT LTD (ADVOCATIAJUDEX@GMAIL.COM) (9810655095) (Respondent)
SHAMBHU SHREE SERVICES PVT LTD (ADVOCATIAJUDEX@GMAIL.COM) (9810655095) (Respondent)
SHAMBHU SHREE SERVICES PVT LTD (ADVOCATIAJUDEX@GMAIL.COM) (9810655095) (Respondent)
SHAMBHU SHREE SERVICES PVT LTD (ADVOCATIAJUDEX@GMAIL.COM) (9810655095) (Respondent)

k b upadhyay & shashidhar mishra(advocatiajudex@gmail.com) (9810655095) (Petitioner)

ha minha (hs.minhas05@gmail.com) () (Respondent)
RFA 32/2022 SHAMBHU SHREE SERVICES PVT. KRISHNA BHUSHAN UPADHYAY
CM APPL. 5342/2022 LTD.
CM APPL. 5344/2022 Vs. LT. COL. RETD. H.S.
MINHAS

ADVOCATE DETAILS FOR ABOVE CASE

KRISHNAUPADHYAY (advocatiajudex@gmail.com) (9810655095) (Petitioner)

SHAMBHU SHREE SERVICES PVT. LTD. (ADVOCATIAJUDEX@GMAIL.COM) (9810655095) (Petitioner)
SHAMBHU SHREE SERVICES PVT. LTD. (ADVOCATIAJUDEX@GMAIL.COM) (9810655095) (Petitioner)

AFTER NOTICE MISC. MATTERS

10.

CM APPL. 40692/2022 SAVITRI KRISHAN KUMAR SHARMA,6 ANIL
In RFA 224/2022 Vs. RAMESH KOTIYA KUMAR BHASIN

ADVOCATE DETAILS FOR ABOVE CASE

k k & co(kksharmaadvocate384@gmail.com) (9818140429) (Petitioner)
anil (b.anilk79@gmail.com) () (Respondent)

anil k.bhasin(yaswantlaltiwari@gmail.com) (9818513255) (Respondent)

RFA 269/2022 SHRI NISHITH PATHAK & ORS. LAL BAHADUR SAHU
CM APPL. 28007/2022 Vs. SHRI ANIL DALMIA
CM APPL. 28256/2022

ADVOCATE DETAILS FOR ABOVE CASE

nishith pathak (nishithcfi@gmail.com) (9891250888) (Petitioner)

runu pathak (runupathak9126@gmail.com) (8920602354) (Petitioner)

lalit kumar , lal bahadur sahu(lalitkumaranadco@hotmail.com) (9811043442) (Petitioner)
m/s shivam enterprieses (nishithcfi@gmail.com) (9891250888) (Petitioner)

anil dalmia (apexdelhiadvocates@gmail.com) (9999595995) (Respondent)

RFA 350/2022 DEVENDRA VERMA SINCE DECEASED RAJ GAURAV
CM APPL. 33818/2022 THROUGH LR
CM APPL. 33819/2022 Vs. ASHISH GOYAL

CM APPL. 33820/2022

ADVOCATE DETAILS FOR ABOVE CASE
sanjay kumar (adv.sanjay20l2@yahoo.com) (9711116711) (Petitioner)
o p aggarwal (op_aggarwal@rediffmail.com) (9899695333) (Respondent)

ADVANCE CAUSE LIST
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11. RFA 377/2022

ADVOCATE DETAILS FOR ABOVE CASE

193

SHIKHA BANSAL
Vs. MONIKA ENTERPRISES

PRASHANT KUMAR MITTAL

prahant kumar mittal (pkmittaladvocate@gmail.com) (9811088853) (Petitioner)
monika (monikaenterprisesl068Qyahoo.com) () (Respondent)

12. W.P.(C) 3643/2003

ADVOCATE DETAILS FOR ABOVE CASE
WITHOUT GENERATE () () (Respondent)

13. W.P.(C) 7810/2010

ADVOCATE DETAILS FOR ABOVE CASE

14. W.P.(C) 7053/2014
WITH W.P. (C) 7509/2015

ADVOCATE DETAILS FOR ABOVE CASE

15. W.P.(C) 9358/2014
CM APPL. 21162/2014
CM APPL. 2469/2018
CM APPL. 2611/2018

ADVOCATE DETAILS FOR ABOVE CASE

STATE BANK OF INDIA
Vs. PRESIDING OFFICER & ANR.

NATIONAL THERMAL POWER
CORPORATION LIMITED

Vs. ASSISTANT PROVIDENT FUND
COMMISSIONER AND ANR

ACTION CONSTRUCTION EQUIPMENT
LIMITED

Vs. COLLECTOR OF
STAMPS/SUBDIVISIONAL
MAGISTRATE-II

INDRA PARK INDIRA MARKET
WERLARE ASSOCIATION (REGD.)
Vs. GOVT. OF NCT OF DELHI &
ANR

DINESH DOGRA () (8527865381) (Petitioner)
DINESH DOGRA () (8527865381) (Petitioner)

16. W.P.(C) 3481/2022
CM APPL. 10282/2022
CM APPL. 11014/2022
CM APPL. 15410/2022

ADVOCATE DETAILS FOR ABOVE CASE

M/S MEDIA GURU NEWS PRIVATE
LIMITED
Vs. UNION OF INDIA & ORS.

R.P.KAPUR & CO. ,VIJAY
CHAUDHARY , JITENDER
KHANNA ,DINESH KOTHARI

BHARAT SANGAL,BABITA
KUSHWAHA , SHIVANATH
MAHANTA ,ATUL KUMAR

PANKAJ JAIN

PRATITI RUNGTA,DINESH
DOGRA , BHASKAR
UPADHAYA, PURNIMA MAHESHWARI

MAYANK SAPRE,MAYANK
SAPRE ,KIRTIMAN SINGH

mayank sapre and kumar shivam(mayank@mnsalwchambers.in) (8810674181) (Petitioner)

under secretary insat(jspna-moib@gov.in, jscpg-mha@nic.in, wawpc@nic.in, moc-office@gov.in) () (Respondent)

union of india (uoidhc@gmail.com) (23384193) (Respondent)

mayank sapre (mayank@mnsalwchambers.in) (8810674181) (Petitioner)

vijay sharma (clerk.selc@gmail.com) () (Respondent)

mayank (mayank@mnslawchambers.in) () (Petitioner)

kirtiman singh(kirtimansingh.office@gmail.com) () (Respondent)

CONNECTED MATTERS (ANMM)

17. W.P.(C) 3970/2014
CM APPL. 7994/2014
WITH W.P. (C) 3971/2014

ADVOCATE DETAILS FOR ABOVE CASE
KRITIKA

SHOBHA DIKSHIT
Vs. DELHI URBAN SHELTER
IMPROVEMENT BOARD & ORS

GUPTA (kritika0504@gmail.com) (8826331177) (Respondent)

KAMLESH KUMAR MISHRA,KRITIKA
GUPTA , PAWAN MATHUR

ADVANCE CAUSE LIST
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OTHER BENCH

18.

19.

20.

21.

22.

23.

24.

25.

W.P.(C) 11349/2015
CM APPL. 29812/2015
WITH W.P. (C) 7830/2016

ADVOCATE DETAILS FOR ABOVE

W.P.(C) 7830/2016
WITH W.P. (C) 8234/2016
W.P.(C) 8193/2016

ADVOCATE DETAILS FOR ABOVE

W.P.(C) 5617/2016
CM APPL. 23344/2016
CM APPL. 9938/2017
CM APPL. 9954/2017
CM APPL. 9955/2017
CM APPL. 10330/2017
CM APPL. 10662/2017
CM APPL. 14376/2017
CM APPL. 22153/2017
CM APPL. 24416/2018
CM APPL. 36496/2018
CM APPL. 46804/2018

ADVOCATE DETAILS FOR ABOVE

CASE

CASE

CASE

194

MACLEODS PHARMACEUTICALS
LIMITED
Vs. UNION OF INDIA AND ORS.

GLENKMARK PHARMACEUTICALS
LIMITED & ANR.
Vs. UNION OF INDIA & ORS.

MAHILA HAWKER WELFARE
ASSOCIATION

Vs. DISTRICT MAGISTRATE,
SHAHDRA & ORS

JIVESH KUMAR TIWARI () (9811612855) (Petitioner)
RAJAN TYAGI () (9958233888) (Petitioner)
RAJAN TYAGI () (9958523388) (Petitioner)

W.P. (C) 5618/2016

CM APPL. 23345/2016

CM APPL. 23449/2016

CM APPL. 25463/2016

CM APPL. 25464/2016
ADVOCATE DETAILS FOR ABOVE

W.P.(C) 8193/2016

ADVOCATE DETAILS FOR ABOVE

W.P.(C) 8234/2016

ADVOCATE DETAILS FOR ABOVE
W.P.(C) 10700/2016

WITH W.P. (C) 853/2017
W.P.(C) 11798/2016
ADVOCATE DETAILS FOR ABOVE
W.P.(C) 11798/2016

CM APPL. 46564/2016

ADVOCATE DETAILS FOR ABOVE

CASE

CASE

CASE

CASE

CASE

NATIONAL HAWKERS FEDERATION
(HARKESH NAGAR)

Vs. COMMISSIONER OF POLICE &

ORS

FDC LIMITED AND ANR
Vs. UNION OF INDIA AND ORS

SWISS GARNIER LIFE SCIENCES
AND ANR
Vs. UNION OF INDIA AND ORS

DR. REDDYS LABORATORIES LTD.

& ANR
Vs. UNION OF INDIA & ORS

REDDYS LABORATORIES LTD AND
ANR
Vs. UNION OF INDIA AND ORS

ARCHANA SAHADEVA AND RUKMA
GEORGE

AJAY BHARGAVA & VANITA
BHARGAVA ,RAVI PRAKASH

KAMLESH KUMAR MISHRA, RAJAN
TYAGI,JIVESH KUMAR

TIWARI, SHLOK CHANDRA, VARUN
NISCHAL,JIVESH TIWARI

KAMLESH KUMAR
MISHRA,SIDDHARTH DUTTA

AJAY BHARGAVA

AJAY BHARGAVA

APOORV P. TRIPATHI

DEB DEEPA MAJUMDAR

ADVANCE CAUSE LIST
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26.

27.

28.

29.

30.

31.

32.

33.

34.

35.

W.P. (C) 853/2017 DR. REDDYS LABORATORIES LTD
CM APPL. 3915/2017 AND ANR
Vs. UNION OF INDIA AND ORS

ADVOCATE DETAILS FOR ABOVE CASE

W.P.(C) 10193/2017 DR. REDDY'S LABORATORIES LTD
CM APPL. 41619/2017 AND ANR.
WITH W.P. (C) 10700/2016 Vs. UNION OF INDIA AND ORS.

ADVOCATE DETAILS FOR ABOVE CASE

W.P. (C) 9871/2018 ALKEM LABORATORIES LTD.
CM APPL. 38469/2018 Vs. UNION OF INDIA AND ANR.

ADVOCATE DETAILS FOR ABOVE CASE
SAGAR CHANDRA () (9811151926) (Petitioner)

W.P.(C) 10309/2018 IND SWIFT LTD
CM APPL. 40187/2018 Vs. UNION OF INDIA & ANR

ADVOCATE DETAILS FOR ABOVE CASE
PRAVEEN MAHAJAN () (9810620827) (Petitioner)

W.P.(C) 10483/2018 IND SWIFT LTD
CM APPL. 40891/2018 Vs. UNION OF INDIA & ANR

ADVOCATE DETAILS FOR ABOVE CASE
PRAVEEN MAHAJAN () (9810620827) (Petitioner)

W.P.(C) 10582/2018 M/S JAGSONPAL PHARMACEUTICALS
CM APPL. 41273/2018 LTD.
Vs. UNION OF INDIA

ADVOCATE DETAILS FOR ABOVE CASE
MACE CORPORATE ASSOCIATES () (9540555810) (Petitioner)

W.P.(C) 10792/2018 MEDOPHARM
CM APPL. 42053/2018 Vs. UNION OF INDIA AND ANR.

ADVOCATE DETAILS FOR ABOVE CASE
ECONOMIC LAWS PRACTICE() (9811419024) (Petitioner)

W.P.(C) 10918/2018 LUPIN LIMITED & ANR
CM APPL. 42556/2018 Vs. UNION OF INDIA & ANR

ADVOCATE DETAILS FOR ABOVE CASE
ARVIND KUMAR RAY () (9990524846) (Petitioner)

W.P.(C) 10968/2018 M/S. SCOTT - EDIL PHARMACIA
CM APPL. 42731/2018 LIMITED
Vs. DRUGS CONTROLLER GENERAL
OF INDIA & ANR.
ADVOCATE DETAILS FOR ABOVE CASE
LAW VISION() (9417097005) (Petitioner)

W.P.(C) 11076/2018 CIPLA LIMITED
CM APPL. 43063/2018 Vs. DRUGS CONTROLLER GENERAL
OF INDIA AND ANR.

ADVOCATE DETAILS FOR ABOVE CASE
ARCHANA SAHADEVA () (9781875857) (Petitioner)

APOORV P TRIPATHI

APOORV P. TRIPATHI

SAGAR CHANDRA

PRAVEEN MAHAJAN,AJAY DIGPAUL

PRAVEEN MAHAJAN

MACE CORPORATE ASSOCIATES

ECONOMIC LAWS PRACTICE

ARVIND KUMAR RAY

LAW VISION

ARCHANA SAHADEVA

ADVANCE CAUSE LIST
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36.

LABORATE PHARMACEUTICALS
INDIA LIMITED

W.P.(C) 11077/2018
CM APPL. 43066/2018

Vs. DRUGS CONTROLLER GENERAL

OF INDIA & ANR

ADVOCATE DETAILS FOR ABOVE CASE
ARCHANA SAHADEVA () (9818758576) (Petitioner)

M/S. LEEFORD HEALTHCARE LTD
CM APPL. 43179/2018 Vs. UNION OF INDIA & ANR.

ADVOCATE DETAILS FOR ABOVE CASE
UDIT CHAUHAN () (9958786148) (Petitioner)

NAVIL LABORATORIES
CM APPL. 43247/2018 Vs. UNION OF INDIA AND ANR.

ADVOCATE DETAILS FOR ABOVE CASE
PRA LAW OFFICES () (9958996312) (Petitioner)

CORAL LABORATORIES LIMITED
CM APPL. 43416/2018 Vs. UNION OF INDIA AND ANR.

ADVOCATE DETAILS FOR ABOVE CASE
AJAY BHARGAVA () (9990524846) (Petitioner)

SKYMAP PHARMACEUTICALS PVT.
CM APPL. 44059/2018 LTD.

Vs. DRUGS CONTROLLER GENERAL

OF INDIA AND ANR.

ADVOCATE DETAILS FOR ABOVE CASE

LAW VISION() (9810059102) (Petitioner)

LINCOLN PHARMACEUTICALS
LIMITED
Vs. UNION OF INDIA AND ANR

ADVOCATE DETAILS FOR ABOVE CASE
PRA LAW OFFICES () (9958996312) (Petitioner)

DAKSH PHARMACEUTICALS PVT.
CM APPL. 50836/2018 LTD.

Vs. DRUGS CONTROLLER GENERAL

OF INDIA AND ANR.

ADVOCATE DETAILS FOR ABOVE CASE
KAMAL GARG() (9811270502) (Petitioner)

37. W.P.(C) 11106/2018
38. W.P.(C) 11132/2018
39. W.P.(C) 11178/2018
40. W.P.(C) 11384/2018
41. W.P.(C) 12176/2018
CM APPL. 47228/2018

42. W.P.(C) 13084/2018
FOR COMPLIANCE

43. MAC.APP. 106/2013

UNITED INDIA INSURANCE CO.
LTD.

Vs. BHARAT SHAH & ORS.
(Disposed-off Case)

ADVOCATE DETAILS FOR ABOVE CASE

ARCHANA SAHADEVA

UDIT CHAUHAN

PRA LAW OFFICES

AJAY BHARGAVA

LAW VISION

PRA LAW OFFICES

KAMAL GARG

SUMAN BAGGA &
ASSOCIATES,VIJAY KUMAR GOYAL

ADVANCE CAUSE LIST
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COURT NO. 26
HON'BLE MR. JUSTICE ANISH DAYAL

NOTE: MENTIONING OF MATTERS WILL BE AT 10:30 A.M.AND 02:15 P.M. ONLY.
(PRESENCE OF COUNSELS FROM BOTH PARTIES IS NECESSARY)

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO

jagdeep.singh@dhc.nic.in

NOTE: ALL COUNSELS ARE REQUESTED TO FILE DOCUMENTS/JUDGMENTS IN THE REGISTRY WHICH ARE
HANDED OVER DURING ARGUMENTS IN COURT, IF NOT FILED PREVIOUSLY..

https://virtualcourtdhc.webex.com/meet/virtualcourtdhcl2

FRESH MATTERS & APPLICATIONS

1. CRL.M.A. 25080/2022 SHAH ALAM MALIK NEELAM KUMARI KHOLIYA
CRL.M.A. 25081/2022 Vs. JAMIA COOPERATIVE BANK
In CRL.REV.P. 178/2021 LTD.

ADVOCATE DETAILS FOR ABOVE CASE

himanshul jain(jain.himanshu87@gmail.com) (8447004930) (Petitioner)
mithun rawat (mrawat55055Q@gamil.com) (7988358702) (Petitioner)
himanshu jain(jain.himanshu87@gamil.com) (7988358702) (Petitioner)
info (info@jamiacoopbank.com) () (Respondent)

SHAH ALAM MALIK (JAIN.HIMANSHU87QGMAIL.COM) () (Respondent)

SHAH ALAM MALIK (JAIN.HIMANSHU87QGMAIL.COM) () (Respondent)

SHAH ALAM MALIK (JAIN.HIMANSHU87@GMAIL.COM) () (Respondent)

JAMIA COOPERATIVE BANK LTD. (INFOQ@JAMIACOOPBANK.COM,) () (Respondent)
JAMIA COOPERATIVE BANK LTD. (INFOQ@JAMIACOOPBANK.COM,) () (Respondent)
JAMIA COOPERATIVE BANK LTD. (INFOQ@JAMIACOOPBANK.COM,) () (Respondent)
mithun rawat (mrawat55055Qgmail.com) () (Petitioner)

info@jamia (info@jamiacoopbank.com) () (Respondent)

FOR ADMISSION

2. BAIL APPLN. 941/2022 HARVEER GIRI SANDEEP SHARMA
CRL.M. (BAIL) 330/2022 Vs. STATE

Other Case filed against same P.S.-FIR No. :(TIMAR PUR-368/2020)
BAIL APPLN. 1941/2021 filed by RAVI THAKUR (Disposed on : 04-APR-22 )
P.S.-FIR No. : (TIMAR PUR-368/2020)

ADVOCATE DETAILS FOR ABOVE CASE
sandeep sharma (sandeep9868.ss@gmail.com) (9868317640) (Petitioner)
manoj kumar (ksmr.1986@gmail.com) () (Petitioner)

kapil sharma (dhcprosecutiondelhipolice@gmail.com) (9891919168) (Respondent)
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3. BAIL APPLN. 1542/2022 SANEILAHI RICHA SINGH
CRL.M.A. 9792/2022 Vs. THE STATE NCT OF DELHI

P.S.-FIR No. : (NARELA INDUSTRIAL AREA-221/2022)

ADVOCATE DETAILS FOR ABOVE CASE

alok dev(devalok99@gmail.com) (9718090890) (Petitioner)

jawahar singh(j9810559536@gmail.com) () (Petitioner)

kapil sharma (dhcprosecutiondelhipolice@gmail.com) (9891919168) (Respondent)

4. W.P.(CRL) 2423/2022 NASEER AHMED & ORS. ANAND VERDHAN MAITREYA
CRL.M.A. 21205/2022 Vs. STATE GOVT OF NCT DELHI &
ANR.

P.S.-FIR No. :(KALYAN PURI-12/2013)

ADVOCATE DETAILS FOR ABOVE CASE

vaseem khan (vaseemkhan900@gmail.com) (8800913558) (Petitioner)

jugnu rabiya (ritamagrawal@gmail.com) () (Respondent)

state of nct delhi (dhcprosecutiondelhipolice@gmail.com) (9891919168) (Respondent)

5. W.P.(CRL) 2926/2022 Ms. S VIVEK SHEEL
CRL.M.A. 25643/2022 Vs. STATE OF NCT OF DELHI &
ORS.

P.S.-FIR No. : (SAKET-0003/2022)
ADVOCATE DETAILS FOR ABOVE CASE
vivek sheel (1lc2associates@gmail.com) (9555909380) (Petitioner)

kapil sharma (dhcprosecutiondelhipolice@gmail.com) (9891919168) (Respondent)

AFTER NOTICE MISC. MATTERS

6. BAIL APPLN. 3169/2020 ISRAIL KHAN SHUBHLAXMI DUBEY,HAMID ALI
Vs. THE STATE

P.S.-FIR No. : (CIVIL LINES-242/2017)

ADVOCATE DETAILS FOR ABOVE CASE

SHUBHLAXMI DUBEY (shubhidubey90@gmail.com) (7011482320) (Petitioner)

bharat dubey & shubhlaxmi dubey (bharatdubeyadvocate@yahoo.co.in) (9911388822) (Petitioner)
kapil sharma (dhcprosecutiondelhipolice@gmail.com) (9891919168) (Respondent)

HAMID ALT (hamidkhankhan244Qgmail.com) (8700723662) (Respondent)

HAMID ALI (hamidkhankhan244@gmail.com) (8700723662) (Respondent)

HAMID ALI (hamidkhankhan244@gmail.com) (8700723662) (Respondent)

7. BAIL APPLN. 3/2022 RAJIV JAIN ALOK KOTHARI, RAHUL
CRL.M.A. 25861/2022 Vs. STATE (GOVT. OF NCT OF KUMAR, ASHOK KUMAR GARG
WITH BAIL APPLN. 166/2022 DELHI)

Other Case filed against same P.S.-FIR No. : (DARYA GANJ-465/2021)

BAIL APPLN. 166/2022 filed by USHA RANI JAIN (D. of Hearing : 03-AUG-22 )
CRL.M.C. 492/2023 filed by USHA RANI JAIN (D. of Hearing : 24-JAN-23 )
P.S.-FIR No. :(DARYA GANJ-465/2021)

ADVOCATE DETAILS FOR ABOVE CASE
ASHOK KUMAR GARG (ashokgargl9@rediffmail.com) (9818101992) (Petitioner)
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8. BAIL APPLN. 166/2022 USHA RANI JAIN ALOK KOTHARI , RAHUL
CRL.M.A. 26731/2022 Vs. STATE (GOVT. OF NCT OF KUMAR,ASHOK KUMAR GARG
CRL.M.A. 26732/2022 DELHI)

Other Case filed against same P.S.-FIR No. : (DARYA GANJ-465/2021)

BAIL APPLN. 3/2022 filed by RAJIV JAIN (D. of Hearing : 03-AUG-22 )
CRL.M.C. 492/2023 filed by USHA RANI JAIN (D. of Hearing : 24-JAN-23 )
P.S.-FIR No. : (DARYA GANJ-465/2021)

ADVOCATE DETAILS FOR ABOVE CASE

aditya dhawan (advocateadityadhawan@hotmail.com) (7838603016) (Petitioner)
nitin sehgal(nii3sehgal@gmail.com) (9711192052) (Petitioner)

alok kothari (advalokkothari@gmail.com) () (Petitioner)

rakesh gupta (rakeshgupta@sdglawchambers.com) () (Respondent)

nii3sehgal (nii3sehgal@gmail.com) () (Respondent)

kapil sharma (dhcprosecutiondelhipolice@gmail.com) (9891919168) (Respondent)
rahul kumar (rahul@rklawchambers.com) (9899909287) (Petitioner)

kapil sharma (dhcprosecutiondelhipolice@gmail.com) (9891919168) (Respondent)
ASHOK KUMAR GARG (ashokgargl9@rediffmail.com) (9818101992) (Petitioner)

9. BAIL APPLN. 3068/2022 KAPIL SAKSHAM SAXENA
Vs. STATE NCT OF DELHI

Other Case filed against same P.S.-FIR No. :(S.P. BADLI-933/2021)
BAIL APPLN. 1355/2022 filed by SUSHILA (Disposed on : 02-JUN-22 )
P.S.-FIR No. :(S.P. BADLI-933/2021)

ADVOCATE DETAILS FOR ABOVE CASE
r.k.singh bajwa (contact.rksbajwa@gmail.com) (9818675540) (Petitioner)
kapil sharma (dhcprosecutiondelhipolice@gmail.com) (9891919168) (Respondent)

10. BAIL APPLN. 3389/2022 SUNIL KUMAR MOHAN KRISHNA GHOSH
Vs. THE STATE (GOVT. OF NCT
OF DELHI)

Other Case filed against same P.S.-FIR No. : (KHYALA-53/2022)

BAIL APPLN. 401/2022 filed by GAURAV MALIK (Disposed on : 15-MAR-22 )

BAIL APPLN. 1678/2022 filed by RANJEET SINGH (Disposed on : 07-JAN-23 )
CRL.M.C. 6236/2022 filed by RANJEET SINGH (Disposed on : 24-NOV-22 )

BAIL APPLN. 3171/2022 filed by GAURAV MALIK (Disposed on : 06-JAN-23 )

BAIL APPLN. 442/2022 filed by RANJEET SINGH (Disposed on : 15-MAR-22 )

BAIL APPLN. 3444/2022 filed by RAJENDER KUMAR BANSAL (Disposed on : 06-JAN-23 )
P.S.-FIR No. :(KHYALA-53/2022)

ADVOCATE DETAILS FOR ABOVE CASE
m.k.ghosh (mkghosh.legal@gmail.com) (8826653206) (Petitioner)
kapil sharma (dhcprosecutiondelhipolice@gmail.com) (9891919168) (Respondent)

11. BAIL APPLN. 3632/2022 ASHOK KUMAR MITTAL SANJEEV Kr. BALIYAN
Vs. STATE

P.S.-FIR No. : (BHARAT NAGAR-824/2022)

ADVOCATE DETAILS FOR ABOVE CASE

ashok kumar mittal (luvmittalOO05@gmail.com) (8860119915) (Petitioner)
sanjeev kr. baliyan(skblegall7@gmail.com) (9818340105) (Petitioner)

sanjeev kr. baliyan(skblegall7@gmail.com) (9818340105) (Petitioner)

kapil sharma (dhcprosecutiondelhipolice@gmail.com) (9891919168) (Respondent)
kapil sharma (dhcprosecutiondelhipolice@gmail.com) (9891919168) (Respondent)
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12.

13.

14.

15.

16.

BAIL APPLN. 3644/2022 RAHAT ALI SRESHTH ANAND
WITH BAIL APPLN. 3656/2022 Vs. STATE
BAIL APPLN. 3800/2022

Other Case filed against same P.S.-FIR No. :(DAYAL PUR-402/2019)

W.P. (CRL) 801/2022 filed by MOHD ZARIF AND ORS (Disposed on : 31-MAY-22 )
BAIL APPLN. 3656/2022 filed by ANWAR ALI ANSARI (D. of Hearing : 30-JAN-23 )
BAIL APPLN. 3800/2022 filed by MOHD ZARIF (D. of Hearing : 30-JAN-23 )
P.S.-FIR No. : (DAYAL PUR-402/2019)

ADVOCATE DETAILS FOR ABOVE CASE
vikas kumar (adv9717vikas@gmail.com) (9717230730) (Petitioner)
kapil sharma (dhcprosecutiondelhipolice@gmail.com) (9891919168) (Respondent)

BAIL APPLN. 3656/2022 ANWAR ALI ANSARI SRESHTH ANAND
CRL.M.A. 25626/2022 Vs. STATE OF NCT OF DELHI

Other Case filed against same P.S.-FIR No. :(DAYAL PUR-402/2019)

W.P. (CRL) 801/2022 filed by MOHD ZARIF AND ORS (Disposed on : 31-MAY-22 )
BAIL APPLN. 3644/2022 filed by RAHAT ALI (D. of Hearing : 30-JAN-23 )
BAIL APPLN. 3800/2022 filed by MOHD ZARIF (D. of Hearing : 30-JAN-23 )
P.S.-FIR No. : (DAYAL PUR-402/2019)

ADVOCATE DETAILS FOR ABOVE CASE
vikas kumar (sreshthanand@gmail.com) (9717230730) (Petitioner)
kapil sharma (dhcprosecutiondelhipolice@gmail.com) (9891919168) (Respondent)

BAIL APPLN. 3800/2022 MOHD ZARIF SRESHTH ANAND
Vs. STATE

Other Case filed against same P.S.-FIR No. : (DAYAL PUR-402/2019)

W.P. (CRL) 801/2022 filed by MOHD ZARIF AND ORS (Disposed on : 31-MAY-22 )
BAIL APPLN. 3644/2022 filed by RAHAT ALI (D. of Hearing : 30-JAN-23 )

BAIL APPLN. 3656/2022 filed by ANWAR ALI ANSARI (D. of Hearing : 30-JAN-23 )
P.S.-FIR No. : (DAYAL PUR-402/2019)

ADVOCATE DETAILS FOR ABOVE CASE
vikas kumar (vikaskumarllb36@gmail.com) () (Petitioner)
kapil sharma (dhcprosecutiondelhipolice@gmail.com) (9891919168) (Respondent)

BAIL APPLN. 3905/2022 PRADEEP MANDAL SAURAJ YADAV
Vs. NARCOTICS CONTROL BUREAU

P.S.-FIR No. :(N.C.B. R.K.PURAM-VIII/69/DZU/2021)

ADVOCATE DETAILS FOR ABOVE CASE

d b yadav(yadavlawoffice2021@gmail.com) (9810911815) (Petitioner)

sauraj yadav(saurajyadavl@gmail.com) () (Petitioner)

kapil sharma (dhcprosecutiondelhipolice@gmail.com) (9891919168) (Respondent)

narcotic control bureau(bansal_subash@yahoo.com) () (Respondent)

CRL.A. 66/2019 PAWAN SONI SAAHILA LAMBA (DHCLSC)

Vs. STATE

P.S.-FIR No. : (AMAN VIHAR-922/2015)

ADVOCATE DETAILS FOR ABOVE CASE
SAAHILA LAMBA (DHCLSC) () (9818153010) (Petitioner)

ADVANCE CAUSE LIST
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17.

18.

19.

20.

21.

22.

23.

24.

CRL.A. 682/2019 MAHESH KUMAR RISHIPAL & PARTNERS,ADITI
CRL.M. (BAIL) 370/2021 Vs. THE STATE (GOVT. OF NCT SINGH
OF DELHI)

P.S.-FIR No. :(ROHINI SOUTH-471/2009)

ADVOCATE DETAILS FOR ABOVE CASE

RISHIPAL & PARTNERS () (9891459298) (Petitioner)

ADITI (advocaterishi5@gmail.com) (9891459290) (Petitioner)

rishipal and partners (advocatrishi5@gmail.com) (9891459298) (Petitioner)
kapil sharma (dhcprosecutiondelhipolice@gmail.com) (9891919168) (Respondent)

CRL.A. 1078/2019 RAMDHAN MALI PRAMOD KUMAR DUBEY (DHCLSC)

CRL.M. (BAIL) 1661/2019 Vs. STATE
P.S.-FIR No. :(CRIME AND RAILWAY-206/2013)
ADVOCATE DETAILS FOR ABOVE CASE

PRAMOD DUBEY (PKD.PRAMOD@GMAIL.COM) (9810214764) (PETITIONER)
KAPIL SHARMA (DHCPROSECUTIONDELHIPOLICEQGMAIL.COM) (9891919168) (RESPONDENT)

CRL.M. (BAIL) 1227/2021 CHIMA AKUMA PRAMOD KUMAR DUBEY
In CRL.A. 1365/2019 Vs. STATE (DHCLSC) ,SHWETA SAINI

P.S.-FIR No. :(CRIME AND RAILWAY-57/2017)

ADVOCATE DETAILS FOR ABOVE CASE

PRAMOD KUMAR DUBEY (DHCLSC) () (9810214764) (Petitioner)

shweta saini (shwetaclc@gmail.com) (9818676545) (Petitioner)

adarsh priyadarshi (priyaddarashi.adarsh@gmail.com) (8806662746) (Petitioner)
kapil sharma (dhcprosecutiondelhipolice@gmail.com) (9891919168) (Respondent)

CRL.L.P. 564/2014 CBI SANJEEV
Vs. PARSHURAM & ANR BHANDARI ,SNEHASISH, RAHUL
KRIPALANI

P.S.-FIR No. : (CBI-DA-2002-A-0012)

ADVOCATE DETAILS FOR ABOVE CASE

CRL.L.P. 184/2017 SHARVAN LAL SAURABH SACHAN
CRL.M.A. 5390/2017 Vs. STATE & ANR.

ADVOCATE DETAILS FOR ABOVE CASE

CRL.L.P. 524/2017 X ANAND SHALINI,M HASAIBUDDIN

Vs. STATE OF NCT OF DELHI &
ANR

P.S.-FIR No. :(NEW FRIENDS COLONY-584/2014)

ADVOCATE DETAILS FOR ABOVE CASE

CRL.L.P. 620/2017 NEERAJ PURI SUNAINA VALECHA, HANEEF
Vs. ARUN KUMAR MOHAMMAD ,ARPIT CHANANA

ADVOCATE DETAILS FOR ABOVE CASE
ARPIT CHANANA (arpitchanana@gmail.com ) (8130773074) (Petitioner)

CRL.L.P. 113/2020 M/S RADHIKA STEEL ENTERPRISES DINESH ROHILLA
WITH CRL.L.P. 115/2020 Vs. STATE & ORS

CRL.L.P. 116/2020

CRL.L.P. 114/2020

ADVANCE CAUSE LIST
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25.

26.

27.

28.

29.

30.

31.

ADVOCATE DETAILS FOR ABOVE CASE
DINESH ROHILLA () (9810755352) (Petitioner)

CRL.L.P. 114/2020 M/S RADHIKA STEEL ENTERPRISES
Vs. STATE & ORS.

ADVOCATE DETAILS FOR ABOVE CASE
DINESH ROHILLA() (9810755352) (Petitioner)

CRL.L.P. 115/2020 M/S RADHIKA STEEL ENTERPRISES
Vs. THE STATE & ORS

ADVOCATE DETAILS FOR ABOVE CASE
DINESH ROHILLA () (9810755352) (Petitioner)

CRL.L.P. 116/2020 M/S RADHIKA STEEL ENTERPRISES
Vs. STATE & ANR

ADVOCATE DETAILS FOR ABOVE CASE
DINESH ROHILLA() (9810755352) (Petitioner)

CRL.M.A. 1399/2023 STATE
In CRL.L.P. 241/2020 Vs. DENIS JAUREGUL MENDIZABAL
(Disposed-off Case)

DINESH ROHILLA

DINESH ROHILLA

DINESH ROHILLA

AMIT CHADHA , KAUSHAL JEET KAIT

Other Case filed against same P.S.-FIR No. :(CRIME AND RAILWAY-115/2013)
BAIL APPLN. 321/2014 filed by DENNIS JAUREGUI MENDIZABAL (Disposed on : 12-FEB-14 )

W.P. (CRL) 1945/2020 filed by DENIS JAUREGUI MENDIZABEL (Disposed on

P.S.-FIR No. : (CRIME AND RAILWAY-115/2013)

ADVOCATE DETAILS FOR ABOVE CASE
AMITCHADHA (attorney.chadha@gmail.com) (9911116613) (Petitioner)

14-JUL-21 )

kapil sharma (dhcprosecutiondelhipolice@gmail.com) (9891919168) (Respondent)

kaushal kait (advkaushal.kait@gmail.com) (113556617) (Petitioner)

dhc delhi police (dhcprosecutiondelhipolice@gmail.com) () (Respondent)

CRL.M.C. 4038/2018 MS. YASHIKA SHARMA
Vs. STATE OF NCT & ANR.

Other Case filed against same P.S.-FIR No. :(KRISHNA NAGAR-288/2017)

VIBHOR VERDHAN,VINOD KUMAR

CRL.REV.P. 96/2022 filed by VIDIT MITTAL (D. of Hearing : 18-NOV-22 )

P.S.-FIR No. :(KRISHNA NAGAR-288/2017)

ADVOCATE DETAILS FOR ABOVE CASE
VIBHOR VERDHAN () (9711961483) (Petitioner)

CRL.M.C. 5531/2018 INDIAN RENEWABLE ENERGY
WITH CRL.M.C. 5532/2018 DEVELOPMENT AGENCY LIMITED
(IREDA)

Vs. STATE & ORS.

ADVOCATE DETAILS FOR ABOVE CASE
G S LAW ATTORNEY () (9891894030) (Petitioner)

CRL.M.C. 5532/2018 INDIAN RENEWABLE ENERGY
DEVELOPMENT AGENCY LIMITED
(IREDA)
Vs. STATE & ORS.

WITH CRL.M.C.5531/2018

ADVOCATE DETAILS FOR ABOVE CASE
G S LAW ATTORNEY () (9891894030) (Petitioner)

G S LAW ATTORNEY

G S LAW ATTORNEY

ADVANCE CAUSE LIST
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32. CRL.M.C. 6197/2018 RAMESH DAHIYA SATYAM THAREJA, HARPREET
CRL.M.A. 49043/2018 Vs. STATE OF NCT OF DELHI KALSI,HEMANT CHOUDHARY, LAXMI
CRL.M.A. 42240/2019 CHAUHAN

CRL.M.A. 9489/2022
WITH W.P. (CRL) 870/2019

Other Case filed against same P.S.-FIR No. :(SADAR BAZAR-215/2018)
W.P. (CRL) 3161/2018 filed by MS. ARSHI (Disposed on : 22-NOV-18 )

W.P. (CRL) 870/2019 filed by MS. F (MINOR) (D. of Hearing : 30-JAN-23 )
P.S.-FIR No. : (SADAR BAZAR-215/2018)

ADVOCATE DETAILS FOR ABOVE CASE

SATYAM THAREJA () (9711097019) (Petitioner)

HARPREET KALSI () (9958944855) (Petitioner)

hemant choudhary (choudhary hemant@hotmail.com) (9891384449) (Petitioner)
kapil sharma (dhcprosecutiondelhipolice@gmail.com) (9891919168) (Respondent)
LAXMI CHAUHAN (mp@legafin.in) (8750041450) (Respondent)

33. W.P.(CRL) 870/2019 MS. F (MINOR) HEMANT CHOUDHARY , SHASHANK
CRL.M.A. 42722/2019 Vs. THE STATE (NCT OF DELHI) DEWAN, LAXMI CHAUHAN
CRL.M.A. 14210/2020 & ANR

WITH CRL.M.C. 6197/2018

Other Case filed against same P.S.-FIR No. : (SADAR BAZAR-215/2018)
W.P. (CRL) 3161/2018 filed by MS. ARSHI (Disposed on : 22-NOV-18 )
CRL.M.C. 6197/2018 filed by RAMESH DAHIYA (D. of Hearing : 30-JAN-23 )
P.S.-FIR No. : (SADAR BAZAR-215/2018)

ADVOCATE DETAILS FOR ABOVE CASE

HEMANT CHOUDHARY () (9891384449) (Petitioner)

HEMANT CHOUDHARY () (9891384449) (Petitioner)

SHASHANKDEWAN (advshashankdewan@gmail.com) (9999130505) (Petitioner)

shashank dewan and neha sarna and amrita vatsa(shashank.dewan92@gmail.com) (9999130505) (Petitioner)
kapil sharma (dhcprosecutiondelhipolice@gmail.com) (9891919168) (Respondent)

mr. hemant choudhary (choudhary.hemant@hotmail.com) (9891384449) (Respondent)

LAXMI CHAUHAN (mp@legafin.in) (8750041450) (Petitioner)

34. CRL.M.C. 6235/2018 DINESH KUMAR B.S. RANA
Vs. STATE & ORS.

Other Case filed against same P.S.-FIR No. : (NANGLOI-88/2016)
W.P. (CRL) 1677/2018 filed by DINESH (D. of Hearing : 15-JUL-20 )
P.S.-FIR No. : (NANGLOI-88/2016)

ADVOCATE DETAILS FOR ABOVE CASE
B.S. RANA() (8745027899) (Petitioner)

35. CRL.M.C. 6279/2018 M/S INNOVATION POLYMERS & ORS RAMIT MALHOTRA
CRL.M.A. 49349/2018 Vs. M/S VARAHI LTD

ADVOCATE DETAILS FOR ABOVE CASE
RAMIT MALHOTRA() (9891141626) (Petitioner)

36. TR.P. (CRL.) 80/2021 PUSHPENDAR SINGH SIROHI VIJAY TANGRI, SEEMA
CRL.M.A. 4323/2022 Vs. SONU SIROHI SETH,SOURABH GUPTA
CRL.M.A. 8334/2022

ADVOCATE DETAILS FOR ABOVE CASE

vijay tangri (advocatetangri@rediffmail.com) (9899299936) (Petitioner)
sonu sirohi (seem.seth.advocate@gmail.com) () (Respondent)

vijay tangri (advocatetangri@rediffimail.com) (9899299936) (Petitioner)
chandral01989 (chandral01989@gmail.com) () (Respondent)

sonu sirohi (sonu.sirohi@gmail.com) () (Respondent)

vijay tangri (advocatetangri@rediffmail.com) (9899299936) (Petitioner)
vijay tangri (advocatetangri@rediffmail.com) () (Petitioner)
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37.

38.

39.

40.

chandra (chandra7101989Q@gmail.com) () (Respondent)
SEEMA SETH (Seema.seth.advocate@gmail.com) (9810602729) (Respondent)
SOURABH GUPTA (sourabhllb@gmail.com) (9999031721) (Petitioner)

W.P. (CRL) 203/2022 M/S TDI INFRASTRUCTURE KANIKA AGNIHOTRI
CRL.M.A. 1906/2022 LIMITED

Vs. GOVERNMENT OF NCT OF

DELHII & ANR.

Other Case filed against same P.S.-FIR No. : (BARAKHAMBA ROAD-113/2017)
CRL.M.C. 4445/2018 filed by M/S PIXEL IMPEX (P) LTD. (Disposed on : 04-SEP-18 )
P.S.-FIR No. :(BARAKHAMBA ROAD-113/2017)

ADVOCATE DETAILS FOR ABOVE CASE

skv associates (skvka@skvassociates.com) (7669700081) (Petitioner)

govt.of nct of delhi (standingcounselgnctd@gmail.com) (9891919168) (Respondent)
kapil sharma (dhcprosecutiondelhipolice@gmail.com) (9891919168) (Respondent)

CRL.M.A. 14141/2022 BHARADWAJ VENKATAVARAGHAVAN NAMITHA MARIANNE
CRL.M.A. 14149/2022 THIRUVENKATA MATHEWS ,NAMITHA MARIANNE
CRL.M.A. 16857/2022 Vs. SERIOUS FRAUD MATHEWS

In W.P. (CRL) 413/2022 INVESTIGATION OFFICE & ORS.

ADVOCATE DETAILS FOR ABOVE CASE

algo legal (namita.mathews@algolegal.in) () (Petitioner)

serious fraud investigation office(director@sfio.nic.in) () (Respondent)
the union of india(uoidhc@gmail.com) () (Respondent)

the commissioner (comm.boi mha@nic.in) () (Respondent)

namitha (www.argus-p.com) (9999325266) (Petitioner)

anurag (anuragcgsc@gmail.com) () (Respondent)

argus partners (argus-p.com) (9999325266) (Petitioner)

anurag (anuraggcgsc@gmail.com) () (Respondent)

anurag cgsc (anuragcgsc@gmail.com) () (Petitioner)

W.P. (CRL) 510/2022 MAHESH TYAGI AMIT RAO,RAJEEV AGARWAL
Vs. THE STATE NCT OF DELHI
AND ANR.

P.S.-FIR No. :(BURARI-519/2020)

ADVOCATE DETAILS FOR ABOVE CASE

amit rao(amitraoadvocate@gmail.com) (9899287500) (Petitioner)

rajiv soni(rajivsonidolly@gmail.com) () (Petitioner)

kapil sharma (dhcprosecutiondelhipolice@gmail.com) (9891919168) (Respondent)
RAJEEV AGARWAL (lawyersinc@rediffmail.com) (9810028877) (Respondent)

W.P. (CRL) 582/2022 AJAY KUMAR RAHUL KUMAR SINGH
Vs. GOVT OF NCT OF DELHI

Other Case filed against same P.S.-FIR No. :(SPECIAL BRANCH LODHI ROAD-4/2015)
CRL.M.C. 1801/2017 filed by MANEESH M. (Disposed on : 03-MAY-17 )

BAIL APPLN. 1979/2018 filed by MANEESH.M. (Disposed on : 19-NOV-18 )

.P. (CRL) 3477/2018 filed by SIDDEEKH (Disposed on : 26-MAR-19 )

. (CRL) 3019/2019 filed by AJAY-B (Disposed on : 26-NOV-20 )

. (CRL) 1100/2020 filed by SIDDEEKH (Disposed on : 28-JUL-20 )

. (CRL) 1238/2021 filed by SIDDEEKH (Disposed on : 13-JUL-21 )

. (CRL) 933/2021 filed by AJAY (Disposed on : 06-MAY-21 )

.-FIR No. :(SPECIAL BRANCH LODHI ROAD-4/2015)

=== = =
»nw v oW oW ™

ADVOCATE DETAILS FOR ABOVE CASE
rahul k.singh(rahuladvOl@gmail.com) (9350683101) (Petitioner)
kapil sharma (dhcprosecutiondelhipolice@gmail.com) (9891919168) (Respondent)

ADVANCE CAUSE LIST
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41.

42.

43.

44.

45.

46.

W.P. (CRL) 587/2022 SH VINOD KUMAR UPADHYAY & JITENDRA KUMAR
ANR. TIWARI,ABHISHEK
Vs. THE STATE (N.C.T. OF CHAUDHARY ,SUBHASH CHAND

DELHI) & ANR.

P.S.-FIR No. :(DWARKA NORTH-855/2021)

ADVOCATE DETAILS FOR ABOVE CASE

jitender kumar tiwari (jitender.tiwari@lawyer.com) (9268740063) (Petitioner)
kapil sharma (dhcprosecutiondelhipolice@gmail.com) (9891919168) (Respondent)
ABHISHEK CHAUDHARY (itz.abhishekchaudhary@gmail.com) (9899943848) (Petitioner)
SUBHASH CHAND (lawsagar@yahoo.co.in) (9868426305) (Petitioner)

W.P. (CRL) 742/2022 SACHIN KUMAR RAVINDER TYAGI

Vs. STATE OF NCT OF DELHI
ANR

ADVOCATE DETAILS FOR ABOVE CASE

ravinder tyagi (tyagiravinder@gmail.cim) (9871335082) (Petitioner)

kapil sharma (dhcprosecutiondelhipolice@gmail.com) (9891919168) (Respondent)
kapil sharma (dhcprosecutiondelhipolice@gmail.com) (9891919168) (Respondent)

shri praveen kumar sharma (lawyer.vikramsaini@gmail.com) () (Respondent)

W.P. (CRL) 774/2022 SH. VIKASalias VIKAS ARORA & ORS. ALOK SHARMA

Vs. STATE GOVT. OF NCT OF
DELHI AND ANR.

P.S.-FIR No. :(AMAN VIHAR-1196/2018)

ADVOCATE DETAILS FOR ABOVE CASE

W.P. (CRL) 1008/2022 ADARSH TIWARI & ORS. SAHIL SHARMA
Vs. THE STATE OF NCT THROUGH
ITS CHIEF SECRETARY & ANR.

P.S.-FIR No. : (KHYALA-15/2021)

ADVOCATE DETAILS FOR ABOVE CASE
yashpal jolly(yashpal.jolly.adv@gmail.com) () (Petitioner)
kapil sharma (dhcprosecutiondelhipolice@gmail.com) (9891919168) (Respondent)

W.P. (CRL) 1085/2022 VIVEK YADAV SIDDHARTH NARANG

CRL.M.A. 9068/2022 Vs. CBI

P.S.-FIR No. :(CBI-DAI-2019-A-0026)

ADVOCATE DETAILS FOR ABOVE CASE
lex consult us(advocatelokl975@gmail.com) (9868026924) (Petitioner)
cbi (dlacbidhc@gmail.com) () (Respondent)

W.P. (CRL) 1133/2022 NETSITY SYSTEMS PVT LTD HEMANT GULATI
(THROUGH ITS DIRECTOR)
Vs. STATE, NCT OF DELHI &
ORS.

Other Case filed against same P.S.-FIR No. : (PREET VIHAR-81/2018)

BAIL APPLN. 3058/2018 filed by D P S RATHORE (D. of Hearing : 16-JAN-23 )
BAIL APPLN. 3068/2018 filed by SHIKSHA RATHORE (D. of Hearing : 14-JUL-21 )
P.S.-FIR No. : (PREET VIHAR-81/2018)

ADVOCATE DETAILS FOR ABOVE CASE

jitendra sethi (sethiassociatesdelhi@lgmail.com) (9810062191) (Petitioner)
shri ashish gupta (hemantgulati9@gmail.com) (9999995979) (Petitioner)

kapil sharma (dhcprosecutiondelhipolice@gmail.com) (9891919168) (Respondent)

ADVANCE CAUSE LIST
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47. W.P.(CRL) 1497/2022 JUBILIANT MALLS PVT LTD AND JUSNEET SINGH KOHLI
CRL.M.A. 14463/2022 ORS
Vs. THE STATE (GOVT. OF NCT
OF DELHI) AND ANR.

P.S.-FIR No. :(ECONOMIC OFFENCE WING-89/2022)

ADVOCATE DETAILS FOR ABOVE CASE

jasneet singh(jasneetsinghkohil@gmail.com) () (Petitioner)

lalit goel(lalit.goel@relianceada.com) () (Respondent)

kapil sharma (dhcprosecutiondelhipolice@gmail.com) (9891919168) (Respondent)
kohli (delhi.kohliandassociates@gmail.com) (9999631964) (Petitioner)

jasneet singh(jasneetsinghkohli@gmail.com) (999631964) (Petitioner)

kapil sharma (dhcprosecutiondelhipolice@gmail.com) (9891919168) (Respondent)

48. W.P.(CRL) 1548/2022 LAXMI DEVI (SENIOR CITIZEN) DEEPAK AGARWAL,ASHA TEWARI
CRL.M.A. 13490/2022 Vs. SHO PS. SUBHASH PALACE
AND ORS.

ADVOCATE DETAILS FOR ABOVE CASE

deepak aggarwal (officeofdeepakagarwal@gmail.com) (9650335116) (Petitioner)
laxmi devi (agarwalandroy@gmail.com) (9650335116) (Petitioner)

sunita kumari (sunitaahel2017@gmail.com) (8076766344) (Respondent)

kapil sharma (dhcprosecutiondelhipolice@gmail.com) (9891919168) (Respondent)
ASHA TEWARI (TIWARIASHA348QGMAIL.COM) (9810128673) (Respondent)

49. W.P.(CRL) 1779/2022 VIKAS TIWARI AMANPREET SINGH
Vs. STATE AND ANR.

P.S.-FIR No. :(VASANT KUNJ NORTH-175/2022)

ADVOCATE DETAILS FOR ABOVE CASE
ankur gupta (ankurg384@gmail.com) (9711144657) (Petitioner)
kapil sharma (dhcprosecutiondelhipolice@gmail.com) (9891919168) (Respondent)

50. W.P.(CRL) 1799/2022 RUKMA DEVI CHANDER MUKESH SANGWAN
CRL.M.A. 16711/2022 Vs. THE STATE (GOVT. OF NCT
DELHI) & ORS.

Other Case filed against same P.S.-FIR No. : (SPECIAL BRANCH LODHI ROAD-231/2022)

BAIL APPLN. 3607/2022 filed by BHAGWAN SINGH @ MUKESH (D. of Hearing : 30-JAN-23 )
BAIL APPLN. 3731/2022 filed by BHAGWAN SINGH ALIAS MUKESH (D. of Hearing : 06-JAN-23 )
P.S.-FIR No. :(SPECIAL BRANCH LODHI ROAD-231/2022)

ADVOCATE DETAILS FOR ABOVE CASE

chander mukesh sangwan (cmsangwan.advocate@gmail.com) (9910372388) (Petitioner)
chander mukesh sangwan (cmsangwan.advocate@gmail.com) (9910372388) (Petitioner)
kapil sharma (dhcprosecutiondelhipolice@gmail.com) (9891919168) (Respondent)
kapil sharma (dhcprosecutiondelhipolice@gmail.com) (9891919168) (Respondent)

c m sangwan (cmsangwan.advocate@gmail.com) (9910372388) (Petitioner)

mukesh pathak (mkpathak89@gmail.com) (9910372388) (Petitioner)

kapil sharma (dhcprosecutiondelhipolice@gmail.com) (9891919168) (Respondent)

51. W.P.(CRL) 2096/2022 PURUSHOTTAM MANOCHA & ANR. SAHIL SHARMA
Vs. THE STATE OF NCT THROUGH
ITS CHIEF SECRETARY & ORS.

ADVOCATE DETAILS FOR ABOVE CASE
yashpal jolly(yashpal.jolly.adv@gmail.com) (7982066214) (Petitioner)
kapil sharma (dhcprosecutiondelhipolice@gmail.com) (9891919168) (Respondent)
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52.

53.

54.

55.

56.

57.

W.P. (CRL) 2287/2022 XXXXX VISHAL SONI
Vs. THE STATE AND ORS

P.S.-FIR No. :(DAYAL PUR-394/2022)

ADVOCATE DETAILS FOR ABOVE CASE

rajiv soni(rajivsonidolly@gmail.com) () (Petitioner)

sunil kapoor (advocateshoaib@gmail.com) (9873774846) (Petitioner)

kapil sharma (dhcprosecutiondelhipolice@gmail.com) (9891919168) (Respondent)

W.P. (CRL) 2432/2022 JAGDISH alias JAGGA alias BAGGA ROHAN JOACHIM ALVA (DHCLSC)
Vs. THE STATE (GOVT. OF NCT)
OF DELHI

Other Case filed against same P.S.-FIR No. : (NARELA-262/2000)
W.P. (CRL) 3004/2016 filed by JAGDISH @ JAGGA Q@ BAGGA (Disposed on : 17-JAN-17 )
P.S.-FIR No. :(NARELA-262/2000)

ADVOCATE DETAILS FOR ABOVE CASE
rohan alva(rohanalva5@gmail.com) () (Petitioner)
kapil sharma (dhcprosecutiondelhipolice@gmail.com) (9891919168) (Respondent)

W.P. (CRL) 2453/2022 POOJA UJAS KUMAR
Vs. STATE & ORS.

ADVOCATE DETAILS FOR ABOVE CASE
ujas kumar (ujaskr@hotmail.com) (9818685115) (Petitioner)
kapil sharma (dhcprosecutiondelhipolice@gmail.com) (9891919168) (Respondent)

W.P. (CRL) 2584/2022 MS. X THROUGH MOTHER AND KUNAL MALHOTRA
NATURAL GUARDIAN
Vs. STATE & ANR.

P.S.-FIR No. :(VIVEK VIHAR-415/2019)

ADVOCATE DETAILS FOR ABOVE CASE
kunal malhotra (kunalmalhotral5@gmail.com) (9899977366) (Petitioner)
kapil sharma (dhcprosecutiondelhipolice@gmail.com) (9891919168) (Respondent)

W.P. (CRL) 2868/2022 RAHUL SHARMA ANIL SHARMA
Vs. THE STATE (GOVT OF NCT OF
DELHI & ORS.

P.S.-FIR No. : (SHAHDARA-161/2021)

ADVOCATE DETAILS FOR ABOVE CASE

anil sharma (annisharmal3@gmail.com) (9811006742) (Petitioner)

anil sharma (annisharma 13@gmail.com) () (Petitioner)

kapil sharma (dhcprosecutiondelhipolice@gmail.com) (9891919168) (Respondent)
kapil sharma (dhcprosecutiondelhipolice@gmail.com) (9891919168) (Respondent)

W.P. (CRL) 2969/2022 KUSUM LATA SHARMA PAYAL BAHL
WITH W.P. (CRL) 3065/2022 Vs. STATE NCT OF DELHI & ANR.

W.P. (CRL) 3055/2022

P. (CRL) 3057/2022

P. (CRL) 3058/2022

.P. (CRL) 3059/2022

P. (CRL) 3062/2022

=== =

Other Case filed against same P.S.-FIR No. : (HAUZ QAZI-168/2019)

W.P. (CRL) 2885/2022 filed by BALKISHAN SHARMA (Disposed on : 02-DEC-22 )
P. (CRL) 3065/2022 filed by ARCHANA SHARMA (D. of Hearing : 30-JAN-23 )
P. (CRL) 3057/2022 filed by RAHUL SHARMA (D. of Hearing : 30-JAN-23 )

.P. (CRL) 3055/2022 filed by BALKISHAN SHARMA (D. of Hearing : 30-JAN-23 )
P. (CRL) 3058/2022 filed by SACHIN SHARMA (D. of Hearing : 30-JAN-23 )

== ==

ADVANCE CAUSE LIST
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58.

59.

60.

W.P. (CRL) 3062/2022 filed by MAMTA SHARMA (D. of Hearing :
W.P. (CRL) 3059/2022 filed by GUNJAN SHARMA (D. of Hearing

P.S.-FIR No.

: (HAUZ QAZI-168/2019)

ADVOCATE DETAILS FOR ABOVE CASE

payal bahl (payal@Radvocatepayal.com) (9910860430) (Petitioner)

208
30-JAN-23 )
30-JAN-23 )

kapil sharma (dhcprosecutiondelhipolice@gmail.com) (9891919168) (Respondent)

payal bahl (payal@advocatepayal.com) () (Respondent)

kapil sharma (dhcprosecutiondelhipolice@gmail.com) (9891919168) (Respondent)

W.P. (CRL) 3055/2022
WITH W.P. (CRL) 3057/2022

W.P.
W.P.
W.P.
W.P.

Other Case filed against same P.S.-FIR No.
.P.
. (CRL)
. (CRL)
. (CRL)
. (CRL)
. (CRL)
. (CRL)
.-FIR No. : (HAUZ

vE===== =
nw v v oW W oW

(CRL)
(CRL)
(CRL)
(CRL)

(CRL)

3058/2022
3059/2022
3062/2022
3065/2022

2969/2022
2885/2022
3065/2022
3057/2022
3058/2022
3062/2022
3059/2022

filed
filed
filed
filed
filed
filed
filed

by
by
by
by
by
by
by

BALKISHAN SHARMA
Vs. STATE NCT OF DELHI & ANR.

PAYAL BAHL

: (HAUZ QAZI-168/2019)

KUSUM LATA SHARMA (D. of Hearing : 13-DEC-22 )

BALKISHAN SHARMA

ARCHANA SHARMA (D. of Hearing :

RAHUL SHARMA (D.
SACHIN SHARMA (D.
MAMTA SHARMA (D.
GUNJAN SHARMA (D.

QAZI-168/2019)

ADVOCATE DETAILS FOR ABOVE CASE

payal bahl (payal@Radvocatepayal.com) (9910860430) (Petitioner)

(Disposed on

of Hearing :
of Hearing

of Hearing :

of Hearing :

02-DEC-22 )
30-JAN-23 )
30-JAN-23 )
30-JAN-23 )
30-JAN-23 )
30-JAN-23 )

kapil sharma (dhcprosecutiondelhipolice@gmail.com) (9891919168) (Respondent)

W.P. (CRL) 3057/2022

Other Case filed against same P.S.-FIR No.
.P.
. (CRL)
. (CRL)
. (CRL)
. (CRL)
. (CRL)
. (CRL)
.-FIR No. : (HAUZ

vE===z=ax
»w w9 v v W W WO

(CRL)

2969/2022
2885/2022
3065/2022
3055/2022
3058/2022
3062/2022
3059/2022

filed
filed
filed
filed
filed
filed
filed

by
by
by
by
by
by
by

RAHUL SHARMA
Vs. STATE NCT OF DELHI & ANR.

PAYAL BAHL

: (HAUZ QAZI-168/2019)

KUSUM LATA SHARMA (D. of Hearing : 13-DEC-22 )

BALKISHAN SHARMA

ARCHANA SHARMA (D. of Hearing :

BALKISHAN SHARMA
SACHIN SHARMA (D.
MAMTA SHARMA (D.

GUNJAN SHARMA (D.

QAZI-168/2019)

ADVOCATE DETAILS FOR ABOVE CASE

payal bahl (payal@advocatepayal.com) (9910860430) (Petitioner)

(Disposed on

02-DEC-22 )
30-JAN-23 )

(D. of Hearing : 30-JAN-23 )

of Hearing
of Hearing :

of Hearing :

30-JAN-23 )
30-JAN-23 )
30-JAN-23 )

kapil sharma (dhcprosecutiondelhipolice@gmail.com) (9891911118) (Respondent)

W.P. (CRL) 3058/2022

Other Case filed against same P.S.-FIR No.
.P.
. (CRL)
. (CRL)
. (CRL)
. (CRL)
. (CRL)
. (CRL)
.-FIR No. : (HAUZ

vE===== =
nw v v oW W oW W

(CRL)

2969/2022
2885/2022
3065/2022
3057/2022
3055/2022
3062/2022
3059/2022

filed
filed
filed
filed
filed
filed
filed

by
by
by
by
by
by
by

SACHIN SHARMA
Vs. STATE NCT OF DELHI & ANR.

PAYAL BAHL

: (HAUZ QAZI-168/2019)

KUSUM LATA SHARMA (D. of Hearing : 13-DEC-22 )

BALKISHAN SHARMA

ARCHANA SHARMA (D. of Hearing :

RAHUL SHARMA (D.
BALKISHAN SHARMA
MAMTA SHARMA (D.
GUNJAN SHARMA (D.

QAZI-168/2019)

ADVOCATE DETAILS FOR ABOVE CASE

payal bahl (payal@Radvocatepayal.com) (9910860430) (Petitioner)

(Disposed on

of Hearing :

02-DEC-22 )
30-JAN-23 )
30-JAN-23 )

(D. of Hearing : 30-JAN-23 )

of Hearing :

of Hearing :

30-JAN-23 )
30-JAN-23 )

kapil sharma (dhcprosecutiondelhipolice@gmail.com) (9891919168) (Respondent)

ADVANCE CAUSE LIST
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61. W.P. (CRL) 3059/2022

62.

63.

64.
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GUNJAN SHARMA
Vs. STATE NCT OF DELHI & ANR.

Other Case filed against same P.S.-FIR No. : (HAUZ QAZI-168/2019)
KUSUM LATA SHARMA (D. of Hearing : 13-DEC-22 )
BALKISHAN SHARMA (Disposed on : 02-DEC-22 )
ARCHANA SHARMA (D. of Hearing : 30-JAN-23 )
RAHUL SHARMA (D. of Hearing : 30-JAN-23 )
BALKISHAN SHARMA (D. of Hearing : 30-JAN-23 )
SACHIN SHARMA (D. of Hearing : 30-JAN-23 )
MAMTA SHARMA (D. of Hearing : 30-JAN-23 )
QAZI-168/2019)

vE===== =
nw v v W W oW W

.P.
. (CRL)
. (CRL)
. (CRL)
. (CRL)
. (CRL)
. (CRL)
.-FIR No. : (HAUZ

(CRL)

2969/2022
2885/2022
3065/2022
3057/2022
3055/2022
3058/2022
3062/2022

filed
filed
filed
filed
filed
filed
filed

by
by
by
by
by
by
by

ADVOCATE DETAILS FOR ABOVE CASE
payal bahl (payal@Radvocatepayal.com) (9910860430) (Petitioner)

PAYAL BAHL

kapil sharma (dhcprosecutiondelhipolice@gmail.com) (9891919168) (Respondent)

W.P. (CRL) 3062/2022

MAMTA SHARMA
Vs. STATE NCT OF DELHI & ANR.

Other Case filed against same P.S.-FIR No. : (HAUZ QAZI-168/2019)
KUSUM LATA SHARMA (D. of Hearing : 13-DEC-22 )
BALKISHAN SHARMA (Disposed on : 02-DEC-22 )
ARCHANA SHARMA (D. of Hearing : 30-JAN-23 )
RAHUL SHARMA (D. of Hearing : 30-JAN-23 )
BALKISHAN SHARMA (D. of Hearing : 30-JAN-23 )
SACHIN SHARMA (D. of Hearing : 30-JAN-23 )
GUNJAN SHARMA (D. of Hearing : 30-JAN-23 )
QAZI-168/2019)

===z =
»w w9 o9 v W o W

.P.
. (CRL)
. (CRL)
. (CRL)
. (CRL)
. (CRL)
. (CRL)
.-FIR No. : (HAUZ

(CRL)

2969/2022
2885/2022
3065/2022
3057/2022
3055/2022
3058/2022
3059/2022

filed
filed
filed
filed
filed
filed
filed

by
by
by
by
by
by
by

ADVOCATE DETAILS FOR ABOVE CASE
payal bahl (payal@advocatepayal.com) (9910860430) (Petitioner)

PAYAL BAHL

kapil sharma (dhcprosecutiondelhipolice@gmail.com) (9891919168) (Respondent)

W.P. (CRL) 3065/2022

ARCHANA SHARMA
Vs. STATE NCT OF DELHI & ANR.

Other Case filed against same P.S.-FIR No. : (HAUZ QAZI-168/2019)
KUSUM LATA SHARMA (D. of Hearing : 13-DEC-22 )
BALKISHAN SHARMA (Disposed on : 02-DEC-22 )
RAHUL SHARMA (D. of Hearing : 30-JAN-23 )
BALKISHAN SHARMA (D. of Hearing : 30-JAN-23 )
SACHIN SHARMA (D. of Hearing : 30-JAN-23 )
MAMTA SHARMA (D. of Hearing : 30-JAN-23 )
GUNJAN SHARMA (D. of Hearing : 30-JAN-23 )
QAZI-168/2019)

vE===== =
nw v w9 oW W W o

.P.
. (CRL)
. (CRL)
. (CRL)
. (CRL)
. (CRL)
. (CRL)
.-FIR No. : (HAUZ

(CRL)

2969/2022
2885/2022
3057/2022
3055/2022
3058/2022
3062/2022
3059/2022

filed
filed
filed
filed
filed
filed
filed

by
by
by
by
by
by
by

ADVOCATE DETAILS FOR ABOVE CASE
payal bahl (payal@Radvocatepayal.com) (9910860430) (Petitioner)

W.P. (CRL) 2971/2022

AKBAR alias GANJA SB SABIR
(PRESENTLY CONFINED IN
CENTRAL JAIL NO.14, MANDOLI,
NEW DELHI)

Vs. THE STATE (GOVT. OF NCT)
OF DELHI

Other Case filed against same P.S.-FIR No. :(MOTI NAGAR-319/2017)
CRL.A. 61/2019 filed by AKBAR @ GANJA (Disposed on : 24-MAY-19 )

W.P. (CRL) 875/2020 filed by AKBAR @ GANJA (Disposed on

P.S.-FIR No. : (MOTI NAGAR-319/2017)

ADVOCATE DETAILS FOR ABOVE CASE
gaurav bhayyacharya (gaurav.advbhattacharya@gmail.com) (9891959694) (Petitioner)

05-JUN-20 )

PAYAL BAHL

AMAN PANWAR

kapil sharma (dhcprosecutiondelhipolice@gmail.com) (9891919168) (Respondent)

ADVANCE CAUSE LIST
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FOR COMPLIANCE

65. W.P. (CRL) 2562/2022 GAURAV ALIAS GAURI AND ORS RAKESH KUMAR
Vs. THE STATE AND ANR
(Disposed-off Case)

P.S.-FIR No. : (KALYAN PURI-541/2022)
ADVOCATE DETAILS FOR ABOVE CASE

dalip kumar santoshi (ad.dalipkumarsantoshi@gmail.com) (9350260711) (Petitioner)
kapil sharma (dhcprosecutiondelhipolice@gmail.com) (9891919168) (Respondent)

COURT NO. 31
HON'BLE MR. JUSTICE AMIT SHARMA

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO

mahendra.kadian@dhc.nic.in

CLICK HERE TO JOIN VC

https://virtualcourtdhc.webex.com/meet/virtualcourtdhcl3

FOR ADMISSION

1. CRL.REV.P. 377/2019 HARVIR SINGH SANJEEV KUMAR
CRL.M. (BAIL) 599/2019 Vs. GOVT OF NCT OF DELHI
CRL.M.A. 6773/2019

P.S.-FIR No. : (MUKHERJEE NAGAR-448/2001)

ADVOCATE DETAILS FOR ABOVE CASE
SANJEEV KUMAR () (8920525314) (Petitioner)

2. W.P.(CRL) 96/2023 HARVEEN UPPAL PREETI SINGH
Vs. ANUJ UPPAL & ORS.

ADVOCATE DETAILS FOR ABOVE CASE

preet singh(preetsinghl324@gmail.com) (9312411311) (Petitioner)

kapil sharma (dhcprosecutiondelhipolice@gmail.com) (9891919168) (Respondent)
anuj uppal (anuj.uppal85@gmail.com) (7711991131) (Respondent)

AFTER NOTICE MISC. MATTERS

3. BAIL APPLN. 2901/2019 BEENA SHUBHAM BHALLA
Vs. STATE

Other Case filed against same P.S.-FIR No. :(ANAND PARBAT-81/2019)
BAIL APPLN. 2126/2019 filed by RAHUL (Disposed on : 14-JAN-20 )
BAIL APPLN. 2234/2019 filed by SURESH (Disposed on : 06-SEP-19 )
P.S.-FIR No. :(ANAND PARBAT-81/2019)

ADVANCE CAUSE LIST
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ADVOCATE DETAILS FOR ABOVE CASE
SHUBHAM BHALLA () (9654427273) (Petitioner)

4. BAIL APPLN. 4294/2021 ABHISHEK SHIRVASTAV RAGHAV MEHDIRATTA
Vs. STATE

P.S.-FIR No. : (MUKHERJEE NAGAR-289/2021)

ADVOCATE DETAILS FOR ABOVE CASE

raghav mehdiratta (advraghav07@gmail.com) (9990870007) (Petitioner)

delhi police (dhcprosecutiondelhipolice@gmail.com) (9891919168) (Respondent)

5. BAIL APPLN. 709/2022 GOVIND SINGH ONKAR NATH ROY
Vs. STATE (GOVT OF NCT OF
DELHI)
P.S.-FIR No. : (CHHAWLA-410/2019)
ADVOCATE DETAILS FOR ABOVE CASE
law chambers of onkar roy(lawchambersofonkarroy@gnail.com) (9810229959) (Petitioner)

kapil sharma (dhcprosecutiondelhipolice@gmail.com) (9891919168) (Respondent)

6. BAIL APPLN. 2345/2022 MUNNA DEEPAK KUMAR
Vs. THE STATE

P.S.-FIR No. :(KAPASHERA-470/2021)

ADVOCATE DETAILS FOR ABOVE CASE
vikas tanwar (vikastanwar535@gmail.com) (9212239221) (Petitioner)

7. BAIL APPLN. 2537/2022 SONU VERMA PARAS JOSHI
Vs. THE STATE NCT OFDELHI

P.S.-FIR No. : (NAJAFGARH-94/2021)
ADVOCATE DETAILS FOR ABOVE CASE

urvashi bhatia (urvashibhatia.95@gmail.com) (9899905773) (Petitioner)
kapil sharma (dhcprosecutiondelhipolice@gmail.com) (9891919168) (Respondent)

8. BAIL APPLN. 2867/2022 SACHIN alias KALLU RAJAN CHAUDHARY
Vs. GOVT. OF NCT OF DELHI AND
ANR

Other Case filed against same P.S.-FIR No. :(I.P.ESTATE-342/2021)
BAIL APPLN. 142/2022 filed by SACHIN @ KALLU (Disposed on : 22-DEC-22 )
P.S.-FIR No. :(I.P.ESTATE-342/2021)

ADVOCATE DETAILS FOR ABOVE CASE
rajan chaudhary(rajan000999@gmail.com) () (Petitioner)
kapil sharma (dhcprosecutiondelhipolice@gmail.com) (9891919168) (Respondent)

9. BAIL APPLN. 3270/2022 KRISHAN KUMAR PRITISH SABHARWAL
CRL.M.A. 26878/2022 Vs. STATE

Other Case filed against same P.S.-FIR No. :(SAFDARJUNG ELCLAVE-41/2018)
BAIL APPLN. 2676/2022 filed by MANOJ KUMAR @ RAJU (Disposed on : 07-SEP-22 )
BAIL APPLN. 1428/2019 filed by KRISHAN KUMAR (Disposed on : 30-MAY-19 )
BAIL APPLN. 1924/2021 filed by KRISHAN KUMAR (Disposed on : 13-AUG-21 )
BAIL APPLN. 23/2022 filed by MANOJ KUMAR @ RAJU (Disposed on : 13-APR-22 )
W.P. (CRL) 2250/2021 filed by SHILPA (Disposed on : 16-NOV-22 )

BAIL APPLN. 1469/2022 filed by DEV MAAN (Disposed on : 12-MAY-22 )

BAIL APPLN. 624/2022 filed by DEV MAAN (Disposed on : 21-FEB-22 )

BAIL APPLN. 1507/2020 filed by KRISHAN KUMAR (Disposed on : 14-0OCT-20 )
W.P. (CRL) 2364/2021 filed by KRISHAN KUMAR (Disposed on : 25-MAR-22 )
CRL.M.C. 5446/2022 filed by KRISHAN KUMAR (Disposed on : 01-NOV-22 )
P.S.-FIR No. : (SAFDARJUNG ELCLAVE-41/2018)
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10.

11.

12.

13.

14.

ADVOCATE DETAILS FOR ABOVE CASE

pritish sabharwal (pritishsabharwalll@gmail.com) (9871878690) (Petitioner)
kapil sharma (dhcprosecutiondelhipolice@gmail.com) (9891919168) (Respondent)
pritish sabharwal (pritishsabharwalll@gmail.com) (9810264114) (Petitioner)
kapil sharma (dhcprosecutiondelhipolice@gmail.com) (9891919168) (Respondent)

BAIL APPLN. 3607/2022 BHAGWAN SINGH alias MUKESH CHANDER MUKESH SANGWAN
Vs. THE STATE (GOVT. OF NCT
DELHI)

Other Case filed against same P.S.-FIR No. : (SPECIAL BRANCH LODHI ROAD-231/2022)

BAIL APPLN. 3731/2022 filed by BHAGWAN SINGH ALIAS MUKESH (D. of Hearing : 06-JAN-23 )
W.P. (CRL) 1799/2022 filed by RUKMA DEVI (D. of Hearing : 13-0OCT-22 )

P.S.-FIR No. : (SPECIAL BRANCH LODHI ROAD-231/2022)

ADVOCATE DETAILS FOR ABOVE CASE
c m sangwan (cmsangwan.advocate@gmail.com) (9910372388) (Petitioner)
kapil sharma (dhcprosecutiondelhipolice@gmail.com) (9891919168) (Respondent)

BAIL APPLN. 3731/2022 BHAGWAN SINGH ALIAS MUKESH CHANDER MUKESH SANGWAN
CRL.M.A. 27476/2022 Vs. THE STATE (GOVT. OF NCT
OF DELHI)

Other Case filed against same P.S.-FIR No. : (SPECIAL BRANCH LODHI ROAD-231/2022)
BAIL APPLN. 3607/2022 filed by BHAGWAN SINGH @ MUKESH (D. of Hearing : 30-JAN-23 )
W.P. (CRL) 1799/2022 filed by RUKMA DEVI (D. of Hearing : 13-OCT-22 )

P.S.-FIR No. :(SPECIAL BRANCH LODHI ROAD-231/2022)

ADVOCATE DETAILS FOR ABOVE CASE

c m sangwan & associates (cmsangwan.advocate@gmail.com) (9910372388) (Petitioner)
kapil sharma (dhcprosecutiondelhipolice@gmail.com) (9891919168) (Respondent)

cm sangwan & associates (cmsangwan.advocate@gmail.com) (9910372388) (Petitioner)
kapil sharma (dhcprosecutiondelhipolice@gmail.com) (9891919168) (Respondent)

BAIL APPLN. 3733/2022 ROHIT ARORA KUNAL ANAND
CRL.M. (BAIL) 1518/2022 Vs. THE STATE OF NCT OF DELHI

P.S.-FIR No. :(KESHAV PURAM-992/2022)
ADVOCATE DETAILS FOR ABOVE CASE

kunal anand(office@marklegal.co.in) (8447226339) (Petitioner)
kapil sharma (dhcprosecutiondelhipolice@gmail.com) (9891919168) (Respondent)

BAIL APPLN. 24/2023 DHIRENDRA PRAKASH SAXENA VIKAS GAUTAM
Vs. DIRECTORATE OF REVENUE
INTELLIGENCE

Other Case filed against same P.S.-FIR No. :(DIRECTORATE OF REVENUE INTELLIGENCE-SC 7520/2016)

CRL.REV.P. 1154/2018 filed by D.P. SAXENA (D. of Hearing : 25-JUL-22 )
CRL.REV.P. 542/2019 filed by I P S CHAWLA (D. of Hearing : 03-JAN-22 )
CRL.REV.P. 538/2019 filed by P P S CHAWLA (D. of Hearing : 03-JAN-22 )

BAIL APPLN. 216/2020 filed by RAKESH KUMAR BHOLA (Dlsposed on : 19-0CT-22 )
BAIL APPLN. 3011/2022 filed by MANOJ KUMAR NAYAK (Disposed on : 11-NOV-22 )
P.S.-FIR No. :(DIRECTORATE OF REVENUE INTELLIGENCE-SC 7520/2016)

ADVOCATE DETAILS FOR ABOVE CASE
vikas gautam(vikasgautam2012Qgmail.com) (9868375074) (Petitioner)
satish aggarwal (satishaggarwal@gmail.com) () (Respondent)

CONT.CAS (C) 784/2022 PALLAVI SABHARWAL SUDARSHAN RAJAN
WITH CRL.REV.P. 1296/2019 Vs. ANKUSH SABHARWAL

ADVANCE CAUSE LIST
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15.

16.

17.

18.

19.

20.

21.

ADVOCATE DETAILS FOR ABOVE CASE
sudarshan rajan , (sithya@gmail.com) (9650075050) (Petitioner)
ankush (2cool.ankush@gmail.com) () (Respondent)

CRL.REV.P. 1296/2019 ANKUSH SABHARWAL

CRL.M.A. 42837/2019 Vs. PALLAVI SABHARWAL & ORS.

CRL.M.A. 42839/2019
CRL.M.A. 42840/2019
WITH CONT.CAS(C) 784/2022

ADVOCATE DETAILS FOR ABOVE CASE
ARJUN HARKAULI () (8802152841) (Petitioner)

SUDARSHAN RAJAN (sithya@gmail.com) (9650075050) (Petitioner)

CRL.A. 892/2017 VIJAY KUMAR & ORS

Vs. STATE (NCT OF DELHI)

P.S.-FIR No. :(OKHLA INDUSTRIAL AREA-672/2014)

ADVOCATE DETAILS FOR ABOVE CASE

CRL.A. 1143/2017 ANIL KUMAR DUBEY

Vs. STATE

P.S.-FIR No. :(MANGOLPURI-435/2009)

ADVOCATE DETAILS FOR ABOVE CASE

CRL.A. 1149/2017 KULDEEP SINGH

Vs. AMARJEET SINGH

ADVOCATE DETAILS FOR ABOVE CASE

CRL.A. 117/2018 SHAVEZ alias BHURA

Vs. STATE

Other Case filed against same P.S.-FIR No. :(JAMIA NAGAR-200/2010)
CRL.A. 176/2018 filed by SHAVEZ MIAN (D. of Hearing : 17-0OCT-22 )

ARJUN HARKAULI , SUDARSHAN
RAJAN

VIKRAM SINGH PANWAR,NEELAM
SHARMA

NEERAJ BHARDWAJ (DHCLSC)

KULDEEP GOLA,AMIT SAXENA

NEERAJ BHARDWAJ (DHCLSC)

CRL.A. 240/2018 filed by MOHD. SAKIB @ PAPPI (D. of Hearing : 17-0CT-22 )

P.S.-FIR No. :(JAMIA NAGAR-200/2010)

ADVOCATE DETAILS FOR ABOVE CASE
NEERAJ BHARDWAJ (DHCLSC) () (9350271061) (Petitioner)

CRL.M.A. 26873/2022 ASHOK KHANNA
In CRL.A. 686/2018 Vs. CENTRAL BUREAU OF
INVESTIGATION

Other Case filed against same P.S.-FIR No. :(CBI-BDI-2010-E-0005)
CRL.A. 790/2018 filed by VIJAY KUMAR @ MURARKA JI (D. of Hearing

P.S.-FIR No. :(CBI-BDI-2010-E-0005)

ADVOCATE DETAILS FOR ABOVE CASE

SHIVESH P. SINGH() (9873901278) (Petitioner)

bhullar law firm(bhullarlawfirm@gmail.com) () (Petitioner)
cbi (dlacbidhc@gmail.com) () (Respondent)

CRL.M.C. 2459/2011 MOHD IQBAL
CRL.M.A. 8860/2011 Vs. SEBI & ANR

ADVOCATE DETAILS FOR ABOVE CASE

SHIVESH P. SINGH,H S BHULLAR

31-JUL-18 )

GAGAN GUPTA

ADVANCE CAUSE LIST
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22.

23.

24.

25.

26.

27.

28.

CRL.M.C. 1621/2013
CRL.M.A. 3374/2016
CRL.M.A. 34363/2019

WITH BAIL APPLN. 791/2013

Other Case filed against same P.S.-FIR No.
W.P. (CRL) 1572/2011 filed by LALIT AGGARWAL (Disposed on
BAIL APPLN. 782/2012 filed by SHASHI GOIL & ANR (Disposed on
BAIL APPLN. 791/2013 filed by SHASHI GOIL & ANR. (Disposed on
CRL.M.C. 1612/2016 filed by LALIT AGGARWAL (Disposed on
BAIL APPLN. 631/2017 filed by PRAMOD KUMAR GOIL (Disposed on
BAIL APPLN. 1183/2018 filed by PRAMOD KUMAR GOIL (Disposed on

214

PRAMOD GOIL
Vs. STATE GOVT. OF NCT OF
DELHI & ANR.

P.S.-FIR No. : (ECONOMIC OFFENCE WING-268/2009)

ADVOCATE DETAILS FOR ABOVE CASE

G.S. LAW ATTORNEY () (9891894030) (Petitioner)

CRL.M.C. 1897/2013

ADVOCATE DETAILS FOR ABOVE CASE

CRL.M.C. 759/2014
CRL.M.A. 2546/2014
CRL.M.A. 36683/2019
WITH CRL.M.C. 2546/2019

NARESH CHANDER TIWARI
Vs. LOKESH GUPTA

ASHOK KASANA
Vs. STATE

Other Case filed against same P.S.-FIR No. :(SEEMA PURI-206/2010)

CRL.M.C. 2546/2019 filed by SHYAM SINGH (Disposed on
P.S.-FIR No. :(SEEMA PURI-206/2010)

ADVOCATE DETAILS FOR ABOVE CASE

02-DEC-22 )

SURYAKANT SINGLA () (9654554066) (Petitioner)

CRL.M.C. 1904/2014
CRL.M.A. 10660/2014

Other Case filed against same P.S.-FIR No.

MAJ. GEN. UGRASEN YADAV VSM &
ORS
Vs. STATE & ANR

BAIL APPLN. 1961/2014 filed by MAJ.GEN.UGRASEN YADAVA (Disposed on
BAIL APPLN. 2067/2014 filed by MAJ GEN UGRASEN YADAVA (Disposed on
P.S.-FIR No. :(VASANT KUNJ NORTH-115/2012)

ADVOCATE DETAILS FOR ABOVE CASE
CRL.M.C. 3185/2014

CRL.M.A. 11049/2014

WITH CRL.M.C. 3201/2014

ADVOCATE DETAILS FOR ABOVE CASE

CRL.M.C. 3201/2014
CRL.M.A. 11086/2014

WITH CRL.M.C. 3185/2014

ADVOCATE DETAILS FOR ABOVE CASE

CRL.REV.P. 195/2019

ADVOCATE DETAILS FOR ABOVE CASE

TIRUPATI METAL WORKS
Vs. COMMISSIONER OF CENTRAL
EXCISE DELHI

SANJAY GUPTA
Vs. COMMISSIONER OF CENTRAL
EXCISE DELHI-II

HIMANI BHALLA & ANR
Vs. AMIT BHALLA

HARMEET SINGH() (9811535648) (Petitioner)
MANU BAKSHI (manubakshil2@gmail.com) (9899516810) (Petitioner)

DHRUV MOHAN, RAMAKANT
SHARMA ,G.S. LAW
ATTORNEY , SULAIMAN MOHD.
KHAN , GURPREET SINGH

: (ECONOMIC OFFENCE WING-268/2009)
17-JAN-12 )
15-MAR-13 )
09-FEB-16 )
29-APR-16 )
12-0CT-17 )
22-0CT-18 )

N S DALAL,NEERAJ GUPTA

SURYAKANT SINGLA

SANDEEP MITTAL

: (VASANT KUNJ NORTH-115/2012)

04-SEP-14 )

27-JAN-17 )

SUBRAHMANYAM BKV

SUBRAHMANYAM BKV

HARMEET SINGH,MANU BAKSHI

ADVANCE CAUSE LIST
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29.

30.

31.

32.

33.

34.

35.

36.

CRL.REV.P. 280/2019 TARA SINGH
CRL.M.A. 5245/2019 Vs. MANISHA
CRL.M.A. 5246/2019

CRL.M.A. 11398/2019

ADVOCATE DETAILS FOR ABOVE CASE

P.K TREHAN() (9810316473) (Petitioner)

AJEET YADAV () (8136073971) (Petitioner)

PANKAJ GUPTA (adv.pankajl@gmail.com) (9646230101) (Petitioner)

CRL.REV.P. 297/2019 M/S GURUJI FOODS PRODUCTS &
ANR
Vs. THE STATE ( GOVT OF NCT
DELHI) & ANR

ADVOCATE DETAILS FOR ABOVE CASE
DHARAMRAJ OHLAN () (9312650754) (Petitioner)

CRL.REV.P. 341/2019 DIPENDER TRIPATHY
Vs. STATE & ANR.

P.S.-FIR No. :(TIMAR PUR-13/2018)

ADVOCATE DETAILS FOR ABOVE CASE
JUGAL WADHWA & RISHABH WADHWA () (9810036560) (Petitioner)

CRL.REV.P. 550/2019 PAHUNI JAIN
Vs. SANJAAT JAIN

ADVOCATE DETAILS FOR ABOVE CASE

ZAFAR KHURSHID () (9810271008) (Petitioner)

SHAANTANU JAIN (SHAANTANUJAINQGMAIL.COM) (9999888495) (Petitioner)

CRL.REV.P. 567/2019 NIHARIKA GHOSH alias NIHARIKA
KUNDU
Vs. STATE & ANR

ADVOCATE DETAILS FOR ABOVE CASE

PETITIONER IN PERSON () (9899451108) (Petitioner)

OM PRAKASH GULABANI (opgllb@rediffmail.com) (9811357500) (Petitioner)

CRL.REV.P. 644/2019 NEERAJ SHARMA
CRL.M.A. 11603/2019 Vs. LAXMI SHARMA & ANR

ADVOCATE DETAILS FOR ABOVE CASE
ANUJ KAPOOR () (8130324433) (Petitioner)

CRL.REV.P. 1060/2019 STATE
Vs. AJAY alias PAPPU

P.S.-FIR No. :(KOTLA MUBARAKPUR-406/2014)

ADVOCATE DETAILS FOR ABOVE CASE
ASHISH DATTA() (9811180280) (Petitioner)

W.P. (CRL) 1271/2013 PRADEEP AGGARWAL
Vs. STATE CB I

P.S.-FIR No. :(CBI-CY-1-2008-E-0006)

ADVOCATE DETAILS FOR ABOVE CASE

P.K TREHAN,AJEET YADAV, PANKAJ
GUPTA

DHARAMRAJ OHLAN

JUGAL WADHWA & RISHABH WADHWA

ZAFAR KHURSHID, SANTOSH
KUMAR , SHAANTANU JAIN

PETITIONER IN PERSON,OM

PRAKASH GULABANI

ANUJ KAPOOR

ASHISH DATTA

M P SINGH

ADVANCE CAUSE LIST
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FOR FINAL DISPOSAL

37. CRL.M.C. 2555/2012 CHRISTINE SWAROOP RAJ & ORS. REBECCA M.JOHN, NBAGENDRA
Vs. STATE & ORS. KASANA
ADVOCATE DETAILS FOR ABOVE CASE
END OF THE BOARD MATTERS
38. CRL.M. (BAIL) 572/2022 DEVENDER YOGESH KUMAR,ASHOK BABU
In CRL.A. 829/2017 Vs. STATE (NCT OF DELHI)

39.

40.

41.

42.

43.

Other Case filed against same P.S.-FIR No. :(MANDAWALI-498/2013)
CRL.A. 9/2018 filed by DEVENDER (Disposed on : 17-APR-18 )
P.S.-FIR No. : (MANDAWALI-498/2013)

ADVOCATE DETAILS FOR ABOVE CASE

ashok thagal (ashokthagal@gmail.com) (9818592435) (Petitioner)

amit srivastava(amit.sri3@gmail.com) () (Petitioner)
vrcom(vrcoml660@gmail.com) () (Respondent)

kapil sharma (dhcprosecutiondelhipolice@gmail.com) (9891919168) (Respondent)

CRL.M.C. 1991/2012 COIGATE PALMOLIVE COMPANY & TANVI MISRA,ANAND &
CRL.M.A. 1470/2013 ORS. ANAND, ROHIL BANSAL,GURPREET
CRL.M.A. 14308/2015 Vs. STATE OF NCT OF DELHI & SINGH MONGA,AMARJIT &
CRL.M.A. 941/2022 ANR. ASSOCIATES

WITH CRL.M.C. 2739/2012

ADVOCATE DETAILS FOR ABOVE CASE

saif khan (achuthan@anandandanand.com) (9999756265) (Petitioner)

kapil sharma (dhcprosecutiondelhipolice@gmail.com) (9891919168) (Respondent)
GURPREET SINGH MONGA (infoRamarjitassociates.com) (9810360104) (Petitioner)

CRL.M.C. 2739/2012 G L VERMA M S OBEROI,GURPREET SINGH
Vs. STATE OF NCT OF DELHI & MONGA ,AMARJIT
ANR.

WITH CRL.M.C.2639/2012

ADVOCATE DETAILS FOR ABOVE CASE
GURPREET SINGH MONGA (infoRamarjitassociates.com) (9810360104) (Respondent)

CRL.M.C. 2639/2012 K V VAIDYANATHAN & ORS. TANVI MISRA,GURPREET SINGH
CRL.M.A. 1469/2013 Vs. STATE OF NCT OF DELHI & MONGA ,AMARJIT
WITH CRL.M.C. 2739/2012 ANR.

ADVOCATE DETAILS FOR ABOVE CASE
GURPREET SINGH MONGA (infoRamarjitassociates.com) (9810360104) (Petitioner)

CRL.M.C. 2823/2012 MANUEL ARRESE TANVI MISHRA, TARUN
CRL.M.A. 20243/2012 Vs. STATE & ANR GULATI,GURPREET SINGH
MONGA ,NEIL HILDRETH,AMARJIT

ADVOCATE DETAILS FOR ABOVE CASE
GURPREET SINGH MONGA (infoRamarjitassociates.com) (9810360104) (Petitioner)

CRL.M.C. 2824/2012 MITCHELL ABRAHAMSEN TANVI MISHRA, TARUN
CRL.M.A. 1915/2013 Vs. STATE & ANR GULATI ,GURPREET SINGH
MONGA ,NEIL HILDRETH,AMARJIT

ADVOCATE DETAILS FOR ABOVE CASE
GURPREET SINGH MONGA (infoRamarjitassociates.com) (9810360104) (Petitioner)

ADVANCE CAUSE LIST
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44. CRL.M.C.
CRL.M.A.

ADVOCATE

GURPREET

45. CRL.M.C.

CRL.M.A.

ADVOCATE

GURPREET

46. CRL.M.C.

CRL.M.A.

ADVOCATE

GURPREET

47. CRL.M.C.
CRL.M.A.

P.S.-FIR

ADVOCATE

HIGH COURT
24.01.2023

2825/2012 STEPHEN C PATRICK TANVI MISHRA,6 TARUN
1916/2013 Vs. STATE & ANR GULATI,GURPREET SINGH
MONGA ,NEIL HILDRETH,AMARJIT

DETAILS FOR ABOVE CASE
SINGH MONGA (info@amarjitassociates.com) (9810360104) (Petitioner)

2826/2012 MICHAEL J TANGNEY TANVI MISHRA, TARUN
1909/2013 Vs. STATE & ANR GULATI,GURPREET SINGH

MONGA ,NEIL HILDRETH,AMARJIT

DETAILS FOR ABOVE CASE
SINGH MONGA (infoRamarjitassociates.com) (9810360104) (Petitioner)

2827/2012 IAN COOK TANVI MISHRA, TARUN
1907/2013 Vs. STATE & ANR GULATI,GURPREET SINGH

MONGA ,NEIL HILDRETH,AMARJIT

DETAILS FOR ABOVE CASE
SINGH MONGA (infoRamarjitassociates.com) (9810360104) (Petitioner)

3133/2014 MUKUL MANRAI PARVINDER CHAUHAN
10858/2014 Vs. STATE

No. : (DARYA GANJ-351/1999)

DETAILS FOR ABOVE CASE

OF DELHI REGISTRAR (LISTING)

ADVANCE CAUSE LIST



30-01-2023 ADVANCE CAUSE LIST OF COMPANY SIDE

COURT NO.49
HON'BLE MR. JUSTICE SANJEEV NARULA

Click below to join the VC:
https://delhihighcourt.webex.com/meet/dhcecourtvec9

NOTE: COMPANY MATTERS WILL BE TAKEN UP FOR HEARING AFTER LUNCH.
NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIIL TO cmnandansingh.dhc@gov.in

AFTER NOTICE COMPANY MATTERS

1. CO.A(SB) 57/2015 PRIYA JAIN RAJIV BAHL,RAJIV BAHI, MOHIT
CO.APPL. 3700/2015 Vs. LAGUNA HOLDINGS PVT. LT. CHAUDHARY ,VISHNU SHARMA
CO.APPL. 219/2017 & ORS.

2. CO.APPL. 1042/2018 OKARA AGRO INDUS. LTD. MR.SK LUTHRA,DEEPAK
In CO.APPL. (M) 115/2002 VS, oo, KOHLI ,RAISUDDIN, POOJA,OFFICIAL

LIQUIDATOR,R.N PAREEK,MUKESH
KUMAR VERMA,ABHISHEK

PARUTHI ,ASHISH
AGGARWAL,DEVANSHU KUMAR
DEVESH,DEEPAK VOHRA,ARJUN
NANDA,RAJAT MATHUR,AMRIT
KAUR OBEROI,RAJESH KUMAR
GOGNA,MOHIT CHAUDHARY, JAYANT
MOHAN,VIKAS MAHAJAN,MR.AKSHAY
VIPIN,DESH RAJ,MR.VINAY
SHARMA,MR. PREM KUMAR,MR.KPS
BAWA,MR. AJAY

JHA ,MEENAKASHI ,MR . ALOK
KUMAR, MR . SANJAY

MANN, RITESH, GAURAV
BERI,MS.SONIA MATHUR,SHIV

KR, SUSHANT, A
ASTHANA ,MR . VIKRAM

BHARDWAJ, SHIV KR.,JAINDER PAL
SINGH,SHEETAL DANG, PARVEEN
KUMAR NAGPAL

3. CO.APPL. 1633/2011 RE-M/S JVG FINANCE LTD. HS PARIHAR, PAWAN
CO.APPL. 1639/2011 Vs. .... KUMAR,OFFICIAL
CO.APPL. 1643/2011 LIQUIDATOR, AMAN
CO.APPL. 1645/2011 NANDRAJOG , DEEPAK
CO.APPL. 1651/2011 SHARMA ,DEEPAK
CO.APPL. 1653/2011 KHOSLA , SHAILENDRA
CO.APPL. 1655/2011 SINGH,GOPAL JHA,SHILPI
CO.APPL. 1657/2011 YADAV,DHANANJAY GARG,RITU
CO.APPL. 1659/2011 SINGH MANN,AMAN
CO.APPL. 1663/2011 VACHHER,RITU,P
CO.APPL. 1667/2011 NAGESH,GIRIJESH PANDEY, 6 FAIZ
CO.APPL. 1669/2011 HYDER RIZVI,P.D

CO.APPL. 1671/2011 TEWARI ,MANOJ , RAHUL
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APPL.
APPL.
APPL.
APPL.
APPL.
APPL.

1673/2011
1675/2011
1677/2011
1679/2011
1681/2011
1683/2011
1685/2011
1687/2011
1689/2011
1691/2011
1693/2011
1695/2011
1697/2011
1703/2011
1705/2011
1708/2011
1710/2011
1712/2011
1714/2011
1716/2011
1718/2011
1720/2011
1722/2011
1724/2011
1728/2011
1730/2011
1732/2011
1736/2011
1738/2011
1740/2011
1742/2011
1744/2011
1746/2011
1748/2011
1750/2011
1796/2011
1798/2011
1815/2011
2274/2011
2280/2011
2283/2011
2292/2011
2295/2011
2301/2011
2304/2011
2307/2011
2313/2011
2359/2011
452/2012

454/2012

456/2012

458/2012

468/2012

470/2012

472/2012

476/2012

480/2012

1406/2012
1414/2012

THUKRAL,AMIT GOEL, LAW
TREE , ANIL,MANSI
CHADHA , RAISUDDIN, ANIL
KARNWAL,AJAY TIWARI,MOHD
SHAKEEL , RAJINDER

MATHUR, SRINIVAS KOTNI , PURNIMA
SETHI ,DHEERAJ GUPTA,MILAN
SINGH NEGI,PRADEEP
CHHINDRA,ANAND MOHAN
MISHRA,RISHABH JAIN,MANOJ
CHANDRA MISHRA,SUNIL KUMAR
SHARMA , BHAGABATI PRASAD
PADHY , PUSHKAR KATYAL,ADITYA
WADHWA , NAGESH, P.NAGESH, P
NAGESJH , RAHUL , MONIKA

ARORA ,MONIKA ARORA &
ASSOCIATES,FEBIN MATHEW
VARGHESE ,DHEERAJ GUPTA, KARAN
KAPOOR, SREEDHAR REDDY
V.,RISHABH JAIN,BHASKAR
VALI,SONAM SHARMA,ATRYEE
GAUTAM, SRINIVAS R RAO
MAMIDANNA , DHEERAJ

MANCHANDA ,VINAY RANJAN,AJIT
RAJPUT,VIJAY KASANA,AMIT
PRAKASH SHAHI,SAURABH

SONI, JRLISTING
LISTING,RISHAB JAIN,BHABNA
DAS,KUNAL TYAGI,MONIKA
ARORA,A.K. MISHRA,RAM LAL
ROY,BHASKAR VALI,AMAN
VACHHER,MOHIT SINGH,GIRRISH
KUMAR,ATUL GUPTA,K. N.
MOHAN, YOGESH KUMAR
JAGIA,PANKAJ KUMAR, SAURABH
KALIA,LAVINA AHUJA,ASHIM
SHRIDHAR,VISHALAKSHI
SINGH,GIRIRAJ

SUBRAMANTIUM, PRASHANT KUMAR
TYAGI,DALIP MEHRA,ABHEY
KUMAR GUPTA,ANIL KUMAR
KARNWAL , GURNOOR KAUR
BAJAJ,SUMIT NAGPAL,VINAYAK
MARWAH , GURKAMAL HORA

ARORA, PRAVEEN CHANDRA,A
MAHAJAN,MR.RR DWIVEDI,BS
RAJESH,S SHARMA,MS.MANISHA
TYAGI,MR. S MAHESHWARI,DHIRAJ
MISHRA,MR.SK
LUTHRA,P.I.JOSHE,MS.MS
UPPAL, T.S.CHAUDHARY , ARUN
SRIVASTAV,KN POPLI,VIJAY K
SINGH,MS .MANISHA
SINGH,MS.UPPAL, SANJEEV, AK
THAKUR, MR . MAYUR
R.SHAH,MR.PURNIMA

SETHI ,HARISH CHAND
SHARMA , RANJANA ROY,MR. UCHIT

BHANDARI, DHANANJAY ,U.C.MITTAL,K



CO.APPL. 1416/2012 P TOMS,U C MITTAL,R K

CO.APPL. 1419/2012 BAKSHI, PUSHKAR SOOD,SARABJIT
CO.APPL. 1422/2012 SHARMA ,ABHAY KUMAR,VIKAS
CO.APPL. 1425/2012 MAHAJAN, SARBJIT

CO.APPL. 1428/2012 SHARMA , PRATAP, HAILENDRA
CO.APPL. 1431/2012 SINGH & CO,LAV KUMAR
CO.APPL. 1434/2012 AGGARWAL ,ADRINDUM,NITIN
CO.APPL. 1699/2015 SHARMA , SOMVEER SINGH
CO.APPL. 483/2018 DESWAL,ARUNAY PATNAIK, SUNITA
CO.APPL. 75/2019 TIWARI,CHADHA &

CO.APPL. 8/2021 ASSOCIATES,ALAM,ATHAR

In CO.PET. 265/1998 ALAM,AJHAR ALAM,BRAJESH

VERMA,VINAY KUMAR, SEEMA
GUPTA , SWETANK
SHANTANU,A.K.SINGH,BIPIN,RAJIV
KUMAR,C MOHAN RAO,HITENDER
KAPUR, SEEMA KASHYAP,AMIT
ANAND TIWARI,A K SRIVASTAVA,N
RAJA SINGH,MANISH KR, TARUN
GUPTA , SHAILENDRA SINGH,GOEL &
ASSO,SHIVALOK
YASHOVARDHAN,RAJ KUMAR
SHERAWAT , PAWANJIT SINGH
BINDRA,RAJAT ARORA,RISHI
SOOD,CHANDNI GOYAL,ANIL
KUMAR GUPTA, SACHIN
MITTAL,SOMESH KUMAR
DUBEY,JOSEPH ARISTOTLE S.

CO.PET. 458/1999 M/S ENTERPRISES NEXUS SUDHANSHU BATRA,USHA

CO.APPL. 2166/2014 COMMUNICATION P.LTD. SINGH,KARAN DEV RAY,OFFICIAL

OLR 309/2015 Vs. UNICORP INDUSTRIES LTD. LIQUIDATOR,SURESH DUTT

CO.APPL. 2837/2015 DOBHAL ,MEHRA AND

CO.APPL. 1071/2016 ASSOC,MR.A.AHALAWAT ,MR.ARVIND

CO.APPL. 2371/2016 SHARMA , AHALWAT , SANGRAM

CO.APPL. 1008/2019 PATNAIK,PK AGGARWAL,MR.DK

CO.APPL. 1170/2019 MALHOTRA , RAJEEV

OLR 31/2020 MEHRA ,RAJEEV,MR. S .KHAN,MS. SOBHANA

WITH CRL.A. 29/2005 TAKIA,G P SRIVASTAVA,DEEPAK
AGARAIYA

CO.PET. 318/2003 IN THE MATTER OF SHREE SHYAM AK JAIN,MANOHAR MALIK,6ATUL

CO.APPL. 3893/2015 COTSPIN LTD PH SHARMA ,OFFICIAL

CO.APPL. 2531/2016 Vs. .... LIQUIDATOR, MANOHAR

CO.APPL. 3632/2016 MALIK,DINKAR SINGH,VINEET

OLR 67/2017 JHANJTI ,MR.NEELAM

CO.APPL. 1122/2019 RATHORE ,RANJIT KHATRI, GAURAV

CO.APPL. 400/2022 DUGGAL,NITENDER SHARMA,6RAJIV

CO.APPL. 627/2022 BAHL,BRIJ KISHORE, SHREYA

CO.APPL. 759/2022 MUKERJEE

CO.PET. 294/2006 RE-BERRY SONS INDIA LTD. & MR.L.B.RAI,L. B. RAI,OFFICIAL

CO.APPL. 395/2019 ORS. LIQUIDATOR,MR.VIKAS

CO.APPL. 1295/2019 Vs. .... MAHAJAN,NITIN,DINESH GARG

WITH CRL.O. (CO.) 1/2009

CO.PET. 248/2009 N & S & N CONSULTANTS S.R.O SINGH & ASSOCIATES,OFFICIAL
OLR 102/2015 Vs. SRM EXPLORATION PRIVATE LIQUIDATOR, GAURAV
CO.APPL. 1285/2015 LIMITED PURI,GURVINDER KAUR



CO.APPL. 1876/2015 SURI,SANDEEP KHURANA,NIRAJ
OLR 236/2016 SINGH

CO.APPL. 641/2016

CO.APPL. 348/2017

CO.APPL. 618/2017

CO.APPL. 1169/2017

CO.APPL. 98/2020

CO.PET. 285/2014 DEEPAK JAIN & ORS ANAND MOHAN MISHRA ,ABHIMANYU
CO.APPL. 1001/2014 Vs. REGISTRAR OF COMPANIES BHANDARI ,ANUBHA

CO.APPL. 1313/2014 AGRAWAL ,MANEESHA

CO.APPL. 1474/2016 DHIR,AANCHAL MULLICK

CO.APPL. 1475/2016

CO.PET. 298/2014 SANJAY CHANDRA ANAND MOHAN MISHRA,ABHIMANYU
CO.APPL. 1087/2014 Vs. REGISTRAR OF COMPANIES BHANDARI ,MANEESHA
CO.APPL. 1312/2014 DHIR,AANCHAL MULLICK

CO.APPL. 1472/2016
CO.APPL. 1473/2016

CO.PET. 430/2014 MR. RAJESH CHAND GUPTA AMIT GOEL,OFFICIAL
CO.APPL. 1569/2014 Vs. M/S SKM REFCON PRIVATE LIQUIDATOR,ADITYA
OLR 95/2018 LIMITED NAYYAR,TUSHAR MAHAJAN

OLR 233/2019
OLR 16/2020
CO.APPL. 65/2020
CO.APPL. 66/2020
CO.APPL. 442/2022
CO.APPL. 741/2022

CO.PET. 205/2016 KAUL POLYMERS (INDIA) PVT. RUCHIKA MITTAL,RUCHIKA
CO.APPL. 896/2016 LTD MITTAL,MANOJ KUMAR
CO.APPL. 897/2016 Vs. CHHAYA PACKERS & PRINTERS GARG,OFFICIAL LIQUIDATOR
CO.APPL. 1555/2016 PVT LTD

CO.APPL. 1750/2016
CO.APPL. 37/2018
CO.APPL. 38/2018
OLR 118/2019

CRL.O. (CO.) 29/2005 UNICORP INDUST. LTD. VS -DO- ,VINEET KUMAR SINGH
WITH CO.PET. 458/1999 Vs. AA SOGANI

kkkkkkkhkkkkkk



30.01.2023 ADVANCE CAUSE LIST (ORIGINAL SIDE)

COURT NO. 43

HON’'BLE MS. JUSTICE PRATHIBA M.SINGH
[NOTE: IN CASE ANY ASSISTANCE REGARDING VIRTUAL HEARING IS REQUIRED,,
PLEASE CONTACT, MR. RAJESH (MOB:-8448937693 )COURT MASTER TO HON’BLE MS.
JUSTICE PRATHIBA M. SINGH.]
[NOTE: ADVOCATES ARE REQUESTED TO SEND THEIR APPEARANCE (WITH MOBILE NUMBER
AND CASE TITLE) THROUGH SMS ON THE COURT MASTER'S MOBILE NUMBER I.E.
8448937693]
EMAIL: cmrajesh.dhc@gov.in OF COURT MASTER TO HON’'BLE MS. JUSTICE PRATHIBA M.SINGH

CLICK HERE FOR VC
https://dhcvirtualcourt.webex.com/dhcvirtualcourt/sj.php?MTID=m898e4e47f9%eed5£fcdal37096127d428a0

MEETING NO:184 197 2543
PASSWORD 1234

PART-HEARD MATTERS

1. I.A. 6811/2021 KHADI AND VILLAGE INDUSTRIES PRITIKA KOHLI,PRITIKA
In CS(COMM) 244/2021 COMMISSION KOHLI ,MANANJAY KUMAR
Vs. KHADI DESIGN COUNCIL OF MISHRA ,PRITHVI SINGH,JATIN
INDIA AND OTHERS SHARMA

*kkk*k

COURT NO.O04
HON'BLE MS.JUSTICE NEENA BANSAIL KRISHNA

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO neelam.rawat@dhc.nic.in
OF COURT MASTER TO HON’'BLE MS. JUSTICE NEENA BANSAL KRISHNA

PART-HEARD MATTERS

1. cCs(0os) 1130/2012 AJAY SHARMA VIKAS MEHTA,PRAMOD KUMAR,6 ARUN
CCP(0) 36/2021 Vs. SANJAY SHARMA & ORS KHOSLA ,ARUN KHOSLA
I.A. 5556/2022
I.A. 9887/2022
WITH TEST CAS. 29/2012

2. TEST.CAS. 29/2012 SANJAY SHARMA ARUN KHOSLA &
I.A. 7930/2012 Vs. STATE & ORS ASSOCIATES , PRAMOD

KUMAR,VIKAS MEHTA
*kkkk



30.01.2023

COURT NO. 13
FIRST FLOOR, MAIN BUILDING

HON'BLE MS.JUSTICE MINI PUSHKARNA

ADVANCE CAUSE LIST (ORIGINAL SIDE)

NOTE : FINAL MATTERS WOULD BE HEARD ON REGULAR BASIS FROM 14.07.2022 ONWARDS.

MEETING LINK:

https://virtualcourtdhc.webex.com/meet/virtualcourtdhec?

SHORT MATTERS/CASE MANAGEMENT HEARINGS/PRE-TRIAL CONFERENCES/FRAMING OF ISSUES

1. O.A. 69/2022
In CS(OS) 984/2014
(Disposed-off Case)
WITH EX.P. 107/2019
AT 2:30 PM

2. EX.P. 107/2019
EX.APPL. (0S) 909/2019
EX.APPL. (0S) 359/2020
EX.APPL. (0S) 1071/2020
EX.APPL. (0S) 221/2021
EX.APPL. (0S) 668/2021
EX.APPL. (0S) 1078/2021
AT 2.30 PM

*kkkk

SIMMI DHAWAN

Vs.

NAVIN MALHOTRA & ORS

MRS. SIMMI DHAWAN

Vs.

MR. NAVEEN MALHOTRA

KAJAL CHANDRA ,DEVINDER
SINGH,ANIL AIRI,S C SINGHAL

MRS. KAJAL CHANDRA,6ATUL
SAHI,SAURABH SHARMA,6 KAJAL
CHANDRA ,AYUSH PURI,NITIN
KUMAR SHARMA


https://virtualcourtdhc.webex.com/meet/virtualcourtdhc2

30.01.2023

ADVANCE CAUSE LIST (ORIGINAL SIDE)

COURT NO.44 (0Os-C)

HON’'BLE MR. JUSTICE YASHWANT VARMA

CLICK HERE TO JOIN

VC https://delhihighcourt.webex.com/meet/dhcecourtvell

SHORT MATTERS/CASE MANAGEMENT HEARINGS/PRE-TRIAL CONFERENCES/FRAMING OF ISSUES

1. ARB.P. 42/2022

2. I.A. 21040/2022
In ARB.P. 567/2022
WITH OMP(I)6/22

3. ARB. A. (COMM.) 79/2022

4. Cs(coMM) 94/2020
I.A. 9292/2021
I.A. 9293/2021
I.A. 9294/2021

5. CS(COMM) 326/2020
.A. 6981/2020
2432/2021
14119/2021
14120/2021
14121/2021
14122/2021

H H H H H H
ey

6. I.A. 20924/2022
In CS(0S) 650/2019
(Disposed-off Case)

7. EX.P. 33/2019

8. EX.P. 54/2021
EX.APPL. (0S) 1025/2021
EX.APPL. (0S) 102/2022
EX.APPL. (0S) 2815/2022
EX.APPL. (0OS) 2995/2022
EX.APPL. (0S) 3586/2022
EX.APPL. (0S) 3769/2022

KINGHT WATCH SECURITY PVT.
LTD

Vs. CITY SQUARE MALL
MANAGEMENT

S.S. CON-BUILD PVT LTD
Vs. DELHI DEVELOPMENT
AUTHORITY

DELHI DEVELOPMENT AUTHORITY
Vs. SUBHASH CHANDER

SHRI GANESHA GLOBAL GULAL
PVT. LTD.

Vs. VIJAYPAL VINIT KUMAR &
CO. AND ORS.

INSTITUTE OF MARKETING AND
MANAGEMENT

Vs. THE INDIAN INSTITUTE OF
PLANNING AND MANAGEMENT

SMT. NAGINA AGGARWAL
Vs. SH. LAJJA RAM GOEL & ORS.

SH. GAMESH MATHUR & ORS.

Vs. SMT. SUSHMA

SHRI RAM CHOPRA
Vs. SEEMA CHOPRA & ANR.

ANKUR AGGARWAL

J M KALIA,SAURABH DEV KARAN
SINGH

VAIBHAV AGNIHOTRI

LCR NO.TM 80/18 (CS COMM
2022/19) VIDE ORDER DT
14/02/2020 FORM THE COURT OF
SH GIRISH KATHPALIA DISTRICT
AND SESSIONS JUDGE (HQ) , FUTHER
ORDER OF REGISTRAR (ORIGINAL)
DATE.18/02/2020

ARJUN MAHAJAN, ARJUN
MAHAJAN , PARANJAY
CHOPRA , PRIYADARSHI
MANISH,KUNAL SHARMA

ASHOK CHHABRA,ALOK
PRAKASH, SMITAKSHI
TALUKDAR ,ARJUN SANJAY

ANAND YADAV

PRIAMVADA SUROLIA, PRIAMVADA
SUROLIA,SUSHMITA

CHAUDHARY ,MAHIMA

DANG, SIDDHARTH
MULLICK,SUSHMITA
CHAUDHARY , SIDDHARTH MULLICK



30.01.2023

10.

11.

12.

13.

14.

15.

16.

17.

18.

EX.P. 31/2022
EX.APPL. (0S) 3566/2022

EX.APPL. (0OS) 3594/2022
EX.APPL. (0OS) 3595/2022
In EX.P. 89/2022

O.M.P. (COMM) 289/2022
I.A. 10794/2022

.M.P. (COMM) 359/2022
I.A. 13641/2022

.A. 13721/2022

.M.P. (COMM) 360/2022

.A. 13643/2022

.A. 13722/2022

.M.P. (COMM) 386/2022
I.A. 15040/2022

.A. 15042/2022

O.M.P. (EFA) (COMM.) 8/2022
EX.APPL. (0OS) 3758/2022

O.M.P. (I) (COMM.) 329/2022

OMP (ENF.) (COMM.) 122/2021

OMP (ENF.) (COMM.) 139/2021
EX.APPL. (0S) 1307/2021
EX.APPL. (0S) 59/2022
EX.APPL. (0S) 247/2022

ADVANCE CAUSE LIST (ORIGINAL SIDE)

ANIL KUMAR GUPTA
Vs. AJIT KUMAR

RELIANCE HARYANA SEZ LIMITED
(NOW KNOWN AS MODEL ECONOMIC
TOWNSHIP LTD)

Vs. SHRI KISHAN GUPTA
(DECEASED) THROUGH LEGAL
HEIRS ASHOK GUPTA & ORS.

BRAHMAPUTRA CRACKER AND
POLYMER LTD

Vs. RAJSHEKHAR CONSTRUCTION
PVT LTD.

PUBLIC WORKS DEPARTMENT
Vs. BL INFRA PROJECTS PVT LTD

PUBLIC WORKS DEPARTMENT
Vs. B.L. INFRA PROJECTS PVT
LTD

UNION OF INDIA (PWD THROUGH
EXECUTIVE ENGINEER)
Vs. M/S RKMT BUILDCON PVT LTD

EUROPAISCHE HOLDING INTERCITO
GMBH

Vs. SUPERON SCHWEISSTECHNIK
INDIA LTD

CHHOTAGOVINDPUR AND BAGBERA
DRINKING WATER SUPPLY PROJECT
LIMITED

Vs. DRINKING WATER AND
SANITATION DEPARTMENT

M/S.ASSOCIATED CONSTRUCTION
Cco
Vs. UNION OF INDIA

M/S SM MILKOSE LIMITED & ORS.
Vs. M/S ORIENT GREEN POWER
COMPANY LIMITED

KARAN ARORA

LAKSHMI GURUNG, SHALINI KAPOOR

YASIR RAUF ANSARI ,MAYANK

MIKHAIL MUKHERJEE

SAMEER VASHISHT,AVINASH KUMAR

TRIVEDI

SAMEER VASHISHT,AVINASH KUMAR
TRIVEDI

BHARAT SINGH SISODIA

KHAITAN & CO.

PIYUSH JOSHI

SWAROOP GEORGE

MANISH KAUSHIK,MANISH
KAUSHIK,RAHUL SHARMA



30.01.2023

19.

20.

21.

22.

23.

24.

25.

26.

27.

OMP (ENF.) (COMM.) 178/2021

OMP (ENF.) (COMM.) 244/2022

OMP (ENF.) (COMM.) 5/2023

TEST.CAS. 21/2019
I.A. 13149/2019

Cs(0S) 557/2019
I.A. 15135/2019
I.A. 7893/2022

O0.M.P. (COMM) 331/2021

I.A. 14433/2021

I.A. 14434/2021

I.A. 14435/2021

WITH OMP (ENF) (COMM) 165/2021

OMP (ENF.) (COMM.) 164/2021

WITH OMP (ENF) (COMM) 167/2021

OMP (ENF.) (COMM.) 165/2021

OMP (ENF.) (COMM.) 167/2021

SHORT MATTERS (END)

28.

O0.M.P. (COMM) 30/2021
I.A. 963/2021

ADVANCE CAUSE LIST (ORIGINAL SIDE)

AGRICULTURAL PRODUCE MARKET
COMMITTEE

Vs. CDR SP PURI RETD SOLE
PROPRIETO R MS SPIRAL
SERVICES HAVING OFFICE AT &
ANR.

M/S GILL ACQUA HYDRO POWER
GENERATION COMPANY PVT LTD

Vs. NEW INDIA ASSURANCE CO
LTD

EFKON INDIA PRIVATE LIMITED
Vs. INDIAN HIGHWAYS
MANAGEMENT COMPANY LIMITED

PUJA JAISWAL
Vs. STATE & ORS.

SHRI NIRANJAN KUMAR BANSAL
Vs. SHRI LAJPAT RAI JAGGA &
ORS.

MINISTRY OF ROAD TRANSPORT
HIGHWAYS

Vs. POTIN PANGIN HIGHWAY PVT.
LTD.

RAMACIVIL INDIA CONSTRUCTIONS
PVT LTD
Vs. UNION OF INDIA

M/S POTIN PANGIN HIGHWAY PVT
LTD

Vs. MINISTRY OF ROAD
TRANSPORT AND HIGHWAYS

M/S RAMACIVIL INDIA
CONSTRUCTIONS PVT LTD
Vs. UNION OF INDIA

NATIONAL HIGHWAYS AUTHORITY
OF INDIA

Vs. ABHIJEET BIHAR ROADWAYS
LTD

AVNISH AHLAWAT

YOGENDRA ALDAK

PRITHU GARG

DIWAN SINGH CHAUHAN

AJAY KUMAR GUPTA,AJAY

GUPTA , LOVEKESH
AGGARWAL ,AASTHA DHAWAN

ASHISH KUMAR PANDEY

AVINASH KUMAR TRIVEDI

NITHIN CHOWDARY PAVULURI

AVINASH KUMAR TRIVEDI

BANI DIKSHIT,BANI
DIKSHIT, SANDEEP BAJAJ



30.01.2023 ADVANCE CAUSE LIST (ORIGINAL SIDE)

29. I.A. 12353/2022 KANCHANA RAI D ABHINAV RAO,APARNA
In TEST.CAS. 1/2022 Vs. STATE OF NCT OF DELHI & JHA ,VARUN SINGH,ANSHUL
ORS. RAI ,ANJANI KUMAR RAI,AGARWAL

LAW ASSOCIATES, SHRAVANTH
SHANKER BHURAM,VARUN SINGH

PART-HEARD MATTERS

30. I.A. 8351/2022 NTPC LTD PUNEET TANEJA,ACM LEGAL
I.A. 11161/2022 Vs. LARSEN & TOUBRO LIMITED &
In O.M.P. (COMM) 171/2019 ORS.

*kkkk*k



30.01.2023 ADVANCE CAUSE LIST (ORIGINAL SIDE)

COURT NO.45 (OS-F)

SECOND FLOOR NEW COURTS BLOCK

HON'BLE MR. JUSTICE NAVIN CHAWLA
[NOTE: IN CASE ANY ASSISTANCE REGARDING VIRTUAL HEARING IS REQUIRED, PLEASE
SEND SMS OR WHATS APP TO MR. VINEET KUMAR GARG (PH: 8448937833) ASSISTANT
REGISTRAR AND MR. BHUPENDER KUMAR, ACM(PH: 8527360194) TO HON’'BLE MR.
JUSTICE NAVIN CHAWLA.]
EMAIL: cmvineet.dhc@gov.in OF COURT MASTER TO HON’BLE MR. JUSTICE NAVIN CHAWLA
Click below to join the VC:
https://delhihighcourt.webex.com/join/dhcecourtve5

SHORT MATTERS/CASE MANAGEMENT HEARINGS/PRE-TRIAL CONFERENCES/FRAMING OF ISSUES

1. ARB.P. 1205/2022 GEODIS INDIA PVT LTD DHRUV CHAWLA,ASHISH KUMAR
Vs. MR EUJOHN ALBERT BABU UPADHYAY
2. ARB.P. 1397/2022 GENESIS BCW PRIVATE LIMITED UJJWAL K JHA

Vs. A S KUPPARAJU AND BROS.
CHARITABLE FOUNDATION TRUST
(ATRIA UNIVERSITY)

3. ARB.P. 744/2018 TEJPAL SINGH AMIT MEHTA
WITH ARB.P.957/2022 Vs. SURINDER KUMAR DEWAN
4. ARB.P. 957/2022 TEJPAL SINGH BHAGAT SINGH
I.A. 13207/2022 Vs. SURINDER KUMAR DEWAN
5. CS(COMM) 55/2020 MODI RUBBER LIMITED RISHI AGRAWALA,KARANJAWALA &
I.A. 569/2016 Vs. YES BANK LTD & ORS CO,KARANJAWALA , WARISHA
FARASAT
6. CS(COMM) 372/2022 SAMYAK PROJECT PRIVATE AYUSHI VERMA
I.A. 8709/2022 LIMITED & ORS.
I.A. 8710/2022 Vs. KOTAK MAHINDRA BANK
7. CS(0S) 153/2014 SANJAY GOEL S S JAUHAR

Vs. SUNITA CHAOUDHARY

8. CS(0s) 13/2020 SHRI VIBHOR KUMAR GUPTA & N.S.DALAL,KANIKA AGNIHOTRI
I.A. 3028/2020 ORS.
I.A. 3029/2020 Vs. SMT. ANUPAMA KAPOOR &
ORS.
9. Cs(0Ss) 181/2020 VIPIN NISCHAL & ANR. MEHUL GUPTA, GAURAV
I.A. 5823/2020 Vs. ANUJ ANEJA & ORS. DUGGAL,NAMAN JOSHI

I.A. 7735/2020
I.A. 7736/2020


https://delhihighcourt.webex.com/join/dhcecourtvc5

30.01.2023

10.

11.

12.

13.

14.

15.

l6.

17.

18.

Cs(0s) 95/2022

H HHHHHHH
pErEE

.A.

2757/2022
2758/2022
3125/2022
3591/2022
6772/2022
16448/2022
16449/2022
16450/2022

CS(0S) 148/2022
I.A. 3991/2022
I.A. 6534/2022
I.A. 6812/2022
I.A. 18898/2022

CS(0S) 362/2022
I.A. 9614/2022
I.A. 19913/2022

CS (0S) 403/2022

H H H H H H
ey

I

AL

.A.

10816/2022
12419/2022
12471/2022
14057/2022
17923/2022
17932/2022

19313/2022

In CS(OS) 469/2022

O.M.P. (COMM) 252/2018

I

H
>

H H H H O

H H H O

.A.

b

13103/2022

.P. (COMM) 352/2018

11010/2018
11011/2018

.P. (COMM) 458/2018

15233/2018
7653/2019
86/2020
8443/2020

.P. (COMM) 278/2022

10497/2022
10498/2022
322/2023

ADVANCE CAUSE LIST (ORIGINAL SIDE)

DR. VIKRAM SAMPATH
Vs. DR. AUDREY TRUSCHKE &
ORS.

PARMOD KUMAR DANG & ORS.
Vs. VINOD KUMAR DANG

ANISH SINGH THAKUR
Vs. THROUGH ANUBHAV GUPTA

KAIRAVIVIEW (OPC) PVT. LTD. &
ORS.

Vs. HINDUSTAN TIMES/ MINT &
ORS.

ROHAN PATEL
Vs. LAKSHMI DEVAN AND ORS.

MAN INDUSTRIES (INDIA)
LIMITED

Vs. INDIAN OIL CORPORATION
LIMITED

ENGINEERS INDIA LTD
Vs. SHARMA KALYPSO PVT. LTD

ENGINEERS INDIA LIMITED
Vs. JMC PROJECTS INDIA LTD

TRINATH KHERA AND ANOTHER

Vs. ADITYA BIRLA NUVO LIMITED
(NOW KNOWN AS ADITYA BIRLA
FASHION AND RETAIL LIMITED)
AND ANOTHER

MUKESH SHARMA, SOUTIK
BANERJEE , JAWAHAR RAJA,SOUTIK
BANERJEE , SARANSH JAIN,TEJAS

KARIA

SIDDHARTH SUNIL,BADRINATH
B,BADRINATH B

SUSHANT TYAGI

MUKESH SHARMA , NAMAN
JOSHI,NAVEEN NAGARJUNA,AADYA
CHAWLA , ABHISHEK KUMAR
SINGH,NAMAN JOSHI,AJIT
WARRIER, NAVEEN
NAGARJUNA , SOUTIK
BANERJEE, LUV VIRMANI

SANJAY ABBOT,SILKY WADHWA

RISHAD AHMED CHOWDHURY,AMRITA
SINGH,PALAK NENWANI

ANUPAM DHINGRA

FEBIN MATHEW VARGHESE,AYUSH
AGRAWAL

SANDESH KUMAR, ANSHUL
SEHGAL, TRINATH KHERA , ANSHUL
SEHGAL



30.01.2023 ADVANCE CAUSE LIST (ORIGINAL SIDE)

19. O.M.P. (T) (COMM.) 97/2022 INDIABULLS HOUSING FINANCE PREETIKA DWIVEDI
WITH O.M.P. (T) (COMM.) 98/2022 LTD.
Vs. RS INFRASTRUCTURE PVT.
LTD & ORS.
20. O.M.P. (T) (COMM.) 98/2022 INDIABULLS HOUSING FINANCE PREETIKA DWIVEDI
LTD
Vs. RHC HOLDING PVT LTD &
ORS.
21. TEST.CAS. 52/2021 SUMAN JODHA SHREYA SINGHAL, SHREYA
I.A. 7571/2021 Vs. STATE OF NCT OF DELHI & SINGHAL,GURLABH SINGH, TARANG
I.A. 7572/2021 ORS. GUPTA

I.A. 7573/2021
I.A. 7574/2021

22. TEST.CAS. 13/2022 VIJAY SINGH JODHA GURLABH SINGH, TARANG
WITH TEST. CAS 52/2021 Vs. STATE OF NCT OF DELHI & GUPTA ,SUDESHNA SINGH
ORS.

FOR DIRECTION

23. CS(0S) 2208/1995 THE HINDUSTAN TIMES LTD. RN KARANJWALA,MAN MOHAN, SEEMA
I.A. 20324/2013 Vs. MR. VIPIN MALIK AND ANR. SAPRA ,RS SURI,CHANDER
WITH CS(0S) 971/1998 SHEKHAR , ROHIT

AGGARWAL , ANURADHA

BINDRA, SANDEEP MITTAL,RN
KARANJAWALA , DHIRENDER
NEGI,ANIL SAPRA,GURVINDER
SURI,ANJU BHATTACHARYA K ANOOP
BAGAI,C M SHROFF,SHROFF AND
ASSO.,SURI,KARANJAWALA & CO

24. CS(0S) 971/1998 VIPIN MALIK MANISH KOHLI,C.M. SHROFF &
I.A. 16373/2009 Vs. THE HINDUSTAN TIMES ASSOCIATES,ANOOP BAGAI,ARFAN
LIMITED BOBDE,R.S.SURI,ARVIND

KUMAR , SANDEEP
MITTAL,VISHAKHA,C M

SHROFF, SURI ,KARANJAWALA & CO
*kkkk



30.01.2023 ADVANCE CAUSE LIST (ORIGINAL SIDE)

COURT NO.46 (OS-E)
HON'BLE MR. JUSTICE C.HARI SHANKAR

NOTE : Learned Counsel are requested to provide electronic copies of compilations of

judgments/written at least 24 hours in advance of the hearing, by way of email to the Court
Master [cmpraveenkumar.dhc@gov.in]. The compilations should be indexed (alongwith relevant
para numbers of judgments specifically mentioned), bookmarked and OCR compatible. They
should not be marked or highlighted.

To join hearing please click the link given below:-
https://dhcvirtualcourt.webex.com/meet/dhcvirtualcourtl?9

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO
cmpraveenkumar.dhc@gov.in

SHORT MATTERS/CASE MANAGEMENT HEARINGS/PRE-TRIAL CONFERENCES/FRAMING OF ISSUES

1. C.A.(COMM.IPD-PAT) 390/2022 OSAKA UNIVERSITY SANJEEV TIWARI
Vs. ASSISTANT CONTROLLER OF
PATENTS AND DESIGNS

2. C.0. (coMM.IPD-TM) 30/2021 VISHNU NAMKEEN BHANDAR, FILE RECVD FROM APAB
PALWAL
Vs. VISHNU NAMKEEN UDYOG,
PALWAL
3. C.O0. (coMM.IPD-TM) 36/2021 RAJ KUMAR SHARMA S K BANSAL,GARIMA SACHDEVA

Vs. SANDEEP KUMAR & ANR.

4. C.O0. (COMM.IPD-TM) 37/2021 RAJ KUMAR SHARMA S K BANSAL,GARIMA SACHDEVA
Vs. SANDEEP KUMAR & ANR.

5. C.O0. (COMM.IPD-TM) 38/2021 RAJ KUMAR SHARMA S K BANSAL,GARIMA SACHDEVA
Vs. SANDEEP KUMAR & ANR.

6. C.O. (COMM.IPD-TM) 39/2021 RAJ KUMAR SHARMA S K BANSAL,GARIMA SACHDEVA
Vs. SANDEEP KUMAR & ANR.

7. C.O. (COMM.IPD-TM) 787/2022 JAN SANKALP SHIKSHA SAMITI MANOJ KUMAR
Vs. DAV COLLEGE MANAGING
COMMITTEE & ORS.

8. C.O. (COMM.IPD-TM) 789/2022 JAN SANKALP SHIKSHA SAMITI MANOJ KUMAR

Vs. DAV COLLEGE MANAGING
COMMITTEE & ORS.

9. cCcs(comM) 5/2021 DR.REDDYS LABORATORIES SHASHI PRATAP OJHA, SHUBHAM
I.A. 106/2021 LIMITED BHALLA
Vs. RIDGECURE PHARMA


mailto:cmpraveenkumar.dhc@gov.in

30.01.2023

10.

11.

12.

13.

14.

15.

l6.

17.

18.

I.A. 18858/2022

In CS(COMM) 168/2021

Cs(coMmM) 224/2021
I.A. 6318/2021
I.A. 6319/2021

Cs(coMM) 340/2021
.A. 9000/2021
9001/2021
9002/2021
9003/2021
9004/2021
9005/2021
10309/2021
10344/2021

H HHHHHHH
pErEE

Cs(coMM) 585/2021

Cs(coMM) 193/2022
I.A. 4841/2022

Cs(CoMM) 537/2022
I.A. 12436/2022
I.A. 12437/2022
I.A. 13291/2022
I.A. 13344/2022

Cs(comM) 20/2023
I.A. 757/2023
I.A. 758/2023

O.M.P. (COMM) 246/2021

I.A. 19885/2022

In CS(COMM) 124/2021

ADVANCE CAUSE LIST (ORIGINAL SIDE)

CHAUDHARY TIMBER INDUSTRIES
PVT LTD THROUGH ITS
AUTHORIZED SIGNATORY

Vs. AMROSE SINGAPORE PTE LTD
& ORS.

PANACEA BIOTEC LIMITED
Vs. SANOFI HEALTHCARE INDIA
PRIVATE LIMITED

RECKITT BENCKISER INDIA
PRIVATE LIMITED

Vs. HINDUSTAN UNILEVER
LIMITED

SANDVIK INTELLECTUAL PROPERTY
AB & ANR.
Vs. MR. KALYAN SINGH & ORS.

LIVING MEDIA INDIA LIMITED &
ANR.

Vs. AABTAK CHANNEL.COM (JOHN
DOES) & ORS.

CASIO KEISANKI KABUSHIKI
KAISHA D/B/A CASIO COMPUTER
CO. LTD.

Vs. RIDDHI SIDDHI RETAIL
VENTURE AND ANR.

MR. ASHOK KUMAR GUPTA & ANR.
Vs. MS. SUNITA DEVI

SURYA EQUIPMENTS (P) LTD.
Vs. SURYA ROSHNI LTD. & ORS.

JUMEIRAH BEACH RESORT LLC
Vs. DESIGNARCH CONSULTANTS
PVT LTD. AND ANR.

VIVEK MATHUR, GAUTAM
AWASTHI ,VIVEK MATHUR,6GAUTAM
AWASTHI

SAMIK MUKHERJEE, SAMIK
MUKHERJEE

NANCY ROY,NANCY ROY,ANKUR
SANGAL

ROHIN KOOLWAL

SHAHRUKH EJAZ,MOAZZAM
KHAN ,MAMTA RANI, ABHINAV
MISHRA ,DEEPAK

GOGIA ,HRISHIKESH BARUAH

RECEIVED FROM THE COURT OF
SH. PREM KUMAR BARTHWAL,DJ
COMM COURT-I,SAKET
COURTS,FILED IN COMPLIANCE OF
ORDER DT.26/7/22 PASSED IN CS
COMM-173/21 BY HONBLE

COURT ,FILED IN COMPLIANCE OF
ORDER DT EIGHTEENTH OF AUGUST
TWO THOUSAND AND TWENTY

TWO ,GHANSHYAM DAS B

UMESH MISHRA

ANWESHA SAHA ,NAVEEN KUMAR
JAIN, SHRIHAR TRIPATHI

NAQEEB NAWAB, PRITIKA KOHLI



30.01.2023 ADVANCE CAUSE LIST (ORIGINAL SIDE)

PART-HEARD MATTERS

19. I.A. 19344/2022 ALPHAVECTOR INDIA PVT. LTD. ADITYA GUPTA,DEEPAK
I.A. 21448/2022 Vs. M/S SACH INDUSTRIES & DHYANI ,DEEPAK DHYANTIT
I.A. 21449/2022 ORS.

In CS(COMM) 691/2022

*kk kK



30.01.2023

ADVANCE CAUSE LIST (ORIGINAL SIDE)

COURT NO.47 (0S-G)
HON’'BLE MR. JUSTICE CHANDRA DHARI SINGH

Click below to join the VC:

https://delhihighcourt.webex.com/meet/dhcecourtvc’?

SHORT MATTERS/CASE MANAGEMENT HEARINGS/PRE-TRIAL CONFERENCES/FRAMING OF ISSUES

1. ARB.P. 819/2022
I.A. 10979/2022

2. ARB.P. 998/2022

3. ARB.P. 1030/2022

4. O.M.P. (T) (COMM.) 110/2022

I.A. 18802/2022

5. ARB. A. (COMM.) 90/2022

6. CS(COMM) 626/2021
I.A. 16083/2021
I.A. 16409/2022
I.A. 21103/2022
WITH CS(COMM) 128/2022

7. CS(COMM) 128/2022
.A. 71/2022
80/2022
3102/2022
16410/2022
21082/2022
21889/2022
21890/2022

e

8. Cs(0s) 2303/2011

9. Cs(0s) 625/2013

CAPARO FINANCIAL SOLUTION
LIMITED
Vs. A V INDUSTRIES & ORS.

GRAND REALITY PVT. LTD.
Vs. FORUM DESIGN PVT. LTD.

MS BCH ELECTRIC LTD
Vs. NTPC BHEL POWER PROJECTS
PVT LTD AND ANR

SAROJ PANDEY
Vs. AARYAVRAT PRODUCTS INDIA
PVT. LTD

CINEMA VENTURES PRIVATE
LIMITED

Vs. SATYA DEVELOPERS PRIVATE
LIMITED & ANR.

ASIAN HOLDINGS PVT LTD
Vs. YES BANK LTD

ASIAN HOTELS NORTH LTD
Vs. YES BANK LTD & ORS.

KRISH INTERNATIONAL PVT LTD
Vs. GURMEET SINGH SAWHNEY

RANBIR SINGH
Vs. SATPAL SINGH & ORS

VIKAS MISHRA

SEERAT DEEP SINGH

EKTA CHOUDHARY, PUNEET TANEJA

LOHIT GANGULY

MOHIT PAUL

SIDHANT KUMAR, RAUNAK
DHILLON,DISHA SHARMA

AKSHIT MAGO,RAUNAK
DHILLON,DISHA SHARMA,6 HARDIK
RUPAL,DISHA SHARMA,6 SIDHANT
KUMAR

C & C,GURPREET SINGH,ANNU
ARORA,SUMIT KARIWAL

S.P. SINGH,RAJIV RAHEJA,6VIPUL
PANKAJ SANGHI,H S

SACHDEVA, JAYENDRA , YOGESH
SHARMA



30.01.2023

10. I.A. 1209/2023
In CS(OS) 405/2021

11. 1.A. 7851/2022
IN CS(0OS) 418/2021

12. 0.M.P. (COMM) 110/2019
I.A. 3990/2019

13. O.M.P. (COMM) 270/2019
I.A. 9640/2019
I.A. 9642/2019
I.A. 15627/2019

14. 0.M.P. (COMM) 495/2020
I.A. 8960/2020
AT 2.15 PM

15. 0.M.P. (COMM) 508/2020
I.A. 9450/2020
I.A. 7977/2021
I.A. 12671/2021

16. O.M.P. (COMM) 440/2022
I.A. 17983/2022

17. 0.M.P. (COMM) 441/2022
I.A. 17984/2022

18. O.M.P. (COMM) 442/2022

H
>

17986/2022

19. O0.M.P.(I) (COMM.) 466/2019
WITH ARB.P.819/2022

ADVANCE CAUSE LIST (ORIGINAL SIDE)

MAHESH MUNJAL
Vs. ASHIMA MUNJAL & ORS.

SH. HARBINDER PAL SINGH
SABHARWAL & ANR.

Vs. M/S. VENUS GEMS AND
JEWELS PVT. LTD. AND ORS. &
ORS.

DEDICATED FREIGHT CORRIDOR
CORPORATION OF INDIA LTD.
(DFCCIL)

Vs. M/S. SOMA ENTERPRISE LTD.

M/S IRCON INERNATIONAL LTD
Vs. CENTRAL ORGANIZATION FOR
RAILWAY ELECTRIFICATION

DEPARTMENT OF TRANSPORT,
GNCTD
Vs. STAR BUS SERVICES PVT LTD

RITES LIMITED & ANR.
Vs. SAB INDUSTRIES LTD

AIRONE CHARTERS PRIVATE
LIMITED

Vs. JETSETGO AVIATION
SERVICES PRIVATE LIMITED

AIRONE CHARTERS PVT. LTD.
Vs. JETSETGO AVIATION
SERVICES PVT. LTD.

ATIRONE CHARTERS PRIVATE
LIMITED

Vs. JETSETGO AVIATION
SERVICES PRIVATE LIMITED

M/S CAPARO FINANCIAL
SOLUTIONS LIMITED

Vs. M/S A V INDUSTRIES &
ORS.

SWAPNIL GUPTA, SWAPNIL
GUPTA ,NIMITA KAUL,ASHISH
AGGARWAL

JAGJIT SINGH,JAGJIT
SINGH,SUSHIL KUMAR
GUPTA , BHUPENDER
SHARMA , IKSHVAAKU MARWAH

SANDHYA KOHLI, SUSHANT KUMAR

MANOJ KUMAR DAS, RASHMI
MALHOTRA ,DEBARSHI BHADRA

MANASHWY JHA

UDIT SETH,UDIT SETH,TARUN
GUPTA

MOHIT JOLLY

MOHIT JOLLY

MOHIT JOLLY

VIKAS MISHRA



30.01.2023

20.

21.

22.

23.

24.

25.

26.

27.

28.

29.

30.

O.M.P. (I) (COMM.) 1/2023

I.A. 21180/2022
I.A. 22120/2022
In TEST.CAS. 60/2021

ARB. A. (COMM.) 48/2018
I.A. 13358/2018

O.M.P. (COMM) 145/2019
I.A. 4950/2019

I.A. 4953/2019

WITH OMP (COMM) 156/2019

O.M.P. (COMM) 156/2019
I.A. 5642/2019

O.M.P. (COMM) 384/2019

WITH ARB.A. (COMM) 48/2018
O.M.P. (COMM) 430/2019
O.M.P.(I) (COMM.) 303/2017
OMP (ENF.) (COMM.) 199/2019

o
=

.P. (COMM) 430/2019
14262/2019

H
>

M.P. (COMM) 602/2020
A, 12470/2020

A. 12471/2020

A. 12472/2020

.A. 12473/2020

WITH OMP (COMM) 238/2021

H H H H O

0.M.P. (COMM) 238/2021
I.A. 10366/2021
I.A. 10367/2021
I.A. 10368/2021

O.M.P. (I) (COMM.) 303/2017

CCP(0) 15/2018
(Disposed-off Case)

OMP (ENF.) (COMM.) 199/2019

EX.APPL. (OS) 841/2019

ADVANCE CAUSE LIST (ORIGINAL SIDE)

SHAPOORJI PALLONJI AND
COMPANY PRIVATE LIMITED
Vs. UNION OF INDIA & ANR.

STERRE SHARMA
Vs. STATE GOVT. OF NCT OF
DELHI & ORS.

QUADRANT TELEVENTURES LIMITED
Vs. INDUS TOWERS LIMITED

NATIONAL HIGHWAY AUTHORITY OF
INDIA
Vs. M/S GAMMON INDIA LTD

NATIONAL HIGHWAY AUTHORITY OF
INDIA
Vs. M/S GAMMON INDIA LTD

INDUS TOWERS LIMITED
Vs. QUADRANT TELEVENTURES
LIMITED

QUADRANT TELEVENTURES LIMITED
Vs. INDUS TOWER LTD.

UNIQUE IDENTIFICATION
AUTHORITY OF INDIA
Vs. HCL INFOSYSTEMS LTD.

UNIQUE IDENTIFICATION
AUTHORITY OF INDIA
Vs. HCL INFOSYSTEMS LTD

INDUS TOWERS LIMITED.
Vs. QUADRANT TELEVENTURES
LIMITED

INDUS TOWERS LIMITED
Vs. QUADRANT TELEVENTURES
LIMITED

SONALI JAITLEY

AMULYA DHINGRA,NISTHA
GUPTA , PRABHJIT JAUHAR,NISTHA
GUPTA

YASHVARDHAN, KOCHHAR & CO.

ANKUR MITTAL

ANKUR MITTAL

KOCHHAR & CO.

YASHVARDHAN, KOCHHAR & CO.

BANI DIKSHIT,BANI DIKSHIT

KRISHAN KUMAR,KRISHAN KUMAR

KOCHHAR & CO.,YASHVARDHAN

KOCHHAR & CO.



30.01.2023 ADVANCE CAUSE LIST (ORIGINAL SIDE)

FOR ARGUMENT

31. I.A. 4948/2021 SMT GAYTRI DEVI PRADYUMN RAO, PRADYUMN
In CS(0S) 121/2021 Vs. SMT. SONIA RAO,VED PAL RANA

FOR FINAL HEARING

32. 0.M.P. (COMM) 305/2019 SUNWAY CONSTRUCTION SDN BHD AMIT GEORGE,ANAND MISHRA
I.A. 10700/2019 Vs. SHRISTI INFRASTRUCTURE
DEVELOPMENT CORPORATION
LIMITED

*k*kkk*kx



30.01.2023

EMAIL:

COURT NO.48

ADVANCE CAUSE LIST (ORIGINAL SIDE)

(0s-a)

FIRST FLOOR, NEW COURTS BLOCK
HON'BLE MR. JUSTICE PRATEEK JALAN

CLICK HERE FOR VC
https://dhcvirtualcourt.webex.com/meet/dhcvirtualcourt3

sanjoyojha73@gmail.com OF COURT MASTER TO HON’'BLE MR. JUSTICE PRATEEK JALAN

SHORT MATTERS/CASE MANAGEMENT HEARINGS/PRE-TRIAL CONFERENCES/FRAMING OF ISSUES

1.

ARB.P. 1275/2022

CS(0S) 825/2022
I.A. 21963/2022
I.A. 21965/2022

I.A. 3882/2021

I.A. 3883/2021

In CS(COMM) 1661/2016
(Disposed-off Case)

CS(0S) 554/2016
I.A. 2109/2021

Cs(0S) 821/2022
I.A. 21852/2022
I.A. 21855/2022

CS(0s) 835/2022
I.A. 22312/2022

EX.P. 280/2015

EX.P. 23/2017
EX.APPL. (0S) 203/2018

EX.P. 84/2017
EX.APPL. (0OS) 365/2017
EX.APPL. (0S) 38/2019

10. O.M.P. (COMM) 277/2017

ANU MANGLANI THROUGH SPA
HOLDER
Vs. ANU GUPTA AND ANR

SUSHILA
Vs. KALPANA & ORS.

THE VIRTUAL EDUCATION TRUST
Vs. KARNATAKA STATE OPEN
UNIVERSITY, MYSORE

MASTER AANSH KANDHARI
Vs. RISHI KANDHARI AND
OTHERS

MR. OM PRAKASH ARORA
Vs. MR. JAI SINGH BHESONI

RASIKA BHATIA & ANR.
Vs. PRABHAT KAMAL SOOD

NCCF OF INDIA LTD.
Vs. DEVIK BUILDERS PVT LTD.

SOUTH DELHI MUNICIPAL
CORPORATION

Vs. M/S DELHI GURGAON SUPER
CONNECTIVITY LIMITED DGSCL

MR. SUNIL ALAGH

Vs. MR. SHIVRAJ PURI & ANR

KANSAI NEROLAC PAINTS LIMITED
Vs. ZAMIR UDDIN & SONS

SUSHIL K TEKRIWAL

ASHOK KUMAR SHARMA

DR. ALOK, SHEKARA
GOWDA ,DEEPAK AGARWAL

RAJAT ANEJA,GANESH KUMAR
SHARMA ,NARESH K DAKSH

KAMLESH KUMAR

AVINASH KUMAR TRIVEDI

ANJU BHATTACHARYA

RAKESH KUMAR MITTAL, KISHORE
KUMAAR

MANAV GUPTA,VIVEK
SINGH, PRABHAV RALLI

EKLAVYA BAHL


https://dhcvirtualcourt.webex.com/meet/dhcvirtualcourt3
mailto:sanjoyojha73@gmail.com

30.01.2023

11.

12.

13.

14.

15.

l6.

17.

18.

19.

20.

o.M

O.M.
I.A.

o.M

H

O.M.

O.M.
I.A.

O.M

O.M.

H H H H O

]
>

I.A.

OMP

.P. (COMM) 343/2017
I.A.

10512/2017

P. (COMM) 432/2017
21327/2022

.P. (COMM) 389/2018
.A.
I.A.

12303/2018
1157/2020

P. (COMM) 255/2019

P. (COoMM) 360/2019
12398/2019

.P. (COMM) 517/2019
I.A.

14024/2022

P. (COMM) 356/2020

.P. (COMM) 281/2021

12224/2021
12226/2021
12227/2021
12228/2021

.P. (COMM) 300/2022

11331/2022
11333/2022

(ENF.) (COMM.) 71/2018

ADVANCE CAUSE LIST (ORIGINAL SIDE)

AHLUWALIA CONTRACTS (INDIA)
LTD

Vs. OZONE RESEARCH
&APPLICATIONS (I) PVT. LTD.
ANR.

SEPCO ELECTRIC POWER
CONSTRUCTION CORPORATION
Vs. POWER MECH PROJECTS LTD

INDIAN OIL CORPORATION
LIMITED
Vs. ASHOK KUMAR BAJORIA

DELHI DEVELOPMENT AUTHORITY
THROUGH ITS EXECUTIVE
ENGINEER

Vs. M/S B.G. SHIRKE
CONSTRUCTION TECHNOLOGY PVT.
LTD.

DEDICATED FREIGHT CORRIDOR
CORPORATION OF INDIA LIMITED
(DFCCIL)

Vs. M/S FERROVIA TRANSRATIL
SOLUTION PRIVATE LIMITED

M/S NATIONAL HIGHWAYS
AUTHORITY OF INDIA
Vs. M/S LANCO-RANI (JV)

NATIONAL HIGHWAYS AUTHORITY
OF INDIA,

Vs. SRI DURGA CONDEV PVT.
LIMITED.

RAIL LAND DEVELOPMENT
AUTHORIT

Vs. KESHARI MULTI FUNCTIONAL
COMPLEX PRIVATE LIMITED

MS ERA INFRA ENGINEERING
LIMITED

Vs. AIRPORT AUTHORITY OF
INDIA

ANIRUDH JOSHI
Vs. PANKAJ DAYAL

RISHI KAPOOR, SUDEEP
DEY ,MANISH KUMAR GUPTA

KAMAL NIJHAWAN,APARA MAHISHI

AMIT MEHARIA,AMIT
MEHARIA ,NEERAJ KUMAR
GUPTA , SANJOY BHAUMIK

SANJEEV SAGAR

RISHI SOOD

TRANS JURIS,MANISHA
AGRAWAL ,MANISHA AGRAWAL

KRISHAN KUMAR

VIKAS KUMAR, SHUBHRANSHU
PADHI

DEEPAK KUMAR,DIGVIJAY RAI

AADITYA VIJAY KUMAR,RAJ
VARDHAN



30.01.2023 ADVANCE CAUSE LIST (ORIGINAL SIDE)

21. OMP (ENF.) (COMM.) 255/2018 MAFATLAL INDUSTRIES LIMITED &
ANR.
Vs. MAHANAGAR TELEPHONE NIGAM

LIMITED

D.K. RUSTAGI

NHPC LIMITED IN COMPLIANCE OF ORDER OF THE

22. O.M.P. 1/2018

Vs. HINDUSTAN CONSTRUCTION
COMPANY LIMITED & ORS

HONBLE COURT DT. 14/12/2017(
LCR RECEIVED ARB. CASE NO.
-13/2015 FROM ADJ FARIDABAD
LD. Y.S. RATHOR,AGARWAL LAW
ASSOCIATES

23. 0.M.P. (COMM) 389/2017 RAJASTHALI RESORT & STUDIOS ARCHANA PATHAK DAVE,M/S KMNP
I.A. 12719/2017 LTD LAW
Vs. GUJARAT JHM INTERSTATE
HOTELS LTD.
24. O.M.P. (COMM) 398/2017 AIRPORT AUTHORITY OF INDIA ANJANA GOSAIN,ANJANA GOSAIN
I.A. 13141/2017 Vs. CREATIVE GROUP
.A. 6862/2019
25. 0.M.P. (COMM) 302/2020 HINDUSTAN CONSTRUCTION RISHI AGRAWALA ,MITHILESH
I.A. 17626/2015 COMPANY LTD. KUMAR , NARENDRA PAL SINGH
Vs. NATIONAL HYDRO ELECTRIC
POWER CORPORATION LTD.
26. O.M.P. (I) (COMM.) 227/2018 GUJARAT JHM HOTELS LTD, TEJAS KARIA
Vs. RAJASTHALI RESORTS AND
STUDIOS LTD.,
27. OMP (ENF.) (COMM.) 1/2018 CREATIVE GROUP JITENDRA KUMAR
Vs. THE AIRPORTS AUTHORITY OF
INDIA
28. OMP (ENF.) (COMM.) 199/2021 M/S JAIPRAKASH HYUNDAI DEEPAK KUMAR,SONAKSHI SINGH
CONSORTIUM (JHC)
Vs. M/S SJVN LIMITED
29. OMP (ENF.) (COMM.) 201/2021 M/S JAIPRAKASH HYUNDAI DEEPAK KUMAR,SONAKSHI SINGH

CONSORTIUM (JHC)
Vs. M/S SJVN LIMITED



30.01.2023

PART-HEARD MATTERS

30. O.M.P. (COMM) 277/2019

31. O.M.P. (COMM) 285/2019
I.A. 10101/2019
I.A. 286/2020
I.A. 17630/2022

32. OMP (ENF.) (COMM.) 119/2019
I.A. 9793/2019
EX.APPL. (0S) 110/2021

ADVANCE CAUSE LIST (ORIGINAL SIDE)

M/S. MANAK CONSTRUCTION PVT.
LTD.

Vs. TATA POWER DELHI
DISTRIBUTION LTD.

TATA POWER DELHI DISTRIBUTION
LTD

Vs. MANAK CONSTRUCTION PVT.
LTD

M/S. MANAK CONSTRUCTION PVT.
LTD
Vs. TATA POWER DELHI

DISTRIBUTION LTD.
*kkkk

LALIT GUPTA,BHARAT
GUPTA ,MANISH KUMAR SRIVASTAVA

MANISH KUMAR
SRIVASTAVA , SUSHMA
KUMARI,VARUN TYAGI,6 BHARAT
GUPTA

LALIT GUPTA,LALIT
GUPTA ,BHARAT GUPTA,MANISH
KUMAR SRIVASTAVA



30.01.2023 ADVANCE CAUSE LIST (ORIGINAL SIDE)

COURT NO. 49 (0OS-I)

HON'BLE MR. JUSTICE SANJEEV NARULA
Click below to join the VC:
https://delhihighcourt.webex.com/meet/dhcecourtvc9
NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO
cmnandansingh.dhc@gov.in

SHORT MATTERS/CASE MANAGEMENT HEARINGS/PRE-TRIAL CONFERENCES/FRAMING OF ISSUES

1. C.A.(COMM.IPD-TM) 40/2022 YASHODA HOSPITAL AND RESEARCH CHARU MEHTA,N PARVATI
CENTER LIMITED
Vs. YASHODA SUPER SPECIALTY
HOSPITAL AND ANR
2. C.0. (comM.IPD-TM) 358/2021 KROSS S.A. CYRIL AMARCHAND
Vs. VIJAY MUNJAL AND ANR. MANGALDAS , RAHUL
VIDHANI,NANCY ROY
3. C.0. (COMM.IPD-TM) 206/2022 ENTERTAINMENT NETWORK (INDIA) SUDEEP CHATTERJEE,AVIJIT
LTD. KUMAR
Vs. HT MEDIA LIMITED
4. C.O. (COMM.IPD-TM) 226/2022 MODERN FLOUR MILLS PVT. LTD. MOHAN VIDHANI
Vs. KRBL LTD. AND ANR
5. Cs(comM) 134/2018 M/S SOS OIL SEALS PRIVATE GAURAV KUMAR SINGH,ANJOO
I.A. 13422/2006 LIMITED JAIN,SONALI JAITLEY,C.
I.A. 6141/2016 Vs. M/S SUPER SEALS INDIA MUKUND ,HITESH SACHAR
I.A. 13108/2022 LIMITED
6. Cs(comM) 596/2018 HSIL LIMITED ANAND & ANAND,MANAV GUPTA
I.A. 3537/2011 Vs. SANJAY AGGARWAL AND ANR
7. Cs(comM) 134/2019 HCL CORPORATION PRIVATE AASISH SOMASI,VIJAY KUMAR
I.A. 3660/2019 LIMITED & ANR.
I.A. 7616/2019 Vs. GADDE SRINIVASA RAO &
ANR.
8. Cs(comM) 226/2019 HERMES INTERNATIONAL & ANR. RASHI PUNIA,KHURANA,ROHIT
Vs. SAHIL MALIK & ANR. KHURANA
9. Cs(comM) 229/2019 NOVARTIS AG & ANR. MAMTA R. JHA,RAJESHWARI
I.A. 6385/2019 Vs. NATCO PHARMA LIMITED H. ,VIKRAMJEET ,RAJEHSWARI H.
I.A. 9175/2019
I.A. 11304/2019
I.A. 15116/2019
I.A. 8345/2020



30.01.2023

10.

11.

12.

13.

14.

15.

l6.

17.

18.

19.

CS (CoMM) 492/2019
I.A. 12903/2019
I.A. 7959/2022

CsS(CcoMM) 679/2019
I.A. 17534/2019
I.A. 17535/2019
I.A. 17536/2019
I.A. 1726/2020

Cs(coMM) 103/2020
I.A. 3117/2020

Cs (CoMM) 253/2020
.A. 6355/2020
6357/2020
11094/2020
6182/2021
6183/2021
1697/2022

H HHHH H
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Cs(coMM) 576/2020
I.A. 12686/2020
I.A. 12687/2020

W.P. (C)-IPD 16/2021

C.0. (COMM.IPD-TM) 199/2021
WITH C.O. (COMM.IPD-TM) 233/2021
C.O0. (CoMM.IPD-TM) 233/2021
C.O0. (COMM.IPD-TM) 588/2022
C.O0. (COMM.IPD-TM) 591/2022
WITH C.O. (COMM.IPD-TM) 588/2022

ADVANCE CAUSE LIST (ORIGINAL SIDE)

SAREGAMA INDIA LIMITED
Vs. BALAJI MOTION PICTURES
LIMITED & ORS.

CONSORZIO DI TUTELA DELLA
DENOMINAZIONE DI ORIGINE
CONTROLLATE PROSECCO

Vs. DE BORTOLI WINES & ANR.

M/S. ERD TECHNOLOGIES PVT.
LTD.

Vs. SHREE AMBESHWAR MOBILE
CENTRE & ORS.

DABUR INDIA LIMITED
Vs. MARICO LTD.

1 AUTH TECHNOLOGIES PVT
LIMITED & ANR.

Vs. SAWOLABS TECHNOLOGIES
PVT. LTD. & ORS.

SATISH JAIN
Vs. THE REGISTRAR OF
TRADEMARKS & ANR

ASIATIC MARKETING PRIVATE
LIMITED

Vs. MR. AMIT MITTAL AND MR.
RAKESH MITTAL TRADING AS
ULTRA INDUSTRIES AND ANR

ASIATIC MARKETING PRIVATE
LIMITED

Vs. MR. AMIT MITTAL AND MR.
RAKESH MITTAL AND TRADING AS
ULTRA INDUSTRIES AND ANR

GANESH GRAINS LTD.
Vs. SHREE JAINA RICE PVT LTD.

GANESH GRAINS LTD.
Vs. DHARMENDRA KUMAR GUPTA

ANKUR SANGAL,S S
AHLUWALIA,DESHPANDE DHAVAL
SUNIL

C A BRIJESH,DEVESH
VASHISHTHA ,DAVESH VASHISHTHA

SATISH KUMAR

MAMTA RANI, RAHUL
CHAUDHRY ,MAMTA RANI

SHASHWAT TRIPATHI, SHASHWAT

TRIPATHI,PRAGYA MISHRA

GAURAV BARATHI

MAKHIJA AND ASSOCIATES, SUMIT
R SHARMA

MAKHIJA AND ASSOCIATES,SUMIT
R SHARMA

KHAITAN AND CO. LLP

KHAITAN AND CO.



30.01.2023
20. C.0. (COMM.IPD-TM) 691/2022
WITH CS(COMM)484/2022

C.O0. (COMM.IPD-TM) 692/2022

21. C.0. (COMM.IPD-TM) 692/2022

22. cs(coMM) 1218/2016
WITH CS(COMM) 546/2022
CS (COMM) 547/2022

23. Cs(coMM) 484/2022
I.A. 11078/2022

24. CS(COMM) 546/2022

25. CS(COMM) 547/2022

26. RFA-IPD 3/2022
CM APPL. 25635/2019
AT 2.30 P.M

FINALS MATTERS FOR DIRECTION

27. CS(COMM) 82/2018

28. Cs(comM) 129/2018
I.A. 16741/2009

29. Cs(coMM) 244/2018

30. Cs(comM) 270/2018
O.A. 52/2016

ADVANCE CAUSE LIST (ORIGINAL SIDE)

RAJ KUMAR NARANG
Vs. UNIPATH SPECIALITY
LABORATORY LTD. & ANR.

RAJ KUMAR NARANG
Vs. UNIPATH SPECIALITY
LABORATORY LTD. & ANR.

QRG ENTERPRISES & ANR.
Vs. HPL (INDIA) LIMITED &
ORS.

RAJ KUMAR NARANG
Vs. UNIPATH SPECIALITY
LABORATORY LTD & ANR.

ORG ENTERPRISES LTD & ORS
Vs. HAVELL'S (P) LTD & ORS

QRJ ENTERPRISES P LTD
Vs. HAVELL'S (P) LTD

DOCBEL INDUSTRIES & ANR.
Vs. BRAUN AKTIENGESELLSCHAFT

CHARANJIT LAL MEHRA & ORS.
Vs. ASHOK MEHRA & ORS.

MARVEL TEA ESTATE INDIA LTD
Vs. MOTHER DAIRY FRUIT &
VEGETABLE

M/S THERMAX LIMITED
Vs. M/S THERMOTECH SYSTEMS
LTD & ANR

AMBA MOTORCYLES THR. SH.
SANJEEV KAPOOR
Vs. MAHAVIR PRASAD

% % %k % %

SONAL CHHABLANI,LUV VIRMANI

SONAL CHHABLANI,LUV VIRMANI

SANJEEV SIDHWANI , MANAV

KUMAR , SUSHANT , TEJINDER
SINGH,CHANDER SHEKHAR,6 SUDEEP
CHATTERJEE,VSA LEGAL, SANJAY
DUA ,MOHIT PAUL, SUVENI
BHAGAT,L K BHUSHAN

SONAL CHHABLANI,AADYA CHAWLA

NAVAL BHATIA,PRATHIBHA
M.SINGH,JAYA MANDELIA,6 SANJAY
DUA,L K BHUSHAN,SUVENI BHAGAT

NAVAL BHATIA, PRATHIBHA
M.SINGH,JAYA MANDELIA,6 SANJAY
DUA

PRASHANT GUPTA,MS. YOGITA
SINGH,MR. SUSHANT KUMAR,S.
MAJUMDAR & CO.

ANAND & ANAND, SHRAVAN
CHOPRA , LAKSHMI KRUTTIKA, SAGAR
CHANDRA

LALJI ADVOCATES,ANAND & ANAND

R.K. DEWAN & COMPANY, SAYA
CHOUDHARY

SUSHANT M
SINGH,R.AGGARWAL, VINOD
BALUNI, SUSHANT



30.01.2023 ADVANCE CAUSE LIST (ORIGINAL SIDE)

COURT NO. 51 (0S-H)
FIRST FLOOR, NEW COURTS BLOCK
HON’BLE MR. JUSTICE AMIT BANSAL

NOTE: SUPPLEMENTARY PASS OVER MATTERS SHALL BE TAKEN UP IMMEDIATELY
AFTER THE SUPPLEMNTARY LIST IS OVER.

[NOTE: IN CASE ANY ASSISTANCE REGARDING VIRTUAL HEARING IS REQUIRED,
PLEASE CONTACT, Mr. VIRENDRA SINGH (PH.9990450425), ACM TO
HON’'BLE MR. JUSTICE AMIT BANSAL.]
EMAIL: devender@dhc.nic.in OF COURT MASTER TO HON’'BLE MR. JUSTICE AMIT BANSAL
CLICK TO JOIN VC
http://delhihighcourt.webex.com/meet/dhcecourtvcl2

SHORT MATTERS/CASE MANAGEMENT HEARINGS/PRE-TRIAL CONFERENCES/FRAMING OF ISSUES

1. C.A.(COMM.IPD-PAT) 189/2022 GRUPO PETROTEMEX S.A. DE C.V. VINEET ROHILLA
Vs. CONTROLLER OF PATENTS

2. C.A.(COMM.IPD-PAT) 296/2022 NHK SPRING CO LTD DHRUV ANAND
Vs. CONTROLLER OF PATENTS AND
DESIGNS
3. C.0. (COMM.IPD-TM) 561/2022 V GUARD INDUSTRIES LTD. VIZZY GEORGE,BHABNA DAS

Vs. RAKESH MALHOTRA

4. C.O. (COMM.IPD-TM) 582/2022 PRS AGARWAL PACKERS AND RAI AND RAI PARTNERS, NANCY
MOVERS PVT LTD. ROY
Vs. DRS LOGISTICS PV T LTD.

5. C.0. (COMM.IPD-TM) 754/2022 ASHOK KUMAR GUPTA & ANR. UMESH MISHRA
16358/2022 Vs. MS. SUNITA DEVI & ANR.
I.A. 16359/2022

>

6. C.O.(CoMM.IPD-CR) 858/2022 RADIONEXT WEBCASTING PRIVATE ANKIT RELAN
LIMITED
Vs. INTERNET BROADCASTING
ORGANIZATION AND ANR

7. Cs(coMM) 157/2016 REED ELSEVIER INDIA PVT LTD ANKUR SOOD AND SHOUMENDU
I.A. 2979/2016 Vs. TIMES COLOUR SCAN & ORS MUKHERJI, YUDHVIR SINGH
CHAUHAN, RAJESH KUMAR, ALOK
DEV,KUMAR KHURANA A ANANDO
MUKHERJEE


http://delhihighcourt.webex.com/meet/dhcecourtvc12

30.01.2023 ADVANCE CAUSE LIST (ORIGINAL SIDE)

8. Cs(comM) 628/2018 HOLLAND L.P. & ANOTHER SIDHANT GOEL,B. NAVEEN KUMAR
cc(coMM) 37/2018 Vs. A.D. ELECTRO STEEL CO. VARMA ,NAQEEB NAWAB,B NAVEEN
I.A. 2514/2018 PVT. LTD. KUMAR VARMA

I.A. 6667/2018
I.A. 15649/2021

9. CS(COMM) 692/2018 KARNAL AGRICULTURAL VUTTS & ASSOCIATES
INDUSTRIES LIMITED
Vs. AADINATH INDUSTRIES

10. cs(comM) 1209/2018 MAKEMY TRIP (INDIA) PRIVATE SIM AND SAN,SIDHANT GOEL,MD.
I.A. 6479/2019 LIMITED MOBIN AKHTAR, SHEKARA
I.A. 11918/2019 Vs. SUPERB MY TRIP PRIVATE GOWDA ,FAISAL NASEEM
I.A. 15557/2019 LIMITED
I.A. 16120/2019
I.A. 17373/2019
I.A. 14289/2022

11. cs(comM) 12/2022 NEW BALANCE ATHLETICS INC URFEE ROOMI,NAVEEN KUMAR JAIN
I.A. 263/2022 Vs. NBSTORESININDIA.IN & ORS.

I.A. 1275/2022
I.A. 7828/2022
I.A. 8839/2022
I.A. 10094/2022
I.A. 17169/2022
I.A. 17170/2022
I.A. 17171/2022
I.A. 20922/2022
I.A. 22358/2022

12. cs(comM) 226/2022 ULTRATECH CEMENT LIMITED & RIDHIE BAJAJ,SHAILEN
I.A. 5563/2022 ANR. BHATIA,SHAILEN BHATIA
I.A. 10673/2022 Vs. UTTAM PAINTS PRIVATE

LIMITED THROUGH ITS MANAGING
DIRECTOR, MR VARINDER KUMAR

13. cs(comM) 326/2022 RAJESH CHUGH KART AMIR CHAND NISHCHAL ANAND, PRABHU
I.A. 7780/2022 AND SONS HUF & ANR. TANDON, ABHAY PRATAP
I.A. 18453/2022 Vs. MR NAZIM KHAN PROPRIETOR SINGH, TUSHAR ALPHONSE JOHN
PARTNER NAZIM S KATHI ROLL &
ORS.
14. cs(comM) 746/2022 YASHRAJ FILMS PRIVATE LIMITED ABHISHEK MALHOTRA, KUNAL
I.A. 17419/2022 Vs. TECH4BILLION MEDIA KHANNA

PRIVATE LIMITED

15. cs(comM) 768/2022 RAINBOW CHILDRENS MEDICARE RIDDIMA SHARMA ,6 AFZAL BADR
LIMITED KHAN
Vs. DR.MAHAVIR SINGH TOMAR &
ORS.



30.01.2023 ADVANCE CAUSE LIST (ORIGINAL SIDE)

16. Cs(comM) 807/2022 TATA SIA AIRLINES LIMITED ROHIL BANSAL,VIKRAM
I.A. 19359/2022 Vs. VISTARA MEDIA PRIVATE HEGDE ,ACHUTHAN SREEKUMAR
I.A. 20265/2022 LIMITED

I.A. 19/2023
CRL.M.A. 1675/2023

17. FAO-IPD 14/2022 KRAYCOL STATIONERY PVT. LTD SWATI MEHTA
CM APPL. 41258/2022 Vs. M/S POLO INDUSTRIES &
CM APPL. 41259/2022 ANR.

18. C.0. (COMM.IPD-TM) 198/2022 VIKRANT CHEMICO INDUSTRIES SAIKRISHNA AND ASSOCIATES
WITH CS(COMM) 85/2018 PVT LTD. 49, GOVT. INDUSTRIAL

ESTATE, KANPUR, UP
Vs. GOPAL ENGINEERING AND
CHEMICAL WORK PVT LTD. 91,
GOVT. ESTATE, KANPUR, UP

19. cs(comM) 629/2016 RECKITT BENCKISER (INDIA) LALL & SETHI,PRAKESH & CO.
WITH CS(0S) 237/2018 LTD.
Vs. HINDUSTAN UNILEVERLTD

20. Cs(0S) 237/2018 RECKITT BENCKISER (INDIA) NANCY ROY,AJAY BHARGAVA
I.A. 4428/2018 PRIVATE LIMITED
Vs. HINDUSTAN LEVER LIMITED

21. cs(coMM) 85/2018 VIKRANT CHEMICO INDUSTRIES SAIKRISHNA &
CRL.M.A. 4189/2020 PVT LTD ASSOCIATES, SAURABH
Vs. SHRI GOPAL ENGINEERING SINGH, YASHASWINI BINDAL,S S
AND CHEMICAL WORKS PVT LTD & RANA
ORS

PART-HEARD MATTERS

22. Cs(coMM) INFRA 1/2019 HARI RAM NAGAR & ORS. DR. SURAT SINGH,DHANESH

.A. 11365/2019 Vs. DELHI DEVELOPMENT RELAN,BIJENDRA KUMAR, GAURAV
11366/2019 AUTHORITY & ORS. PURI,GAURAV PURI,LAKSHMI KANT
12896/2019 SRIVASTAVA , SARTHAK GUPTA
15791/2019

2332/2021

575/2022

5318/2022

8871/2022

H HHHHHHH
pEr

*k*k k%



30.01.2023 ADVANCE CAUSE LIST (ORIGINAL SIDE)

COURT NO. 50 (0OS-D)

HON'BLE MR.JUSTICE SACHIN DATTA
CLICK HERE TO JOIN V.C.
https://virtualcourtdhc.webex.com/meet/virtualcourtdhcé6
NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO

sachin.sharma@dhc.nic.in

SHORT MATTERS/CASE MANAGEMENT HEARINGS/PRE-TRIAL CONFERENCES/FRAMING OF ISSUES

1. ARB.P. 533/2022 M/S. DHANLAXMI SALES VIJAY KARI SINGH
CORPORATION
Vs. BOSTON SCIENTIFIC INDIA
PVT LTD

2. ARB.P. 902/2022 CNH INDUSTRIAL CAPITAL PRANAYNATH JHA , GYANVARDHAN
(INDIA) PRIVATE LIMITED SINGH
Vs. SHIVSHAKTI TRACTORS &
ORS.

3. ARB.P. 1029/2022 PANKAJ MITTAL AVINASH KUMAR TRIVEDI

Vs. THE GENERAL MANAGER,
NORTHERN RAILWAY

4. Cs(comM) 983/2018 M/S. ENZYMES INFRA PVT. LTD. K. DATTA & ASSO.,MANOJ K
Vs. M/S NATIONAL BUILDING DAS ,KANIKA SINGH
CONSTRUCTION CORPORATION LTD.

5. Cs(coMM) 376/2019 YUM! RESTAURANTS INDIA J. SAGAR,ASHIM VACHHER
I.A. 9998/2019 PRIVATE LIMITED
I.A. 18473/2019 Vs. A.N. TRADERS PRIVATE

LIMITED & ORS.

6. CS(CoMmM) 850/2022 VISTRA ITCL INDIA LIMITED AMIT KUMAR MISHRA, SUMIT
I.A. 20674/2022 Vs. ALTRUIST TECHNOLOGIES KANSAL ,MAHIMA SHARMA
I.A. 20677/2022 PRIVATE LIMITED & ORS.

CCP(0) 3/2023
I.A. 110/2023

7. CS(0Os) 141/2018 PEPSICO INDIA HOLDINGS J. SAGAR ASSOCIATES,J.
I.A. 4508/2018 PRIVATE LTD. SAGAR,LK BHUSHAN,DUA ASSO.
I.A. 7418/2018 Vs. ITC LIMITED
I.A. 7419/2018
I.A. 10593/2018
I.A. 5340/2019

8. CsS(0s) 200/2018 M/S. DABUR INDIA LTD MEENASKSHI SINGH,LK BHUSHAN,L
I.A. 5876/2018 Vs. M/S ITC LIMITED K BHUSHAN

I.A. 10474/2018
I.A. 10475/2018
I.A. 10592/2018



30.01.2023

10.

11.

12.

13.

14.

15.

16.

Cs(0s) 532/2018
I.A. 14408/2018
I.A. 14168/2019

Cs(0s) 61/2019

CS(0S) 344/2020
A. 10462/2020
10463/2020
31/2022
12458/2022
12459/2022
21097/2022
580/2023

H H H H O H H
S S S

Cs(0s) 4/2021
I.A. 109/2021

CS(0S) 291/2021
cc 5/2021
7731/2021
11288/2021
12280/2021
14457/2021
16808/2021
16809/2021
17510/2021
6966/2022
6977/2022
17612/2022

H HHHHHHHHH
pPEEEEEE Y

Cs(0S) 196/2022
I.A. 5714/2022
I.A. 6810/2022
I.A. 6945/2022

CS(0S) 638/2022
I.A. 16856/2022
I.A. 16857/2022

CS (0S) 836/2022
I.A. 22382/2022

ADVANCE CAUSE LIST (ORIGINAL SIDE)

DEVANAND & ANR.
Vs. SMT. LILA DEVI & ORS.

HARI CHAND SAINI
Vs. B. D. R. BUILDERS &
DEVELOPERS PVT LTD

RAKESH SACHDEVA
Vs. RAJESH SACHDEVA

TEJBIR SINGH & ANR.
Vs. MANGAL SINGH & ORS.

SURESH KUMAR alias SURESH KUMAR
GUPTA & ANR.

Vs. DINESH KUMAR alias DINESH
KUMAR GUPTA & ORS.

ISHAN SEHGAL
Vs. VANDNA SEHGAL & ORS.

RAMESH LAL GUPTA & ORS.
Vs. SUBHASH CHAND MANGLA
ANDORS. & ORS.

ROMESH CHOPRA
Vs. AKASH NANGIA & ORS.

N.K. AGGARWAL,C S
BHANDARI, C.S.BHANDARI

KESHAV HEGDE,DIKSHA
GOSWAMI, SANJAY,LOHIT GANGULY

RAKESH KUMAR SACHDEVA,ASHU
CHOUDHARY ARORA ,ANKIT JAIN

VIPIN KUMAR SINGH,KASIM
KHAN,MAYANKA DHAWAN, KUNAL
SHARMA , SATINTER SINGH
MATHUR,RISHI SOOD

DEEPAK GAUR,DEEPAK
GAUR,MANISH SANGWAN, SUNIL
KUMAR,NITIN GARG,VISHESH
ISSAR,NITIN GARG,SUNIL
KUMAR ,KUSHAL MANGAL,DEEPAK
KUMAR VIJAY,ABHINDRA
MAHESHWARI , SANDEEP KUMAR

AMARDEEP SINGH, SIMRAN

MEHTA ,ANJALI SHARMA ,6 ANJALI
SHARMA ,SIMRAN MEHTA , MANDEEP
SINGH VINAIK

ANIL DAGAR

VIBHOR VERDHAN,ROHAN JAITLEY



30.01.2023

17.

18.

19.

20.

21.

22.

23.

24.

25.

26.

EX.P. 78/2018

EX.P. 112/2019

O.M.P. (COMM) 56/2020

O.M.P. (COMM) 15/2023
I.A. 643/2023
I.A. 644/2023

O.M.P. (MISC.) (COMM.) 201/2022

ARB. A. (COMM.) 53/2022
I.A. 12886/2022
WITH ARB.A (COMM.)54/2022

ARB. A. (COMM.) 54/2022
I.A. 12888/2022
I.A. 12889/2022

Cs (0S) 3818/2014
WITH OMP (COMM) 327/2020

I.A. 13696/2019

I.A. 13697/2019

In O.M.P. 361/2008
(Disposed-off Case)

WITH OMP (COMM) 179/2017

O.M.P. (COMM) 174/2016
WITH O.M.P. (COMM) 181/2016

ADVANCE CAUSE LIST (ORIGINAL SIDE)

RAJESH KUMAR BHOLA
Vs. RAVINDER SINGH

SHRI RAMJI DASS ARORA
Vs. DR. SUNITA SHARMA

MC-ROTEM-MELCO CONSORTIUM &
ORS

Vs. M/S DELHI METRO RAIL
CORPORATION LIMITED

UNION OF INDIA
Vs. ARSH CONSTRUCTIONS

GAYTRI INTERNATIONAL
Vs. BHARAT SANCHAR NIGAM
LIMITED

MR. HUA SENG CHEW (CHAIRMAN
OF JAI RADHA RAMAN EDUCATION
SOCIETY)

Vs. JAI RADHA RAMAN EDUCATION
SOCIETY (THROUGH ITS CHAIRMAN
AND PRESIDENT) & ORS.

MILLENNIUM INFRADEVELOPERS
LIMITED

Vs. JAI RADHA RAMAN EDUCATION
SOCIETY THROUGH ITS CHAIRMAN
AND PRESIDENT & ANR.

M/S BHARTIYA CONSTRUCTION
COMPANY
Vs. DDA & ANR

INDIAN RAILWAY CATERING &
TOURISM CORP. LTD.

Vs. M/S AMBUJ HOTEL & REAL
ESTATE (P) LTD

FRESH AND HEALTHY ENTERPRISE
LTD
Vs. GLOBAL AGRISYSTEM PVT LTD

NAVEEN SHARMA, RAMANPREET
SINGH, JASMEET SINGH,ADITYA
MADAN

S.C. SINGHAL

AMARCHAND & MANGALDAS ,ARUNAV

PATNAIK

ARUNIMA DWIVEDI

BHARAT BHUSHAN BHATIA

ROHAN BATRA

PRITHA SRIKUMAR

VIVEKANAND, DHRUV TAMTA

MR. SAURAV AGARWAL,ARCHIT

KUMAR ,NIKHIL MAJITHIA,MR.
GAURAV BANERJEE,MR. GAUTAM
JHA ,RAJIV RANJAN MISHRA

M.M KALRA



30.01.2023

27. 0.M.P. (COMM) 181/2016

28. I.A. 13698/2019
I.A. 13699/2019
In O.M.P. (COMM) 179/2017
(Disposed-off Case)

29. O.M.P. (COMM) 93/2019
I.A. 153/2019
(Disposed-off Case)
WITH OMP (ENF) (COMM)52/2019

30. 0.M.P. (COMM) 327/2020

31. O.M.P. (COMM) 437/2020
WITH OMP (COMM)212/2022

32. 0.M.P. (COMM) 216/2021
I.A. 9446/2021

33. O0.M.P. (COMM) 212/2022
I.A. 6730/2022
I.A. 6732/2022

34. OMP (ENF.) (COMM.) 52/2019
EX.APPL. (0S) 141/2016

35. OMP (ENF.) (COMM.) 105/2021
EX.APPL. (0S) 702/2021
EX.APPL. (0S) 703/2021
EX.APPL. (0S) 704/2021
EX.APPL. (0S) 834/2021
WITH OMP COMM 216/2021

ADVANCE CAUSE LIST (ORIGINAL SIDE)

GLOBAL AGRISYSTEM PVT LTD
Vs. FRESH AND HEALTHY
ENTERPRISE LTD

M/S AMBUJ HOTELS AND REAL
ESTATE (P) LTD

Vs. INDIAN RAILWAY CATERING
AND TOURISM CORPN LTD

MINISTRY OF PETROLEUM &
NATURAL GAS

Vs. HARDY EXPLORATION &
PRODUCTION (INDIA) INC

DELHI DEVELOPMENT AUTHORITY
Vs. BHARTIYA CONSTRUCTION
COMPANY

AMRIL-ESSCON (JV)
Vs. UNION OF INDIA THROUGH

CHIEF ADMINISTRATIVE OFFICER,

NORTH WESTERN RAILWAY

GENERAL MOTORS INDIA PVT.
LTD.

Vs. GPR POWER SOLUTIONS PVT.
LTD.

UNION OF INDIA & ANR.
Vs. AMRIL ESSCON JV

HARDY EXPLORATION &
PRODUCTION (INDIA) INC
Vs. GOVERNMENT OF INDIA,
MINISTRY OF PETROLEUM &
NATURAL GAS

M/S GPR POWER SOLUTIONS PVT.
LTD.

Vs. GENERAL MOTORS INDIA PVT.

LTD.

ANAND VARMA , SHWETANK
SINGH,M.M. KALRA,SONALI KUMAR

PRADEEP RANJAN TIWARY ,ARCHIT
KUMAR,NIKHIL MAJITHIA,RAJIV
RANJAN MISHRA

JATAN SINGH,VISHNU SHARMA
A.S.,GAUHAR MIRZA

DHRUV TAMTA,VAIBHAV
AGNIHOTRI ,DEEKSHA LADI KAKAR

BRIJESH KUMAR GOEL, SHOUMENDU

MUKHERJI

INDRANIL GHOSH, INDRANIL
GHOSH, SUMIT KUMAR

SHIPRA SHUKLA, SHOUMENDU
MUKHERJI

NAIK NAIK & COMPANY,6 VISHNU

SHARMA A.S.,GAUHAR MIRZA

SUMIT KUMAR, SUMIT
KUMAR, INDRANIL GHOSH



30.01.2023

36. O.M.P. (COMM) 148/2021
AT 03.00 PM

37. O.M.P. (COMM) 149/2021
WITH OMP (COMM) 148/2021
AT 03.00 PM

FOR DIRECTION

38. EX.P. 99/1998
EX.APPL. (0S) 364/2013
EX.APPL. (0S) 25/2015
EX.APPL. (OS) 431/2019
EX.APPL. (0S) 11/2020
EX.APPL. (0S) 439/2021

SHORT CAUSE

39. 0.M.P. (COMM) 23/2017

ADVANCE CAUSE LIST (ORIGINAL SIDE)

JSIW INFRASTRUCTURE PVT LTD
Vs. ONGC LTD

JSIW INFRASTRUCTURE PVT LTD
Vs. ONGC LTD

M/S S.A. BUILDERS LTD.
Vs. MUNICIPAL CORPORATION OF
DELHI

NATIONAL HIGHWAY AUTHORITY OF
INDIA
Vs. UNITECH -NCC (JV)
* %k %k k%
concluded

BY ORDER
REGISTRAR ORIGINAL

PRAMOD B. AGARWALA,AAKRITI
DAWAR

PRAMOD B. AGARWALA,AAKRITI
DAWAR

NIDHESH GUPTA, SUNIL
GOEL,TARUN GUPTA,6 SUNIL

GOEL ,MANOJ GUPTA,6 VINAY
SABHARWAL,S.P. SINGH,SMITA
SHANKAR, VINOD

SHUKLA ,M.VARSHNEY ,ANIL GROVER

SINGHANIA & PARTNERS,ANUBHA
AGRAWAL, PRIYA KUMAR



30.01.2023
ROOM NO. 121, FIRST FLOOR, BLOCK-A
BEFORE SH. RAVINDER DUDEJA, REGISTRAR GENERAL

AT 11:30 A.M.

https://dhcdja.webex.com/meet/dja.dhc.vc4

1. RFA 682/2015 M/S JANSEVAK TEXTILE MILL VIPUL GOEL,MD. MOBIN
CM APPL. 13978/2017 Vs. CHANCHAL TRADING COMPANY AKHTAR,MD MOBIN AKHTAR,MOBIN
CM APPL. 50910/2022 AKHTAR

CM APPL. 50911/2022
ADVOCATE DETAILS FOR ABOVE CASE

30.01.2023
ROOM NO. 101, FIRST FLOOR, BLOCK-A
BEFORE SH. SANJAY KUMAR SHARMA, REGISTRAR
(PHYSICAL HEARING COURT)

AT 11:00 A.M.

Click TO Join The VC

or

https://jrdhc.webex.com/meet/jrdhc12

ALL COUNSEL/PARTIES, OTHER THAN THOSE WHOSE CASE IS BEING HEARD ARE REQUESTED TO KEEP THEIR MIC MUTE AND
WEBCAM IN OFF MODE.

[NOTE:IN CASE ANY ASSISTANCE IS REQUIRED, PLEASE CONTACT, MR. AMIT PAUL (JUDL. TRANSLATOR) (PH:- 9599060966)
READER TO SHRI SANJAY KUMAR SHARMA, REGISTRAR WRIT].

NOTE: PLEASE GIVE THE APPEARANCE IN CHAT BOX WITH ITEM NO. AND MOBILE NO.

1. CM APPL. 43658/2021 M/S PADMAWATI IMPEX DEEPAK DEWAN,ANUJ JAIN,NITYA
CM APPL. 43659/2021 Vs. GOVT. OF NCT DELHI AND NAND KHATUA
CM APPL. 43660/2021 ANR

In W.P.(C) 1277/2013

ADVOCATE DETAILS FOR ABOVE CASE

anuj jain(aaj2700@gmail.com) (9212196159) (Petitioner)

varun (advocatevarun84@gmail.com) () (Respondent)

santosh kumar tripathi (standingcounselgnctd@gmail.com) (9868250806) (Respondent)

2. W.P. (C) 5302/2015 KULDIP NAYYAR RAM KUMAR,HEMANT SINGH
CM APPL. 16825/2018 Vs. DELHI DEVELOPMENT
AUTHORITY AND ORS.
ADVOCATE DETAILS FOR ABOVE CASE
HEMANT SINGH (hemant l4singh@yahoo.co.in) (8700704419) (Petitioner)

3. W.P.(C) 13486/2018 BACHAN SINGH SARFARAZ KHAN
CM APPL. 52497/2018 Vs. FINANCIAL COMMISSIONER (DHCLSC) ,SARFARAZ KHAN,V S
CM APPL. 34080/2020 AND ORS. RANA ,SAMEER VASHISHT

CM APPL. 34081/2020

ADVOCATE DETAILS FOR ABOVE CASE

SARFARAZ KHAN (DHCLSC) () (9899140169) (Petitioner)

sarfaraz khan (sarfarazadv@yahoo.co.in) (9899140169) (Petitioner)
SARFARAZ KHAN (sarfarazadv@yahoo.co.in) (9899140169) (Petitioner)
devesh singh (devsynergy@gmail.com) (9810644355) (Respondent)

devesh singh (devsynergy@gmail.com) (9810644355) (Respondent)

SAMEER VASHISHT (sameer.vashisht@gmail.com) (9818280821) (Respondent)


https://dhcdja.webex.com/meet/dja.dhc.vc4
https://jrdhc.webex.com/meet/jrdhc12
https://jrdhc.webex.com/webappng/sites/jrdhc/meeting/download/df676adcf49b35d1724865e0f7b3b7b6

10.

W.P. (C) 13625/2018 BACHAN SINGH SARFARAZ KHAN
CM APPL. 34139/2020 Vs. FINANCIAL COMMISSIONER (DHCLSC) , SARFARAZ
CM APPL. 34140/2020 AND ORS. KHAN, SAMEER VASHISHT

ADVOCATE DETAILS FOR ABOVE CASE

SARFARAZ KHAN (DHCLSC) () (9899140169) (Petitioner)

sarfaraz khan (sarfarazadv@yahoo.co.in) (9899140169) (Petitioner)
SARFARAZ KHAN (sarfarazadv@yahoo.co.in) (9899140169) (Petitioner)
devesh singh(devsynergy@gmail.com) (9810644355) (Respondent)

SAMEER VASHISHT (sameer.vashisht@gmail.com) (9818280821) (Respondent)

CM APPL. 10902/2022 MAJOR P K DHARMANI AND ORS. JAIDEEP SINGH, SUPARNA
CM APPL. 10903/2022 Vs. UNION OF INDIA AND ANR. SRIVASTAVA
In W.P.(C) 2662/2019

ADVOCATE DETAILS FOR ABOVE CASE

JAIDEEP SINGH() (9711152428) (Petitioner)

ashok gurnani (ashokgurnanil98l@gmail.com) (9810109039) (Petitioner)

kapil sharma (dhcprosecutiondelhipolice@gmail.com) (9891919168) (Respondent)

dharmvidhi legal, service and solutions (1llp) (reachjai@gmail.com) (9711152428) (Petitioner)
suparna (suparna.desk@thamisadv.com) () (Respondent)

W.P.(C) 5791/2019 M/S THE GENERAL PRODUCE CO. NAVEEN KUMAR,ANURAG
CM APPL. 25239/2019 LTD. AHLUWALIA,GOPAL PRASAD
CM APPL. 40786/2019 Vs. UNION OF INDIA AND ANR.

CM APPL. 50320/2019

ADVOCATE DETAILS FOR ABOVE CASE

NAVEEN KUMAR () (9724243214) (Petitioner)
NAVEEN KUMAR () (9899697779) (Petitioner)
NAVEEN KUMAR () (9899697779) (Petitioner)

W.P.(C) 5792/2019 M/S THE GENERAL PRODUCE CO. NAVEEN KUMAR,GOPAL PRASAD
CM APPL. 25240/2019 LTD.
CM APPL. 40787/2019 Vs. UNION OF INDIA AND ANR.

CM APPL. 50323/2019

ADVOCATE DETAILS FOR ABOVE CASE

NAVEEN KUMAR () (9724243214) (Petitioner)
NAVEEN KUMAR () (9899697779) (Petitioner)
NAVEEN KUMAR () (9899697779) (Petitioner)

W.P.(C) 6263/2019 SUNANADAN PRADHAN NAVEEN KUMAR,SOUMYAJIT PANI
CM APPL. 26798/2019 Vs. UNION OF INDIA AND ANR.

ADVOCATE DETAILS FOR ABOVE CASE
NAVEEN KUMAR () (9899697779) (Petitioner)
SOUMYAJIT PANI (spadvl103@gmail.com) (9312224025) (Petitioner)

W.P.(C) 6265/2019 SATYAJIT PRADHAN PRABHAT KUMAR RAI,NAVEEN
CM APPL. 26803/2019 Vs. UNION OF INDIA & ANR KUMAR, SOUMYAJIT PANI
CM APPL. 50332/2019

ADVOCATE DETAILS FOR ABOVE CASE

PRABHAT KUMAR RAI () (9899697779) (Petitioner)

NAVEEN KUMAR () (9899697779) (Petitioner)

SOUMYAJIT PANI (spadv103@gmail.com) (9312224025) (Petitioner)

W.P. (C) 8142/2019 SANDEEP CHAUHAN SAUMITRA SINGHAL
Vs. TECHBOOKS INTERNATIONAL
PVT. LTD.

ADVOCATE DETAILS FOR ABOVE CASE

SAUMITRA SINGHAL () (9818134152) (Petitioner)



11.

12.

13.

14.

15.

le.

17.

18.

W.P.(C) 9276/2019 S D SHARMA
CM APPL. 38247/2019 Vs. UNION OF INDIA AND ANR.
CM APPL. 50331/2019

ADVOCATE DETAILS FOR ABOVE CASE

NAVEEN KUMAR () (9899697779) (Petitioner)

NAVEEN KUMAR () (9958527564) (Petitioner)

SOUMYAJIT PANI (spadv103@gmail.com) (9312224025) (Petitioner)

W.P. (C) 9277/2019 S D SHARMA
CM APPL. 38248/2019 Vs. UNION OF INDIA AND ANR.
CM APPL. 50322/2019

ADVOCATE DETAILS FOR ABOVE CASE

NAVEEN KUMAR () (9958527564) (Petitioner)

NAVEEN KUMAR () (9899697779) (Petitioner)

SOUMYAJIT PANI (spadvl103@gmail.com) (9312224025) (Petitioner)

W.P.(C) 9278/2019 S D SHARMA
CM APPL. 38249/2019 Vs. UNION OF INDIA AND ANR.
CM APPL. 50327/2019

ADVOCATE DETAILS FOR ABOVE CASE

NAVEEN KUMAR () (9958527504) (Petitioner)

NAVEEN KUMAR () (9899697779) (Petitioner)

SOUMYAJIT PANI (spadvl103@gmail.com) (9312224025) (Petitioner)

W.P.(C) 10401/2019 M/S DYNEMECH SYSTEMS PVT.

CM APPL. 42968/2019 LTD. AND ANR.
Vs. GOVT. OF NATIONAL CAPITAL
TERRITORY OF DELHI DEPARTMENT
OF LABOUR AND ANR.

ADVOCATE DETAILS FOR ABOVE CASE

DEEPAK DEWAN () (9810127778) (Petitioner)

W.P.(C) 12645/2019 DEPUTY CONSERVATOR OF FOREST
CM APPL. 51633/2019 Vs. SH. HARKESH SINGH AND
ORS.

ADVOCATE DETAILS FOR ABOVE CASE
SANJAY DEWAN () (9811036782) (Petitioner)
RAJIV AGARWAL (rajivaggl@yahoo.com) (9811142757) (Respondent)

W.P.(C) 1693/2020 THAWAR DASS KUKREJA
Vs. THE CHAIRMAN / SECRETARY
NATIONAL COMMISSION FOR
SCHEDULED TRIBES AND ORS.

ADVOCATE DETAILS FOR ABOVE CASE

A K THAKUR() (9718960192) (Petitioner)

W.P.(C) 4688/2021 MS. KUNZES DOLMA
Vs. GOVT. OF NCT OF DELHI
ADVOCATE DETAILS FOR ABOVE CASE

NAVEEN KUMAR,ANIL
SONI, SOUMYAJIT PANI

NAVEEN KUMAR, ANIL
SONI, SOUMYAJIT PANI

NAVEEN KUMAR, ANIL
SONI, SOUMYAJIT PANI

DEEPAK DEWAN

SANJAY DEWAN,RAJIV AGARWAL

A K THAKUR

KAMLAKASHI SINGH
CHAUHAN ,DEEPTAKIRTI VERMA

kamlakshi singh chauhan (kamlakshi.singh@yahoo.co.in) (9873408273) (Petitioner)
sunil saha(standingcounselgnctd@gmail.com) (9911999547) (Respondent)
DEEPTAKIRTI VERMA (verma.deep@gmail.com) (9811118333) (Respondent)

W.P.(C) 6747/2021 RAJIV AGGARWAL

CM APPL. 20618/2022 Vs. ARCHAEOLOGICAL SURVEY OF
INDIA & ORS.

ADVOCATE DETAILS FOR ABOVE CASE

jatin kumar (adv.jatinkumar@gmail.com) (9958569293) (Petitioner)

JATINKUMAR (adv. jatinkumar@gmail.com) (9958569293) (Petitioner)

jatin kumar (adv.jatinkumar@gmail.com) (9958569293) (Petitioner)

JATIN KUMAR



19.

20.

21.

22.

23.

24.

25.

rachna singla(diyathakurd@gmail.com) (9810840998) (Respondent)

north delhi municipal corporation(mittalsolicitors@gmail.com) (9212504099) (Respondent)
geeta devi (rajusinghal710@gmail.com) (9810642612) (Respondent)

raj kumar (rajusinghal710@gmail.com) (9871221613) (Respondent)

archaeological survey of india (legalhelplineindia@gmail.com) (9868235388) (Respondent)
(Petitioner amit mahajan details removed.)

(Respondent amit mahajan details removed.)

W.P.(C) 11541/2021 RITA RANI BHARAT BHUSHAN BHATIA
CM APPL. 35606/2021 Vs. PUNJABI ACADEMY AND ORS

ADVOCATE DETAILS FOR ABOVE CASE

bharat bhushan bhatia (bharatbhatia25@yahoo.co.in) (9810155032) (Petitioner)
santosh kumar tripathi (standingcounselgnctd@gmail.com) (9013851550) (Respondent)
bala ji(advbalaji@yahoo.com) () (Respondent)

W.P.(C) 11673/2021 SHRI HARKESH SINGH & ORS. RAJIV AGARWAL
Vs. THE DEPUTY CONSERVATOR OF
FOREST

ADVOCATE DETAILS FOR ABOVE CASE

rajiv agarwal (rajivaggl@yahoo.com) (9811142757) (Petitioner)

santosh kumar tripathi (standingcounselgnctd@gmail.com) (9868250806) (Respondent)

W.P.(C) 11884/2021 SHRI DEEPAK SHARMA (LAB TECH) SATISH KUMAR,KAMLAKSHI SINGH
& ORS. CHAUHAN,DEEPTAKIRTI VERMA
Vs. GOVT. NATIONAL CAPITAL
TERRITORY OF DELHI, & ANR.

ADVOCATE DETAILS FOR ABOVE CASE

kamlakshi singh (singh.kamlakshi@gmail.com) (9873408273) (Petitioner)

avnish ahlawat (avnishahlawat@yahoo.com) (9810134741) (Respondent)

DEEPTAKIRTI VERMA (verma.deep@gmail.com) (9811118333) (Respondent)

W.P.(C) 1072/2022 KAVITA TYAGI RAJ KUMAR KAPOOR
CM APPL. 3056/2022 Vs. TECHNOLOGY INFORMATION
FORECASTING AND ASSESSMENT
COUNCIL AND ANR
ADVOCATE DETAILS FOR ABOVE CASE
r k kapoor (rkkapooradvocate@gmail.com) (9871603266) (Petitioner)
union of india(uoidhc@gmail.com) (23384193) (Respondent)
delhi dcit judicial (delhi.dcit.judicial.hc@Rincometax.gov.in) (9013851550) (Respondent)

W.P.(C) 14967/2022 EX CAPT PRADEEP KRISHNA DINESH MALIK
CM APPL. 46140/2022 ASTHANA

Vs. UNION OF INDIA & ORS.
ADVOCATE DETAILS FOR ABOVE CASE
praveen pruthi and dinesh malik (parveen.pruthi@gmail.com) (9818302789) (Petitioner)
the chird of army staff (armyveteranscell@gmail.com, rmo@mod.nic.in) () (Respondent)
union of india(uoidhc@gmail.com) (23382163) (Respondent)

W.P.(C) 15012/2022 MAN SINGH MANGAWA SAAHILA LAMBA
Vs. UNION OF INDIA & ORS.

ADVOCATE DETAILS FOR ABOVE CASE

saahila lamba (saahilalamba@gmail.com) () (Petitioner)

union of india(uoidhc@gmail.com) (1123384193) (Petitioner)

union of india(uoidhc@gmail.com) (1123384193) (Respondent)

W.P.(C) 15029/2022 SUDHIR KUMAR PUKHRAMBAM RAMESH KUMAR
CM APPL. 46410/2022 Vs. UNION OF INDIA & ORS.

ADVOCATE DETAILS FOR ABOVE CASE
pukhramabam ramesh kumar (ramesh.pukhrambam@gmail.com) (9811851800) (Petitioner)
union of india(uoidhc@gmail.com) (1123384193) (Respondent)



26. W.P.(C) 15045/2022 HAV KANA RAM THALOUR AJIT KUMAR KAKKAR
CM APPL. 46462/2022 Vs. UNION OF INDIA AND ORS

ADVOCATE DETAILS FOR ABOVE CASE

ajit kakkar and associates (admin@ajitkakkar.com) (9958006409) (Petitioner)
web master indian army (webmaster.indianarmy@nic.in) () (Respondent)

union of india(uoidhc@gmail.com) (1123384193) (Respondent)

27. W.P.(C) 15158/2022 HIRA SINGH JAYA
Vs. UNION OF INDIA MINISTRY
OF HOME AFFAIRS THROUGH ITS
SECRETARY & ORS.
ADVOCATE DETAILS FOR ABOVE CASE
jaya pahwa (jayapahwa0O0O@gmail.com) (8178444588) (Petitioner)
chandan mishra (chandanmishraadv@gmail.com) () (Respondent)

28. W.P. (C) 15165/2022 SANGEETA RAVI RATHORE
CM APPL. 46929/2022 Vs. UNION OF INDIA & ORS.

ADVOCATE DETAILS FOR ABOVE CASE

ravi rathore and associates (advocateravirathore@gmail.com) (8826922132) (Petitioner)

union of india(uoidhc@gmail.com) (1123384193) (Respondent)

itcelladmn (itcelladmn@itbp.gov.in, itcell29thbn@itbp.gov.in, 100jabalpur@gmail.com) ()
(Respondent)

29. W.P. (C) 15188/2022 RAVINDER NARESH SAAHILA LAMBA
Vs. UNION OF INDIA & ORS.
ADVOCATE DETAILS FOR ABOVE CASE
saahila lamba (saahilalamba@gmail.com) (9818153010) (Petitioner)
union of india(uoidhc@gmail.com) (23382163) (Respondent)

30. W.P.(C) 15228/2022 BHUWAN CHANDRA UPADHYAY SAAHILA LAMBA
Vs. UNION OF INDIA & ORS.
ADVOCATE DETAILS FOR ABOVE CASE
saahila lamba (saahilalamba@gmail.com) (9818185301) (Petitioner)
union of india(uoidhc@gmail.com) (23382163) (Respondent)
union of india(uoidhc@gmail.com) (23382163) (Respondent)

30.01.2023

ROOM NO. 104, FIRST FLOOR, BLOCK-A
BEFORE MS. KAUSHLYA VERMA, REGISTRAR

(PHYSICAL HEARING COURT)

AT 11:00 A.M.

https://jrdhc.webex.com/meet/jrdhecll

PLEASE PROVIDE YOUR APPEARANCE IN CHAT BOX WITH ITEM NO.

ALL COUNSEL/PARTIES, OTHER THAN THOSE WHOSE CASE IS BEING HEARD ARE REQUESTED TO KEEP THEIR MIC MUTE AND
WEBCAM IN OFF MODE.

[NOTE:IN CASE ANY ASSISTANCE IS REQUIRED, PLEASE CONTACT, MR. VIJENDER KUMAR (PH:-9871782471) READER TO
MS. KAUSHLYA VERMA, REGISTRAR]

1. cCMI 12/2017 DATSON INVESTMENT LTD M P CHAUDHARY
CM APPL. 42592/2017 Vs. REKHA VERMA

ADVOCATE DETAILS FOR ABOVE CASE


https://jrdhc.webex.com/meet/jrdhc11

CM APPL. 40552/2022 UOI & ANR. MR .DEEPAK KHOSLA , ANUROOP
CM APPL. 40553/2022 Vs. NATHU & ORS. P.S,BB SHARMA,KUNAL SHARMA
In LA.APP. 1144/2008

ADVOCATE DETAILS FOR ABOVE CASE

inder singh(advindersingh5@gmail.com) (9811012192) (Petitioner)
inder singh(advindersingh5@gmail.com) (9811012192) (Petitioner)
yeehu jain(yeeshujain@yahoo.co.in) () (Respondent)

CM APPL. 10664/2022 SHRI DESH RAJ & ORS INDER SINGH,RAHUL CHOUDHARY
CM APPL. 10665/2022 Vs. UNION OF INDIA & ORS

CM APPL. 11780/2022

In LA.APP. 283/2013

ADVOCATE DETAILS FOR ABOVE CASE

inder singh(verma.hitesh294@gmail.com) (9811012192) (Petitioner)
yeeshu jain (yeeshujain@yahoo.co.in) () (Respondent)

inder singh(verma.hitesh294@gmail.com) (9811012192) (Petitioner)
yeeshu jain(yeeshujain@yahoo.co.in) () (Respondent)

CM APPL. 25948/2022 KL, SUNEJA & ORS KIL. SUNEJA,AMITESH SINGH

In RFA 386/2011 Vs. STATESMAN LTD & ORS BAKSHI , SANJEEV
SINDHWANI , SANJAY DUA,NR.
BAKSHI,G TUSHAR RAO

ADVOCATE DETAILS FOR ABOVE CASE

sanjay dua(sanjaydualaw@gmail.com) (9811166338) (Petitioner)

CM APPL. 34488/2022 PUSHPA KUMARI SHARMA & ORS RISHABH BANSAL,KANIKA
CM APPL. 34865/2022 Vs. GAYATRI DEVI SHARMA & ORS AGNIHOTRI,AJAY ARJUN

CM APPL. 34866/2022 SHARMA,UDITA

CM APPL. 43402/2022 SHARMA , YUDHISHTERS

In RFA 762/2017 SHARMA, PIYUSH SING,NITIN

BHARADWAJ , KAMLAKSHI SINGH
ADVOCATE DETAILS FOR ABOVE CASE
rishabh bansal (rishabansal@gmail.com) (9999456920) (Petitioner)
yudhis (yudhistersharma55@gmail.com) () (Respondent)
rishabh bansal (rishabhbnsl@gmail.com) (9999456920) (Petitioner)
kanika agnihotri (kanika.agnihotri@skvassociates.com) () (Respondent)
udita sharma (uditasharma@hotmail.com) () (Respondent)
yudhishter sharma (yudhishtersharma55@gmail.com) () (Respondent)
kanika agnihotri (skvka@skvassociates.com) () (Petitioner)
NITIN BHARADWAJ (ntnbharadwaj@rediffmail.com) (9312434878) (Petitioner)
RISHABH BANSAL (rishabhbnsl@gmail.com) (9999456920) (Petitioner)

CM APPL. 20937/2022 SUSHMA DUA & ANR ANIL AGARWALLA,MANJIT SINGH
In RFA 782/2017 Vs. BHAJAN SINGH AHLUWALIA,MOHIT ARORA

ADVOCATE DETAILS FOR ABOVE CASE

MANJIT SINGH AHLUWALIA() (9873577943) (Petitioner)

mohit arura (mohitarura@gmail.com) (7330033833) (Petitioner)

sushma dua () (9873577943) (Petitioner)

harjeet singh(unitedmarketingindia06@gmail.com) (9818129184) (Respondent)

RFA 297/2018 M/S DATSON INVESTMENT LTD M P CHAUDHARY, MANOJ
CM APPL. 45141/2016 Vs. SURESH KUMAR & ORS KUMAR , SUNIL CHOUDHARY

ADVOCATE DETAILS FOR ABOVE CASE



10.

11.

12.

13.

14.

RFA 307/2018 SARDARI LAL (DECEASED) THR ANIL. KUMAR

WITH RFA 422/2018 LRS & ORS CHAUHAN, RAVENDRAPAL SINGH
Vs. MOHAR SINGH (DECEASED) SIROHI
THR LRS & ORS

ADVOCATE DETAILS FOR ABOVE CASE

ANIL KUMAR CHAUHAN () (9654225937) (Petitioner)

RAVENDRAPAL SINGH SIROHI (ravendrasirohi57@gmail.com) (9210103441) (Petitioner)

RFA 422/2018 SARDARI LAL (SINCE DECEASED ) ANIL KUMAR,RAVENDRAPAL SINGH
THR HIS LRS & ORS SIROHI
Vs. MOHAR SINGH (SINCE
DECEASED) THR HIS LRS

ADVOCATE DETAILS FOR ABOVE CASE

ANIL KUMAR() (9654225937) (Petitioner)

RAVENDRAPAL SINGH SIROHI (ravendrasirohi57@gmail.com) (9210103441) (Petitioner)

CM APPL. 16317/2022 VIVEK AHUJA ANIL KUMAR PRUTHI, SATVINDER
In RFA 195/2019 Vs. SURESH BHARTI ( SINCE SINGH,M C KASHYAP &
DECEASED) THR LRS ASSOCIATES ,AVINASH

ADVOCATE DETAILS FOR ABOVE CASE
ANIL KUMAR PRUTHI () (9891176191) (Petitioner)
AVINASH (avinash4068@gmail.com) (9555913622) (Respondent)

RFA 46/2022 AJAY GROVER PREETI SINGH
Vs. CHALAMALA VENKATA
SATYANARAYAN

ADVOCATE DETAILS FOR ABOVE CASE

preeti singh (preetisinghl324@Qgmail.com) (9312411311) (Petitioner)

venkat (venkat250376@yahoo.com) (9940474632) (Respondent)

RFA 82/2022 ROHIT SINGH GHANSHYAM SHARMA
CM APPL. 12264/2022 Vs. PARIMAL BHATTACHARJEE

ADVOCATE DETAILS FOR ABOVE CASE
m p singh & gharishyam sharma (mpsingh.advocate@yahoo.in) (9810034408) (Petitioner)

RFA 177/2022 PAVAN KAPOOR RANJANA ROY GAWAI
CM APPL. 20539/2022 Vs. SH. VINOD KHANNA & ORS.

ADVOCATE DETAILS FOR ABOVE CASE
rrg & associates () (40563742) (Petitioner)

CM APPL. 47590/2022 STATE BANK OF INDIA SANJIV KAKAR,ABHISHEK MOHAN
In RFA(OS) 61/2019 Vs. OM PRAKASH CHOPRA & ORS SINHA

ADVOCATE DETAILS FOR ABOVE CASE

SANJIV KAKAR() (9810295666) (Petitioner)

kakra associates(kakra.assoicates@gmail.com) () (Petitioner)

amitesh singh bakshi (advocatemiteshsinghbakshi@gmail.com) (9818223833) (Respondent)
ABHISHEK MOHAN SINHA (advocate.amohan@gmail.com) (9910206525) (Respondent)



30.01.2023
J.R. COURT NO. 5, NEW COURTS BLOCK, GROUND FLOOR
BEFORE MS. SUGANDHA AGGARWAL, (DHJS) ,JOINT REGISTRAR (JUDICIAL)

HYBRID MODE

AT 11:00 A.M.

https://irdhc.webex.com/meet/irdhc5

1. CM APPL. 49459/2022 MOHD NASEEM BATLA & ORS S D ANSARI,SHAMSUDDIN ANSARI
CM APPL. 49460/2022 Vs. FATIMA BI & ANR
In CM(M) 1087/2017

2. CRL.A. 260/2020 SWALIN TAHIR HUSSASIN (DHCLSC) ,ANIL
CRL.M. (BAIL) 7792/2020 Vs. STATE DUTT SHARMA
3. CRL.A. 34/2021 ASHA RAKHI DUBEY (DHCLSC) , PRIYANK
Vs. STATE (GNCT OF DELHI) & KHER
ANR.
4. CRL.L.P. 522/2017 STATE (GNCT OF DELHI) MANJEET ARYA
Vs. HITESH
5. CRL.L.P. 7/2020 KANWAL SINGH ABHILASH VASHISHT,VIKAS
CRL.M.A. 80/2020 Vs. PARVEEN KUMAR YADAV
6. CRL.M.C. 2271/2022 TRANJEET SINGH MAUSUMI MISHRA

Vs. STATE OF NCT OF DELHI

7. CRL.M.C. 5999/2022 PARAM PREET SINGH KIRTI AGGARWAL
CRL.M.A. 23514/2022 Vs. STATE GOVT OF NCT OF
DELHI & ORS.

8. CRL.M.C. 6015/2022 PARAM PREET SINGH KIRTI AGGARWAL
CRL.M.A. 23596/2022 Vs. STATE GOVT OF NCT OF
DELHI & ORS.

9. FAO(OS) 65/2022 TOMMORROWLAND LIMITED PAVAN SACHDEVA
Vs. MANOJ BHARGAVA AND CO.

10. LPA 64/2018 THE UNION OF INDIA & ANR PREM PRIYADARSHINY,ASHISH
WITH LPA 130/2018 Vs. PARESH NATH SHARMA & ANR CHAWLA
LPA 131/2018
LPA 132/2018
LPA 133/2018
LPA 134/2018
LPA 136/2018
LPA 137/2018
LPA 138/2018
LPA 139/2018
LPA 140/2018
LPA 141/2018
LPA 142/2018
LPA 143/2018
LPA 144/2018
LPA 145/2018
LPA 146/2018
LPA 147/2018
LPA 148/2018


https://jrdhc.webex.com/meet/jrdhc5

11.

12.

13.

14.

15.

le6.

17.

18.

19.

20.

LPA
LPA
LPA
LPA
LPA
LPA
LPA
LPA
LPA
LPA
LPA
LPA
LPA
LPA
LPA
LPA
LPA
LPA
LPA
LPA
LPA

LPA

LPA

LPA

LPA

LPA

LPA

LPA

LPA

LPA

LPA

149/2018
150/2018
151/2018
152/2018
153/2018
154/2018
155/2018
156/2018
157/2018
168/2018
170/2018
171/2018
172/2018
174/2018
175/2018
176/2018
184/2018
190/2018
192/2018
193/2018
194/2018

130/2018

131/2018

132/2018

133/2018

134/2018

136/2018

137/2018

138/2018

139/2018

140/2018

UNION OF INDIA AND ORS
Vs. HARPREET SINGH CHHABRA
AND ANR

UNION OF INDIA & ANR
Vs. HARPREET SINGH BATRA &
ORS

UNION OF INDIA & ANR
Vs. GAURAV MARYA

THE UNION OF INDIA & ANR
Vs. KUNWAR VIKRAM SINGH

THE UNION OF INDIA THROUGH
THE SECRETARY & ANR

Vs. MS LATIKA DATT ABBOTT &
ANR

UNION OF INDIA AND ORS
Vs. GAUTAM KHURANA AND ORS

UNION OF INDIA & ORS
Vs. SANDEEP SINGH & ANR

UNION OF INDIA AND ORS
Vs. SAMIRAN GUPTA AND ANR

UNION OF INIDA & ORS

Vs. AJAY SINGH & ORS

UNION OF INDIA & ANR
Vs. HARI MOHAN GUPTA & ORS

KIRTIMAN SINGH

PREMA PRIYADARSHINI

PREMA PRIYADARSHINI

SHIVA LAKSHMI

SHIVA LAKSHMI

KIRTIMAN SINGH,DR CHANDRA
SHEKHAR,NIPU PATIRI

KIRTIMAN SINGH

KIRTIMAN SINGH

KIRTIMAN SINGH

SHIVA LAKSHMI



21.

22.

23.

24.

25.

26.

27.

28.

29.

30.

31.

32.

33.

34.

35.

LPA

LPA

LPA

LPA

LPA

LPA

LPA

LPA

LPA

LPA

LPA

LPA

LPA

LPA

LPA

141/2018

142/2018

143/2018

144/2018

145/2018

146/2018

147/2018

148/2018

149/2018

150/2018

151/2018

152/2018

153/2018

154/2018

155/2018

UNION OF INIDA & ORS KIRTIMAN SINGH

Vs. JAI S PATHAK

UNION OF INDIA THROUGH THE SHIVA
SECRETARY & ANR
Vs. NAIVEDYA SHARMA & ORS

UNION OF INDIA THR THE SHIVA
SECRETARY & ANR
Vs. PRADEEP JAIN

LAKSHMI

LAKSHMI

UNION OF INDIA & ORS KIRTIMAN SINGH

Vs. SANJEEV KUAMR ASTHANA &
ORS

UNION OF INDIA & ANR PREMA
Vs. ARVIND RAJNISH VOHRA

PRIYADARSHINI

UNION OF INDIA & ANR PREMA PRIYADARSHINI
Vs. PRADEEP ARORA & ORS

UNION OF INDIA & ANR PREMA PRIYADARSHINI
Vs. JEET NABHA KHEMKA & ANR

UNION OF INDIA & ANR SHIVA LAKSHMI

Vs. LATIKA DATT ABBOTT & ORS

UNION OF INDIA & ANR PREMA PRIYARSHANI
Vs. PRADEEP KUMAR GARG & ANR

UNION OF INDIA & ANR SHIVA LAKSHMI

Vs. SUKHDEEP BHOGAL & ANR

UNION OF INDIA AND ORS KIRTIMAN SINGH

Vs. SANJEEV KUMAR ASTHANA AND

ANR

UNION OF INDIA & ANR PREMA PRIYADARSHINI, SIDDHARTH

Vs. RAJIV KUMAR & ANR NATH

UNION OF INDIA & ORS
Vs. MANOJ KUMAR RAY

UNION OF INDIA & ANR SHIVA
Vs. JILE SINGH & ORS
UNION OF INDIA & ANR PREMA

Vs. SANJIV GUPTA & ANR

KIRTIMAN SINGH,ANANT MALIK

LAKSHMI

PRIYADARSHINI



36.

37.

38.

39.

40.

41.

42.

43.

44.

45.

46.

47.

48.

49.

50.

51.

52.

LPA

LPA

LPA

LPA

LPA

LPA

LPA

LPA

LPA

LPA

LPA

LPA

LPA

LPA

MAC

156/2018

157/2018

168/2018

170/2018

171/2018

172/2018

174/2018

175/2018

176/2018

184/2018

190/2018

192/2018

193/2018

194/2018

.APP. 891/2017

MAC.APP. 746/2018
CM APPL. 33639/2018
CM APPL. 43351/2018
CM APPL. 47131/2019
MAC.APP. 249/2022

THE UNION OF INDIA THROUGH
THE SECRETARY & ANR
Vs. RAMAN NANDA

UNION OF INDIA & ORS
Vs. RAJESH BHATEJA & ANR

UNION OF INDIA & ANR
Vs. RAHUL AGGARWAL & ORS

UNION OF INDIA & ANR
Vs. TILOKCHAND MANAKLAL
KOTHARI & ORS

UNION OF INIDA & ANR

Vs. MAHAVIR PRASAD JAIN & ORS

UNION OF INDIA & ANR
Vs. ROHAN GUPTA & ORS

UNION OF INDIA & ANR

Vs. PARMOD KUMAR MISHRA & ORS

UNION OF INDIA & ANR
Vs. PURNIMA GUPTA & ORS

UNION OF INDIA & ANR
Vs. SHIVLAL GOYAL

UNION OF INDIA & ANR
Vs. RAJESH VARMA & ORS

UNION OF INDIA & ORS
Vs. AKSHAY TIWARI

UNION OF INDIA & ANR
Vs. SURAJ SINGH

UNION OF INDIA & ORS
Vs. ROHNI AGGARWAL & ANR

UNION OF INDIA & ANR
Vs. PRADEEP GOEL & ANR

RAM GENERAL INSURACE COMPANY
Vs. JAFRUDDIN & ORS

SHRIRAM GENERAL INSURANCE CO
LTD
Vs. MANJU DEVI & ORS

POONAM
Vs. HDFC ERGO GEN INS CO LTD
& ORS.

SHIVA LAKSHMI

KIRTIMAN SINGH

RIPU DAMAN SINGH BHARDWAJ

RIPU DAMAN SINGH BHARDWAJ

RIPU DAMAN SINGH BHARDWAJ

RIPU DAMAN SINGH

BHARDWAJ ,AWNISH KUMAR

RIPU DAMAN SINGH BHARDWAJ

RIPU DAAN SINGH BHARDWAJ

RIPU DAMAN SINGH BHARDWAJ

RIPU DAMAN SINGH BHARDWAJ

RIPU DAMAN SINGH BHARDWAJ

RIPU DAWAN SINGH BHARDWAJ

RIPU DAMAN SINGH BHARDWAJ

RIPU DAMAN SINGH

BHARDWAJ ,ANKIT SINGAL

NEERJA SACHDEVA,YOGESH SWROOP

SUNANDA NIMISHA, PALVINDER

SINGH, SURJAN SINGH

ANSHUMAN BAL,SAMEER NANDWANI



53.

54.

55.

56.

57.

RC.REV. 195/2016

RSA 50/2012

CM APPL. 5161/2012
CM APPL. 21335/2016
CM APPL. 21336/2016

RSA 54/2016
CM APPL. 6380/2016
CM APPL. 6381/2016

RSA 77/2021

RSA 78/2021

PRAMOD GUPTA & ORS
Vs. OM PRAKASH GOEL & ANR

DELHI DEVELOPMENT AUTHORITY
Vs. HARI SON OF SHRI BHARTA

DELHI DEVELOPMENT AUTHOITY
Vs. THAKUR DASS SINCE
DECEASED & ORS

RAJENDER KUMAR AND & ORS.

Vs. NITIN KUMAR GOYAL & ANR.

RAJENDER KUMAR AND SONS
Vs. NITIN KUMAR GOYAL

khkkkkkkkkkkkkkkkkk

S K BHADURI

PAWAN MATHUR

ANUPAM SHARMA,NAVEEN KUMAR

RAHEJA ,ANIL PAWAR,AJAY
KUMAR ,ROHIT TYAGI

KAPIL GOYAL

KAPIL GOYAL
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